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NOTE 1:

NOTE 2:

NOTE 3:

NOTE 4:

NOTE 5:

NOTE 6:

CLICK HE

ADVANCE CAUSE LIST

COURT NO. 01
DIVISION BENCH- 1
HON"BLE THE CHIEF JUSTICE

HON"BLE MR.JUSTICE TUSHAR RAO GEDELA

NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST”

ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM
WHILE APPEARING THROUGH VIRTUAL MODE, 1.E., ENSURE THE VIDEO 1S ON WHEN THE
MATTER 1S TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/
DISTURBANCE.

COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR

FROM A PUBLIC PLACE.

COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE

THEMSELVES ONLY WHEN THEIR MATTER 1S CALLED UP, SO THAT THE COURT PROCEEDINGS IN
PROGRESS ARE NOT DISRUPTED.
COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES
SO AS NOT TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF
COURT PROCEEDINGS.

RE TO JOIN VC

https://dhcvirtualcourt._webex.com/meet/dhcvirtualcourt9

MEETING NO. 25125678824

NOTE: FO

R MOVING ADJOURNMENT SLIP PLEASE MAIL TO

Courtmasterdbone@gmail .com

courtmaster253@gmail.com

ITEM
NUMBER

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

CASES INVOLVING DIFFERENTLY-ABLED PERSONS

1 W.

P.(C)-16335/2024 DR SATENDRA SINGH & ANR. MAYANK SAPRA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

MAYANK SAPRA(MAYANKSAPRALAW@GMAIL.COM)(8447496269)(PETITIONER)

UNION OF INDIA, NODAL OFFICER INC, SANJAY KHANNA(UOIDHC@GMAIL.COM,
NODALOFFICER.INC@GOV.IN, ADVKHANNA2002@GMAIL.COM)(1123384193)(RESPONDENT)

TOP OF THE BOARD

2 LPA-1184/2024 WRESTLING FEDERATION OF INDIA THROUGH ITS PRESIDENT HEMANT PHALPHER
CM APPL. 71099/2024 MR. SANJAY SINGH
CM APPL. 71101/2024 V/s UNION OF INDIA THROUGH SECRETARY MINISTRY OF
CM APPL. 71102/2024 YOUTH AFFAIRS AND SPORTS & ORS.

CM APPL. 71103/2024
CM APPL. 10817/2025

OTHER DETAILS OF ADVOCATES:
HEMANT RAJ PHALPHER(HEMANT@PHALPHER.COM)(9810870982)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
OLYMPIC(IOA@OLYMPIC.IND.IN)(0)(RESPONDENT)

VINESH (VINESHPHOGAT1994@GMAIL.COM)(0)(RESPONDENT)

WRESTLER BAJRANG PUNIA (WRESTLERBAJRANG@GMAIL.COM)(0)(RESPONDENT)
HEMANT RAJ PHALPHER(HEMANT@PHALPHER.COM)(9810870982)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
LOA(IOA@OLYMPIC.IND.IN)(0)(RESPONDENT)

VINESH PHOGAT(VINESHPHOGAT1994@GMAIL.COM)(0)(RESPONDENT)
SOOOFIMALIK(SOOOFIMALIK1992@GMAIL.COM)(0)(RESPONDENT)
SURUBATTA(SURUBATTA@GMAIL.COM)(0)(RESPONDENT)
WRESTLERBAJRANG(WRESTLERBAJRANG@GMAIL.COM)(0)(RESPONDENT)

1
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W.P.(C)-813/2025

CM APPL. 4026/2025
WITH W.P.(C) 814/2025
W.P.(C) 848/2025
W.P.(C) 849/2025

W.P.(C)-814/2025
CM APPL. 4028/2025

W.P.(C)-848/2025
CM APPL. 4184/2025

W.P.(C)-849/2025
CM APPL. 4186/2025

FRESH MATTERS & APPLICATIONS

7

W.P.(C)-2299/2025
CM APPL. 10775/2025

FOR ADMISSION

8

W.P.(C)-5387/2024
CM APPL. 22184/2024
CM APPL. 22185/2024

W.P.(C)-1033/2025
CM APPL. 5124/2025
CM APPL. 5125/2025

AFTER NOTICE MISC. MATTERS

10

11

12

LPA-647/2024
CM APPL. 41001/2024
CM APPL. 45655/2024

LPA-929/2024
CM APPL. 53722/2024

W.P.(C)-7505/2022
CM APPL. 22922/2022
CM APPL. 24273/2022

ADVANCE CAUSE LIST

TPF ENGINEERING PVT LTD & ANR.
V/s NATIONAL HIGHWAYS AUTHORITY OF INDIA & ANR.

MALAK M BHATT

OTHER DETAILS OF ADVOCATES:

NM LAW CHAMBERS(MALAK@MALAKBHATT.COM,
NN@NEEHANAGPAL.COM)(9650592002)(PETITIONER)

SK OFFICE, UNION OF INDIA(ADVSKOFFICE@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

TPF ENGINEERING PVT LTD & ANR.
V/s NATIONAL HIGHWAYS AUTHORITY OF INDIA & ANR.

MALAK M BHATT

OTHER DETAILS OF ADVOCATES:

NM LAW CHAMBERS(MALAK@MALAKBHATT.COM,
NN@NEEHANAGPAL.COM)(9650592002)(PETITIONER)

SK OFFICE, UNION OF INDIA(ADVSKOFFICE@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

TPF ENGINEERING PVT LTD & ANR.
V/s NATIONAL HIGHWAYS AUTHORITY OF INDIA & ANR.

MALAK M BHATT

OTHER DETAILS OF ADVOCATES:

NM LAW CHAMBERS(MALAK@MALAKBHATT.COM,
NN@NEEHANAGPAL.COM)(9650592002)(PETITIONER)

SK OFFICE, UNION OF INDIA(ADVSKOFFICE, UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

TPF ENGINEERING PVT LTD & ANR. MALAK M BHATT
V/s NATIONAL HIGHWAYS AUTHORITY OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

NM LAW CHAMBERS(MALAK@MALAKBHATT.COM,
NN@NEEHANAGPAL.COM)(9650592002)(PETITIONER)

SK OFFICE, UNION OF INDIA(ADVSKOFFICE@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

MARTIN AND BROWN BIO-SCIENCES PVT. LTD.
V/s UNION OF INDIA & ANR.

SACHIN MALIK

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SECULAR FRONT OF LAWYERS
V/s MS ATISHI SINGH & ORS.

IMRAN AHMAD

OTHER DETAILS OF ADVOCATES:
ROHIT SHARMA AND IMRAN (IMAHD2012@GMAIL.COM)(9350460168)(PETITIONER)

FARHAT REHMANI(FARHAT2ADVOCATE@GMAIL.COM, HASHMATNABI@GMAIL.COM,
ATISHI@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868259532)(RESPONDENT)

PHARMA CORP INC LTD. SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

REWANT AHLAWAT
V/s CENTRAL BOARD OF SECONDARY EDUCATION

RAJUL JAIN

OTHER DETAILS OF ADVOCATES:

RAJUL JAIN, RHEA VERMA(RAJULJAIN89@GMAIL.COM)(9868224103)(PETITIONER)
ATUL(ATULKUMAR.ADV@GMAIL.COM)(0)(RESPONDENT)

RAJUL JAIN , RHEA VERMA(RAJULJIAIN89@GMAIL.COM)(9868224103)(PETITIONER)
ATUL KUMAR(ATULKUMAR.ADV@GMAIL.COM)(0)(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

CLO MCD(CLOMCDHQ®@GMAIL.COM)(0)(RESPONDENT)

MANOJ KUMAR AND ANR
V/s SH. CHOTE LAL

CS RATHOUR

OTHER DETAILS OF ADVOCATES:
SURESH KUMAR, MANOJ KUMAR(ADVOCATE.SURESH75@GMAIL.COM)(9818159221)(PETITIONER)
ANIL KUMAR(SHARMAANILKUMAR66@YAHOO.COM)(0)(RESPONDENT)

MULTANI PHARMACEUTICALS LTD. & ANR BHUVANESH SEHGAL, RAJESH KUMAR
V/s UNION OF INDIA & ANR GOGNA, RIDHIE BAJAJ

OTHER DETAILS OF ADVOCATES:

BHUVANESH SEGHAL AND SUNITA K. SREEDHARAN AND KAPIL KUMAR()(9810149006)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

BHUVANESH SEHGAL(BHUVANESH@ABCOLAWOFFICE.COM)(9810149006)(PETITIONER)

2
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13

14

15

16

17

18

19

20

W.P.(C)-10800/2022
CM APPL. 2139/2023

W.P.(C)-11458/2023

CM APPL. 44643/2023
CM APPL. 44644/2023
CM APPL. 57030/2023

W.P.(C)-15927/2023

WITH W.P.(C) 1446/2025

W.P.(C)-1446/2025

W.P.(C)-1155/2024
CM APPL. 4824/2024

W.P.(C)-9463/2024

W.P.(C)-11566/2024
CM APPL. 48078/2024
CM APPL. 48079/2024
CM APPL. 48080/2024
CM APPL. 2286/2025

W.P.(C)-11745/2024

ADVANCE CAUSE LIST

GOGNA(OFFICE@GOGNA.CO.IN, OFFICE@GOGNA.COM)()(RESPONDENT)
NBA(SECRETARY@NBA.IN, SECRETARY@NBA.NIC.IN)()(RESPONDENT)

RAJESH KUMAR GOGNA(OFFICE@GOGNA.CO.IN)(7703935727)(RESPONDENT)
RIDHIE BAJAJ(RIDHIE@ANANDANDANAND.COM)(9958045858)(PETITIONER)

P.S. BEDI AND COMPANY PVT LTD MEHUL GUPTA, KHAITAN & CO.,
V/s UNION OF INDIA & ORS. PIYUSH BERIWAL

OTHER DETAILS OF ADVOCATES:

VIJAY K GUPTA AND MEHUL GUPTA(LAWYERVIJAY32@REDIFFMAIL.COM)(9810310520)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

HINDUSTAN AERONAUTICS LTD(CHAIRMAN@HAL-INDIA.CO.IN)()(RESPONDENT)

VIJAY K. GUPTA(MEHULGUPTA123@GMAIL.COM)(9810310520)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

KHAITAN & CO. (COURTCLERK.DEL@KHAITANCO.COM)(9811182853)(PETITIONER)

PIYUSH BERIWAL(BERIWAL.LAWYER@GMAIL.COM)(9910396352)(RESPONDENT)

MARC LIFE SCIENCE SIKKIM KRISHAN KUMAR, KIRTIMAN SINGH
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

KRISHAN KUMAR(SAMVEDNA.VERMA@GMAIL.COM)(9873600464)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN, DCI@NIC.IN)(1123384193)(RESPONDENT)
SAMVEDNA(SAMVEDNA.VERMA@GMAIL.COM)()(PETITIONER)

KIRTIMAN SINGH(KIRTIMANSINGH.CGSC@GMAIL.COM)()(RESPONDENT)

PUNJAB STATE POWER CORPORATION LIMITED ANAND K. GANESAN, SKV LAW
V/s CENTRAL ELECTRICITY REGULATORY COMMISSION & ANR. |OFFICES

OTHER DETAILS OF ADVOCATES:

MSA PARTNERS(OFFICE@MSAPARTNERS.IN)(41403716)(PETITIONER)
NHPC LIMITED(WEBMASTER@NHP-C.NIC.IN)()(RESPONDENT)
CENTRAL ELECTRICITY REGULATORY COMMISSION ANSD
ANR(INFO@CERCIND.GOV.IN)()(RESPONDENT)

()()(RESPONDENT)

PUNJAB STATE POWER CORPORATION LIMITED
V/s CENTRAL ELECTRICITY REGULATORY COMMISSION & ORS.

ANAND K. GANESAN

OTHER DETAILS OF ADVOCATES:

ANAND K GANESHAN/ SWAPNA/ AMAL NAIR/ SHIVANI VERMA(MSA
PARTNERS)(OFFICE@MSAPARTNERS.IN)(1141403716)(PETITIONER)

CERCIND, NHPC, DP KAUSHAL(INFO@CERCIND.GOV.IN, WEBMASTER@NHPC.NIC.IN,
DP.KAUSHAL@SJVN.NIC.IN)(0)(RESPONDENT)

THDC, ANURAG, SETH LAW CHAMBERS(CMD@THDC.CO.IN, AGARWAL.ANURAG@JSW.IN,
OFFICE@SETHLAWCHAMBERS.COM)(0)(RESPONDENT)

BABA GLOBAL LTD
V/s ASSISTANT COMMISSIONER OF INCOME TAX, CENTRAL
CIRCLE 29 & ORS.

VED KUMAR JAIN

OTHER DETAILS OF ADVOCATES:
VED JAIN(LITIGATION@VJALEGAL.COM)()(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

CHILLIES EXPORTERS ASSOCIATION INDIA J. SAGAR ASSOCIATES
V/s DIRECTORATE GENERAL OF FOREIGN TRADE & ANR.

OTHER DETAILS OF ADVOCATES:
J SAGAR ASSOCIATES(SHIKHA.PARMAR®@JSALAW.COM)(9818776660)(PETITIONER)
DGFT NIC(DGFT@NIC.IN, UOIDHC@GMAIL.COM)(0)(RESPONDENT)

EMCURE PHARMACEUTICALS LIMITED & ORS. ARCHANA SAHADEVA, KIRTIMAN
V/s UNION OF INDIA & ANR. SINGH

OTHER DETAILS OF ADVOCATES:

ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(0)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

KIRTIMAN SINGH(KIRTIMANSINGH.OFFICE@GMAIL.COM)(49071872)(RESPONDENT)

R G A EXPORTS PRIVATE LIMITED ADITYA GUPTA
V/s PRINCIPAL COMMISSIONER OF INCOME TAX 7, DELHI &
ORS.

OTHER DETAILS OF ADVOCATES:

ADITYA GUPTA(ADITYA.GUPTA@APCOINDIA.CO.IN)(8882355356)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
DELHL.ITO20.3@INCOMETAX.GOV.IN)(0)(RESPONDENT)

INCOME TAX(DELHL.CIT7@INCOMETAX.GOV.IN)(0)(RESPONDENT)
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21

22

23

24

25

26

27

28

29

30

31

W.P.(C)-15215/2024

WITH W.P.(C) 15336/2024

W.P.(C)-15336/2024

W.P.(C)-15233/2024
CM APPL. 63999/2024
CM APPL. 64000/2024

W.P.(C)-15259/2024
CM APPL. 64111/2024
CM APPL. 64112/2024

W.P.(C)-15262/2024
CM APPL. 64117/2024
CM APPL. 64118/2024

W.P.(C)-15507/2024
CM APPL. 65092/2024
CM APPL. 65093/2024

W.P.(C)-16416/2024
CM APPL. 69290/2024
CM APPL. 69291/2024

W.P.(C)-16605/2024
CM APPL. 70195/2024

W.P.(C)-17578/2024
CM APPL. 74832/2024

W.P.(C)-17659/2024
CM APPL. 75149/2024

W.P.(C)-689/2025
CM APPL. 3325/2025
CM APPL. 3326/2025

ADVANCE CAUSE LIST

SCHNEIDER ELECTRIC INDIA PVT LTD
V/s DEPUTY COMMISSIONER OF INCOME TAX CIRCLE 22 2 NEW
DELHI & ANR.

ADITYA RATHORE

OTHER DETAILS OF ADVOCATES:

ADITYA RATHORE(ADITYA@CHAMBERSOFSJ.LAW)(8881030023)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
DELHI.DCIT22.2@INCOMETAX.GOV.IN)(0)(RESPONDENT)

SCHNEIDER ELECTRIC INDIA PVT LTD
V/s DEPUTY COMMISSIONER OF INCOME TAX CIRCLE 22 2 NEW
DELHI & ANR.

ADITYA RATHORE

OTHER DETAILS OF ADVOCATES:

ADITYA RATHORE(ADITYA@CHAMBERSOFSJ.LAW)(8881030023)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
DELHI.DCIT22.2@INCOMETAX.GOV.IN)(0)(RESPONDENT)

ZOTA HEALTHCARE LIMITED & ANR.
V/s UNION OF INDIA

RAHUL KUMAR

OTHER DETAILS OF ADVOCATES:

SUSHANT MAHAPATRA(LITIGATION@MACECORPN.COM)(1146113619)(PETITIONER)
SUSHANT MAHAPATRA(LITIGATION@MACECORPN.COM)(1146113619)(PETITIONER)
KIRTIMAN SINGH, UNION OF INDIA, HFM(KIRTIMANSINGH.OFFICE@GMAIL.COM,
UOIDHC@GMAIL.COM, HFM@GOV.IN)(1123384193)(RESPONDENT)

KIRTIMAN SINGH, UNION OF INDIA, HFM(KIRTIMANSINGH.OFFICE@GMAIL.COM,
UOIDHC@GMAIL.COM, HFM@GOV.IN)(1123384193)(RESPONDENT)

ZOTA HEALTHCARE LTD & ANR. RAHUL KUMAR
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:

SUSHANT MAHAPATRA(LITIGATION@MACECORPN.COM)(1146113619)(PETITIONER)
KIRTIMAN SINGH, UNION OF INDIA, HFM(KIRTIMANSINGH.OFFICE@GMAIL.COM,
UOIDHC@GMAIL.COM, HFM@GOV.IN)(1123384193)(RESPONDENT)

M/S APPLE FORMULATIONS PVT. LTD. & ANR. RAHUL KUMAR
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:

SUSHANT MAHAPATRA(LITIGATION@MACECORPN.COM)(1146113619)(PETITIONER)
KIRTIMAN SINGH, UNION OF INDIA, HFM(KIRTIMANSINGH.OFFICE@GMAIL.COM,
UOIDHC@GMAIL.COM, HFM@GOV.IN)(1123384193)(RESPONDENT)

M/S. AXA PARENTERALS LTD & ANR. RAHUL KUMAR
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:

SUSHANT MAHAPATRA(LITIGATION@MACECORPN.COM)(1146113619)(PETITIONER)
KIRTIMAN SINGH, UNION OF INDIA, HFM(KIRTIMANSINGH.OFFICE@GMAIL.COM,
UOIDHC@GMAIL.COM, HFM@GOV.IN)(1123384193)(RESPONDENT)

SOFTECH PHARMA PVT LTD & ANR. APOORYV P TRIPATHI
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

APOORYV P. TRIPATHI(APOORVTRIPATHI3@GMAIL.COM)(9910523322)(PETITIONER)
SECY HFW, UNION OF INDIA, DCI(SECYHFW@NIC.IN, UOIDHC@GMAIL.COM,
DCI@NIC.IN)(1123384193)(RESPONDENT)

M /S SUN PHARMACEUTICAL INDUSTRIES LIMITED & ANR.
V/s UNION OF INDIA & ANR.

SHYAM KUMAR

OTHER DETAILS OF ADVOCATES:
SHYAM KUMAR(SHYAMKUMAR®@ALTINDIALEGAL.COM)(9999154100)(PETITIONER)

UNION OF INDIA AND ANR(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN, DCI@NIC.IN)(0)(RESPONDENT)

FIBOVIL PHARMACEUTICALS PVT. LTD.
V/s UNION OF INDIA & ANR.

SACHIN MALIK

OTHER DETAILS OF ADVOCATES:
SACHIN MALIK(SACHINMALIKADV@GMAIL.COM)(9650105010)(PETITIONER)
UNION OF INDIA & ANR.(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

M/S ARISTO LABORATORIES PVT. LTD. SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

MOVA PHARMACEUTICALS PRIVATE LIMITED
V/s UNION OF INDIA

K KRISHNA KUMAR

OTHER DETAILS OF ADVOCATES:
K. KRISHNA KUMAR(KK21ASSOCIATES12@GMAIL.COM)(9871320705)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)



mailto:UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)�

11.03.2025

32

33

34

35

36

W.P.(C)-855/2025
CM APPL. 4207/2025

W.P.(C)-856/2025
CM APPL. 4209/2025

W.P.(C)-1088/2025
CM APPL. 5360/2025

W.P.(C)-1236/2025
CM APPL. 6042/2025

W.P.(C)-1721/2025
CM APPL. 8305/2025

CONNECTED MATTERS (ANMM)

37

38

39

40

41

42

43

W.P.(C)-14254/2024
CM APPL. 59717/2024
CM APPL. 59718/2024

W.P.(C)-14256/2024
CM APPL. 59719/2024
CM APPL. 59720/2024

W.P.(C)-14329/2024
CM APPL. 59983/2024
CM APPL. 59984/2024

W.P.(C)-15388/2024
CM APPL. 64529/2024
CM APPL. 64530/2024

W.P.(C)-15391/2024
CM APPL. 64537/2024
CM APPL. 64538/2024

W.P.(C)-15406/2024
CM APPL. 64600/2024
CM APPL. 64601/2024

W.P.(C)-15413/2024
CM APPL. 64609/2024
CM APPL. 64610/2024

ADVANCE CAUSE LIST

WELLFORD PHARMACEUTICAL PVT. LTD.
V/s UNION OF INDIA & ANR.

SACHIN MALIK

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

DANISH HEALTHCARE PRIVATE LIMITED PALASH SINGHAI
V/s UNION OF INDIA AND ANR

OTHER DETAILS OF ADVOCATES:

CHAMBERS OF PALASH S SINGHAI(PALASH@PALASHSINGHAI.COM)(9409559894)(PETITIONER)
UNION OF INDIA, SECY HFW, DCI(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN,
DCI@NIC.IN)(1123384193)(RESPONDENT)

M/S VYALI INTERNATIONAL
V/s UNION OF INDIA & ANR.

SACHIN MALIK

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

PHARMA CORP INCLTD GAURAV GARG
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

TPF ENGINEERING PVT LTD & ANR. MALAK M BHATT
V/s NATIONAL HIGHWAYS AUTHORITY OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

NM LAW CHAMBERS(MALAK@MALAKBHATT.COM,
NN@NEEHANAGPAL.COM)(9650592002)(PETITIONER)
UNION OF INDIA, SK OFFICE(UOIDHC@GMAIL.COM,
ADVSKOFFICE@GMAIL.COM)(1123384193)(RESPONDENT)

M/S MEDOPHARM PARTNERSHIP FIRM
V/s UNION OF INDIA AND ANR

WILLS MATHEWS

OTHER DETAILS OF ADVOCATES:
WILLS MATHEWS(WILLSMATHEWS@GMAIL.COM)(9810068631)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

MEDOPHARM PARTNERSHIP FIRM WILLS MATHEWS
V/s UNION OF INDIA AND ANR.

OTHER DETAILS OF ADVOCATES:
WILLS MATHEWS(WILLSMATHEWS@GMAIL.COM)(9810068631)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

M/S APPLE FORMULATIONS PVT. LTD. RAHUL KUMAR
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:

SUSHANT MAHAPATRA, RAHUL KUMAR, SHREYA MALIK, SHUBHANGI
JAIN(LITIGATION@MACECORPN.COM)(46113619)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

AARTI LIFESCIENCE & ORS.
V/s UNION OF INDIA & ANR.

SACHIN MALIK

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

WELLFORD PHARMACEUTICAL PVT. LTD. & ORS. SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

ELIXIR LIFE CARE PVT. LTD. & ORS. SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

DOLPHIN LIFE SCIENCES SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
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11.03.2025

CONNECTED MATTERS (ANMM)

a4

45

46

47

48

49

50

51

52

53

54

W.P.(C)-11805/2024
CM APPL. 49055/2024
CM APPL. 49056/2024

W.P.(C)-11806/2024
CM APPL. 49057/2024
CM APPL. 49058/2024

W.P.(C)-11807/2024
CM APPL. 49059/2024
CM APPL. 49060/2024

W.P.(C)-11808/2024

CM APPL. 49117/2024
CM APPL. 49118/2024
CM APPL. 49119/2024

W.P.(C)-11882/2024

CM APPL. 49475/2024
CM APPL. 49476/2024
CM APPL. 49477/2024

W.P.(C)-11884/2024
CM APPL. 49481/2024
CM APPL. 49482/2024

W.P.(C)-11888/2024
CM APPL. 49494/2024
CM APPL. 49495/2024

W.P.(C)-11889/2024
CM APPL. 49496/2024
CM APPL. 49497/2024

W.P.(C)-11933/2024

CM APPL. 49629/2024
CM APPL. 49630/2024
CM APPL. 49631/2024

W.P.(C)-11940/2024
CM APPL. 49654/2024
CM APPL. 49655/2024

W.P.(C)-11979/2024

CM APPL. 49846/2024
CM APPL. 49847/2024
CM APPL. 49848/2024

ADVANCE CAUSE LIST

ALKEM LABORATORIES LTD & ORS.
V/s UNION OF INDIA & ANR.

SAGAR CHANDRA

OTHER DETAILS OF ADVOCATES:
SHUBHIE WAHI(OFFICE@SCALEGAL.IN)(9811151926)(PETITIONER)

UNION OF INDIA, SECYHFW, DCI(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN, DCI@NIC.IN,
DCI@NB.NIC.IN)(0)(RESPONDENT)

ALKEM LABORATORIES LTD & ANR.
V/s UNION OF INDIA & ANR.

SAGAR CHANDRA

OTHER DETAILS OF ADVOCATES:
SHUBHIE WAHI(OFFICE@SCALEGAL.IN)(9811151926)(PETITIONER)

UNION OF INDIA, SECY HFW, DCI(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN, DCI@NIC.IN,
DCI@NB.NIC.IN)(0)(RESPONDENT)

ALKEM LABORATORIES LTD & ORS.
V/s UNION OF INDIA & ANR.

SAGAR CHANDRA

OTHER DETAILS OF ADVOCATES:
SHUBHIE WAHI, SAGAR CHANDRA(OFFICE@SCALEGAL.IN)(9811151926)(PETITIONER)
UNION OF INDIA AND ANR(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN, DCI@NIC.IN,
DCI@NB.NIC.IN)(0)(RESPONDENT)

ENTOD PHARMACEUTICALS PVT. LTD. & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:
ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

VILCO LABORATORIES PVT. LTD. & ORS. ARCHANA SAHADEVA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA, DRUGS CONTROLLER GENERAL OF
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

MANKIND PHARMA LIMITED
V/s UNION OF INDIA & ANR.

R. JAWAHAR LAL

OTHER DETAILS OF ADVOCATES:
R. JAWAHAR LAL(JAWAHAR@JLAW.IN)(9958996312)(PETITIONER)
UNION OF INDIA, DCI(UOIDHC@GMAIL.COM, DCI@NIC.IN)(0)(RESPONDENT)

MANKIND PHARMA LIMITED R. JAWAHAR LAL
V/s UNION OF INDIA AND ANR & ORS.

OTHER DETAILS OF ADVOCATES:
R. JAWAHAR LAL(JAWAHAR@JLAW.IN)(9958996312)(PETITIONER)
UNION OF INDIA, DCI(UOIDHC@GMAIL.COM, DCI@NIC.IN)(0)(RESPONDENT)

NAVIL LABORATORIES PRIVATE LIMITED R. JAWAHAR LAL
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
R.JAWAHARLAL(JAWAHAR®@JLAW.IN)(9958996312)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

INDOCO REMEDIES LIMITED & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:
ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

NAVIL LABORATORIES PRIVATE LIMITED
V/s UNION OF INDIA AND ANR

R.JAWAHAR LAL

OTHER DETAILS OF ADVOCATES:
R. JAWAHAR LAL(JAWAHAR@JLAW.IN)(9958996312)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

CIPLA LIMITED & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:

ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
ABHAYAN JAWAHARLAL(ABHAYAN.J@CIPLA.COM)(0)(PETITIONER)

UNION OF INDIA, GAURAV JAIN, AKUMS DRUG(UOIDHC@GMAIL.COM,
HSN.GAURAVJAIN@GMAIL.COM, ENQUIRY@AKUMS.NET)(1123384193)(RESPONDENT)
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55

56

57

58

59

60

61

62

63

64

W.P.(C)-12020/2024
CM APPL. 49960/2024
CM APPL. 49961/2024

W.P.(C)-12021/2024
CM APPL. 49964/2024
CM APPL. 50090/2024

W.P.(C)-12023/2024

CM APPL. 49976/2024
CM APPL. 49977/2024
CM APPL. 49978/2024

W.P.(C)-12027/2024
CM APPL. 50047/2024
CM APPL. 50048/2024

W.P.(C)-12061/2024
CM APPL. 50232/2024
CM APPL. 50233/2024

W.P.(C)-12069/2024
CM APPL. 50250/2024
CM APPL. 50251/2024

W.P.(C)-12072/2024
CM APPL. 50255/2024
CM APPL. 50256/2024

W.P.(C)-12073/2024
CM APPL. 50257/2024
CM APPL. 50258/2024

W.P.(C)-12074/2024
CM APPL. 50259/2024
CM APPL. 50260/2024

W.P.(C)-12081/2024
CM APPL. 50276/2024
CM APPL. 50277/2024

ADVANCE CAUSE LIST

CENTAUR PHARMACEUTICALS PRIVATE LIMITED
V/s UNION OF INDIA & ANR.

KHAITAN & CO.

OTHER DETAILS OF ADVOCATES:

HARDIK MALIK(HARDIK.MALIK@KHAITANCO.COM)(9992221140)(PETITIONER)
AMIT(AMIT@CENTAURLAB.COM)(0)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(UOIDHC@GMAIL.COM, DCI@NIC.IN,
SECYHFW@NIC.IN)(1123384193)(RESPONDENT)

MANKIND PRIME LABS PRIVATE LIMITED
V/s UNION OF INDIA AND ANR & ANR.

R.JAWAHAR LAL

OTHER DETAILS OF ADVOCATES:
R. JAWAHAR LAL(JAWAHAR@JLAW.IN)(9958996312)(PETITIONER)
UNION OF INDIA, DCI{(UOIDHC@GMAIL.COM, DCI@NIC.IN)(1123384193)(RESPONDENT)

LABORATE PHARMACEUTICALS INDIA LTD. & ANR. ARCHANA SAHADEVA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA, DRUGS CONTROLLER GENERAL OF
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

KHANDELWAL LABORATORIES PVT LTD
V/s UNION OF INDIA & ANR.

SACHIN GUPTA

OTHER DETAILS OF ADVOCATES:

SACHIN GUPTA(INFO@LITLEGAL.IN)(9811180270)(PETITIONER)

KHANDELWAL LABORATORIES(MAHESHWARI@KHANDELWALLAB.COM)(0)(PETITIONER)
UNION OF INDIA, CHAUDHARY AND CHAUDHARY, DRUG CONTROLLER
GENERAL(UOIDHC@GMAIL.COM, DELHI@CHAUDHARYANDCHAUDHARY.CO,
DCI@NIC.IN)(1123384193)(RESPONDENT)

MANKIND PRIME LABS PRIVATE LIMITED
V/s UNION OF INDIA AND ANR & ANR.

R.JAWAHAR LAL

OTHER DETAILS OF ADVOCATES:
R. JAWAHARLAL(JAWAHAR®@JLAW.IN)(9958996312)(PETITIONER)
UNION OF INDIA AND ANR(UOIDHC@GMAIL.COM, DCI@NIC.IN)(0)(RESPONDENT)

MANKIND PRIME LABS PRIVATE LIMITED R.JAWAHAR LAL
V/s UNION OF INDIA AND ANR

OTHER DETAILS OF ADVOCATES:
R. JAWAHARLAL(JAWAHAR@JLAW.IN)(9958996312)(PETITIONER)
UNION OF INDIA AND ORS(UOIDHC@GMAIL.COM, DCI@NIC.IN)(0)(RESPONDENT)

ALKEM LABORATORIES LIMITED & ANR. SAGAR CHANDRA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

SHUBHIE WAHI(OFFICE@SCALEGAL.IN)(9811151926)(PETITIONER)
DIVYA, DHARAMVIR MALIK(DIVYA.MEWANI@ALKEM.COM,
DHARAMVIR.MALIK@AKUMS.NET)(0)(PETITIONER)

SECY, UNION OF INDIA, DRUG CONTROLLER(SECYHFW@NIC.IN, UOIDHC@GMAIL.COM, DCI@NIC.IN,

DCI@NB.NIC.IN)(1123384193)(RESPONDENT)

MANKIND PHARMA LIMITED
V/s UNION OF INDIA AND ANR & ANR.

R.JAWAHAR LAL

OTHER DETAILS OF ADVOCATES:

R. JAWAHAR LAL(JAWAHAR@JLAW.IN)(9958996312)(PETITIONER)

AVIRAL SHUKLA(AVIRAL.SHUKLA@MANKINDPHARMA.COM)(0)(PETITIONER)
UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(UOIDHC@GMAIL.COM,
DCI@NIC.IN)(1123384193)(RESPONDENT)

MANKIND PHARMA LIMITED
V/s UNION OF INDIA ANR & ANR.

R.JAWAHAR LAL

OTHER DETAILS OF ADVOCATES:

R. JAWAHAR LAL(JAWAHAR@JLAW.IN)(9958996312)(PETITIONER)
AVIRAL(AVIRAL.SHUKLA@ MANKINDPHARMA.COM)(0)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(UOIDHC@GMAIL.COM,
DCI@NIC.IN)(1123384193)(RESPONDENT)

INTAS PHARMACEUTICALS LIMITED
V/s UNION OF INDIA & ANR.

AADYA CHAWLA

OTHER DETAILS OF ADVOCATES:

BITIKA SHARMA(AADYA@SINGHANDSINGH.COM)(9818400467)(PETITIONER)

INTAS PHARMACEUTICALS LIMITED(MEHUL_PATHAK@INTASPHARMA.COM)(O0)(PETITIONER)
UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA, KIRTIMAN SINGH(SECYHFW@NIC.IN,
UOIDHC@GMAIL.COM, DCI@NIC.IN,
KIRTIMANSINGH.OFFICE@GMAIL.COM)(1123384193)(RESPONDENT)
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11.03.2025

65

66

67

68

69

70

71

72

73

W.P.(C)-12100/2024
CM APPL. 50315/2024
CM APPL. 50316/2024

W.P.(C)-12109/2024
CM APPL. 50371/2024
CM APPL. 50372/2024

W.P.(C)-12113/2024
CM APPL. 50379/2024
CM APPL. 50380/2024

W.P.(C)-12120/2024
CM APPL. 50445/2024
CM APPL. 50446/2024

W.P.(C)-12125/2024
CM APPL. 50451/2024

W.P.(C)-12127/2024
CM APPL. 50453/2024
CM APPL. 50454/2024

W.P.(C)-12133/2024
CM APPL. 50462/2024
CM APPL. 50463/2024

W.P.(C)-12147/2024

CM APPL. 50503/2024
CM APPL. 50504/2024
CM APPL. 50505/2024

W.P.(C)-12149/2024
CM APPL. 50577/2024
CM APPL. 50578/2024

ADVANCE CAUSE LIST

INDCHEMIE HEALTH SPECIALITIES PVT LTD
V/s UNION OF INDIA & ANR.

SAGAR CHANDRA

OTHER DETAILS OF ADVOCATES:

SHUBHIE WAHI(OFFICE@SCALEGAL.IN)(9811151926)(PETITIONER)

INDCHEMIE HEALTH SPECIALITIES PVT. LTD.(SANJAYKANEKAR@INDCHEMIE.IN)(0)(PETITIONER)
SECY, UNION OF INDIA, DRUG CONTROLLER(SECYHFW@NIC.IN, UOIDHC@GMAIL.COM, DCI@NIC.IN,
DCI@NB.NIC.IN)(1123384193)(RESPONDENT)

DWD PHARMACEUTICALS LIMITED AND ANR
V/s DRUGS CONTROLLER GENERAL OF INDIA AND ANR

RUPIN BAHL

OTHER DETAILS OF ADVOCATES:

RUPIN BAHL(INFO@BAHLANDBAJAJ.COM)(9999996682)(PETITIONER)

DWD PHARACEUTICALS LIMITED, SACHIN NAVINCHANDRA DOSHI(CS@DWDINDIA.IN,
ACCOUNTS@DWDINDIA.COM)(0)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(SECYHFW@NIC.IN, UOIDHC@GMAIL.COM,
DCI@NIC.IN)(1123384193)(RESPONDENT)

ALKEM LABORATORIES LTD. & ANR.
V/s UNION OF INDIA & ANR.

SAGAR CHANDRA

OTHER DETAILS OF ADVOCATES:

SHUBHIE WAHI(OFFICE@SCALEGAL.IN)(9811151926)(PETITIONER)

DIVYA MEWANI(DIVYA.MEWANI@ALKEM.COM)(9930963984)(PETITIONER)

DALLAS DRUGS PRVT. LTD.(NEWDALLASDRUGS@GMAIL.COM)(9216881326)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(SECYHFW@NIC.IN, UOIDHC@GMAIL.COM,
DCI@NIC.IN)(1123384193)(RESPONDENT)

ALKEM LABORATORIES LTD & ANR.
V/s UNION OF INDIA & ANR.

SAGAR CHANDRA

OTHER DETAILS OF ADVOCATES:

SHUBHIE WAHI(OFFICE@SCALEGAL.IN)(9811151926)(PETITIONER)

ALKEM LABORATORIES LTD.(DIVYA.MEWANI@ALKEM.COM)(2239829999)(PETITIONER)

M/S EAST AFRICAL (INDIA) OVERSEAS(SMMKT@EARINDIA.COM,
MKT1@EARINDIA.COM)(9927900940)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(SECYHFW@NIC.IN, UOIDHC@GMAIL.COM,
DCI@NIC.IN, DCI@NB.NIC.IN)(1123384193)(RESPONDENT)

M/S PHARM PRODUCTS PRIVATE LIMITED
V/s UNION OF INDIA & ANR.

ASHISH PRASAD

OTHER DETAILS OF ADVOCATES:

ACARA LAW LLP(ASHISHPRASAD@ACARALAW.COM)(9810455042)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
KIRTIMAN SINGH(KIRTIMANSINGH.CGSC@GMAIL.COM)(0)(RESPONDENT)

CENTAUR PHARMACEUTICALS PRIVATE LIMITED KHAITAN & CO.
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

HARDIK MALIK()(9992221140)(PETITIONER)

CENTAUR PHARMA(AMIT@CENTAURLAB.COM)(0)(PETITIONER)
HARDIK(HARDIK.MALIK@KHAITANCO.COM)(9729202222)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(UOIDHC@GMAIL.COM, DCI@NIC.IN,
DCI@NB.NIC.IN, SECYHFW@NIC.IN)(1123384193)(RESPONDENT)

ALKEM LABORATORIES LTD & ANR.
V/s UNION OF INDIA & ANR.

SAGAR CHANDRA

OTHER DETAILS OF ADVOCATES:

SHUBHIE WAHI(OFFICE@SCALEGAL.IN)(9811151926)(PETITIONER)

DIVYA MEWANI(DIVYA.MEWANI@ALKEM.COM)(9930963984)(PETITIONER)

EAST AFRICAN INDIA OVERSEAS(MKT1@EARINDIA.COM)(9258298176)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(SECYHFW@NIC.IN, UOIDHC@GMAIL.COM,
DCI@NIC.IN, DCI@NB.NIC.IN)(1123384193)(RESPONDENT)

KIRTIMAN SINGH(KIRTIMANSINGH.CGSC@GMAIL.COM)(0)(RESPONDENT)

ZYDUS HEALTHCARE LIMITED & ORS. ARCHANA SAHADEVA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(UNION OF
INDIA)(1123384193)(RESPONDENT)

CENTAUR PHARMACEUTICALS PRIVATE LIMITED
V/s UNION OF INDIA & ANR.

KHAITAN & CO.

OTHER DETAILS OF ADVOCATES:

HARDIK MALIK(HARDIK.MALIK@KHAITANCO.COM)(9992221140)(PETITIONER)
AMIT(AMIT@CENTAURLAB.COM)(0)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN,
DCI@NIC.IN, DCI@NB.NIC.IN)(1123384193)(RESPONDENT)
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74

75

76

77

78

79

80

81

82

83

W.P.(C)-12151/2024
CM APPL. 50579/2024
CM APPL. 50580/2024

W.P.(C)-12152/2024

CM APPL. 50581/2024
CM APPL. 50582/2024
CM APPL. 50583/2024

W.P.(C)-12153/2024
CM APPL. 50584/2024
CM APPL. 50585/2024

W.P.(C)-12154/2024
CM APPL. 50586/2024
CM APPL. 50587/2024

W.P.(C)-12155/2024
CM APPL. 50588/2024

W.P.(C)-12156/2024

CM APPL. 50589/2024
CM APPL. 50590/2024
CM APPL. 50591/2024

W.P.(C)-12157/2024
CM APPL. 50592/2024

W.P.(C)-12158/2024

CM APPL. 50593/2024
CM APPL. 50594/2024
CM APPL. 50595/2024

W.P.(C)-12159/2024

CM APPL. 50596/2024
CM APPL. 50597/2024
CM APPL. 50676/2024

W.P.(C)-12160/2024

CM APPL. 50598/2024
CM APPL. 50599/2024
CM APPL. 50600/2024

ADVANCE CAUSE LIST

CENTAUR PHARMACEUTICALS PRIVATE LIMITED
V/s UNION OF INDIA & ANR.

KHAITAN & CO.

OTHER DETAILS OF ADVOCATES:

HARDIK MALIK(HARDIK.MALIK@KHAITANCO.COM)(9992221140)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(SECYHFW@NIC.IN, UOIDHC@GMAIL.COM,
DCI@NIC.IN, DCI@NB.NIC.IN)(1123384193)(RESPONDENT)

CIPLA LIMITED & ANR.
V/s UNION OF INDIA & ORS.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:
ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
ABHAYAN (ABHAYAN.J@CIPLA.COM)(0)(PETITIONER)

UNION OF INDIA, TIRUPATI MEDICARE LTD.(UOIDHC@GMAIL.COM,
ENQUIRY@TIRUPATIGROUP.CO.IN)(9816700121)(RESPONDENT)

CENTAUR PHARMACEUTICALS PRIVATE LIMITED
V/s UNION OF INDIA & ANR.

KHAITAN & CO.

OTHER DETAILS OF ADVOCATES:

HARDIK MALIK(HARDIK.MALIK@KHAITANCO.COM)(9992221140)(PETITIONER)
AMIT(AMIT@CENTAURLAB.COM)(0)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(SECYHFW@NIC.IN, UOIDHC@GMAIL.COM,
DCI@NIC.IN, DCI@NB.NIC.IN)(1123384193)(RESPONDENT)

BHARAT SERUMS AND VACCINES LTD
V/s UNION OF INDIA & ANR.

SWAPNIL GAUR

OTHER DETAILS OF ADVOCATES:

GARIMA JOSHI(GARIMA@RALEGAL.CO.IN)(9873598716)(PETITIONER)

BHARAT SERUM AND VACCINES LTD.(CORPORATE@BSVGROUP.COM)(2245043456)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

JENBURKT PHARMACEUTICALS LTD. & ANR. ASHISH PRASAD
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

ACARA LAW LLP(ASHISHPRASAD@ACARALAW.COM)(9810455042)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(UOIDHC@GMAIL.COM, DCI@NIC.IN,
ASHISHKR604@GMAIL.COM)(1123384193)(RESPONDENT)

KIRTIMAN SINGH(KIRTIMANSINGH.CGSC@GMAIL.COM)(0)(RESPONDENT)

LABORATE PHARMACEUTICALS INDIA LIMITED & ANR. ARCHANA SAHADEVA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA, DRUGS CONTROLLER GENERAL OF
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

JENBURKT PHARMACEUTICALS LTD
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

ACARA LAW LLP(ASHISHPRASAD@ACARALAW.COM)(9810455042)(PETITIONER)
UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(UOIDHC@GMAIL.COM,
KIRTIMANSINGH.CGSC@GMAIL.COM)(1123384193)(RESPONDENT)

ZYDUS HEALTHCARE LIMITED & ORS. ARCHANA SAHADEVA
V/s UNION OF INDIA & ANR.

ASHISH PRASAD

OTHER DETAILS OF ADVOCATES:

ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA, DRUGS CONTROLLER GENERAL OF
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

LABORATE PHARMACEUTICALS INDIA LIMITED & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:

ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

CIPLA LIMITED & ANR. ARCHANA SAHADEVA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
ABHAYAN JAWAHARLAL(ABHAYAN.J@CIPLA.COM)(0)(PETITIONER)

UNION OF INDIA. DHARAMVIR MALIK(UOIDHC@GMAIL.COM,
DHARAMVIR.MALIK@AKUMS.NET)(1123384193)(RESPONDENT)
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11.03.2025

84

85

86

87

88

89

90

91

92

93

W.P.(C)-12161/2024

CM APPL. 50601/2024
CM APPL. 50602/2024
CM APPL. 50603/2024

W.P.(C)-12162/2024

CM APPL. 50604/2024
CM APPL. 50605/2024
CM APPL. 50606/2024

W.P.(C)-12212/2024

CM APPL. 50806/2024
CM APPL. 50807/2024
CM APPL. 50808/2024

W.P.(C)-12215/2024
CM APPL. 50826/2024
CM APPL. 50827/2024

W.P.(C)-12225/2024

CM APPL. 50860/2024
CM APPL. 50861/2024
CM APPL. 50862/2024

W.P.(C)-12228/2024

CM APPL. 50867/2024
CM APPL. 50868/2024
CM APPL. 50869/2024

W.P.(C)-12230/2024

CM APPL. 50872/2024
CM APPL. 50873/2024
CM APPL. 50874/2024

W.P.(C)-12243/2024

CM APPL. 50892/2024
CM APPL. 50893/2024
CM APPL. 50894/2024

W.P.(C)-12245/2024

CM APPL. 50900/2024
CM APPL. 50901/2024
CM APPL. 50902/2024

W.P.(C)-12248/2024

CM APPL. 50914/2024
CM APPL. 50915/2024
CM APPL. 50916/2024

ADVANCE CAUSE LIST

LABORATE PHARMACEUTICALS INDIA LIMITED & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:

ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA, DRUGS CONTROLLER GENERAL OF
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

CIPLA LIMITED & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:

ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
ABHAYAN JAWAHARLAL(ABHAYAN.J@CIPLA.COM)(0)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

CADILA PHARMACEUTICALS LTD
V/s UNION OF INDIA & ANR.

ANSHUMAN SHARMA

OTHER DETAILS OF ADVOCATES:
ANSHUMAN SHARMA(ANSHUMAN.SHARMA@ASLAWS.IN)(9910207302)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(SECYHFW@NIC.IN, UOIDHC@GMAIL.COM,
DCI@NIC.IN)(1123384193)(RESPONDENT)

INTAS PHARMACEUTICALS LIMITED
V/s UNION OF INDIA & ANR.

AADYA CHAWLA

OTHER DETAILS OF ADVOCATES:

BITIKA SHARMA(AADYA@SINGHANDSINGH.COM)(9818400467)(PETITIONER)

INTAS PHARMACEUTICALS LIMITED(MEHUL_PATHAK@INTASPHARMA.COM)(0)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA, KIRTIMAN SINGH(UOIDHC@GMAIL.COM,
SECYHFW@NIC.IN, DCI@NIC.IN, KIRTIMANSINGH.OFFICE@GMAIL.COM)(1123384193)(RESPONDENT)

ERIS LIFESCIENCES LIMITED & ORS. ARCHANA SAHADEVA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)(0)(RESPONDENT)

CIPLA LIMITED & ANR.
V/s UNION OF INDIA & ORS.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:
ARCHANA SAHADEVA()(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

MICRO LABS LIMITED & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR JAIN(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

MICRO LABS LIMITED & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR JAIN, ARCHANA
SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)(0)(RESPONDENT)

SKYMAP PHARMACEUTICALS PVT. LTD. & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR JAIN, ARCHANA
SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)(0)(RESPONDENT)

MICRO LABS LIMITED & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR JAIN AND ARCHANA
(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

PROCHEM PHARMACEUTICAL PVT LTD(PROCHEMPHARMA@GMAIL.COM)(9897005228)(RESPONDENT)
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11.03.2025

94

95

96

97

98

99

100

101

102

103

W.P.(C)-12249/2024

CM APPL. 50917/2024
CM APPL. 50918/2024
CM APPL. 50919/2024

W.P.(C)-12267/2024

CM APPL. 50971/2024
CM APPL. 50972/2024
CM APPL. 50973/2024

W.P.(C)-12268/2024

CM APPL. 50975/2024
CM APPL. 50976/2024
CM APPL. 50977/2024

W.P.(C)-12269/2024

CM APPL. 50979/2024
CM APPL. 50980/2024
CM APPL. 50981/2024

W.P.(C)-12314/2024
CM APPL. 51215/2024
CM APPL. 51216/2024

WITH W.P.(C) 12317/2024

W.P.(C) 12321/2024

W.P.(C)-12317/2024
CM APPL. 51220/2024
CM APPL. 51221/2024

W.P.(C)-12321/2024

CM APPL. 51236/2024
CM APPL. 51237/2024
CM APPL. 51238/2024

W.P.(C)-12402/2024
CM APPL. 51587/2024
CM APPL. 51588/2024

W.P.(C)-12404/2024

CM APPL. 51596/2024
CM APPL. 51597/2024
CM APPL. 51598/2024

W.P.(C)-12410/2024

CM APPL. 51632/2024
CM APPL. 51633/2024
CM APPL. 51634/2024

ADVANCE CAUSE LIST

MICRO LABS LIMITED & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:

SANJAY KUMAR JAIN AND ARCHANA
SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

ERIS LIFESCIENCES LIMITED & ORS.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:

ARCHANA SAHADEVA()(9818758576)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

CIPLA LIMITED & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:
ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

MICRO LABS LIMITED & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR JAIN()(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

WINGS PHARMACEUTICALS PVT. LTD. AND ANR.
V/s UNION OF INDIA AND ANR.

DAS HARVINDER DAS

OTHER DETAILS OF ADVOCATES:
DAS HARVINDER DAS(SERVICE@BAMBHAANDNANDAN.IN)(9811327014)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM, DCI@NIC.IN, SECYHFW@NIC.IN)(0)(RESPONDENT)

JAGDALE INDUSTRIES PVT LTD DARPAN KM
V/s UNION OF INDIA AND ANR.

OTHER DETAILS OF ADVOCATES:
DARPANKM, AMRITA SHARMA(DARPAN.ADVOCATE@GMAIL.COM)(9899125060)(PETITIONER)

UNION OF INDIA , GNCTD(UOIDHC@GMAIL.COM, GNCTD.SCLA.SKP@GMAIL.COM)(0)(RESPONDENT)

GUJARAT TERCE LABORATORIES LIMITED & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:

SANJAY KUMAR JAIN(ADV.SANJAYJAIN@YAHOO.COM,
ARCHANA@SAHADEVALAWCHAMBERS.COM)(9416024460)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

KEPLER HEALTHCARE PVT. LTD. AMER VAID
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

ASMER VAID(AMERVAID@GMAIL.COM)(9818239395)(PETITIONER)

KEPLER HEALTHCARE PVT. LTD.(INFO@KEPLERHEALTHCARE.COM)(9574068165)(PETITIONER)
UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(UOIDHC@GMAIL.COM,
DHARAMVIR.MALIK@AKUMS.NET)(1123384193)(RESPONDENT)

UNIMARCK PHARMA INDIA LIMITED & ANR.
V/s UNION OF INDIA & ORS.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR JAIN(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
SANJAY JAIN, MANDEEP SINGH BHATIA(ADV.SANJAYJAIN@YAHOO.COM,
INFO@UNIMACKPHARMA.COM)(0)(PETITIONER)

UNION OF INDIA, UNIBIOTECH FORMULATION(UOIDHC@GMAIL.COM,
INFO@UNIBIOTECHFORMULATION.COM)(1123384193)(RESPONDENT)

VARAV BIOGENSIS PVT. LTD. & ANR. ARCHANA SAHADEVA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

SANJAY KUMAR JAIN(ARCHANA@SAHADEVALAWCHAMBERS.COM,
ADV.SANJAYJAIN@YAHOO.COM)(9818758576)(PETITIONER)
UNION OF INDIA, DRUGS CONTROLLER GENERAL OF
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11.03.2025

104

105

106

107

108

109

110

111

W.P.(C)-12412/2024

CM APPL. 51638/2024
CM APPL. 51639/2024
CM APPL. 51640/2024

W.P.(C)-12413/2024

CM APPL. 51644/2024
CM APPL. 51645/2024
CM APPL. 51646/2024

W.P.(C)-12417/2024

CM APPL. 51659/2024
CM APPL. 51660/2024
CM APPL. 51661/2024

W.P.(C)-12481/2024

CM APPL. 51910/2024
CM APPL. 51911/2024
CM APPL. 66264/2024

W.P.(C)-12491/2024

CM APPL. 51925/2024
CM APPL. 51926/2024
CM APPL. 51927/2024

W.P.(C)-12496/2024
CM APPL. 51937/2024
CM APPL. 51938/2024

W.P.(C)-12520/2024

CM APPL. 52029/2024
CM APPL. 52030/2024
CM APPL. 52031/2024

W.P.(C)-12523/2024

CM APPL. 52041/2024
CM APPL. 52042/2024
CM APPL. 52043/2024

ADVANCE CAUSE LIST

INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

GUJARAT TERCE LABORATORIES LIMITED & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:

ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM,
ADV.SANJAYJAIN@YAHOO.COM)(9818758576)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

UNIMARCK PHARMA (INDIA) LIMITED & ANR.
V/s UNION OF INDIA & ORS.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:

ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
SANJAY JAIN(ADV.SANJAYJAIN@YAHOO.COM)(0)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA, UNIBIOTECH(UOIDHC@GMAIL.COM,
INFO@UNIBIOTECHFORMULATION.COM)(1123384193)(RESPONDENT)

VARAV BIOGENSIS PVT. LTD. & ANR. ARCHANA SAHADEVA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

SANJAY KUMAR JAIN(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
SANJAY JAIN(ADV.SANJAYJAIN@YAHOO.COM)(0)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

M/S SYSTOPIC LABORATORIES PVT. LTD. & ANR.
V/s UNION OF INDIA

RAHUL KUMAR

OTHER DETAILS OF ADVOCATES:

SHUBHANGI JAIN(LITIGATION@MACECORPN.COM)(1146113619)(PETITIONER)
SYSTOPIC LABORATORIES(SREEKUMAR@SYSTOPIC.COM)(9810719993)(PETITIONER)
UNION OF INDIA, HFM, KIRTIMAN SINGH(UOIDHC@GMAIL.COM, HFM@GOV.IN,
KIRTIMANSINGH.OFFICE@GMAIL.COM)(1123384193)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

SUSHANT MAHAPATRA( LITIGATION@MACECORPN.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

ENTOD PHARMACEUTICALS PVT. LTD. & ANR.
V/s UNION OF INDIA & ORS

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:

SANJAY KUMAR JAIN(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
ENTOD PHARMACEUTICALS PVT. LTD.(ADV.SANJAYJAIN@YAHOO.COM,
ENTOD@ENTODPHARMA.COM)(2226423608)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER , SAMSON LABORATORIES, YASH PHARMA
LABORATORIES(UOIDHC@GMAIL.COM, GM.MARKETING@SAMSONLAB.CO.IN,
HRD@YASHPHARMA.COM)(1123384193)(RESPONDENT)

DWD PHARMACEUTICALS LIMITED & ANR.
V/s DRUGS CONTROLLER GENERAL OF INDIA & ANR.

RUPIN BAHL

OTHER DETAILS OF ADVOCATES:

RUPIN BAHL(INFO@BAHLANDBAJAJ.COM)(9999996682)(PETITIONER)

DWD PHARMACEUTICALS LIMITED, SACHIN NAVINCHANDRA DOSHI(CS@DWDINDIA.IN,
ACCOUNTS@DWDINDIA.COM)(0)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(SECYHFW@NIC.IN, UOIDHC@GMAIL.COM,
DCI@NIC.IN)(1123384193)(RESPONDENT)

HORIZON BIOCEUTICALS PVT. LTD. & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:

SANJAY KUMAR JAIN, ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM,
ADV.SANJAYJAIN@YAHOO.COM)(9818758576)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

HORIZON BIOCEUTICALS PVT. LTD. & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:

SANJAY KUMAR PATHAK(ARCHANA@SAHADEVALAWCHAMBERS.COM,
ADV.SANJAYJAIN@YAHOO.COM)(9818758576)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

12


mailto:UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)�

11.03.2025

112

113

114

115

116

117

118

119

120

121

W.P.(C)-12593/2024

CM APPL. 52379/2024
CM APPL. 52380/2024
CM APPL. 52381/2024

W.P.(C)-12610/2024
CM APPL. 52417/2024
CM APPL. 52418/2024

W.P.(C)-12640/2024
CM APPL. 52483/2024
CM APPL. 52484/2024

W.P.(C)-12645/2024
CM APPL. 52513/2024
CM APPL. 52514/2024

W.P.(C)-12646/2024

CM APPL. 52517/2024
CM APPL. 52518/2024
CM APPL. 52519/2024

W.P.(C)-12691/2024
CM APPL. 52857/2024
CM APPL. 52858/2024

W.P.(C)-12692/2024
CM APPL. 52859/2024
CM APPL. 52860/2024

W.P.(C)-12693/2024
CM APPL. 52861/2024

W.P.(C)-12808/2024

CM APPL. 53397/2024
CM APPL. 53398/2024
CM APPL. 72380/2024

W.P.(C)-12810/2024

CM APPL. 53400/2024
CM APPL. 53401/2024
CM APPL. 53402/2024

ADVANCE CAUSE LIST

M/S KAYSONS PHARMA & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:

ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM,
ADV.SANJAYJAIN@YAHOO.COM)(9818758576)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

VINAYAK REMDIES LIMITED
V/s UNION OF INDIA & ANR.

SHUBHAM GUPTA

OTHER DETAILS OF ADVOCATES:

LEGALICS LAW OFFICES(MAHESH.KUMAR@LEGALICS.IN)(9958944848)(PETITIONER)

VINAYAK REMEDIES LIMITED(PURCHASE@VINAYAKREMEDIES.COM)(0)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN,
DCI@NIC.IN)(1123384193)(RESPONDENT)

M/S SYNCHEM LABORATORIES PVT. LTD
V/s UNION OF INDIA & ANR.

PRAVEEN MAHAJAN

OTHER DETAILS OF ADVOCATES:

PRAVEEN MAHAJAN(ADVOCATEMAHAJAN27@GMAIL.COM)(9810620827)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN,
DCI@NIC.IN)(1123384193)(RESPONDENT)

ANTEX PHARMA PVT LTD AND ANR
V/s UNION OF INDIA AND ANR

SUMIT RAJPUT

OTHER DETAILS OF ADVOCATES:

SUMIT RAAJPUT(PARTNERS@SANDSPARTNERS.IN)(9999333350)(PETITIONER)
UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(UOIDHC@GMAIL.COM,
DCI@NIC.IN)(1123384193)(RESPONDENT)

HORIZON BIOCEUTICALS PVT. LTD. & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:

SANJAY KUMAR JAIN(ARCHANA@SAHADEVALAWCHAMBERS.COM,
ADV.SANJAYJAIN@YAHOO.COM)(9818758576)(PETITIONER)
UNION OF INDIA, DRUGS CONTROLLER GENERAL OF
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

TROIKAA PHARMACEUTICALS LTD.
V/s UNION OF INDIA & ANR.

SACHIN MALIK

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

M/S SAPIENT LABORATORIES PVT. LTD RAHUL KUMAR
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:

SUSHANT MAHAPATRA(LITIGATION@MCAECORPN.COM)(1146113619)(PETITIONER)

SAPIENT LABORATORIES(PRODUCT@SAPIENTLABORATORIES.COM)(1145579791)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, KIRTIMANSINGH.OFFICE@GMAIL.COM,
HFM@GOV.IN)(0)(RESPONDENT)

SAF FERMION LIMITED
V/s UNION OF INDIA & ANR.

PRIYADARSHI MANISH

OTHER DETAILS OF ADVOCATES:

PRIYADARSHI MANISH(ADVPAMO1@GMAIL.COM)(9212143535)(PETITIONER)
UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(UOIDHC@GMAIL.COM,
DCI@NIC.IN)(1123384193)(RESPONDENT)

M/S ANROSE PHARMA
V/s UNION OF INDIA & ANR.

SACHIN MALIK

OTHER DETAILS OF ADVOCATES:
AMAN SA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

MED MANOR ORGANICS PVT. LTD. & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:

ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA, DRUGS CONTROLLER GENERAL OF
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
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11.03.2025

122

123

124

125

126

127

128

129

130

W.P.(C)-12811/2024

CM APPL. 53403/2024
CM APPL. 53404/2024
CM APPL. 72396/2024

W.P.(C)-12823/2024

CM APPL. 53472/2024
CM APPL. 53473/2024
CM APPL. 53474/2024

W.P.(C)-12824/2024
CM APPL. 53476/2024

W.P.(C)-12825/2024

CM APPL. 53479/2024
CM APPL. 53480/2024
CM APPL. 53481/2024

W.P.(C)-12875/2024

CM APPL. 53705/2024
CM APPL. 53706/2024
CM APPL. 53707/2024

W.P.(C)-12888/2024

CM APPL. 53726/2024
CM APPL. 53727/2024
CM APPL. 53728/2024

W.P.(C)-12910/2024

CM APPL. 53776/2024
CM APPL. 53777/2024
CM APPL. 53778/2024

W.P.(C)-12912/2024

CM APPL. 53786/2024
CM APPL. 53787/2024
CM APPL. 72395/2024

W.P.(C)-12919/2024

CM APPL. 53822/2024
CM APPL. 53823/2024
CM APPL. 53824/2024

ADVANCE CAUSE LIST

SAMSON LABORATORIES PRIVATE LIMITED
V/s UNION OF INDIA & ANR.

SACHIN MALIK

OTHER DETAILS OF ADVOCATES:

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

MED MANOR ORGANICS PVT. LTD. & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:

ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA, DRUGS CONTROLLER GENERAL OF
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

RHINE BIOGENICS PRIVATE LIMITED.
V/s UNION OF INDIA & ANR.

ABRAHAM MATHEWS

OTHER DETAILS OF ADVOCATES:
NISHE RAJEN SHONKER(BOBBY.SUPREMECOURT@GMAIL.COM)(9811342057)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

MED MANOR ORGANICS PVT. LTD. & ANR. ARCHANA SAHADEVA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA, DRUGS CONTROLLER GENERAL OF
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SURAKSHA PHARMA PVT. LTD. & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:

ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
SURAKSHA PHARMA PVT. LTD.(REGULATORY@SURAKSHAPHARMA.COM,
MD@SURAKSHAPHARMA.COM)(7702277666)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

HORIZON BIOCEUTICALS PVT. LTD. & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:

ARCHANA SAHADEVA, SANJAY JAIN(ARCHANA@SAHADEVALAWCHAMBERS.COM,
ADV.SANJAYJAIN@YAHOO.COM)(9818758576)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

HORIZON BIOCEUTICALS PVT. LTD. & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:

ARCHANA SAHADEVA, SANJAY JAIN(ARCHANA@SAHADEVALAWCHAMBERS.COM,
ADV.SANJAYJAIN@YAHOO.COM)(9818758576)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

ACTINOVA PRIVATE LIMITED SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA, DRUGS CONTROLLER GENERAL OF
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

HORIZON BIOCEUTICALS PVT. LTD. & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:

SANJAY KUMAR JAIN, ARCHANA
SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
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11.03.2025

131

132

133

134

135

136

137

138

139

140

W.P.(C)-12920/2024

CM APPL. 53828/2024
CM APPL. 53829/2024
CM APPL. 53830/2024

W.P.(C)-12947/2024
CM APPL. 54024/2024
CM APPL. 54025/2024

WITH W.P.(C) 12961/2024

W.P.(C) 12995/2024
W.P.(C) 13009/2024

W.P.(C)-12961/2024
CM APPL. 54043/2024
CM APPL. 54044/2024

W.P.(C)-12995/2024
CM APPL. 54122/2024

W.P.(C)-13009/2024
CM APPL. 54164/2024
CM APPL. 54165/2024

W.P.(C)-13030/2024
CM APPL. 54389/2024
CM APPL. 54390/2024

W.P.(C)-13042/2024
CM APPL. 54427/2024
CM APPL. 54428/2024

W.P.(C)-13043/2024
CM APPL. 54432/2024
CM APPL. 54433/2024

W.P.(C)-13044/2024
CM APPL. 54435/2024
CM APPL. 54436/2024

W.P.(C)-13047/2024

CM APPL. 54444/2024
CM APPL. 54445/2024
CM APPL. 72375/2024

ADVANCE CAUSE LIST

HORIZON BIOCEUTICALS PVT. LTD. & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:

SANJAY KUMAR JAIN, ARCHANA
SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

ANTEX PHARMA PVT LTD AND ANR
V/s UNION OF INDIA AND ANR

SUMIT RAJPUT

OTHER DETAILS OF ADVOCATES:
SUMIT RAAJPUT(PARTNERS@SANDSPARTNERS.IN)(9999333350)(PETITIONER)
UNION OF INDIA AND ANR(UOIDHC@GMAIL.COM, DCI@NIC.IN)(0)(RESPONDENT)

LINCOLN PHARMACEUTICALS MANISH KUMAR SRIVASTAVA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
RAJAT SINHA(RAJATSINHA1996 @GMAIL.COM)(7080810434)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

MS WINDLAS BIOTECH LTD
V/s UNION OF INDIA

NIRAJ KUMAR SINGH

OTHER DETAILS OF ADVOCATES:

NIRAJ KUMAR(NEERAJSINGH_17@YAHOO.IN)(9810512928)(PETITIONER)

MINISTRY OF LAW & JUSTICE, MINISTRY OF HEALTH & FAMILY WELFARE(MIJOFFICE@GOV.IN,
MIN_HFM@GOV.IN)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

ZOTA HEALTHCARE LIMITED & ANR. RAHUL KUMAR
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:

SUSHANT MAHAPATRA(LITIGATION@MACECORPN.COM)(1146113619)(PETITIONER)
ZOTA HEALTH CARE LIMITED(ZOTAHEALTH@YAHOO.COM)(7861884690)(PETITIONER)
QPHARMA HEALTH CARE LIMITED(ASHISH91.KP@GMAIL.COM)(8000910414)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, HFM@GOV.IN,
KIRTIMANSINGH.OFFICE@GMAIL.COM)(1123384193)(RESPONDENT)

RAVENBHEL HEALTHCARE PVT. LTD. & ORS. SWAPNIL GAUR
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

GARIMA JOSHI(GARIMA@RALEGAL.CO.IN)(9873598716)(PETITIONER)

RAVENBHEL HEALTHCARE PVT. LTD.(DOMESTIC@RAVENBHEL.COM)(0)(PETITIONER)
MACMILLON PHARACEUTICALS PVT. LTD.(INFO@MACMILLONPHARMA.COM)(0)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

ZOTA HEALTHCARE LTD & ANR. RAHUL KUMAR
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:

SUSHANT MAHAPATRA(LITIGATION@MACECORPN.COM)(1146113619)(PETITIONER)

ZOTA HEALTH CARE LIMITED(ZOTAHEALTH@YAHOO.COM)(7861884690)(PETITIONER)

GENTECH HEALTHCARE PVT. LTD.(RAGHAV@GENTECHHEALTHCARE.COM)(8950468684)(PETITIONER)
UNION OF INDIA(KIRTIMANSINGH.OFFICE@GMAIL.COM, HFM@GOV.IN,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

RAVENBHEL HEALTHCARE PVT LTD & ORS.
V/s UNION OF INDIA & ANR.

SWAPNIL GAUR

OTHER DETAILS OF ADVOCATES:

GARIMA JOSHI(GARIMA@RALEGAL.CO.IN)(9873598716)(PETITIONER)

RAVENBHEL HEALTHCARE PVT. LTD.(DOMESTIC@RAVENBHEL.COM)(9205014607)(PETITIONER)
MACMILLON PHARACEUTICALS PVT. LTD.(INFO@MACMILLONPHARMA.COM)(0)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

MACMILLON LABORATORIES SWAPNIL GAUR
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

GARIMA JOSHI(GARIMA@RALEGAL.CO.IN)(9873598716)(PETITIONER)

MACMILLON LABORATORIES(KOMALMACMILLON@GMAIL.COM)(7986911753)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

KASH MEDICARE PVT. LTD. & ORS. SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
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11.03.2025

141

142

143

144

145

146

147

148

149

150

W.P.(C)-13048/2024

CM APPL. 54451/2024
CM APPL. 54452/2024
CM APPL. 54453/2024

W.P.(C)-13050/2024
CM APPL. 54456/2024
CM APPL. 54457/2024

W.P.(C)-13054/2024
CM APPL. 54462/2024
CM APPL. 54463/2024

W.P.(C)-13056/2024
CM APPL. 54467/2024
CM APPL. 54468/2024

W.P.(C)-13060/2024
CM APPL. 54476/2024
CM APPL. 54477/2024

W.P.(C)-13062/2024

CM APPL. 54482/2024
CM APPL. 54483/2024
CM APPL. 72387/2024

W.P.(C)-13080/2024

CM APPL. 54565/2024
CM APPL. 54566/2024
CM APPL. 54567/2024

W.P.(C)-13120/2024
CM APPL. 54799/2024

W.P.(C)-13121/2024
CM APPL. 54802/2024
CM APPL. 54803/2024

W.P.(C)-13140/2024

CM APPL. 54914/2024
CM APPL. 54915/2024
CM APPL. 54916/2024

ADVANCE CAUSE LIST

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
KIRTIMAN SINGH(KIRTIMANSINGH.OFFICE@GMAIL.COM)(0)(RESPONDENT)

ENTOD PHARMACEUTICALS PVT. LTD. & ANR. ARCHANA SAHADEVA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

ARCHANA SAHADEVA, SANJAY JAIN(ARCHANA@SAHADEVALAWCHAMBERS.COM,
ADV.SANJAYJAIN@YAHOO.COM)(9818758576)(PETITIONER)

KISHORE GURUDAS(ENTOD@ENTODPHARMA.COM)(2226423608)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA, SION HEALTHCARE(UOIDHC@GMAIL.COM,
SION_HEALTHCARE@YAHOO0.COM)(9924507500)(RESPONDENT)

ZOTA HEALTHCARE LIMITED & ANR.
V/s UNION OF INDIA

RAHUL KUMAR

OTHER DETAILS OF ADVOCATES:

SUSHANT MAHAPATRA(LITIGATION@MACECORPN.COM)(1146113619)(PETITIONER)
ZOTA HEALTH CARE LIMITED(ZOTAHEALTH@YAHOO.COM)(7861884690)(PETITIONER)
MMG HEALTH CARE(HEALTHMMG3@GMAIL.COM)(7018517245)(PETITIONER)

UNION OF INDIA(KIRTIMANSINGH.OFFICE@GMAIL.COM, HFM@GOV.IN,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

ALDRIN PHARMA PVT LTD
V/s UNION OF INDIA & ANR.

SWAPNIL GAUR

OTHER DETAILS OF ADVOCATES:

GARIMA JOSHI(GARIMA@RALEGAL.CO.IN)(9873598716)(PETITIONER)

ALDRIN PHARMA PVT. LTD.(INFO@ALDRINPHARMA.COM)(9209301517)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

MACMILLON LABORATORIES SWAPNIL GAUR
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

R KEON LIFE SCIENCES PVT. LTD FORMERLY KNOWN AS OPTHO |VIVEK MISHRA
LIFE SCIENCES PVT LTD
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

VIVEK MISHRA (VM.HIGHCOURT@GMAIL.COM)(9415792227)(PETITIONER)

R' KEON LIFE SCIENCES PVT. LTD.(STORE@OPTHOLIFESCIENCE.COM)(9076557822)(PETITIONER)
UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(UOIDHC@GMAIL.COM,
DCI@NB.NIC.IN)(1123384193)(RESPONDENT)

SENCARE LIFE SCIENCES
V/s UNION OF INDIA & ANR.

SACHIN MALIK, PIYUSH BERIWAL

OTHER DETAILS OF ADVOCATES:

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

PIYUSH BERIWAL(BERIWAL.LAWYER@GMAIL.COM)(9910396352)(RESPONDENT)

ZYDUS HEALTHCARE LIMITED & ANR. ARCHANA SAHADEVA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UOI AND ANR(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

INTAS PHARMACEUTICALS LIMITED
V/s UNION OF INDIA & ANR.

AADYA CHAWLA

OTHER DETAILS OF ADVOCATES:

BITIKA SHARMA(AADYA@SINGHANDSINGH.COM)(9818400467)(PETITIONER)

INAS PHARMACEUTICALS LTD.(MEHUL_PATHAK@INTASPHARMA.COM)(0)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN,
DCI@NIC.IN, KIRTIMANSINGH.OFFICE@GMAIL.COM)(1123384193)(RESPONDENT)

WINGS PHARMACEUTICALS PVT. LTD & ANR. DAS HARVINDER DAS
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

DAS HARVINDER DAS(SERVICE@BAMBHAANDNANDAN.IN)(9811327014)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN,
DCI@NIC.IN, LEGALCELL@CDSCO.NIC.IN)(0)(RESPONDENT)

ENTOD PHARMACEUTICALS PVT. LTD. & ANR.
V/s UNION OF INDIA & ORS.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR JAIN(ARCHANA@SAHADEVALAWCHAMBERS.COM,
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11.03.2025

151

152

153

154

155

156

157

158

W.P.(C)-13143/2024
CM APPL. 54923/2024
CM APPL. 54924/2024

W.P.(C)-13223/2024

CM APPL. 55177/2024
CM APPL. 55178/2024
CM APPL. 72378/2024

W.P.(C)-13224/2024

CM APPL. 55179/2024
CM APPL. 55180/2024
CM APPL. 72394/2024

W.P.(C)-13291/2024

CM APPL. 55517/2024
CM APPL. 55518/2024
CM APPL. 72391/2024

W.P.(C)-13292/2024

CM APPL. 55519/2024
CM APPL. 55520/2024
CM APPL. 55521/2024

W.P.(C)-13295/2024

CM APPL. 55537/2024
CM APPL. 55538/2024
CM APPL. 72377/2024

W.P.(C)-13299/2024
CM APPL. 55541/2024
CM APPL. 55542/2024

W.P.(C)-13319/2024

CM APPL. 55668/2024
CM APPL. 55669/2024
CM APPL. 72381/2024

ADVANCE CAUSE LIST

ADV.SANJAYJAIN@YAHOO.COM)(9818758576)(PETITIONER)
KISHORE(ENTOD@ENTODPHARMA.COM)(2226423608)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA, SION HEALTHCARE(UOIDHC@GMAIL.COM,
SION_HEALTHCARE@YAHOO0.COM)(1123384193)(RESPONDENT)

RAPROSS PHARMACEUTICALS PRIVATE LIMITED
V/s UNION OF INDIA & ANR.

SANDEEP BISHT

OTHER DETAILS OF ADVOCATES:
SANDEEP BISHT(RKP@RKPANDASSOCIATES.IN)(9891982555)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

NOVITA HEALTHCARE PRIVATE LIMITED SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA, DRUGS CONTROLLER GENERAL OF
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

PARK PHARMACEUTICALS & ORS.
V/s UNION OF INDIA & ANR.

SACHIN MALIK

OTHER DETAILS OF ADVOCATES:

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(955553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

ADMAC LIFESCIENCES & ORS.
V/s UNION OF INDIA & ANR.

SACHIN MALIK

OTHER DETAILS OF ADVOCATES:

AMAN SA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA, DRUGS CONTROLLER GENERAL OF
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

ENTOD PHARMACEUTICALS PVT. LTD. & ANR.
V/s UNION OF INDIA & ORS.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:

SANJAY KUMAR JAIN AND ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM,
ADV.SANJAYJAIN@YAHOO.COM)(9818758576)(PETITIONER)

ENTOD PHARMACEUTICALS PVT. LTD.(ENTOD@ENTODPHARMA.COM)(2226423608)(PETITIONER)
UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA, SION HEALTHCARE(UOIDHC@GMAIL.COM,
SION_HEALTHCARE@YAHOO.COM)(9924507500)(RESPONDENT)

MAXTAR BIO GENICS & ORS.
V/s UNION OF INDIA & ANR.

SACHIN MALIK

OTHER DETAILS OF ADVOCATES:

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA, DRUGS CONTROLLER GENERAL OF
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

M/S SAPIENT LABORATORIES PVT LTD
V/s UNION OF INDIA

RAHUL KUMAR

OTHER DETAILS OF ADVOCATES:

SUSHANT MAHAPATRA(LITIGATION@MACECORPN.COM)(1146113619)(PETITIONER)

SAPIENT LABORATORIES(PRODUCT@SAPIENTLABORATORIES.COM)(1145579791)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, HFM@GOV.IN,
KIRTIMANSINGH.OFFICE@GMAIL.COM)(1123384193)(RESPONDENT)

ULTRATECH PHARMACEUTICALS & ORS. SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
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11.03.2025

159

160

161

162

163

164

165

166

167

W.P.(C)-13331/2024
CM APPL. 55694/2024
CM APPL. 55695/2024

W.P.(C)-13359/2024

CM APPL. 55796/2024
CM APPL. 55797/2024
CM APPL. 55798/2024

W.P.(C)-13361/2024

CM APPL. 55804/2024
CM APPL. 55805/2024
CM APPL. 55806/2024

W.P.(C)-13362/2024

CM APPL. 55809/2024
CM APPL. 55810/2024
CM APPL. 55811/2024

W.P.(C)-13365/2024

CM APPL. 55826/2024
CM APPL. 55827/2024
CM APPL. 72393/2024

W.P.(C)-13367/2024

CM APPL. 55831/2024
CM APPL. 55832/2024
CM APPL. 55833/2024

W.P.(C)-13409/2024

CM APPL. 56090/2024
CM APPL. 56091/2024
CM APPL. 72374/2024

W.P.(C)-13417/2024

CM APPL. 56104/2024
CM APPL. 56105/2024
CM APPL. 72388/2024

W.P.(C)-13424/2024
CM APPL. 56117/2024
CM APPL. 56118/2024

ADVANCE CAUSE LIST

INDCHEMIE HEALTH SPECIALITIES PVT LTD
V/s UNION OF INDIA & ANR.

SAGAR CHANDRA

OTHER DETAILS OF ADVOCATES:

SHUBHIE WAHI(OFFICE@SCALEGAL.IN)(9811151926)(PETITIONER)

UNION OF INDIA, DCI, SECY HFW(UOIDHC@GMAIL.COM, DCI@NIC.IN, DCI@NB.NIC.IN,
SECYHFW@NIC.IN)(1123384193)(RESPONDENT)

ELAN PHARMA INDIA PVT. LTD. & ANR.
V/s UNION OF INDIA & ORS.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:

SANJAY KUMAR JAIN AND ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM,
ADV.SANJAYJAIN@YAHOO.COM)(9818758576)(PETITIONER)

ELAN PHARMA(ELAN@ELANPHARMA.IN, RAJU@ELANPHARMA.IN)(2225579494)(PETITIONER)
UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA, ABLE PHARMA(UOIDHC@GMAIL.COM,
ABLEPHARMA@GMAIL.COM)(1123384193)(RESPONDENT)

LUPIN LIMITED & ORS.
V/s UNION OF INDIA & ORS.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:

ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA, AKUMS DRUGS & PHARMACEUTICALS LTD.(UOIDHC@GMAIL.COM,
ENQUIRY@AKUMS.NET)(1123384193)(RESPONDENT)

SYNTHO PHARMACEUTICALS PVT. LTD. & ANR.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:
ARCHANA SAHADEVA, SANJAY JAIN(ARCHANA@SAHADEVALAWCHAMBERS.COM,
ADV.SANJAYJAIN@YAHOO.COM)(9818758576)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(UOIDHC@GMAIL.COM,
ABLEPHARMA@GMAIL.COM)(1123384193)(RESPONDENT)

MARTIN AND BROWN BIOSCIENCES PVT. LTD. & ORS.
V/s UNION OF INDIA & ANR.

SACHIN MALIK

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AMAN SAORHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555153015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

LUPIN LIMITED & ORS.
V/s UNION OF INDIA & ANR.

ARCHANA SAHADEVA

OTHER DETAILS OF ADVOCATES:
ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

ALIVE HEALTHCARE & ORS. SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

AUSTRO LABS LTD. & ORS.
V/s UNION OF INDIA & ANR.

SACHIN MALIK

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

M/S SAPIENT LABORATORIES PVT. LTD. & ANR.
V/s UNION OF INDIA

RAHUL KUMAR

OTHER DETAILS OF ADVOCATES:

SUSHANT MAHAPATRA(LITIGATION@MACECORPN.COM)(1146113619)(PETITIONER)
UNION OF INDIA, HFM, KIRTIMAN SINGH(UOIDHC@GMAIL.COM, HFM@GOV.IN,
KIRTIMANSINGH.OFFICE@GMAIL.COM)(1123384193)(RESPONDENT)
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169

170
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172
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176

177

W.P.(C)-13429/2024
CM APPL. 56133/2024
CM APPL. 56134/2024

W.P.(C)-13443/2024

CM APPL. 56173/2024
CM APPL. 56174/2024
CM APPL. 72398/2024

W.P.(C)-13527/2024

CM APPL. 56527/2024
CM APPL. 56528/2024
CM APPL. 72390/2024

W.P.(C)-13561/2024
CM APPL. 56697/2024
CM APPL. 56698/2024

W.P.(C)-13575/2024
CM APPL. 56724/2024
CM APPL. 56725/2024

W.P.(C)-13579/2024

CM APPL. 56730/2024
CM APPL. 56731/2024
CM APPL. 72392/2024

W.P.(C)-13587/2024
CM APPL. 56744/2024
CM APPL. 56745/2024

W.P.(C)-13641/2024
CM APPL. 57068/2024
CM APPL. 57069/2024

W.P.(C)-13642/2024

CM APPL. 57071/2024
CM APPL. 57072/2024
CM APPL. 72379/2024

W.P.(C)-13707/2024

CM APPL. 57366/2024
CM APPL. 57367/2024
CM APPL. 57368/2024

ADVANCE CAUSE LIST

ZOTA HEALTHCARE LIMITED & ANR.
V/s UNION OF INDIA

RAHUL KUMAR

OTHER DETAILS OF ADVOCATES:

SUSHANT MAHAPATRA(LITIGATION@MACECORPN.COM)(1146113619)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, HFM@GOV.IN,
KIRTIMANSINGH.OFFICE@GMAIL.COM)(1123384193)(RESPONDENT)

M/S KAIZEN PHARMACEUTICALS & ORS. SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

AMAN SA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AMAN SAORHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(955553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

SWISSKEM HEALTHCARE & ORS.
V/s UNION OF INDIA & ANR.

SACHIN MALIK

OTHER DETAILS OF ADVOCATES:

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

M/S ADHYA PHARMACEUTICALS PVT. LTD. & ANR.
V/s UNION OF INDIA

RAHUL KUMAR

OTHER DETAILS OF ADVOCATES:

SUSHANT MAHAPATRA(LITIGATION@MACECORPN.COM)(1146113619)(PETITIONER)
KIRTIMAN SINGH, UNION OF INDIA, HFM(KIRTIMANSINGH.OFFICE@GMAIL.COM,
UOIDHC@GMAIL.COM, HFM@GOV.IN)(0)(RESPONDENT)

ZOTA HEALTHCARE LIMITED & ANR.
V/s UNION OF INDIA

RAHUL KUMAR

OTHER DETAILS OF ADVOCATES:

SUSHANT MAHAPATRA(LITIGATION@MACECORPN.COM)(1146113619)(PETITIONER)
KIRTIMAN SINGH, UNION OF INDIA, HFM(KIRTIMANSINGH.OFFICE@GMAIL.COM,
UOIDHC@GMAIL.COM, HFM@GOV.IN)(1123384193)(RESPONDENT)

PUSHKAR PHARMA & ORS. SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

AKUMS DRUGS AND PHARMACEUTICALS LIMITED
V/s UNION OF INDIA & ANR.

R ABHISHEK

OTHER DETAILS OF ADVOCATES:
AVINASH (AVINASH.IPR@HOTMAIL.COM)(7289036972)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SUVIK HITEK PRIVATE LIMITED SHUBHAM GUPTA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

LEGALICS LAW OFFICES(MAHESH.KUMAR@LEGALICS.IN)(9958944848)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN,
DCI@NIC.IN)(1123384193)(RESPONDENT)

DALLAS FORMULATIONS PVT. LTD. & ORS.
V/s UNION OF INDIA & ANR.

SACHIN MALIK

OTHER DETAILS OF ADVOCATES:

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

KIRTIMAN SINGH(KIRTIMANSINGH.OFFICE@GMAIL.COM)(0)(RESPONDENT)

AMERICAN VITAMINS INDIA PVT LTD THROUGH ADDITIONAL  TUSHAR MAHAJAN
DIRECTOR ABHINAV BHATIA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
TUSHAR MAHAIJAN, SATYAM
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178

179

180

181

182

183

184

185

186

W.P.(C)-13792/2024

CM APPL. 57744/2024
CM APPL. 57745/2024
CM APPL. 72397/2024

W.P.(C)-13797/2024

CM APPL. 57794/2024
CM APPL. 57795/2024
CM APPL. 57796/2024

W.P.(C)-13887/2024

CM APPL. 58136/2024
CM APPL. 58137/2024
CM APPL. 72400/2024

W.P.(C)-13888/2024
CM APPL. 58138/2024
CM APPL. 58139/2024

W.P.(C)-13893/2024

CM APPL. 58159/2024
CM APPL. 58160/2024
CM APPL. 72402/2024

W.P.(C)-13895/2024

CM APPL. 58165/2024
CM APPL. 58166/2024
CM APPL. 72389/2024

W.P.(C)-13896/2024
CM APPL. 58167/2024
CM APPL. 58168/2024

W.P.(C)-13948/2024
CM APPL. 58377/2024
CM APPL. 58378/2024

WITH W.P.(C) 13950/2024

W.P.(C) 13951/2024
W.P.(C) 13953/2024
W.P.(C) 13960/2024
W.P.(C) 13963/2024
W.P.(C) 13973/2024
W.P.(C) 13986/2024

W.P.(C)-13950/2024
CM APPL. 58381/2024

ADVANCE CAUSE LIST

ANEJA(ADVOCATETUSHARMAHAJAN@GMAIL.COM)(8802290930)(PETITIONER)
UOI AND ANR(UOIDHC@GMAIL.COM, DCI@NIC.IN)(0)(RESPONDENT)

ULTRA DRUGS FORMULATIONS PVT. LTD. & ANR. SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

KIRTIMAN SINGH(KIRTIMANSINGH.OFFICE@GMAIL.COM)(0)(RESPONDENT)

MED MANOR ORGANICS PVT. LTD. & ANR. ARCHANA SAHADEVA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
ARCHANA SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

CHIMAK HEALTH CARE SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

SWISSKEM HEALTHCARE
V/s UNION OF INDIA & ANR.

SACHIN MALIK

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

MANCARE HEALTH PVT. LTD. & ORS. SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

MAXTAR BIO GENICS
V/s UNION OF INDIA & ANR.

SACHIN MALIK

OTHER DETAILS OF ADVOCATES:

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

M/S MARXX PHARMA PVT. LTD
V/s UNION OF INDIA & ANR.

NIMISH CHIB

OTHER DETAILS OF ADVOCATES:

SUKHMEET SINGH(SUKHMITLAMBA@GMAIL.COM)(9582028538)(PETITIONER)
SECY HFW, UNION OF INDIA, DCI(SECYHFW@NIC.IN, UOIDHC@GMAIL.COM,
DCI@NIC.IN)(0)(RESPONDENT)

EDEN HEALTHCARE PRIVATE LIMITED
V/s UNION OF INDIA & ANR.

RAHUL VIDHANI

OTHER DETAILS OF ADVOCATES:
PRAKHAR SINGH(PATENT@VIDHANI.COM)(8448356140)(PETITIONER)
UNION OF INDIA, DCI{(UOIDHC@GMAIL.COM, DCI@NIC.IN)(1123384193)(RESPONDENT)

RND LABORATORIES PRIVATE LIMITED AZIM HUSSEIN LASKAR
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
AZIM H. LASKAR(KRAJ3805@GMAIL.COM)(9811367311)(PETITIONER)

UNION OF INDIA, DCI, SECY HFW, DARWIN(UOIDHC@GMAIL.COM, DCI@NIC.IN, SECYHFW@NIC.IN,

INFO@DARWIN.CO.IN)(1123384193)(RESPONDENT)
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187

188

189

190

191

192

193

194

195

196

197

W.P.(C)-13951/2024
CM APPL. 58382/2024
CM APPL. 58383/2024

W.P.(C)-13953/2024

CM APPL. 58387/2024
CM APPL. 58388/2024
CM APPL. 72376/2024

W.P.(C)-13960/2024
CM APPL. 58427/2024
CM APPL. 58428/2024

W.P.(C)-13963/2024
CM APPL. 58432/2024
CM APPL. 58433/2024

W.P.(C)-13973/2024
CM APPL. 58467/2024
CM APPL. 58468/2024

W.P.(C)-13986/2024
CM APPL. 58505/2024
CM APPL. 58506/2024

W.P.(C)-14024/2024

CM APPL. 58740/2024
CM APPL. 58741/2024
CM APPL. 72399/2024

WITH W.P.(C) 14070/2024

W.P.(C) 14083/2024
W.P.(C) 14090/2024

W.P.(C)-14070/2024
CM APPL. 58875/2024
CM APPL. 58876/2024

W.P.(C)-14083/2024
CM APPL. 58953/2024
CM APPL. 58954/2024

W.P.(C)-14090/2024
CM APPL. 58967/2024
CM APPL. 58968/2024

W.P.(C)-14471/2024
CM APPL. 60695/2024
CM APPL. 60696/2024

ADVANCE CAUSE LIST

SHRINIVAS (GUJARAT) LABORATORIES PVT LTD
V/s UNION OF INDIA & ANR.

ADITYA MISHRA

OTHER DETAILS OF ADVOCATES:

KISHORE KUMAR (ADV.KISHOREMISHRA@GMAIL.COM)(9899757293)(PETITIONER)
SECY HFW, DCI, UNION OF INDIA(SECYHFW@NIC.IN, DCI@NIC.IN,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

VIVEX PHARMACEUTICALS PVT. LTD.
V/s UNION OF INDIA & ANR.

SACHIN MALIK

OTHER DETAILS OF ADVOCATES:

AMAN SA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

FINECURE PHARMACEUTICALS LIMITED
V/s UNION OF INDIA & ANR.

RAHUL VIDHANI

OTHER DETAILS OF ADVOCATES:
PRAKHAR SINGH(PATENT@VIDHANI.COM)(8448356140)(PETITIONER)
UNION OF INDIA, DCI(UOIDHC@GMAIL.COM, DCI@NIC.IN)(1123384193)(RESPONDENT)

M/S APPLE FORMULATIONS PVT LTD RAHUL KUMAR
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:

SUSHANT MAHAPATRA(LITIGATION@MACECORPN.COM)(1146113619)(PETITIONER)
KIRTIMAN SINGH, UNION OF INDIA, HEM(KIRTIMANSINGH.OFFICE@GMAIL.COM,
UOIDHC@GMAIL.COM, HFM@GOV.IN)(1123384193)(RESPONDENT)

M/S SAPIENT LABORATORIES PVT LTD RAHUL KUMAR
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:

SUSHANT MAHAPATRA(LITIGATION@MACECORPN.COM)(1146113619)(PETITIONER)
KIRTIMAN SINGH, UNION OF INDIA, HFM(KIRTIMANSINGH.OFFICE@GMAIL.COM,
UOIDHC@GMAIL.COM, HFM@GOV.IN)(1123384193)(RESPONDENT)

BRUKEM LIFECARE PRIVATE LIMITED RAHUL VIDHANI
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
PRAKHAR SINGH(PATENT@VIDHANI.COM)(8448356140)(PETITIONER)
UNION OF INDIA, DCI{(UOIDHC@GMAIL.COM, DCI@NIC.IN)(1123384193)(RESPONDENT)

MEDOZ PHARMACEUTICALS PVT. LTD. SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

KIRTIMAN SINGH(KIRTIMANSINGH.OFFICE@GMAIL.COM)(0)(RESPONDENT)

EDEN HEALTHCARE PRIVATE LIMITED RAHUL VIDHANI
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

PRAKHAR SINGH(PATENT@VIDHANI.COM)(8448356140)(PETITIONER)

UNION OF INDIA, DRUGS CONTROLLER GENERAL OF INDIA(UOIDHC@GMAIL.COM,
DCI@NIC.IN)(1123384193)(RESPONDENT)

EAST WEST PHARMA INDIA PRIVATE LIMITED
V/s UNION OF INDIA

K KRISHNA KUMAR

OTHER DETAILS OF ADVOCATES:
K. KRISHAN KUMAR(KK21ASSOCIATES12@GMAIL.COM)(9871320705)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

EAST WEST PHARMA INDIA PVT LTD K KRISHNA KUMAR
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:
K. KRISHAN KUMAR(KK21ASSOCIATES12@GMAIL.COM)(9871320705)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

M/S COMMON WEALTH LABORATORIES INDIA PVT LTD & ANR. RAHUL KUMAR
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:
SUSHANT MAHAPATRA(LITIGATION@MACECORPN.COM)(1146113619)(PETITIONER)
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198

199

200

201

202

203

204

205

206

207

208

W.P.(C)-14579/2024
CM APPL. 61188/2024

W.P.(C)-14594/2024
CM APPL. 61237/2024
CM APPL. 61238/2024

W.P.(C)-14681/2024

CM APPL. 61650/2024
CM APPL. 61651/2024
CM APPL. 72373/2024

W.P.(C)-14700/2024
CM APPL. 61789/2024
CM APPL. 61790/2024

W.P.(C)-14728/2024
CM APPL. 61856/2024

W.P.(C)-14798/2024
CM APPL. 62228/2024
CM APPL. 62229/2024

W.P.(C)-15042/2024
CM APPL. 63098/2024
CM APPL. 63099/2024

W.P.(C)-15097/2024

CM APPL. 63228/2024
CM APPL. 63229/2024
CM APPL. 72248/2024

W.P.(C)-15121/2024
CM APPL. 63406/2024

W.P.(C)-15234/2024
CM APPL. 64001/2024
CM APPL. 64002/2024

W.P.(C)-15235/2024
CM APPL. 64003/2024
CM APPL. 64004/2024

ADVANCE CAUSE LIST

KIRTIMAN SINGH, UNION OF INDIA, HFM(KIRTIMANSINGH.OFFICE@GMAIL.COM,
UOIDHC@GMAIL.COM, HFM@GOV.IN)(1123384193)(RESPONDENT)

MENDINE PHARMACEUTICALS PRIVATE LIMITED KHAITAN & CO.
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
KHAITAN & CO. LLP(SAMAN.AHSAN@KHAITANCO.COM)(9910834803)(PETITIONER)
UNION OF INDIA, DCI, HFM(UOIDHC@GMAIL.COM, DCI@NB.NIC.IN, MIN-
HFM@GOV.IN)(1123384193)(RESPONDENT)

M/S APPLE FORMULATIONS PVT. LTD. & ANR.
V/s UNION OF INDIA

RAHUL KUMAR

OTHER DETAILS OF ADVOCATES:

SUSHANT MAHAPATRA(LITIGATION@MACECORPN.COM)(1146113619)(PETITIONER)
KIRTIMAN SINGH, UNION OF INDIA, HFM(KIRTIMANSINGH.OFFICE@GMAIL.COM,
UOIDHC@GMAIL.COM, HFM@GOV.IN)(1123384193)(RESPONDENT)

VOIZMED PHARMA PVT. LTD. & ORS. SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
SACHIN MALIK(SACHINMALIKADV@GMAIL.COM)(9650105010)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

MS MPI ETHICALS PRIVATE LIMITED
V/s UNION OF INDIA & ANR.

ASHISH PRASAD

OTHER DETAILS OF ADVOCATES:

ACARA LAW LLP(ASHISHPRASAD@ACARALAW.COM)(9810455042)(PETITIONER)
KIRTIMAN SINGH, UNION OF INDIA(KIRTIMANSINGH.CGSC@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SKN ORGANICS PRIVATE LIMITED , THROUGH ITS DIRECTOR,
NARASIMMAN

V/s UNION OF INDIA, THROUGH THE SECRETARY, THE MINSITRY
OF HEALTH AND FAMILY WELFARE, DEPARTMENT OF HEALTH,
NEW DELHI. & ANR.

T MAHENDHRAN

OTHER DETAILS OF ADVOCATES:
RAGHUNATHA SETHUPATHY B (CHAMBEROFSETHUPATHY@GMAIL.COM)(9560946468)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

M. SEA PHARMACEUTICALS PVT. LTD. & ORS.
V/s UNION OF INDIA & ANR.

AKSHAY CHOWDHARY

OTHER DETAILS OF ADVOCATES:

AKSHAY CHOWDHARY(AG.AMANGUPTA6497 @GMAIL.COM)(9899982488)(PETITIONER)
UNION OF INDIA, DCI, HFW(UOIDHC@GMAIL.COM, DCI@NB.NIC.IN,
SECYHFW@NIC.IN)(1123384193)(RESPONDENT)

ZOTA HEALTHCARE LTD & ANR.
V/s UNION OF INDIA

RAHUL KUMAR

OTHER DETAILS OF ADVOCATES:

SUSHANT MAHAPATRA(LITIGATION@MACECORPN.COM)(1146113619)(PETITIONER)
KIRTIMAN SINGH, UNION OF INDIA, HFM(KIRTIMANSINGH.OFFICE@GMAIL.COM,
UOIDHC@GMAIL.COM, HFM@GOV.IN)(1123384193)(RESPONDENT)

SIMPSON AND BROWN R. SUDHINDER
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

ARGUS PARTNERS(RANJIT.SHETTY@ARGUS-P.COM)(9821095781)(PETITIONER)

UNION OF INDIA, NILAY(UOIDHC@GMAIL.COM, NILAY@ALICON.CO.IN)(1123384193)(RESPONDENT)
RANJIT SHETTY(RANJIT.SHETTY@ARGUS-P.COM)(9821095781)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

RADHIKA BISHWAJIT DUBEY(RADHIKA.BISHWAJITDUBEY @BISHWAJITDUBEY.COM)(0)(RESPONDENT)

NCPW PHARMACEUTICALS SAURABH SUMAN SINHA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
SAURABH SUMAN SINHA(ADVSAURABHSSINHA@GMAIL.COM)(9810945248)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SUNLIFE SCIENCES PVT. LTD. & ORS. SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

GROWMAX MEDICARE PVT. LTD. & ORS. SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
22



11.03.2025

209

210

211

212

213

214

215

216

217

218

219

220

W.P.(C)-15258/2024
CM APPL. 64132/2024
CM APPL. 64133/2024

W.P.(C)-15505/2024
CM APPL. 65086/2024
CM APPL. 65087/2024

W.P.(C)-15547/2024
CM APPL. 65279/2024
CM APPL. 65280/2024

W.P.(C)-15574/2024
CM APPL. 65353/2024
CM APPL. 65354/2024

W.P.(C)-15754/2024
CM APPL. 66137/2024
CM APPL. 66138/2024

W.P.(C)-15761/2024
CM APPL. 66148/2024
CM APPL. 66149/2024

W.P.(C)-15843/2024
CM APPL. 66520/2024
CM APPL. 66521/2024

W.P.(C)-15844/2024
CM APPL. 66523/2024
CM APPL. 66524/2024

W.P.(C)-16014/2024
CM APPL. 67344/2024
CM APPL. 67345/2024

W.P.(C)-16042/2024
CM APPL. 67404/2024
CM APPL. 67405/2024

W.P.(C)-16052/2024
CM APPL. 67455/2024
CM APPL. 67456/2024

W.P.(C)-16054/2024
CM APPL. 67459/2024
CM APPL. 67460/2024

ADVANCE CAUSE LIST

AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

BENATTON PHARMACEUTICAL PVT. LTD AND ORS SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA AND ANR(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

DR MOREPEN LIMITED SRIJAN TIWARI
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
SRIJAN TIWARI(OFFICEOFSRIJANTIWARI@GMAIL.COM)(9899966225)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

UNIVENTIS MEDICARE LIMITED & ORS. SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

ZENLABS ETHICA LTD. & ORS. SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

RECOVA PHARMA EXPO PVT. LTD. & ORS. SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AJANTA PHARMA LTD. & ORS. SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

M/S ANROSE PHARMA & ORS. SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SMART LABORATORIES PVT. LTD. & ORS. SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

ALLOZEN PHARMA PVT. LTD. & ORS. SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

BENNET PHARMACEUTICALS LIMITED & ORS. SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

PENTACHEM PHARMACEUTICALS & ORS. GAURAV GARG
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

ZOTA HEALTHCARE LTD & ANR. RAHUL KUMAR
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:

SUSHANT MAHAPATRA(LITIGATION@MACECORPN.COM)(1146113619)(PETITIONER)
KIRTIMAN SINGH, UNION OF INDIA, HFM(KIRTIMANSINGH.OFFICE@GMAIL.COM,
UOIDHC@GMAIL.COM, HFM@GOV.IN)(1123384193)(RESPONDENT)
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W.P.(C)-16056/2024
CM APPL. 67463/2024
CM APPL. 67464/2024

W.P.(C)-16057/2024
CM APPL. 67465/2024
CM APPL. 67466/2024

W.P.(C)-16058/2024
CM APPL. 67467/2024
CM APPL. 67468/2024

W.P.(C)-16060/2024
CM APPL. 67473/2024
CM APPL. 67474/2024

W.P.(C)-16061/2024
CM APPL. 67475/2024
CM APPL. 67476/2024

W.P.(C)-16107/2024
CM APPL. 67696/2024
CM APPL. 67697/2024

ADVANCE CAUSE LIST

ZOTA HEALTHCARE LTD & ANR.
V/s UNION OF INDIA

RAHUL KUMAR

OTHER DETAILS OF ADVOCATES:

SUSHANT MAHAPATRA(LITIGATION@MACECORPN.COM)(1146113619)(PETITIONER)
KIRTIMAN SINGH, UNION OF INDIA, HFM(KIRTIMANSINGH.OFFICE@GMAIL.COM,
UOIDHC@GMAIL.COM, HFM@GOV.IN)(1123384193)(RESPONDENT)

ZOTA HEALTHCARE LIMITED & ANR. RAHUL KUMAR
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:

SUSHANT MAHAPATRA(LITIGATION@MACECORPN.COM)(1146113619)(PETITIONER)
KIRTIMAN SINGH, UNION OF INDIA, HFM(KIRTIMANSINGH.OFFICE@GMAIL.COM,
UOIDHC@GMAIL.COM, HFM@GOV.IN)(1123384193)(RESPONDENT)

JACKSON LABORATORIES PVT. LTD. & ORS. GAURAV GARG
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AMAN SA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

VYALI INTERNATIONAL & ORS. GAURAV GARG
V/s UNION OF INDIA AND ANR

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

VELLINTON HEALTHCARE & ORS. SACHIN MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

KNOLL HEALTHCARE PVT. LTD. & ORS. GAURAV GARG
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AMAN SAROHA(SAROHAANDSAROHALAWOFFICES@GMAIL.COM)(9555553015)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
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11.03.2025 ADVANCE CAUSE LIST

COURT NO. 37
DIVISION BENCH - 11

HON"BLE MR. JUSTICE VIBHU BAKHRU
HON”BLE MR. JUSTICE TEJAS KARIA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT,
MS_MRIDULA SHARMA(PH 9650908783) COURT MASTER TO HON’BLE MR.JUSTICE VIBHU BAKHRU]

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

CLICK HERE TO JOIN VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt?

cmmridulasharma.dhc@gov.in

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
TOP OF THE BOARD
1 FAO(OS) (COMM)-108/2017 MMTC LTD VIKRAM MEHTA AND SHWETA
CM APPL. 18464/2017 V/s CHAUHAN JEWELLERS & ORS DUGGAL, SURENDER CHAUHAN,
ALOK PRAKASH

OTHER DETAILS OF ADVOCATES:
ALOK PRAKASH(PRAKASHALOK48@GMAIL.COM)(9868618652)(PETITIONER)

FRESH MATTERS & APPLICATIONS

2 MAT.APP.(F.C.)-56/2025 ALKA SHARMA ARTI BANSAL, SATISH PRAKASH

CM APPL. 8317/2025 V/s RAJESH VERMA
CM APPL. 8318/2025
CM APPL. 8319/2025

OTHER DETAILS OF ADVOCATES:

ARTI BANSAL(ARTIBANSALO7@YAHOO.COM)(9999442349)(PETITIONER)
ARTI BANSAL(ARTIBANSALO7@YAHOO.COM)(9999442349)(PETITIONER)
ARTI BANSAL(ARTIBANSALO7 @YAHOO.COM)(9999442349)(PETITIONER)
R()(9868783381)(RESPONDENT)

R()(9868783381)(RESPONDENT)

SATISH PRAKASH (SPG6669@GMAIL.COM)(7042198312)(RESPONDENT)

FOR ADMISSION

3 MAT.APP.(F.C.)-395/2024 LALIT CHAUDHARY AZRA REHMAN, JITENDRA REXWAL

V/s SHWETA NAGAR

OTHER DETAILS OF ADVOCATES:
JITENDRA REXWAL(JITENDRAREXWAL25@GMAIL.COM)(9911640095)(RESPONDENT)

4 CM APPL. 13563/2025 MANJU MISHRA & ORS. EKTA MEHTA
In RFA(0S)-9/2024 V/s HARI MOHAN SHARMA & ORS.

OTHER DETAILS OF ADVOCATES:
EKTA MEHTA(EKTADMEHTA@GMAIL.COM)(0)(PETITIONER)
APOORV PATHI(APOORVTNPATHI3@GMAIL.COM)(0)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

5 CM APPL. 14824/2024 ANUBHAV BHARDWAJ & ANR. SYED HASAN ISFAHANI

(CM For Restoration) V/s AKHILESH CHANDRA & ORS.
CM APPL. 14825/2024

In EFA(OS)-9/2022

(Disposed off case)

OTHER DETAILS OF ADVOCATES:
ISFAHANI AND ASSOCAITES(ISFAHANI.ASSOCIATES@GMAIL.COM)()(PETITIONER)
MONIKA(ADV.MONIKAKUMARSHARMA@GMAIL.COM)()(RESPONDENT)

6 FAO (COMM)-217/2024 BLUE STAR LIMITED UMANG TYAGI
V/s NYSAA RETAIL PVT LIMITED

OTHER DETAILS OF ADVOCATES:
UMANG TYAGI(OFFICE@QUMANGTYAGI.COM)(9999178173)(PETITIONER)
NYSAA RETAIL PVT LTD(LEGAL@IINDIAFAMILYMART.COM)(8470074650)(RESPONDENT)

7 FAO(OS)-144/2022 DELHI DEVELOPMENT AUTHORITY ANISH DHINGRA, AMISH TANDON

CM APPL. 52483/2022 V/s DEEPAK TYAGI AND ORS

OTHER DETAILS OF ADVOCATES:
AMISH TANDON(AMISHTANDON@GMAIL.COM)(9899977720)(PETITIONER)
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FAO(0OS)-110/2024

CM APPL. 45328/2024
CM APPL. 45329/2024
WITH FAO(OS) 111/2024

FAO(0S)-111/2024
CM APPL. 45368/2024
CM APPL. 45369/2024

FAO(0OS)-165/2024

FAO(OS) (COMM)-178/2024
CM APPL. 47202/2024

FAO(OS) (COMM)-258/2024
CM APPL. 66315/2024

LPA-851/2023
CM APPL. 20264/2024

LPA-382/2024
CM APPL. 28327/2024

MAT.APP.(F.C.)-124/2017

MAT.APP.(F.C.)-52/2020
CM APPL. 6362/2020
CM APPL. 6363/2020

MAT.APP.(F.C.)-201/2022
CM APPL. 54405/2022
CM APPL. 54406/2022
CM APPL. 54407/2022

MAT.APP.(F.C.)-100/2023
CM APPL. 19785/2023
CM APPL. 19786/2023

MAT.APP.(F.C.)-175/2023

HARDEEP SINGH SAFRI
V/s SARDAR GURDYAL SINGH

OTHER DETAILS OF ADVOCATES:
KUNDAN MISHRA LAW OFFICE()(9717361611)(PETITIONER)
TARANG(TARANG.GUPTA305@GMAIL.COM)(0)(RESPONDENT)

ADVANCE CAUSE LIST

KUNDAN KUMAR MISHRA, TARANG

GUPTA

TARANG GUPTA(TARANG.GUPTA305@GMAIL.COM)(7838983455)(RESPONDENT)

HARDEEP SINGH SAFRI
V/s MANAV BAJAJ

OTHER DETAILS OF ADVOCATES:

KUNDAN KUMAR MISHRA, TARANG

GUPTA

TARANG GUPTA(TARANG.GUPTA305@GMAIL.COM)(7838983455)(RESPONDENT)

RAJENDRA MOHAN & ORS.

V/s RAMJAS FOUNDATION & ORS.

OTHER DETAILS OF ADVOCATES:

ASHIM SHRIDHAR

ASHIM SHRIDHAR(CHAMBERASHIMSHRIDHAR@GMAIL.COM)(9971547353)(PETITIONER)
RAMIJAS FOUNDATION(RAMJASFOUNDATION@YAHOO.COM)(0)(RESPONDENT)

MOHD AMANULLAH(AMANLEGISCRAT7 @GMAIL.COM)(0)(RESPONDENT)
M/S CLS CONSTRUCTION PVT LTD

V/s M/S S K BUILDERS

OTHER DETAILS OF ADVOCATES:

SIDHARTH CHOPRA, MANO)
CHOUHAN

MANOJ CHOUHAN(CHAUHANMANOJ74@YAHO0.COM)(9968032264)(PETITIONER)

R K CONTAINER LINE PVT LTD

V/s ACME CLEANTECH SOLUTIONS PVT LTD & ORS.

OTHER DETAILS OF ADVOCATES:

SANJEEV SABHARWAL

PRITISH SABHARWAL(PRITISHSABHARWAL1@GMAIL.COM)(9871878690)(PETITIONER)
PRITISH SABHARWAL(PRITISHSABHARWAL1@GMAIL.COM)(9871878690)(PETITIONER)
TOP SUPPLYCHAIN(OPERATION@TOP-SUPPLYCHAIN.COM)(0)(RESPONDENT)

MBY(MBY.GENMBOX@CMA-CGM.COM)(0)(RESPONDENT)
MBY(MBY.GENMBOX@CMA-CGM.COM)(0)(RESPONDENT)
DHANESH RELAN(DHANESHRELAN@GMAIL.COM)(0)(RESPONDENT)

OPERATION TOP SUPPLY CHAIN (OPERATION@TOP-SUPPLYCHAIN.COM)(0)(RESPONDENT)

DHANESH RELAN(DHANESHRELAN@GMAIL.COM)(0)(RESPONDENT)

LOKESH KUMAR AND ORS
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
SHASGWAT SARIN(SHASGWATSARIN1@GMAIL.COM)()(PETITIONER)

SHASHWAT SARIN, ASHEESH KUMAR

MISHRA

ASHEESH KUMAR MISHRA(ADVOCATEASHEESH1@GMAIL.COM)(9311072008)(RESPONDENT)

WG. COMMANDER P.S. BHINDER (RETD.) NOW DECEASED THROUGH HIS |RAJENDER KUMAR AGGARWAL

LEGAL HEIRS

V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:
RAJENDER AGARWAL & ANOOP KUMAR (RAJENDERANOOPADV@GMAIL.COM)(9911145544)(PETITIONER)
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

SUNIL MADAN
V/s RACHNA MADAN

OTHER DETAILS OF ADVOCATES:

RANJAY N, ARUN MONGA, D K
MONGA, TRIDEEP PAIS, DHRUV

GAUTAM

DHRUV GAUTAM(DHRUV@DHRUVGAUTAM.IN)(9999818999)(PETITIONER)

G S JOSHI
V/s NEERA JOSHI

OTHER DETAILS OF ADVOCATES:
SUDERSHANI RAY()(9953978432)(PETITIONER)

VIDYA DEVI
V/s RADHA DEVI

OTHER DETAILS OF ADVOCATES:
A K PADHY(ANOJPADHY7@GMAIL.COM)(9818984985)(PETITIONER)
R()(6395674969)(RESPONDENT)

SUDERSHANI RAY

MANMOHAN, NAGENDRA KUMAR
SAHOO, RAGHAV MEHDIRATTA

NAGENDRA KUMAR SAHOO(NS32009@GMAIL.COM)(9212544565)(PETITIONER)
RAGHAV MEHDIRATTA(RAGHAV_MEHDIRATTA@HOTMAIL.COM)(9990870007)(PETITIONER)

ARUN KUMAR
V/s NIDHI KAPASIYA

OTHER DETAILS OF ADVOCATES:

ANUJ KUMAR GARG

ANUJ KUMAR GARG(ANUJLADVOCATE@GMAIL.COM)(9999310742)(PETITIONER)

NIDHI KAPASIYA()(9911119581)(RESPONDENT)

SHIKHA LALL
V/s PRINCE AGARWAL

OTHER DETAILS OF ADVOCATES:

26

ADAB SINGH KAPOOR, PANKAJ JAIN

Listing Remarks:
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25

26

27

28

29

30

31

32

MAT.APP.(F.C.)-223/2023
CM APPL. 38691/2023

MAT.APP.(F.C.)-299/2023
CM APPL. 52248/2023

MAT.APP.(F.C.)-6/2024
CM APPL. 918/2024
CM APPL. 919/2024

MAT.APP.(F.C.)-272/2024

MAT.APP.(F.C.)-329/2024

MAT.APP.(F.C.)-398/2024
CM APPL. 70737/2024

MAT.APP.(F.C.)-426/2024
CM APPL. 73344/2024

MAT.APP.(F.C.)-11/2025

RFA(COMM)-240/2024

CM APPL. 36095/2024

RFA(COMM)-259/2024

CM APPL. 3393/2025
In RFA(COMM)-301/2024

RFA(COMM)-435/2024

RFA(COMM)-473/2024
CM APPL. 65801/2024
CM APPL. 65803/2024

ADVANCE CAUSE LIST

ADAB SINGH KAPOOR & ASSOCIATES(OFFICE@ADABSINGHKAPOOR.COM)(9818073491)(PETITIONER)
PRINCE AGARWAL(PRINCE.AGARWAL@NOC.EY.COM)()(RESPONDENT)

ADAB SINGH KAPOOR(ADAB@ADABSINGHKAPOOR.COM)(9818073491)(PETITIONER)

PANKAJ JAIN(PANKAJ.ADVOCATE.JAIN@GMAIL.COM)(9868204201)(RESPONDENT)

PANKAJ JAIN(PANKAJ.ADVOCATE.JAIN@GMAIL.COM)(9868204201)(RESPONDENT)

HEMLATA SONALI KARWASRA, NIKHIL
V/s PANKAJ KUMAR BENIWAL

OTHER DETAILS OF ADVOCATES:

SONALI KARWASRA JOON(KARWASRAANDASSOCIATES@GMAIL.COM)(9810098154)(PETITIONER)
PANKAJ(PANKAJ_K@APOLLOHOSPITALDELHI.COM)()(RESPONDENT)

NIKHIL BENIWAL(NIKHILBENIWAL@GMAIL.COM)(9990095979)(RESPONDENT)

PAWAN KUMAR LAL KULDEEP RANA
V/s SEEMA LAL

OTHER DETAILS OF ADVOCATES:

SHAMBHAVI SANJAY SINGH
V/s AMBUJA SINHA & ANR.

IMRAN ALI, PRABHJIT JAUHAR

OTHER DETAILS OF ADVOCATES:
ABHISHEK RAI(ABHISHEK.RAI.ADVOCATE@GMAIL.COM)(8588815868)(PETITIONER)
SANDEEP (SANDEEPSINH@GMAIL.COM)()(RESPONDENT)

PRABHJIT JAUHAR (PJAUHAR2009@GMAIL.COM)(9811139939)(PETITIONER)

KARAN PANWAR NITESH KUMAR
V/s MEENAKSHI PANWAR

OTHER DETAILS OF ADVOCATES:

N K SHARMA & ASSOCIATES()(9811540181)(PETITIONER)
ABHINAV BATRA

V/s MANVI HORA

PRASHANT MENDIRATTA

OTHER DETAILS OF ADVOCATES:

PRASHANT MENDIRATTA (PMLAWCHAMBERS@GMAIL.COM)(9811182500)(PETITIONER)
ABHINAV(ARYAVEERBATRA@GMAIL.COM)(9310854424)(PETITIONER)
MANVI(MANVI.HORA@GMAIL.COM)(9910826156)(RESPONDENT)

ARUNA GUPTA @ ARUNA SHARMA
V/s MANISH SHARMA

JASBIR SINGH MALIK, DILIP KUMAR

OTHER DETAILS OF ADVOCATES:

JASBIR SINGH MALIK(OFFICEOFJASBIRSINGHMALIK@GMAIL.COM)(9312283201)(PETITIONER)
MSS SOOD(MSSSOODADVOCATE@GMAIL.COM)(0)(RESPONDENT)

DILIP KUMAR(DILIPKUMARADV20@GMAIL.COM)(9873987294)(PETITIONER)

SHILPA SOOD RISHI MANCHANDA
V/s VIVEK MALHOTRA

Listing Remarks:
AT 4:00PM

OTHER DETAILS OF ADVOCATES:
VIVEK (VAMALHOTRA@GMAIL.COM)(0)(RESPONDENT)

SUNIL MILAN LASKAR
V/s PINKI RANI

OTHER DETAILS OF ADVOCATES:

MARK SPLENDOUR NONWOVENS (P) LTD.
V/s RAKESH GUPTA

ANJANI KUMAR SINGH

OTHER DETAILS OF ADVOCATES:

DIOS LIFESCIENCES PVT LTD.
V/s VIJAY JAIN

RAJESH BANATI, NAVIN KUMAR

OTHER DETAILS OF ADVOCATES:
NAVIN KUMAR(NAVIN110288@GMAIL.COM)(9810236867)(RESPONDENT)

SIPL TEXTILE PVT. LTD.
V/s MOHAMMAD SHAMSHAD KHAN

CHAITANYA ROHILLA, MUSKAN
MAHAJAN, MUSKAN MAHAJAN

OTHER DETAILS OF ADVOCATES:

MANOHAR LAL(INFO@MANOHARLAL.LEGAL)(0)(PETITIONER)

KUSHAL RAJ GUPTA (ADVOCATE.KRGUPTA@GMAIL.COM)(9871212407)(RESPONDENT)
MUSKAN MAHAJAN(ADVOCATEMUSKAN105@GMAIL.COM)(7827070065)(RESPONDENT)

RITESH ANAND SAKSHI MEHLEY
V/s BITZER INDIA PRIVATE LIMITED

OTHER DETAILS OF ADVOCATES:
SAKSHI MEHLEY(ADMIN@ATLANTICLAW.IN)(9810575142)(PETITIONER)
BITZER(ACCOUNTS@BITZER.IN)(0)(RESPONDENT)
VINDO(ADVOCATEVINOD411@GMAIL.COM)(0)(RESPONDENT)

HARNEET MADAN
V/s M/S. HNP GROUP HOTELS & ORS.

UJJWAL JHA, UIJWAL JHA

OTHER DETAILS OF ADVOCATES:
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33 RFA(COMM)-492/2024
CM APPL. 67275/2024

34 RFA(COMM)-73/2025
CM APPL. 6970/2025

35  |W.P.(C)-2445/2014

36 |W.P.(C)-8757/2014

37 CM APPL. 19995/2023
REVIEW PET. 111/2023
In W.P.(C)-8867/2014
(Disposed off case)

38  |W.P.(C)-6494/2016
CM APPL. 4295/2025

39 |W.P.(C)-7962/2016

40 |W.P.(C)-887/2018
CM APPL. 3756/2018
WITH W.P.(C) 5785/2018

41 |W.P.(C)-5785/2018
CM APPL. 22536/2018
CM APPL. 24481/2018
CM APPL. 26156/2018
CM APPL. 28097/2018
CM APPL. 509/2019
CM APPL. 34491/2019
CM APPL. 34495/2019
CM APPL. 24313/2020
CM APPL. 33584/2020
CM APPL. 33698/2020
CM APPL. 4733/2021
CM APPL. 29706/2021
CM APPL. 5946/2022

ADVANCE CAUSE LIST

UJJWAL JHA(UJWALLAW@GMAIL.COM)(9958178204)(PETITIONER)
VIPUL(OFFICE.VIPULSUNDRIYAL@GMAIL.COM)(0)(RESPONDENT)
UJJWAL JHA(UJWALLAW@GMAIL.COM)(9958178204)(PETITIONER)

VIKAS GUPTA
V/s SANDEEP GOYAL

RAJAT MANCHANDA, RASHMI JAIN

OTHER DETAILS OF ADVOCATES:
RAJAT MANCHANDA (RAJAT@ MANCHANDACO.COM)(9811010461)(PETITIONER)
RASHMI JAIN (RASHMIJAIN.ADV@GMAIL.COM)(9268495137)(PETITIONER)

SUBHASH CHAND NAGENDRA PRATAP SINGH, ARJUN
V/s M/S DELHI COMMERCIAL BUILDERS PVT. LTD SYAL

OTHER DETAILS OF ADVOCATES:
ARJUN SYAL(SYAL.ARJUN@GMAIL.COM)(9953849298)(RESPONDENT)

GAIL (INDIA) LIMITED
V/s PETROLEUM & NATURAL GAS REGULATORY BOARD AND ANR

VARUN PATHAK, SAURAV
AGGARWAL, RAHUL SAGAR SAHAY

OTHER DETAILS OF ADVOCATES:
RAHUL SAGAR SAHAY(RAHUL.SAHAY@SAHAYCHAMBERS.COM)(9958867445)(RESPONDENT)

COUNCIL OF SECONDARY EDUCATION & ANR SURESH C. GUPTA, SANJEEV

V/s STATE OF NCT OF DELHI & ORS SABHARWAL, DEVESH SINGH,
KIRTIMAN SINGH, SAMEER
VASHISHT

OTHER DETAILS OF ADVOCATES:
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)

M/S M.R. TOWERS PVT. LTD. CHETAN ANAND, MANIKA
V/s UNION OF INDIA & ORS TRIPATHY, JYOTI TYAGI, ARINDAM
DEY

OTHER DETAILS OF ADVOCATES:

YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(PETITIONER)

MANIKA TRIPATHY(MANIKATRIPATHY@YAHOO.COM)(9811831835)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

MANIKA TRIPATHY(MANIKATRIPATHY@YAHOO.COM)(9811831835)(RESPONDENT)

YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
ARINDAM DEY(ARINDAMDEY.DRA@GMAIL.COM)(9716253118)(PETITIONER)

CANARA BANK(ERSTWHILE SYNDICATE BANK) ANJU JAIN AND HITESH SACHAR,
V/s KARISHMA ENTERPRISES AND ORS PULKIT AGGARWAL

OTHER DETAILS OF ADVOCATES:
UMA AGGARWAL ()(9810081083)(RESPONDENT)
HITESH SACHAR(HITESHSACHAR@GMAIL.COM)(0)(RESPONDENT)

RAGHUVINDER YADAV & ANR
V/s THE LT. GOVERNOR, NATIONAL CAPITAL TERRITORY OF DELHI & ORS

AKHIL SACHAR

OTHER DETAILS OF ADVOCATES:

ADANI POWER RAJASTHAN LIMITED & ORS
V/s CENTRAL ELECTRICITY REGULATORY COMMISSION & ANR

RISHI AGRAWALA, NIKHIL NAYYAR,
KEYSTONE PARTNERS, VENKATESH,
CHETAN KUMAR GARG, SUBHASH
CHANDRAN KR, ANUKRITI JAIN

OTHER DETAILS OF ADVOCATES:

RISHI AGRAWALA()(9810188705)(PETITIONER)

SHRI VENKATESH(LAWYERS @SKVLAWOFFICES.COM)(8130634740)(RESPONDENT)

CHETAN KUMAR GARG(CHETAN847 @GMAIL.COM)(9435745828)(PETITIONER)

SUBHASH CHANDRAN KR(ADV.SUBHASHCHANDRAN@GMAIL.COM)(8882375011)(PETITIONER)
ANUKRITI JAIN(ANUKRITI77 @GMAIL.COM)(8860907684)(RESPONDENT)

TAMIL NADU GENERATION AND DISTRIBUTION CORP LTD
V/s CENTRAL ELECTRICITY REGULATORY COMMISSION AND ANR

S VALLINAYAGAM, SANJEEV
KAPOOR, ANURAG SHARMA,
DEEPAK KHURANA, KHAITAN & CO.,
VINODH KANNA B, ANUPAM
VARMA, ASTHA SHARMA, CHETAN
KUMAR GARG, AAKANKSHA BHOLA,
NIKHIL NAYYAR, DIVYA
CHATURVEDI, KEYSTONE PARTNERS,
RAHUL RANJAN, ANUKRITI JAIN

OTHER DETAILS OF ADVOCATES:

S VALLINAYAGAM()(9868113095)(PETITIONER)

SANJEEV KAPOOR()(9818941502)(PETITIONER)

ANURAG SHARMA()(9811732122)(PETITIONER)
DEEPAK KHURANA()(9560528030)(PETITIONER)
S VALLINAYAGAM()(9868113095)(PETITIONER)

S VALLINAYAGAM()(9868113095)(PETITIONER)
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42

43

44

45

46

47

48

49

W.P.(C)-9525/2018

W.P.(C)-9592/2019
CM APPL. 1775/2025

W.P.(C)-10459/2023
CM APPL. 40525/2023
WITH W.P.(C) 14524/2023

W.P.(C)-14524/2023
WITH W.P.(C) 10459/2023

W.P.(C)-13429/2023

WITH W.P.(C) 13430/2023

W.P.(C)-13430/2023

W.P.(C)-4641/2024

W.P.(C)-4644/2024

ADVANCE CAUSE LIST

KHAITAN & CO.(AJAY.BHARGAVA@KHAITANCO.COM)(9811182853)(PETITIONER)
KHAITAN & CO(SARANSH.SHAW@KHAITANCO.COM)(9873447517)(PETITIONER)
KRISHAN(KRISHAN@JSALAW.COM)()(RESPONDENT)
VALLINAC(VALLINAYAGAM2003@GMAIL.COM)()(RESPONDENT)
SECY(SECYSK@GMAIL.COM)()(RESPONDENT)

B. VINODH KANNA(BVKLAWOFFICE@GMAIL.COM)(9810195544)(PETITIONER)
DIVYA CHATURVEDI(DIVYA.CHATURVEDI@KHAITANCO.COM, ANUAG8885@YAHOO.COM)()(RESPONDENT)
AJAY, KRISHAN(AJAY.BHARGAVA@KHAITAN.COM, KRISHAN@JSALAW.COM,
SANJEEV.KAPOOR@KHAITANCO.COM)()(RESPONDENT)

SRISHIT RAI(SRISHTI.RAI@KAHITANCO.COM)()(RESPONDENT)

CHETAN, SARANSH(CHETAN847 @GMAIL.COM, SECYSKI@GMAIL.COM,
SARANSH.SHAW@KHAITANCO.COM)()(RESPONDENT)
VALLIANAYAGAM(VALLIANAYAGAM2003@GMAIL.COM)()(PETITIONER)

J SAGAR ASSOCIATES()(9205302768)(RESPONDENT)

NEETI NIYAMAN()(45792925)(PETITIONER)
ASTHASHARMA(SHARMA.ASTHA15@GMAIL.COM)(9971600589)(PETITIONER)
VALLINAYAGAM(VALLINAYAGAM2003@GMAIL.CCOM)()(RESPONDENT)
ANURAG SHARMA(ANURAG8885@YAHOO0.COM)(9811742122)(PETITIONER)
AAKANK SHABBOLA,(AAKANKSHABHOLA1@GMAIL.COM)()(RESPONDENT)
ANUSHA NAGARAJAN(ANUSHA.NAGARAJAN@ANLAWCHAMBERS.IN)(9654116464)(PETITIONER)
ASTHA SHARMA(ASTHA.SHARMA@NEETINIYAMAN.COM )()(RESPONDENT)
VINODH KANNA B(SCADV@LAWYER.COM)(9810195544)(PETITIONER)

RAHUL RANJAN(ADV.RAHULRRANJAN@GMAIL.COM)(9931122313)(PETITIONER)
CHETAN KUMAR GARG(CHETAN847@GMAIL.COM)(9435745828)(RESPONDENT)
ANUKRITI JAIN(ANUKRITI77 @GMAIL.COM)(8860907684)(RESPONDENT)

JUGVIR SINGH
V/s UNION OF INDIA AND ORS.

CHAMBERS OF ABHAS MISHRA,
MANIKA TRIPATHY, SIDDHARTH
PANDA

OTHER DETAILS OF ADVOCATES:
MANIKA TRIPATHY(TRIPATHYMANIKA@GMAIL.COM)(9811831835)(RESPONDENT)
SIDDHARTH PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT)

SURESH CHAND AND ANR.

V/s LAND ACQUISITON COLLECTOR CHAUHAN

OTHER DETAILS OF ADVOCATES:
B S CHAUHAN()(9312706649)(PETITIONER)

BANK OF BARODA
V/s UNION OF INDIA MINISTRY OF FINANCE & ORS.

SOUGAT SINHA, AAROHI
MIKKILINENI

OTHER DETAILS OF ADVOCATES:

ARTHA (INFO@ARTHA-LEGAL.COM)(9212173310)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM, DRT2DELHI-DFS@NIC.IN,
CS@FLORIANAGROUP.COM)()(RESPONDENT)

AAROHI MIKKILINENI (CICEROFIRM@GMAIL.COM)(9650290474)(RESPONDENT)

V.S INTERCHEM PRIVATE LIMITED AWNISH KUMAR
V/s BANK OF BARODA

OTHER DETAILS OF ADVOCATES:
AWNISH KUMAR & ASSOCIATES(ILS.AWNISH@GMAIL.COM)(9873579804)(PETITIONER)
BANK OF BARODA(ARMDEL@BANKOFBARODA.COM, ADVARUN36@GMAIL.COM)()(RESPONDENT)

YADRAM DEEPAK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

YADRAM & ORS.
V/s UNION OF INDIA & ANR.

DEEPAK

OTHER DETAILS OF ADVOCATES:

BHIM SINGH RAO
V/s GOVT OF NCT OF DELHI & ORS.

MOHD ABSAR AHMAD

OTHER DETAILS OF ADVOCATES:

MD. ABSAR AHMAD(ADV.ABSARAHMAD@GMAIL.COM)(9999535003)(PETITIONER)
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)
GOVERNMENT OF NCT OF DELHI(SECY.ID@DELHI.GOV.IN, VCDDA@DDA.ORG.IN)()(RESPONDENT)
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)

SH SUNIL SIKKA SONAL ANAND
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

SONAL ANAND(SANAND@ASA-PARTNERS.COM)(9811101222)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)
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B S CHAUHAN, BHISHAMPAL SINGH


mailto:DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)�
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FOR FINAL HEARING

50

51

LPA-699/2023
CM APPL. 52928/2023

W.P.(C)-2105/2007

ADVANCE CAUSE LIST

DELHI DEVELOPMENT AUTHORITY & ANR. CHAND CHOPRA, PABAN KUMAR
V/s SUDHIR GUPTA SHARMA

OTHER DETAILS OF ADVOCATES:
DDA(DDACHAMBERHC@YAHOO.COM)()(PETITIONER)

SANJAY KATYAL(CHAND@CHANDCHOPRA.COM)(9915907494)(PETITIONER)

SUDHIR GUPTA(ML_LAHOTY@YAHOO.CO.IN)()(RESPONDENT)

PABAN KUMAR SHARMA(PABANKSHARMA@YAHOO.IN)(9350026586)(RESPONDENT)

MOIDUR REHMAN SHAKEEL AHMAD, R.N. BHARDWAJ,

V/s THE REGISTRAR CO-OPERATIVES SOCIETIES & ORS. RAGU NANDA, GOPAL JHA,
SURYAKANT SINGLA, ANUJ
AGGARWAL, A'S ANAND

OTHER DETAILS OF ADVOCATES:

30
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ADVANCE CAUSE LIST

COURT NO. 38

DIVISION BENCH-111
HON"BLE MR.JUSTICE YASHWANT VARMA

HON"BLE MR.JUSTICE HARISH VAIDYANATHAN SHANKAR

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvcll

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmrajeevkumar.dhc@gov.in

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
FOR ADMISSION
1 FAO(OS) (COMM)-79/2024 SHRI VINAYAK INFRALAND PVT. LTD. & ANR. GURKAMAL HORA ARORA
CM APPL. 23680/2024 V/s MR. SHARAD GUPTA & ORS.

2 W.P.(C)-13416/2019 KALANITHI MARAN KARANJAWALA & CO

OTHER DETAILS OF ADVOCATES:

CM APPL. 54433/2019 V/s UNION OF INDIA & ORS.
CM APPL. 66873/2024
WITH W.P.(C) 13781/2019

OTHER DETAILS OF ADVOCATES:
KARANJAWALA AND CO(KARANJAWLA@KARANJAWALA.IN)(0)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

MOHAMMAD SHAHAN ULLA(RAVIPRAKASH1066@GMAIL.COM)(0)(RESPONDENT)
3 W.P.(C)-13781/2019 S. NATRAJHEN KARANJAWALA & CO

CM APPL. 55432/2019 V/s UNION OF INDIA & ORS.
CM APPL. 66868/2024
WITH W.P.(C) 13416/2019

OTHER DETAILS OF ADVOCATES:
KARANJAWALA AND CO(KARANJAWLA@KARANJAWALA.IN)(0)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

RAVI PRAKASH(RAVIPRAKASH1066@GMAIL.COM)(0)(RESPONDENT)

4 CM APPL. 7846/2025 SYONA SPA J.K. MITTAL
In W.P.(C)-6429/2024 V/s UNION OF INDIA & ORS.
(Disposed off case)

OTHER DETAILS OF ADVOCATES:

J K MITTAL AND VANDANA MITTAL(JKMITTALSERVICETAX@GMAIL.COM)(9810158797)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

J K MITTAL (JKMITTALSERVICETAX@GMAIL.COM)(9810158797)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

ADITYA SINGLA(ASINGLASSC@GMAIL.COM)(9818601006)(RESPONDENT)

5 W.P.(C)-1631/2025 MANYA GROUP INDUSTRIES THROUGH ITS VAIBHAV GUPTA

PROPRIETOR GITA ANAND
V/s THE PRINCIPAL COMMISSIONER OF DELHI GST &
ANR.

OTHER DETAILS OF ADVOCATES:

VAIBHAV GUPTA(VAIBHAVGUPTALEGAL@GMAIL.COM)(9899505223)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

AFTER NOTICE MISC. MATTERS
6 FAO (COMM)-203/2022 SMC GLOBAL SECURITIES LTD SHREYAS JAIN

V/s SANJAY MALIK & ANR.

OTHER DETAILS OF ADVOCATES:
SHREYAS JAIN(ADVSHREYASJAIN@GMAIL.COM)(9899999672)(PETITIONER)

SHIVAM TRADERS MATHURA (SHIVAMTRADERSMATHURA@REDIFFMAIL.COM)()(RESPONDENT)
7 FAO (COMM)-86/2023 M. K. CONSTRUCTION L. B. RAl, SHANKARI MISHRA

CM APPL. 17066/2023 V/s MAJ. GEN. HOSHIAR SINGH (RETD) AND ANR

OTHER DETAILS OF ADVOCATES:

RAI & RAI PARTNERS(ATTORNEYLBRAI@GMAIL.COM)(9810614546)(PETITIONER)

ARUN V PATNAIK(ARUNVPATNAIK@GMAIL.COM)()(RESPONDENT)

SHANKARI MISHRA(SHANKARIMISHRA2511@GMAIL.COM)(9445262098)(RESPONDENT)
SHANKARI MISHRA(SHANKARIMISHRA2511@GMAIL.COM)(9445262098)(PETITIONER)

31
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10

11

12

13

14

15

16

17

18

19

FAO (COMM)-152/2024
CM APPL. 44534/2024

FAO (COMM)-155/2024
CM APPL. 51616/2024

FAO(OS) (COMM)-95/2019
CM APPL. 19458/2019

WITH FAO(OS) (COMM) 125/2019

FAO(OS) (COMM)-125/2019

FAO(OS) (COMM)-201/2019

FAO(OS) (COMM)-36/2020
CM APPL. 11925/2017
CM APPL. 45265/2024

FAO(OS) (COMM)-54/2023
CM APPL. 39274/2024

FAO(OS) (COMM)-271/2023
CM APPL. 64659/2023
CM APPL. 64660/2023

FAO(OS) (COMM)-27/2024
CM APPL. 10121/2024

FAO(OS) (COMM)-156/2024
CM APPL. 43047/2024

ITA-288/2018
WITH ITA 915/2019
ITA 348/2018

ITA 364/2018

ITA 51/2023

ITA-348/2018
CM APPL. 75049/2024
CM APPL. 11402/2025

ADVANCE CAUSE LIST

UNION OF INDIA
V/s SATISH KUMAR MITTAL

VIKRAM AGGARWAL, ANKIT GUPTA

OTHER DETAILS OF ADVOCATES:
ANKIT GUPTA(ANKKITO9@YAHOO.COM)(9999568812)(RESPONDENT)

WOODLAND (AERO CLUB) PVT. LTD. ABHUIT MITTAL
V/s M/S. AMBIENCE COMMERCIAL DEVELOPERS PVT.
LTD.

OTHER DETAILS OF ADVOCATES:
ABHUEIT MITTAL , ANUKALP JAIN(ABHUIT@LEGALSCRIPTURES.COM)(9971005414)(PETITIONER)
AMBIENCEISLAND(COMPLIANCE@AMBIENCEISLAND.COM)(0)(RESPONDENT)

NOBLE CHARTERING INC K ASHAR & CO, SANTOSH KUMAR KUMAR,
V/s STEEL AUTHORITY OF INDIA LTD ASHISH KUMAR TIWARI

OTHER DETAILS OF ADVOCATES:

K ASHAR & CO()(9873434944)(PETITIONER)

SANTOSH KUMAR KUMAR(SANTKAM@GMAIL.COM)(9818309301)(PETITIONER)
ASHISH KUMAR TIWARI(AASHISH.TWARI@GMAIL.COM)(9971382986)(RESPONDENT)

STEEL AUTHORITY OF INDIA LTD SANTOSH KUMAR, ASHISH KUMAR TIWARI
V/s NOBLE CHARTERING INC

OTHER DETAILS OF ADVOCATES:
SANTOSH KUMAR()(9818309301)(PETITIONER)
ASHISH KUMAR TIWARI(AASHISH.TWARI@GMAIL.COM)(9971382986)(PETITIONER)

DELTON CABLES LIMITED NITINJYA CHAUDHARY, VARUN NISCHAL
V/s THE DIRECTOR GENERAL & ORS

OTHER DETAILS OF ADVOCATES:
NITINJYA CHAUDHARY()(9810103680)(PETITIONER)

GOVT OF NCT OF DELHI
V/s NAGARJUNA CONSTRUCTION COMPANY LTD

SUNIL GOEL, TEJAS CHHABRA, OFFICE OF
PRIYA KUMAR, TEJAS CHHABRA, VIKAS
WALIA

OTHER DETAILS OF ADVOCATES:
TEJAS CHHABRA(CHHABRATEJAS0112@GMAIL.COM)(9999436466)(RESPONDENT)
VIKAS WALIA(SONESHSHUKAL91@GMAIL.COM)(8800424159)(PETITIONER)

IRCON INTERNATIONAL LIMITED MOHIT D RAM
V/s M/S PNC-JAIN CONSTRUCTION CO (JV)

OTHER DETAILS OF ADVOCATES:

MOHIT D RAM & MONISHA HANDA(MOHITDRAM@GMAIL.COM)(9911051769)(PETITIONER)
M/S PNC-JAIN CONSTRUCTION CO(VIKAS@SINGHANIA.IN)()(RESPONDENT)

MOHIT D RAM (MOHITDRAM@GMAIL.COM)(9911051769)(PETITIONER)

VIVEK (VIVEK@SINGHANIA.IN)(0)(RESPONDENT)

VIKAS (VIKAS@SINGHANIA.IN)(0)(RESPONDENT)

SUNSHINE AGRISYSTEM PVT LTD
V/s ZAKIR HUSSAIN & ANR.

APOORVA PANDEY, KSHITIJ SHARDA

OTHER DETAILS OF ADVOCATES:
KSHITI) SHARDA(KSHITIJSHARDA@GMAIL.COM)(9899039349)(RESPONDENT)

QUANTUM UNIVERSITY SAMAKSH GOYAL, FOX MANDAL & CO.
V/s INTERNATIONAL QUANTUM UNIVERSITY FOR
INTEGRATIVE MEDICINE INC

OTHER DETAILS OF ADVOCATES:

QUANTUM UNIVERSITY(VC@QUANTUMEDUCATION.IN)(9368111500)(PETITIONER)
SAMAKSH GOYAL(OFFICE.SSGOYAL@GMAIL.COM)(9560028080)(PETITIONER)
FOXMANDAL(NEWDELHI@FOXMANDAL.COM)()(RESPONDENT)
NIKHIL(DRIQUIM@GMAIL.COM)(8583535619)(RESPONDENT)

()O(PETITIONER)

RADIANCE INFRACON AND DEVELOPERS PVT LTD
V/s GLS INFRATECH PVT LTD

RUPESH KUMAR GUPTA

OTHER DETAILS OF ADVOCATES:

PR. COMMISSIONER OF INCOME TAX, DELHI -1
V/s AT & T GLOBAL NETWORK SRERVICES (INDIA) PVT.
LTD.

ZOHEB HOSSAIN, ANURADHA DUTT

OTHER DETAILS OF ADVOCATES:
ZOHEB

HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99 @GMAIL.COM,

ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER)
ANURADHA DUTT(ADMIN@DMD.LAW)(9910044138)(RESPONDENT)

PR. COMMISSIONER OF INCOME TAX, DELHI -1 ZOHEB HOSSAIN, VIPUL AGRAWAL,
V/s AT & T GLOBAL NETWORK SRERVICES (INDIA) PVT. /ANURADHA DUTT, ANURADHA DUTT
LTD.

OTHER DETAILS OF ADVOCATES:
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ITA-364/2018

ITA-915/2019

ITA-51/2023

ITA-1091/2018

ITA-656/2019

ITA-880/2019

ITA-208/2022
WITH ITA 209/2022
ITA 337/2023
ITA 339/2023
ITA 634/2023

ITA-209/2022

ITA-337/2023

ADVANCE CAUSE LIST

ZOHEB
HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM,
ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER)

VIPUL AGARWAL(VIPULAGR.OFFICE@GMAIL.COM)(9958045501)(PETITIONER)

ADMIN DMD(ADMIN@DMD.LAW)(0)(RESPONDENT)
VIPUL(VIPUL.AGR.OFFICE@GMAIL.COM)(0)(PETITIONER)

ANURADHA DUTT(SOUMYAJITPANI@GMAIL.COM)(9910044138)(RESPONDENT)

ANURADHA DUTT(ADMIN@DMD.LAW)(9910044138)(RESPONDENT)

PR. COMMISSIONER OF INCOME TAX, DELHI - 1 ZOHEB HOSSAIN, ANURADHA DUTT
V/s AT & T GLOBAL NETWORK SRERVICES (INDIA) PVT.
LTD.

OTHER DETAILS OF ADVOCATES:

ZOHEB
HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM,
ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER)

ANURADHA DUTT(ADMIN@DMD.LAW)(9910044138)(RESPONDENT)

PR. COMMISSIONER OF IRICOME TAX - 1 ZOHEB HOSSAIN
V/s M/S. AT&T COMMUNICATION SERVICES INDIA PVT.
LTD.

OTHER DETAILS OF ADVOCATES:

ZOHEB
HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM,
ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER)

PRINCIPAL COMMISSIONER OF INCOME TAX -01 ZOHEB HOSSAIN, ANURADHA DUTT
V/s M/S AT AND T GLOBAL NETWORK SERVICES (INDIA)
PVT. LTD

OTHER DETAILS OF ADVOCATES:

ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM)(9999711099)(PETITIONER)

AT & AT GLOBAL NETWORK (RAJ.KUMAR.PRAJAPAT@INT1.ATT.COM)(9811899827)(RESPONDENT)
ANURADHA DUTT(ADMIN@DMD.LAW)(9910044138)(RESPONDENT)

PR. COMMISSIONER OF INCOME TAX (CENTRAL) -3 ZOHEB HOSSAIN
V/s RITU VERMA

OTHER DETAILS OF ADVOCATES:

ZOHEB
HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM,
ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER)

PR. COMMISSIONER OF INCOME TAX - 1 ZOHEB HOSSAIN
V/s M/S. AMERICAN EXPRESS (INDIA) PVT. LTD.

OTHER DETAILS OF ADVOCATES:

ZOHEB
HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM,
ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER)

THE PR. COMMISSIONER OF INCOME TAX -CENTRAL -1 |RUCHIR BHATIA
V/s MIDEAST INTEGRATED STEELS LTD.

OTHER DETAILS OF ADVOCATES:
RUCHIR BHATIA(BHATIARUCHIR@GMAIL.COM)(9810371417)(PETITIONER)

PR COMMISSIONER OF INCOME TAX ZOHEB HOSSAIN
V/s M/S BSC AND C AND C KURALI TOLL ROAD LTD

OTHER DETAILS OF ADVOCATES:
ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM)(9999711099)(PETITIONER)
VIPUL(VIPULAGRAWAL.NLIU@GMAIL.COM)()(RESPONDENT)

PRINCIPAL COMMISSIONER OF INCOME TAX ZOHEB HOSSAIN
V/s M/S BSC AND C AND C KURALI TOLL ROD LTD.

OTHER DETAILS OF ADVOCATES:
ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM)(9999711099)(PETITIONER)
TAXATION(TAXATION@BSCPL.NET)()(RESPONDENT)

PR. COMMISSIONER OF INCOME TAX - 1 ZOHEB HOSSAIN
V/s M/S BSC C AND C KURALI TOLL ROAD LTD & ANR.

OTHER DETAILS OF ADVOCATES:
ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM)(9999711099)(PETITIONER)
ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM)(9999711099)(PETITIONER)
ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM)(9999711099)(PETITIONER)
TAXATION BSCPL(TAXTATION@BSCPL.NET)()(RESPONDENT)
TAXATION(TAXATION@BSCPL.NET)()(RESPONDENT)

M/S BSC C & C(TAXATION@BSCPL.NET)()(RESPONDENT)
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11.03.2025

29

30

31

32

33

34

35

36

37

ITA-339/2023

ITA-634/2023
WITH ITA 208/2022

ITA-198/2023
WITH ITA 199/2023
ITA 512/2024
ITA513/2024

ITA-199/2023

ITA-512/2024
WITH ITA 513/2024

ITA-513/2024
CM APPL. 59450/2024

MISC. APPEAL(PMLA)-
3/2021
CRL.M.A. 2742/2020

RFA(COMM)-169/2023
CM APPL. 41251/2023
CM APPL. 41253/2023

RFA(COMM)-227/2023
CM APPL. 53027/2023
CM APPL. 53029/2023

ADVANCE CAUSE LIST

PR. COMMISSIONER OF INCOME TAX -1
V/s M/S BSC C AND C KURALI TOLL ROAD LTD.

ZOHEB HOSSAIN

OTHER DETAILS OF ADVOCATES:
ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM)(9999711099)(PETITIONER)
TAXATION(TAXATION@BSCPL.NET)()(RESPONDENT)

PR. COMMISSIONER OF INCOME TAX 1, NEW DELHI
V/s M/S BSC C AND C KURALI TOLL ROAD PRIVATE
LIMITED

VIPUL AGRAWAL

OTHER DETAILS OF ADVOCATES:

M/S DABUR INDIA LTD
V/s DEPUTY COMMISSIONER OF INCOME TAX NEW
DELHI.

MANU K GIRI

OTHER DETAILS OF ADVOCATES:

M P RASTOGI , MANU GIRI(MP.RASTOGI@YAHOO.COM)(9810043055)(PETITIONER)

M.P. RASTOGI(MP.RASTOGI@YAHOO.COM,
SOLICITOR.TAX@GMAIL.COM)(9810043055)(PETITIONER)
M.P.(MP.RASTOGI@YAHOO0.COM, SOLICITOR.TAX@GMAIL.COM)(9810043055)(PETITIONER)
INCOMETAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

DELHI(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)
DELHI(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

M/S DABUR INDIA LTD

V/s PR. COMMISSIONER OF INCOME TAX-III,

OTHER DETAILS OF ADVOCATES:

MANU K GIRI

M P RASTOGI , MANU GIRI(MP.RASTOGI@YAHOO.COM)(9810043055)(PETITIONER)
INCOMETAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

M/S DABUR INDIA LIMITED KAUSHIK
V/s PR COMMISSIONER OF INCOME TAX - llI

OTHER DETAILS OF ADVOCATES:

M/S DABUR INDIA LIMITED KAUSHIK

V/s PR COMMISSIONER OF INCOME TAX - Il

OTHER DETAILS OF ADVOCATES:
THE DEPUTY DIRECTOR, DIRECTORATE OF ENFORCEMENT
V/s JM FINANCIAL ASSET RECONSTRUCTION CO.

OTHER DETAILS OF ADVOCATES:

M/S ALKON
V/s UMAXE PROJECTS PVT LTD

OTHER DETAILS OF ADVOCATES:

ZOHEB HOSSAIN,
SAMUDRA SARANGI

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 17/2017)
CRL.M.C. 4654/2017 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2017-11-10 )
W.P.(CRL) 262/2018 FILED BY STERLING BIOTECH LTD
(D. OF HEARING : 2030-01-26 )

CRL.REV.P. 107/2018 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2019-08-06 )

BAIL APPLN. 1061/2018 FILED BY ANUP PRAKASH
GARG (DISPOSED ON : 2018-08-06 )

CRL.REV.P. 1180/2018 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2019-08-06 )
CRL.M.C. 5097/2019 FILED BY HEMANT S. HATHI
(DISPOSED ON : 2019-12-18 )

MISC. APPEAL(PMLA) 4/2021 FILED BY DIRECTORATE
OF ENFORCEMENT THROUGH DEPUTY DIRECTOR
(DISPOSED ON : 2021-08-11)

MISC. APPEAL(PMLA) 5/2021 FILED BY DIRECTORATE
OF ENFORCEMENT, THROUGH DEPUTY DIRECTOR
(DISPOSED ON : 2021-08-11 )

CRL.M.C. 1478/2022 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-03-21 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-ECIR
17/2017)

LAL SINGH THAKUR, SIMMER
PREET SINGH

LAL SINGH THAKUR (THALURADVOCATES@YAHOO.COM)(9212046428)(PETITIONER)
UMAXE PROJECT PVT LTD.(UMAXE2007 @GMAIL.COM)()(RESPONDENT)
SIMMER PREET SINGH(DHIRLAWASSOCIATES@GMAIL.COM)(9711409889)(RESPONDENT)

UNION BANK OF INDIA
V/s MUKESH JAIN & ORS.

OTHER DETAILS OF ADVOCATES:

HARDIKAA (HARDIKAAK@GMAIL.COM)(9958856364)(RESPONDENT)
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11.03.2025 ADVANCE CAUSE LIST

38 |RFA(COMM)-201/2024 M/S DEV POLYPLAST PRIVATE LIMITED & ANR. AKASH GUPTA
CM APPL. 31216/2024 V/s M/S R.N. POLYMERS
CM APPL. 31218/2024
CM APPL. 46944/2024

OTHER DETAILS OF ADVOCATES:

VINEET SINGH()(9350258686)(PETITIONER)

AKASH GUPTA(ATTORNEYAKASHGUPTA@GMAIL.COM)(9560740322)(PETITIONER)
RN(RNPOLYMER@GMAIL.COM)()(RESPONDENT)

VINEET K SINGH (ATTORNEYAKASHGUPTA@GMAIL.COM)(9350258686)(PETITIONER)
RN POLYMER(RNPOLYMER@GMAIL.COM)(0)(RESPONDENT)

39 |W.P.(C)-4811/2017 PR. COMMISSIONER OF INCOME TAX (CENTRAL)- 1 SANJAY KUMAR, SATYEN SETHI
V/s SHRI SHRAVAN GUPTA & ANR.

OTHER DETAILS OF ADVOCATES:
SATYEN SETHI(SATYENSETHI@GMAIL.COM)(9811297400)(RESPONDENT)

40 |W.P.(C)-4689/2018 COURT ON ITS OWN MOTION SNEHA MUKHERJEE, ANANT Listing Remarks:
CM APPL. 47123/2018 V/s STATE KUMAR ASTHANA, NANDITA AT 02:15 PM
WITH W.P.(C) 11187/2017 RAO, GAURANG KANTH

OTHER DETAILS OF ADVOCATES:
SNEHA MUKHERJEE()(9999602308)(PETITIONER)

41 |W.P.(C)-9902/2019 INDIAN RAILWAY CATERING ASSOCIATETION & ORS. DEEPAK ANAND, RASHMI
CM APPL. 40934/2019 V/s UNION OF INDIA & ORS. MALHOTRA, SATYAKAM

OTHER DETAILS OF ADVOCATES:

DEEPAK ANAND(DANANDADV@GMAIL.COM)(9910039942)(PETITIONER)

RASHMI MALHOTRA(FAIRTRADEPRACTICES@GMAIL.COM)(9818539397)(RESPONDENT)
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT)

42 |W.P.(C)-2262/2021 NESTLE INDIA LIMITED MAYANK NAGI
WITH W.P.(C) 10792/2023 V/s INCOME TAX OFFICER (TDS) & ANR.
W.P.(C) 12670/2022

OTHER DETAILS OF ADVOCATES:

NESTLE INDIA LIMITED(MAYANKNAGI@GMAIL.COM)(9810656669)(PETITIONER)
NESTLE INDIA LIMITED(MAYANKNAGI@GMAIL.COM)(9810656669)(PETITIONER)
NESTLE INDIA LIMITED(MAYANKNAGI@GMAIL.COM)(9810656669)(PETITIONER)
MAYANK NAGI(MAYANKNAGI@GMAIL.COM)(9818656669)(PETITIONER)
INCOME TAX OFFICER (TDS), LARGE TAXPAYER UNIT, NEW
DELHI(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(PETITIONER)
THE INCOME TAX OFFICER, WARD, INT. TAX 2(2)(2), NEW
DELHI(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(1123381542)(PETITIONER)
INCOME TAX OFFICER (TDS), LARGE TAXPAYER UNIT, NEW
DELHI(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(PETITIONER)
INCOME TAX OFFICER (TDS), LARGE TAXPAYER UNIT, NEW
DELHI(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(PETITIONER)
THE INCOME TAX OFFICER, WARD, INT. TAX 2(2)(2), NEW
DELHI(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(1123381542)(PETITIONER)
THE INCOME TAX OFFICER, WARD, INT. TAX 2(2)(2), NEW
DELHI(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(1123381542)(PETITIONER)
DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

43 |W.P.(C)-12670/2022 NESTLE INDIA LIMITED MAYANK NAGI
V/s INCOME TAX OFFICER WARD INT TAX 2(2)(2)

OTHER DETAILS OF ADVOCATES:
MAYANK NAGI(MAYANKNAGI@GMAIL.COM)(9818656669)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

44 |W.P.(C)-10792/2023 NESTLE INDIA LIMITED MAYANK NAGI
WITH W.P.(C) 2262/2021 V/s INCOME TAX OFFICER WARD INTERNATIONAL TAX 2(2)(2) & ORS.

OTHER DETAILS OF ADVOCATES:
MAYANK NAGI(MAYANKNAGI@GMAIL.COM)(9818656669)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

45 |W.P.(C)-12131/2021 PRAVIN JUNEJA RAJEEV SHARMA, PIYUSH
V/s INCOME TAX DEPARTMENT KAUSHIK

OTHER DETAILS OF ADVOCATES:

RAJEEV SHARMA(RAJEEVADVOCATE93@GMAIL.COM)(9910844633)(PETITIONER)

DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
PIYUSH KAUSHIK(PIYUSHKAUSHIK@REDIFFMAIL.COM)(9811310355)(PETITIONER)

46 |W.P.(C)-2381/2022 M/S ERICSSON INDIA PRIVATE LIMITED SAUMYENDRA SINGH TOMAR
V/s NATIONAL FACELESS ASSESSMENT CENTRE DELHI

OTHER DETAILS OF ADVOCATES:

VISHAL KALRA & S S TOMAR(SAUMYENDRA.TOMAR@GMAIL.COM)(9711033111)(PETITIONER)
DEPUTY COMMISSIONER OF INCOME
TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9312228721)(RESPONDENT)

47 |W.P.(C)-2892/2022 OTIS ELEVATOR COMPANY (INDIA) LIMITED. UDIT JAIN
CM APPL. 7773/2023 V/s COMMISSIONER OF VALUE ADDED TAX & ORS.

OTHER DETAILS OF ADVOCATES:
KUMAR VISALAKSH AND UDIT JAIN(UDITJAIN@ELP-IN.COM)(9811419024)(PETITIONER)
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W.P.(C)-3716/2022

W.P.(C)-16564/2022

W.P.(C)-3654/2023

W.P.(C)-3876/2023

W.P.(C)-5234/2023
CM APPL. 20425/2023

W.P.(C)-6845/2023
CM APPL. 26781/2023

W.P.(C)-7938/2023
CM APPL. 30595/2023

W.P.(C)-11238/2023
CM APPL. 43769/2023

W.P.(C)-2469/2024
CM APPL. 32308/2024

W.P.(C)-4427/2024
CM APPL. 18071/2024

W.P.(C)-4970/2024

ADVANCE CAUSE LIST

UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

DELHI DCIT INCOMETAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
KUMAR VISALAKSH(UDITJAIN@ELP-IN.COM)(9811419024)(PETITIONER)

G. NARAYAN(G.NARAYANOFFICE@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

VIKAS SINGHAL KAPIL GOEL
V/s INCOME TAX OFFICER WARD 52 (1) DELHI AND ORS..

OTHER DETAILS OF ADVOCATES:
KAPIL GOEL(ADVOCATEKAPILGOEL@GMAIL.COM)(9910272804)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9999971690)(RESPONDENT)

K K ENTERPRISES THROUGH ITS PROPRIETOR SOUMYA KUMAR
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

SARWAR RAZA(LEGISLEGAL2021@GMAIL.COM)(7599081786)(PETITIONER)
HARPREET (HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
VIRENDER SINGH KALSHAIN(V.SKALSHAIN@GOV.IN)()(RESPONDENT)

DEBJIT BANERJEE(DEBJIT.BANERJEE@GOV.IN)()(RESPONDENT)

DELHI AUTO AND GENERAL FINANCE PRIVATE LIMITED
V/s ASSISTANT COMMISSIONER OF INCOME TAX, CIRCLE 7-1, DELHI & ANR.

ANANYA KAPOOR

OTHER DETAILS OF ADVOCATES:

SALIL KAPOOR AND SANAT KAPOOR(ANANYA@SALILKAPOOR.COM)(9910629894)(PETITIONER)
SUMIT(SUMIT@SALILKAPOOR.CO)()(PETITIONER)
SHIVAM(SHIVAMY81@GMAIL.COM)()(RESPONDENT)

DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

CONSULTING ENGINEERING SERVICES INDIA PVT. LTD. ANANYA KAPOOR
V/s ASSESSMENT UNIT, INCOME TAX DEPARTMENT,NATIONAL FACELESS
ASSESSMENT CENTRE & ANR.

OTHER DETAILS OF ADVOCATES:
SALIL KAPOOR AND SANAT KAPOOR(ANANYA@SALILKAPOOR.COM)(9910629894)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

SHIVPRIYA CABLES PVT. LTD.
V/s ACIT, CIRCLE 22(2) DELHI

PABITRA ROY CHAUDHURI

OTHER DETAILS OF ADVOCATES:
P. ROYCHAUDHURI(PABITRARC@GMAIL.COM)(9811124182)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

VIABLE MANAGEMENT CONSULTANTS PRIVATE LIMITED KAVITA JHA
V/s INCOME TAX OFFICER & ORS.

OTHER DETAILS OF ADVOCATES:
VINAY VAISH AND KAVITA JHA(KAVITA@VAISHLAW.COM)()(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

PARVEEN SAURAV
V/s INCOME-TAX OFFICER WARD 35 & ORS.

OTHER DETAILS OF ADVOCATES:
KUMAR LEGAL RESEARCH LLP(INFO@KUMARLR.COM)(9971707974)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

LAKSHMI FLOAT GLASS LTD. SHAANTANU JAIN
V/s DEPUTY COMMISSIONER OF INCOME TAX, CENTRAL CIRCLE 6

OTHER DETAILS OF ADVOCATES:
GAUTAM JAIN(DSLEGAL2018@GMAIL.COM)(9999888495)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

SIMLA HOLDINGS PRADEEP SINGH RAWAT
V/s THE ASSISTANT COMMISSIONER CENTRAL TAX DIVISION ROHINI, DELHI
WEST AND ORS

OTHER DETAILS OF ADVOCATES:

GIRISH CHANDRA AND PRADEEP SINGH RAWAT AND VIKRAMADITYA
BHASKAR(ADVGIRISHUPADHYAY@GMAIL.COM)(9811931217)(PETITIONER)

THE ASSISTANT COMMISSIONER (LEGALSTDELHI3@GMAIL.COM, )()(RESPONDENT)
GIRISH CHANDRA(ADVGIRISHUPADHYAY@GMAIL.COM)(9811931217)(PETITIONER)
LEGAL DELHI(LEGALSTDELHI3@GMAIL.COM)()(RESPONDENT)

GURVINDER SALUJA
V/s NEW DELHI MUNICIPAL COUNCIL

MONAZIR AHSAN NIYAZI

OTHER DETAILS OF ADVOCATES:
ANAMIKA GHAI NIYAZI(ANAMIKAGHAI@HOTMAIL.COM)(9811191180)(PETITIONER)
NEW DELHI MUNCIPAL COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT)

M/S ALLEN ENTERPRISES PRANAY JAIN
V/s PRINCIPAL COMMISSIONER OF GOODS AND SERVICE TAX SOUTH DELHI

OTHER DETAILS OF ADVOCATES:
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CHAMBERS OF PRANAY JAIN(PRANNAYJAIIN@GMAIL.COM)(8527817330)(PETITIONER)
LEGAL CGST DELHI SOUTH(LEGAL.CGSTDELHISOURTH@GOV.IN)()(RESPONDENT)

59 |W.P.(C)-12426/2024 CHETAN GARG ANURAG RAJPUT
CM APPL. 51698/2024 V/s AVATO WARD 105 STATE GOODS AND SERVICE TAX & ANR.

OTHER DETAILS OF ADVOCATES:
ANURAG RAJPUT(ADVANURAGRAJPUTO7 @GMAIL.COM)(9953029394)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

60 |W.P.(C)-16873/2024 M/S SHREE BALAJEE FOOTWEARS THROUGH ITS PROPRIETOR MRS LAXMI DEVI |RAKESH KUMAR
V/s COMMISSIONER OF CENTRAL GOODS AND SERVICES TAX AND ANOTHER

OTHER DETAILS OF ADVOCATES:
RAKESH KUMAR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9811595510)(PETITIONER)
CEXDEL, DELHI NORTH LEGAL(COMMR.CEXDEL1@NIC.IN, DELHINORTH-LEGAL@GOV.IN)(0)(RESPONDENT)

61 |W.P.(C)-17337/2024 AERO CLUB THROUGH ITS PARTNER MR AVTAR SINGH RAJESH MAHNA
V/s COMMISSIONER OF DELHI GOODS AND SERVICE TAX & ANR.

OTHER DETAILS OF ADVOCATES:
RAJESH MAHNA & CO.(RAJESHMAHNA@YAHOO.CO.IN)(7373900606)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

CONNECTED MATTERS (ANMM)

62 |ST.APPL.-3/2023 CALCOM ELECTRONICS LTD SANTANU KANUNGO
WITH ST.APPL. 4/2023 V/s THE COMMISSIONER VAT THE TRADE AND TAX DEPARTMENT
ST.APPL. 5/2023
ST.APPL. 6/2023
ST.APPL. 7/2023
ST.APPL. 1/2024
ST.APPL. 2/2024

OTHER DETAILS OF ADVOCATES:
SANTANU KANUGO(SANTANUKANUNGOADV@GMAIL.COM)(9810688245)(PETITIONER)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

63 |ST.APPL.-4/2023 CALCOM ELECTRONICS LTD SANTANU KANUNGO
V/s THE COMMISSIONER OF VAT THE TRADE AND TAX DEPARTMENT

OTHER DETAILS OF ADVOCATES:
SANTANU KANUGO & RAJEEV(SANTANUKANUNGOADV@GMAIL.COM)(9810688245)(PETITIONER)
SANTOSH KUMAR TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

64 |ST.APPL.-5/2023 M/S CALCOM ELECTRONICS LTD. SANTANU KANUNGO
V/s THE COMMISSIONER, VAT

OTHER DETAILS OF ADVOCATES:
SANTANU KANUGO , RAJEEV BANSAL(SANTANUKANUNGOADV@GMAIL.COM)(9810688245)(PETITIONER)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

65 |ST.APPL.-6/2023 CALCOM VISION LTD SANTANU KANUNGO
V/s THE COMMISSIONER, VAT

OTHER DETAILS OF ADVOCATES:
SANTANU KANUGO & RAJEEV BANSAL(SANTANUKANUNGOADV@GMAIL.COM)(9810688245)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@ GMAIL.COM)()(RESPONDENT)

66 |ST.APPL.-7/2023 M/S CALCOM ELECTRONICS LTD. SANTANU KANUNGO
V/s THE COMMISSIONER, VAT

OTHER DETAILS OF ADVOCATES:
SANTANU KANUGO & RAJEEV BANSAL(SANTANUKANUNGOADV@GMAIL.COM)(9810688245)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

67 |ST.APPL.-1/2024 BHARAT PETROLEUM CORPORATION LIMITED ASHOK K. BHARDWAIJ
WITH ST.APPL. 2/2024 V/s STATE OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
ASHOK K BHARDWAJ, MANISH(MANISH.HIRANI@GMAIL.COM)(9899314843)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

68 |ST.APPL.-2/2024 BHARAT PETROLEUM CORPORATION LIMITED ASHOK K. BHARDWAIJ
V/s STATE OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

ASHOK K BHARDWAJ(MANISH.HIRANI@GMAIL.COM)(9899314843)(PETITIONER)

ASHOK K BHARDWAJ, MANISH(MANISH.HIRANI@GMAIL.COM)(9899314843)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

END OF THE BOARD MATTERS

69 |ITA-417/2023 COMMISSIONER OF INCOME TAX (INTERNATIONAL TAXATION)-2 SANJAY KUMAR, DR RAKESH
V/s M/S MONDON INVESTMENT LTD. GUPTA

OTHER DETAILS OF ADVOCATES:

INCOME TAX(DELHI.CIT.IT2@INCOMETAX.GOV.IN)()(PETITIONER)

SANJAY KUMAR, EASH KADIAN (ADVSKRMISHRA@GMAIL.COM)(9871645985)(PETITIONER)
M/S MONDON INVESTMENT LTD(RAKESH@KHIWANIANDCO.COM)()(RESPONDENT)

DR RAKESH GUPTA(RAKESH@TAXINDIA.NET)(9654488297)(PETITIONER)
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70 |MISC. APPEAL(PMLA)-8/2022 DEPUTY DIRECTOR DIRECTORATE OF ENFORCEMENT D.P. SINGH
CRL.M.A. 37717/2019 V/s AMLENDU PANDEY (D) THROUGH LR

OTHER DETAILS OF ADVOCATES:
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COURT NO. 33

DIVISION BENCH- IV

HON"BLE MS.JUSTICE PRATHIBA M. SINGH
HON”BLE MR.JUSTICE RAJNEESH KUMAR GUPTA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]

NOTE: ALL THE COUNSELS/LITIGANTS ARE INFORMED THAT W.E.F 3% FEBRUARY, 2025,
THE COURT SHALL TAKE UP THE MATTERS IN THE FOLLOWING MANNER.

1. ON MONDAY, TUESDAY AND FRIDAY, THE COURT SHALL TAKE UP THE SUPPLEMENTARY LIST
OF THE CRIMINAL SIDE AND CIVIL/TAX SIDE AT 10.30 A.M. THEREAFTER, ADVANCE
LIST MATTERS OF CRIMINAL SIDE SHALL BE TAKEN UP.

2. ON WEDNESDAY AND THURSDAY, THE COURT SHALL TAKE UP THE SUPPLEMENTARY LIST
OF THE CRIMINAL SIDE AND CIVIL/TAX SIDE AT 10.30 A.M. THEREAFTER, ADVANCE
LIST MATTERS OF CIVIL/TAX SIDE SHALL BE TAKEN UP.

CLICK HERE FOR VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6

Meeting No. 1669 92 0249
Join from a video conferencing system or application
Dial:

dhcvirtualcourté@dhcvirtualcourt.webex.com

You can also dial 210.4.202.4 and enter your meeting number.

Join by phone
Access Code: 1669 92 0249

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
courtmaster@pmsingh.in

NOTE: Counsels and Litigants may send their apperances through the following
link/form. This form shall be available during Court hearing days
from 09:00 A.M — 04:30 P.M..

https://forms.gle/LszUZHy9YMBFTrAu7

:JS“I\:BER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
SUSPENSION OF SENTENCE
1 CRL.M.(BAIL) 805/2024 SHAHNAJ BEGUM AMJAD KHAN
CRL.M.(BAIL) 2049/2024 V/s STATE (NCT OF DELHI)

In CRL.A.-453/2024
WITH CRL.A. 641/2024
CRL.A. 614/2024

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
AMJAD KHAN(CORORATELAWYER.DHC@GMAIL.COM)(8920952108)(PETITIONER)  :(KHYALA-23/2018)
KAPIL BAIL APPLN. 1633/2020 FILED BY SHAHNAZ

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) [BEGUM (DISPOSED ON : 2020-08-04 )
BAIL APPLN. 3582/2020 FILED BY SHAHNAZ
BEGUM (DISPOSED ON : 2021-01-28 )
CRL.A. 641/2024 FILED BY MOHD. SALIM (D. OF
HEARING : 2025-03-11)
CRL.A. 614/2024 FILED BY AKBAR ALI (D. OF
HEARING : 2025-03-11)
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2 CRL.M.(BAIL) 1174/2024
In CRL.A.-614/2024

3 CRL.M.(BAIL) 1215/2024
In CRL.A.-641/2024

FRESH MATTERS & APPLICATIONS

4  |CRL.A.-272/2025
CRL.M.(BAIL) 497/2025
CRL.M.A. 7021/2025

AFTER NOTICE MISC. MATTERS
5 CRL.A.-1054/2019

FOR FINAL HEARING

6 CRL.A.-1604/2013
WITH CRL.A. 398/2020
CRL.A. 107/2021

FOR FINAL HEARING (END OF THE BOARD)

7 CRL.A.-310/2002

8 CRL.A.-307/2004

ADVANCE CAUSE LIST

AKBAR ALI
V/s STATE OF NCT OF DELHI

SHIVEK TREHAN(DHCLSC)

OTHER DETAILS OF ADVOCATES:
AMIT KALA(WEARKALAS@GMAIL.COM)(7838656399)(PETITIONER)
KAPIL

P.S.-FIR NO. :(KHYALA-23/2018)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KHYALA-23/2018)
BAIL APPLN. 1633/2020 FILED BY SHAHNAZ

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) [BEGUM (DISPOSED ON : 2020-08-04 )

MOHD. SALIM
V/s STATE (NCT OF DELHI)

AJAY VERMA

OTHER DETAILS OF ADVOCATES:

ANKUR CHAUDHARY
(ADV.ANKURCHAUDHARY@GMAIL.COM)(9911044818)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SOHAIL BADRINATH B (DHCLSC)
V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

AMIT KALA (WEARKALAS@GMAIL.COM)(7838656399)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KRISHAN @ KISHAN @ CHUNDA RAKHI DUBEY (DHCLSC), RAKHI
V/s STATE DUBEY

OTHER DETAILS OF ADVOCATES:
RAKHI DUBEY (DHCLSC)()(9312631854)(PETITIONER)
RAKHI DUBEY(RAKHIDUBEYADV@GMAIL.COM)(9312631854)(PETITIONER)

STATE DAYAN KRISHNA, KARTIK
V/s MOHD.HUSSAIN@ JULFIKAR ALl @ PURUSHOTTAMA MURUKUTLA
ABDUL @ RAHUL

OTHER DETAILS OF ADVOCATES:
KARTIK PURUSHOTTAMA
MURUKUTLA(MPKARTIK@GMAIL.COM)(9561095497)(PETITIONER)

DHURV PARSAD GUPTA

V/s STATE BHAGAT, SACHIN CHOPRA,

RAVINDER CHADHA, S REHMAN,

SAMI UR REHMAN

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(PETITIONER)

KAMRUDDIN KHAN @ BHOLE & ANR.
V/s GOVT. OF N.C.T. OF DELHI

RAM SINGH SONI

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(PETITIONER)
WITHOUT GENERATE ()()(PETITIONER)
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AK CHAUDHARY, (DHCLSC), ASHISH

BAIL APPLN. 3582/2020 FILED BY SHAHNAZ
BEGUM (DISPOSED ON : 2021-01-28 )

CRL.A. 453/2024 FILED BY SHAHNAJ BEGUM (D. OF
HEARING : 2025-03-11)

CRL.A. 641/2024 FILED BY MOHD. SALIM (D. OF
HEARING : 2025-03-11)

P.S.-FIR NO. :(KHYALA-23/2018)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KHYALA-23/2018)

BAIL APPLN. 1633/2020 FILED BY SHAHNAZ
BEGUM (DISPOSED ON : 2020-08-04 )

BAIL APPLN. 3582/2020 FILED BY SHAHNAZ
BEGUM (DISPOSED ON : 2021-01-28 )

CRL.A. 453/2024 FILED BY SHAHNAJ BEGUM (D. OF
HEARING : 2025-03-11)

CRL.A. 614/2024 FILED BY AKBAR ALI (D. OF
HEARING : 2025-03-11)

P.S.-FIR NO. :(KHYALA-23/2018)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(GAZI PUR-10/2014)

CRL.M.C. 3719/2017 FILED BY SALMA (DISPOSED
ON : 2017-09-12)

CRL.A. 214/2025 FILED BY SALMA THROUGH
PAIROKAR ASIF ALI (D. OF HEARING : 2025-04-28 )

P.S.-FIR NO. :(GAZI PUR-10/2014)

P.S.-FIR NO. :(S.P. BADLI-433/2018)

P.S.-FIR NO. :(VIKAS PURI-662/1998)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(VASANT KUNJ NORTH-255/2002)

CRL.M.C. 528/2003 FILED BY KAMRUDDIN KHAN @
BHOLEY (DISPOSED ON : 2003-12-08 )

BAIL APPLN. 8192/2004 FILED BY MAHINDER
SINGH (DISPOSED ON : 2004-05-21)
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TOP OF THE BOARD

9 W.P.(CRL)-2333/2024
CRL.M.A. 22811/2024
CRL.M.A. 32670/2024

FOR ADMISSION

10  W.P.(CRL)-514/2025
CRL.M.A. 4617/2025

11  W.P.(CRL)-571/2025

12 W.P.(CRL)-637/2025

AFTER NOTICE MISC. MATTERS
13 W.P.(CRL)-789/2025

TOP OF THE BOARD
14 CRL.REF.-2/2022

FOR ADMISSION
15 CRL.REF.-3/2024

FRESH MATTERS & APPLICATIONS

16 |W.P.(C)-2896/2025
CM APPL. 13757/2025

ASHISH GARG
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
VISTA LAW

PARTNERS(VISTALAWPARTNERS@GMAIL.COM)(8800728196)(PETITIONER)

ADVANCE CAUSE LIST

MANOHAR MALIK

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

VISTA LAW

PARTNERS(VISTALAWPARTNERS@GMAIL.COM)(9711288528)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

RAJ KUMAR
V/s STATE NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

S.H ANSARI (SHANSARIADVOCATE@GMAIL.COM)(9810340436)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AAISHA

V/s THE STATE OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

RAJAN SHARMA(RAJPARASAR87 @GMAIL.COM)(9718345050)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MR RAJESH MANN

V/s STATE OF N.C. T. OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

RAMAKANT SHANKARMAL PILANI
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

JIBRAN

DHEERAJ KUMAR

SAURABH TYAGI

TUSHAR GUPTA

TUSHAR GUPTA(TUSHAR@MGLAW.IN)(9871550054)(PETITIONER)

KAPIL

P.S.-FIR NO. :(VASANT KUNJ NORTH-255/2002)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-86/2024)
CRL.M.C. 6574/2024 FILED BY RAMESH DHANRAI

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) [PUNJABI & ORS. (D. OF HEARING : 2025-04-01 )

COURT ON ITS OWN MOTION
V/s STATE

OTHER DETAILS OF ADVOCATES:

COURT ON ITS OWN MOTION
V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

M/S IBIZA FRUITS AND NUTS

V/s DIRECTOR GENERAL DIRECTORATE OF
REVENUE INTELLIGENCE MINISTRY OF

FINANCE AND ORS

OTHER DETAILS OF ADVOCATES:

NAVEEN(NAVEENMALHOTRA470@GMAIL.COM)(9810035082)(PETITIONER)
ADITYA SINGLA, DRI LEGAL, DRI DZU, CUSDEL(ASINGLASSC@GMAIL.COM,

AS DIRECTED

AS DIRECTED

NAVEEN MALHOTRA

DRILEGAL.HQ@GOV.IN, DRIDZU@NIC.IN, COMMRAPPL-

CUSDEL@GOV.IN)(0)(RESPONDENT)

HARPREET SINGH, CUSDEL(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
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CRL.M.C. 6585/2024 FILED BY GANESH
BENZOPLAST LIMITED & ORS. (D. OF HEARING :
2025-04-01)

CRL.M.C. 7897/2024 FILED BY NIRAJ NABH KUMAR
(D. OF HEARING : 2025-04-01 )

BAIL APPLN. 4312/2024 FILED BY GOPAL
BALMUKUND CHATURVEDI (DISPOSED ON : 2024-
12-17)

BAIL APPLN. 4322/2024 FILED BY AJIT KUMAR
JENA (DISPOSED ON : 2024-12-17 )

W.P.(CRL) 590/2025 FILED BY RAUNAK RAMAKANT
PILANI (D. OF HEARING : 2025-02-20 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
86/2024)

P.S.-FIR NO. :(INDERPURI-239/2018)
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FOR ADMISSION

17

W.P.(C)-11234/2024
CM APPL. 46491/2024

AFTER NOTICE MISC. MATTERS

18

19

20

21

22

23

24

CEAC-21/2019

WITH CEAC 22/2019

CEAC-22/2019

CUSAA-113/2022
CM APPL. 36319/2022

W.P.(C)-5592/2022

CUSAA-43/2024

W.P.(C)-155/2024
CM APPL. 662/2024

W.P.(C)-12546/2024
CM APPL. 52196/2024

END(AFTER NOTICE MATTER)

25

CEAC-4/2020
CM APPL. 11824/2020

ADVANCE CAUSE LIST

COMMRICDPPG-CUSDEL@GOV.IN)(0)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

ANUJ GUPTA SHIKHA SAPRA
V/s COMMISSIONER OF CUSTOMS IMPORT &
ANR.

OTHER DETAILS OF ADVOCATES:

SHIKHA SAPRA(SHIKHASAPRA@GMAIL.COM)(9818055059)(PETITIONER)
HARPREET
SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(0)(RESPONDENT)

THE PRINCIPAL COMMISSIONER OF CENTRAL
TAX, GST DELHI EAST
V/s VICKY CHAURASIA

OTHER DETAILS OF ADVOCATES:

THE PRINCIPAL COMMISSIONER OF CENTRAL ASHWANI KUMAR SHARMA
TAX, GST DELHI EAST
V/s SUGANDHI SNUFF KINGS PVT. LTD.

OTHER DETAILS OF ADVOCATES:

THE COMMISSIONER OF CUSTOMS SATISH KUMAR, SAIFI AHMAD, AJIT
V/s RAHUL CHAUHAN KUMAR KALIA

OTHER DETAILS OF ADVOCATES:

SATISH KUMAR(SATISHLAW@YAHOO.COM)(9810419742)(PETITIONER)
RAHUL(ADV.MAHESHGEHLOT@GMAIL.COM)(9414136781)(RESPONDENT)

SAIFI AHMAD(SAIFIAHMAD786@GMAIL.COM)(9871464702)(RESPONDENT)

AJIT KUMAR KALIA(AJITKALIAADV@REDIFFMAIL.COM)(9811184628)(PETITIONER)

SHINE SHIPPING COMPANY AKSHAY SINGH
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

RICHY CHOPRA(OFFICE@RKLEGAL.ORG)(9720109106)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
CENTRAL BOARD OF INDIRECT TAXES AND CUSTOMS(CCU-
CEXDEL@NIC.IN)()(RESPONDENT)

ADITYA SINGLA(ASINGLASSC@GMAIL.COM)(9818601006)(RESPONDENT)
COMMISSIONER OF CUSTOMS(CCU-CEXDEL@NIC.IN)()(RESPONDENT)
HARPREET
SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)

M/S SKH FREIGHT LOGISTICS PVT. LTD. AKHIL KRISHAN MAGGU
V/s COMMISSIONER OF CUSTOMS

OTHER DETAILS OF ADVOCATES:

LEX WORKS(MAGGUAKHIL@YMAIL.COM)(9650046568)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
)()(RESPONDENT)

MS SAPTAGIRI RESTAURANT PVT LTD J.K. MITTAL
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

J K MITTAL(JKMITTALSERVICETAX@GMAIL.COM)(9810158797)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

SATISH AGGARWALA(SATISHAGGARWALA@GMAIL.COM)()(RESPONDENT)

M S RK AGROEXPORT PRIVATE LIMITED & LOKESH GOEL
ANR.
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

LOKESH GOEL(ADVLOKESHGOEL@GMAIL.COM)(9582507270)(PETITIONER)
GAURAV VARSHNEY(GAURAV@RKAGROEXPORT.COM)(0)(PETITIONER)
UNION OF INDIA, NORMS COMMITTE-VI DIRECTORATE GENERAL OF FOREIGN
TRADE(UOIDHC@GMAIL.COM, CSOFFICE@NIC.IN, DGFT@NIC.IN,
NC6.DGFT@NIC.IN)(1123384193)(RESPONDENT)

NORMS COMMITTE -VI DIRECTORATE GENERAL OF FOREIGN TRADE, POLICY
RELAXATION (AAGGARWAL@NIC.IN, DGFT@NIC.IN)(0)(RESPONDENT)
ADDITIONAL DIRECTOR GENERAL OF FOREIGN TRADE(CLADELHI-
DGFT@NIC.IN)(0)(RESPONDENT)

DIRECTORATE GENERAL OF GST RAVI PRAKASH, JUSCONTRACTUS,
INTELLIGENCE RAGHUPATHY RAMACHANDRAN
V/s M/S DHARMAPAL SATYAPAL LIMITED &

ANR

OTHER DETAILS OF ADVOCATES:
RAVI PRAKASH(RAVIPRAKASH1066@GMAIL.COM)(9469448888)(PETITIONER)
GSTSOUTH(COMMR.GSTSOUTH@GOV.IN)(7226814801)(RESPONDENT)
DSLTAXATION
DSGROUP(DSLTAXATION@DSGROUP.COM)(9818663830)(RESPONDENT)
RAGHUPATHY
RAMACHANDRAN(RRCADV1@GMAIL.COM)(9868211477)(RESPONDENT)
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COURT NO. 04
HON"BLE MR.JUSTICE NAVIN CHAWLA
HON"BLE MS.JUSTICE SHALINDER KAUR

Click below to join the VC:

https://delhihighcourt._webex.com/join/dhcecourtvch

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

rajesh.malhotra@dhc.nic.in

akhil .saxena@dhc.nic.in

All counsels are requested to send their appearance through this form.

https://forms.gle/klo4ruPqPt5hgFQJ9

This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.
Counsels are requested to fill this form only once.
The first submission shall be treated as final.

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
PART-HEARD MATTERS
1 CRL.A.-600/2023 SHABIR AHMED SHAH MUGDHA, ATUL KUMAR  |Listing Remarks:
CRL.M.A. 875/2025 V/s NATIONAL INVESTIGATION  |SRIVASTAV AT 03:00 PM

AGENCY
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. :(NIA-10/2017)
MUGDHA W.P.(CRL) 2707/2018 FILED BY NAVAL KISHORE KAPOOR (DISPOSED ON :
(ADVMUGDHA98@GMAIL.COM)(9810025572)(PETITIONER) 2018-09-11)
AKSHAI CRL.A. 768/2018 FILED BY ZAHOOR AHMAD SHAH WATALI (DISPOSED

MALIK(AKSHAIMALIK.SPP.NIA@GMAIL.COM)()(RESPONDENT) |ON : 2018-09-13 )
CRL.A. 615/2019 FILED BY NAVAL KISHORE KAPOOR (DISPOSED ON :
2019-05-28 )
CRL.A. 2/2020 FILED BY NAVAL KISHORE KAPOOR (D. OF HEARING :
2025-03-06 )
CRL.A. 369/2022 FILED BY MASARAT ALAM BHAT (D. OF HEARING : 2025-
04-03)
W.P.(CRL) 2321/2022 FILED BY ALTAF AHMAD SHAH (DISPOSED ON :
2022-10-03)
CRL.A. 27/2023 FILED BY SHABIR AHMED SHAH (DISPOSED ON : 2023-01-
09)
CRL.A. 118/2023 FILED BY NAYEEM AHMAD KHAN (D. OF HEARING :
2025-01-13)
CRL.A. 276/2023 FILED BY ZAHOOR AHMAD SHAH WATALI (D. OF
HEARING : 2025-04-03 )
CRL.A. 379/2023 FILED BY NAYEEM AHMAD KHAN (D. OF HEARING :
2025-04-03 )
CRL.A. 478/2023 FILED BY NAYEEM AHMAD KHAN (DISPOSED ON : 2024-
12-19)
CRL.A. 436/2023 FILED BY STATE (NATIONAL INVESTIGATION AGENCY)
(D. OF HEARING : 2025-05-08 )
W.P.(CRL) 363/2024 FILED BY MOHAMMAD YASIN MALIK (DISPOSED ON
:2024-02-14)
CRL.A. 933/2024 FILED BY BASHIR AHMAD BHAT (D. OF HEARING : 2025-
03-17)
W.P.(CRL) 3510/2024 FILED BY MOHAMMAD YASIN MALIK (D. OF
HEARING : 2025-04-16 )
W.P.(CRL) 3651/2024 FILED BY SHABBIR SHAH (D. OF HEARING : 2025-05-
22)
CRL.A. 1154/2024 FILED BY MEHRAJUDDIN KALWAL (D. OF HEARING :
2025-04-23 )
CRL.REV.P. 1374/2024 FILED BY STATE (THROUGH DIRECTOR GENERAL,
PRISONS) (D. OF HEARING : 2025-04-25 )
W.P.(CRL) 233/2025 FILED BY ABDUL RASHID SHEIKH (DISPOSED ON :
2025-02-24)
P.S.-FIR NO. :(NIA-10/2017)
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11.03.2025 ADVANCE CAUSE LIST

COURT NO. 04

DIVISION BENCH-V

HON"BLE MR.JUSTICE NAVIN CHAWLA
HON”BLE MS.JUSTICE RENU BHATNAGAR

Click below to join the VC:

https://delhihighcourt.webex.com/join/dhcecourtvch

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

rajesh.malhotra@dhc.nic.in

dhc.court2102@gmail.com

All counsels are requested to send their appearance through this form.

https://forms.gle/klo4ruPqPt5hgFQJ9

This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.

Counsels are requested to fill this form only once.
The first submission shall be treated as final.

::lrlﬁl\l\,/IIBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FOR ADMISSION
1 W.P.(C)-6757/2024 CHANDER REKHA VERMA UTKARSH MATHUR

AFTER NOTICE MISC. MATTERS

2 FAO (COMM)-122/2024
CM APPL. 36142/2024
CM APPL. 36143/2024

3 LPA-375/2024

4  \W.P.(C)-8661/2008

5 W.P.(C)-6536/2013

6 |W.P.(C)-955/2017
WITH W.P.(C) 2882/2017

V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

UTKARSH MATHUR, B.B
BAGGA(UTKARSHMATHUROFFICE@GMAIL.COM)(9899858596)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM, SKLAWFIRMS@GMAIL.COM)()(RESPONDENT)

M/S VAIDYA RISHI INDIA HEALTH PRIVATE UMESH MISHRA, SUMIT NAGPAL,
LIMITED & ANR. TUSHAR DATTA
V/s SURESH DUTT PARASHAR & ORS.

OTHER DETAILS OF ADVOCATES:
SUMIT NAGPAL(SUMIT@NAGPAL.LAW)(9911995000)(RESPONDENT)
TUSHAR DATTA(TUSH2510@GMAIL.COM)(9818841784)(PETITIONER)

FILO EDTECH INC. MRINAL MADHAYV, KRISHNAGOPAL Listing Remarks:
V/s UNION OF INDIA & ANR. ABHAY AT 03:30 PM

OTHER DETAILS OF ADVOCATES:

FILO EDTECH(SHADMAN@FINDFILO.COM)(9718098016)(PETITIONER)

MRINAL MADHAV(MRINAL@KNMLEGAL.COM)(9871941570)(PETITIONER)

OFFICE OF THE CONTROLLER OF PATENTS(DELHI-PATENT@NIC.IN)()(RESPONDENT)
UNION OF INDIA(SECY-IPP@NIC.IN)()(RESPONDENT)

KRISHNAGOPAL ABHAY(KRISHNAGOPAL.LAW@GMAIL.COM)(9871585986)(PETITIONER)

SHRI PRAVEEN KUMAR BAKSHI PARDEEP DAHIYA, SONIA MATHUR,
V/s UNION OF INDIA & ORS. ANURAG AHLUWALIA

OTHER DETAILS OF ADVOCATES:

SHRI SAYED BASIT ALI VPS TYAGI, VINAY RATHI
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
VINAY RATHI(ADVRATHIVINAY69@GMAIL.COM)(9958799915)(PETITIONER)

DY. COMDT. DHARAM DASS CHORASIA N.L. BAREJA, FARMAN ALlI, RAVI
V/s UNION OF INDIA & ORS PRAKASH, ANKUR CHHIBBER

OTHER DETAILS OF ADVOCATES:
ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9871354598)(PETITIONER)
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10

11

12

13

14

15

16

W.P.(C)-2882/2017

W.P.(C)-78/2018
WITH W.P.(C) 5308/2018

W.P.(C)-5308/2018

W.P.(C)-1702/2019

W.P.(C)-11330/2019

W.P.(C)-2868/2020
WITH W.P.(C) 9616/2020
W.P.(C) 2310/2022

W.P.(C)-9616/2020
CM APPL. 26503/2021

W.P.(C)-2310/2022
CM APPL. 31106/2023
CM APPL. 67908/2024

W.P.(C)-4408/2020

W.P.(C)-6081/2021

CM APPL. 8614/2022
CM APPL. 6372/2025
WITH W.P.(C) 529/2022
W.P.(C) 2811/2022

ADVANCE CAUSE LIST

SUKHENDRA SINGH SOMAWANSHI
V/s UNION OF INDIA & ORS

N.L. BAREJA, FARMAN ALI, RAVI
PRAKASH, ANKUR CHHIBBER

OTHER DETAILS OF ADVOCATES:
ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9871354598)(PETITIONER)
RATAN LAL P SURESHAN

V/s DIRECTOR GENERAL CENTRAL INDUSTRIAL
SECURITY FORCE AND ORS

OTHER DETAILS OF ADVOCATES:
P SURESHAN()(9818083219)(PETITIONER)

ASHOK KUMAR
V/s DG, CISF AND ORS.

P SURESHAN

OTHER DETAILS OF ADVOCATES:
P SURESHAN()(9911265165)(PETITIONER)

CT (GD) SURESH CHAND
V/s UNION OF INDIA AND ORS.

M P SINGH

OTHER DETAILS OF ADVOCATES:
M P SINGH()(9811327217)(PETITIONER)
BALWINDER SINGH

V/s UNION OF INDIA AND ORS.

ANILENDRA PANDEY

OTHER DETAILS OF ADVOCATES:
ANILENDRA PANDEY()(9868259532)(PETITIONER)

MOHIT MAHESHWARI AND ORS.
V/s UNION OF INDIA AND ORS.

ANKUR CHHIBBER

OTHER DETAILS OF ADVOCATES:
ANKUR CHHIBBER()(9810082847)(PETITIONER)

NIRUPAM RATNA & ANR.
V/s UNION OF INDIA & ANR.

RAKESH KUMAR SHUKLA

OTHER DETAILS OF ADVOCATES:

R K SHUKLA(GAGANCHAWLA32@GMAIL.COM)(9811607101)(PETITIONER)

RAKESH SHUKLA(RKSHUKLARKSHUKLA@GMAIL.COM)(9711373820)(PETITIONER)
MOHD. MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

DEEPAK CHANDRA SUTHAR
V/s UOI AND ORS

RAKESH KUMAR SHUKLA

OTHER DETAILS OF ADVOCATES:

R.K. SHUKLA(RKSHUKLARKSHUKLA366@GMAIL.COM)(9811607101)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

R.K.SHUKLA & NISHA(RKSHUKLARKSHUKLA366@GMAIL.COM)(9711373820)(PETITIONER)
SOLICITOR(SOLICITOR6 @GMAIL.COM, UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
RAKESH KUMAR
SHUKLA(RKSHUKLARKSHUKLA366@GMAIL.COM)(9711373820)(PETITIONER)

ARUNIMA DWIVEDI(ARUNIMA.ASSOCIATES@GMAIL.COM)(0)(RESPONDENT)

HARI KRISHNAN AND OTHERS ANKUR CHHIBBER
V/s UNION OF INDIA AND OTHERS

OTHER DETAILS OF ADVOCATES:

ANKUR CHHIBBER(CHHIBBERANDASSOCIATE@GMAIL.COM)(9810082847)(PETITIONER)
ANKURCHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

MEDICAL CADET SOUBHIK CHAKRABORTY SUNIL KUMAR KHATTRI
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
MEDICAL CADET SOUBHIK
CHAKRABORTY(SUNILKHATTRI@GMAIL.COM)(9811618704)(RESPONDENT)
MEDICAL CADET SOUBHIK
CHAKRABORTY(SUNILKHATTRI@GMAIL.COM)(9811618704)(RESPONDENT)
MEDICAL CADET SOUBHIK
CHAKRABORTY(SUNILKHATTRI@GMAIL.COM)(9811618704)(RESPONDENT)
MEDICAL CADET SOUBHIK
CHAKRABORTY(SUNILKHATTRI@GMAIL.COM)(9811618704)(RESPONDENT)

SUNIL KUMAR KHATTRI(SUNILKHATTRI@GMAIL.COM)(9811618704)(PETITIONER)
DIRECTOR GENERAL ARMED FORCES MEDICAL
SERVICES(DIRCORD.AFMS@GOV.IN)()(PETITIONER)

3.COMMANDANT, ARMED FORCES MEDICAL
COLLEGE(COLADM.AFMC@NIC.IN)()(PETITIONER)

DIRECTOR GENERAL ARMED FORCES MEDICAL
SERVICES(DIRCORD.AFMS@GOV.IN)()(PETITIONER)

3.COMMANDANT, ARMED FORCES MEDICAL
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W.P.(C)-2811/2022
CM APPL. 8117/2022
CM APPL. 41901/2023

WITH W.P.(C) 6081/2021

W.P.(C)-529/2022

W.P.(C)-4377/2022
CM APPL. 13038/2022

W.P.(C)-10368/2022

W.P.(C)-13142/2022
CM APPL. 39842/2022
CM APPL. 25416/2023

W.P.(C)-13182/2022

W.P.(C)-13499/2022
CM APPL. 41035/2022
CM APPL. 41037/2022

ADVANCE CAUSE LIST

COLLEGE(COLADM.AFMC@NIC.IN)()(PETITIONER)

UNION OF INDIA THROUGH DEFENCE SECRETARY(DEFSECY@NIC-IN)()(PETITIONER)
DIRECTOR GENERAL ARMED FORCES MEDICAL
SERVICES(DIRCORD.AFMS@GOV.IN)()(PETITIONER)

3.COMMANDANT, ARMED FORCES MEDICAL
COLLEGE(COLADM.AFMC@NIC.IN)()(PETITIONER)

UNION OF INDIA THROUGH DEFENCE SECRETARY(DEFSECY@NIC-IN)()(PETITIONER)
UNION OF INDIA THROUGH DEFENCE SECRETARY(DEFSECY@NIC-IN)()(PETITIONER)
DIRECTOR GENERAL ARMED FORCES MEDICAL
SERVICES(DIRCORD.AFMS@GOV.IN)()(PETITIONER)

3.COMMANDANT, ARMED FORCES MEDICAL
COLLEGE(COLADM.AFMC@NIC.IN)()(PETITIONER)

UNION OF INDIA THROUGH DEFENCE SECRETARY(DEFSECY@NIC-IN)()(PETITIONER)
DEFSECY(DEFSECY@NIC.IN, DIRCORD.AFMS@GOV.IN,
COLADM.AFMC@NIC.IN)()(RESPONDENT)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
S.K. KHATTRI(SUNILKHATTRI@GMAIL.COM)(9811618704)(PETITIONER)

BHAGWAN SWARUP SHUKLA(BSCGSC@GMAIL.COM)()(RESPONDENT)

DR. S K KHATTRI(SUNILKHATTRI@GMAIL.COM)(9811618704)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

MEDICAL CADET DAANISH SUNIL KUMAR KHATTRI, NEERAJ
V/s UNION OF INDIA ( THROUGH DEFENCE
SECRETARY ) AND ORS.

OTHER DETAILS OF ADVOCATES:

SUNIL KUMAR KHATRI(SUNILKHATTRI@GMAIL.COM)(9811618704)(PETITIONER)
DEFSECY(DEFSECY@NIC.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
COLADM(COLADM.AFMC@NIC.IN)()(RESPONDENT)
DIRAFMSP(DIRAFMSP-MOD@NIC.IN)()(RESPONDENT)
SUNIL(SUNILKHATTRI@GMAIL.COM,
ATTORNEY.RUDRA@GMAIL.COM)(9811618704)(PETITIONER)
NEERAJ(NEERAJINDIA@HOTMAIL.COM)(9811075937)(RESPONDENT)

MEDICAL CADET UDAYVEER SINGH SAINI SUNIL KUMAR KHATTRI
V/s UNION OF INDIA THROUGH DEFENCE
SECRETARY & ORS.

OTHER DETAILS OF ADVOCATES:
DR. SUNIL KUMAR KHATTRI(SUNILKHATTRI@GMAIL.COM)(9811618794)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

RAMESH KUMAR PUNIA VIVEK SHEEL
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
VIVEK SHEEL(IC2ASSOCIATES@GMAIL.COM)(9555909380)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AJEET SINGH TADA ABHISHEK KUMAR CHOUDHARY
V/s UNION OF INDIA AND ANR

OTHER DETAILS OF ADVOCATES:

ABHISHEK KUMAR
CHOUDHARY(ABHISHEKCHOUDHARYLEGAL@GMAIL.COM)(9654771281)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

SH KANWAR PAL MRIDUL JHALANI, SHLOK CHANDRA,
V/s UNION OF INDIA & ANR. SHLOK CHANDRA

OTHER DETAILS OF ADVOCATES:

ARUN KUMAR SHUKLA(AVIJIT.COUNSEL@GMAIL.COM,
MRIDULJHALANI9@GMAIL.COM)(8130729886)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
AVUIT(AVIJIT.COUNSEL@GMAIL.COM)()(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)
SHLOK

CHANDRA(SHLOKCHANDRA@CHANDRALAWCHAMBERS.COM)(9999670588)(RESPONDENT)

SHLOK CHANDRA(SHLOKCHANDRA@GMAIL.COM)(9999670588)(PETITIONER)

ASHWANI KUMAR SARPAL SANJEEV KUMAR JHA
V/s THE HIGH COURT OF DELHI

OTHER DETAILS OF ADVOCATES:
K.P. SUNDAR RAO(KPSRASSOCIATES@GMAIL.COM)(9811089906)(PETITIONER)
RANEJA(RANEJA@ANEJAANDANEJA.COM)()(RESPONDENT)

MANOJ KUMAR SINGH ROHIT GOUR
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
VIVEK SHARMA(ADVOCATEVIVEK17@GMAIL.COM)(8920193610)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
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24 |W.P.(C)-15350/2022

25  |\W.P.(C)-468/2023

CM APPL. 1838/2023

26  |W.P.(C)-2037/2023

27 W.P.(C)-6726/2023

28 \W.P.(C)-12283/2023

29  \W.P.(C)-14440/2023
CM APPL. 57240/2023

30 CM APPL. 5172/2025
In W.P.(C)-16128/2023

31  W.P.(C)-16145/2023

32  |W.P.(C)-6457/2024

33 W.P.(C)-8950/2024

34  |\W.P.(C)-14516/2024

35  W.P.(C)-14643/2024

ADVANCE CAUSE LIST

PRAVEEN KUMAR ROMIL PATHAK
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

ROMIL PATHAK AND NEHA
PATHAK(PATHAK.ROMIL@GMAIL.COM)(9999770661)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

CHANDRA PRAKASH TIWARI, EX SGT642859 PALLAVI AWASTHI
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
MS. PALLAVI AWASTHI()(9717359636)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

CONSTABLE DEVENDRA KUMAR RITESH DHAR DUBEY
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
RITESH DHAR DUBEY()(9871769556)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

RAJINDER KUMAR SAAHILA LAMBA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
SAAHILA LAMBA()(9818153010)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

EX L/NK RAMESH CHAND (14434239-Y) AJIT KUMAR KAKKAR
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

AJIT KAKKAR & ASSOCIATES(ADMIN@AJITKAKKAR.COM)(9958006409)(PETITIONER)
WEBMASTER(WEBMASTER.INDIANARMY@NIC.IN, ADAGIF@GMAIL.COM,
TOPCHL@NIC.IN, UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

CHANDRA SEN CHAUDHARY SAAHILA LAMBA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
SAAHILA LAMBA(SAAHILALAMBA@GMAIL.COM)(9818153010)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

SARDAR SURIJEET SINGH ANKUR CHHIBBER, ABHIMANYU
V/s UNION OF INDIA AND ORS JHAMBA

OTHER DETAILS OF ADVOCATES:

ANKUR CHHIBBER(ANKURCHHIBER@GMAIL.COM)(9810082847)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

MANISHA AGARWAL NARAIN(OFFICEOMANISHA@GMAIL.COM)(0)(RESPONDENT)
ABHIMANYU JHAMBA(JHAMBAABHIMANYU@GMAIL.COM)(9218999999)(PETITIONER)

MRS SANGEETA KHOKHAR ANIL KUMAR TRIVEDI
V/s UNION OF INDIA & ORS

OTHER DETAILS OF ADVOCATES:
AK TRIVEDI(ADVOCATEAKTRIVEDI@GMAIL.COM)(9810793387)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

MUKESH KUMAR PANKAJ ABHAY KUMAR BHARGAVA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

MR. ABHAY KUMAR BHARGAVA
(ABHAYBHARGAVA84@GMAIL.COM)(9015543437)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

RAJEEV GOURAVE KUMAR AGARWAL
V/s UNION OF INDIA THROUGH ITS SECRETARY &
ORS.

OTHER DETAILS OF ADVOCATES:

GOURAVE KUMAR AGARWAL(GOUADV@GMAIL.COM)(9968414373)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

SIDDHARTHA SHANKAR(SIDDHARTHASHANKARRAY23@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA & ORS. FARMAN ALI
V/s IC 34187K COL RAINEE KANT VERMA

OTHER DETAILS OF ADVOCATES:
FARMAN ALI(11FARMAN11@GMAIL.COM)(9469448888)(PETITIONER)
SHAKTI JAIDWAL(SHAKTIJAIDWAL@YAHOO.CO.IN)(0)(RESPONDENT)

LT COL BEANT SINGH (RETD) TIRBANI PARSHAD
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
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T PARSAD(TIRBANIPARSHAD@YAHOO.COM)(8004920144)(PETITIONER)
PANKAJ PHOTOSTAT, UNION OF INDIA(PHOTOSTATPANKAJ@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

36 |W.P.(C)-14885/2024 SUMER SINGH MANDEEP BAISALA
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:

MANDEEP BAISALA/ VAIBHAV
PACHAURI(MANDEEPBAISALA@GMAIL.COM)(8800817611)(PETITIONER)
UNION OF INDIA, AD-IDEM SOLICITOR(UOIDHC@GMAIL.COM,
CHAMBERNO.220@GMAIL.COM)(1123384193)(RESPONDENT)

37 CRL.M.A. 38324/2019 VIJAY AGGARWAL SURENDER MIGLANI, KIRTMAN SINGH,
In W.P.(CRL)- V/s STATE & ORS. AMAN VACHHER, KIRTIMAN SINGH, AK
675/2001(Disposed off case) DUTT, MR.DAYAN, KRISHAN,

MR.R.NAYAR, MR.CHETAN SHARMA,
SHIVANSHU BHARDWAJ, MOHAMMAD
SULAMAN KHAN

OTHER DETAILS OF ADVOCATES:

KIRTMAN SINGH()(7042427073)(PETITIONER)

SHIVANSHU
BHARDWAIJ(CONTACT.SHIVANSHUBHARDWAJ@GMAIL.COM)(9958864562)(PETITIONER)
MOHAMMAD SULAMAN KHAN(KHANLAWYER11@GMAIL.COM)(9818416099)(PETITIONER)

FOR FINAL HEARING

38 W.P.(C)-5420/2013 MAIJ (RETD.) AVI CHANDER SUD CO. S R KALKAL, ADITYA SINGH PUAR Listing Remarks:
V/s UNION OF INDIA & ORS. AT 04:00 PM

OTHER DETAILS OF ADVOCATES:
ADITYA SINGH PUAR(ADITYA.PUAR@GMAIL.COM)(9910828675)(PETITIONER)
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11.03.2025 ADVANCE CAUSE LIST

COURT NO. 05
DIVISION BENCH-VI

HON"BLE MR.JUSTICE C.HARI SHANKAR
HON”BLE MR.JUSTICE AJAY DIGPAUL

NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in
advance of the hearing, by way of email to the Court Master [Cmpraveenkumar-dhc@gov- IN] and Court Master
(vikram.224@dhc.nic.in. The compilations should be

indexed (alongwith relevant para numbers of judgments specifically mentioned), bookmarked and OCR compatible. They should not be
marked or highlighted.

Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing.

Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be
granted unless a requested for adjournment is circulated a day in advance to [Cmpraveenkumar-dhc@gov- IN] and Court Master
(vikram.224@dhc.nic.in. or an adjournment slip is filed a day in advance, specifying the ground of adjournment.

NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.

NOTE 5: REGULAR MATTTERS WILL BE TAKEN UP AS SOON AS THE MISCELLANEOUS BOARD IS OVER.

To join hearing please click the link given below:-
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpraveenkumar .dhc@gov. in

vikram.224@dhc.nic.in

:JS';BER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
1 RFA(COMM)-104/2025 DAVINDER ANAND KAPIL KHER
CM APPL. 10352/2025 V/s GAURAV MITTAL & ANR.
CM APPL. 10353/2025
CM APPL. 10354/2025
OTHER DETAILS OF ADVOCATES:
2 RFA(COMM)-133/2025 SMT. RUCHIKA WALIA SAURABH SHOKEEN
CM APPL. 13112/2025 V/s SHRI NITIN GARG
CM APPL. 13113/2025
CM APPL. 13114/2025
CM APPL. 13115/2025
OTHER DETAILS OF ADVOCATES:
SUDEEP SUDAN (ADVSUDEEPSUDAN@GMAIL.COM)(9650932143)(PETITIONER)
R()(9310937484)(RESPONDENT)
3 RFA(COMM)-137/2025 PARUL MUNISH KUMAR VASHISHTH

CM APPL. 13744/2025 V/s M/S. MLJ INDUSTRIES LIMITED
CM APPL. 13745/2025
CM APPL. 13746/2025
CM APPL. 13747/2025

OTHER DETAILS OF ADVOCATES:
ASHOK RAJAGOPALAN(MUNISHVASHISHTH@YAHOO.CO.IN)(9810205583)(PETITIONER)
MUIMPEX(ADMIN@MUIMPEX.COM)(0)(RESPONDENT)

FOR ADMISSION

4 LPA-970/2024 DELHI TRANSPORT CORPORATION MANISHA TYAGI
CM APPL. 57036/2024 V/s SHRI VIR SAIN
CM APPL. 57037/2024
CM APPL. 57038/2024
OTHER DETAILS OF ADVOCATES:
MANISHA TYAGI(MANISHATYAGI_LAW@YAHOO.COM)(9811007270)(PETITIONER)
RAMASHANKAR(RAMASHANKAR15@YAHOO.IN)(0)(RESPONDENT)

5 W.P.(C)-1999/2024 GOVT OF NCT OF DELHI AND ORS AVNISH AHLAWAT, ANAND SINGH
CM APPL. 8305/2024 V/s ASHOK MUDGAL

OTHER DETAILS OF ADVOCATES:
MRS. AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9313964463)(PETITIONER)
ANAND SINGH(ANANDSLHS@GMAIL.COM)(9038149981)(RESPONDENT)

6 W.P.(C)-11467/2024 T P TRIPATHI SIDHARTH JOSHI
CM APPL. 47553/2024 V/s DELHI DEVELOPMENT AUTHORITY & ANR.

OTHER DETAILS OF ADVOCATES:
SIDHARTH JOSHI()(9818509714)(PETITIONER)
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7  \W.P.(C)-15356/2024
CM APPL. 64411/2024
CM APPL. 64412/2024

8 W.P.(C)-15985/2024
CM APPL. 67154/2024
CM APPL. 67155/2024

9  W.P.(C)-17342/2024
CM APPL. 73812/2024
CM APPL. 73813/2024
WITH W.P.(C) 17356/2024
W.P.(C) 17370/2024

10  |W.P.(C)-17356/2024
CM APPL. 73900/2024
CM APPL. 73901/2024
WITH W.P.(C) 17370/2024

11 W.P.(C)-17370/2024
CM APPL. 73965/2024
CM APPL. 73966/2024

AFTER NOTICE MISC. MATTERS

12 LPA-141/2024
CM APPL. 10308/2024

13 LPA-1122/2024
CM APPL. 66828/2024

14 LPA-1124/2024
CM APPL. 67029/2024

15 W.P.(C)-4/2019
CM APPL. 13/2019

ADVANCE CAUSE LIST

DR. RAHUL CHHOKER(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)

DELHI SUBORDINATE SERVICES SELECTION BOARD  YEESHU JAIN
(DSSSB) AND ORS
V/s SAMAY RAWAT

OTHER DETAILS OF ADVOCATES:

YEESHU JAIN(YEESHUJAINASSOCIATES@GMAIL.COM)(9811394417)(PETITIONER)
ANUJ AGGARWAL &
COMPANY(ANUJAGGARWALCOMPANY@GMAIL.COM)(0)(RESPONDENT)

GOVT OF NCT OF DELHI AND ORS AVNISH AHLAWAT
V/s RAM PAL SOLANKI

OTHER DETAILS OF ADVOCATES:
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATIES.IN)(9313964463)(PETITIONER)
GEMINI PRADEEP(GEMINIPARDEEP@YAHOO0.COM)(9560097052)(RESPONDENT)

NATIONAL COUNCIL FOR CEMENT BUILDING KIRAN YADAV, RAHUL RAJ MISHRA
MATERIALS
V/s PARDEEP KUMAR AND ORS

OTHER DETAILS OF ADVOCATES:

SURESH TRIPATHY(SURESHTRIPATHY65@GMAIL.COM)(9810269115)(PETITIONER)
LILYTHOMAS, UNION OF INDIA(OFFICE@LILYTHOMAS.ORG,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

RAHUL RAJ MISHRA(RO1OMISHRA@GMAIL.COM)(9650174045)(RESPONDENT)

NATIONAL COUNCIL FOR CEMENT AND BUILDING  |[KIRAN YADAV, RAHUL RAJ MISHRA
MATERIALS
V/s ANITA CHOPRA AND ORS.

OTHER DETAILS OF ADVOCATES:

SURESH TRIPATHY(SURESHTRIPATHY65@GMAIL.COM)(9810269115)(PETITIONER)
LILYTHOMAS, UNION OF INDIA(OFFICE@LILYTHOMAS.ORG,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

RAHUL RAJ MISHRA(RO1OMISHRA@GMAIL.COM)(9650174045)(RESPONDENT)

NATIONAL COUNCIL FOR CEMENT BUILDING KIRAN YADAV, RAHUL RAJ MISHRA
MATERIALS
V/s SHRI SATISH KUMAR AGARWAL AND ORS

OTHER DETAILS OF ADVOCATES:

SURESH TRIPATHY, KIRAN
YADAV(SURESHTRIPATHY65@GMAIL.COM)(9810269115)(PETITIONER)

UOI AND ORS(UOIDHC@GMAIL.COM, OFFICE@LILYTHOMAS.ORG)(0)(RESPONDENT)
RAHUL RAJ MISHRA(RO1OMISHRA@GMAIL.COM)(9650174045)(RESPONDENT)

STATE BANK OF INDIA AKSHIT KAPUR, PALLAVI AWASTHI,
V/sV .CJAIN NEERAJ JAIN

OTHER DETAILS OF ADVOCATES:

R P KAPUR & CO(RAJIV@RPKAPUR.COM)(9716076533)(PETITIONER)
ANEJA(ADMIN@ANEJAANDANEJA.COM)()(RESPONDENT)

PALLAVI AWASTHI(PALLAVI17AWASTHI@GMAIL.COM)(9717359636)(PETITIONER)
NEERAJ JAIN(NEERAJ_ADV@HOTMAIL.COM)(9810331160)(PETITIONER)

R. K. CHOUDHARY (RAJ KUMAR CHOUDHARY) MAAROOF
V/s THE GOVERNMENT OF NATIONAL CAPITAL
TERRITORY OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

DRAWN AND PRANJAL (CHAMBEROFABHIKCHIMNI@GMAIL.COM)(0)(PETITIONER)
PS POWER(PSPOWER@NIC.IN)(0)(RESPONDENT)
NARENDER(NARENDER.PRABHAKAR@GMAIL.COM)(0)(RESPONDENT)

DELHI TRANSCO(IT.DEPT@DELHITRANSCO.COM)(0)(RESPONDENT)

MMTCLTD. AKHIL SACHAR, ASHA JAIN MADAN
V/s GOVT. OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

AKHIL SACHAR(SACHAR.AKHIL@GMAIL.COM)(9891105069)(PETITIONER)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)

ASHA JAIN MADAN(ASHAJMADAN56@GMAIL.COM)(0)(RESPONDENT)

ASHA JAIN MADAN(ASHAJMADAN56@GMAIL.COM)(9810041102)(RESPONDENT)

UNION OF INDIA & ORS ARUN BHARDWAJ, RAKESH KUMAR
V/s C M CHANDOLIA

OTHER DETAILS OF ADVOCATES:
ARUN BHARDWAJ()(9718098827)(PETITIONER)
RAKESH KUMAR (RAKESHKUGARG@REDIFFMAIL.COM)(9811549455)(PETITIONER)
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16

17

18

19

20

21

22

23

24

25

W.P.(C)-481/2019

W.P.(C)-8134/2019
CM APPL. 70520/2024

W.P.(C)-1638/2020

W.P.(C)-2709/2020
CM APPL. 28985/2024

W.P.(C)-12029/2021
CM APPL. 37396/2021

WITH W.P.(C) 13123/2021

W.P.(C)-13123/2021
CM APPL. 41390/2021

W.P.(C)-14311/2021
CM APPL. 45137/2021

W.P.(C)-2711/2022

W.P.(C)-1074/2023
CM APPL. 4211/2023

W.P.(C)-8055/2023

ADVANCE CAUSE LIST

U. K. SHARMA
V/s UNION OF INDIA AND ORS.

M. K. BHARDWAJ

OTHER DETAILS OF ADVOCATES:
M. K. BHARDWAJ()(9210951550)(PETITIONER)

ASHES KIRAN PRASAD
V/s UNION OF INDIA & ORS.

AYUSHI KIRAN, SAKSHIT
BHARDWAIJ

OTHER DETAILS OF ADVOCATES:

AYUSHI KIRAN()(7838824766)(PETITIONER)

DR. ASHES KIRAN PRASAD(ASHESH_KIRAN@YAHOO.CO.IN)(9711406151)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

DR. AMITESH KHARE AND ORS. KARUNA NUNDY, VIKRAM HEGDE,
V/s UNION OF INDIA AND ORS. RAVINDER AGARWAL

OTHER DETAILS OF ADVOCATES:

KARUNA NUNDY()(7290990233)(PETITIONER)

VIKRAM HEGDE(VIKRAM@VHLAWCHAMBERS.IN)(9599927812)(PETITIONER)
RAVINDER AGARWAL(RAVINDERAGAR@GMAIL.COM)(9810056263)(RESPONDENT)

DR. S.C. LALI SATYA MITRA GARG, APOORV
V/s UNION OF INDIA & ORS KURUP, PADMA KUMAR S

OTHER DETAILS OF ADVOCATES:
SATYA MITRA GARG()(9868028642)(PETITIONER)

APOORV KURUP (OFFICE@AKURUP.COM)()(PETITIONER)

UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT)

PADMA KUMAR S(KUMARSPADMA@GMAIL.COM)(9899968163)(PETITIONER)

SONAMANI KAUTS TALLURI JEHURAM
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

T J RAM(JEHURAM.TALLURI@GMAIL.COM)(9958199822) (PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)
JAGJIT SINGH(JAGJITSINGHADVOCATE@YAHOO.CO.IN,
JAGJITSINGH70@GMAIL.COM)()(RESPONDENT)

JITENDRA SINGH
V/s UNION OF INDIA AND ORS

TALLURI JEHURAM

OTHER DETAILS OF ADVOCATES:

TJRAM AND GAYA
PRASAD(JEHURAM.TALLURI@GMAIL.COM)(9958199822)(PETITIONER)
JAGJIT SINGH(JAGJITSINGHADVOCATE@YAHOO.CO.IN)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

ROJA JOHNY AND OTHERS E J VARGHESE, ATUL KUMAR
V/s ALL INDIA INSTITUTE OF MEDICAL SCIENCES
AND OTHERS

OTHER DETAILS OF ADVOCATES:

E J VARGHESE(EJVARGHESEADV@GMAIL.COM)(9810290709)(PETITIONER)
KAUSHAL GAUTAM(KAUSHALGAUTAM@GMAIL.COM)(9811101934)(RESPONDENT)
ATUL KUMAR(ATUL4IN@YAHOO.COM)(9818385222)(RESPONDENT)

HARNAM SINGH (EX- CMI) BIRDI CHAND NAGAR
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

HARNAM SINGH()(9412840868)(PETITIONER)

B C NAGAR & RUPENDER
SHARMA(BCNAGAR58@GMAIL.COM)(8368228808)(PETITIONER)

DPO , DRM OFFICE(SRDPO@MB.RAILNET.GOV.IN)(9760534600)(RESPONDENT)
JAGJIT SINGH(JAGITSINGHADVOCAT@YAHOO.CO.IN)()(RESPONDENT)
RUPENDER(RUPENDER0001SHARMA@GMAIL.COM)()(RESPONDENT)
NAGAR(NAGARBC58@GMAIL.COM)()(RESPONDENT)
DRM(DRM@MB.RAILNET.GOV.IN)(9760534000)(RESPONDENT)
CPO(CPO@NR.RAILNET.GOV.IN)(9717630600)(RESPONDENT)

UNION OF INDIA(GM@NR.RAILNET.GOV.IN)(23387227)(RESPONDENT)

GOVT OF NCT DELHI & ORS. AVNISH AHLAWAT
V/s DAYA SHANKER

OTHER DETAILS OF ADVOCATES:
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9313964463)(PETITIONER)
AJESH (AJESHLUTHRA@REDIFFMAIL.COM)()(RESPONDENT)

YADAV VIVEK KUMAR PARASNATH VIBHAV MISHRA
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:

VIBHAV MISHRA(VIBHAVMISHRA@OUTLOOK.IN)(9473565666)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM,
SUJAL9999@GMAIL.COM)(1123384193)(RESPONDENT)
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26 W.P.(C)-15117/2023 RAMESHWER DASS & ANR. PRAMOD KUMAR SHARMA
V/s UNION OF INDIA SECRETARY & ORS.

OTHER DETAILS OF ADVOCATES:
PRAMOD KE. SHARMA(PKSLEGAL@YAHOO.CO.IN)(9811283658)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

27 W.P.(C)-15158/2023 MAHANAGAR TELEPHONE NIGAM LTD. & ORS. CHANDAN KUMAR, PIYUSH
CM APPL. 60619/2023 V/s SAROJINI BALAKRISHNAN & ANR. BERIWAL, ASHOK KUMAR KAUSIK

OTHER DETAILS OF ADVOCATES:

CHANDAN KUMAR(CKUMAR7691@GMAIL.COM)(9810312011)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

PIYUSH BERIWAL(BERIWAL.LAWYER@GMAIL.COM)(9910396352)(RESPONDENT)
ASHOK KUMAR KAUSIK(ASHOKKAUSHIK53@GMAIL.COM)(9868136363)(RESPONDENT)

28 W.P.(C)-15761/2023 EMPLOYEES STATE INSURANCE CORPORATION AND SATYA PRAKASH SHARAN
CM APPL. 63320/2023 ORS
WITH W.P.(C) 16707/2023 V/s ANUJ KUMAR & ORS

OTHER DETAILS OF ADVOCATES:

MANISH KUUMAR
SARAN(SATYAPRAKASHSHARAN@GMAIL.COM)(7763088371)(PETITIONER)
MANISH KUUMAR

SARAN(SATYAPRAKASHSHARAN @GMAIL.COM)(7763088371)(PETITIONER)
ANUJ YADAV(ANUJIT.YADAV@GMAIL.COM)()(RESPONDENT)
ASHONEHRA(ASHONEHRAO05@GMAIL.COM)()(RESPONDENT)

ANUJ YADAV(ANUJIT.YADAV@GMAIL.COM,
SANDEEPJANAGAL190@GMAIL.COM)()(RESPONDENT)

SANDEEP (SANDEEPJANAGAL190@GMAIL.COM)()(RESPONDENT)

29 W.P.(C)-16707/2023 EMPLOYEES STATE INSURANCE CORPORATION AND SATYA PRAKASH SHARAN
CM APPL. 67337/2023 ORS.
V/s VIJAY AND ORS.

OTHER DETAILS OF ADVOCATES:

MANISH KUMAR
SARAN(SATYAPRAKASHSHARAN@GMAIL.COM)(9891643652)(PETITIONER)

MANISH KUMAR
SARAN(SATYAPRAKASHSHARAN@GMAIL.COM)(9891643652)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)
VIJAY(VIJAYCHWL@YAHOO.COM, MEHTADEEPAK60@YAHOO.COM)()(RESPONDENT)
VIJAY KUMAR(VIJAY.KUMAR18@ESIC.NIC.IN,
MEHTADEEPAK60@YAHOO.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

SATYA PRAKASH
SHARAN(SATYAPRAKASHSHARAN@GMAIL.COM)(7763088371)(PETITIONER)
30 W.P.(C)-2731/2024 RUCHI SATYARTHI MUMTAZ AHMAD

V/s DIRECTORATE OF EDUCATION & ORS.

OTHER DETAILS OF ADVOCATES:

MUMTAZ AHMAD AND RAM
NIWAS(MUMTAZASSOCIATES610@GMAIL.COM)()(PETITIONER)

AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.COM)()(RESPONDENT)

31 W.P.(C)-5400/2024 EMPLOYEES STATE INSURANCE CORPORATION &  TAMIM QADRI, HIMANSHU
CM APPL. 22309/2024 ANR. PATHAK, AKSHAY SINGH
CM APPL. 66511/2024 V/s G P CAPT. JAGADISH CHANDRA SHARMA
(RETD.) & ORS.

OTHER DETAILS OF ADVOCATES:

TAMIM QADRI(TAMIMQ-3@YAHOO.CO.IN)(9899959499)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)
TAMIMQ(TAMIMQ_3@YAHOO.CO.IN)(0)(PETITIONER)

AKSHAY SINGH(SINGH.AKSHAY0809@GMAIL.COM)(9818933150)(RESPONDENT)

32 |W.P.(C)-17330/2024 DR. RAVINDER KUMAR MEHRA ANKIT BHADORIA
CM APPL. 73780/2024 V/s MUNICIPAL CORPORATION OF DELHI
CM APPL. 73781/2024
CM APPL. 73782/2024
WITH W.P.(C) 17340/2024
W.P.(C) 17350/2024
W.P.(C) 17355/2024
W.P.(C) 17358/2024

OTHER DETAILS OF ADVOCATES:

KARISHMA & ANKIT BHADORIA(USBHADORIA@GMAIL.COM)(9871329898)(PETITIONER)
AVNISH AHLAWAT, MCD(AVNISHAHLAWAT@YAHOO.COM,
CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

33 W.P.(C)-17340/2024 DR. GYANENDRA KUMAR CHAUDHARY ANKIT BHADORIA
CM APPL. 73803/2024 V/s MUNICIPAL CORPORATION OF DELHI
CM APPL. 73804/2024
CM APPL. 73805/2024

OTHER DETAILS OF ADVOCATES:

KARISHMA & ANKIT BHADORIA(USBHADORIA@GMAIL.COM)(9871329898)(PETITIONER)
AVNISH AHLAWAT, MCD(AVNISHAHLAWAT@YAHOO.COM,
CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)
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34

35

36

37

38

39

W.P.(C)-17350/2024
CM APPL. 73886/2024

W.P.(C)-17355/2024

CM APPL. 73897/2024
CM APPL. 73898/2024
CM APPL. 73899/2024

W.P.(C)-17358/2024

CM APPL. 73904/2024
CM APPL. 73905/2024
CM APPL. 73906/2024

W.P.(C)-17591/2024
CM APPL. 74848/2024
WITH W.P.(C) 17592/2024

W.P.(C)-17592/2024
CM APPL. 74851/2024

W.P.(C)-1425/2025
CM APPL. 6940/2025

FOR DIRECTION ON OFFICE NOTE

40

41

42

W.P.(C)-1403/2023

CM APPL. 5240/2023
WITH W.P.(C) 9145/2023
W.P.(C) 4360/2023

W.P.(C)-4360/2023
CM APPL. 16818/2023

W.P.(C)-9145/2023
WITH W.P.(C) 17515/2023

FOR FINAL HEARING

43

LPA-706/2019
CM APPL. 48416/2019

ADVANCE CAUSE LIST

DR. SURENDRA KUMAR GUPTA
V/s MUNICIPAL CORPORATION OF DELHI

ANKIT BHADORIA

OTHER DETAILS OF ADVOCATES:

UMESH SINGH(USBHADORIA@GMAIL.COM)(9871329898)(PETITIONER)

UMESH SINGH AND KARISHMA AND ANKIT
BHADORIA(USBHADORIA@GMAIL.COM)(9871329898)(PETITIONER)

MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)
AVNISH AHLAWAT, MCD(AVNISHAHLAWAT@YAHOO.COM,
CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

DR. VINOD GUPTA
V/s MUNICIPAL CORPORATION OF DELHI

ANKIT BHADORIA

OTHER DETAILS OF ADVOCATES:
KARISHMA & ANKIT BHADORIA(USBHADORIA@GMAIL.COM)(9871329898)(PETITIONER)
AVNISH AHLAWAT, MCD(AVNISHAHLAWAT@YAHOO.COM,
CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

DR. DINESH KUMAR GARG
V/s MUNICIPAL CORPORATION OF DELHI

ANKIT BHADORIA

OTHER DETAILS OF ADVOCATES:
KARISHMA & ANKIT BHADORIA(USBHADORIA@GMAIL.COM)(9871329898)(PETITIONER)
AVNISH AHLAWAT, MCD(AVNISHAHLAWAT@YAHOO.COM,
CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

DR. SUSHIL KUMAR GUPTA
V/s MUNICIPAL CORPORATION OF DELHI

ANKIT BHADORIA

OTHER DETAILS OF ADVOCATES:

UMESH SINGH(USBHADORIA@GMAIL.COM)(9871329898)(PETITIONER)
AVNISH AHLAWAT, MCD(AVNISHAHLAWAT@YAHOO.COM,
CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

DR. RASHMI S. CHANDER
V/s MUNICIPAL CORPORATION OF DELHI

ANKIT BHADORIA

OTHER DETAILS OF ADVOCATES:
UMESH SINGH(USBHADORIA@GMAIL.COM)(9871329898)(PETITIONER)
MCD, AVNISH AHLAWAT(CLOMCDHQ@GMAIL.COM,
AVNISHAHLAWAT@YAHOO.IN)(0)(RESPONDENT)

PUSHPA SAINI & ORS.
V/s COUNCIL OF SCIENTIFIC AND INDUSTRIAL
RESEARCH (CSIR)

UJJWAL BHARDWAJ, JASBIR
BIDHURI

OTHER DETAILS OF ADVOCATES:
UJJWAL BHARDWAJ & MAYANK
SAINI(ADVOCATEMAYANKSAINI@GMAIL.COM)(8010699329)(PETITIONER)
JAYESH KU(JAYESH.KU@GMAIL.COM)(0)(RESPONDENT)

JASBIR BIDHURI(SANJEEVKU2007 @GMAIL.COM)(9871773187)(RESPONDENT)

NATIONAL HIGHWAYS AUTHORITY OF INDIA AND |MANOJ RANJAN SINHA
ANR.
V/s SHYAM SUNDER KUMAR

OTHER DETAILS OF ADVOCATES:
MANOJ RANJAN SINHA(MANOJSINHA@GMAIL.COM)(9811067271)(PETITIONER)

NATIONAL HIGHWAYS AUTHORITY OF INDIA MANOJ RANJAN SINHA
V/s MS. NANDA YADWAD

OTHER DETAILS OF ADVOCATES:
MANOJRANJAN(MANOJRSINHA@GMAIL.COM)(9811067271)(PETITIONER)
SK GUPTA (ADVOCATESKGUPTAOFFICE@GMAIL.COM)()(RESPONDENT)

SHYAM SUNDAR KUMAR SURINDER KUMAR GUPTA
V/s NATIONAL HIGHWAYS AUTHORITY OF INDIA
AND ANOTHER

OTHER DETAILS OF ADVOCATES:

S K GUPTA(ADVOCATESKGUPTAOFFICE@GMAIL.COM)(9811211218)(PETITIONER)
NATIONAL HIGHWAYS AUTHORITY OF
INDIA(ADVSKOFFICE@GMAIL.COM)(8527585997)(RESPONDENT)

SARITA TIWARI
V/s M/S DECCAN CHARTERS PVT LTD

RISHI JAIN, RITESH KEWALDAS
PATIL, PRAVEEN KUMAR

OTHER DETAILS OF ADVOCATES:
RISHI JAIN()(9811848738)(PETITIONER)

RITESH KEWALDAS PATIL(ADVRITESHPATIL@YAHOO.COM)(7387470578)(PETITIONER)
PRAVEEN KUMAR(LAW_SHARMA®YAHOO.COM)(9999099325)(PETITIONER)
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45

46

47

48

49

50

51
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LPA-296/2022

CM APPL. 21441/2022
CM APPL. 21443/2022
CM APPL. 31906/2022
WITH LPA 547/2022
LPA 352/2022

LPA-352/2022
CM APPL. 24805/2022

LPA-547/2022
CM APPL. 42028/2022

LPA-74/2024

W.P.(C)-522/2012
CM APPL. 1096/2012

W.P.(C)-9833/2015
WITH W.P.(C) 1062/2023

W.P.(C)-1062/2023
WITH W.P.(C) 9833/2015

W.P.(C)-10310/2019

CM APPL. 42518/2019
CM APPL. 36450/2022
CM APPL. 63752/2024

W.P.(C)-11994/2019

CM APPL. 49092/2019
WITH W.P.(C) 12002/2019
W.P.(C) 12031/2019
W.P.(C) 419/2020

W.P.(C)-12002/2019
CM APPL. 49108/2019

W.P.(C)-12031/2019
CM APPL. 49233/2019

ADVANCE CAUSE LIST

DELHI TRANSPORT CORPORATION
V/s SH RAJ KUMAR GUPTA

AVNISH AHLAWAT

OTHER DETAILS OF ADVOCATES:
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN9810134741)()(PETITIONER)
GURBIR CHARYA(GURBIRCHARYA@GMAIL.COM)()(RESPONDENT)

MRS. AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(PETITIONER)
GUR(GURBIRCHARYA@GMAIL.COM)()(RESPONDENT)

DELHI TRANSPORT CORPORATION AVNISH AHLAWAT
V/s SH RAJ KUMAR GUPTA

OTHER DETAILS OF ADVOCATES:
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9810134741)(PETITIONER)
GURBIR CHARYA(GURBIRCHARYA@GMAIL.COM)(9810083261)(RESPONDENT)

RAJ KUMAR GUPTA GURBIR SINGH CHARYA
V/s DELHI TRANSPORT CORPORATION

OTHER DETAILS OF ADVOCATES:

G S CHARYA(GURBIRCHARYA@GMAIL.COM)(9810083261)(PETITIONER)

NISHA MANDAL(NISHAMANDAL276@GMAIL.COM)()(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)

GEE VEE CONSTRUCTION LTD THROUGH ITS ADITYA VIKRAMSINGH CHAUHAN,
AUTHORIZED REPRESENTATIVE ASHA JAIN MADAN
V/s TRILOK SINGH & ORS.

OTHER DETAILS OF ADVOCATES:

NEHA JAIN & ADITYA
(JAINANDASSOCIATES390@GMAIL.COM)(7838003807)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
RAM BIR(ASHAJMDAN56@GMAIL.COM)()(RESPONDENT)

ASHA JAIN MADAN(ASHAJIMADAN56@GMAIL.COM)(9810041102)(PETITIONER)

DELHI JAL BOARD KARUNESH TANDON, ANURAG
V/s MAHINDER SINGH DAYAL MATHUR, SANGEETA
BHARTI

OTHER DETAILS OF ADVOCATES:

S.K. JAIN
V/s KENDRIYA VIDYALAYA SANGATHAN & ANR.

A K TRIVEDI, R. K. SAINI

OTHER DETAILS OF ADVOCATES:
R. K. SAINI(RKSAINI6458@GMAIL.COM)(9310255162)(PETITIONER)

S. K. JAIN R. K. SAINI
V/s KENDRIYA VIDYALAYA SANGATHAN & ORS.

OTHER DETAILS OF ADVOCATES:
R.K. SAINI(RKSAINI6458 @GMAIL.COM)(9310255162)(PETITIONER)
RAJAPPA(ADVOCATERAJAPPA@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA AND ANR. SONALI MALHOTRA, MAHESH
V/s SMT. HEMLATA AND ANR. KUMAR BHARDWAJ, M K BHDWA)

OTHER DETAILS OF ADVOCATES:
SONALI MALHOTRA()(9818024129)(PETITIONER)

M K BHARDWAJ(MAHESHKB75@GMAIL.COM)(9213781975)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

M K BHARDWAJ(MAHESHKB75@GMAIL.COM)(9210951550)(PETITIONER)
SONALI MALHOTRA(SONALIMALHOTRA2007 @GMAIL.COM)()(RESPONDENT)

GOVT. OF NCT OF DELHI THROUGH ITS CHIEF AVNISH AHLAWAT, SOURABH
SECRETARY & ANR AHUJA
V/s DR. AMITA DEV & ANR

OTHER DETAILS OF ADVOCATES:
AVNISH AHLAWAT()(9313964463)(PETITIONER)

GOVT. OF NCT OF DELHI THROUGH ITS CHIEF AVNISH AHLAWAT, SOURABH
SECRETARY & ANR AHUJA
V/s A.K. CHOUDHARY & ANR

OTHER DETAILS OF ADVOCATES:
AVNISH AHLAWAT()(9313964463)(PETITIONER)

GOVT. OF NCT OF DELHI THROUGH ITS CHIEF AVNISH AHLAWAT, SOURABH
SECRETARY & ANR AHUJA
V/s DR. DONY TOULTE & ORS

OTHER DETAILS OF ADVOCATES:
AVNISH AHLAWAT()(9313964463)(PETITIONER)
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55  W.P.(C)-419/2020

56  W.P.(C)-229/2024
WITH W.P.(C) 14895/2024

57 W.P.(C)-14895/2024

FOR DISPOSAL

58 LPA-1049/2024
CM APPL. 61560/2024
CM APPL. 61561/2024

59 W.P.(C)-1852/2020

60 W.P.(C)-14793/2023
WITH W.P.(C) 16395/2023

61 W.P.(C)-16395/2023
CM APPL. 66004/2023

62 W.P.(C)-2301/2024
CM APPL. 9541/2024

63 W.P.(C)-2060/2025

FOR FINAL DISPOSAL

64  W.P.(C)-13936/2024
CM APPL. 58534/2024
CM APPL. 60886/2024

ADVANCE CAUSE LIST

GOVT. OF NCT OF DELHI AND ANR. MRS. AVNISH AHLAWAT
V/s UDITA MALVIYA AND ORS.

OTHER DETAILS OF ADVOCATES:
MRS. AVNISH AHLAWAT()(9313964463)(PETITIONER)

MRS. VIBHUTI JAUHARI SUMIT KUMAR
V/s DELHI DEVELOPMENT AUTHORITY & ANR.

OTHER DETAILS OF ADVOCATES:
RAJIV KAPOOR(RK@TRANSJURIS.ORG)(9810210842)(PETITIONER)
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)

DELHI DEVELOPMENT AUTHORITY & ANR. CHAND CHOPRA, SUMIT KUMAR
V/s VIBHUTI JAUHARI

OTHER DETAILS OF ADVOCATES:

SANJAY KATYAL(CHAND@CHANDCHOPRA.COM)(9915907494)(PETITIONER)
TRANS JURIS(RK@TRANSJURIS.ORG)(9810210842)(RESPONDENT)

SUMIT KUMAR(SUMITKUMARLAWYER@GMAIL.COM)(9312249796)(PETITIONER)

INDIA TOURISM DEVELOPMENT CORPORATION SUMITRA KUMARI CHOUDHARY
LTD
V/s ASHOK KUMAR

OTHER DETAILS OF ADVOCATES:
SUMITRA CHOUDHARY(LAWYERSSKC@GMAIL.COM)(8800556098)(PETITIONER)
S SUPADHYAY(SSUPADHYAYA101@GMAIL.COM)(0)(RESPONDENT)

VINOD KUMAR G D CHAWALA, GARIMA SACHDEVA
V/s GOVT. OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:
G D CHAWALA()(9354372772)(PETITIONER)
GARIMA SACHDEVA(GARIMA2607@GMAIL.COM)(9910540343)(PETITIONER)

MURARI LAL MEENA AND ORS. TRILOKI NATH TRIPATHI
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

V.S.R. KRISHNA(TNTRIPATHI1965@GMAIL.COM)(9810764890)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, CE-WTLQA-
CHD@CPWD.GOV.IN)(1123384193)(RESPONDENT)

RAMBABU MEENA AND ORS. SHIVENDRA SINGH
V/s THE EXECUTIVE ENGINEER PWD AND ORS.

OTHER DETAILS OF ADVOCATES:

SHIVENDRA SINGH(SHIVENDRASINGH86@LIVE.COM)(9582194010)(PETITIONER)
VIJENDRA, SACHIN(ADVOCATE.VIJENDRA@GMAIL.COM,
SACHIN.CHAUHAN30@GMAIL.COM)()(RESPONDENT)

RAVINDERA KUMAR & ANR. RAJEEV SHARMA
V/s MUNICIPAL CORPORATION OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

RAJEEV SHARMA(ADVRAJEEVSHARMA@GMAIL.COM)(9810053339)(PETITIONER)
NARESH KAUSHIK(NARESHKAUSHIK9@GMAIL.COM)()(RESPONDENT)

SHRI SATENDER KUMAR(DEVKANDPAL093@GMAIL.COM)()(RESPONDENT)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

MANISH YADAV KRISHNA KUMAR YADAV
V/s RAILWAY RECRUITMENT CONTROL BOARD
(RRCB) & ANR.

OTHER DETAILS OF ADVOCATES:

KRISHNA KUMAR
YADAV(ADV.KRISHNAYADAV91@GMAIL.COM)(9415106950)(PETITIONER)
KRISHNA KUMAR
YADAV(ADV.KRISHNAYADAV91@GMAIL.COM)(9415106950)(PETITIONER)
UNION OF INDIA, AVNISH SINGH(UOIDHC@GMAIL.COM,
AVNISHSO5@GMAIL.COM)(1123384193)(RESPONDENT)

AVNISH, UNION OF INDIA(AVNISHS05@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

STATE OF MADHYA PRADESH SARAD KUMAR SINGHANIA
V/s K.M. SHUKLA & ANR.

OTHER DETAILS OF ADVOCATES:

SARAD SINGHANIA(ADVOCATESARAD@GMAIL.COM)(9818109611)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SARAD SINGHANIA(ADVOCATESARAD@GMAIL.COM)(9818109611)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

55


mailto:UOIDHC@GMAIL.COM)(0)(RESPONDENT)�

11.03.2025 ADVANCE CAUSE LIST

END OF THE BOARD/FOR DISPOSAL MATTERS

65 W.P.(C)-12231/2019 ALL INDIA BHARAT SANCHAR NIGAM LIMITED C K SUCHARITA
WITH W.P.(C) 13202/2019 RETIRED EXECUTIVES ASSOCIATION AND ORS.
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
C K SUCHARITA()(9810469738)(PETITIONER)

66 W.P.(C)-13202/2019 ALL INDIA RETIRED BHARAT SANCHAR NIGAM GAURI PURI, JITESH VIKRAM
CM APPL. 44458/2021 LIMITED EXECUTIVES' WELFARE ASSOCIATION SRIVASTAVA
THROUGH ITS GENERAL SECRETARY & ORS
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

GAURI PURI()(9899339554)(PETITIONER)

JITESH VIKRAM SRIVASTAVA(JITESHLAWYER@GMAIL.COM)(9868241083)(PETITIONER)
GAURI PURI(GAURI@GPURI.IN)(9899339554)(PETITIONER)

JITESH VIKRAM SRIVASTAVA(JITESHLAWYER@GMAIL.COM)(9868241083)(RESPONDENT)

67 W.P.(C)-5556/2023 UNION OF INDIA & ORS. ARNAV KUMAR
CM APPL. 21836/2023 V/s ALL INDIA MES BARRACK AND STORE CADRE
CM APPL. 1937/2025 ASSOCIATION AND ORS

OTHER DETAILS OF ADVOCATES:
ARNAV(ARJUNKUMARDU15@GMAIL.COM)(9873657406)(PETITIONER)
ARNAV KUMAR()(9873657406)(PETITIONER)

ARNAV KUMAR()(9873657406)(PETITIONER)

ALL INDIA MES BARRACK AND STORE CADRE
ASSOCIATION(BSOREVENUE.INCHARGE@GMAIL.COM,
RAJKUMAR462578@GMAIL.COM)(9419214869)(RESPONDENT)

RAJ KUMAR(RAJKUMAR462578@GMAIL.COM, VIKRANTMES@GMAIL.COM,
DHIRENDRAS187-CGO@GOV.IN)(9855962555)(RESPONDENT)
VIKRANT(VIKRANTMES@GMAIL.COM, DHIRENDRASS187-
CGO@GOV.IN)()(RESPONDENT)

DHIRENDRA SINGH(DHIRENDRAS187-CGO@GOV.IN ,
VIKRANTMES@GMAIL.COM)(9758011291)(RESPONDENT)

ALL INDIA MES BARRACK AND STORE CADRE
ASSOCIATION(BSOREVENUE.INCHARGE@GMAIL.COM,
RAJKUMAR462578@GMAIL.COM)(8295601981)(RESPONDENT)
BSOREVENUE(BSOREVENUE.INCHARGE@GMAIL.COM,
CHIBSURINDERMES@GMAIL.COM)()(RESPONDENT)

ARNAV KUMAR(ARNAV@DGLAW.CO.IN)(9873657406)(PETITIONER)
AMAREMDRA PRATAP
SINGH(AMARENDRAPRATAPSINGH17@REDIFFMAIL)(0)(RESPONDENT)
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COURT NO.

42

DIVISION BENCH-VII

HON"BLE MR.JUSTICE CHANDRA DHARI
HON”BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI

ADVANCE CAUSE LIST

SINGH

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtvc?

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sumanchawala575@agmail.com

cmvijaypal.dhc@gov.in

ITEM
NUMBER CASE NUMBER

FOR ADMISSION

1 CONT.APP.(C)-4/2025
CM APPL. 4831/2025

AFTER NOTICE MISC. MATTERS

2 LPA-137/2016
CM APPL. 7671/2016

3 REVIEW PET. 506/2017
In LPA-64/2017
(Disposed off case)

4 LPA-393/2019

5 LPA-404/2019

6  |W.P.(C)-2694/2017
WITH W.P.(C) 2715/2017
W.P.(C) 2721/2017
W.P.(C) 2722/2017

7 W.P.(C)-2715/2017
WITH W.P.(C) 2715/2017
W.P.(C) 2721/2017
W.P.(C) 2722/2017

8  |W.P.(C)-2721/2017

9  |W.P.(C)-2722/2017

PARTY NAME

STATE OF NCT OF DELHI

V/s M/S KAMDHENU ENTERPRISES

OTHER DETAILS OF ADVOCATES:

ADVOCATE NAME

SANJAY KUMAR PATHAK

SANJAY KUMAR PATHAK(GNCTD.SCLA.SKP@GMAIL.COM, )(9910770311)(PETITIONER)

NM LEGAL(OFFICE@NMLEGAL.IN)(0)(RESPONDENT)

DELHI TRANSPORT CORPORATION

V/s ASHOK KUMAR

OTHER DETAILS OF ADVOCATES:

JAI PAL SINGH DECEASED THROUGH HIS LEGAL HEIRS
V/s LAND & BUILDING DEPARTMENT

OTHER DETAILS OF ADVOCATES:

AVNISH AHLAWAT, ANIL MITTAL

IS DAHIYA & SUNIL DAHIYA,
SIDDHARTH PANDA

SIDDHARTH PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT)

CENTRAL BANK OF INDIA

V/s NEW DELHI MUNICIPAL COUNCIL (SOUTH) & ORS

OTHER DETAILS OF ADVOCATES:
JASWINDER SINGH()(9811232066)(PETITIONER)

SUMAN JAIN

V/s CHELMSFORD CLUB LTD & ORS

OTHER DETAILS OF ADVOCATES:
SD SINGH , PUNNEET KR JAIN()(9910930505)(PETITIONER)

JASWINDER SINGH, ANIL GROVER,
S.K.TRIPATHI, TUSHAR SANNU

SD SINGH, PUNNEET KR JAIN,
KISHAN RAWAT, N.PRABHAKAUR,
ARUN BHARDWAJ, JAWAHAR RAJA,
YEESHU JAIN, RAJIV BAKSHI

RAJIV BAKSHI(RAJIVEBAKSHI@GMAIL.COM)(9891695725)(PETITIONER)

PUNJAB NATIONAL BANK

V/s WISE INFRASTRUCTURE LTD. & ORS

OTHER DETAILS OF ADVOCATES:

S.K. GARG, ZEESHAN HASHMI,
RUCHIRA GUPTA

ZEESHAN HASHMI(ZEESHANHASHMI.ADV@GMAIL.COM)(9999312535)(RESPONDENT)
RUCHIRA GUPTA(RUCHIRAGUPTA2010@GMAIL.COM)(9810350333)(RESPONDENT)

ORIENTAL BANK OF COMERCE

V/s WISE INDUSTRIAL PARKS LTD. & ORS

OTHER DETAILS OF ADVOCATES:

S.K. GARG, ZEESHAN HASHMI,
RUCHIRA GUPTA

ZEESHAN HASHMI(ZEESHANHASHMI.ADV@GMAIL.COM)(9999312535)(PETITIONER)
RUCHIRA GUPTA(RUCHIRAGUPTA2010@GMAIL.COM)(9810350333)(PETITIONER)

KJS CONCRETE PVT LTD.

V/s ORIENTAL BANK OF COMMERCE & ORS.

OTHER DETAILS OF ADVOCATES:

SAMEER CHAUDHARY & HARSHIT
AGARWAL, ZEESHAN HASHMI,
RUCHIRA GUPTA

ZEESHAN HASHMI(ZEESHANHASHMI.ADV@GMAIL.COM)(9999312535)(PETITIONER)
RUCHIRA GUPTA(RUCHIRAGUPTA2010@GMAIL.COM)(9810350333)(RESPONDENT)

KJS CONCRETE PVT LTD.

V/s ORIENTAL BANK OF COMMERCE & ORS.

OTHER DETAILS OF ADVOCATES:

SAMEER CHAUDHARY & HARSHIT
AGARWAL, ZEESHAN HASHMI,
RUCHIRA GUPTA

ZEESHAN HASHMI(ZEESHANHASHMI.ADV@GMAIL.COM)(9999312535)(PETITIONER)
RUCHIRA GUPTA(RUCHIRAGUPTA2010@GMAIL.COM)(9810350333)(RESPONDENT)
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10

11

12

13

14

15

16

17

W.P.(C)-9836/2020
CM APPL. 31329/2020

W.P.(C)-14090/2021

W.P.(C)-12466/2022
CM APPL. 37497/2022
CM APPL. 45733/2023

W.P.(C)-2804/2023
CM APPL. 40458/2024

W.P.(C)-3503/2023
CM APPL. 13561/2023

W.P.(C)-10682/2024

W.P.(C)-425/2025

W.P.(C)-1674/2025
CM APPL. 8197/2025

FOR FINAL HEARING

18

W.P.(C)-10158/2019
CM APPL. 21217/2024

WITH W.P.(C) 6253/2022

W.P.(C) 14475/2024

ADVANCE CAUSE LIST

SMT SHASHI & ANR.
V/s REGISTRAR, COOPERATIVE SOCIETIES, DELHI & ORS.

SHAASHWAT JINDAL, RUPENDRA
PRATAP SINGH

OTHER DETAILS OF ADVOCATES:
SHAASHWATJINDAL(SHAASHWAT.JINDAL@GMAIL.COM)(8826908171)(PETITIONER)
SHAASHWAT JINDAL(SHAASHWAT.JINDAL@GMAIL.COM)(8826908171)(PETITIONER)

THE REGISTRAR COOPERATIVE SOCIETIES DELHI GOVT OF NCT OF DELHI(EMAIL COOP@NIC
IN)()(PETITIONER)

DILIP KUMAR(KDILIP598@GMAIL.COM)()(RESPONDENT)

BHAWANA KATARIA(STANDINGCOUNSELGNCTD@GMAIL.COM)(8588089272)(RESPONDENT)
RUPENDRA PRATAP SINGH(ADVOCATERPSINGH1@GMAIL.COM)(9818928506)(PETITIONER)

KRISHAN KUMAR MITTAL SANDEEP KUMAR
V/s REGISTRAR OF COOPERATIVE SOCIETIES & ORS.

OTHER DETAILS OF ADVOCATES:
SANDEEP KUMAR(SANDEEPSINGH561@GMAIL.COM)(9810122554)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
R C S DELHI(RCSDELHI30@GMAIL.COM)()(RESPONDENT)

SADHNA SINGH
V/s THE GOVT. OF NCT OF DELHI AND ORS.

ABHINAV ANAND, MAHENDRA
SINGH, PRAKASH GAUTAM

OTHER DETAILS OF ADVOCATES:

ANUBHAV ANAND ARORA(ABHINAV.LEGAL@GMAIL.COM)(9811764256)(PETITIONER)
RPSENT(RPSENT@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
ANUBHAV ANAND ARON(ABHINAV.LEGAL@GMAIL.COM)(9811764256)(PETITIONER)
HELP DESK(HELPDESKANKUR@GMAIL.COM)()(RESPONDENT)

MAHENDER SINGH(MSINGHADVOCATE@YAHOO.CO.IN)()(RESPONDENT)

NIRVER SODHI(NIRVERSODHI6@GMAIL.COM)()(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

MAHENDRA SINGH(MSINGHADVOCATE@YAHOO.CO.IN)(9810740437)(PETITIONER)
PRAKASH GAUTAM(ASHU22GAUTAM@GMAIL.COM)(8802749712)(PETITIONER)

GHALIB MEMORIAL CGHS LTD. RAJIV VIG, HARISH KUMAR MEHRA
V/s REGISTRAR COOPERATIVE SOCIETIES DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

RAJIV VIG(RAJIVVIGADVOCATE@GMAIL.COM)(9811231233)(PETITIONER)
ANJNI(ANJNIGUPTA1475@GMAIL.COM)()(RESPONDENT)

RAMESH SINGH(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
HARISH KUMAR MEHRA(MEHRAHARISH10@GMAIL.COM)(9810354910)(PETITIONER)

MD. HASHIM ANSARI (DECEASED) THROUGH HIS LRS RAHUL MAURYA
V/s MUNICIPAL CORPORATION OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

RAHUL MAURYA(ADVMKRAHUL@GMAIL.COM)(9971607485)(PETITIONER)

MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ®@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

SMT NIRMALA MADAN MOHAN KASHYAP
V/s MUNICIPAL CORPORATION OF DELHI

OTHER DETAILS OF ADVOCATES:
M M KSAHYAP(MMKASHYAPAORSC@GMAIL.COM)(9818361347)(PETITIONER)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

ASHOK KUMAR YADAV RAVIN RAO
V/s MUNICIPAL CORPORATION OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:
RAVIN RAO & ASSOCIATES(OFFICE@RRPARTNERS.CO.IN)(9871644446)(PETITIONER)

SANTOSH KUMAR TRIPATHI, MCD, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
CLOMCDHQ@GMAIL.COM, UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

MRITYUNJAY KUMAR SHREY KUMAR
V/s SAIL EMPLOYEES COOPERATIVE CREDIT SOCIETY LIMITED &
ORS.

OTHER DETAILS OF ADVOCATES:

SHREY KUMAR(KUMARSHREY12@GMAIL.COM)(9818493330)(PETITIONER)
SAIL, RCOOP, OMBUDSMAN(SECY.SAIL@SAIL.IN, RCOOP@NIC.IN, MSCS-
OMBUDSMAN@GOV.IN)(0)(RESPONDENT)

SHRI PIYUSH NALIWAL
V/s REGISTRAR OF COOPERATIVE SOCIETIES AND ORS.

R KGUPTA, AKSHAY BHARDWAJ, J N
GUPTA, SAMEER VASHISHT

OTHER DETAILS OF ADVOCATES:
R K GUPTA()(9810541778)(PETITIONER)

BHARDWAJ LAW FIRM(BHARDWAJLAWFIRMS@GMAIL.COM)(9810056596)(PETITIONER)
SANTOSH KUMAR TRIPATHI, RKG, RCOOP(STANDINGCOUNSELGNCTD@GMAIL.COM,
LAWYER.RKG@GMAIL.COM, RCOOP@NIC.IN)()(RESPONDENT)

SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)
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19 W.P.(C)-6253/2022 ASHOKA ENCLAVE COOP. G/H SOCIETY LTD. (THROUGH ITS ECCHA SHUKLA, NAVEEN CHANDRA
CM APPL. 18781/2022 PRESEDENT SECRETARY)
CM APPL. 47751/2024 V/s REGISTRAR COOPERATIVE SOCIETIES DELHI & ORS.

WITH W.P.(C) 10158/2019

OTHER DETAILS OF ADVOCATES:
MARREESH PRAVIR SAHAY(OFFICE@ MPSAHAYADVOCATE.COM,
OFFICE@MPSANDCOMPANY.COM)(9899000923)(PETITIONER)

REGISTRAR, COOPERATIVE SOCEITY, PIYUSH NALIWAL, KAILASH CHAND NALIWAL, BK
TIWARI(CHAMBER.SINGHVI@GMAIL.COM, ADVOCATESUMEER@GMAIL.COM,
TIWARIDRBK@GMAIL.COM)(0)(RESPONDENT)

BHARDWAJ LAW FINNS(BHARDWAJLAWFIRMS@GMAIL.COM,
BHARDWAIJLAWFINNS@GMAIL.COM)(0)(RESPONDENT)
RCOOP(RCOOP@NIC.IN)(0)(RESPONDENT)

NAVEEN CHANDRA(NAVEENCHANDRA502@GMAIL.COM)(9871631454)(RESPONDENT)

20  |W.P.(C)-14475/2024 ASHOKA ENCALVE COOP GHSOCIETY LIMITED SNIGDHA SINGH
CM APPL. 60705/2024 V/s FINANCIAL COMMISSIONER & ORS.
CM APPL. 60706/2024

OTHER DETAILS OF ADVOCATES:

KUMAR SHASHWAT & SNIGDHA
SINGH(CONTACT@KUMARSINGHASSOCIATES.COM)(9985653315)(PETITIONER)
PIYUSH, RCOOP, FINCOMNCT(SCORPION.PIYUSH@GMAIL.COM, RCOOP@NIC.IN,
FINCOMNCT@NIC.IN)(0)(RESPONDENT)

KAILASH CHAND, SANTOSH KUMAR TRIPATHI(KAILASHCHAND1953@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

FOR ARGUMENT

21 LPA-756/2010 JL WALI & ORS BL WALI, SUNIL FERNADES, ATUL
V/s UNION OF INDIA & ORS NANDA, M SHOEB ALAM

OTHER DETAILS OF ADVOCATES:
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COURT NO. 42

ADVANCE CAUSE LIST

HON”BLE MR.JUSTICE CHANDRA DHARI SINGH

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtvc?

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sumanchawala575@agmail.com

ITEM
NUMBER CASE NUMBER

FOR ORDERS

1 CRL.REV.P.-1112/2023
CRL.M.A. 28607/2023

PART-HEARD MATTERS

2 BAIL APPLN.-3640/2024
CRL.M.A. 1156/2025

PARTY NAME ADVOCATE NAME

MOHD. MUNIB VINEET JAIN
V/s STATE (NCT OF DELHI) AND ANR.

OTHER DETAILS OF ADVOCATES:

VINEET JAIN(ASSOCIATESVINEETJAIN@GMAIL.COM)(9891055897)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL WADHAWAN NAWAB SINGH JAGLAN, VIJAY KARI
V/s CENTRAL BUREAU OF INVESTIGATION SINGH

OTHER DETAILS OF ADVOCATES:

OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(BARA HINDU RAO-247/2022)

BAIL APPLN. 3436/2022 FILED BY SAYED NAUSHAD
(DISPOSED ON : 2022-12-02 )

BAIL APPLN. 29/2024 FILED BY JAVED ALAM @
RAJA (DISPOSED ON : 2024-04-08 )

P.S.-FIR NO. :(BARA HINDU RAO-247/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

NAWAB SINGH JAGLAN (VIJAYKARISINGH@GMAIL.COM)(9899090515)(PETITIONER) |:(CBI-224-2022-A-0001)

CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)
VIJAY KARI SINGH(VIJAYKARISINGH@GMAIL.COM)(9899090515)(PETITIONER)
KAPIL

CRL.M.C. 4293/2022 FILED BY CBI (DISPOSED ON :
2022-09-05)
W.P.(CRL) 1741/2022 FILED BY PIRAMAL CAPITAL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) AND HOUSING FINANCE LIMITED (DISPOSED ON :

CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)
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2022-08-04 )

W.P.(CRL) 2911/2022 FILED BY KAPIL WADHAWAN
(D. OF HEARING : 2025-03-18 )

W.P.(CRL) 2912/2022 FILED BY DHEERAJ
WADHAWAN (D. OF HEARING : 2025-03-18 )
CRL.M.C. 6544/2022 FILED BY CENTRAL BUREAU
OF INVESTIGTATION (DISPOSED ON : 2023-05-30 )
BAIL APPLN. 353/2023 FILED BY AJAY RAMESH
CHANDRA NAWANDAR (DISPOSED ON : 2024-05-
31)

BAIL APPLN. 271/2023 FILED BY SUNNY BATHIJA
THROUGH WIFE AS PAROKAR (DISPOSED ON :
2023-04-12)

CRL.M.C. 5108/2023 FILED BY DHEERAJ
WADHAWAN (DISPOSED ON : 2023-07-26 )
CRL.M.C. 3536/2023 FILED BY RAJESH KUMAR
ANAND (D. OF HEARING : 2025-04-22 )

CRL.M.C. 1137/2024 FILED BY DHEERAJ
WADHAWAN (DISPOSED ON : 2024-04-23 )

BAIL APPLN. 1232/2024 FILED BY AJAY RAMESH
CHANDRA NAWANDAR (DISPOSED ON : 2024-05-
03)

BAIL APPLN. 2040/2024 FILED BY DHEERAJ
WADHAWAN (DISPOSED ON : 2024-09-09 )
CRL.M.C. 3849/2024 FILED BY DHEERAJ
WADHAWAN (DISPOSED ON : 2024-05-17 )

BAIL APPLN. 2036/2024 FILED BY AJAY RAMESH
CHANDRA NAWANDAR (DISPOSED ON : 2024-06-
03)

W.P.(CRL) 1659/2024 FILED BY MR. MANISH
SAVLA (DISPOSED ON : 2024-05-22 )

BAIL APPLN. 1824/2024 FILED BY AJAY RAMESH
CHANDRA NAWANDAR (DISPOSED ON : 2024-05-
30)

BAIL APPLN. 2165/2024 FILED BY AJAY RAMESH
CHANDRA NAWANDAR (DISPOSED ON : 2024-09-
02)

CRL.M.C. 6434/2024 FILED BY JIGNESH MEHTA
(DISPOSED ON : 2024-08-20 )

CRL.M.C. 6443/2024 FILED BY KAPIL WADHAWAN
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(DISPOSED ON : 2024-08-20 )

CRL.M.C. 6474/2024 FILED BY AMIT CHATURVEDI
(DISPOSED ON : 2024-08-20 )

CRL.M.C. 682/2025 FILED BY JALAJ BATRA (D. OF
HEARING : 2025-03-24 )

CRL.M.C. 1285/2025 FILED BY KAPIL WADHAWAN
(D. OF HEARING : 2025-03-11)

P.S.-FIR NO. :(CBI-224-2022-A-0001)
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COURT NO. 41
HON"BLE MS.JUSTICE JYOTI1 SINGH

NOTE:"SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF
SUPPLEMENTARY LIST.”

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
cmni jeshnair@gmail.com

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f

:\Tflll\\/lllBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
1 CM APPL. 11812/2025 KRISHAN LAL MANCHANDA RAKTIM GOGOI, NIMISH CHIB, RISHABH
O.A.(APPLT) 1/2025 V/s GULSHAN RAI MANCHANDA KAPUR, NIMISH CHIB

In RFA-55/2017

OTHER DETAILS OF ADVOCATES:

C AND C PARTNERS(NIMISHCHIB@GMAIL.COM)(9810823566)(PETITIONER)
JOGINDER(ADV.VJOGINDER@GMAIL.COM)(0)(RESPONDENT)

RISHABH KAPUR(MAIL@RISHABHKAPUR.COM)(7042181838)(RESPONDENT)
NIMISH CHIB(NIMISHCHIB@GMAIL.COM)(9810823566)(RESPONDENT)

FOR ADMISSION

2 W.P.(C)-15327/2024 ANMOL GUPTA ANMOL GUPTA
V/s MUNICIPAL CORPORATION OF DELH & ORS.

OTHER DETAILS OF ADVOCATES:

ANMOL GUPTA(ADVANMOLGUPTA@GMAIL.COM)(8447497396)(PETITIONER)
DDA, SANTOSH KUMAR TRIPATHI, MCD(DDACHAMBERHC@DDA.ORG.IN,
STANDINGCOUNSELGNCTD@GMAIL.COM,
CLOMCDHQ@GMAIL.COM)(9868250806)(RESPONDENT)
RISHAB(RISHAB@RRJASSOCIATE.COM)(0)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

3 CM APPL. 8643/2025 RANI DUTTA ARVIND KUMAR GUPTA, ABHUIT
In RFA-403/2018 V/s BABLI GOSH @ SHARMILA GHOSH & ANR SENGUPTA

OTHER DETAILS OF ADVOCATES:

ARVIND KUMAR GUPTA()(9971182705)(PETITIONER)

ARVIND KUMAR GUPTA (ARVINDGUPTAADV@YAHOO.CO.IN)(9811088800)(PETITIONER)
DIBYA(DIBYA.01987@GMAIL.COM)()(RESPONDENT)

ARVIND KUMAR GUPTA(ARVINDGUPTAADV@YAHOO.CO.IN)(9811088800)(PETITIONER)
DIBYA(DIBYA.01987@GMAIL.COM)(0)(RESPONDENT)

4 RFA-748/2018 ANAND VERSHA & ANR M C KASHYAP & ASSOCIATES
V/s NARENDER KUMAR SHARMA (DECEASED)
THR LRS & ORS

OTHER DETAILS OF ADVOCATES:
M C KASHYAP & ASSOCIATES()(9711819242)(PETITIONER)

5 CM APPL. 51808/2024 SURINDER KUMAR MANBIR SINGH, SHALU KUMARI
In RFA-929/2019(Disposed off  |V/s VIJAY KUMAR
case)

OTHER DETAILS OF ADVOCATES:
MANBIR SINGH()(9971060783)(PETITIONER)
YOGESH KUMAR GUPTA (YKGUTPA128@GMAIL.COM)(8010258125)(PETITIONER)

6 W.P.(C)-4917/2018 DR. SHALU ANAND YASHISH CHANDRA, RICHA, MANISH
V/s SOUTH DELHI MUNICIPAL CORPORATION VASHISHT
WITH W.P.(C) 13753/2019 AND ORS.

OTHER DETAILS OF ADVOCATES:
YASHISH CHANDRA()(8826412642)(PETITIONER)

7 W.P.(C)-13753/2019 DR. SHALU ANAND SHOAIB HAIDER
CM APPL. 55376/2019 V/s SOUTH DELHI MUNICIPAL CORPORATION
AND ANR.

OTHER DETAILS OF ADVOCATES:
SHOAIB HAIDER()(9953497729)(PETITIONER)
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W.P.(C)-9704/2018
CM APPL. 37813/2018
CM APPL. 36328/2023

W.P.(C)-13809/2018
CM APPL. 53882/2018

W.P.(C)-1921/2019
CM APPL. 8945/2019

WITH W.P.(C) 1929/2019
W.P.(C) 1947/2019
W.P.(C) 2175/2019

W.P.(C)-1929/2019
CM APPL. 8987/2019

W.P.(C)-1947/2019
CM APPL. 9074/2019

W.P.(C)-2175/2019
CM APPL. 10234/2019

W.P.(C)-9711/2019

W.P.(C)-10400/2019
CM APPL. 42967/2019

W.P.(C)-10470/2019
CM APPL. 43317/2019
CM APPL. 43319/2019

W.P.(C)-650/2020
CM APPL. 37128/2021

W.P.(C)-5671/2023

ADVANCE CAUSE LIST

SHRI CHAND AND ORS.
V/s EAST DELHI MUNICIPAL CORPORATION AND
ORS.

HARSH KUMAR, TARUN KHANNA

OTHER DETAILS OF ADVOCATES:

HARSH KUMAR()(9958313389)(PETITIONER)

TARUN KHANNA(T.KHANNA@YMAIL.COM)(9650446866)(PETITIONER)
ABHINAV(ABHINAV@ADAZLAW.COM, S_BIDAWAT@REDIFFMAIL.COM,
S_BIDAWAT@REDIFFMAIL.COM)()(RESPONDENT)

AKHIL BHARTIYA RAILWAY KHAN-PAN LICENSEES PRABHAHAY KAUR, JOYDEEP
WELFARE ASSOCIATION (REGD.) THROUGH ITS |MAZUMDAR, ATUL KUMAR
PRESIDENT RAVINDER

V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:
PRABHAHAY KAUR()(9810158581)(PETITIONER)
ATUL KUMAR(ADVABHIMANYUSHARMAS89@GMAIL.COM)(9999719592)(PETITIONER)

RAJAN KAPOOR (HUF) AND ORS. AADITYA VIJAYKUMAR
V/s NEW DELHI MUNICIPAL CORPORATION AND
ORS.

OTHER DETAILS OF ADVOCATES:
AADITYA VIJAYKUMAR()(9711481910)(PETITIONER)

RELIANCE INDUSTRIES LTD. R. S. PRABHU AND CO.
V/s DIRECTOR (E-BR) NEW DELHI MUNICIPAL
COUNCIL AND ORS.

OTHER DETAILS OF ADVOCATES:
R. S. PRABHU AND CO.()(8851382791)(PETITIONER)

C. J. INTERNATIONAL HOTELS LTD. AND ANR. SHIV SAPRA, ANANT GARG, KOCHHAR
V/s NEW DELHI MUNICIPAL COUNCIL AND ORS. & CO.

OTHER DETAILS OF ADVOCATES:

SHIV SAPRA()(9810525588)(PETITIONER)

ANANT GARG(RKSINGH@CSPARTNERS.IN)(9899002683)(PETITIONER)
()O(PETITIONER)

M/S CREATIVE INTRA LTD.
V/s NEW DELHI MUNICIPAL COUNCIL AND ANR.

JOSE ABRAHAM

OTHER DETAILS OF ADVOCATES:
JOSE ABRAHAM()(9999728027)(PETITIONER)

SAROJ TANDON ANAMIKA GHAI NIYAZI, ABDHESH
V/s NEW DELHI MUNICIPAL COUNCIL THROUGH |CHAUDHARY
ITS CHAIRMAN

OTHER DETAILS OF ADVOCATES:
ANAMIKA GHAI NIYAZI()(9811191180)(PETITIONER)

ABDHESH
CHAUDHARY(CHAUDHARYLAWOFFICES@GMAIL.COM)(9810086268)(RESPONDENT)

VIJENDER DAGGAR
V/s SOUTH DELHI MUNICIPAL CORPORATION
AND ORS.

NISHANT SHARMA, RAKESH K SHARMA

OTHER DETAILS OF ADVOCATES:

NISHANT SHARMA()(9953615774)(PETITIONER)
SMT. PREM LATA BHATIA AND ANR.

V/s NEW DELHI MUNICIPAL COUNCIL AND ANR.

NIKHIL SINGHVI

OTHER DETAILS OF ADVOCATES:
NIKHIL SINGHVI()(9971428737)(PETITIONER)

MS. ASIYA JAMIL
V/s NORTH DELHI MUNICIPAL CORPORATION

ZUBEDA BEGUM', ZUBEDA BEGUM

OTHER DETAILS OF ADVOCATES:
ZUBEDA BEGUM'()(9868119078)(PETITIONER)

ZUBEDA BEGUM)()(9868119078)(PETITIONER)

NORTH DELHI MUNICIPAL CORPORATION(CLO-NDMC@MCD.NIC.IN)()(RESPONDENT)
NORTH DELHI MUNICIPAL CORPORATION(CLO-
NDMC@MCD.NIC.IN)(9811135509)(RESPONDENT)

LOKESH KUMAR AND ORS.
V/s DELHI JAL BOARD AND ORS.

SHASHWAT SARIN

OTHER DETAILS OF ADVOCATES:
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LOKESH(066LOKESHKUMAR@GMAIL.COM)(8588829765)(PETITIONER)
SANGEETA BHARTI(SANGEETABHARTI@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

19 |W.P.(C)-8653/2023 M.P. POWER MANAGEMENT COMPANY LIMITED VARUN KUMAR CHOPRA, VARUN
CM APPL. 32798/2023 V/s UNION OF INDIA & ORS. KUMAR CHOPRA
CM APPL. 3091/2024

OTHER DETAILS OF ADVOCATES:

VARUN K CHOPRA(ASSOCIATE@OFFICEVKC.COM)(9811851171)(PETITIONER)
SECY(SECY-POWER@NIC.IN, SECRETARY.CEA@GOV.IN, SECY@CERCIND.GOV.IN,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

VARUN K CHOPRA(VKC@OFFICEVKC.COM)(9811851711)(PETITIONER)

SECY, CEA(SECY-POWER@NIC.IN, SECRETARY.CEA@GOV.IN)()(RESPONDENT)
PRATIMA, CERCIND, UNION OF INDIA(OFFICEOFADVOCATEPRATIMA@GMAIL.COM,
SECY@CERCIND.GOV.IN, UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

20 W.P.(C)-8598/2024 VIKAS CHAUDHARY RAMNEEK MISHRA, PRITISH
CM APPL. 35217/2024 V/s MUNICIPAL CORPORATION OF DELHI & ORS. SABHARWAL
CM APPL. 41143/2024

OTHER DETAILS OF ADVOCATES:

RAMNEEK MISHRA(RAMNEEK87MISHRA@GMAIL.COM)(9811945115)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ®@GMAIL.COM,
ABHINAVSINGHADV@GMAIL.COM)()(RESPONDENT)

PRITISH SABHARWAL(PRITISHSABHARWAL1@GMAIL.COM)(9871878690)(PETITIONER)
RAMNEEK MISHRA(RAMNEEK87MISHRA@GMAIL.COM)(0)(RESPONDENT)

21  |W.P.(C)-17894/2024 DELHI INTERNATIONAL AIRPORT LTD. ANURADHA DUTT, KAUSHAL KUMAR  Listing Remarks:
CM APPL. 76150/2024 V/s MUNICIPAL CORPORATION OF DELHI KAPOOR, TUSHAR SANNU DAHIYA AT 02:30 PM
CM APPL. 1930/2025
CM APPL. 4042/2025
CM APPL. 4081/2025
CM APPL. 4082/2025

OTHER DETAILS OF ADVOCATES:

ANURADHA DUTT(ADMIN@DMD.LAW,
ANISH.KAPUR@DMD.LAW)(9910044138)(PETITIONER)
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)
MCD(MCD-ITHELPDESK@MCD.NIC.IN)(0)(RESPONDENT)

KAUSHAL KAPOOR(KAUSHALKAPOOR73@GMAIL.COM)(9910372401)(PETITIONER)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)
TUSHAR SANNU(ADV.TUSHARSANNU@GMAIL.COM)(9911991166)(PETITIONER)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

22 |W.P.(C)-18026/2024 MANMOHAN KUMAR UMANG VERMA
CM APPL. 76654/2024 V/s DELHI JAL BOARD

OTHER DETAILS OF ADVOCATES:
YASHPAL SINGH(UMANGVERMA.ADV@GMAIL.COM)(9810220380)(PETITIONER)
SANGEETA BHARTI, NANDITA RAO(SANGEETABHARTI@GMAIL.COM,
KNANDITARAO@GMAIL.COM)(0)(RESPONDENT)

23 |W.P.(C)-18029/2024 PREETI PAHWA AND ANR. PRABHAV RALLI, SHRADDHA
CM APPL. 76665/2024 V/s MCD & ORS. BHARGAVA
CM APPL. 76666/2024

OTHER DETAILS OF ADVOCATES:

PRABHAV RALLI & DEV VRAT
ARYA(OFFICE.PRCHAMBERS@GMAIL.COM)(9999249666)(PETITIONER)

SANTOSH KUMAR TRIPATHI, MCD, UOI(STANDINGCOUNSELGNCTD@GMAIL.COM,
CLOMCDHQ@GMAIL.COM, UOIDHC@GMAIL.COM)(0)(RESPONDENT)

SHRADDHA

BHARGAVA(SHRADDHABHARGAVA07 @GMAIL.COM)(9811511525)(RESPONDENT)

24 |W.P.(C)-18033/2024 UEI GLOBAL EDUCATION PRIVATE LIMITED SHIVINDER CHOPRA
V/s TATA POWER DELHI DISTRIBUTION LIMITED
& ORS.

OTHER DETAILS OF ADVOCATES:

SHIVINDER CHOPRA(SHIVINDER@LEGALIMUS.COM)(9811479297)(PETITIONER)

TATA POWER DELHI DISTRIBUTION LIMITED(CUSTOMERCQARE@TATAPOWER-DDL.COM,
SECRETARIAL2021@OUTLOOK.COM)(0)(RESPONDENT)

GURPREET SINGH(SURYA.VSSM@GMAIL.COM)(0)(RESPONDENT)

CONNECTED MATTERS (ANMM)

25 |W.P.(C)-640/2018 M/S FOODWORLD INDUS LEGAL
V/s UNION OF INDIA AND ORS.

WITH W.P.(C) 656/2018
W.P.(C) 650/2018

OTHER DETAILS OF ADVOCATES:
INDUS LEGAL()(9810524048)(PETITIONER)

26  |W.P.(C)-650/2018 M/S DOONS CATERERS INDUA LEGAL
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
INDUA LEGAL()(9643052049)(PETITIONER)
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27  |W.P.(C)-656/2018 M/S DOONS CATERERS INDUS LEGAL
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
INDUS LEGAL()(9643052149)(PETITIONER)

28  |W.P.(C)-657/2018 M/S DOONS CATERERS INDUS LEGAL
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
INDUS LEGAL()(9643052049)(PETITIONER)

29 W.P.(C)-676/2018 M/S FOODWORLD INDUS LEGAL
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
INDUS LEGAL()(9810524048)(PETITIONER)

FOR DIRECTIONS (CONNECTED)

30 |W.P.(C)-15605/2022 MR. NISHIT KUMAR GOEL VIBHOR GARG, SANJAY KUMAR
CM APPL. 48536/2022 V/s GOVERNMENT OF NCT OF DELHI PATHAK

WITH W.P.(C) 16419/2022
W.P.(C) 16660/2022

OTHER DETAILS OF ADVOCATES:

VIBHOT GARG(VIBHOR@BAVLEGAL.IN)(9811352998)(PETITIONER)
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT)

SECY LB(SECY.LB@DELHI.GOV.IN)()(RESPONDENT)

SANJAY KUMAR
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(RESPONDENT)
31 W.P.(C)-16419/2022 BHARAT PETROLEUM CORPORATION LIMITED VIKRANT PACHNANDA, SANJAY KUMAR
CM APPL. 51560/2022 V/s GOVERNMENT OF NATIONAL CAPITAL PATHAK

TERRITORY OF DELHI

OTHER DETAILS OF ADVOCATES:

VIKRANT PACHNANDA(VIKRANT.PACHNANDA@GMAIL.COM)(9871138313)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

SANJAY KUMAR
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(RESPONDENT)

32 W.P.(C)-16660/2022 JAI KISHAN PRATEEK GUPTA
CM APPL. 52512/2022 V/s GOVERNMENT OF NCT OF DELHI

WITH W.P.(C) 15605/2022

OTHER DETAILS OF ADVOCATES:

D.P.GUPTA & CO.(SINGHALRINKI2@GMAIL.COM)(9599915879)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT)

33  |W.P.(C)-16691/2022 SH. MAHESH CHAUHAN AND ORS. PRATEEK GUPTA, SANJAY KUMAR
CM APPL. 52625/2022 V/s GOVERNMENT OF NCT OF DELHI AND ANR.  [PATHAK

OTHER DETAILS OF ADVOCATES:

D.P. GUPTA & CO.(SINGHALRINKI2@GMAIL.COM)(9599915879)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT)

SANJAY KUMAR
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(RESPONDENT)
34 |W.P.(C)-17671/2022 KAJAL BATRA RAVI SEHGAL, SANJAY KUMAR PATHAK
CM APPL. 56484/2022 V/s GOVERNMENT OF NCT OF DELHI THROUGH

LAND AND BUILDING DEPARTMENT & ANR.

OTHER DETAILS OF ADVOCATES:

SHANTANU SINGH(SHANTANU@DKSASSOCIATESL.IN,
RAVISEHGAL@MSN.COM)(9582164171)(PETITIONER)

BHARAT BHAVAN(CMD@BHARATPETROLEUM.IN)()(RESPONDENT)

YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)(9811394417)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

SANJAY KUMAR
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(RESPONDENT)
35 W.P.(C)-593/2023 SANT NIRANKARI MANDAL SACHIDANAND CHATURVEDI, DIVYA
CM APPL. 2318/2023 V/s GOVERNMENT OFNCT OF DELHI & ANR. HIRAWAT, SANJAY KUMAR PATHAK

OTHER DETAILS OF ADVOCATES:

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(PETITIONER)

S.

CHATURVEDI(SACHINANANDCHATURVEDI2007 @GMAIL.COM)(9810294200)(PETITIONER)
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT)
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FOR DISPOSAL

36

RFA-683/2019

CM APPL. 52004/2019

ADVANCE CAUSE LIST

DIVYA HIRAWAT(DIVYAHIRAWAT93@GMAIL.COM)(9004693107)(RESPONDENT)
SANJAY KUMAR
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(RESPONDENT)

JAGAT SINGH
V/s KULDEEP SINGH & ANR

AJIT SINGH, MUNI LAL YADAV

OTHER DETAILS OF ADVOCATES:

AJIT SINGH()(9990525091)(PETITIONER)

AJIT SINGH()(9990525091)(PETITIONER)

MUNI LAL YADAV(MLYADAVADVOCATE3@GMAIL.COM)(9810329394)(PETITIONER)

AT THE END OF BOARD (CONNECTED MATTER)

37

38

39

40

41

42

43

44

45

W.P.(C)-6168/2015

WITH W.P.(C) 7953/2015

W.P.(C) 7954/2015
W.P.(C) 7956/2015
W.P.(C) 7958/2015
W.P.(C) 7959/2015
W.P.(C) 7971/2015
W.P.(C) 7978/2015
W.P.(C) 7985/2015
W.P.(C) 8493/2015
W.P.(C) 8547/2015
W.P.(C) 8788/2015
W.P.(C) 1038/2016

W.P.(C)-7953/2015

W.P.(C)-7954/2015

W.P.(C)-7956/2015

CM APPL. 16163/2015

W.P.(C)-7958/2015

W.P.(C)-7959/2015

W.P.(C)-7971/2015

W.P.(C)-7978/2015

W.P.(C)-7985/2015

M/S PASHUPATI NATH RESORTS (P) LTD.
V/s NORTH DELHI MUNICIPAL CORPORATION

B.B. JAIN, SUNITA OJHA, DIVYAM
NANDRAJOG, SHEETESH KHANNA

OTHER DETAILS OF ADVOCATES:

SUNITA OJHA(SUNIETA.OJHA@GMAIL.COM)(8800237326)(RESPONDENT)
DIVYAM
NANDRAJOG(DIVYAMNANDRAJOGADV@GMAIL.COM)(9711350679)(PETITIONER)
SHEETESH KHANNA(SHEETESHKHANNA@GMAIL.COM)(9873834002)(PETITIONER)

M/S LAVANYA CEREMONIAL PVT. LTD.
V/s NORTH DELHI MUNICIPAL CORPORATION
AND ORS.

OTHER DETAILS OF ADVOCATES:
RAHUL
SABBHARWAL(LITIGATION@SABHARWALSASSOCIATION.COM)(9810193509)(PETITIONER)

SHIV KUMAR
V/s NDMC & ORS.

OTHER DETAILS OF ADVOCATES:
RAHUL
SABBHARWAL(LITIGATION@SABHARWALSASSOCIATION.COM)(9810193509)(PETITIONER)

M/S KRISH DEVELOPERS PVT. LTD.
V/s NORTH DELHI MUNICIPAL CORP. AND ORS.

OTHER DETAILS OF ADVOCATES:

RAHUL
SABBHARWAL(LITIGATION@SABHARWALSASSOCIATION.COM)(9810193509)(PETITIONER)
RAHUL
SABBHARWAL(LITIGATION@SABHARWALSASSOCIATION.COM)(9810193509)(PETITIONER)

M/S SILVER OAK CELEBRATION PVT. LTD.
V/s NDMC & ORS.

OTHER DETAILS OF ADVOCATES:

RAHUL
SABBHARWAL(LITIGATION@SABHARWALSASSOCIATION.COM)(9810193509)(PETITIONER)
M/S SHRI BALAJI MOTELS PVT. LTD.

V/s NDMC & ORS

OTHER DETAILS OF ADVOCATES:
RAHUL
SABBHARWAL(LITIGATION@SABHARWALSASSOCIATION.COM)(9810193509)(PETITIONER)

M/S RISHI BUILDCON PVT. LTD.
V/s NORTH DELHI MUNICIPAL CORPORATION
AND ORS.

OTHER DETAILS OF ADVOCATES:

RAM PYARI
V/s NDMC & ORS

OTHER DETAILS OF ADVOCATES:

DHARMENDER SUJI
V/s NORTH DELHI MUNICIPAL CORPORATION &
ORS

OTHER DETAILS OF ADVOCATES:
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46

47

48

49

50

51

52

53

54

55

56

W.P.(C)-8493/2015
CM APPL. 18284/2015

W.P.(C)-8547/2015
CM APPL. 18403/2015

W.P.(C)-8788/2015

W.P.(C)-1038/2016
CM APPL. 4518/2016
CM APPL. 31899/2016

W.P.(C)-10098/2019
CM APPL. 41738/2019

WITH W.P.(C) 10101/2019
W.P.(C) 10115/2019
W.P.(C) 10117/2019
W.P.(C) 10132/2019
W.P.(C) 10834/2019
W.P.(C) 13220/2019

W.P.(C)-10101/2019
CM APPL. 41743/2019

W.P.(C)-10115/2019
CM APPL. 41819/2019

W.P.(C)-10117/2019
CM APPL. 41822/2019

W.P.(C)-10132/2019
CM APPL. 41864/2019

W.P.(C)-10834/2019

CM APPL. 44819/2019
CM APPL. 44820/2019
CM APPL. 39797/2021
CM APPL. 20157/2022

W.P.(C)-13220/2019

CM APPL. 53788/2019
CM APPL. 39838/2021
CM APPL. 20048/2022

ADVANCE CAUSE LIST

M/S SMT. SHASHI ENTERTAINMENT PVT. LTD.
V/s NORTH DELHI MUNICIPAL CORPORATION
AND ORS.

OTHER DETAILS OF ADVOCATES:
RAHUL
SABBHARWAL(LITIGATION@SABHARWALSASSOCIATION.COM)(9810193509)(PETITIONER)

M/S VALENTINE HOTELS AND RESORTS PVT. LTD
V/s NORTH DELHI MUNICIPAL CORPORATION
AND ORS.

OTHER DETAILS OF ADVOCATES:
RAHUL
SABBHARWAL(LITIGATION@SABHARWALSASSOCIATION.COM)(9810193509)(PETITIONER)

SATISH JINDAL BHAGAT SINGH
V/s NORTH DELHI MUNICIPAL CORPORATION

OTHER DETAILS OF ADVOCATES:

M/S MAHALAXMI CASTLE & VILLAS JPVT. LTD.
V/s NORTH DELHI MUNICIPAL CORPORATION
AND ORS

BHUPINDER CHANDOHKE, MADHU
TEWATIA, SUNIL SABHARWAL

OTHER DETAILS OF ADVOCATES:
RAHUL
SABBHARWAL(LITIGATION@SABHARWALSASSOCIATION.COM)(9810193509)(PETITIONER)

RAM KUMAR GUPTA SUNIL SABHARWAAL
V/s NORTH DELHI MUNICIPAL CORPORATION &
ANR.

OTHER DETAILS OF ADVOCATES:
SUNIL SABHARWAAL()(9810193509)(PETITIONER)

SEVEN STAR HOTEL & RESORT (P) LTD.
V/s NORTH DELHI MUNICIPAL CORPORATION &
ANR.

SUNIL SABHARWAAL

OTHER DETAILS OF ADVOCATES:
SUNIL SABHARWAAL()(9810193509)(PETITIONER)

JINGLE DELL AMUSEMENT PARK PVT. LTD.
V/s NORTH DELHI MUNICIPAL CORPORATION &
ANR.

SUNIL SABHARWAL

OTHER DETAILS OF ADVOCATES:
SUNIL SABHARWAL()(9810193509)(PETITIONER)
M/S UTOPIAN DEVELPERS PVT. LTD.

V/s NORTH DELHI MUNICIPAL CORPORATION
AND ORS.

BHUPINDER CHANDOHKE

OTHER DETAILS OF ADVOCATES:
BHUPINDER CHANDOHKE()(9958190909)(PETITIONER)

RAM KUMAR GUPTA (HUF) SUNIL SABHARWAL
V/s NORTH DELHI MUNICIPAL CORPORATION &
ANR .

OTHER DETAILS OF ADVOCATES:
SUNIL SABHARWAL()(9810193509)(PETITIONER)

M/S SHUBHAM INFRASTRUCTURE PVT. LTD.
V/s NORTH DELHI MUNICIPAL CORPORATION
AND ORS.

PRAVEEN SURI, PRAVEEN SURI, KABEER
SHRIVASTAVA

OTHER DETAILS OF ADVOCATES:

PRAVEEN SURI()(9810928198)(PETITIONER)

PRAVEEN SURI AND
ASSOCIATES(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
TEWATIAL(TEWATIA1@LIVE.COM)()(RESPONDENT)

PRAVEEN SURI AND
ASSOCIATES(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
TEWATIA(TEWATIA1@LIVE.COM)()(RESPONDENT)

KABEER SHRIVASTAVA(KABEER@LAW108.IN)(9810108209)(PETITIONER)

M/S SHUBHAM INFRASTRUCTURE PVT. LTD. PRAVEEN SURI, PRAVEEN SURI, KABEER
V/s NORTH DELHI MUNICIPAL CORPORATION SHRIVASTAVA
AND ORS.

OTHER DETAILS OF ADVOCATES:
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57 W.P.(C)-12916/2019
CM APPL. 52719/2019

58 |W.P.(C)-13834/2022
CM APPL. 42316/2022
CM APPL. 50884/2022
CM APPL. 50885/2022

PART-HEARD MATTERS

59 W.P.(C)-5550/2018
CM APPL. 21621/2018

WITH W.P.(C) 6003/2018

60 |W.P.(C)-6003/2018

FOR DIRECTIONS(J)
61 |W.P.(C)-7939/2014

ADVANCE CAUSE LIST

PRAVEEN SURI()(9810928188)(PETITIONER)

PRAVEEN SURI AND
ASSOCIATES(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
TEWATIAL(TEWATIA1@LIVE.COM)()(RESPONDENT)

PRAVEEN SURI AND
ASSOCIATES(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)

NORTH DELHI MUNICIPAL CORPORATION (TEWATIA1@LIVE.COM)()(RESPONDENT)
KABEER SHRIVASTAVA(KABEER@LAW108.IN)(9810108209)(PETITIONER)

SMT. PRIYA RALHAN NITIN JAIN
V/s NORTH DELHI MUNICIPAL CORPORATION
AND ORS.

OTHER DETAILS OF ADVOCATES:
NITIN JAIN()(9716569056)(PETITIONER)

MUNICIPAL CORPORATION OF DELHI AND ANR  [SUNITA OJHA
V/s MURTI HOSPITALITY PVT LTD

OTHER DETAILS OF ADVOCATES:

SUNIETA OJHA(SUNIETA.OJHA@GMAIL.COM)(8800237326)(PETITIONER)
MURTI HOSPITALITY PVT. LTD(INFO@CITYPARKRESORT.COM)()(RESPONDENT)
SUNIETA OJHA(SUNIETA.OJHA@GMAIL.COM)(8800237326)(PETITIONER)

CITY PARK RESORT(INFO@CITYPARKRESORT.COM)()(RESPONDENT)

SANJIWAN SAHNI
V/s SOUTH DELHI MUNICIPAL CORPORATION
AND ANR.

OTHER DETAILS OF ADVOCATES:
WARISHA FARASAT()(9953825580)(PETITIONER)

SANJIWAN SAHNI
V/s MINISTRY OF URBAN DEVELOPMENT AND
ANR.

WARISHA FARASAT

OTHER DETAILS OF ADVOCATES:
WARISHA FARASAT()(9953825580)(PETITIONER)

LALITA PRASAD SUMAN BAGGA

V/s UNITED INDIA INSURANCE COMPANY LTD.

OTHER DETAILS OF ADVOCATES:
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ADVANCE CAUSE LIST

COURT NO. 43
HON"BLE MR. JUSTICE PRATEEK JALAN

NOTE: “THE COUNSEL AND LITIGANTS ARE REQUESTED TO KEEP THE PDF PAGE NUMBERS OF THEIR RESPECTIVE CASES IN
ACCORDANCE WITH THE COURT FILE READY WITH THEM DURING THE HEARING/ARGUMENTS OF THEIR CASES FOR THE

CONVENIENCE OF THE HON?BLE COURT AND SMOOTH FUNCTIONING OF THE COURT PROCEEDINGS.

NOTE: ““COUNSEL AND LITIGANTS WHO ARE APPEARING THROUGH VIDEO CONFERENCING MODE ARE REQUESTED TO ADHERE

TO VIDEO CONFERENCING RULES 2021.~”

NOTE: “NO MENTIONING WILL BE ENTERTAINED UNLESS REPRESENTED EITHER BY ALL COUNSELS FOR THE PARTIES OR BY

ALL THE LITIGANTS AT THE TIME OF MENTIONING.”

NOTE: “PASSED-OVER MATTERS OF THE SUPPLEMENTARY LIST WILL BE TAKEN UP

SUPPLEMENTARY LIST, UNLESS SPECIFICALLY DIRECTED.”

NOTE: IN THE ADVANCE LIST, MATTERS WILL BE TAKEN UP

(a) “FRESH MATTERS AND APPLICATIONS;

(b) “FOR ADMISSION” MATTERS;

(c) MATTERS WHICH ARE MARKED AS “EXPEDITED MATTERS” OR “ SPECIALLY DIRECTED MATTERS”.

(d) “ AFTER NOTICE MISCELLANEOUS MATTERS” WILL BE TAKEN UP CHRONOLOGICALLY.

CLICK HERE FOR VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sanjoyojha73@gmail.com

ITEM
NUMBER CASE NUMBER

AFTER NOTICE MISC. MATTERS
1 CONT.CAS(C)-847/2021

WITH W.P.(C) 654/2015
W.P.(C) 2546/2014

2 |W.P.(C)-2546/2014
CM APPL. 7793/2014
CM APPL. 12956/2019
CM APPL. 7484/2023
CM APPL. 1974/2024

WITH W.P.(C) 654/2015

PARTY NAME ADVOCATE NAME

DLF LIMITED NAMAN SINGH BAGGA,

V/s SUSHIL SHARMA & ANR. KARANJAWALA & CO, RAJ BAHADUR
SINGH

OTHER DETAILS OF ADVOCATES:

NAMAN BAGGA(NBAGGA@LUTHRA.COM)(7011267823)(PETITIONER)

L & L PARTNERS LAW OFFICES(NBAGGA@LUTHRA.COM)(8800728599)(PETITIONER)
JYOTI TANEJA(JYTOL.TANEJAO9@GMAIL.COM)()(RESPONDENT)

APANDEY (APANDEYADVSC@REDIFFMAIL.COM)()(RESPONDENT)

SANTOSH KR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
()O(PETITIONER)

RAJ BAHADUR
SINGH(RBSINGHADVOCATE1@GMAIL.COM)(9899736510)(RESPONDENT)

TATA COMMUNICATIONS LTD. RISHI AGRAWALA, SHEFALI VOHRA,
V/s GOVT. OF NCT OF DELHI & ORS ANILENDRA PANDEY, RAJ BAHADUR

SINGH, LUTHRA & LUTHRA, T.S.
PANDEY, ANILENDRA PANDEY, ROHIT
JAIN

OTHER DETAILS OF ADVOCATES:

SHEFALI VOHRA()(9313181836)(PETITIONER)

ANILENDRA PANDEY(APANDEYADVSC@REDIFFMAIL.COM)(9868259532)(PETITIONER)
SANTOSH KUMAR TRIPATHI, UNION OF INDIA, SAXEONSLAW
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IN THE FOLLOWING ORDER: -

OTHER INFORMATION
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11.03.2025 ADVANCE CAUSE LIST

COMPANY(STANDINGCOUNSELGNCTD@GMAIL.COM, UOIDHC@GMAIL.COM,
SAXEONSLAWCO@GMAIL.COM)(9868250806)(RESPONDENT)

ANKITA SHARMA, ASLAM(ANKITA.SHARMA@SINGHANIA.COM,
ASLAM@SINGHANIA.COM)()(RESPONDENT)

ANILENDRA PANDEY(APANDEYADV@REDIFFMAIL.COM)(9868259532)(PETITIONER)
ROHIT JAIN(ROHIT@SINGHANIA.IN)(7840002400)(RESPONDENT)

3 W.P.(C)-654/2015 DLF LIMITED KUNAL SABHARWAL, ANILENDRA
CM APPL. 7479/2023 V/s GOVT. OF NCT OF DELHI & ORS. PANDEY, ROHIT JAIN, RAJ) BAHADUR
SINGH, KARANJAWALA & CO

OTHER DETAILS OF ADVOCATES:
ROHIT JAIN(ROHIT@SINGHANIA.IN)(7840002400)(RESPONDENT)

RAJ BAHADUR
SINGH(RBSINGHADVOCATE1@GMAIL.COM)(9899736510)(RESPONDENT)
()O(PETITIONER)

4  |CONT.CAS(C)-1622/2024 BRAHAM SINGH DIVYA HASIJA

V/s MAHIMA MADAN & ANR.

OTHER DETAILS OF ADVOCATES:

D HASIJA & PRACHI(HASIJA@YMAIL.COM)(9810064629)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
UDIT(UDITGNCTD@GMAIL.COM)(0)(RESPONDENT)

5 W.P.(C)-2154/2004 AMAR NATH & ORS. S.K.RUNGTA, A.AHLWAT, VIKRAM
V/s GOVT. OF N.C.T. OF DELHI NANDRAIJOG, AVNISH AHLAWAT,
ANUJ AGGARWAL

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(PETITIONER)

6 W.P.(C)-3318/2006 SATISH KUMAR & ANR RAJESH YADAV, AJAY ARORA, SANJAY |Listing Remarks:
V/s UOI & ANR PODDAR, JATAN SINGH, SANJAY FINAL HEARING
KUMAR PATHAK, ABHISHEK SHARMA,
SANJAY

OTHER DETAILS OF ADVOCATES:

WITHOUT GENERATE ()()(RESPONDENT)

ABHISHEK SHARMA(ABHISHARMA1107@GMAIL.COM)(8826752352)(PETITIONER)
SANJAY (SANJAYADV1988@GMAIL.COM)(7838723072)(PETITIONER)

7 W.P.(C)-18897/2006 DHANPAT & AFLATOON THR.SATBIR MR.R.P.SHUKLA, GAURAV SHARMA, |Listing Remarks:
CM APPL. 36631/2022 V/s FINANCIAL COMMISSIONER & ORS. S.K.ROUT, VK TANDON, R.P.SHUKLA, |FINAL HEARING
CM APPL. 36632/2022 RAJESHWAR DAGAR, GAURAV
CM APPL. 54669/2022 SHARMA, BRAHM DUTT SHARMA

OTHER DETAILS OF ADVOCATES:

R.P. SHUKLA(ADVUPANASHUKLA@GMAIL.COM)(9560101712)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
R.P. SHUKLA(ADVUPASNASHUKLA@GMAIL.COM)(9560101712)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
GAURAV SHARMA(ADV.GAURAVSHARMA1@GMAIL.COM)(9999882302)(PETITIONER)
BRAHM DUTT SHARMA(BDSHARMAA@GMAIL.COM)(9811105381)(RESPONDENT)
BRAHM DUTT SHARMA(BDSHARMAA@GMAIL.COM)(9811105381)(RESPONDENT)

8 W.P.(C)-5304/2008 RAJENDRA SINGH SANJAY KUMAR DAS,
CM APPL. 47311/2023 V/s U.0.1 & ORS HARSHAVARDHAN KOTLA,
CM APPL. 42088/2024 HARSHAVARDHAN KOTLA

WITH W.P.(C) 8461/2019
W.P.(C) 8884/2020
W.P.(C) 3233/2023

OTHER DETAILS OF ADVOCATES:

UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

SANJAY KUMAR(SANJAYD1999@GMAIL.COM)()(RESPONDENT)

KOTLA
HARSHAVARDHAN(HARSHA@KHRCHAMBERS.COM)(9958400199)(RESPONDENT)
SANJAY KUMAR DAS(SANJAYD1999@GMAIL.COM)(0)(PETITIONER)

KOTLA HARSHVARDHAN(HARSHA@KHRCHAMBERS.COM)(9958400199)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

HARSHAVARDHAN
KOTLA(HARSHA@KHRCHAMBERS.COM)(9911056642)(RESPONDENT)
HARSHAVARDHAN
KOTLA(HARSHA@KHRCHAMBERS.COM)(9911056642)(RESPONDENT)
HARSHAVARDHAN KOTLA(HARSHA@KHRCHAMBERS.COM)(9911056642)(PETITIONER)

9 W.P.(C)-8461/2019 ATHER PARW EZ ANSARI PRATEEK TUSHAR MOHANTY,
CM APPL. 34911/2019 V/s NATONAL FEDERATION OF FISHERMEN'S  |HARSHAVARDHAN KOTLA,
CM APPL. 42086/2024 COOPERATIVE LTD. HARSHAVARDHAN KOTLA

OTHER DETAILS OF ADVOCATES:

PRATEEK TUSHAR MOHANTY()(8822246362)(PETITIONER)

TUSHAR MOHANTY(TRM2508@GMAIL.COM)(0)(PETITIONER)

KOTLA HARSHVARDHAN(HARSHA@KHRCHAMBERS.COM)(9958400199)(RESPONDENT)
HARSHAVARDHAN
KOTLA(HARSHA@KHRCHAMBERS.COM)(9911056642)(RESPONDENT)
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10

11

12

13

14

15

W.P.(C)-8884/2020
CM APPL. 28620/2020
CM APPL. 33671/2022
CM APPL. 4252/2023
CM APPL. 42180/2024

W.P.(C)-3233/2023

CM APPL. 12542/2023
CM APPL. 16021/2023
CM APPL. 42172/2024

W.P.(C)-3833/2011
CM APPL. 44294/2018

W.P.(C)-46/2012

W.P.(C)-7336/2012

W.P.(C)-3980/2014
CM APPL. 8021/2014

ADVANCE CAUSE LIST

ATHER PARWEZ ANSARI
V/s NATIONAL FEDERATION OF FISHERMENS
COOPERATIVE LTD. (FISHCOPFED) & ORS.

TUSHAR RANJAN MOHANTY,
HARSHAVARDHAN KOTLA, RAAVI
BIRBAL, MANISHA CHAUHAN,
HARSHAVARDHAN KOTLA

OTHER DETAILS OF ADVOCATES:

ATHER PARWEZ ANSARI(TRM2508@GMAIL.COM)(9810083003)(RESPONDENT)
PRATEEK TUSHAR MOHANTY(TRM2508@GMAIL.COM)(9810083003)(PETITIONER)
TUSHARMOHANTY(TRM2508@GMAIL.COM)(9810083003)(PETITIONER)

T. PRASAD RAO DORA(TPRDORA@YAHOO0.COM)(9861077077)(PETITIONER)
NATIONAL FEDERATION OF FISHERMENS COOPERATIVE LTD.
(FISHCOPFED)(RAAVIBIRBAL@GMAIL.COM)(9818024661)(PETITIONER)

B.K. MISHRA(BIMALK@HOTMAIL.COM)(9911301828)(PETITIONER)

RAAVI BIRBAL(RAAVIBIRBAL@GMAIL.COM, TPRDORA@YAHOO.COM,
BIMALK@HOTMAIL.COM)(9818024661)(RESPONDENT)

TUSHAR MOHANTY (TRM2508@GMAIL.COM)()(PETITIONER)

HARSHAVARDHAN (HARSHA@KHRECHAMBERS.COM)(9958400199)(RESPONDENT)
TRM, NIRVI(TRM2508@GMAIL.COM, VERMANIRVI@GMAIL.COM)(0)(PETITIONER)
KOTLA HARSHVARDHAN(HARSHA@KHRCHAMBERS.COM)(9958400199)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

RAAVI BIRBAL(RAAVIBIRBAL@GMAIL.COM)(9818024661)(PETITIONER)

MANISHA
CHAUHAN(MANISHACHAUHAN2126@GMAIL.COM)(9953710028)(PETITIONER)
HARSHAVARDHAN KOTLA(HARSHA@KHRCHAMBERS.COM)(9911056642)(PETITIONER)
HARSHAVARDHAN KOTLA(HARSHA@KHRCHAMBERS.COM)(9911056642)(PETITIONER)
HARSHAVARDHAN KOTLA(HARSHA@KHRCHAMBERS.COM)(9911056642)(PETITIONER)

MUNSHAD AHMAD KHAN MANISHA CHAUHAN,
V/s UNION OF INDIA & ORS. HARSHAVARDHAN KOTLA,
HARSHAVARDHAN KOTLA

OTHER DETAILS OF ADVOCATES:

SARFARAZ NABI LONE AND MANISHA
CHAUHAN(MANISHACHAUHAN2126@GMAIL.COM)(9953710028)(PETITIONER)
RISHIKESH KASHYAP(MD@FISHCOPFED.COOP,
WWW.FISHCOPFED.COOP)()(RESPONDENT)

S.S. MAHHOUR(SSMAHHOUR@GMAIL.COM)()(RESPONDENT)

NATIONAL FEDERATION OF FISHERS COOPRATIVE LTD.(FISHCOPFED7@GMAIL.COM,
FISHCOPFED.CO.IN@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM, SECY-
FISHERIES@GOV.IN)(1123384193)(RESPONDENT)

MAK ENVIRO ENGINEERING(MAK.ENVIROENGR@GMAIL.COM)()(RESPONDENT)
NATIONAL COOPERATIVE DEVELOPMENT CORPORATION(MAIL@NCDC.IN,
MDNCDC@NCDC.IN)()(RESPONDENT)

THE CENTRAL REGISTRAR OF COOPERATIVE SOCIETIES(AS-
COOPN@GOV.IN)()(RESPONDENT)

B.K. MISHRA(BIMALK1234@HOTMAIL.COM, WWW.FISHCOPFED.IN)()(RESPONDENT)
MANISHA
CHAUHAN(MANISHACHAUHAN2126@GMAIL.COM)(9953710028)(PETITIONER)
KSHITU(KSHITIJ@KHRCHAMBERS.COM,
ZAHIDHANIEF@GOOGLEMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

MANISH CHAUHAN, NIRVIKAR VERMA(MANISHCHAUHAN2126@GMAIL.COM,
VERMANIRVI@GMAIL.COM)(0)(PETITIONER)

ZAHID (ZAHIDHANIEFADV@GAIL.COM)(0)(PETITIONER)

KOTLA HARSHVARDHAN(HARSHA@KHRCHAMBERS.COM)(9958400199)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

HARSHAVARDHAN
KOTLA(HARSHA@KHRCHAMBERS.COM)(9911056642)(RESPONDENT)

G K NIRMAN KITTU BAJAR, AAYUSH AGARWALA,
V/s STATE BANK OF BIKANER AND JAIPUR & AAYUSH AGARWALA
ORS.

OTHER DETAILS OF ADVOCATES:

AAYUSH AGARWALA()(9999105064)(PETITIONER)

AAYUSH AGARWALA(AAYUSH@PBA.NET.IN)(9999105064)(PETITIONER)
AAYUSH AGARWALA(AAYUSH@PBA.NET.IN)(9999105064)(PETITIONER)

RANI SETHI NILALNSH GAUR, AVNISH GARG, R K
V/s DIRECTOR OF EDUCATION AND ORS KAPOOR

OTHER DETAILS OF ADVOCATES:

V.PARVATHI
V/s STATE BANK OF INDIA

ALLIANCE LAW GROUP, AJAY
SHANKER

OTHER DETAILS OF ADVOCATES:

ALL INDIA FINE ARTS & CRAFTS COCIETY
(AIFACS)

V/s DY. LAND & DEVELOPMENT OFFICER AND
ANR

R.L. BHAGAT & ASSOCIATES

OTHER DETAILS OF ADVOCATES:
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Listing Remarks:
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11.03.2025

16

17

18

19

20

21

22

23

24

25

26

W.P.(C)-8015/2015
CM APPL. 16390/2015

W.P.(C)-2373/2017

W.P.(C)-7069/2017
CM APPL. 41456/2021
CM APPL. 31447/2023
CM APPL. 8696/2024
CM APPL. 75169/2024

W.P.(C)-9623/2017
CM APPL. 39170/2017
CM APPL. 1248/2019

W.P.(C)-8515/2018
WITH W.P.(C) 10531/2019

W.P.(C)-10531/2019

W.P.(C)-1995/2019
CM APPL. 9307/2019

W.P.(C)-3806/2019

W.P.(C)-4532/2019
CM APPL. 29498/2019

W.P.(C)-7270/2019
CM APPL. 9638/2020
CM APPL. 11923/2023

W.P.(C)-1070/2020
CM APPL. 54238/2024

ADVANCE CAUSE LIST

PINKI SUBHASISH MOHANTY, RAJESH
V/s PUNJAB NATIONAL BANK AND ORS. KUMAR

OTHER DETAILS OF ADVOCATES:

ASHOK KUMAR JAGJIT SINGH

V/s BALMER LAWRIE & CO. LTD. & ORS

OTHER DETAILS OF ADVOCATES:

GURBACHAN SINGH CHHATWAL
V/s PUNJAB & SIND BANK

VIVEK SINGH, VIVEK SINGH

OTHER DETAILS OF ADVOCATES:

VIVEK SINGH(VIVEKSINGH.ADVOCATE@HOTMAIL.COM)(9818757972)(PETITIONER)
RAJAT(RAJAT132NOIDA@YAHOO.CO.IN)()(RESPONDENT)

VIVEK SINGH(VIVEK.ADVOCATE@HOTMAIL.COM)(9818757972)(PETITIONER)
RAJAT ARORA(RAJAT132NOIDA@YAHOO.CO.IN)(9810176964)(RESPONDENT)
VIVEK SINGH(VIVEK.ADVOCATE@HOTMAIL.COM)(9818757972)(PETITIONER)
RAJAT(RAJAT132NOIDA@YAHOO.CO.IN)(9810176964)(RESPONDENT)

ARYA PUTRI PATHSHALA AND ANR AMIT PUNJ, PADMA KUMAR. S,
V/s PREETI KUMARI AND ANR PARDEEP KUMAR

OTHER DETAILS OF ADVOCATES:
AMIT PUNJ()(9810524966)(PETITIONER)
PARDEEP KUMAR(PARDEEPKUMAR.LLB@GMAIL.COM)(9560097052)(PETITIONER)

D.V.S. SHASTRI & ANR. PADMA KUMAR S., BHEEMANNA
V/s GOVERNMENT OF NCT OF DELHI & ORS. CHERUKURI

OTHER DETAILS OF ADVOCATES:
PADMA KUMAR S.()(9818346773)(PETITIONER)

NEKKALA RAVICHANDRA
V/s GOVERNMENT OF NCT OF DELHI AND ORS.

PADMA KUMAR S.

OTHER DETAILS OF ADVOCATES:
PADMA KUMAR S.()(9818346773)(PETITIONER)

MOHD. SAJEED ASLAM
V/s DIRECTORATE OF EDUCATION AND ANR.

M A NIYAZ|

OTHER DETAILS OF ADVOCATES:
M A NIYAZI()(9810413706)(PETITIONER)
SHRI KULDIP SINGH

V/s THE DIRECTOR OF EDUCATION GOVT. OF
NCT OF DELHI AND ORS.

SHARVAN DEV

OTHER DETAILS OF ADVOCATES:
SHARVAN DEV()(9213295609)(PETITIONER)

KAMAL KUMAR KALIA AND ORS.
V/s UNION OF INDIA AND ORS. ARORA, RAJESH KUMAR, O P
GAGGAR, KRISHAN KUMAR, SAJU

JAKOB, PRAVEENA GAUTAM

OTHER DETAILS OF ADVOCATES:

LILY THOMAS()(9873790479)(PETITIONER)

RAJESH KUAMR()(9811252434)(PETITIONER)

O P GAGGAR(OPGAGGAR@GMAIL.COM)(9810185751)(PETITIONER)

KRISHAN KUMAR(KRISHENKUMAR®@GMAIL.COM)(9910577700)(RESPONDENT)
SAJU JAKOB (SAJUJAKOB@GMAIL.COM)(9873790479)(PETITIONER)

SAJU JAKOB (SAJUJIAKOB@GMAIL.COM)(9873790479)(PETITIONER)

PRAVEENA GAUTAM(PRAVEENA1807@HOTMAIL.COM)(9868100876)(RESPONDENT)

RAM RATAN VERMA AND ORS. SHAILENDRA SINGH, MANOJ
V/s THE UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

SHAILENDRA SINGH()(9310715160)(PETITIONER)
MANOJ()(9350041255)(RESPONDENT)

SHAILENDRA SINGH(SSNCOMPANY@GMAIL.COM)(9310715160)(PETITIONER)
MONIKA (OFFICEADVMONIKA@GMAIL.COM)()(RESPONDENT)
MANOJ(MANOJADVOCATE@GMAIL.COM)()(RESPONDENT)

RAMESH CHAND VERMA B P SINGH, BIPIN CHANDRA
V/s ALLAHABAD BANK & ANR BARTHWAL

OTHER DETAILS OF ADVOCATES:

B P SINGH()(9873835833)(PETITIONER)

BIPIN CHANDRA
BARTHWAL(CHANDRABIPINI16@GMAIL.COM)(9868365054)(RESPONDENT)
B P SINGH(OFFICEBPSINGH.DL@GMAIL.COM)(0)(RESPONDENT)

BIPIN CHANDRA
BARTHWAL(CHANDRABIPIN16@GMAIL.COM)(9868365054)(RESPONDENT)
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Listing Remarks:
FOR HEARING


mailto:CHANDRABIPIN16@GMAIL.COM)(9868365054)(RESPONDENT)�

11.03.2025

27

28

29

30

W.P.(C)-2493/2020
CM APPL. 8703/2020

W.P.(C)-7590/2020
CM APPL. 25206/2020
CM APPL. 13980/2021
CM APPL. 25835/2021
CM APPL. 4347/2022

W.P.(C)-9083/2020
CM APPL. 29302/2020

W.P.(C)-3504/2021
CM APPL. 10603/2021

ADVANCE CAUSE LIST

MANISH SINGH CHOUDHARY RISHI JAIN, RAJESH KUMAR GOGNA
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:
RISHI JAIN()(9811848738)(PETITIONER)
RAJESH KUMAR GOGNA(OFFICE@GOGNA.CO.IN)(7703935727)(RESPONDENT)

RAJIV BHASIN WASIM ASHRAF, WASIM ASHRAF,
V/s CENTRE FOR DEVELOPMENT OF ISHAAN CHAWLA, SANDEEP
TELEMATICS & ORS. CHATTERIJEE, RAJ LATHA KOTNI

OTHER DETAILS OF ADVOCATES:

SIDDHARTH YADAV(SID.YADAV@CSY.CO.IN,
WASIM.ASHRAF@CSY.CO.IN)(9811143251)(PETITIONER)
WASIMASHRAF(WASIM.ASHRAF@CSY.CO.IN)(9910681789)(PETITIONER)
CENTRE FOR DEVELOPMENT OF TELEMATICS
(GMUKUND@CDOT.IN)(1126802856)(PETITIONER)

VIPIN TYAGI(VIPINSEMAIL@YAHOO.COM)(9560192600)(PETITIONER)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
VIPINSEMAIL(VIPINSEMAIL@YAHOO.COM)(9560192600)(RESPONDENT)
CDOT(CDOTWEB@CDOT.IN)(1126802856)(RESPONDENT)

WASIM ASHRAF()(9991068178)(PETITIONER)
SANDEEP(SANDEEP@LEXPORT.IN)()(RESPONDENT)

ISHAAN CHAWLA(ISHAAN22CHAWLA@GMAIL.COM)()(PETITIONER)

CENTRE FOR DEVELOPMENT OF TELEMATICS
(GMUKUND@CDOT.IN)(1126802856)(PETITIONER)

MOHAMMAD
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
SID YADAV(SID.YADAV@CSY.CO.IN)()(RESPONDENT)

SANDEEP (SANDEEP@LEXPORT.IN)()(RESPONDENT)

Y & W LEGAL(SECRETARY@YNWLEGAL.COM)(9910681789)(PETITIONER)
ISHAN(ISHAAN22CHAWLA@GMAIL.COM)()(RESPONDENT)
SANDEEP(SANDEEP@LEXPORT.IN)()(RESPONDENT)

VIJAY JOSHI(VIJAYJOSHI@GMAIL.COM)()(RESPONDENT)

SANDEEP CHATTERJEE(LEGAL@CHATTERJEE-LAW.COM)(9911558224)(RESPONDENT)
RAJ LATHA KOTNI(RAJLATHA@LEXPORT.IN)(9899978082)(RESPONDENT)

SH. DEVENDRA KUMAR BISWAL AKHIL SACHAR, AKHIL SACHAR,
V/s JAWAHARLAL NEHRU UNIVERSITY & ORS. |SRIPARNA CHATTERJEE, R VASANTH

OTHER DETAILS OF ADVOCATES:

SH. DEVENDRA KUMAR
BISWAL(DEVBIOINFO@GMAIL.COM)(9891105069)(RESPONDENT)
AKHILSACHAR(SACHAR.AKHIL@GMAIL.COM)(9891105069)(PETITIONER)

AKHIL SACHAR(SACHAR.AKHIL@GMAIL.COM)(9891105069)(PETITIONER)

DR. SAILU YELLABOINA(BIO.SAILU@GMAIL.COM)()(PETITIONER)

JAWAHARLAL NEHRU UNIVERSITY(VC@MAIL.JNU.AC.IN )(1126704001)(PETITIONER)
THE REGISTRAR(REGISTRAR@MAIL.JNU.AC.IN )(1126704005)(PETITIONER)

SCHOOL OF COMPUTATIONAL AND INTEGRATIVE
SCIENCES(DEAN_SCIS@MAIL.JNU.AC.IN)(112674151)(PETITIONER)

SH. ANIL BAJAJ(RECRUITMENT@MAIL.JNU.AC.IN)(1126748791)(PETITIONER)
JNU(REGISTRAR@MAIL.JNU.AC.IN)(1126704005)(RESPONDENT)
JNU(DEAN_SCIS@MAIL.JNU.AC.IN)(1126741517)(RESPONDENT)

SAILU YELLABINA(BIO.SAILU@GMAIL.COM)()(RESPONDENT)

JAWAHARLAL NEHRU UNIVERSITY(VC@MAIL.JNU.AC.IN)(1126704001)(RESPONDENT)
SRIPARNA CHATTERJEE(PARTNER@CORPOLITLLP.COM)(9999941193)(RESPONDENT)
R VASANTH(VASANTH@TRINITYCHAMBERS.IN)(9873122974)(RESPONDENT)

KRISHAN KUMAR & ORS. MAHESH SRIVASTAVA, ANUJ
V/s INDIAN STATISTICAL INSTITUTE & ANR. AGGARWAL

OTHER DETAILS OF ADVOCATES:

VIBHAV MANU
SRIVASTAVA(MAHESHVIBHA1984@GMAIL.COM)(9810071610)(PETITIONER)
INDIAN STATISTICAL INSTITUTE THROUGH ITS DIRECTOR
(POSTMASTER@ISICAL.AC.IN)()(PETITIONER)

NK GLOBAL ALL SERVICES THROUGH ITS
MANAGER(NKGAS07@GMAIL.COM)()(PETITIONER)

INDIAN STATISTICAL INSTITUTE THROUGH ITS DIRECTOR
(POSTMASTER@ISICAL.AC.IN)()(PETITIONER)

NK GLOBAL ALL SERVICES THROUGH ITS
MANAGER(NKGAS07@GMAIL.COM)()(PETITIONER)

NK GLOBAL ALL SERVICES THROUGH ITS
MANAGER(NKGAS07@GMAIL.COM)()(PETITIONER)

INDIAN STATISTICAL INSTITUTE THROUGH ITS DIRECTOR
(POSTMASTER@ISICAL.AC.IN)()(PETITIONER)

INDIAN STATISTICAL INSTITUTE THROUGH ITS DIRECTOR
(POSTMASTER@ISICAL.AC.IN)()(PETITIONER)

N K GLOBAL ALL SERVICES(NKGAS07@GMAIL.COM)()(RESPONDENT)
INDIAN STATISTICAL INSTITUTE(POSTMASTER@ISICAL.AC.IN)()(RESPONDENT)
ANUJ AGGARWAL

(ANUJAGGARWALCOMPANY @GMAIL.COM)(9643609510)(PETITIONER)

73



11.03.2025

31

32

33

34

35

36

W.P.(C)-9017/2021
CM APPL. 28030/2021
CM APPL. 38415/2021
CM APPL. 19866/2022
CM APPL. 7831/2023

W.P.(C)-9935/2021
CM APPL. 30636/2021
CM APPL. 15281/2024

W.P.(C)-1708/2022
CM APPL. 4925/2022

W.P.(C)-17066/2022

W.P.(C)-1308/2023

W.P.(C)-4117/2023

CM APPL. 15965/2023
CM APPL. 20318/2023
CM APPL. 44588/2023
CM APPL. 58346/2024

ADVANCE CAUSE LIST

DR O P SINGH
V/s THE REGISTRAR, DELHI SKILL AND
ENTREPRENEURSHIP UNIVERSITY & ORS.

AMARENDRA PRATAP SINGH,
SHIVENDRA SINGH, AMARENDRA
PRATAP SINGH, SHIVENDRA SINGH,
JAVEDUR RAHMAN, SHUBHENDU
SAXENA

OTHER DETAILS OF ADVOCATES:

AMARENDRA PRATAP
SINGH(AMARENDRAPRATAPSINGH17@REDIFFMAIL.COM)(9776370195)(PETITIONER)
SUNEET(SUNEETSUNEET@GMAIL.COM)()(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

AMARENDRA PRATAP
SINGH(AMARENDRAPRATAPSINGH17@REDIFFMAIL.COM)(9776370195)(PETITIONER)
SHIVENDRA SINGH(SHIVENDRASINGH065@GMAIL.COM)(9582194010)(RESPONDENT)
SUNEET(SUNEETSUNEET@GMAIL.COM)()(RESPONDENT)

ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM)(9999711099)(RESPONDENT)
SHIVENDRA SINGH(SHIVENDRASINGH065@GMAIL.COM)(9582194010)(RESPONDENT)
AMARENDRA PRATAP
SINGH(AMARENDRAPRATAPSINGH17@REDIFFMAIL.COM)(9776370195)(RESPONDENT)
SHIVENDRA SINGH(SHIVENDRASINGH065@GMAIL.COM)(9582194010)(PETITIONER)
AMARENDRA PRATAP
SINGH(AMARENDRAPRATAPSINGH17@REDIFFMAIL.COM)()(RESPONDENT)
RAHMAN(JAVEDURRAHMANS8@GMAIL.COM)()(RESPONDENT)
ZOHEB(ZOHEB@HOSSAINLAWCHAMBERS.COM)()(RESPONDENT)

AMARENDRA PRATAP SINGH(AMARENDRAPATAPSNGH@GMAIL.COM)()(PETITIONER)
SHIVENDRA SINGH(SHIVENDRASINGH86@LIVE.COM)(9582194010)(RESPONDENT)
ZOHEB HOSSAIN(OFFICEZHOSSAIN@GMAIL.COM)()(RESPONDENT)

JAVEDUR RAHMAN(JAVEDURRAHMANS8@GMAIL.COM)(9810644479)(RESPONDENT)
SHUBHENDU
SAXENA(ADV.SHUBHENDUSAXENA@OUTLOOK.COM)(8755349012)(PETITIONER)

KALIKANT JHA MAHESH KUMAR BHARDWAJ
V/s GOVT OF NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

M.K. BHARDWAJ(MAHESHKB75@GMAIL.COM)(9210951550)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9313964463)(RESPONDENT)
M.K. BHARDWAJ(MAHESHKB75@GMAIL.COM)(9213781975)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

RAJIT AMIT CHAWLA, KIRTIMAN SINGH
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:
AMIT CHAWLA()(9910872211)(PETITIONER)

SUPREME COURT(SUPERMECOURT@NIC.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

KIRTIMAN SINGH(KIRTIMANSINGH.OFFICE@GMAIL.COM)(9811700872)(RESPONDENT)

ANIL KAPUR JANAK RAJ RANA, HETU ARORA SETHI,
V/s NATIONAL INSURANCE COMPANY LIMITED |SWATI SETIA
AND ORS

OTHER DETAILS OF ADVOCATES:

J.R. RANA(PATIDARVINOD1998@GMAIL.COM)(9953954766)(PETITIONER)
PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)()(RESPONDENT)

HETU ARORA
SETHI(HETUARORASETHIADV@GMAIL.COM)(9910904298)(RESPONDENT)
SWATI SETIA(SWATISETIA@GMAIL.COM)(9891128860)(PETITIONER)

SH. KRISHAN KR. SACHAR HITANSHU UTTREJA
V/s CONSOLIDATION OFFICER/TEHSILDAR &
ORS.

OTHER DETAILS OF ADVOCATES:

HEMANT SAHNI
V/s UNION OF INDIA

NATASHA DALMIA, ATUL KRISHNA

OTHER DETAILS OF ADVOCATES:
NATASHA(NATASHA0801@GMAIL.COM)(9871683031)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
NATASHA(DALMIALAWOFFICES@GMAIL.COM)(9871683031)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

RAJA SREE(RAJASREE.R@NIC.IN)()(RESPONDENT)

NATASHA DALMIA(DALMIALAWOFFICES@GMAIL.COM)(9871683031)(PETITIONER)
RAJASREE(RAJASREE.R@NIC.IN)()(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

ATUL KRISHNA(ADVOCATEATULKRISHNA@GMAIL.COM)(0)(RESPONDENT)

ATUL KRISHNA(ADVOCATEATULKRISHNA@GMAIL.COM)(8010414123)(RESPONDENT)
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37

38

39

40

41

42

43

44

W.P.(C)-5142/2023

WITH W.P.(C) 5280/2023

W.P.(C)-5280/2023

W.P.(C)-6369/2023

W.P.(C)-9560/2023

W.P.(C)-14519/2023
CM APPL. 57571/2023
CM APPL. 7683/2024

W.P.(C)-15447/2023
CM APPL. 61922/2023

W.P.(C)-15779/2023
CM APPL. 63375/2023
CM APPL. 20708/2024

W.P.(C)-16018/2023

ADVANCE CAUSE LIST

SANTOSH GOGIA
V/s INDIRA GANDHI NATIONAL OPEN
UNIVERSITY & ANR.

RAMESH RAWAT

OTHER DETAILS OF ADVOCATES:
RAMESH RAWAT(RAMESH@LEGALFUNDA.COM)(9990865829)(PETITIONER)
IGNOU(REGISTRAR@IGNOU.AC.IN, VC@IGNOU.AC.IN)()(RESPONDENT)

C.K. PAPREJA RAMESH RAWAT
V/s INDIRA GANDHI NATIONAL OPEN
UNIVERSITY & ANR.

OTHER DETAILS OF ADVOCATES:
RAMESH RAWAT (RAMESH@LEGALFUNDA.COM)(9999086582)(PETITIONER)
THE REGISTRAR(REGISTRAR@IGNOU.AC.IN, VC@IGNOU.AC.IN)()(RESPONDENT)

SHRI ARVIND KUMAR RACHANA DALAL
V/s LAND AND BUILDING DEPARTMENT,
THROUGH ITS SECRETARY L AND B

OTHER DETAILS OF ADVOCATES:
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT)

MR. SUNIL KUMAR PUSHPA SINGH
V/s GOVERNMENT OF NCT DELHI

OTHER DETAILS OF ADVOCATES:

DILIP SINGH(CONTACT.DILIPSINGH@GMAIL.COM)(9810111052)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

KOSHAR ALI PRADEEP NORULA
V/s SDM AND ORS

OTHER DETAILS OF ADVOCATES:

PRADEEP NORULA(PRADEEPNORULA@GMAIL.COM)(9810019865)(PETITIONER)
VEDPAL SINGH()(8920540864)(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
DDACHAMBERHC@YAHOO0.COM)(9868250806)(RESPONDENT)
PATWARI(SDMKARAWALNAGAR@GMAIL.COM)()(RESPONDENT)

SDM AND ORS(SDMKARAWALNAGAR@GMAIL.COM, BUILDINGLAND22@GMAIL.COM,
CP.BSBASSI@NIC.IN)()(RESPONDENT)
SHO(DELPOL.SERVICE@DELHIPOLICE.GOV.IN)()(RESPONDENT)

SANJAY ARORA(CP.SANJAYARORA@DELHIPOLICE.GOV.IN, KARAWALSDM@NIC.IN,
GNCTD.SCLA.SKP@GMAIL.COM)()(RESPONDENT)

JAGPAL SINGH()(9911770272)(RESPONDENT)

PRADEEP NORULA(PRADEEPNOURLA@GMAIL.COM)(9810019865)(PETITIONER)
SDM KARAWAL NGAR(SDMKARAWALNAGAR@GMAIL.COM)()(RESPONDENT)

CP SANJAY ARORA (CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

DD SYSTEM(DDSYSTEMS7@DDA.ORG.IN)()(RESPONDENT)

DELPOL SERVCIE(DELPOL.SERVICE@DELHIPOLICE.GOV.IN)()(RESPONDENT)
BUILDING LAND(BUILDINGLAND22@GMAIL.COM)()(RESPONDENT)

SH. VIJAY PAL & ORS. VED PAL RANA
V/s GOVT. OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

V P RANA(VPRANALEGALASSOCIATES@GMAIL.COM)(9811165700)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

SURENDRA KUMAR BHARTI TAHIR ASHRAF SIDDIQUI, VIKAS
V/s BSES YAMUNA POWER LIMITED & ANR. MEHTA

Listing Remarks:
FINAL HEARING

OTHER DETAILS OF ADVOCATES:

TAHIR ASHRAF SIDDIQUI(TAHIR@TAHIRSIDDIQUI.COM)(9582393423)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
TAHIR ASHRAF(TAHIR@TAHIRSIDDIQUI.COM)(9582393423)(PETITIONER)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(9313964463)(RESPONDENT)
MANISH(MANISH@KDATTA.IN)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
AVNISH AHLAWAT(AVNISH@ AHLAWATASSOCIATES.IN)(9810134741)(RESPONDENT)
VIKAS MEHTA(VIKASMEHTA.VAKIL@GMAIL.COM)(9810311911)(RESPONDENT)

BHUPINDER KAUR GAURAV MAKKAR
V/s SECRETARY NATIONAL INSTITUTE OF OPEN
SCHOOLING AND ANR

OTHER DETAILS OF ADVOCATES:
GAURAV MAKKAR AND SATISH CHANDER
KAUL(GAURAVMAKKAR78@GMAIL.COM)(9540909916)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

SECRETARY NIOS(SECRETARY@NIOS.AC.IN, SECY.DRL@NIC.IN)()(RESPONDENT)
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CM APPL. 423/2025
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POOJA DEVI & ORS.
V/s UNION OF INDIA & ANR.

SUDARSHAN RAJAN, RAMESH RAWAT

OTHER DETAILS OF ADVOCATES:

RAMESH RAWAT(RAMESH@LEGALFUNDA.ORG)(9990865829)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

RAMESH RAWAT(RAMESH@LEGALFUNDA.ORG)(9990865829)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

VIRENDER SINGH(VIRENDERSINGHCHARAK@GMAIL.COM)(0)(RESPONDENT)

BRIJ MOHAN SHARMA GULSHAN JAHAN
V/s THE ZONAL MANAGER & ANR.

OTHER DETAILS OF ADVOCATES:
GULSHANJAHAN(GULSHANADVOCATE2009@GMAIL.COM)(9311537326)(PETITIONER)

TAIPAN ASSOCIATES PVT. LTD. & ANR. CHARU SANGWAN
V/s GOVERNMENT OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

CHARU SANGAN AND SHUBHAM S.
DAYMA(CHARUSANGWANLEGAL@GMAIL.COM)(9650048797)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MCD(MCD-ITHELPDESK@MCD.NIC.IN)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
CHARU SANGWAN(CHARUSANGWANLEGAL@GMAIL.COM)(9650048797)(PETITIONER)
SANTOSH KUMAR TRIPATHI

(STANDINGCOUNSELGNCTD @GMAIL.COM)(9868250806)(RESPONDENT)

CHANDER PRAKASH ARUN KUMAR SHARMA
V/s GOVERNMENT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

AMIET ANDLAY AND ARUN K. SHARMA(AMIETANDLAY@HOTMAIL.COM,
ARUNSHARMA23@YAHOO.COM)(9891685368)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

PROF. QUDDUS KHAN FAHIMUDDIN AHMED KHAN
V/s JAMIA MILLIA ISLAMIA UNIVERSITY

OTHER DETAILS OF ADVOCATES:

F.A. KHAN (ADV.SHOAIB25@GMAIL.COM)(9899986912)(PETITIONER)

JAMIA MILLIA ISLAMIA
UNIVERSITY(PRITISHSABHARWAL1@GMAIL.COM)(9871878690)(RESPONDENT)

DHANANJAY KUMAR MISHRA SHASHANK SINGH, UDIT SETH
V/s BHARAT HEAVY ELECTRICALS LIMITED

OTHER DETAILS OF ADVOCATES:

SHASHANK
SINGH(SHASHANKSINGHADVOCATE@GMAIL.COM)(9654413791)(PETITIONER)
AK ROY(ADVOCATE_AKROY@YAHOO.COM)(0)(RESPONDENT)

uDIT
SETH(DIVYANSHU.SINGH@SETHLAWCHAMBERS.COM)(8527329662)(RESPONDENT)
ANOOP AGGARWAL DEEPAK BISWAS

V/s GOVT OF NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

DEEPAK BISWAS(DEEPAK@CRBLAW.IN)(0)(PETITIONER)

AMIET ANDLEY, ARUN SHARMA, GNCTD(AMIETANDLEY@HOTMAIL.COM,
ARUNSHARMA23@YAHOO.COM, GNCTD.SCLA.SKP@GMAIL.COM)(0)(RESPONDENT)

ATUL KUMAR RASTOGI SANKALP MALIK, JASBIR BIDHURI,
V/s TELECOMMUNICATIONS CONSULTANTS JASBIR BIDHURI
INDIA LIMITED & ORS.

OTHER DETAILS OF ADVOCATES:

SANKALP MALIK(SANKALP.MALIKANDCO@GMAIL.COM)(7838903628)(PETITIONER)
TCIL, ANKUR KUMAR CHAUBEY/(TCIL@TCIL.NET.IN, CMD@TCIL.NET.IN,
ARUNKUMARCHAUBEY@TCIL.NET.IN)(0)(RESPONDENT)

TCIL, DMANNA, CVC(VKSINHATCIL@REDIFFMAIL.COM, DMANNA1@GMAIL.COM,
CVC@NIC.IN)(0)(RESPONDENT)

RAVINDER AGARWAL(RAVINDERAGAR@GMAIL.COM)(0)(RESPONDENT)

JASBIR BIDHURI(SANJEEVKU2007 @GMAIL.COM)(9871773187)(RESPONDENT)

JETENDRA UPADHYAY DIWAS KUMAR, LAKSHAY SAWHNEY
V/s INDIA INSTITUTE OF PACKAGING AND ORS

OTHER DETAILS OF ADVOCATES:

DIWAS KUMAR(ADV.DIWASKUMAR@GMAIL.COM)(8130878422)(PETITIONER)
CFO, RK MISHRA, UNION OF INDIA, IIP DELHI(CFO.IIP@GOV.IN,
RK.MISHRA70@GOV.IN, UOIDHC@GMAIL.COM, IIPDELHI@IIP-
IN.COM)(1123384193)(RESPONDENT)

LAKSHAY SAWHNEY(LAKSHAYSAWHNEY @GMAIL.COM)(9811870224)(PETITIONER)
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54  |W.P.(C)-1456/2025 ANKUR AGARWAL & ANR. SUMIT SHARMA
V/s DELHI POLLUTION CONTROL COMMITTEE &
ANR.

OTHER DETAILS OF ADVOCATES:

SUMIT SHARMA, UMA GAUR, RONAK
KARANPURIA(INBOX.SUMITSHARMA@GMAIL.COM)(9992880460)(PETITIONER)
SANTOSH KUMAR TRIPATHI, BIRAJA
MAHAPATRA(STANDINGCOUNSELGNCTD@GMAIL.COM,
BIRAJAMAHAPATRA@GMAIL.COM)(9868250806)(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

55 W.P.(C)-1863/2025 UJJAWAL GAUR UJJAWAL GAUR
CM APPL. 8880/2025 V/s UNION OF INDIA AND ANR

OTHER DETAILS OF ADVOCATES:

UJJAWAL GAUR(UJJWALKAUSHIK001@GMAIL.COM)(8171777154)(PETITIONER)
PFC INDIA, UNION OF INDIA(CMD@PFCINDIA.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

COURT NO.
HON"BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmvijaypal.dhc@gov.in

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl3

:JS?\"ABER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
PART HEARD MATTERS
1 BAIL APPLN.-3850/2024 NAVEEN KHICHI RAJIV SINGH PILANIA, VINEET
CRL.M.A. 31884/2024 V/s STATE THROUGH SHO/10, P.S. VIVEK KUMAR CHAUDHARY

VIHAR
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(VIVEK VIHAR-350/2024)
NIRANJAN SINGH (ADVOCATERAJIVSINGHPILANIA@GMAIL.COM)(0)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
VINEET KUMAR
CHAUDHARY(VINEETCHAUDHARY21@GMAIL.COM)(9811102173)(PETITIONER)

2 CRL.M.(BAIL) 202/2025 HARBANS SINGH @ MD. MUJTABA AMISH AGGARWALA, NASREEN

In BAIL APPLN.-3587/2024 V/s STATE (GNCT) OF DELHI & ORS. KHATOON

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(GOVIND PURI-367/2024)
DIVINUS (OFFICE@DIVINUSLAW.COM)(9958177114)(PETITIONER)
DIVINUS LAW(OFFICE@DIVINUSLAW.COM)(9958177114)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
DIVINUS LAW(OFFICE@DIVINUSLAW.COM)(9958177114)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
DIVNUS (OFFICE@DIVINUSLAW.COM)(9958177114)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
NASREEN KHATOON(ADVNASREEN5@GMAIL.COM)(9540293691)(PETITIONER)

3 W.P.(CRL)-2241/2024 MANIDEEP MAGO MUSKAAN KHURANA

CRL.M.A. 21882/2024 V/s UNION OF INDIA & ORS.
CRL.M.A. 30909/2024

WITH W.P.(CRL) 2391/2024

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
RISHI SEHGAL (ADVOCATESEHGAL.RISHI@GMAIL.COM)(9417219804)(PETITIONER) |:(CRIME AND RAILWAY-111/2024)
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UNION OF INDIA (UOIDHC@GMAIL.COM)(0)(RESPONDENT) W.P.(CRL) 2391/2024 FILED BY SANJAY SETHI (D.
RISHI SEHGAL (ADVOCATESEHGAL.RISHI@GMAIL.COM)(9417219804)(PETITIONER) OF HEARING : 2025-03-11 )
UNION OF INDIA (UOIDHC@GMAIL.COM)(0)(RESPONDENT)

P.S.-FIR NO. :(CRIME AND RAILWAY-111/2024)

4 W.P.(CRL)-2391/2024
CRL.M.A. 23401/2024
CRL.M.A. 23402/2024

SANJAY SETHI
V/s UNION OF INDIA & ORS.

ARVEEN SEKHON

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
ARVEEN SEKHON(ARVEENKAURSEKHON@GMAIL.COM)(9779356787)(PETITIONER) :(CRIME AND RAILWAY-111/2024)
W.P.(CRL) 2241/2024 FILED BY MANIDEEP MAGO
(D. OF HEARING : 2025-03-11)

P.S.-FIR NO. :(CRIME AND RAILWAY-111/2024)

COURT NO. 30
HON"BLE MR.JUSTICE SANJEEV NARULA

NOTE: ““SUPPLEMENTARY PASSED OVER MATTERS WILL BE TAKEN UP JUST AFTER THE SUPPLEMENTARY LIST

IS OVER.”

[NOTE:-1. IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING 1S REQUIRED,
PLEASE CONTACT, MR.NANDAN SINGH(9319815952),COURT MASTER TO HON"BLE MR. JUSTICE SANJEEV NARULA.

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtvc9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmnandansingh.dhc@gov.in

ITEM
NUMBER

BAIL
1 BAIL APPLN.-1764/2023

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

SATISH @ KUBDA @ AJAY
V/s STATE (GOVT. OF NCT OF DELHI)

RAJESH PRASAD PANDEY

2 BAIL APPLN.-2187/2024

OTHER DETAILS OF ADVOCATES:

RAJESH PANDEY(RAJESH.JASCH@GMAIL.COM)(9810131288)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

GURMEET SINGH@ SHERU ANIL DUTT SHARMA

V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SANGAM VIHAR-205/2015)

BAIL APPLN. 2788/2019 FILED BY SATISH KUBDA
@ AJAY (DISPOSED ON : 2020-01-28 )

BAIL APPLN. 2621/2020 FILED BY NITIN GUPTA
(DISPOSED ON : 2020-10-07 )

BAIL APPLN. 1003/2024 FILED BY AKASH@ROCKY
(DISPOSED ON : 2024-05-16 )

P.S.-FIR NO. :(SANGAM VIHAR-205/2015)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PATPARGANJ INDUSTRIAL AREA-534/2021)
BAIL APPLN. 517/2022 FILED BY KAMAL BANSAL
(DISPOSED ON : 2022-03-07 )

BAIL APPLN. 3742/2024 FILED BY GURMEET
SINGH@ SHERU (DISPOSED ON : 2024-10-28 )

P.S.-FIR NO. :(PATPARGANJ INDUSTRIAL AREA-
534/2021)
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3 BAIL APPLN.-2494/2024 RAJESH JHA AJAY VERMA
V/s STATE NCT OF DELHI
WITH BAIL APPLN. 2615/2024

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
AJAY VERMA(AJAY@AJAYVERMA.LAWYER)(9811098069)(PETITIONER) :(KHYALA-236/2016)
KAPIL W.P.(CRL) 545/2018 FILED BY VIDYA DEVI

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |(DISPOSED ON : 2018-09-24 )
BAIL APPLN. 1690/2023 FILED BY RAJESH JHA
(DISPOSED ON : 2024-05-02 )
BAIL APPLN. 1759/2024 FILED BY PANKAJ KUMAR
(DISPOSED ON : 2024-10-01 )
BAIL APPLN. 2615/2024 FILED BY RAJU SHAH (D.
OF HEARING : 2025-03-11)

P.S.-FIR NO. :(KHYALA-236/2016)

4 BAIL APPLN.-2615/2024 RAJU SHAH DOLLY SHARMA
CRL.M.A. 21730/2024 V/s STATE NCT OF DELHI
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
DOLLY SHARMA(DOLLYSH29@GMAIL.COM)(9953269424)(PETITIONER) :(KHYALA-236/2016)
KAPIL W.P.(CRL) 545/2018 FILED BY VIDYA DEVI

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |(DISPOSED ON : 2018-09-24 )
BAIL APPLN. 1690/2023 FILED BY RAJESH JHA
(DISPOSED ON : 2024-05-02 )
BAIL APPLN. 1759/2024 FILED BY PANKAJ KUMAR
(DISPOSED ON : 2024-10-01 )
BAIL APPLN. 2494/2024 FILED BY RAJESH JHA (D.
OF HEARING : 2025-03-11)

P.S.-FIR NO. :(KHYALA-236/2016)

5 BAIL APPLN.-4446/2024 MUKESH @ MUKESH RESWAL DOLLY SHARMA
V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

KAPIL :(MANGOLPURI-909/2022)

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |BAIL APPLN. 3090/2023 FILED BY MUKESH @
MUKESH RESWAL (DISPOSED ON : 2023-12-15)
BAIL APPLN. 167/2024 FILED BY MUKESH @
MUKESH RESWAL (DISPOSED ON : 2024-07-26 )
BAIL APPLN. 3123/2024 FILED BY MUKESH @
MUKESH RESWAL (DISPOSED ON : 2024-09-26 )

P.S.-FIR NO. :(MANGOLPURI-909/2022)

6 BAIL APPLN.-431/2025 AKASH GUPTA VIMAL TYAGI
V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(BHALSWA DAIRY-374/2023)
VIMAL TYAGI(VIMALTYAGI1995@GMAIL.COM)(9999006387)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

7 BAIL APPLN.-661/2025 KARTIK CHAUHAN GAURAV CHAUDHRY
V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(AMBEDKAR NAGAR-154/2022)
PRADEEP KUMAR (PARY.ADVOCATE@GMAIL.COM)(9810359511)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

FRESH MATTERS & APPLICATIONS

8 CRL.M.C.-202/2025 RAJAT LEKHARI JITENDRA KUMAR SINGH
V/s COMMISSIONER OF POLICE, DELHI

OTHER DETAILS OF ADVOCATES:

JITENDDRA KR
SINGH(JITENDRALLB.LAWYER@GMAIL.COM)(7703945730)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

FOR ADMISSION

9 W.P.(CRL)-1870/2023 AAKASH DUGGAL PIYUSH KUMAR SINGH
V/s THE STATE (N.C.T. OF DELHI) & ORS.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(NARELA INDUSTRIAL AREA-
MANISH KUMAR SINGH(ADVOCATEMANISHKSINGH@GMAIL.COM)()(PETITIONER)  414/2023)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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AFTER NOTICE MISC. MATTERS

10 CRL.A.-899/2017 PRAMOD KUMAR GUPTA CORPORATE LEGAL PARTNERS, ALOK
V/s TARA CHAND GUPTA KUMAR, KARAMVEER SINGH, AMBUJ
GUPTA, SHIVAM GOEL, SANDEEP
MISHRA

OTHER DETAILS OF ADVOCATES:
SHIVAM GOEL(ADV.SHIVAMGOEL@GMAIL.COM)(9871339314)(PETITIONER)
SANDEEP MISHRA(CONTACTUSRLA@GMAIL.COM)(9649771295)(RESPONDENT)

11 CRL.A.-375/2018 AVTAR SINGH SHIVKANT ARORA, VISHAL KUMAR
V/s JASPREET SINGH CHATTWAL & ANR

OTHER DETAILS OF ADVOCATES:

12 CRL.L.P.-482/2016 MS. N ( NAME WITH HELD WITH A VIEW TO ANIL K BATRA, S K SAROHA
CONCEAL THE IDENTITY OF THE VICTIM)
V/s STATE & ANR

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(CHHAWLA-396/2014)

13 CRL.L.P.-113/2020 M/S RADHIKA STEEL ENTERPRISES DINESH ROHILLA
V/s STATE & ORS

WITH CRL.L.P. 115/2020
CRL.L.P. 116/2020
CRL.L.P. 114/2020

OTHER DETAILS OF ADVOCATES:
DINESH ROHILLA()(9810755352)(PETITIONER)

14  |CRL.L.P.-114/2020 M/S RADHIKA STEEL ENTERPRISES DINESH ROHILLA
V/s STATE & ORS.

OTHER DETAILS OF ADVOCATES:
DINESH ROHILLA()(9810755352)(PETITIONER)

15 CRL.L.P.-115/2020 M/S RADHIKA STEEL ENTERPRISES DINESH ROHILLA
V/s THE STATE & ORS

OTHER DETAILS OF ADVOCATES:
DINESH ROHILLA()(9810755352)(PETITIONER)

16 CRL.L.P.-116/2020 M/S RADHIKA STEEL ENTERPRISES DINESH ROHILLA
V/s STATE & ANR

OTHER DETAILS OF ADVOCATES:
DINESH ROHILLA()(9810755352)(PETITIONER)

17 CRL.L.P.-34/2022 STATE SANJEEV SABHARWAL
WITH CRL.REV.P. 1167/2019 V/s JAGRAM @ GUDDU
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(CHITTRANJAN PARK-25/2011)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)
18  |CRL.REV.P.-1167/2019 ANKUR KHATRI IMTIAZ AHMED, IMTIAZ AHMED,
CRL.M.A. 40044/2019 V/s NEHA KUNIKA, KANIKA RAI, KANIKA RAI

CRL.M.A. 4998/2021
CRL.M.A. 10709/2021
CRL.M.A. 18787/2021
CRL.M.A. 684/2022
CRL.M.A. 685/2022
CRL.M.A. 23981/2022

WITH CONT.CAS(C) 34/2022

OTHER DETAILS OF ADVOCATES:

IMTIAZ AHMED()(9811194939)(PETITIONER)

IMTIAZ AHMED(EQUITYLEX11@GMAIL.COM)(9811194939)(PETITIONER)
IMTIAZAHMED(EQUITYLEX11@GMAIL.COM)(9811194939)(PETITIONER)
KUNIKA(KUNIKA.334@GMAIL.COM)(7289973253)(PETITIONER)
KUNIKA(KUNIKA.334@GMAIL.COM)(7289973253)(PETITIONER)
KHURANA(KHURANACO@YAHOO.CO.IN)()(RESPONDENT)

KRISHAN KHURANA(KHURANACO@YAHOO.CO.IN)()(PETITIONER)
KRISHAN KHURANA(KHURANACO@YAHOO.CO.IN)()(PETITIONER)
EQUITY LEX(EQUITYLEX11@GMAIL.COM)()(RESPONDENT)

IMTIAZ AHMED (EQUITYLEX11@GMAIL.COM)()(PETITIONER)

KRISHAN KHURANA(KHURANACO@YAHOO.CO.IN)()(RESPONDENT)
IMTIAZ AHMED(EQUITYLEX11@GMAIL.COM)(9811194939)(PETITIONER)

19 CRL.M.C.-280/2025 NIRMAL SINGH ASEEM ATWAL
CRL.M.A. 1387/2025 V/s STATE OF NCT OF DELHI & ORS.
CRL.M.A. 1388/2025

WITH CRL.REV.P. 80/2021

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
RAJ KAMAL (ADMIN@AVYAYLEGAL.COM)(9873748646)(PETITIONER) :(GREATER KAILASH-137/2017)

KAPIL SHARMA CRL.M.C. 432/2019 FILED BY SANJAY KHANNA &
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) ORS. (DISPOSED ON : 2020-01-14 )

80
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26

CRL.M.C.-411/2025
CRL.M.A. 1953/2025

CRL.REV.P.-792/2019

CRL.REV.P.-820/2019
CRL.M.A. 33059/2019

CRL.REV.P.-16/2021
CRL.M.A. 670/2021
CRL.M.A. 16504/2021
CRL.M.A. 6014/2022

CRL.REV.P.-52/2021

CRL.M.A. 23736/2023
CRL.M.A. 14905/2024
CRL.M.A. 20015/2024

CRL.REV.P.-62/2021
CRL.M.A. 1992/2021

CRL.REV.P.-148/2021
CRL.M.A. 4946/2021

ADVANCE CAUSE LIST

P.S.-FIR NO. :(GREATER KAILASH-137/2017)

DHWANIT @ PRINCE RAHUL BORA
V/s THE STATE (NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SUBZI MANDI-175/2020)
NAVIN KUMAR

CHAUHDARY(HANSNAVIN.NK@GMAIL.COM)(9871046898)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

JAHID HUSSAIN MUMTAZ AHMAD

V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(NEB SARAI-264/2011)
MUMTAZ AHMAD()(9811884380)(PETITIONER)

SMT. NEETU MS. NIDHI MOHAN PARASHAR,

V/s SHRI AJAY SHRIVASTAV MALLIKA PARMAR (DHCLSC)

OTHER DETAILS OF ADVOCATES:
MS. NIDHI MOHAN PARASHAR()(9953899908)(PETITIONER)

RAHUL GAURAV NAGAR AKSHAY DHAWAN, AKSHAY
V/s NEETA @ SAVITA & ANR. DHAWAN, CHINMAYA KUMAR
BHATT, K.P. MAVI

OTHER DETAILS OF ADVOCATES:
YOGESH SWROOP, AKSHAY
DHAWAN(ADV.DHAWAN18@GMAIL.COM)(9968305242)(PETITIONER)

NEETA @ SAVITA()(9891530084)(RESPONDENT)

MASTER DAKSH()(9891530084)(RESPONDENT)

AKSHAY DHAWAN(ADV.DHAWAN18@GMAIL.COM)(9968305242)(PETITIONER)
JYOTI SHARMA DUTT(DUTTNSHARMA@GMAIL.COM)(9811555971)(PETITIONER)
DHAWAN(ADV.DHAWAN18@GMAIL.COM)()(RESPONDENT)

K.P. MAVI(KPMAVIANDASSOCIATES@GMAIL.COM)(9810435717)(PETITIONER)

MANOJ MALHOTRA VIVEK GUPTA, JATIN DHAWAN,
V/s DIPANSHI MALHOTRA MANEESH KUMAR

OTHER DETAILS OF ADVOCATES:
VIVEK GUPTA(VIVEKMZN@REDIFFMAIL.COM)(9871065420)(PETITIONER)
DIPANSHI
MALHOTRA(DIPANSHI.KAPOOR02@GMAIL.COM)(7814362477)(RESPONDENT)
JATIN DHAWAN (JATIN@ADVOCAREPARTNERS.IN)(9810299918)(PETITIONER)
MANEESH KUMAR (MANEESH30@GMAIL.COM)()(RESPONDENT)

MANEESH KUMAR(MANEESH30@GMAIL.COM)(9599022542)(PETITIONER)
PARTNERS(ADVOCATEPARTNERS@GMAIL.COM)()(RESPONDENT)

JATIN DHAWAN (JATIN@ADVOCAREPARTNERS.IN)(9810299918)(PETITIONER)
MANEESH (MANEESH30@GMAIL.COM)()(RESPONDENT)

JATIN DHAWAN (JATIN@ADVOCAREPARTNERS.IN)(9810299918)(RESPONDENT)

GAUTAM MEHTO RAJESH KUMAR
V/s KOSHALYA

OTHER DETAILS OF ADVOCATES:

GAUTAM MEHTO(KUMARRAJESH.ADV@GMAI.COM)(9643699023)(RESPONDENT)
GAUTAM MEHTO(KUMARRAJESH.ADV@GMAI.COM)(9643699023)(RESPONDENT)
GAUTAM MEHTO(KUMARRAJESH.ADV@GMAI.COM)(9643699023)(RESPONDENT)
GAUTAM MEHTO(KUMARRAJESH.ADV@GMAI.COM)(9643699023)(RESPONDENT)
GAUTAM MEHTO(KUMARRAJESH.ADV@GMAI.COM)(9643699023)(RESPONDENT)
GAUTAM MEHTO(KUMARRAIJESH.ADV@GMAI.COM)(9643699023)(RESPONDENT)
GAUTAM MEHTO(KUMARRAJESH.ADV@GMAI.COM)(9643699023)(RESPONDENT)
GAUTAM MEHTO(KUMARRAJESH.ADV@GMAI.COM)(9643699023)(RESPONDENT)
GAUTAM MEHTO(KUMARRAIJESH.ADV@GMAI.COM)(9643699023)(RESPONDENT)
RAJESHKUMAR(KUMARRAJESH.ADV@GMAIL.COM)(9968024226)(PETITIONER)
RAJESH KUMAR AND DHIRENDER
KUMAR(KUMARRAJESH.ADV@GMAIL.COM)(9968024226)(PETITIONER)
KOSHALYA(ADVMANISH.VASHISHIT@GMAIL.COM)(8742949252)(PETITIONER)
KOSHALYA(ADVMANISH.VASHISHIT@GMAIL.COM)(8742949252)(PETITIONER)
KOSHALYA(ADVMANISH.VASHISHIT@GMAIL.COM)(8742949252)(PETITIONER)
KOSHALYA(ADVMANISH.VASHISHIT@GMAIL.COM)(8742949252)(PETITIONER)
KOSHALYA(ADVMANISH.VASHISHIT@GMAIL.COM)(8742949252)(PETITIONER)
KOSHALYA(ADVMANISH.VASHISHIT@GMAIL.COM)(8742949252)(PETITIONER)
KOSHALYA(ADVMANISH.VASHISHIT@GMAIL.COM)(8742949252)(PETITIONER)
KOSHALYA(ADVMANISH.VASHISHIT@GMAIL.COM)(8742949252)(PETITIONER)
KOSHALYA(ADVMANISH.VASHISHIT@GMAIL.COM)(8742949252)(PETITIONER)
RAJESH KUMAR AND DHIRENDER
KUMAR(KUMARRAJESH.ADV@GMAIL.COM)(9891919168)(RESPONDENT)

ANITA & ORS. ARCHIT UPADHAYAY, HEM KUMAR
V/s VINOD KUMAR

OTHER DETAILS OF ADVOCATES:
ARCHIT AOR()(9990323136)(PETITIONER)
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28

29

30
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TR.P.(CRL.)-103/2024

TR.P.(CRL.)-113/2024
CRL.M.A. 36710/2024
CRL.M.A. 36711/2024

W.P.(CRL)-92/2023
CRL.M.A. 858/2023

W.P.(CRL)-618/2023
CRL.M.A. 5658/2023

W.P.(CRL)-2092/2023

W.P.(CRL)-2933/2023
CRL.M.A. 27281/2023

W.P.(CRL)-3262/2023
CRL.M.A. 30365/2023

ADVANCE CAUSE LIST

VINOD KUMAR(CHEFVINOD8866@GMAIL.COM)(9871826328)(RESPONDENT)
HEM KUMAR(HEMKUMAR494@GMAIL.COM)(9868578517)(PETITIONER)

AMIT WHIG PREETI SINGH
V/s STATE OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

PREETSINGH (PREETSINGH1324@GMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAMLESH MANOJ KUMAR SHARMA, KARTIK
V/s PRIYANKA VERMA AND OTHERS CHETTIAR

OTHER DETAILS OF ADVOCATES:

MANOJ SHARMA(FIRMDELHILAW@GMAIL.COM)(0)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
KARTIK CHETTIAR(ADVKARTIK11@GMAIL.COM)(9555377099)(RESPONDENT)

BRIJ BHUSHAN GUPTA MANISH GUPTA
V/s STATE

OTHER DETAILS OF ADVOCATES:

PRADEEP RAI
V/s UNION OF INDIA & ORS.

SUNIL KUMAR, SACHIN MIGLANI

OTHER DETAILS OF ADVOCATES:
SUNIL TEWARI (GUPTA.JAYADITYA9@GMAIL.COM)(9999184281)(PETITIONER)
KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SACHIN MIGLANI(SACHINMIGLANI.CLC@GMAIL.COM)(9289100001)(RESPONDENT)

MOHD ZAKIR AKSHAY BHANDARI, CHETAN
V/s STATE GOVT OF NCT OF DELHI BHARDWAIJ

OTHER DETAILS OF ADVOCATES:

AKSHAY BHANDARI
(AKSHAYBHANDARI3900@GMAIL.COM)(9911225571)(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
CHETAN
BHARDWAJ(ADVCHETANBHARDWAJ@GMAIL.COM)(9717555186)(PETITIONER)

MRS XX
V/s THE STATE NCT DELHI & ANR.

RAKESH AGRAWAL

OTHER DETAILS OF ADVOCATES:

RAKESH CHANDER (ABCLLEGAL@GMAIL.COM)(9810103772)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SANDEEP ABHISHEK GROVER

V/s THE STATE & ANR.

OTHER DETAILS OF ADVOCATES:

82

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-165/2018)

BAIL APPLN. 3297/2020 FILED BY ASHISH
NAITHANI (DISPOSED ON : 2020-11-25)

BAIL APPLN. 1303/2021 FILED BY DR. ASHISH
NAITHANI (DISPOSED ON : 2021-09-17 )
CRL.M.C. 2060/2021 FILED BY RYNE WELFARE
ASSOCIATION (REGD.) (DISPOSED ON : 2024-02-13
)

CRL.M.C. 1848/2023 FILED BY MANMOHAN
BANSAL (D. OF HEARING : 2025-05-05 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
165/2018)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(AMAR COLONY-359/2011)

BAIL APPLN. 1627/2012 FILED BY MD ZAKIR @ MD
ZAKIR MALIK (DISPOSED ON : 2013-01-15 )

BAIL APPLN. 2269/2013 FILED BY MOHD ZAKIR @
MOHD. ZAKIR MALIK (DISPOSED ON : 2013-12-03
)

BAIL APPLN. 2133/2014 FILED BY MOHD ZAKIR @
MOHD ZAKIR MALIK (DISPOSED ON : 2015-03-16 )
CRL.M.C. 1393/2016 FILED BY MOHD ZAKIR @
MOHD. ZAKIR MALIK (DISPOSED ON : 2016-05-23
)

CRL.A. 728/2018 FILED BY MOHD ZAKIR @ MOHD
ZAHIR (DISPOSED ON : 2020-02-26 )

W.P.(CRL) 3293/2024 FILED BY ZAKHIR (DISPOSED
ON : 2024-10-21)

W.P.(CRL) 3674/2024 FILED BY ZAKIR (DISPOSED
ON : 2024-12-18)

P.S.-FIR NO. :(AMAR COLONY-359/2011)

P.S.-FIR NO. :(SHAHDARA-189/2023)

P.S.-FIR NO. :(KAPASHERA-178/2019)
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34

35

W.P.(CRL)-3304/2023
CRL.M.A. 30768/2023
CRL.M.A. 30769/2023
CRL.M.A. 31435/2023
CRL.M.A. 34304/2023
CRL.M.A. 34993/2023
CRL.M.A. 38730/2024
CRL.M.A. 1763/2025

W.P.(CRL)-3501/2023
CRL.M.A. 32571/2023
CRL.M.A. 32573/2023
CRL.M.A. 19920/2024
CRL.M.A. 21709/2024

FOR FINAL HEARING

36

37

CRL.A.-648/2017

CRL.REV.P.-405/2020
CRL.M.A. 17637/2020

WITH CRL.REV.P. 121/2021

CRL.REV.P. 136/2022
CRL.REV.P. 323/2022

ADVANCE CAUSE LIST

M/S SUNDER MARKETING ASSOCIATES
THROUGH ITS PARTNER M/S MAROON
ENGINEERS AND CONSULTANTS PVT LTD
ACTING THROUGH ITS DIRECTOR SRI SATBIR
SINGH CHHIKARA

V/s UNION OF INDIA THROUGH ITS
SECRETARY MINISTRY OF FINANCE & ANR.

SHUBHI SRIVASTAVA

OTHER DETAILS OF ADVOCATES:

SHUBHI SRIVASTAVA
(ADV.SHUBHISRIVASTAVA@GMAIL.COM)(7838609688)(PETITIONER)

UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT)

SHUBHI
SRIVASTAVA(ADV.SHUBHISRIVASTAVA@GMAIL.COM)(7838609688)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

SHUBHI SRIVASTAVA
(ADV.SHUBHISRIVASTAVA@GMAIL.COM)(7838609688)(PETITIONER)

UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SUBHI
SRIVASTAVA(ADV.SUBHISRIVASTAVA@GMAIL.COM)(7838609688)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

SHUBHI
SRIVASTAVA(ADV.SHUBHISRIVASTAVA@GMAIL.COM)(7838609688)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

SHUBHIR
SRIVASTAVA(ADV.SHUBHISRIVASTAVA@GMAIL.COM)(7838609688)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

CHANDA TRIKHA CHANDA TRIKHA
V/s STATE OF NCT OF DELHI & ORS. & ORS.

OTHER DETAILS OF ADVOCATES:

CHANDA TRIKHA (TRIKHA.CHANDA@GMAIL.COM)(9899457581)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
CHANDA TRIKHA (TRIKHA.CHANDA@GMAIL.COM)(9899457581)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

NADEEM @ BABLU
V/s THE STATE (NCT OF DELHI)

SOURABH SONI (DHCLSC)

OTHER DETAILS OF ADVOCATES:

SANJEEV SHARMA
V/s CENTRAL BUREAU OF INVESTIGATION

ROUNAK NAYAK

OTHER DETAILS OF ADVOCATES:

SANJEEV
SHARMA(SANJEEVSHARMA3954@GMAIL.COM)(9888994828)(RESPONDENT)

ROHIT SHARMA, ROUNAK NAYAK, ATUL
AGARWAL(ROHIT@RSCHAMBERS.COM)(9958035522)(PETITIONER)

SANJEEV SHARMA(SANJEEVSHARMA3954@GMAIL.COM)(9888994828)(PETITIONER)
CENTRAL BUREAU OF
INVESTIGATION(GROVERADVOCATE@GMAIL.COM)(9810188760)(PETITIONER)

ANIL GROVER (GROVERADVOCATE@GMAIL.COM)(9810188760)(RESPONDENT)

83

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR
1/08/2023)

CRL.M.C. 6619/2024 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-04-28 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 1/08/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SEELAMPUR-522/2015)

CRL.A. 24/2017 FILED BY RAJA @ NAFIS
(DISPOSED ON : 2023-02-23)

P.S.-FIR NO. :(SEELAMPUR-522/2015)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-DAI-2019-A-0002)

BAIL APPLN. 645/2019 FILED BY MANDEEP SINGH
AHUJA (DISPOSED ON : 2019-03-13 )

W.P.(CRL) 1925/2020 FILED BY MR. SANJEEV
SHARMA (DISPOSED ON : 2020-12-03 )

BAIL APPLN. 583/2019 FILED BY YUNUS KHAN
(DISPOSED ON : 2019-03-26 )

BAIL APPLN. 531/2019 FILED BY SANJEEV
SHARMA (DISPOSED ON : 2019-03-26 )

CRL.REV.P. 121/2021 FILED BY CENTRAL BUREAU
OF INVESTIGATION (D. OF HEARING : 2025-03-11 )
CRL.REV.P. 136/2022 FILED BY SANJEEV SHARMA
(D. OF HEARING : 2025-03-11 )

CRL.REV.P. 323/2022 FILED BY HARENDRA
PRASAD (D. OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(CBI-DAI-2019-A-0002)
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38  |CRL.REV.P.-121/2021 CENTRAL BUREAU OF INVESTIGATION ANIL GROVER, SAHARSH JAUHARI,
V/s MANDEEP SINGH AHUJA & ANR. NISHANT MADAN
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
ANIL GROVER(GROVERADVOCATE@REDIFFMAIL.COM)(9871212952)(PETITIONER)  :(CBI-DAI-2019-A-0002)
SAHARSH CRL.REV.P. 405/2020 FILED BY SANJEEV SHARMA
JAUHARI(ADVSAHARSHJAUHARI@GMAIL.COM)(7827629624)(RESPONDENT) (D. OF HEARING : 2025-03-11)

NISHANT MADAN(ADV.NISHANTMADAN@GMAIL.COM)(8860611287)(RESPONDENT) BAIL APPLN. 645/2019 FILED BY MANDEEP SINGH
NISHANT MADAN(ADV.NISHANTMADAN@GMAIL.COM)(8860611287)(RESPONDENT) AHUJA (DISPOSED ON : 2019-03-13 )
W.P.(CRL) 1925/2020 FILED BY MR. SANJEEV
SHARMA (DISPOSED ON : 2020-12-03 )
BAIL APPLN. 583/2019 FILED BY YUNUS KHAN
(DISPOSED ON : 2019-03-26 )
BAIL APPLN. 531/2019 FILED BY SANJEEV
SHARMA (DISPOSED ON : 2019-03-26 )
CRL.REV.P. 136/2022 FILED BY SANJEEV SHARMA
(D. OF HEARING : 2025-03-11 )
CRL.REV.P. 323/2022 FILED BY HARENDRA
PRASAD (D. OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(CBI-DAI-2019-A-0002)

39 CRL.REV.P.-136/2022 SANJEEV SHARMA ARJU CHAUDHARY
CRL.M.A. 4502/2022 V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

ROHIT SHARMA(DELHIOFFICE@RSCHAMBERS.COM)(9958035522)(PETITIONER) :(CBI-DAI-2019-A-0002)

DELHI OFFICE [RS CHAMBERS](DELHIOFFICE@RSCHAMBERS.COM)()(PETITIONER) CRL.REV.P. 405/2020 FILED BY SANJEEV SHARMA

MS. SANJEEV (D. OF HEARING : 2025-03-11)

SHARMA(SANJEEVSHARMA3954@GMAIL.COM)(9888994828)(PETITIONER) BAIL APPLN. 645/2019 FILED BY MANDEEP SINGH

KAPIL AHUJA (DISPOSED ON : 2019-03-13 )

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) W.P.(CRL) 1925/2020 FILED BY MR. SANJEEV

CENTRAL BUREAU OF SHARMA (DISPOSED ON : 2020-12-03 )

INVESTIGATION(DLACBIDHC@GMAIL.COM)(9810188760)(RESPONDENT) BAIL APPLN. 583/2019 FILED BY YUNUS KHAN
(DISPOSED ON : 2019-03-26 )
BAIL APPLN. 531/2019 FILED BY SANJEEV
SHARMA (DISPOSED ON : 2019-03-26 )
CRL.REV.P. 121/2021 FILED BY CENTRAL BUREAU
OF INVESTIGATION (D. OF HEARING : 2025-03-11 )
CRL.REV.P. 323/2022 FILED BY HARENDRA
PRASAD (D. OF HEARING : 2025-03-11)
P.S.-FIR NO. :(CBI-DAI-2019-A-0002)

40 CRL.REV.P.-323/2022 HARENDRA PRASAD SHASHI SHANKER
CRL.M.A. 10460/2022 V/s CENTRAL BUREAU OF INVESTIGATION
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

:(CBI-DAI-2019-A-0002)

CRL.REV.P. 405/2020 FILED BY SANJEEV SHARMA
(D. OF HEARING : 2025-03-11 )

BAIL APPLN. 645/2019 FILED BY MANDEEP SINGH
AHUJA (DISPOSED ON : 2019-03-13 )

W.P.(CRL) 1925/2020 FILED BY MR. SANJEEV
SHARMA (DISPOSED ON : 2020-12-03 )

BAIL APPLN. 583/2019 FILED BY YUNUS KHAN
(DISPOSED ON : 2019-03-26 )

BAIL APPLN. 531/2019 FILED BY SANJEEV
SHARMA (DISPOSED ON : 2019-03-26 )
CRL.REV.P. 121/2021 FILED BY CENTRAL BUREAU
OF INVESTIGATION (D. OF HEARING : 2025-03-11 )
CRL.REV.P. 136/2022 FILED BY SANJEEV SHARMA
(D. OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(CBI-DAI-2019-A-0002)

84
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ADVANCE CAUSE LIST

COURT NO. 27
HON"BLE MR.JUSTICE JASMEET SINGH

NOTE: *““CASES IN WHICH THE FIR IS TO BE QUASHED BASED ON SETTLEMENT, PARITIES OR THEIR COUNSELS MAY INFORM
THE COURT MASTER BY 1 P.M. OF THEIR PRESENCE. ONLY THE MAIN PETITIONER & COMPLAINANT NEED TO
BE PRESENT IN COURT OR THROUGH VIRTUAL MODE, AS PER THEIR CONVENIENCE. ALL SUCH MATTERS WILL BE
TAKEN UP POST LUNCH SESSION ( AT 02:15 P.M.).

NOTE: MATTERS PERTAINING TO CANCELLATION OF BAIL WILL BE TAKEN UP AFTER LUNCH (IMMEDIATELY AFTER

THE QUASHING OF FIR MATTERS ARE OVER).

CLICK HERE TO JOIN VC
https://delhihighcourt.webex.com/meet/dhcecourtvcs

Meeting No: 916 436 579

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

pramod@dhc.nic.in

ITEM
NUMBER CASE NUMBER

BAIL

1 BAIL APPLN.-619/2021
CRL.M.A. 7163/2022

WITH BAIL APPLN. 2612/2021
BAIL APPLN. 3171/2021

2 BAIL APPLN.-2612/2021

3 BAIL APPLN.-3171/2021

4 BAIL APPLN.-4219/2024
CRL.M.A. 34640/2024
CRL.M.A. 34641/2024

PARTY NAME ADVOCATE NAME
MANISH ARJUN SINGH KHURANA, PRABHSAHAY
V/s STATE KAUR

OTHER DETAILS OF ADVOCATES:
ARJUNKHURANA(ARJUNSK198818@GMAIL.COM)(9899498684)(PETITIONER)

ARJUN SINGH KHURANA(ARJUNSK198818@GMAIL.COM)(9899498684)(PETITIONER)
STATE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)
STATE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)
STATE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)
STATE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PRABHSAHAY KAUR(SAHAYK@GMAIL.COM)(9810158581)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AZAD BILLU @ BALLU DINESH KUMAR
V/s STATE NCT OF GOVT. OF DELHI

OTHER DETAILS OF ADVOCATES:

DINESH KUMAR(DINESH1CL@GMAIL.COM)(9711419822)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

UMESH
V/s STATE (NCT OF DELHI)

SANCHIT VASHISTHE

OTHER DETAILS OF ADVOCATES:

SANCHIT VASISTHA(SANCHITVASISHTHA@GMAIL.COM)(9958870496)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

JASWANT SINGH
V/s STATE OF NCT OF DELHI

SHAGUFA SALIM

OTHER DETAILS OF ADVOCATES:

ADARSH PRIYADARSHI (PRIYADARSHI.ADARSH@GMAIL.COM)(8806662746)(PETITIONER)
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OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SARAI ROHILLA RLY. STATION-8/2020)

BAIL APPLN. 3201/2023 FILED BY MANISH
(DISPOSED ON : 2024-02-16 )

BAIL APPLN. 4074/2024 FILED BY MANISH
(DISPOSED ON : 2024-12-10)

P.S.-FIR NO. :(SARAI ROHILLA RLY. STATION-
8/2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PUL PRAHLADPUR-358/2015)

CRL.A. 390/2022 FILED BY AZAD @ BALLU (D. OF
HEARING : 2030-01-26 )

P.S.-FIR NO. :(PUL PRAHLADPUR-358/2015)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(GOKULPURI-201/2019)

BAIL APPLN. 1679/2022 FILED BY UMESH
(DISPOSED ON : 2022-11-03)

P.S.-FIR NO. :(GOKULPURI-201/2019)

P.S.-FIR NO. :(NEW DELHI RAILWAY STATION-


https://delhihighcourt.webex.com/meet/dhcecourtvc8�
mailto:pramod@dhc.nic.in�

11.03.2025

5 BAIL APPLN.-39/2025

6 BAIL APPLN.-227/2025

7 BAIL APPLN.-249/2025

8 BAIL APPLN.-504/2025
CRL.M.A. 3647/2025

SUSPENSION OF SENTENCE

9 CRL.A.-6/2020
CRL.M.(BAIL) 58/2025

10 |CRL.M.(BAIL) 602/2023
In CRL.A.-362/2020

ADVANCE CAUSE LIST

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MOBIN @ KALE NEIL MUKHERIJEE
V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

ARSHAD
V/s STATE OF NCT OF DELHI

VISHAL RAJ SEHIJPAL

OTHER DETAILS OF ADVOCATES:

VISHAL RAJ SEHIJPAL(VISHALSEHIJPAL@GMAIL.COM)(9999229678)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

AJAY NEHA
V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

INDERPAL KISHORE(INDERPALKISHOREADV@GMAIL.COM)(7988441750)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

LOVE DOLLY SHARMA
V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

PARKASH SHARMA (PARKASHADV@GMAIL.COM)(9953269424)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SANJAY MUNIYAN
V/s STATE AMRENDRA KUMAR CHOUBEY,

YOGESH SAINI

OTHER DETAILS OF ADVOCATES:
AJAY VERMA (DHCLSC)()(9811098069)(PETITIONER)

AMRENDRA KUMAR CHOUBEY (AMRENDRE.AK@GMAIL.COM)(9958307675)(PETITIONER)

YOGESH SAINI(YOGIL.NITTY@GMAIL.COM)(9990139169)(PETITIONER)

VIKAS YADAV
V/s STATE (GOVT. OF NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:
FUDANJHA(FKJHAADVOCATE@GMAIL.COM)(9810055432)(PETITIONER)

F.K. JHA(FKJHAADVOCATE@GMAIL.COM)(9810055432)(PETITIONER)

DELHI
POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
F.K. JHA(FKJHAADVOCATE@GMAIL.COM)(9810055432)(PETITIONER)

F.K. JHA(FKJHAADVOCATE@GMAIL.COM)(9810055432)(PETITIONER)
FUDANJHA(FKJHAADVOCATE@GMAIL.COM)(9810055432)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
VIMAL PUGGAL(VIMAL_PUGGAL@YAHOO.COM)(9811085804)(PETITIONER)

RAJIV SONI(RAJIVSONIDOLLY@GMAIL.COM)()(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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AJAY VERMA (DHCLSC), YOGESH SAINI,

FUDAN KUMAR JHA, VIMAL PUGGAL

44/2024)

P.S.-FIR NO. :(AMAR COLONY-146/2024)

P.S.-FIR NO. :(ANAND VIHAR-492/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KANJHAWALA-346/2019)

BAIL APPLN. 3025/2020 FILED BY JITENDER
(DISPOSED ON : 2020-10-08 )

BAIL APPLN. 1775/2020 FILED BY JITENDER
(DISPOSED ON : 2020-07-28 )

BAIL APPLN. 270/2021 FILED BY JITENDER
(DISPOSED ON : 2021-01-25 )

BAIL APPLN. 1130/2021 FILED BY JAGWANTI @
JAGWATI (DISPOSED ON : 2021-04-15 )

BAIL APPLN. 4360/2021 FILED BY AJAY
(DISPOSED ON : 2022-02-15 )

BAIL APPLN. 3055/2022 FILED BY AJAY
(DISPOSED ON : 2022-12-19 )

BAIL APPLN. 2582/2023 FILED BY AJAY
(DISPOSED ON : 2023-10-30 )

BAIL APPLN. 1087/2024 FILED BY AJAY
(DISPOSED ON : 2024-07-03 )

P.S.-FIR NO. :(KANJHAWALA-346/2019)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NAJAFGARH-21/2025)

BAIL APPLN. 369/2025 FILED BY LOVE
(DISPOSED ON : 2025-01-29 )

BAIL APPLN. 832/2025 FILED BY KUNAL (D. OF
HEARING : 2025-03-26 )

P.S.-FIR NO. :(NAJAFGARH-21/2025)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SAKET-88/2017)

BAIL APPLN. 1111/2017 FILED BY SANJAY
MUNIYAN (DISPOSED ON : 2017-06-19 )

BAIL APPLN. 2443/2018 FILED BY SANJAY
MUNIYAN (DISPOSED ON : 2018-10-15 )

P.S.-FIR NO. :(SAKET-88/2017)

P.S.-FIR NO. :(DWARKA SECTOR TWENTY THREE-
257/2015)



11.03.2025 ADVANCE CAUSE LIST

11 CRL.M.(BAIL) 951/2024
In CRL.A.-632/2023

RAMSANIJIVAN

V/s THE STATE NCT OF DELHI MOHIT CHAURASIA

OTHER DETAILS OF ADVOCATES:

SUNIL TIWARI &
ASSOCIATES(SUNILTIWARI_TIWARISUNIL@YAHOO.COM)(9899335023)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAVITA JHA(KAVITA@VAISHLAW.COM)(9818174307)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
MOHIT CHAURASIA(MOHIT1775@GMAIL.COM)(9910085299)(PETITIONER)

DOMAI SINGH KANHAIYA SINGHAL (DHCLSC)
V/s STATE OF NCT OF DELHI

12 CRL.A.-955/2023
CRL.M.(BAIL) 1625/2023
CRL.M.A. 31604/2023

OTHER DETAILS OF ADVOCATES:
GAURAV

BHATTACHARYA(GAURAV.ADVBHATTACHARYA@GMAIL.COM)(9891959694)(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MOHD. ZAMEEL @ WASEEM @ BHURA SIDDHARTH YADAV, SANGITA
V/s CENTRAL BUREAU OF INVESTIGATION BHAYANA, HEMANT GULATI

13  CRL.M.(BAIL) 1789/2024
CRL.M.(BAIL) 1912/2024
In CRL.A.-1001/2023

OTHER DETAILS OF ADVOCATES:
SIDDHARTH YADAV (SIDDHARTHYADAV21@GMAIL.COM)(9899284083)(PETITIONER)
CBI (DLACBIDHC@GMAIL.COM)()(RESPONDENT)

SANGITA BHAYANA ()(9810026768)(PETITIONER)

CBI (DLACBIDHC@GMAIL.COM)()(RESPONDENT)

JITENDRA SETHI(SETHIASSOCIATESDELHI@GMAIL.COM)(9810062191)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

PAROLE/FURLOUGH

14 W.P.(CRL)-89/2025 FAISAL ALIAS SIBHU S/O SHARAFAT

V/s STATE OF NCT OF DELHI

AMAN PANWAR (DHCSLC)

OTHER DETAILS OF ADVOCATES:
SANDEEP (APLAW.DELHI@GMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

15 W.P.(CRL)-372/2025 GAYATRI NANDWANI

CRL.M.A. 3290/2025

JAMAHIR @ JAWAHAR PASWAN
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

UDAY CHAUHAN(CHAUHANUDAY93@GMAIL.COM)(9212843448)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

CRL.M.C. (CANCELLATION OF INTERIM BAIL/BAIL)
16 CRL.M.C.-7817/2023 DUSHYANT AND ORS.
V/s STATE NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:

ALOK VAJPAYEE (VAJPAYEE.ALOK@GMAIL.COM)(8510013500)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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ALOK VAJPAYEE

SUNIL KUMAR TIWARI, KAVITA JHA,

P.S.-FIR NO. :(ASHOK VIHAR-224/2016)

P.S.-FIR NO. :(MANDAWALI-114/2018)

P.S.-FIR NO. :(CBI-220-213-E-0008)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(USMANPUR-252/2010)

CRL.A. 651/2015 FILED BY SAHIBE ALALM @
NAKTA (DISPOSED ON : 2017-07-03 )

CRL.A. 412/2015 FILED BY FAISAL @ SIBHU
(DISPOSED ON : 2017-07-03 )

W.P.(CRL) 424/2019 FILED BY FAISAL @ SHIBU
(DISPOSED ON : 2019-02-12 )

W.P.(CRL) 2920/2018 FILED BY FAISAL @ SIBHU
(DISPOSED ON : 2018-09-26 )

W.P.(CRL) 1988/2022 FILED BY SAHIBE @ ALAM
(DISPOSED ON : 2022-10-31)

W.P.(CRL) 2293/2024 FILED BY FAISAL @ SIBHU
(DISPOSED ON : 2024-08-06 )

P.S.-FIR NO. :(USMANPUR-252/2010)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KIRTI NAGAR-7/2012)

CRL.A. 228/2021 FILED BY BIRBAL (DISPOSED
ON : 2022-05-18 )

CRL.A. 183/2021 FILED BY RAJ KUMAR
(DISPOSED ON : 2022-05-18 )

CRL.A. 135/2022 FILED BY JAMAHIR ALIAS
JAWAHAR (DISPOSED ON : 2022-05-18 )
W.P.(CRL) 3073/2022 FILED BY JAMAHIR @
JAWAHAR PASWAN (DISPOSED ON : 2023-10-19
)

W.P.(CRL) 872/2023 FILED BY RAJ KUMAR
(DISPOSED ON : 2023-10-19 )

W.P.(CRL) 1814/2023 FILED BY BIRBAL
(DISPOSED ON : 2023-07-03 )

W.P.(CRL) 3330/2024 FILED BY RAJ KUMAR
(DISPOSED ON : 2024-12-10 )

P.S.-FIR NO. :(KIRTI NAGAR-7/2012)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(BAWANA-353/2021)

CRL.M.C. 1657/2021 FILED BY X (D. OF HEARING
:2025-03-11)
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17 CRL.M.C.-5723/2024
CRL.M.A. 21854/2024

WITH CRL.M.C. 5897/2024
CRL.M.C. 5924/2024

18 |CRL.M.C.-5897/2024
CRL.M.A. 22548/2024

19 CRL.M.C.-5924/2024
CRL.M.A. 22648/2024

FRESH MATTERS & APPLICATIONS

20  |W.P.(CRL)-777/2025
CRL.M.A. 7228/2025
CRL.M.A. 7229/2025

21  |W.P.(CRL)-780/2025
CRL.M.A. 7236/2025
CRL.M.A. 7237/2025

WITH W.P.(CRL) 782/2025

22 W.P.(CRL)-782/2025
CRL.M.A. 7275/2025
CRL.M.A. 7276/2025

ADVANCE CAUSE LIST

STATE (GOVT OF NCT) OF DELHI
V/s KUNAL CHHABRA THROUGH
PAROKAR/FATHER DALIP CHHABRA

LAKSH KHANNA

OTHER DETAILS OF ADVOCATES:
LAKSH KHANNA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(0)(PETITIONER)

STATE (GOVT OF NCT) OF DELHI LAKSH KHANNA
V/s KUNAL CHHABRA THROUGH

PAROKAR/FATHER DALIP CHHABRA

OTHER DETAILS OF ADVOCATES:
LAKSH KHANNA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(0)(PETITIONER)

STATE (GOVT OF NCT) OF DELHI
V/s KUNAL CHHABRA THROUGH
PAROKAR/FATHER DALIP CHHABRA

LAKSH KHANNA

OTHER DETAILS OF ADVOCATES:
LAKSH KHANNA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)

KUNAL CHHABRA
V/s STATE OF NCT OF DELHI

ARUN KHATRI

OTHER DETAILS OF ADVOCATES:

ARUN KHATRI (ARUNKHATRILAWYER@GMAIL.COM)(9811821180)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KUNAL CHHABRA
V/s STATE OF NCT OF DELHI

ARUN KHATRI

OTHER DETAILS OF ADVOCATES:

SONU CHOUDHARY(SONUCHOUDHARY1014@GMAIL.COM)(0)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

KUNAL CHHABRA
V/s STATE OF NCT OF DELHI

ARUN KHATRI

OTHER DETAILS OF ADVOCATES:
ARUN KHATRI (ARUNKHATRILAWYER@GMAIL.COM)(9811821180)(PETITIONER)

88

CRL.M.C. 1655/2021 FILED BY X (D. OF HEARING
:2025-03-11)

P.S.-FIR NO. :(BAWANA-353/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SPECIAL BRANCH LODHI ROAD-140/2024)
W.P.(CRL) 782/2025 FILED BY KUNAL CHHABRA
(D. OF HEARING : 2025-03-11)

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
140/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SPECIAL BRANCH LODHI ROAD-143/2024)
W.P.(CRL) 780/2025 FILED BY KUNAL CHHABRA
(D. OF HEARING : 2025-03-11)

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
143/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SPECIAL BRANCH LODHI ROAD-111/2024)
BAIL APPLN. 1946/2024 FILED BY GUNJAN
THAKUR (DISPOSED ON : 2025-03-04 )

BAIL APPLN. 895/2025 FILED BY SANCHIT
KAPOOR (D. OF HEARING : 2025-04-28 )
W.P.(CRL) 777/2025 FILED BY KUNAL CHHABRA
(D. OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
111/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SPECIAL BRANCH LODHI ROAD-111/2024)
BAIL APPLN. 1946/2024 FILED BY GUNJAN
THAKUR (DISPOSED ON : 2025-03-04 )
CRL.M.C. 5924/2024 FILED BY STATE (GOVT OF
NCT) OF DELHI (D. OF HEARING : 2025-03-11)
BAIL APPLN. 895/2025 FILED BY SANCHIT
KAPOOR (D. OF HEARING : 2025-04-28 )

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
111/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SPECIAL BRANCH LODHI ROAD-143/2024)
CRL.M.C. 5897/2024 FILED BY STATE (GOVT OF
NCT) OF DELHI (D. OF HEARING : 2025-03-11)

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
143/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SPECIAL BRANCH LODHI ROAD-140/2024)
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AFTER NOTICE MISC. MATTERS
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25

26

27

28

29

30

31

32

CRL.A.-264/2023

CRL.A.-394/2023

CRL.A.-652/2023

CRL.L.P.-50/2018

CRL.L.P.-377/2022

CRL.L.P.-446/2022
CRL.M.A. 18500/2022

CRL.M.C.-3219/2010
CRL.M.A. 16124/2010
CRL.M.A. 17092/2010
CRL.M.A. 7723/2011

CRL.M.C.-681/2020
CRL.M.A. 2820/2020
CRL.M.A. 21850/2022

CRL.M.C.-1008/2020

CRL.M.C.-2441/2020
CRL.M.A. 17277/2020

ADVANCE CAUSE LIST

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PRINCE
V/s STATE GOVT NCT OF DELHI & ANR. & ORS.

SUPRIYA JUNEJA (DHCLSC)

OTHER DETAILS OF ADVOCATES:

KUNAL ISRANEY(KUNALISRANEY@YAHOO.CO.IN)(9811845379)(PETITIONER)

KARAN NEGI(KARANNEGI713@GMAIL.COM)()(PETITIONER)

KUNAL ISRANEY(KUNALISRANEY@YAHOO.CO.IN)(9811845379)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

BAJRANG PAL DANISH
V/s THE STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

SHWETA KAUSHIK (ADVOCATESHWETA14@GMAIL.COM)(9999768046)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SANJAY @ SANJEEV @ BABA ARCHIT UPADHAYAY
V/s STATE

OTHER DETAILS OF ADVOCATES:

ARCHIT AOR(AORARCHIT@GMAIL.COM)(9990323136)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

BSES RAJDHANI POWER LTD RISHAB RAJ JAIN, HAMID ALI
V/s A.K.MEHTA CO.& ANR

OTHER DETAILS OF ADVOCATES:
RISHAB RAJ JAIN()(7838439872)(PETITIONER)
HAMID ALl (ADVHAMID09@GMAIL.COM)(9810935552)(RESPONDENT)

TV GEORGE TV GEORGE, TANVEER SINGH OBEROI
V/s SH SANDEEP & ANR.

OTHER DETAILS OF ADVOCATES:
TV GEORGE(TVGEORGE2000@GMAIL.COM)(9811579561)(PETITIONER)
TANVEER SINGH OBEROI(REEV.OBE@GMAIL.COM)(9958935556)(RESPONDENT)

STATE TARANG SRIVASTAVA
V/s FIRASUL NABI

OTHER DETAILS OF ADVOCATES:
STATE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)
STATE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

K.BALASARASWATHI PETITIONER IN-PERSON, KAUSHAL &
V/s STATE ASSOCIATES

OTHER DETAILS OF ADVOCATES:

SH. YOGESH VERMA & ORS.
V/s STATE & ANR.

RICKY CHOPRA, DEEPAK VOHRA,
OMKAR, MAHESH CHAND

OTHER DETAILS OF ADVOCATES:

RICKY CHOPRA()(9810538000)(PETITIONER)

SHAKSHAM GOEL(SID@ROCKYCHOPRA.IN)(9650348008)(PETITIONER)

SIDDHANT JAIN(SID@RICKYCHOPRA.IN)()(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
OMKAR (ADV.OMKARSHARMA@GMAIL.COM)(9718006200)(PETITIONER)

MAHESH CHAND(GURUADVOCATE007@GMAIL.COM)(9810154020)(RESPONDENT)

MANISHA GUPTA DEEPAK BANSAL
V/s THE STATE GOVT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
DEEPAK BANSAL()(8373941010)(PETITIONER)

ANIL KUMAR
V/s THE STATE

RAVI NARNAULIA, RAVI NARNAULIA

OTHER DETAILS OF ADVOCATES:
RAVI NARNAULIA & ABHISHEK
CHAND(RAVINARNAULIA@YAHOO.IN)(9899559724)(PETITIONER)
DCP(DCP-NORTHWEST-DL@NIC.IN)()(RESPONDENT)
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CRL.M.C. 5723/2024 FILED BY STATE (GOVT OF
NCT) OF DELHI (D. OF HEARING : 2025-03-11)

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
140/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PREM NAGAR-133/2019)
CRL.A. 7/2022 FILED BY YOGESH GOSWAMI (D.
OF HEARING : 2023-03-27))

P.S.-FIR NO. :(PREM NAGAR-133/2019)

P.S.-FIR NO. :(MUNDKA-6/2014)

P.S.-FIR NO. :(TILAK MARG-189/2004)

P.S.-FIR NO. :(JAIT PUR-151/2013)

P.S.-FIR NO. :(VASANT KUNJ NORTH-276/2010)

P.S.-FIR NO. :(JAFFARABAD-179/2019)

P.S.-FIR NO. :(ANAND VIHAR-430/2010)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SHALIMAR BAGH-81/2020)



11.03.2025 ADVANCE CAUSE LIST

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
CP(CP.SNSHRIVASTAVA@DELHIPOLICE.GOV.IN)()(RESPONDENT)
HARJINDER(HARJINDERKRANA1454@GMAIL.COM)()(RESPONDENT)

ALEENA AHAMAD ASHISH DUTTA
V/s STATE OF NCT OF DELHI AND ANR

33 CRL.M.C.-375/2025
CRL.M.A. 1823/2025

OTHER DETAILS OF ADVOCATES:

ASHISH DUTTA(OFFICEOFASHISHDUTTA202@GMAIL.COM)(9811180280)(PETITIONER)
ASHISH DUTTA(OFFICEOFASHISHDUTTA202@GMAIL.COM)(0)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

COURT NO. 26
HON"BLE MS.JUSTICE NEENA BANSAL KRISHNA

NOTE: IT 1S CIRCULATED FOR

ANY MATTER LISTED BEFORE HER LADYSHIP ON THE GROUND OF NON AVAILABLITY / ILLNESS UNLESS THERE

ADJOURNMENT SLIP IN THE PRESCRIBED FORMAT CIRCULATED AS PER RULES.

CLICK TO JOIN VC:

MEETING LINK: https://delhihighcourt.webex.com/meet/dhcecourtvcl

MEETING NUMBER: 2512 399 8226

PASSWORD: 1234

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpankaj .dhc@gov. in

ITEM
NUMBER

BAIL
1 BAIL APPLN.-4519/2024

CASE NUMBER PARTY NAME ADVOCATE NAME

AKRAM AHMAD
V/s STATE GOVT. OF NCT OF DELHI

MOHD SUZA FAISAL

OTHER DETAILS OF ADVOCATES:

MOHD SUZA FAISAL (SHUJAKHAN235@GMAIL.COM)(9389759254)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MAHANT RAJA RAM DASS SUDIPTA BASU
V/s STATE OF NCT OF DELHI AND ANR

2 BAIL APPLN.-34/2025

OTHER DETAILS OF ADVOCATES:

SUDIPTA (ADVSUDIPTABASU@GMAIL.COM)(9971805504)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VISHAL SEJWAL VIJAY SINGH SANSANWAL
V/s STATE GOVT. OF NCT OF DELHI

3 BAIL APPLN.-516/2025

OTHER DETAILS OF ADVOCATES:

VIJAY SANSANWAL (VIJAYSANSANWAL@GMAIL.COM)(9810069263)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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P.S.-FIR NO. :(SHALIMAR BAGH-81/2020)

P.S.-FIR NO. :(CYBER POLICE STATION EAST-
4/2023)

INFORMATION OF THE LD. COUNSELS/ LITIGANTS THAT NO ADJOURMENT SHALL BE GRANTED IN

IS AN

OTHER INFORMATION

P.S.-FIR NO. :(DESHBANDHU GUPTA ROAD-
766/2022)

P.S.-FIR NO. :(TIMAR PUR-574/2024)

Listing Remarks:
PART-HEARD

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SAKET-43/2025)

BAIL APPLN. 904/2025 FILED BY GAURAV SEJWAL
(D. OF HEARING : 2025-04-29 )

P.S.-FIR NO. :(SAKET-43/2025)


https://delhihighcourt.webex.com/meet/dhcecourtvc1�
mailto:cmpankaj.dhc@gov.in�

11.03.2025 ADVANCE CAUSE LIST

4 BAIL APPLN.-521/2025 SUNIL TYAGI

V/s STATE GOVT. OF NCT OF DELHI

TARUN KUMAR GOOMBER

OTHER DETAILS OF ADVOCATES:

SURYADEV KAUSHIK (TGASSOCIATES202@GMAIL.COM)(7503316682)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PAROLE/FURLOUGH

5 W.P.(CRL)-203/2025 HARDAYAL SINGH

V/s THE STATE NCT OF DELHI

HIMANSHU GUPTA (DHCLSC)

OTHER DETAILS OF ADVOCATES:

ANKIT KUMAR(WEARKALAS@GMAIL.COM)(9811338050)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

CRL.M.C. (CANCELLATION OF INTERIM BAIL/BAIL)

6 CRL.M.C.-1655/2021 X
WITH CRL.M.C. 1657/2021 V/s STATE & ANR.
CRL.M.C. 7817/2023

DEBOPRIYO, ALOK VAJPAYEE,
SANDEEP SHARMA, MOHIT KUMAR

OTHER DETAILS OF ADVOCATES:
JYOTI(DEBOPRIYOMOULIK@GMAIL.COM)(7289010259)(RESPONDENT)
JYOTI(DEBOPRIYOMOULIK@GMAIL.COM)(7289010259)(RESPONDENT)
JYOTI(DEBOPRIYOMOULIK@GMAIL.COM)()(PETITIONER)
STATE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)
DUSHYANT(VAJPAYOO.ALOK@GMAIL.COM)(8510013500)(PETITIONER)
STATE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)
KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ALOK VAJPAYEE(VAJPAYEE.ALOK@GMAIL.COM)(9213990937)(PETITIONER)
SANDEEP SHARMA(KUSH02SHARMA@GMAIL.COM)(8920198258)(PETITIONER)
MOHIT KUMAR(ADVMOHIT25@NUJS.EDU)(9990753174)(PETITIONER)

7 CRL.M.C.-1657/2021 X DEBOPRIYO, ALOK VAJPAYEE,
V/s STATE & ANR. SANDEEP SHARMA, MOHIT KUMAR

OTHER DETAILS OF ADVOCATES:
JYOTI(DEBOPRIYOMOULIK@GMAIL.COM)(7289010259)(RESPONDENT)
JYOTI(DEBOPRIYOMOULIK@GMAIL.COM)(7289010259)(RESPONDENT)
JYOTI(DEBOPRIYOMOULIK@GMAIL.COM)(7289010259)(RESPONDENT)
DEBOPRIYO MOULIK(DEBOPRIYOMOULIK@GMAIL.COM)()(PETITIONER)
VIRENDER SINGH(VAJPAYOO.ALOK@GMAIL.COM)(8510013500)(PETITIONER)
STATE (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)
STATE (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)
VIRENDER SINGH(VAJPAYOO.ALOK@GMAIL.COM)(8510013500)(PETITIONER)
STATE (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)
VIRENDER SINGH(VAJIPAYOO.ALOK@GMAIL.COM)(8510013500)(RESPONDENT)
KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ALOK VAJPAYEE(VAJPAYEE.ALOK@GMAIL.COM)(9213990937)(RESPONDENT)
SANDEEP SHARMA(KUSH02SHARMA@GMAIL.COM)(8920198258)(PETITIONER)
MOHIT KUMAR(ADVMOHIT25@NUJS.EDU)(9990753174)(PETITIONER)

SWETA RANI MUKESH ANAND
V/s THE STATE (GOVT. OF NCT) OF DELHI

8 CRL.M.C.-2266/2021

WITH CRL.M.C. 6561/2023
CRL.M.C. 6590/2023
W.P.(CRL) 1857/2021
W.P.(CRL) 1868/2021
W.P.(CRL) 2523/2023

OTHER DETAILS OF ADVOCATES:
MUKESH ANAND(LEGALPOINTDELHI@GMAIL.COM)(9650617167)(PETITIONER)
BIBHUTI SINGH(BSINGHLB@GMAIL.CO,)()(PETITIONER)

DENNIS SINGH(DENNIS.SINGH@MORPHEUSIVF.COM)()(RESPONDENT)

KAPIL
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P.S.-FIR NO. :(ECONOMIC OFFENCE WING-5/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(TILAK NAGAR-835/2006)

BAIL APPLN. 1007/2010 FILED BY HARDYAL SINGH
(DISPOSED ON : 2010-11-11 )

CRL.A. 354/2012 FILED BY HARDAYAL SINGH
(DISPOSED ON : 2013-02-13 )

W.P.(CRL) 1330/2013 FILED BY HARDAYAL
(DISPOSED ON : 2013-10-10 )

W.P.(CRL) 620/2014 FILED BY HARDAYAL SINGH
(DISPOSED ON : 2016-09-19 )

W.P.(CRL) 1247/2017 FILED BY HARDAYAL SINGH
(DISPOSED ON : 2017-05-23 )

W.P.(CRL) 3340/2017 FILED BY HARDYAL
(DISPOSED ON : 2018-01-29 )

W.P.(CRL) 910/2018 FILED BY HARDAYAL
(DISPOSED ON : 2018-04-02 )

W.P.(CRL) 1030/2019 FILED BY HARDAYAL
(DISPOSED ON : 2019-07-23 )

W.P.(CRL) 2636/2023 FILED BY HARDAYAL SINGH
(DISPOSED ON : 2024-02-06 )

P.S.-FIR NO. :(TILAK NAGAR-835/2006)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(BAWANA-353/2021)

CRL.M.C. 1657/2021 FILED BY X (D. OF HEARING :
2025-03-11)

CRL.M.C. 7817/2023 FILED BY DUSHYANT AND
ORS. (D. OF HEARING : 2025-03-11)

P.S.-FIR NO. :(BAWANA-353/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(BAWANA-353/2021)

CRL.M.C. 1655/2021 FILED BY X (D. OF HEARING :
2025-03-11)

CRL.M.C. 7817/2023 FILED BY DUSHYANT AND
ORS. (D. OF HEARING : 2025-03-11)

P.S.-FIR NO. :(BAWANA-353/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MODEL TOWN-83/2021)

W.P.(CRL) 1857/2021 FILED BY DR ARCHANA JAIN
(D. OF HEARING : 2025-03-11)

W.P.(CRL) 1868/2021 FILED BY DR JAIDEEP
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9

10

11

12

W.P.(CRL)-1857/2021
CRL.M.A. 15380/2021

W.P.(CRL)-1868/2021
CRL.M.A. 15464/2021

CRL.M.C.-6561/2023

WITH CRL.M.C. 6590/2023

CRL.M.C.-6590/2023

ADVANCE CAUSE LIST

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) MALHOTRA (D. OF HEARING : 2025-03-11 )

JAI DEEP(JAIDEEPMALHOTRAAGRA@GMAIL.COM)()(RESPONDENT)
ARCHANA JAIN(ARCHANA.JAIN@ MORPHEUSIVF.COM)()(RESPONDENT)
RAVINDER(RAIVNDER.THUSOO@MORPHEUSIVF.COM)()(RESPONDENT)

DR ARCHANA JAIN MOHIT CHAUDHARY
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

MAHIMA AHUJA(KUSHAL82KUMAR®@GMAIL.COM)(9810074159)(PETITIONER)
KUSHAL KUMAR(KUSHAL82KUMAR@GMAIL.COM)()(PETITIONER)

MOHIT
CHAUDHARY(MOHITCHAUDHARY2020@GMAIL.COM)(9810663997)(PETITIONER)
SWETA RANI(LEGALPOINTDELHI@GMAIL.COM)(9313001226)(RESPONDENT)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLIC@GMAIL.COM)(9891919168)(RESPONDENT)

DR JAIDEEP MALHOTRA MOHIT CHAUDHARY
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

MOHIT
CHAUDHARY(MOHITCHAUDHARY2020@GMAIL.COM)(9810663997)(PETITIONER)
MAHIMA AHUJA(KUSHAL82KUMAR@GMAIL.COM)(9810074159)(PETITIONER)
KUSHAL KUMAR(KUSHAL82KUMAR@GMAIL.COM)()(PETITIONER)

SWETA RANI(LEGALPOINTDELHI@GMAIL.COM)(9313001226)(RESPONDENT)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLIC@GMAIL.COM)(9891919168)(RESPONDENT)

RAVINDER KUMAR THUSOO VERONICA FRANCIS
V/s STATE (NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
ARUN(ARUN@FRANCISLEGAL.COM)(9810492908)(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DENNIS SINGH VERONICA FRANCIS
V/s STATE (NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
VERONICA(VERONICA@FRANICSLEFGALIN.COM)(9810492908)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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W.P.(CRL) 2523/2023 FILED BY SWETA RANI (D.
OF HEARING : 2025-03-11)

CRL.M.C. 7951/2023 FILED BY DR. JAIDEEP
MALHOTRA (DISPOSED ON : 2024-05-13 )
CRL.M.C. 6561/2023 FILED BY RAVINDER KUMAR
THUSOO (D. OF HEARING : 2025-03-11 )
CRL.M.C. 6590/2023 FILED BY DENNIS SINGH (D.
OF HEARING : 2025-03-11)

P.S.-FIR NO. :(MODEL TOWN-83/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MODEL TOWN-83/2021)

W.P.(CRL) 1868/2021 FILED BY DR JAIDEEP
MALHOTRA (D. OF HEARING : 2025-03-11)
CRL.M.C. 2266/2021 FILED BY SWETA RANI (D. OF
HEARING : 2025-03-11)

W.P.(CRL) 2523/2023 FILED BY SWETA RANI (D.
OF HEARING : 2025-03-11))

CRL.M.C. 7951/2023 FILED BY DR. JAIDEEP
MALHOTRA (DISPOSED ON : 2024-05-13 )
CRL.M.C. 6561/2023 FILED BY RAVINDER KUMAR
THUSOO (D. OF HEARING : 2025-03-11 )
CRL.M.C. 6590/2023 FILED BY DENNIS SINGH (D.
OF HEARING : 2025-03-11)

P.S.-FIR NO. :(MODEL TOWN-83/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MODEL TOWN-83/2021)

W.P.(CRL) 1857/2021 FILED BY DR ARCHANA JAIN
(D. OF HEARING : 2025-03-11)

CRL.M.C. 2266/2021 FILED BY SWETA RANI (D. OF
HEARING : 2025-03-11)

W.P.(CRL) 2523/2023 FILED BY SWETA RANI (D.
OF HEARING : 2025-03-11)

CRL.M.C. 7951/2023 FILED BY DR. JAIDEEP
MALHOTRA (DISPOSED ON : 2024-05-13 )
CRL.M.C. 6561/2023 FILED BY RAVINDER KUMAR
THUSOO (D. OF HEARING : 2025-03-11 )

CRL.M.C. 6590/2023 FILED BY DENNIS SINGH (D.
OF HEARING : 2025-03-11)

P.S.-FIR NO. :(MODEL TOWN-83/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MODEL TOWN-83/2021)

W.P.(CRL) 1857/2021 FILED BY DR ARCHANA JAIN
(D. OF HEARING : 2025-03-11)

W.P.(CRL) 1868/2021 FILED BY DR JAIDEEP
MALHOTRA (D. OF HEARING : 2025-03-11)
CRL.M.C. 2266/2021 FILED BY SWETA RANI (D. OF
HEARING : 2025-03-11)

W.P.(CRL) 2523/2023 FILED BY SWETA RANI (D.
OF HEARING : 2025-03-11)

CRL.M.C. 7951/2023 FILED BY DR. JAIDEEP
MALHOTRA (DISPOSED ON : 2024-05-13 )
CRL.M.C. 6590/2023 FILED BY DENNIS SINGH (D.
OF HEARING : 2025-03-11)

P.S.-FIR NO. :(MODEL TOWN-83/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MODEL TOWN-83/2021)

W.P.(CRL) 1857/2021 FILED BY DR ARCHANA JAIN
(D. OF HEARING : 2025-03-11)

W.P.(CRL) 1868/2021 FILED BY DR JAIDEEP
MALHOTRA (D. OF HEARING : 2025-03-11)
CRL.M.C. 2266/2021 FILED BY SWETA RANI (D. OF
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13 \W.P.(CRL)-2523/2023

AFTER NOTICE MISC. MATTERS
14 CRL.L.P.-23/2021

15 CRL.L.P.-174/2021
CRL.M.A. 19104/2021

16 CRL.M.C.-1475/2017
CRL.M.A. 6073/2017

17 CRL.M.C.-1028/2018
CRL.M.A. 3737/2018
CRL.M.A. 33375/2018
CRL.M.A. 33376/2018
CRL.M.A. 2559/2022
CRL.M.A. 4140/2024

WITH CRL.M.C. 2797/2022
CRL.M.C. 2909/2022

18 |CRL.M.C.-2797/2022
CRL.M.A. 11564/2022

WITH CRL.M.C. 2909/2022

ADVANCE CAUSE LIST

SWETA RANI
V/s STATE (NCT OF DELHI) & ORS.

MURARI TIWARI

OTHER DETAILS OF ADVOCATES:

MURARI TIWARI
(MURARITIWARIANDASSOCIATES@GMAIL.COM)(9811125857)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

STATE (NCT OF DELHI) RAJNI GUPTA

V/s ASHOK KUMAR DAHIYA

OTHER DETAILS OF ADVOCATES:

STATE MEENAKSHI CHAUHAN, SHALU
V/s SANJAY AND ANR KUMARI

OTHER DETAILS OF ADVOCATES:
KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)

SHALU KUMARI(JANGRASHALUO1@GMAIL.COM)(9354508112)(RESPONDENT)

SANDEEP GULIANI & SAVITRI GULIANI

V/s RANDHIR SINGH LAL SAINI (DHCLSC)

OTHER DETAILS OF ADVOCATES:
BRIGHTSTAR TELECOMMUNICATIONS INDIA  ADITYA WADHWA, MUDIT JAIN,

LTD AYUSH SHRIVASTAVA, SIDDHARTH

V/s M/S GOOD MARKETING & SALES PVT . LTD SUNIL, MUDIT JAIN

OTHER DETAILS OF ADVOCATES:

ADITYA WADHWA()(9910412299)(PETITIONER)

MUDIT JAIN()(9999347654)(PETITIONER)

MUDIT JAIN()(9999347654)(PETITIONER)

ADITYA WADHWA(ADITYA@WADHACHAMBERS.COM)(9910412299)(PETITIONER)
AYUSH
SHRIVASTAVA(AYUSH@WADHWACHAMBERS.COM)(9805555961)(PETITIONER)
NIRAJ BARKAKTI(NIRAJ.BARKAKTI@BEETEL.IN)()(RESPONDENT)
INFO(INFO@GMS.IN)()(RESPONDENT)
ACCOUNTS(ACCOUNTS@GMS.IN)()(RESPONDENT)

ADITYA WADHWA (ADITYA@WADHWACHAMBERS.COM)(9910412299)(PETITIONER)

MUDIT JAIN (ADV.MUDITJAIN@GMAIL.COM)()(RESPONDENT)

MUDIT JAIN(ADV.MUDITJAIN@GMAIL.COM)(9868510397)(RESPONDENT)
MUDIT JAIN(ADV.MUDITJAIN@GMAIL.COM)(9868510397)(RESPONDENT)
MUDIT JAIN(ADV.MUDITJAIN@GMAIL.COM)(9868510397)(PETITIONER)

MANIJEET KAUR HARDIK SHARMA, KUNWAR PAL
V/s M/S BRIGHTSTAR TELECOMMUNICATIONS |SINGH
INDIA LTD.

OTHER DETAILS OF ADVOCATES:

HARDIK
SHARMA(ADVOCATEHARDIKSHARMA®@GMAIL.COM)(9315386954)(PETITIONER)
M/S BRIGHTSTAR TELECOMMUNICATIONS INDIA

93

PETITIONERS IN-PERSON, ROSHAN

HEARING : 2025-03-11)

W.P.(CRL) 2523/2023 FILED BY SWETA RANI (D.
OF HEARING : 2025-03-11)

CRL.M.C. 7951/2023 FILED BY DR. JAIDEEP
MALHOTRA (DISPOSED ON : 2024-05-13 )
CRL.M.C. 6561/2023 FILED BY RAVINDER KUMAR
THUSOO (D. OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(MODEL TOWN-83/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MODEL TOWN-83/2021)

W.P.(CRL) 1857/2021 FILED BY DR ARCHANA JAIN
(D. OF HEARING : 2025-03-11)

W.P.(CRL) 1868/2021 FILED BY DR JAIDEEP
MALHOTRA (D. OF HEARING : 2025-03-11)
CRL.M.C. 2266/2021 FILED BY SWETA RANI (D. OF
HEARING : 2025-03-11)

CRL.M.C. 7951/2023 FILED BY DR. JAIDEEP
MALHOTRA (DISPOSED ON : 2024-05-13 )
CRL.M.C. 6561/2023 FILED BY RAVINDER KUMAR
THUSOO (D. OF HEARING : 2025-03-11 )

CRL.M.C. 6590/2023 FILED BY DENNIS SINGH (D.
OF HEARING : 2025-03-11)

P.S.-FIR NO. :(MODEL TOWN-83/2021)

P.S.-FIR NO. :(NANGLOI-430/2014)
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19 CRL.M.C.-2909/2022
CRL.M.A. 12298/2022

20 |CRL.M.C.-5618/2018

21 CRL.M.C.-693/2021

22 CRL.M.C.-1096/2021
CRL.M.A. 5594/2021

23 CRL.M.C.-1545/2021
CRL.M.A. 10791/2021

24 CRL.M.C.-2409/2021

25 CRL.M.C.-3192/2021
CRL.M.A. 19682/2021

26  |CRL.M.C.-3229/2021

WITH CRL.M.C. 3492/2021

ADVANCE CAUSE LIST

LTD(KPSADVOCATE@GMAIL.COM)()(RESPONDENT)
KUNWAR PAL SINGH(KPSADVOCATES@GMAIL.COM)(9582088986)(PETITIONER)

M/S GOOD MARKETING AND SALES PVT. LTD. |HARDIK SHARMA, KUNWAR PAL
& ANR. SINGH

V/s M/S BRIGHTSTAR TELECOMMUNICATIONS

INDIA LTD.

OTHER DETAILS OF ADVOCATES:

RK GOSSAIN(ADVOCATEHARDIKSH)(9315386954)(PETITIONER)
KPS(KPSADVOCATES@GMAIL.COM)()(RESPONDENT)

KUNWAR PAL SINGH(KPSADVOCATES@GMAIL.COM)(9582088986)(PETITIONER)

DINESH CHANDRA SAXENA & ANR NEELAM RATHORE ASSOCIATES,
V/s ANUKRITI SHRIVASTAVA & ANR SUNIL KUMAR SINGH, SHAANTANU
DEVANSH

OTHER DETAILS OF ADVOCATES:

NEELAM RATHORE ASSOCIATES()(9811192246)(PETITIONER)

SHAANTANU
DEVANSH(SHAANTANUDEVANSH@GMAIL.COM)(9873122945)(RESPONDENT)

SATISH SHARMA RAMESH PAL LUTHRA
V/s THE STATE OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

LALIT YADAV & JYOTI
SHARMA(LALITYADAVADVOCATE@GMAIL.COM)(9555051577)(PETITIONER)
RAMESH LUTHRA(ADVOLUTHRA@GMAIL.COM)(9818133399)(PETITIONER)

SHALU SHARMA(VRINDAASHARMA1234@GMAIL.COM)(9582675908)(PETITIONER)
SHALU SHARMA(VRINDAASHARMA1234@GMAIL.COM)(9582675908)(PETITIONER)
THE STATE OF DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)
THE STATE OF DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)
THE STATE OF DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)
SHALU SHARMA(VRINDAASHARMA1234@GMAIL.COM)(9582675908)(PETITIONER)
VRINDAA SHARMA(VRINDAASHARMA1234@GMAIL.COM)()(RESPONDENT)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MANORANIJANA SINH ASHUTOSH GHADE, AMIT KUMAR
V/s STATE OF NCT OF DELHI & ANR. THAKUR

OTHER DETAILS OF ADVOCATES:

ASHUTOSH GHADE(ASHUTOSH.GHADE@GMAIL.COM)(8085491619)(PETITIONER)
ASHUTOSHGHADE(ASHUTOSH.GHADE@GMAIL.COM)(8085491619)(PETITIONER)
DELHI
POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
AMIT KUMAR THAKUR(AKTHAKURLAW@YAHOO.COM)(9810635888)(PETITIONER)

VIRENDER KUMAR SHARMA SAURABH MISHRA

V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
SAURABHMISHRA(SAURABHMISHRA34@GMAIL.COM)(9871445082)(PETITIONER)
SAURABH MISHRA(SAURABHMISHRA34@GMAIL.COM)(9871445082)(PETITIONER)
DELHI
POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SH. AJAY GUPTA RAJEEV KAPOOR
V/s STATE & ANR.

OTHER DETAILS OF ADVOCATES:

K & B PARTNERS(INFO@KANDBPARTNERS.COM)(9899785517)(PETITIONER)

SHRI AJAY GUPTA(NUMBER1_ADVTG@YAHOO0.COM)(9810384028)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLIC@GMAIL.COM)(9891919168)(RESPONDENT)

POPULAR FRONT OF INDIA AND ANR.
V/s ENFORCEMENT DIRECTORATE

ADIT SUBRAMANIAM PUJARI

OTHER DETAILS OF ADVOCATES:
ADIT S. PUJARI(ADITSPUJARI@GMAIL.COM)(9811611205)(PETITIONER)
KAJAL DALAL(KAJALDALAL94@GMAIL.COM)()(PETITIONER)

ASP CHAMBERS(OFFICE.ASPCHAMBERS@GMAIL.COM)()(PETITIONER)
CGSC(CGSCA61@GMAIL.COM)()(RESPONDENT)

SURESH & ORS.
V/s STATE THROUGH SDM KANJHAWALA &
ORS.

BRAHMANAND, AVADH BIHARI
KAUSHIK

OTHER DETAILS OF ADVOCATES:
SDM(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
AVADH KAUSHIK(AVADHKAUSHIK@GMAIL.COM)(9315468594)(RESPONDENT)
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P.S.-FIR NO. :(FARASH BAZAR-393/2017)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MANDIR MARG-291/2008)

CRL.M.C. 1280/2021 FILED BY MANORANJANA
SINH (DISPOSED ON : 2021-04-22 )

P.S.-FIR NO. :(MANDIR MARG-291/2008)

P.S.-FIR NO. :(PAHARGANJ-35/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(VASANT KUNJ SOUTH-243/2012)

CRL.M.C. 2670/2015 FILED BY AJAY GUPTA
(DISPOSED ON : 2015-07-08 )

P.S.-FIR NO. :(VASANT KUNJ SOUTH-243/2012)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 2/2018)
W.P.(CRL) 2055/2024 FILED BY SUBHADRA
SHUKLA (DISPOSED ON : 2024-07-10)

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 2/2018)
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27 CRL.M.C.-3492/2021

28 CRL.M.C.-538/2025
CRL.M.A. 2619/2025

29 CRL.M.C.-985/2025

30 CRL.M.C.-1371/2025
CRL.M.A. 6034/2025

31 W.P.(CRL)-795/2018

32 |W.P.(CRL)-1096/2021
CRL.M.A. 3069/2025
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SHO KANJAWALA(SHO-KANJHAWALA-DL@NIC.IN)(8750870324)(RESPONDENT)
AVADH BIHARI KAUSHIK(AVADHKAUSHIK@GMAIL.COM)(9811455431)(PETITIONER)

SH SURESH. & ORS. BRAHMANAND, AVADH BIHARI
V/s STATE & ORS. KAUSHIK

OTHER DETAILS OF ADVOCATES:

SH. SURESH(MAHESH2017CHHILLAR@GMAIL.COM)()(PETITIONER)

VINOD THAKUR(VINODADLO@GMAIL.COM)()(PETITIONER)

BRAHMANAND
GUPTA(B.NAND_GUPTA@REDIFFMAIL.COM)(9899194915)(PETITIONER)

MANOJ CHHILLAR(MANOJCHHILLARO007 @GMAIL.COM)()(RESPONDENT)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
AVADH BIHARI KAUSHIK(AVADHKAUSHIK@GMAIL.COM)(9811455431)(PETITIONER)

DEEPAK & ANR. BRAHMANAND
V/s STATE N.CT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:
BRAHMANAND (ADVBNGUPTA111@GMAIL.COM)(9899194195)(RESPONDENT)

RAJ RISHI PANDEY
V/s STATE OF NCT OF DELHI & ORS.

NISHANT MANDAL

OTHER DETAILS OF ADVOCATES:

NISHANT MANDAL(NISHANTMANDAL®@REDIFFMAIL.COM)(8092776660)(PETITIONER)
NISHANT MANDAL(NISHANTMANDAL®@REDIFFMAIL.COM)(8092776660)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

STATE THROUGH OFFICE DIRECTOR GENERAL |LAKSH KHANNA
OF PRISONS
V/s ABDUL NASIR ALIAS NASIR IQBAL

OTHER DETAILS OF ADVOCATES:
LAKSH KHANNA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9910900059)(PETITIONER)

DELHI DEVELOPMENT AUTHORITY
V/s RAGHAV PASWAN & ANR

SANJEEV SAGAR

OTHER DETAILS OF ADVOCATES:
SANJEEV SAGAR()(8368740174)(PETITIONER)

SHANKAR KASHID
V/s GOVT OF NCT OF DELHI AND ANR

ANAND DILIP LANDGE, MAHALING
MALIKARJUN PANDARGE, AJIT
KUMAR

OTHER DETAILS OF ADVOCATES:

SHANKAR KASHID(STATIONARYPOINTIN@GMAIL.COM)(9020231820)(PETITIONER)
SHANKAR KASHID(STATIONARYPOINTIN@GMAIL.COM)(9020231820)(PETITIONER)
SHANKAR KASHID(STATIONARYPOINTIN@GMAIL.COM)(9020231820)(PETITIONER)
SHANKAR KASHID(STATIONARYPOINTIN@GMAIL.COM)(9020231820)(PETITIONER)
SHANKAR KASHID(STATIONARYPOINTIN@GMAIL.COM)(9020231820)(PETITIONER)
SHANKAR KASHID(STATIONARYPOINTIN@GMAIL.COM)(9020231820)(PETITIONER)
ANAND DILIP LANDGE(ADVANANDLANDGE@GMAIL.COM)(9930309799)(PETITIONER)
GOVT OF NCT OF DELHI AND
ANR(VIJANIEXIM@GMAIL.COM)(9810322170)(PETITIONER)

GOVT OF NCT OF DELHI AND
ANR(VIJANIEXIM@GMAIL.COM)(9810322170)(PETITIONER)

GOVT OF NCT OF DELHI AND
ANR(VIJANIEXIM@GMAIL.COM)(9810322170)(PETITIONER)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SULTAN PURI-1238/2015)

W.P.(CRL) 1613/2016 FILED BY JAI KUMAR
(DISPOSED ON : 2016-10-26 )

CRL.M.C. 7846/2024 FILED BY VIJAY KUMAR &
ORS. (DISPOSED ON : 2024-10-22 )

CRL.M.C. 537/2025 FILED BY VIJAY KUMAR & ORS.
(D. OF HEARING : 2025-03-11 )

CRL.M.C. 1396/2025 FILED BY INDERJEET & ORS.
(D. OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(SULTAN PURI-1238/2015)

P.S.-FIR NO. :(TUGLAQ ROAD-12/2025)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CRIME AND RAILWAY-197/2019)

W.P.(CRL) 2198/2020 FILED BY ASIM @ HASHIM
@ BABA (D. OF HEARING : 2025-07-25 )
CRL.M.C. 153/2021 FILED BY ALTAMAS AND ANR
(DISPOSED ON : 2021-08-09 )

BAIL APPLN. 1811/2022 FILED BY RASHID
CABLEWALA (DISPOSED ON : 2022-06-08 )
CRL.M.C. 868/2023 FILED BY ASIM @ HASHIM @
BABA (DISPOSED ON : 2023-03-06 )

W.P.(CRL) 1335/2024 FILED BY PRADEEP JAIN
(DISPOSED ON : 2024-05-01 )

BAIL APPLN. 4093/2024 FILED BY AZAZ @ MONU
@ DADA (DISPOSED ON : 2024-12-02 )

P.S.-FIR NO. :(CRIME AND RAILWAY-197/2019)

P.S.-FIR NO. :(MANDIR MARG-47/2020)
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34

35

W.P.(CRL)-1248/2021
CRL.M.A. 14372/2021

W.P.(CRL)-2064/2021

W.P.(CRL)-656/2025
CRL.M.A. 6235/2025
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GOVT OF NCT OF DELHI AND
ANR(VIJANIEXIM@GMAIL.COM)(9810322170)(PETITIONER)

GOVT OF NCT OF DELHI AND
ANR(VIJANIEXIM@GMAIL.COM)(9810322170)(PETITIONER)

VIJAY K SINHA(VIJANIEXIM@GMAIL.COM)(9810322170)(RESPONDENT)

DELHI
POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ANAND DILIP
LANDGE(ADBVANANDLANDGE@GMAIL.COM)(9930309799)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
AJIT KUMAR(NAVASSOCIATES@YAHOO.COM)(9899361664)(RESPONDENT)

D A MINOR THROUGH HER MOTHER AND ASUTOSH LOHIA, ASUTOSH LOHIA
NATURAL GUARDIAN MRS. RUPI BABBAR
V/s STATE GNCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

D A MINOR THROUGH HER MOTHER AND NATURAL GUARDIAN MRS. RUPI BABBAR
(ALOHIAADV@GMAIL.COM)()(RESPONDENT)

D A MINOR THROUGH HER MOTHER AND NATURAL GUARDIAN MRS. RUPI BABBAR
(ALOHIAADV@GMAIL.COM)()(RESPONDENT)

D A MINOR THROUGH HER MOTHER AND NATURAL GUARDIAN MRS. RUPI BABBAR
(ALOHIAADV@GMAIL.COM)()(RESPONDENT)

D A MINOR THROUGH HER MOTHER AND NATURAL GUARDIAN MRS. RUPI BABBAR
(ALOHIAADV@GMAIL.COM)()(RESPONDENT)

D A MINOR THROUGH HER MOTHER AND NATURAL GUARDIAN MRS. RUPI BABBAR
(ALOHIAADV@GMAIL.COM)()(RESPONDENT)

D A MINOR THROUGH HER MOTHER AND NATURAL GUARDIAN MRS. RUPI BABBAR
(ALOHIAADV@GMAIL.COM)()(RESPONDENT)

D A MINOR THROUGH HER MOTHER AND NATURAL GUARDIAN MRS. RUPI BABBAR
(ALOHIAADV@GMAIL.COM)()(RESPONDENT)

ASUTOSH LOHIA(ALOHIAADV@GMAIL.COM)(9810120000)(PETITIONER)

RAJEEV BABBAR (RRAJEEV.BABBAR@GMAIL.COM)(9953018123)(PETITIONER)

STATE GNCT OF DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)
RAJEEV BABBAR (RRAJEEV.BABBAR@GMAIL.COM)(9953018123)(PETITIONER)

STATE GNCT OF DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)
RAJEEV BABBAR (RRAJEEV.BABBAR@GMAIL.COM)(9953018123)(PETITIONER)

STATE GNCT OF DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)
RAJEEV BABBAR (RRAJEEV.BABBAR@GMAIL.COM)(9953018123)(PETITIONER)

STATE GNCT OF DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)
RAJEEV BABBAR (RRAJEEV.BABBAR@GMAIL.COM)(9953018123)(PETITIONER)

STATE GNCT OF DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)
RAJEEV BABBAR (RRAJEEV.BABBAR@GMAIL.COM)(9953018123)(PETITIONER)

STATE GNCT OF DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)
RAJEEV BABBAR (RRAJEEV.BABBAR@GMAIL.COM)(9953018123)(PETITIONER)

STATE GNCT OF DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ASUTOSH LOHIA(ALOHIAADV@GMAIL.COM)(9810120000)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
RAJEEV(RRAJEEV.BABBR@GMAIL.COM)()(RESPONDENT)

ACHIN PAL GUMBER VINAY KUMAR SHARMA, SHOAIB
V/s STATE OF NCT OF DELHI KHAN

OTHER DETAILS OF ADVOCATES:

VINAY KUMAR SHARMA(VINAYNETEX@GMAIL.COM)(9810248919)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ABHINAV GULIA(ABHINAY.GULIA@IN.NESTLE.COM)()(RESPONDENT)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SHOAIB KHAN(ADV.SHOAIB25@GMAIL.COM)(9899986912)(PETITIONER)

NIKHIL PARAS NATH SINGH
V/s STATE NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

PARAS NATH SINGH(PARASINSINGH95@GMAIL.COM)(8171783272)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MAURYA ENCLAVE-515/2021)

CRL.M.C. 5329/2024 FILED BY RUPI BABBAR
(DISPOSED ON : 2024-09-11)

P.S.-FIR NO. :(MAURYA ENCLAVE-515/2021)

P.S.-FIR NO. :(DWARKA NORTH-464/2019)
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COURT NO. 49
HON"BLE MR.JUSTICE DINESH KUMAR SHARMA

CLICK TOJOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvc?

MEETING ID : 1766397421

NOTE : ALL COUNSELS FOR THE PARTIES,LITIGANTS ARE REQUESTED TO KEEP THEIR MIC IN MUTE MODE TILL THEIR
MATTER 1S CALLED OUT.

NOTE: PLEASE GIVE YOUR APPEARANCES [IN THE CHAT BOX OF VC AS FOLLOWS
ITEM NO:-

CASE NO:-

NAME OF COUNSEL APPEARING FOR :-

MOB. NO:-

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO pramod.kumar@dhc.nic.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
1 CM APPL. 10470/2025 CANARA BANK MR. SERAJ AHMAD, SHIVA SANTANAM
In RFA-126/2009(Disposed off V/s RAJESH BEDI SWAMINADHAN, MOHD.ABID
case)
WITH RFA 127/2009
OTHER DETAILS OF ADVOCATES:
RAHUL SHARMA(WAKILRAHUL@GMAIL.COM)(9540005499)(RESPONDENT)
CB CANARA BANK(CB1386@CANARABANK.COM)(0)(RESPONDENT)
2 CM APPL. 10471/2025 CANARA BANK MR. SERAJ AHMAD, SHIVA SANTANAM

In RFA-127/2009(Disposed off V/s NARESH BEDI SWAMINADHAN, MOHD.ABID
case)

OTHER DETAILS OF ADVOCATES:

CANARA BANK(CO1386@CANARABANK.COM,
PRADEEP@RADNPARTNERS.CIN)(0)(PETITIONER)

RAHUL SHARMA()(9540005499)(RESPONDENT)

RAHUL SHARMA(WWAKILRAHUL@GMAIL.COM)(9540005499)(RESPONDENT)

3 CM APPL. 13691/2025 J.K. LAKSHMI CEMENT LTD JAI SAHAI ENDLAW, ASHISH KUMAR
In RSA-2/2022(Disposed off case) V/s MASTER AVISHKAR & ANR.

WITH RSA 3/2022
RSA 4/2022
RSA 5/2022
RSA 6/2022

OTHER DETAILS OF ADVOCATES:
JAI (JAI@JSECHAMBERS.COM)(9811122114)(PETITIONER)

SK (SK@RKA.CO.IN)()(RESPONDENT)

JAI SAHAI ENDLAW(JAI@JSECHAMBERS.COM)(9811122114)(PETITIONER)

4 CM APPL. 13689/2025 J.K. LAKSHMI CEMENT LTD JAI SAHAI ENDLAW, ASHISH KUMAR
In RSA-4/2022(Disposed off case) |V/s HARJINDER PAL SINGH & ANR.

OTHER DETAILS OF ADVOCATES:
JAI SAHAI ENDLAW(JAI@JSECHAMBERS.COM)(9811122114)(PETITIONER)
HARJINDER PAL SINGH()(9811102143)(RESPONDENT)

S KHANNA, RUBY KHANNA(SK@RKA.CO.IN)(9899062158)(RESPONDENT)

5 CM APPL. 13692/2025 J.K. LAKSHMI CEMENT LTD JAI SAHAI ENDLAW, ASHISH KUMAR
In RSA-5/2022(Disposed off case) V/s VISHAL TAYAL

OTHER DETAILS OF ADVOCATES:
JAI SAHAI ENDLAW(JAI@JSECHAMBERS.COM)(9811122114)(PETITIONER)
VISHAL TAYAL(SK@RKA.CO.IN)(9899062158)(RESPONDENT)

JAI SAHAI ENDLAW()(9811122114)(PETITIONER)
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6 CM APPL. 13516/2025 J.K. LAKSHMI CEMENT LTD JAI SAHAI ENDLAW, ASHISH KUMAR
In RSA-6/2022(Disposed off case) V/s MAN MOHAN TAYAL & ANR.

WITH RSA 2/2022

RSA 4/2022
RSA 5/2022
OTHER DETAILS OF ADVOCATES:
JAI SAHAI ENDLAW(JAI@JSECHAMBERS.COM)(9811122114)(PETITIONER)
MAN MOHAN TAYAL()(9811102143)(RESPONDENT)
PRAVEEN TAYAL(SK@RKA.CO.IN)(9899062158)(RESPONDENT)
JAI SAHAI ENDLAW(JAI@JSECHAMBERS.COM)(9811122114)(PETITIONER)
7  RSA-39/2025 SHAUKAT ALI (SINCE DECEASED) THR LRS ANIL SHARMA
CM APPL. 11261/2025 V/s KIRORI MAL

CM APPL. 11262/2025
CM APPL. 11263/2025

OTHER DETAILS OF ADVOCATES:
ANIL SHARMA (ANNISHARMA13@GMAIL.COM)(9811006742)(PETITIONER)

CLO MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

CANDIDIAWA COMPANY(CANDIDIAWCOMPANY@GMAIL.COM)(0)(RESPONDENT)

8 W.P.(C)-2210/2025 PARIKSHIT (MINOR) THROUGH HIS MOTHER JATIN TEOTIA
CM APPL. 10393/2025 MRS ARCHANA SINGH
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

JATIN TEOTIA(ADVJATINTEOTIA@GMAIL.COM)(9717906181)(PETITIONER)
UNION OF INDIA, NIYAZI, CBSE SHIKSHA(UOIDHC@GMAIL.COM,

NIYAZI786 @GMAIL.COM, 60278@CBSESHIKSHA.IN)(1123384193)(RESPONDENT)
LAWRENCE ACADEMY, RO NOIDA(LAWRENCEACADEMY01@GMAIL.COM,
RONOIDA.EXAM10@SHIKSHA.IN)(0)(RESPONDENT)

9 W.P.(C)-2696/2025 AFTAB ALAM SUHIL BOSE
CM APPL. 12845/2025 V/s UNIVERSITY GRANT COMMISSION & ANR.

OTHER DETAILS OF ADVOCATES:

SUHIL BOSE(ADVSUHILBOSE@GMAIL.COM)(8368389233)(PETITIONER)
UGC, GD GOENKA(LEGALBUREAUUGC@GMAIL.COM,
GDGTC@GDGOENKA.COM)(0)(RESPONDENT)

FOR ADMISSION

10 CM APPL. 2205/2025 AVTAR SINGH CHAUHAN AND ORS. AADITYA VJAYKUMAR, H S SHARMA, Listing Remarks:
CM APPL. 2206/2025 V/s ANOOP SHARMA AND ORS. ARJUN KANT, JOBY P VARGHESE, AT 03:30 P.M.
CM APPL. 8412/2025 AADITYA VIJAY KUMAR, RAJ KAPOOR,
In RFA-269/2019 DEEPAK PRAKASH, UPAMANYU

SHARMA, NACHIKETA VAJPAYEE,
ARJUN KANT, SHOHIT CHAUDHRY,

WITH RFA 486/2019 JAIDEEP SINGH, RAJESH KUMAR
GOGNA, UPAMANYU SHARMA,
YOGAMAYA M G

OTHER DETAILS OF ADVOCATES:

AADITYA VIJAYKUMAR()(9711481910)(PETITIONER)

AADITYA VIJAYKUMAR()(9711131164)(PETITIONER)

H S SHARMA()(9910384647)(PETITIONER)
ARJUNKANT(ARJUN@ARKADIANLEGAL.COM)(9953029150)(PETITIONER)
ARJUN KANT(ARJUN@ARKADIANLEGAL.COM)(9599742018)(PETITIONER)
SHYAM(SHYAMGMS50@GMAIL.COM)()(RESPONDENT)

AKS SOOD(AKS@ASOOD.IN)()(RESPONDENT)
AADITYA(AADITYAVK@GMAIL.COM)()(RESPONDENT)
AKSHITA(AKSHITAKATOCH92@GMAIL.COM)()(RESPONDENT)
JOBYVARGHESE(LAWJPV@GMAIL.COM)(9899855689)(PETITIONER)
SHYAM SUNDER(SHYAMGM50@GMAIL.COM)(9717777256)(PETITIONER)
SH. AMAR NATH(AMARNATHADSJ@GMAIL.COM)(9958697030)(PETITIONER)
AADI (AADIBYAUK@GMAIL.COM)(9717622082)(PETITIONER)

ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)(9810029802)(PETITIONER)
ASHIM SOOD(ASHIM.SOOD@ASOOD.IN)(9810255558)(PETITIONER)
JOBY P VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(RESPONDENT)
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)(9810029802)(RESPONDENT)
JOBY P VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(PETITIONER)
BHUSHAN NARULA(BHUSHANKNARULA@GMAIL.COM)()(RESPONDENT)
AADITYA(AADITYAVK@GMAIL.COM)()(RESPONDENT)
GOGNA(OFFICE@GOGNA.COM)()(RESPONDENT)

SHYAM SUNDER PRASAD(SHYAMGM50@GMAIL.COM)()(RESPONDENT)
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)
SOMIT(SOMIT.MAKAR@GMAIL.COM)()(RESPONDENT)

NAMRATA
MOHAPATRA(NAMRATAAMOHAPATRA@GMAIL.COM)(143091457)(PETITIONER)
LAW(LAWJPV@GMAIL.COM)()(RESPONDENT)

ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)
GOGNA(OFFICE@GOGNA.COM)()(RESPONDENT)
CWG(CWGVAOA@GMAIL.COM)()(RESPONDENT)
DHARM(DHARMVIDHILEGALSERVICES@GMAIL.COM)()(RESPONDENT)
SHOIT (SHOIT@SHOIT.COM)()(RESPONDENT)

ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)

RAJESH GOGNA (RAJESH@GOGNA.CO.IN)()(RESPONDENT)
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AGRAMLEGAL(AADITYA.VIJAYKUMAR@AGRAMLEGAL.COM)()(RESPONDENT)
AMARNATH (AMARNATHADSJ@GMAIL.COM)()(RESPONDENT)

JOBY P VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(RESPONDENT)
JAIDEEP SINGH(DHARMVIDHILEGALSERVICES@GMAIL.COM)()(RESPONDENT)
JOBY P VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(PETITIONER)
AMARTH(AMARNATHADSJ@GMAIL.COM)()(RESPONDENT)
ASCA(ASCASSOCIATES92@GMAIL.COM)()(RESPONDENT)
VISHAL(VISHAL.SINGH@ASCPRIFESSIONAL.COM)()(RESPONDENT)
ADITYA(ADITYA.VIJAYKUMAR@AGRAMLEGAL.COM)()(RESPONDENT)
SHOHIT(SHOHIT@SHOHIT.COM)()(RESPONDENT)
ARUN(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)
OFFICE(OFFICE@GOGNA.CO.IN)()(RESPONDENT)
MAIL(MAIL@GOGNA.CO.IN)()(RESPONDENT)

JOBY P VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(PETITIONER)
CWGVAOA(CWGVAOA@GMAIL.COM)()(RESPONDENT)
SHOHIT(OFFICE@SHOHIT.COM)()(RESPONDENT)

ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)
DHARMVI(DHARMVIDHILEALSERVICES@GMAIL.COM)()(RESPONDENT)
GOGNA (OFFICE@GOGNA.COM)()(RESPONDENT)

VKS PARTNER(VKSPARTNERS3@GMAIL.COM)()(RESPONDENT)
AMARNATHADSJ(AMARNATHADS)@GMAIL.COM)()(RESPONDENT)
SOLICITORSINDIA LAW
OFFICES(SOLICITORSINDIA@YAHOO.COM)(9810903376)(PETITIONER)
JPV(LAWIPV@GMAIL.COM)()(RESPONDENT)
AMARNATH(AMARNATHADSJ@GMAIL.COM)()(RESPONDENT)

VK (VKSPARTNERS3@GMAIL.COM)()(RESPONDENT)
DHAR(DHARMVIDHILEGALSERVICES@GMAIL.COM)()(RESPONDENT)
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(PETITIONER)

AMARNA THADSJ(AMARNATHADSJ@GMAIL.COM)()(PETITIONER)

VKS PARTNERS(VKSPARTNERS3@GMAIL.COM)()(RESPONDENT)

JOBY P VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(RESPONDENT)
GOGNA(OFFICE@GOGNA.COM)()(RESPONDENT)
SHOIT(OFFICE@SOHIT.COM)()(RESPONDENT)
CWGVAOA(CWGVAOA@GMAIL.COM)()(RESPONDENT)
SOLICITORSINDIA LAW
OFFICES(SOLICITORSINDIA@YAHOO.COM)(9810903376)(PETITIONER)
AMARNATHADSJ(AMARNATHADS)@GMAIL.COM)()(RESPONDENT)
GOGNA (OFFICE@GOGNA.COM)()(RESPONDENT)

LAW JPV(LAWJPV@GMAIL.COM)()(RESPONDENT)

VKS PARTNER(VKSPARTNERS3@GMAIL.COM)()(RESPONDENT)
CWGVAOA(CWGVAOA@GMAIL.COM)()(RESPONDENT)
SHOHIT(OFFICE@SHOHIT.COM)()(RESPONDENT)

ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)
DHARMVIDHI LEGAL
SERVICES(DHARMVIDHILEALSERVICES@GMAIL.COM)()(RESPONDENT)
ADDITYA VIJAY KUMAR (AADITYAVK@GMAIL.COM)(9711131164)(PETITIONER)
AADITYA VIJAKUMAR(AADITYAVK@GMAIL.COM)(9711131164)(PETITIONER)
JOBY VARGHESE(LAWJPV@GMAIL.COM)()(RESPONDENT)
GOGNA(OFFICE@GOGNA.COM)()(RESPONDENT)
CWGVAOA(CWGVAOA@GMAIL.COM)()(RESPONDENT)
SHOHIT(OFFICE@SHOHIT.COM)()(RESPONDENT)

ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)
DHARMVIDHI LEGAL
SERVICES(DHARMVIDHILEALSERVICES@GMAIL.COM)()(RESPONDENT)
AMARNATHADSJ(AMARNATHADSJ@GMAIL.COM)()(RESPONDENT)
AKSHITA (AKSHITAKATOCH92@GMAIL.COM)()(RESPONDENT)
AMARNATH (AMARNATHADSJ@GMAIL.COM)()(RESPONDENT)
UPAMANYU SHARMA(UPAMANYU.EST1997@GMAIL.COM)(9810606407)(RESPONDENT)
R(ASSOCIATES92@GMAIL.COM)()(RESPONDENT)

VISHAL (VISHAL.SINGH@ASCPROFESSIONALS.COM)()(RESPONDENT)
VIJAY (AADITYA.VIJAYKUMAR@AGRAMLEGAL.COM)()(RESPONDENT)
ARUN (ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)

GOGNA (MAIL@GOGNA.CO.IN)()(RESPONDENT)

SOLICITOR SINDIALAW/(SOLICITORSINDIALAWOFFICES@YAHOO.COM)()(RESPONDENT)
AADITYA(AADITYA.VIJAYKUMAR@AGRAMLEGAL.COM)()(RESPONDENT)
AADITYA(AADITYAVK@GMAIL.COM)()(RESPONDENT)
GOGNA(OFFICE@GOGNA.COM)()(RESPONDENT)

RAJESH (RAJESH@GOGNA.CO.IN)()(RESPONDENT)
SHOHIT(SHOHIT@SHOHIT.COM)()(RESPONDENT)

AMAR NATH(AMARNATHADSJ@GMAIL.COM)(9958697030)(PETITIONER)
SHOHIT CHAUDHARY(SHOHIT@SHOHIT.COM)()(RESPONDENT)
AMARNATHADSJ(AMARNATHADS)@GMAIL.COM)()(RESPONDENT)
UPAMANAYU(UPAMANYU.EST1997@GMAIL.COM)()(RESPONDENT)
SOLICITORS INDIA(SOLICITORSINDIA@YAHOO.COM)()(RESPONDENT)
JOBY VARGHESE(LAWJPV@GMAIL.COM)()(RESPONDENT)
ARJUN(ARJUN@ARKADIANLEGAL.COM)()(RESPONDENT)
VIJAY(AADITYA.VIJAYKUMAR@AGRAMLEGAL.COM)()(RESPONDENT)
AADITYA(AADITYAVK@GMAIL.COM)()(RESPONDENT)

ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)

GOGNA (OFFICE@GOGNA.CO.IN)()(RESPONDENT)

SHYAM SUNDER(SHYAMGMS50@GMAIL.COM)()(RESPONDENT)
AADITYA(AADITYAK@GMAIL.COM)()(RESPONDENT)

AVTAR CHAUHAN(CHAUHANAVTAR61@GMAIL.COM)()(RESPONDENT)
RAJESH(RAJESH@GOGNA.CO.IN)()(PETITIONER)
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ADVANCE CAUSE LIST

SHOHIT(SHOHIT@SHOHIT.COM)()(RESPONDENT)

AADITYA (AADITYAVK@GMAIL.COM)()(RESPONDENT)
AADITYA(AADITYA.VIJAYKUMAR@AGRAMLEGAL.COM)()(RESPONDENT)
RAJESH(RAJESH@GOGNA.CO.IN)()(RESPONDENT)

UPAMANYU SHARMA (UPAMANYU.EST1997@GMAIL.COM)(9810606407)(RESPONDENT)
R(ASSOCIATES92@GMAIL.COM)()(RESPONDENT)
VISHAL(VISHAL.SINGH@ASCPROFESSIONALS.COM)()(RESPONDENT)
GOGNA(OFFICE@GOGNA.COM)()(RESPONDENT)
GOGNA(MAIL@GOGNA.CO.IN)()(RESPONDENT)

ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)
AMARNATHADSJ(AMARNATHADS)@GMAIL.COM)()(RESPONDENT)

SOLICITOR SINDIALAW/(SOLICITORSINDIALAWOFFICES@YAHOO.COM)()(RESPONDENT)
AMAR NATH(AMARNATHADSJ@GMAIL.COM)(9958697030)(PETITIONER)
AADITYA(AADITYAK@GMAIL.COM)()(RESPONDENT)

LAW JPV(LAWJPV@GMAIL.COM)()(RESPONDENT)
GOGNA(OFFICE@GOGNA.CO.IN)()(RESPONDENT)

ARKADIAN LEGAL(ARJUN@ARKADIANLEGAL.COM)()(RESPONDENT)
SHYAM(SHAYMGMS50@GMAIL.COM)()(RESPONDENT)
AADITYA(AADITYA.VIJAYKUMAR@AGRAMLEGAL.COM)()(RESPONDENT)
AMARNATH(AMARNATHADSJ@GMAIL.COM)()(RESPONDENT)

SOLICITORS & ADVOCATES(SOLICITORSINDIA@YAHOO.COM)()(RESPONDENT)
ARUN(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)
AVTAR(CHAUHANAVTAR61@GMAIL.COM)()(RESPONDENT)
AADITYA(AADITYAVK@GMAIL.COM)()(RESPONDENT)
UPAMANYU(AUPAMANYU.EST1997@GMAIL.COM)()(RESPONDENT)

AMAR NATH(AMARNATHADSJ@GMAIL.COM)(9958697030)(PETITIONER)
JOBY VARGHESE(LAWJPV@GMAIL.COM)(0)(RESPONDENT)

ARJUN KANT()(9818931523)(PETITIONER)

SHOHIT CHAUDHRY(SHOHIT@SHOHIT.COM)(9999091964)(PETITIONER)

JOBY VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(RESPONDENT)

RAJESH GOGNA(MAIL@GOGNA.CO.IN)(9911222251)(RESPONDENT)

AADITYA VIJAY KUMAR(AADITYAK@GMAIL.COM)(9717622082)(RESPONDENT)
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)(1123387977)(RESPONDENT)
DHARMVIDHI LEGAL SERVICES & SOLUTIONS
LLP(DHARMVIDHILEGALSERVICES@GMAIL.COM)(9711152428)(PETITIONER)
ADITYA VIJAY KUMAR(AADITYAVK@GMAIL.COM)(9717622082)(RESPONDENT)
JOBY VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(RESPONDENT)

ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)

RAJESH GOGNA(OFFICE@GOGNA.CO.IN)(991222251)(RESPONDENT)
COMMAN WEALTH GAMES VILLAGE APARTMENT OWNERS
ASSOCIATION(CWGVAOA@GMAIL.COM)()(RESPONDENT)

DHARMVIDHI LEGAL SERVICES & SOLUTIONS
LLP(REACHJAI@GMAIL.COM)(9711152428)(PETITIONER)

JOBY VARGHOSE(LAWJPV@GMAIL.COM)(9899855689)(RESPONDENT)

ADITYA VIJAY KUMAR(AADITYAVK@GMAIL.COM)(9717622082)(RESPONDENT)
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)
COMMONWEALTH GAMES VILLAGE APATMENT OWNERS
ASSOCIATES(CWGVAOA@GMAIL.COM)()(RESPONDENT)

RAJESH GOGNA(OFFICE@GOGNA.CO.IN)(9911222251)(RESPONDENT)
JOBYVARGHESE(LAWJPV@GMAIL.COM)(9899855689)(PETITIONER)

JOBY P VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(PETITIONER)

RAJESH GOGNA(RAJESH@GOGNA.CO.IN, OFFICE@GOGNA.CO.IN,
ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)

NAMRATA
MOHAPATRA(NAMRATAAMOHAPATRA@GMAIL.COM)(9711481910)(PETITIONER)
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)

SHOHIT (OFFICE@SHOHIT.COM)()(RESPONDENT)
DHARMVIDHI(DHARMVIDHILEGALSERVICES@GMAIL.COM)()(RESPONDENT)
RAJESH GOGNA(OFFICE@GOGNA.CO.IN)(9911222261)(PETITIONER)
AKSHIT(AKSHITAKATOCH92 @GMAIL.COM)()(RESPONDENT)

ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)
ARJUN(ARJUN@ARKADIANLEGAL.COM)()(RESPONDENT)
SHOHIT(SHOHIT@SHOHIT.COM)()(RESPONDENT)
DHARMVIDHI(DHARMVIDHILEGALSERVICES@GMAIL.COM)()(RESPONDENT)
SHYAM(SHAYMGMS50@GMAIL.COM)()(RESPONDENT)

RAJESH KUMAR GOGNA(OFFICE@GOGNA.CO.IN)(7703935727)(RESPONDENT)
UPAMANYU SHARMA(UPAMANYU.EST1997@GMAIL.COM)(9810606407)(RESPONDENT)
YOGAMAYA M G(YMAYA23@GMAIL.COM)(8505956123)(PETITIONER)

MAA GAYATRI ARYA KANYA MAHAVIDYALAYA |RAVI KANT
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION AND ANR

OTHER DETAILS OF ADVOCATES:

MAYANK MANISH AND RAVI
KANT(MAYANKRAVILEGALOFFICE@GMAIL.COM)(9871522124)(PETITIONER)
MR AKHIL
SRIVASTAVA(AKHILSRIVASTAVALLB@GMAIL.COM)(7838681565)(RESPONDENT)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

MAYANK MANISH AND RAVI
KANT(MAYANKRAVILEGALOFFICE@GMAIL.COM)(9871522124)(PETITIONER)
NCTEINDHC(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)
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25

EX.F.A.-16/2019

EX.F.A.-22/2024

RFA-333/2009

RFA-343/2011

RFA-577/2011

RFA-579/2011

RFA-586/2011

RFA-591/2011

RFA-1/2012
CM APPL. 2/2012

RSA-80/2007
CM APPL. 30508/2024
CM APPL. 30509/2024

RSA-43/2018
CM APPL. 9225/2018

RSA-175/2018
CM APPL. 48265/2018

CM APPL. 4314/2019
CM APPL. 23662/2022
In RSA-16/2019

ADVANCE CAUSE LIST

KHEVNA PURI THROUGH HER NEXT FRIEND MR [SOMMYA CHATURVEDI
SANDEEP PURI AND ANR
V/s DELHI PUBLIC SCHOOL AND ORS.

OTHER DETAILS OF ADVOCATES:

SOMMYA
CHATURVEDI(ADV.SOMMYACHATURVEDI@OUTLOOK.COM)(8233823795)(PETITIONER)
DIREDU(SECRETARY@DPSFAMIL.ORG, DIREC@NIC.IN ,
STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)

SANJAY KHANNA
V/s ANIKET SETH & ANR

GSU ASSOCIATES

OTHER DETAILS OF ADVOCATES:
GSU ASSOCIATES()(9899875487)(PETITIONER)

MAHESH BAJAJ & ANR.
V/s M/S SKYLINE AIRCONDITIONING ENGINEERS
PRIVATE LIMITED & ORS.

AMULYA DHINGRA

OTHER DETAILS OF ADVOCATES:

PRABHA RANI JAIN
V/s NEM CHAND JAIN

H.L.KAPUR, DEEPAK KHOSLA, ALOK
PRAKASH

OTHER DETAILS OF ADVOCATES:
ALOK PRAKASH(PRAKASHALOK48@GMAIL.COM)(9868618652)(PETITIONER)

ALOK DHANUKA PRAVIR JAIN
V/s HIGH TIDE & ANR

OTHER DETAILS OF ADVOCATES:

RAJEEV GARG AMIT KUMAR
V/s SHEELA

OTHER DETAILS OF ADVOCATES:

HEMA PRAMOD AGGARWAL
V/s MAHARISHI CHARAK & ORS

OTHER DETAILS OF ADVOCATES:

SHOW NARAIN SINGH
V/s VEER PRAKASH & ORS

HARSH HARI HARAN

OTHER DETAILS OF ADVOCATES:

DELHI DEVELOPMENT AUTHORITY
V/s CH CHATTAR SINGH SAINI & CO

SHOBHANA TAKIAR, GAGANMEET
SINGH SACHDEVA

OTHER DETAILS OF ADVOCATES:
GAGANMEET SINGH SACHDEVA(GAGANMEET3@GMAIL.COM)(9582055425)(PETITIONER)

BABU RAM SHARMA CS BHANDARI, CS BHANDARI,
V/s USHA DEVI & ORS RAVENDRAPAL SINGH SIROHI

OTHER DETAILS OF ADVOCATES:
RAVENDRAPAL SINGH
SIROHI(RAVENDRASIROHI57@GMAIL.COM)(9210103441)(PETITIONER)

M.C.D. AMITA GUPTA, SANJIVE ROHATGI, A

V/s SAZUDDIN & ORS. MAITRI, MINI PUSHKARNA, SANJAY
SINGH, SANJIVE ROHATGI, VIRENDRA
SINGH

OTHER DETAILS OF ADVOCATES:

BHAVNA ARORA (BHAVNA.ARORA.ADVOCATE@GMAIL.COM)(9868277270)(PETITIONER)
VIRENDER SINGH(ADVVIRENDRASINGH83@GMAIL.COM)()(PETITIONER)

VIRENDER SINGH(ADVVIRENDRASINGH83@GMAIL.COM)()(RESPONDENT)

SANJIVE ROHATGI(SANJIVEROHATGI2000@GMAIL.COM)(9868268634)(PETITIONER)
VIRENDRA SINGH(ADVVIRENDRASINGH@HOTMAIL.COM)(9810036059)(PETITIONER)

RIASHA SHARMA & ANR SAURABH SHARMA, SANJAY KUMAR
V/s OM PRAKASH SHARMA CHHIKARA

OTHER DETAILS OF ADVOCATES:

ABHUIT GUHA SEEMA SHARMA

V/s BASUDEVA GUHA

OTHER DETAILS OF ADVOCATES:
SEEMA SHARMA()(9818296378)(PETITIONER)

KUNWAR KISHORI KITCHLU @ KUNWAR RNI
KITCHLU (DECEASED) THR LRS
V/s KRISHNA

VINEET HANS, HARINDRA SINGH,
RAJESH KUMAR SINGH

OTHER DETAILS OF ADVOCATES:
VINEET HANS()(9811268978)(PETITIONER)
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31

32

RSA-210/2019
CM APPL. 45638/2019

RSA-124/2022
CM APPL. 43374/2022

RSA-140/2022

CM APPL. 49076/2022
CM APPL. 10857/2025
CM APPL. 12917/2025

RSA-168/2022

CM APPL. 55915/2022
CM APPL. 5524/2024
CM APPL. 5525/2024
CM APPL. 44723/2024
CM APPL. 44774/2024

RSA-70/2023

RSA-103/2023
CM APPL. 29557/2023
CM APPL. 29559/2023

RSA-146/2023
CM APPL. 40374/2023
CM APPL. 28806/2024

ADVANCE CAUSE LIST

VINEET HANS(YOGENDER.SINGH306@GMAIL.COM)()(PETITIONER)
SHIV(SHIVCHARANGARG@GMAIL.COM)()(RESPONDENT)
RAJESH KUMAR SINGH(RAJESHADVOCATE179@GMAIL.COM)(9211997796)(PETITIONER)

M/S UNITED INDIA INSURANCE CO LTD & ORS A K DE
V/s RENU CHAWLA

OTHER DETAILS OF ADVOCATES:
A K DE()(9811718302)(PETITIONER)

NEW FRIENDS COOPERATIVE HOUSE BUILDING |PRAVEEN SURI, ISHWAR SINGH
SOCIETY LIMITED CHAUHAN

V/s SHRI YADU(SINCE DECEASED)THROUGH HIS

LEGAL HEIRS

OTHER DETAILS OF ADVOCATES:

PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
RAJENDER()(9312068472)(RESPONDENT)

ISHWAR SINGH CHAUHAN(ISCHAUHANADV01@GMAIL.COM)(9999663848)(PETITIONER)

ANITA TIWARI THROUGH HER ATTORNEY AMIT SAHNI, PIYUSH SINGHAL, RAJEEV
V/s NAGENDER KUMAR & ANR. RANJAN

OTHER DETAILS OF ADVOCATES:

AMIT SAHNI(OFFICEOFAMITSAHNI@GMAIL.COM)(999513500)(PETITIONER)
AMIT SAHNI(OFFICEOFAMITSAHNI@GMAIL.COM)(9990513500)(PETITIONER)
AMIT SAHNI AND
ASSOCIATES(OFFICEOFAMITSAHNI@GMAIL.COM)(9990513500)(PETITIONER)
RAJEEV RANJAN(RJVRANJAN53@GMAIL.COM)(0)(RESPONDENT)

AMIT SAHNI AND
ASSOCIATES(OFFICEOFAMITSAHNI@GMAIL.COM)(9212513500)(PETITIONER)
RAJEEV RANJAN(RJVRANJAN53@GMAIL.COM)(0)(RESPONDENT)

PIYUSH SINGHAL(CAPIYUSHSINGHAL19@GMAIL.COM)(9911779994)(RESPONDENT)
RAJEEV RANJAN(RJVRANJAN53@GMAIL.COM)(9097767780)(RESPONDENT)
RAJEEV RANJAN(RJVRANJAN53@GMAIL.COM)(9097767780)(RESPONDENT)

PREETI KAPOOR RAJESH RANJAN, RAJESH RANJAN,
V/s SUMAN KAPOOR & ANR. ANUSHASIT ARYA, CHET PARKASH,
VARUN KAPOOR, JAGDEEP ANAND

OTHER DETAILS OF ADVOCATES:

RAJESH RANJAN(OFFICE@ILOLEGAL.COM)(9999439470)(PETITIONER)

RAJESH RANJAN()()(PETITIONER)
ANURAG(NASIARANURAG1@GMAIL.COM)()(RESPONDENT)

NASIAR ANURAG (NASIRANURAG1@GMAIL.COM)()(RESPONDENT)

JAGDEEP ANAND(JAGDEEPANAND333@GMAIL.COM)()(RESPONDENT)

RAJESH RANJAN(OFFICE@ILOLEGAL.COM)(9810003146)(PETITIONER)

JAGDEEP , NASIA ANURAG(JAGDEEPANAND333@GMAIL.COM,
NASIARANURAG1@GMAIL.COM)()(RESPONDENT)

LEX BELLATOR(LEXBELLATOR2020@GMAIL.COM)(0)(PETITIONER)
ILOLEGAL(OFFICE@ILOLEGAL.COM)(0)(RESPONDENT)

C PRAKASH(ADVOCATECP@GMAIL.COM)(0)(RESPONDENT)

C PRAKASH(RAINI_LUGUN@YAHOO.CO.IN)(9810654872)(PETITIONER)
ILOLEGAL(OFFICE@ILOLEGAL.COM)(0)(RESPONDENT)

VARUN KAPOOR(ADVOCATEVARUNKAPOOR@GMAIL.COM)(9871111556)(PETITIONER)
JAGDEEP ANAND(JAGDEEPANAND333@GMAIL.COM)(9810705763)(PETITIONER)

BHUPINDER PAL SINGH ADITI GUPTA
V/s MAHINDER PAL SINGH AND ORS

OTHER DETAILS OF ADVOCATES:
ADITI GUPTA (ADITIGUPTA29@GMAIL.COM)(9811046710)(PETITIONER)

PRATAP NARAIN VERMA MOHD ZOHAIB, RUCHIRA GUPTA
V/s BHARAT BHUSHAN GUPTA & ANR.

OTHER DETAILS OF ADVOCATES:

SHAFIULLAH & ASSOCIATES()(9313881632)(PETITIONER)
SURENDRA(SURENDRA.LAW@GMAIL.COM)()(RESPONDENT)
BHAWANA(BHAWANIGUPTA2015@GMAIL.COM)()(RESPONDENT)

RUCHIRA GUPTA(RUCHIRAGUPTA2010@GMAIL.COM)(9810350333)(PETITIONER)

SMT MAMTA GUPTA PAYAL JAIN, MANUJ AGGARWAL,
V/s SHRI LEKHRAM SINCE DECEASED THR LRS & |RAJAN CHAUDHARY, MANU!J
ORS. AGGARWAL, SULTAN SINGH KHATRI

OTHER DETAILS OF ADVOCATES:

PAYAL JAIN(JAIN_PAYAL9@YAHOO.COM)()(PETITIONER)

PAYAL JAIN (JAIN_PAYAL9@YAHOO.COM)()(RESPONDENT)
PAYAL(JAIN_PAYALS@YAHOO.COM)()(PETITIONER)

MANUJ AGGARWAL(AGGAWALMANUJ@GMAIL.COM)(9818094931)(RESPONDENT)
RAJAN CHAUDHARY(RAJAN000999@GMAIL.COM)(9312052152)(RESPONDENT)
RAJAN CHAUDHARY(RAJAN000999@GMAIL.COM)(9312052152)(RESPONDENT)
MANUJ AGGARWAL(AGGARWALMANUJ@GMAIL.COM)(9818094931)(PETITIONER)
SULTAN SINGH KHATRI (SSKHATRI1954@GMAIL.COM)(9818834488)(PETITIONER)

102



11.03.2025

33

34

35

36

37

38

39

40

41

RSA-129/2024

CM APPL. 41838/2024
CM APPL. 41839/2024
CM APPL. 68696/2024
CM APPL. 209/2025

TR.P.(C.)-67/2024
CM APPL. 25099/2024
CM APPL. 75676/2024

TR.P.(C.)-87/2024

CM APPL. 29814/2024

TR.P.(C.)-114/2024

CM APPL. 38998/2024

TR.P.(C.)-123/2024

TR.P.(C.)-211/2024

W.P.(C)-6192/2022
CM APPL. 18655/2022

W.P.(C)-10387/2023
CM APPL. 40214/2023

WITH W.P.(C) 13422/2023

W.P.(C) 11750/2023

W.P.(C)-11750/2023
CM APPL. 45926/2023

ADVANCE CAUSE LIST

SMT. RANI & ORS.
V/s SMT. BIMLA DEVI & ORS.

ABHISHEK GUPTA, OJASWI

OTHER DETAILS OF ADVOCATES:

ABHISHEK GUPTA(ABHISHEKGUPTA2292@GMAIL.COM)(9718062292)(PETITIONER)
VIKAS(VIKASMAHESHWARI17 @ GMAIL.COM)(0)(RESPONDENT)

THE SUITS LAW FIRM(THESUITSLAWFIRM@GMAIL.COM)(9718062292)(PETITIONER)
0 JAS WILAW(OJASWILAW@ GMAIL.COM)(0)(RESPONDENT)

THE SUITS LAW FIRM(THESUITSLAWFIRM@GMAIL.COM)(9718062292)(PETITIONER)
VIKAS MAHESHWARI(VIKASHMAHESHWARI17@GMAIL.COM,
OJASWI2803@GMAIL.COM)(0)(RESPONDENT)

OJASWI (OJASWILAW@GMAIL.COM)(8130172030)(RESPONDENT)

OJASWI (OJASWILAW@GMAIL.COM)(8130172030)(RESPONDENT)

SUNITA KHEM SINGH BHATI, BHUDEV PRASAD
V/s MADAN MOHAN VAISHNAV

OTHER DETAILS OF ADVOCATES:

K S BHATI & RASHMI(BHATIRASHMI75@GMAIL.COM)(9871945979)(PETITIONER)

B P VAISHNAV ()(9911149032)(PETITIONER)
PRADEEP(PRADEEPADV94@GMAIL.COM)(0)(RESPONDENT)

BHUDEV PRASAD VAISHNAV(BPVAISHNAV66@GMAIL.COM)(9911149032)(PETITIONER)

M S PACK CARE INDIA PVT LTD GURBIR SINGH CHARYA
V/s ATUL KUMAR JAIN AND ASSOCIATES

OTHER DETAILS OF ADVOCATES:
G S CHARYA(GURBIRCHARYA@GMAIL.COM)(9599195495)(PETITIONER)
VARDHAM(VARDHAMANIJUSRISASSOCAITES@GMAIL.COM)(9810723994)(RESPONDENT)

M/S INTEC CAPITAL LIMITED HARI KISHAN
V/s DR. R.N GUPTA TECHNICAL EDUCATIONAL
SOCIETY & ANR.

OTHER DETAILS OF ADVOCATES:
HARI KISHAN(HKA.DELHI@GMAIL.COM)(9818038911)(PETITIONER)
ASEEM(MEHROTRA_ASEEM@YAHO0O.CO.IN)(0)(RESPONDENT)

M/S UPFRONT TRADING PVT LTD & ANR. ROHIT KUMAR GOEL
V/s SMT LEENA SHARMA

OTHER DETAILS OF ADVOCATES:
ROHIT GOEL(ROHITGOEL1975@GMAIL.COM)(9312248785)(PETITIONER)
ABHISHEK (ABHISHEK.GARG.ADVOCATE@GMAIL.COM)(0)(RESPONDENT)

SH OM PRAKASH ARORA SARTHAK BHARDWAJ, KAUSTUBH
V/s NEW LINE INFORMATION SYSTEMS PVT LTD |SINHA
& ORS.

OTHER DETAILS OF ADVOCATES:

PROSENJEET
BANERJEE(PROSENJEET.BANERJEE.ASSOCIATES@GMAIL.COM)(9799599934)(PETITIONER)
CAFE CP(CAFE9CP@GMAIL.COM)(0)(RESPONDENT)

SUDHIR GORIA(SUDHIR.GORIA@YAHOO.COM)(0)(RESPONDENT)
ASHUTOSH(ASHUTOSH@ADHRITLEGAL.IN)(0)(RESPONDENT)

KAUSTUBH SINHA (KAUSTUBH@ADHRITLEGAL.IN)(9891068254)(RESPONDENT)

ST. GEORGES SCHOOL, THROUGH ITS VICE VARUN MUDGAL
CHAIRMAN AND ANR.
V/s DIRECTOR OF EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:

ROMY CHACKO(ROMYCHACKO@REDIFFMAIL.COM)(9999050203)(PETITIONER)
ROMY CHACKO(ROMYCHACKO@REDIFFMAIL.COM)(9810125529)(PETITIONER)
STANDING(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

ANWESHA ROY GOVIND MANOHARAN, GINNY JETLEY
V/s JAWAHARLAL NEHRU UNIVERSITY & ORS. RAUTRAY, R VASANTH

OTHER DETAILS OF ADVOCATES:

GODIYAL &
MANOHARAN(GOVINDMANOHARAN@GMCHAMBERS.IN)(9971208987)(PETITIONER)
MONIKA(OFFICEADVMONIKA@GMAIL.COM, REGISTRAT@MAIL.JNU.AC.IN,
VC@MAIL.JNU.AC.IN)()(RESPONDENT)

DIKSHA TIWARI(DIKSHATIWARI@GMCHAMBERS.IN)()(RESPONDENT)

GINNY JETLEY RAUTRAY(GRAUTRAY@GMAIL.COM)(9811287117)(RESPONDENT)

R VASANTH(VASANTH@TRINITYCHAMBERS.IN)(9873122974)(RESPONDENT)

ANWESHA ROY GOVIND MANOHARAN, GINNY JETLEY
V/s JAWAHARLAL NEHRU UNIVERSITY & ORS. RAUTRAY, R VASANTH
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42 \W.P.(C)-13422/2023
CM APPL. 52976/2023

43  \W.P.(C)-5360/2024
CM APPL. 21971/2024

WITH W.P.(C) 5550/2024

44  W.P.(C)-5550/2024
CM APPL. 22901/2024
CM APPL. 68500/2024

45 W.P.(C)-7077/2024
CM APPL. 10584/2025

46 W.P.(C)-9169/2024
CM APPL. 37507/2024

47  W.P.(C)-9976/2024

WITH W.P.(C) 14186/2024

48 |W.P.(C)-14186/2024

49 W.P.(C)-12997/2024
CM APPL. 54125/2024

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

GODIYAL &
MANOHARAN(GOVINDMANOHARAN@GMCHAMBERS.IN)(9971208987)(PETITIONER)
JAWAHAR LAL NEHRU UNIVERSITY(REGISTRAR@MAIL.JNU.AC.IN,
OFFICEADVMONIKA@GMAIL.COM)()(RESPONDENT)

GINNY JETLEY RAUTRAY(GRAUTRAY@GMAIL.COM)(9811287117)(RESPONDENT)

R VASANTH(VASANTH@TRINITYCHAMBERS.IN)(9873122974)(RESPONDENT)

MADHURIMA KUNDU GOVIND MANOHARAN, GINNY JETLEY
V/s JAWAHARLAL NEHRU UNIVERSITY AND ORS |RAUTRAY, R VASANTH

OTHER DETAILS OF ADVOCATES:

GODIYAL (GOVINDMANOHARAN@GMCHAMBERS.IN)(9971208987)(PETITIONER)
MONIKA(OFFICEADVMONIKA@GMAIL.COM)()(RESPONDENT)

GINNY JETLEY RAUTRAY(GRAUTRAY@GMAIL.COM)(9811287117)(RESPONDENT)
R VASANTH(VASANTH@TRINITYCHAMBERS.IN)(9873122974)(RESPONDENT)

UCCH SHIKSHA SHIKSHAN SANSTHAN SAMITI PRITI KUMARI
V/s ALL INDIA COUNCIL FOR TECHNICAL
EDUCATION

OTHER DETAILS OF ADVOCATES:
PRITI KUMARI AND MRINAL KISHOR()(9818834116)(PETITIONER)
ALL INDIA INSTITUTE OF MEDICAL SCIENCES(ANILSONI42@GMAIL.COM)()(RESPONDENT)

BIHAR PROFESSIONAL COLLEGES ASSOCIATION |PRITI KUMARI, ANIL SONI
V/s ALL INDIA COUNCIL FOR TECHNICAL
EDUCATION

OTHER DETAILS OF ADVOCATES:
PRITI KUMARI AND MIRNAL KISHOR()(9818834116)(PETITIONER)
ANIL SONI(ANILSONI42@GMAIL.COM)()(RESPONDENT)

ANIL SONI(ANILSONI.CGSC@GMAIL.COM)(0)(PETITIONER)

AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(0)(PETITIONER)
ANIL SONI(ANILSONI42@GMAIL.COM)(0)(RESPONDENT)

SUDHIR GIRI URVASHI SINGH, NAMIT SURI
V/s GOVERNMENT OF N.C.T OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
URVASHISINGH23@GMAIL.COM)()(RESPONDENT)

DELHI DEVELOPMENT AUTHORITY(DDACHAMBERHC@DDA.ORG.IN)()(RESPONDENT)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
NAMIT SURI(NAMITSURI1990@GMAIL.COM)(9582410211)(RESPONDENT)

MAA BANDHUI DEVRAJ MAHAVIDYALAYA & AMITESH KUMAR
ANR.

V/s NATIONAL COUNCIL FOR TEACHER

EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER EDUCATION (NCTEINDHC@GMAIL.COM,
NCTELEGAL@GMAIL.COM)(0)(RESPONDENT)

ATHARV BHATIA & ORS. SOMMYA CHATURVEDI
V/s DELHI PUBLIC SCHOOL ROHINI THROUGH
PRINCIPAL & ORS.

OTHER DETAILS OF ADVOCATES:

SOMMYA CHATURVEDI AND MARIYA MANSURI AND SONIKA
CHOUDHARY(ADV.SOMMYACHATURVEDI@OUTLOOK.COM)(9636157279)(PETITIONER)
DPS ROHINI(MAIL@DPSROHINI.COM, SECRETARY@DPSFAMILY.ORG)(0)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

NIKUNJ GUPTA SOMMYA CHATURVEDI
V/s DELHI PUBLIC SCHOOL & ORS.

OTHER DETAILS OF ADVOCATES:

SOMMYA
CHATURVEDI(ADV.SOMMYACHATURVEDI@OUTLOOK.COM)(9636157279)(PETITIONER)
DPS ROHINI, SANTOSH KUMAR TRIPATHI(PRINCIPAL@DPSROHINI.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)

DPS FAMILY, DIREDU(SECRETARY@DPSFAMILY.ORG, DIREDU@NIC.IN)(0)(RESPONDENT)

COLLEGE OF EDUCATION & ANR. AMITESH KUMAR
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:

AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NCTEINDHC, NCTE LEGAL(NCTEINDHC@GMAIL.COM,
NCTELEGAL@GMAIL.COM)(0)(RESPONDENT)
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50 |W.P.(C)-14835/2024
CM APPL. 62333/2024

51 W.P.(C)-16925/2024

52 W.P.(C)-570/2025
CM APPL. 7286/2025

53 W.P.(C)-1078/2025

54  |W.P.(C)-1266/2025
CM APPL. 6277/2025

PART-HEARD MATTERS
55 CRL.A.-125/2022

56 RFA-488/2014
WITH RFA 615/2014

57 RFA-615/2014

58 |W.P.(CRL)-2956/2018
CRL.M.A. 33148/2018

WITH W.P.(CRL) 2958/2018

ADVANCE CAUSE LIST

OBINNA THEODORE ONYENETO
V/s UNION OF INDIA & ORS.

GOURAV SHARMA, OM PRAKASH

OTHER DETAILS OF ADVOCATES:

RAJEEV LOCHAN(ADVOCATERAJEEVLOCHAN@GMAIL.COM)(9811486711)(PETITIONER)
LEGAL BUREAU UGC, UNION OF INDIA, FRRODLI,
GDGU(LEGALBUREAUUGC@GMAIL.COM, UOIDHC@GMAIL.COM, FRRODLI@NIC.IN,
VC@GDGU.ORG)(1123384193)(RESPONDENT)

OM PRAKASH(OUMLAWASSOCIATES@GMAIL.COM)(9818199103)(RESPONDENT)

RISHAV KAPOOR AND ORS UJJAWAL GAUR
V/s UNIVERSITY GRANTS COMMISSION AND ORS

OTHER DETAILS OF ADVOCATES:

UJJWAL GAUR, SHAILENDRA
SINGH(UJJWALKAUSHIK001@GMAIL.COM)(8171777154)(PETITIONER)
UGC(LEGALBUREAUUGC@GMAIL.COM, OFFICE@AKURUP.COM,
UOIDHC@GMAIL.COM)(0)(RESPONDENT)

DEEPALI YADAV
V/s JAWAHARLAL NEHRU UNIVERSITY & ORS.

SUMITRA KUMARI CHOUDHARY,
PARMANAND GAUR

OTHER DETAILS OF ADVOCATES:
PARMANAND GAUR(PARMANANDGAUR@GMAIL.COM)(9312242835)(RESPONDENT)

RONAK ALI RISHI RAJ
V/s CENTRAL BOARD OF SECONDARY
EDUCATION

OTHER DETAILS OF ADVOCATES:
RISHI RAJ/ SUJEET KUMAR(RISHIRAJ.COUNSEL@GMAIL.COM)(1143541402)(PETITIONER)
NIYAZI, CBSE(NIYAZI786@GMAIL.COM, INFO.CBSE@GOV.IN)(0)(RESPONDENT)

GAUTHAMT. S. TENZING NAMGYAL BHUTIA
V/s JAWAHARLAL NEHRU UNIVERSITY THROUGH
ITS REGISTRAR & ANR.

OTHER DETAILS OF ADVOCATES:

SAMIKSHA GODIYAL, GOVIND MANOHARAN, TENZING NAMGYAL BHUTIA, B.D. RAO
KUNDAN(TNBHUTIA@GMCHAMBERS.IN)(7348851569)(PETITIONER)

JAWAHARLAL NEHRU UNIVERSITY (VASANTH@TRINITYCHAMBERS.IN,
REGISTRAR@MAIL.JNU.AC.IN)(0)(RESPONDENT)

RAJ BAHADUR
V/s THE STATE GOVT. OF NCT OF DELHI

DHRUVA BHAGAT (DHCLSC), SVETLANA
SANDRA CORREYA

OTHER DETAILS OF ADVOCATES:

AMIT SAHNI(OFFICEOFAMITSAHNI@GAMIL.COM)(9990513500)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SVETLANA SANDRA
CORREYA(SVETLANACORREYA@GMAIL.COM)(9599768103)(RESPONDENT)

MAHINDER SINGH SINCE DECEASED THROUGH |NEERAJ YADAV, CHARAN SINGH
LRS VERMA, RAHUL KUMAR
V/s PRATAP SINGH

OTHER DETAILS OF ADVOCATES:
CHARAN SINGH VERMA(BATARCS@GMAIL.COM)(9871573637)(RESPONDENT)
RAHUL KUMAR (RAHULEGAL96@GMAIL.COM)(9971744212)(RESPONDENT)

PRATAP SINGH A K SEN & ASSOCIATES, NEERAJ
V/s MAHINDER SINGH THR LRS YADAV, CHARAN SINGH VERMA,
AMAN MEHROTRA

OTHER DETAILS OF ADVOCATES:

NEERAJ YADAV(NEERAJYADAVLAW@GMAIL.COM)(9899426760)(RESPONDENT)
CHARAN SINGH VERMA(BATARCS@GMAIL.COM)(9871573637)(PETITIONER)
AMAN MEHROTRA(LLOYD.AMAN91@GMAIL.COM)(9818522926)(PETITIONER)

SANJEEV TYAGI MANAV GUPTA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
MANAV GUPTA()(9818022022)(PETITIONER)

105

P.S.-FIR NO. :(SARITA VIHAR-378/2015)

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR
15/2014)

BAIL APPLN. 1518/2017 FILED BY MRS SHIVANI
RAJIV SAXENA (DISPOSED ON : 2017-09-15 )
BAIL APPLN. 2164/2017 FILED BY SHIVANI RAJIV
SAXENA (DISPOSED ON : 2017-12-15)
W.P.(CRL) 3561/2018 FILED BY SHIVANI RAJIV
SAXENA (DISPOSED ON : 2019-05-16 )
W.P.(CRL) 2958/2018 FILED BY SANDEEP TYAGI
& ORS. (D. OF HEARING : 2025-03-11 )
W.P.(CRL) 42/2019 FILED BY RAJIV SAXENA
(DISPOSED ON : 2019-05-16 )



11.03.2025 ADVANCE CAUSE LIST

W.P.(CRL) 2658/2018 FILED BY GAUTAM
KHAITAN (D. OF HEARING : 2030-01-26 )
CRL.M.C. 3945/2019 FILED BY RATUL PURI
(DISPOSED ON : 2019-08-21 )

CRL.M.C. 3432/2019 FILED BY DIRECTORATEOF
ENFORCEMENT (DISPOSED ON : 2024-10-24 )
CRL.M.C. 3890/2019 FILED BY RATUL PURI
(DISPOSED ON : 2019-08-06 )

BAIL APPLN. 1987/2019 FILED BY RATUL PURI
(DISPOSED ON : 2019-08-20 )

CRL.M.C. 3094/2019 FILED BY DEPUTY
DIRECTOR , DIRECTORATE OF ENFORCEMENT
(DISPOSED ON : 2019-06-10 )

CRL.M.C. 6228/2019 FILED BY JAMIL SAIDI
(DISPOSED ON : 2019-12-13 )

CRL.M.C. 781/2020 FILED BY LIVING MEDIA
INDIA LIMITED (DISPOSED ON : 2020-06-01 )
BAIL APPLN. 2715/2019 FILED BY CHRISTIAN
MICHEL JAMES (DISPOSED ON : 2021-04-22 )
BAIL APPLN. 2716/2019 FILED BY CHRISTIAN
MICHEL JAMES (DISPOSED ON : 2021-04-22 )
CRL.M.C. 6466/2019 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2020-01-14 )
CRL.A. 95/2020 FILED BY THE ASSISTANT
DIRECTOR, DIRECTORATE OF ENFORCEMENT,
NEW DELHI (DISPOSED ON : 2020-03-12 )
CRL.M.C. 1477/2020 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2020-06-08 )
CRL.M.C. 1478/2020 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-07-29 )
BAIL APPLN. 2566/2021 FILED BY CHRISTIAN
MICHEL JAMES, (DISPOSED ON : 2022-03-11 )
CRL.M.C. 449/2021 FILED BY SHRAVAN GUPTA
(D. OF HEARING : 2025-04-03 )

W.P.(CRL) 622/2021 FILED BY SANJEEV TYAGI &
ORS. (DISPOSED ON : 2021-03-18 )

W.P.(CRL) 623/2021 FILED BY SANDEEP TYAGI &
ORS. (DISPOSED ON : 2021-03-18 )

W.P.(CRL) 432/2022 FILED BY SHILPA GUPTA (D.
OF HEARING : 2025-04-01 )

CRL.M.C. 2720/2021 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-04-14 )
CRL.M.C. 1429/2022 FILED BY DIRECTORATE OF
ENFORCEMENT THROUGH ITS ASSISTANT
DIRECTOR K P PRAJAPAT (D. OF HEARING :
2025-04-14 )

CRL.M.C. 2711/2021 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-05-15 )
CRL.M.C. 676/2023 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-04-03 )
CRL.M.C. 1012/2023 FILED BY SHRAVAN GUPTA
(D. OF HEARING : 2025-04-03 )

BAIL APPLN. 1338/2024 FILED BY CHRISTIAN
JAMES MICHEL (DISPOSED ON : 2024-09-25 )
BAIL APPLN. 1337/2024 FILED BY CHRISTIAN
JAMES MICHEL (DISPOSED ON : 2025-03-04 )
CRL.M.C. 8564/2024 FILED BY RAJIV SAXENA (D.
OF HEARING : 2025-04-09 )

CRL.M.C. 9049/2024 FILED BY ABDULLAH ALI
BALSHARAF (D. OF HEARING : 2025-05-07 )
CRL.REV.P. 1337/2024 FILED BY DIRECTORATE
OF ENFORCEMENT (D. OF HEARING : 2025-04-16

)

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 15/2014)

59  \W.P.(CRL)-2958/2018 SANDEEP TYAGI & ORS. MANAV GUPTA Listing Remarks:
CRL.M.A. 33165/2018 V/s UOI & ANR. AT 02:30 P.M.
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
MANAV GUPTA()(9818022022)(PETITIONER) :(DIRECTORATE OF ENFORCEMENT-ECIR
15/2014)

BAIL APPLN. 1518/2017 FILED BY MRS SHIVANI
RAJIV SAXENA (DISPOSED ON : 2017-09-15)
BAIL APPLN. 2164/2017 FILED BY SHIVANI RAJIV
SAXENA (DISPOSED ON : 2017-12-15)
W.P.(CRL) 3561/2018 FILED BY SHIVANI RAJIV
SAXENA (DISPOSED ON : 2019-05-16 )
W.P.(CRL) 2956/2018 FILED BY SANJEEV TYAGI
(D. OF HEARING : 2025-03-11)

W.P.(CRL) 42/2019 FILED BY RAJIV SAXENA
(DISPOSED ON : 2019-05-16 )

W.P.(CRL) 2658/2018 FILED BY GAUTAM
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FOR FINAL DISPOSAL

60

PART-HEARD MATTER(END OF THE BOARD)

61

W.P.(C)-1975/2014
CM APPL. 4122/2014

RFA-474/2013

CM APPL. 10983/2022
CM APPL. 44079/2023
CM APPL. 39143/2024
CM APPL. 65771/2024

WITH RFA 475/2013

ADVANCE CAUSE LIST

NIKITA BAGAI & CO. LAW OFFICES, R.K.

V/s ALL INDIA INSTITUTE OF MEDICAL SCIENCES |GUPTA, SONIA MATHUR, DR HARSH

THROUGH REGISTRAR PATHAK, SANJEEV BHANDARI, HARSH
PATHAK

OTHER DETAILS OF ADVOCATES:

KALYAN DASS THROUGH LR'S NARESH K DAKSH, NISHANT NAIN,
V/s PRAVEEN CHAWLA SANYAM DIWAN, A P DUBEY, NISHANT
NAIN

OTHER DETAILS OF ADVOCATES:
CHARU SHARMA , NISHANT NAIN()(9599515369)(RESPONDENT)
CHARU SHARMA()(9599515369)(RESPONDENT)

107

KHAITAN (D. OF HEARING : 2030-01-26 )
CRL.M.C. 3945/2019 FILED BY RATUL PURI
(DISPOSED ON : 2019-08-21 )

CRL.M.C. 3432/2019 FILED BY DIRECTORATEOF
ENFORCEMENT (DISPOSED ON : 2024-10-24 )
CRL.M.C. 3890/2019 FILED BY RATUL PURI
(DISPOSED ON : 2019-08-06 )

BAIL APPLN. 1987/2019 FILED BY RATUL PURI
(DISPOSED ON : 2019-08-20 )

CRL.M.C. 3094/2019 FILED BY DEPUTY
DIRECTOR , DIRECTORATE OF ENFORCEMENT
(DISPOSED ON : 2019-06-10 )

CRL.M.C. 6228/2019 FILED BY JAMIL SAIDI
(DISPOSED ON : 2019-12-13 )

CRL.M.C. 781/2020 FILED BY LIVING MEDIA
INDIA LIMITED (DISPOSED ON : 2020-06-01 )
BAIL APPLN. 2715/2019 FILED BY CHRISTIAN
MICHEL JAMES (DISPOSED ON : 2021-04-22 )
BAIL APPLN. 2716/2019 FILED BY CHRISTIAN
MICHEL JAMES (DISPOSED ON : 2021-04-22 )
CRL.M.C. 6466/2019 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2020-01-14 )
CRL.A. 95/2020 FILED BY THE ASSISTANT
DIRECTOR, DIRECTORATE OF ENFORCEMENT,
NEW DELHI (DISPOSED ON : 2020-03-12 )
CRL.M.C. 1477/2020 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2020-06-08 )
CRL.M.C. 1478/2020 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-07-29 )
BAIL APPLN. 2566/2021 FILED BY CHRISTIAN
MICHEL JAMES, (DISPOSED ON : 2022-03-11)
CRL.M.C. 449/2021 FILED BY SHRAVAN GUPTA
(D. OF HEARING : 2025-04-03 )

W.P.(CRL) 622/2021 FILED BY SANJEEV TYAGI &
ORS. (DISPOSED ON : 2021-03-18 )

W.P.(CRL) 623/2021 FILED BY SANDEEP TYAGI &
ORS. (DISPOSED ON : 2021-03-18 )

W.P.(CRL) 432/2022 FILED BY SHILPA GUPTA (D.
OF HEARING : 2025-04-01 )

CRL.M.C. 2720/2021 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-04-14 )
CRL.M.C. 1429/2022 FILED BY DIRECTORATE OF
ENFORCEMENT THROUGH ITS ASSISTANT
DIRECTOR K P PRAJAPAT (D. OF HEARING :
2025-04-14)

CRL.M.C. 2711/2021 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-05-15 )
CRL.M.C. 676/2023 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-04-03 )
CRL.M.C. 1012/2023 FILED BY SHRAVAN GUPTA
(D. OF HEARING : 2025-04-03 )

BAIL APPLN. 1338/2024 FILED BY CHRISTIAN
JAMES MICHEL (DISPOSED ON : 2024-09-25 )
BAIL APPLN. 1337/2024 FILED BY CHRISTIAN
JAMES MICHEL (DISPOSED ON : 2025-03-04 )
CRL.M.C. 8564/2024 FILED BY RAJIV SAXENA (D.
OF HEARING : 2025-04-09 )

CRL.M.C. 9049/2024 FILED BY ABDULLAH ALI
BALSHARAF (D. OF HEARING : 2025-05-07 )
CRL.REV.P. 1337/2024 FILED BY DIRECTORATE
OF ENFORCEMENT (D. OF HEARING : 2025-04-16

)

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 15/2014)
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62

RFA-475/2013

CM APPL. 60422/2023
CM APPL. 39140/2024
CM APPL. 65702/2024

ADVANCE CAUSE LIST

NARESH (NARESHDAKSH_ADV@YAHOO.COM)(0)(PETITIONER)

CHARU SHARMA(CHARUSHARMA3637@GMAIL.COM)(9599515369)(RESPONDENT)
NARESH DAKSH(NARESHDAKSH_ADV@YAHOO.COM)(0)(PETITIONER)

CHARU SHARMA(CHARUSHARMA3637@GMAIL.COM)(9599515369)(RESPONDENT)
NISHANT NAIN(NAINNISHANT3748@GMAIL.COM)(9818366274)(RESPONDENT)

KALYAN DASS THROUGH LR'S NARESH K DAKSH, NISHANT NAIN,
V/s PRAVEEN CHAWLA NISHANT NAIN

OTHER DETAILS OF ADVOCATES:

NARESH K DAKSH(NARESHDAKSH_ADV@YAHOO0.COM)(9810539912)(PETITIONER)
CHARU SHARMA (CHARUSHARMA3637@GMAIL.COM)()(RESPONDENT)

NARESH (NARESHDAKSH_ADV@YAHOO.COM)(0)(PETITIONER)

CHARU SHARMA (CHARUSHARMA3637@GMAIL.COM)(9599515369)(RESPONDENT)
NARESH DAKSH(NARESHDAKSH_ADV@YAHOO.COM)(0)(PETITIONER)

CHARU SHARMA (CHARUSHARMA3637@GMAIL.COM)(9599515369)(RESPONDENT)
NISHANT NAIN(NAINNISHANT3748@GMAIL.COM)(9818366274)(RESPONDENT)
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11.03.2025 ADVANCE CAUSE LIST

COURT NO. 25
HON"BLE MS.JUSTICE SWARANA KANTA SHARMA

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvc

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmbharatqulati.dhc@qgov.in

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
INTERIM BAIL
1 BAIL APPLN.-679/2025 RAHUL KUMAR PAL RANDHEER SINGH
V/s STATE GOVT OF NCT NEW DELHI
OTHER DETAILS OF ADVOCATES:
RANDHEER SINGH(ADVRDSINGH2001@GMAIL.COM)(9711955204)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
BAIL
2 BAIL APPLN.-3475/2024  RAVI DIWAKAR RAKESH CHAHAR
V/s STATE OF NCT OF DELHI
OTHER DETAILS OF ADVOCATES:
RAKESH CHAHAR (ADV.CHAHAR@GMAIL.COM)(9910411577)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
3 BAIL APPLN.-4120/2024  |BIMLA DEVI SACHIN HITKARI

CRL.M.A. 5524/2025 V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

SACHIN HITKARI(SACHINHITKARI@GMAIL.COM)(7827281478)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
ANUJ KUMAR(ADVANUJKR96 @GMAIL.COM)(7827281478)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

4 BAIL APPLN.-4689/2024 |SANJEEV KUMAR PUNIT VINAY
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
CHETAN SINGH (ADVCHETANBHARDWAJ@GMAIL.COM)(9310331085)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

5 BAIL APPLN.-143/2025 ISAAC CHUKWUMA OKORIE ANOOP KUMAR GUPTA
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:
ANOOP GUPTA(ADVOCATEANOOPGUPTA@GMAIL.COM)(9810181176)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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OTHER INFORMATION

P.S.-FIR NO. :(LAHORI GATE-111/2022)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(PRASHANT VIHAR-542/2021)
BAIL APPLN. 743/2024 FILED BY PAWAN
(DISPOSED ON : 2024-05-07 )

P.S.-FIR NO. :(PRASHANT VIHAR-
542/2021)

P.S.-FIR NO. :(SHALIMAR BAGH-
244/2024)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(NEW DELHI RAILWAY STATION-
29/2024)

BAIL APPLN. 1900/2024 FILED BY
YUMNAM SUDHIR SINGH (DISPOSED ON :
2024-05-28 )

BAIL APPLN. 3609/2024 FILED BY
YUMNAM SUDHIR SINGH (DISPOSED ON :
2024-11-08)

P.S.-FIR NO. :(NEW DELHI RAILWAY
STATION-29/2024)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(CYBER POLICE STATION
CENTRAL-43/2022)

BAIL APPLN. 1936/2023 FILED BY KAMAL
KUMAR @ ABU (DISPOSED ON : 2023-07-
31)

BAIL APPLN. 3593/2023 FILED BY SAIl
MATHEW (DISPOSED ON : 2024-02-27 )
BAIL APPLN. 2634/2024 FILED BY KAMAL
KUMAR @ ABU (DISPOSED ON : 2024-09-


https://delhihighcourt.webex.com/meet/dhcecourtvc�
mailto:cmbharatgulati.dhc@gov.in�
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6

7

8

9

BAIL APPLN.-263/2025

BAIL APPLN.-273/2025

BAIL APPLN.-690/2025

BAIL APPLN.-849/2025

SUSPENSION OF SENTENCE

10

11

12

13

14

CRL.REV.P.-348/2024
CRL.M.(BAIL) 428/2024

CRL.REV.P.-434/2024
CRL.M.(BAIL) 545/2024

CRL.REV.P.-580/2024
CRL.M.(BAIL) 726/2024

CRL.REV.P.(NI)-35/2024
CRL.M.(BAIL) 1689/2024
CRL.M.A. 30497/2024

CRL.REV.P.(NI)-59/2024
CRL.M.(BAIL) 1997/2024
CRL.M.A. 35705/2024
CRL.M.A. 35706/2024
CRL.M.A. 35707/2024
CRL.M.A. 3246/2025

WITH CRL.REV.P.(NI)
60/2024

CRL.REV.P.(NI) 61/2024
CRL.REV.P.(NI) 62/2024
CRL.REV.P.(NI) 63/2024
CRL.REV.P.(NI) 64/2024
CRL.REV.P.(NI) 65/2024

ADVANCE CAUSE LIST

RITESH KUMAR
V/s THE STATE GOVT. OF N T OF DELHI AND ANR.

SANDEEP JAIN

OTHER DETAILS OF ADVOCATES:

SUHAG
V/s THE STATE(NCT OF DELHI)

SAURABH SRIVASTAVA

OTHER DETAILS OF ADVOCATES:
KUNDAN KUMAR (ADVKUNDANKUMAR12@GMAIL.COM)(9911463748)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VIRENDER
V/s STATE (GNCT OF DELHI) THROUGH SHO

MANOJ KUMAR KHATRI

OTHER DETAILS OF ADVOCATES:
MANOJ KHATRI (ADVOCATEM.KHATRI@GMAIL.COM)(9212010299)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

NOOREN ALl @ RAHUL KUMAR JAI SHANKAR
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
JAI SHANKAR(JAI.25KPUC@GMAIL.COM)(7838096941)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MS DHARNA SHARMA
V/s STATE(GOVT OF NCT OF DELHI) AND ANR.

GAURAV CHAUDHRY

OTHER DETAILS OF ADVOCATES:
PRADEEP KUMAR (PARYA.ADVOCATE@GMAIL.COM)(9810359511)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ENAMUL HAQ SHANTHA DEVI RAMAN
V/s THE STATE N.C.T OF DELHI

OTHER DETAILS OF ADVOCATES:
PUNEET KUMAR(PUNEETKUMAR436@GMAIL.COM)(9873197346)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MANI DEV JHA YOGESH SWAROOP
V/s AJEET SINGH

OTHER DETAILS OF ADVOCATES:
YOGESH SWAROOP (YOGESHSWROOP@GMAIL.COM)(9810371649)(PETITIONER)

M/S USHA JEWELLERS PVT LTD

V/s STATE BANK OF INDIA ABHISHEK RAJ SHARMA

OTHER DETAILS OF ADVOCATES:

SHIVAM SACHDEVA (SHIVAMSACHDEVAJAI@GMAIL.COM)(9416027279)(PETITIONER)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
VARUN DHINGRA(VARUN_DHINGRA@YMAIL.COM)(9899547705)(PETITIONER)

ABHISHEK RAJ SHARMA(ADV.ABHISHEKRAJSHARMADHC@GMAIL.COM)(8826638384)(PETITIONER)
RAKESH KUMAR SINGH, PUNEET KUMAR RAI

MANOJ KUMAR TRIPATHY
V/s A. S. RANA

OTHER DETAILS OF ADVOCATES:
A.K VASHISHTHA (LAWINTEL2020@GMAIL.COM)(9810008639)(PETITIONER)
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YOGENDRA PAL SINGH, VARUN DHINGRA,

17)

P.S.-FIR NO. :(CYBER POLICE STATION
CENTRAL-43/2022)

P.S.-FIR NO. :(NARELA INDUSTRIAL AREA-
315/2022)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(NARELA INDUSTRIAL AREA-
587/2024)

BAIL APPLN. 3918/2024 FILED BY MD
SUHAG (DISPOSED ON : 2024-10-25 )
BAIL APPLN. 94/2025 FILED BY SUHAG
(DISPOSED ON : 2025-02-17 )

P.S.-FIR NO. :(NARELA INDUSTRIAL AREA-
587/2024)

P.S.-FIR NO. :(CRIME AND RAILWAY-
26/2024)

P.S.-FIR NO. :(GOVIND PURI-513/2024)

P.S.-FIR NO. :(VIVEK VIHAR-522/2016)
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ADVANCE CAUSE LIST

PUNEET RAI (AD.PUNEETRAI@YAHOO.COM)(0)(RESPONDENT)
PUNEET KUMAR RAI(AD.PUNEETRAI@YAHOO.COM)(9811330474)(PETITIONER)
PUNEET RAI(AD.PUNEETRAI@YAHOO.COM)(0)(RESPONDENT)

15  CRL.REV.P.(NI)-60/2024  MANOJ KUMAR TRAPTHY RAKESH KUMAR SINGH, PUNEET KUMAR RAI
CRL.M.(BAIL) 2007/2024 V/s A. S. RANA
CRL.M.A. 35752/2024
CRL.M.A. 35753/2024
CRL.M.A. 35754/2024
CRL.M.A. 3245/2025
OTHER DETAILS OF ADVOCATES:
A.K VASHISHTHA(LAWINTEL2020@GMAIL.COM)(9810008639)(PETITIONER)
PUNEET RAI (AD.PUNEETRAI@YAHOO.COM)(0)(RESPONDENT)
PUNEET RAI (AD.PUNEETRAI@YAHOO.COM)(981133474)(PETITIONER)
INDIANCREATIVMINDS(INIDANCREATIVMINDS@GMAIL.COM)(0)(RESPONDENT)
16  CRL.REV.P.(NI)-61/2024 MANOJ KUMAR TRIPATHY RAKESH KUMAR SINGH, PUNEET KUMAR RAI
CRL.M.(BAIL) 1999/2024 V/s A.S. RANA
CRL.M.A. 35755/2024
CRL.M.A. 35756/2024
CRL.M.A. 35757/2024
CRL.M.A. 3244/2025
OTHER DETAILS OF ADVOCATES:
A.K VASHISHTHA (LAWINTEL2020@GMAIL.COM)(9810008639)(PETITIONER)
PUNEET RAI (AD.PUNEETRAI@YAHOO.COM)(0)(RESPONDENT)
PUNEET RAI (AD.PUNEETRAI@YAHOO.COM)(0)(PETITIONER)
INDIANCREATIVMINDS(INDIANCREATIVMINDS@GMAIL.COM)(0)(RESPONDENT)
17  CRL.REV.P.(NI)-62/2024  MANOJ KUMAR TRIPATHY RAKESH KUMAR SINGH, PUNEET KUMAR RAI
CRL.M.(BAIL) 2000/2024 V/s A. S. RANA
CRL.M.A. 35758/2024
CRL.M.A. 35759/2024
CRL.M.A. 35760/2024
CRL.M.A. 3243/2025
OTHER DETAILS OF ADVOCATES:
PUNEET RAI (AD.PUNEETRAI@YAHOO.COM)(0)(RESPONDENT)
PUNEET RAI (AD.PUNEETRAI@YAHOO.COM)(9811330474)(PETITIONER)
INDIANCREATIVMINDS(INDIANCREATIVMINDS@GMAIL.COM)(0)(RESPONDENT)
18  CRL.REV.P.(NI)-63/2024 MANOJ KUMAR TRIPATHY RAKESH KUMAR SINGH, PUNEET KUMAR RAI
CRL.M.(BAIL) 2001/2024 V/s A.S. RANA
CRL.M.A. 35761/2024
CRL.M.A. 35762/2024
CRL.M.A. 35763/2024
CRL.M.A. 3248/2025
OTHER DETAILS OF ADVOCATES:
LAW INTEL(LAWINTEL2020@GMAIL.COM)(9810008639)(PETITIONER)
PUNEET KUMA RAI (AD.PUNEETRAI@YAHOO.COM)(9811330474)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
19  CRL.REV.P.(NI)-64/2024  MANOJ KUMAR TRIPATHY RAKESH KUMAR SINGH, PUNEET KUMAR RAI
CRL.M.(BAIL) 2002/2024 V/s A. S. RANA
CRL.M.A. 35765/2024
CRL.M.A. 35766/2024
CRL.M.A. 35767/2024
CRL.M.A. 3242/2025
OTHER DETAILS OF ADVOCATES:
LAW INTEL(LAWINTEL2020@GMAIL.COM)(981008639)(PETITIONER)
PUNEET RAI (AD.PUNEETRAI@YAHOO.COM)(9811330474)(PETITIONER)
INDIANCREATIVMINDS(INDIANCREATIVMINDS@GMAIL.COM)(0)(RESPONDENT)
20 [CRL.REV.P.(NI)-65/2024 MANOJ KUMAR TRIPATHY RAKESH KUMAR SINGH, PUNEET KUMAR RAI

CRL.M.(BAIL) 2003/2024
CRL.M.A. 35768/2024
CRL.M.A. 35769/2024
CRL.M.A. 35770/2024
CRL.M.A. 3247/2025

V/s A.S. RANA

OTHER DETAILS OF ADVOCATES:

A.K VASHISHTHA(LAWINTEL2020@GMAIL.COM)(9810008639)(PETITIONER)
PUNEET RAI (AD.PUNEETRAI@YAHOO.COM)(0)(RESPONDENT)

PUNEET KUMAR RAI(ADVPUNEETRAI@YHAOO.COM)(9811330474)(PETITIONER)
PUNEET RAI(AD.PUNEETRAI@YAHOO.COM)(0)(RESPONDENT)

CRL.M.C. (CANCELLATION OF INTERIM BAIL/BAIL)

21

CRL.M.C.-858/2025
CRL.M.A. 3982/2025

DIRECTORATE OF ENFORCEMENT
V/s PRAVEEN KUMAR GUPTA @ PARVEEN GUPTA

ARKAJ KUMAR

WITH CRL.M.C. 864/2025

OTHER DETAILS OF ADVOCATES:
ARKAJ KUMAR (CHAMBER@ARKAJKUMAR.COM)(0)(PETITIONER)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(DIRECTORATE OF
ENFORCEMENT-ECIR 44/2021)

CRL.M.C. 864/2025 FILED BY
DIRECTORATE OF ENFORCEMENT (D. OF
HEARING : 2025-03-11)
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22

CRL.M.C.-864/2025
CRL.M.A. 4054/2025

FRESH MATTERS & APPLICATIONS

23

CRL.M.A. 5330/2025(CM
For Restoration)

In CRL.REV.P.(MAT.)-
180/2024

(Disposed off case)

FOR ADMISSION

24

25

26

27

28

29

CRL.A.-221/2025
CRL.M.A. 5595/2025
CRL.M.A. 5596/2025

CRL.M.A. 1519/2025
In CRL.M.C.-1415/2019
(Disposed off case)

CRL.REV.P.-936/2024
CRL.M.A. 21385/2024
CRL.M.A. 21386/2024

CRL.REV.P.-1375/2024
CRL.M.A. 38757/2024

CRL.REV.P.(MAT.)-
44/2024

CRL.M.A. 29003/2024
CRL.M.A. 29004/2024

CRL.REV.P.(MAT.)-
154/2024
CRL.M.A. 37477/2024

AFTER NOTICE MISC. MATTERS

30

31

CONT.CAS(C)-1220/2022

WITH CONT.CAS(C)
669/2023
CRL.M.C. 2212/2022

CRL.M.C.-2212/2022
CRL.M.A. 22337/2022
CRL.M.A. 20715/2023
CRL.M.A. 2944/2024

ADVANCE CAUSE LIST

P.S.-FIR NO. :(DIRECTORATE OF
ENFORCEMENT-ECIR 44/2021)

DIRECTORATE OF ENFORCEMENT
V/s PRADEEP GOEL

ARKAJ KUMAR

OTHER DETAILS OF ADVOCATES:
MR. ARKAJ KUMAR(CHAMBERS@ARKAJKUMAR.COM)(0)(PETITIONER)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(DIRECTORATE OF
ENFORCEMENT-ECIR 44/2021)

CRL.M.C. 858/2025 FILED BY
DIRECTORATE OF ENFORCEMENT (D. OF
HEARING : 2025-03-11)

P.S.-FIR NO. :(DIRECTORATE OF
ENFORCEMENT-ECIR 44/2021)

MUKESH KUMAR
V/s NISHI AND ANR

RAHUL K DUBEY, MITTHAN LAL

OTHER DETAILS OF ADVOCATES:
MITTHAN LAL(KISHOREADV1976 @GMAIL.COM)(9716070215)(PETITIONER)
MITTHAN LAL (KISHOREADV1976 @GMAIL.COM)(9716070215)(PETITIONER)

SXXXX
V/s STATE NCT OF DELHI & ORS.

TANYA AGARWAL

OTHER DETAILS OF ADVOCATES:
TANYA AGARWAL(TANYA.ADVOCATE@GMAIL.COM)(9205868644)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

REMAL DASS DUDEJA PETITIONER IN PERSON, REMAL DASS
V/s STATE & ANR. DUDEJA

P.S.-FIR NO. :(HARSH VIHAR-365/2018)

OTHER DETAILS OF ADVOCATES:

PETITIONER IN PERSON()(9213731054)(PETITIONER)

REMAL DUDEJA (DUDEJAREMAL@GMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VINOD TYAGI PREM CHHETRI
V/s KRISHAN KUMAR

P.S.-FIR NO. :(VASANT KUNJ NORTH-
10/2019)

OTHER DETAILS OF ADVOCATES:

MOHD. DANISH
V/s STATE (NCT OF DELHI)

BILAL ANWAR KHAN

OTHER DETAILS OF ADVOCATES:
BILAL A KHAN(ANSHU.KAPOOR097 @ GMAIL.COM)(9319577203)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

RAHUL MALIK NARENDER SINGH SHARMA
V/s POONAM & ORS.

OTHER DETAILS OF ADVOCATES:
ASHISH LAROIA(ASHISH.LAROIA@GMAIL.COM)(9999966730)(PETITIONER)
ABHISHEK SHARMA(ABHSIHEKSHARMAG63WW @GMAIL.COM)(0)(RESPONDENT)

MOHAN LAL JUHI ARORA
V/s BARKHA & ORS.

OTHER DETAILS OF ADVOCATES:
JUHI ARORA(ADVJUHI.ARORA@GMAIL.COM)(9654652295)(PETITIONER)

DR PRIYA YADAV
V/s DR AMARDEEP YADAV

RISHI MANCHANDA

OTHER DETAILS OF ADVOCATES:
RISHI MANCHANDA(RISHIMANCHANDA.ADV@GMAIL.COM)(9911681178)(PETITIONER)
AMARDEEP(AMARDEEP1414@GMAIL.COM)()(RESPONDENT)

DR. PRIYA YADAV RISHI MANCHANDA, AMIT SAHNI, RAVINDER
V/s DR. AMARDEEP YADAV AND ORS. KUMAR YADAV

OTHER DETAILS OF ADVOCATES:
DR AMAR DEEP(AMARDEEP1414@GMAIL.COM, AMATPGI@YAHOO.COM)(9212743066)(RESPONDENT)
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32

33

34

35

36

37

CONT.CAS(C)-669/2023

CRL.A.-189/2007
WITH CRL.REV.P.
481/2007

CRL.REV.P.-481/2007
WITH CRL.A. 189/2007

CRL.A.-701/2007

CRL.M.A. 12607/2007
CRL.M.A. 29293/2023
CRL.M.A. 29294/2023

WITH CRL.A. 700/2007
CRL.REV.P. 151/2007
CRL.REV.P. 152/2007

CRL.REV.P.-151/2007
CRL.M.A. 30660/2023
CRL.M.A. 30661/2023

WITH CRL.REV.P.
152/2007

CRL.A. 700/2007
CRL.A. 701/2007

CRL.REV.P.-152/2007
CRL.M.A. 11800/2020

WITH CRL.REV.P.
151/2007

CRL.A. 700/2007
CRL.A. 701/2007

ADVANCE CAUSE LIST

PARTH SHARMA(ADVPARTHSHARMA3653@GMAIL.COM)()(PETITIONER)

AMIT SAHNI(OFFICEOFAMITSAHNI@GMAIL.COM)(9212513500)(PETITIONER)

RISHI MANCHANDA(RISHIMANCHANDA.ADV@GMAIL.COM)()(RESPONDENT)

RISHI MANCHANDA (RISHIMANCHANDA.ADV@GMAIL.COM)(9911681178)(PETITIONER)
RISHI MANCHANDA (RISHIMANCHANDA.ADV@GMAIL.COM)(99116878)(PETITIONER)

RISHI MANCHANDA (RISHIMANCHANDA.ADV@GMAIL.COM)(9911681178)(PETITIONER)
AMAR DEEP (AMARDEEP1414@GMAIL.COM)()(RESPONDENT)

AMAR DEEP YADAV (AMARDEEP1414@GMAIL.COM)()(RESPONDENT)

RAVINDER KUMAR YADAV(ADVRAVINDERYADAV@GMAIL.COM)(9811053371)(PETITIONER)
RISHI MANCHANDA(RISHIMANCHANDA.ADV@GMAIL.COM)()(RESPONDENT)

RAVINDER KUMAR YADAV(ADVRAVINDERYADAV@GMAIL.COM)(9811053371)(RESPONDENT)

PRIYA YADAV RISHI MANCHANDA
V/s AMARDEEP YADAV

OTHER DETAILS OF ADVOCATES:
RISHI MANCHANDA (RISHIMANCHANDA.ADV@GMAIL.COM)(9911681178)(PETITIONER)
AMARDEEP(AMARDEEP1414@GMAIL.COM)()(RESPONDENT)

FAKEER CHAND & ORS. BALDEV RAJ, GEETA DHINGRA, J K BHOLA,
V/s STATE MISHIKA SINGH

OTHER DETAILS OF ADVOCATES:
MISHIKA SINGH(ADVMISHIKASINGH@GMAIL.COM)(9810187140)(RESPONDENT)
MISHIKA SINGH(ADVMISHIKASINGH@GMAIL.COM)(9810187140)(PETITIONER)

MEENU
V/s FAKEER CHAND & ORS.

GITA DHINGRA, PAWAN SHARMA, R N VATS,
A.K.GUPTA, SANTOSH KOHLI, J K BHOLA,
GAURAV SHARMA, MISHIKA SINGH

OTHER DETAILS OF ADVOCATES:
GAURAV SHARMA(ADV.GAURAVSHARMA1@GMAIL.COM)(9999882302)(PETITIONER)
MISHIKA SINGH(ADVMISHIKASINGH@GMAIL.COM)(9810187140)(PETITIONER)

ABDUL HAMEED REHMANI
V/s SPECIAL DIRECTOR ENFORCEMENT DIRECTORATE

R.K.HANDOO, YOGINDER HANDOO, MAYANK
GOEL

OTHER DETAILS OF ADVOCATES:
HANDOO(MAIL@HANDOOANDHANDOO.COM)()(PETITIONER)

SPECIAL DIRECTOR ENFORCEMENT DIRECTORATE(DL.HC_ED@GOV.IN)()(RESPONDENT)
KAPIL SHARMA (DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ABDUL HAMEED RAHMANI R.K.HANDOO, YOGINDER HANDOO, ASHISH
V/s CBI KUMAR, VIKAS PAHWA, RAJESH KUMAR

OTHER DETAILS OF ADVOCATES:
HANDOO(MAIL@HANDOOANDHANDOO.COM)()(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

RAJESH KUMAR(RAJESH.LAWS@GMAIL.COM)(9891235156)(RESPONDENT)

ABUL KALAM AZAD ISLAMIC AWAKENING CENTRE R.K.HANDOO, RAJESH KUMAR, TIWARI R.M.,
V/s CBI ASHISH KUMAR, VIKAS PAHWA

OTHER DETAILS OF ADVOCATES:

113

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(NEW ASHOK NAGAR-387/2001)
CRL.REV.P. 751/2006 FILED BY FAKIR
CHAND & ORS. (DISPOSED ON : 2006-11-
07)

CRL.REV.P. 481/2007 FILED BY MEENU (D.
OF HEARING : 2025-03-11)

P.S.-FIR NO. :(NEW ASHOK NAGAR-
387/2001)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(NEW ASHOK NAGAR-387/2001)
CRL.REV.P. 751/2006 FILED BY FAKIR
CHAND & ORS. (DISPOSED ON : 2006-11-
07)

CRL.A. 189/2007 FILED BY FAKEER CHAND
& ORS. (D. OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(NEW ASHOK NAGAR-
387/2001)
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CRL.M.C.-1143/2019
CRL.M.A. 4453/2019

CRL.M.C.-444/2021
CRL.M.A. 7727/2021

WITH CRL.M.C. 3903/2022

CRL.M.C.-3903/2022

CRL.M.C.-1228/2022
CRL.M.A. 5366/2022

CRL.M.C.-1434/2022
CRL.M.A. 6228/2022

CRL.M.C.-1602/2022
CRL.M.A. 6869/2022

CRL.M.C.-1744/2022
CRL.M.A. 7433/2022

CRL.M.C.-1856/2022
CRL.M.A. 7859/2022

ADVANCE CAUSE LIST

R K HANDOO()(23382048)(PETITIONER)
RAJESHKUMAR(RAJESH.LAWS@GMAIL.COM)(9891235156)(PETITIONER)
RAJESH KUMAR(RAJESH.LAWS@GMAIL.COM)(9891235156)(RESPONDENT)
RAJESH KUMAR(RAJESH.LAWS@GMAIL.COM)(9891235156)(RESPONDENT)

RAM KUMAR PATHAK ANJANEYA MISHRA, MAYANK MEHANDRU |Listing Remarks:
V/s SHASHI DEVI & ORS PART-HEARD

OTHER DETAILS OF ADVOCATES:
ANJANEYA MISHRA()(9910169360)(PETITIONER)

YASH PAL BHARANA ANR. ORS KEWAL KRISHAN SAINI, PRASHANT
V/s STATE (GOVT OF NCL OF DELHI) & ORS. MENDIRATTA

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-
KEWALSAINI(SAINIKEWALK@REDIFFMAIL.COM)(9870201144)(PETITIONER) FIR NO. :(KIRTI NAGAR-283/2016)
KEWAL KRISHAN SAINI(SATYKAM_SAINI@YAHOO.COM)(9810679083)(PETITIONER) CRL.M.C. 3903/2022 FILED BY SUMIT
DELHI POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) BHARARA (D. OF HEARING : 2025-03-11)
SHEETAL MALHOTRA(SHEETAL.MALHOTRA@GMAIL.COM)()(RESPONDENT)

SATYKAM SAINI(SATYAKAM_SAINI@YAHOO.COM)(9810679083)(PETITIONER) P.S.-FIR NO. :(KIRTI NAGAR-283/2016)

PRASHANT MENDIRATTA(PMLAWCHAMBERS@GMAIL.COM)(9811182500)(PETITIONER)
PRASHANT MENDIRATTA & PRAVEEN
KUMAR(PMLAWCHAMBERS@GMAIL.COM)(9811182500)(RESPONDENT)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SUMIT BHARARA KEWAL KRISHAN SAINI
V/s STATE GOVT NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-

SUMAN SAINI(SAINILEWALK@REDIFFMAIL.COM)(9870201144)(PETITIONER) FIR NO. :(KIRTI NAGAR-283/2016)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) CRL.M.C. 444/2021 FILED BY YASH PAL
BHARANA ANR. ORS (D. OF HEARING :
2025-03-11)

P.S.-FIR NO. :(KIRTI NAGAR-283/2016)

AMANDEEP SINGH SAPNA CHAUHAN
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-

SAPNA CHAUHAN FIR NO. :(CRIME AND RAILWAY-88/2021)

ADVOCATESAPNACHAUHAN(ADVOCATESAPNACHAUHAN@YAHOO.COM)(7840020100)(PETITIONER) | BAIL APPLN. 2572/2021 FILED BY

SANDEEP SAHNI(SANDEEP_SAHNI@HOTMAIL.COM)()(RESPONDENT) AMANDEEP SINGH (DISPOSED ON : 2021-

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 10-11)

SANDEEP SAHNI(SANDEEP_SAHNI@HOTMAIL.COM)()(RESPONDENT) BAIL APPLN. 2573/2021 FILED BY
AMANDEEP SINGH (DISPOSED ON : 2021-
10-11)

P.S.-FIR NO. :(CRIME AND RAILWAY-

88/2021)
DR. JITENDER CHATURVEDI & ORS. UDDHAYV PRATAP, SHIV SHANKAR MISHRA
V/s STATE & ANR.
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(NIHAL VIHAR-432/2022)

UDDHAV PRATAP(ADVUDDHAVPRATAP@GMAIL.COM)()(PETITIONER)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SHIV SHANKAR MISHRA(ADVOCATESHIVSHANKARMISHRA@GMAIL.COM)(9643361982)(RESPONDENT)

NOUAM FINANCIAL CONSULTANTS PVT. LTD & ANR. IESHAAN GUPTA
V/s STATE OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
SOHIL SHARMA(SOHILSHARMA1992@GMAIL.COM)(7060079384)(PETITIONER)

NITIN MUKEJA DEVASHISH BHADAURIA
V/s CORPORATION BANK & ORS.

OTHER DETAILS OF ADVOCATES:

NITIN MAHAJAN(HARMEET0025@GMAIL.COM)(9815605572)(PETITIONER)

RAMPRATAP SAHU(RMPRTPSAHU78@GMAIL.COM)()(PETITIONER)

SHASHANK BHANDARI(SHASHANK.BHANDARIO7@GMAIL.COM)(9779623459)(PETITIONER)

AMARPALI ZODIAC DEVELOPERS PVT LTD(<s@amarpali.in)()(respondent)

CORPORATION BANK(CB0506@CORPBANK.CO.IN)(7042697908)(RESPONDENT)

AMARPALI COURT
RECEIVER(RECEIVEROFFICE@GMAIL.COM)(9672590840)(RESPONDENT)</s@amarpali.in)()(respondent)

ANIL MITHAS JITENDER SINGH, ALOK KUMAR PANDEY,
V/s STATE OF NCT OF DELHI & ANR. SAIVI KUMARI
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(PATEL NAGAR-238/2018)

M.D ADKAR(JDSADVOCATE@GMAIL.COM)(9582136880)(PETITIONER)
JITENDER SINGH(JDSADVOACTE@GMAIL.COM)(9582136880)(PETITIONER)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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CRL.M.C.-1942/2022
CRL.M.A. 21060/2022

CRL.M.C.-2396/2022

CRL.M.C.-3597/2022
CRL.M.A. 15067/2022

CRL.M.C.-3661/2022
CRL.M.A. 15337/2022

CRL.M.C.-3970/2022

CRL.M.C.-4109/2022

CRL.M.A. 16953/2022
CRL.M.A. 16954/2022
CRL.M.A. 16955/2022
CRL.M.A. 16957/2022

CRL.M.C.-4236/2022
CRL.M.A. 17386/2022

CRL.M.C.-4346/2022
CRL.M.A. 17790/2022
CRL.M.A. 14120/2023

ADVANCE CAUSE LIST

ALOK KUMAR PANDEY(OFFICE@AVANTAMLEGAL.COM)(9958495050)(PETITIONER)
SAIVI KUMARI(SAIVIKUMARIO1@GMAIL.COM)(8130912202)(PETITIONER)

CENTRAL BUREAU OF INVESTIGATION RIPUDAMAN SINGH BHARDWAIJ
V/s VIMAL DUTT

OTHER DETAILS OF ADVOCATES:
RIPUDAMAN BHARDWAIJ(RIPUDAMAN.BHARDWAJ@GMAIL.COM)(9818030700)(PETITIONER)

POONAM BANKA & ANR.
V/s STATE & ANR.

SANJEEV KUMAR

OTHER DETAILS OF ADVOCATES:

SANJEEV KUMAR(CSSANJEEVKATARIA@GMAIL.COM)(9650756107)(PETITIONER)

POONAM BANKA(ATULBANKA76 @GMAIL.COM)(8130622621)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KRISHNA BANKA(SAISALES11.DELHIINDIA@GMAIL.COM)(8076517041)(RESPONDENT)

GITANJALI @ VRITANJALI & ANR. BABU LAL GUPTA
V/s PARVESH KUMAR SHARMA & ANR.

OTHER DETAILS OF ADVOCATES:
B.L. GUPTA(BLGUPTA282@GMAIL.COM)(9312049415)(PETITIONER)
B.L. GUPTA(BLGUPTA282@GMAIL.COM)(9312049415)(PETITIONER)

CENTRAL BUREAU OF INVESTIGATION ATUL GULERIA, SHAHID ALI, VIPIN SINGH
V/s TANAJI MANDAL ADHIKARI & ORS. BANSAL

OTHER DETAILS OF ADVOCATES:

ASHOK KUMAR(ASHOK681KUMAR®GMAIL.COM)(9891268956)(PETITIONER)
TANAJI(TANAJI9@GMAIL.COM)()(RESPONDENT)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)
SHAHID ALI (SHAHIDALI.DHC@GMAIL.COM)(9810467730)(PETITIONER)

VIPIN SINGH BANSAL(ADV.VIPINBANSAL@GMAIL.COM)(9958547022)(RESPONDENT)

VIPIN SINGH BANSAL(ADV.VIPINBANSAL@GMAIL.COM)(9958547022)(RESPONDENT)

MANOHAR PALIWAL & ORS. SANJEET PALIWAL
V/s THE STATE (NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES:
SANJEET PALWAL(SANJEET@GRVLEGAL.IN)(8802594538)(PETITIONER)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SH SHIV RAJ SINGH
V/s THE STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

PRAKASH UPADHAYAY(PRAKASHUPADHAYAY30@GMAIL.COM)()(PETITIONER)

SH. SHIV RAJ SINGH(SHIVRAJSINGH001@GMAIL.COM)(8826132767)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAMAL JAIN(KAMAL.JN@GMAIL.COM)(9999776367)(RESPONDENT)

SARTHAK JAIN(SARTHAKJAINO75@GMAIL.COM)(9999776126)(RESPONDENT)

DIRECTORATE OF REVENUE INTELLIGENCE, DZU, NEW  |HARPREET SINGH
DELHI

V/s MANJODH SINGH CHEEMA

OTHER DETAILS OF ADVOCATES:
HARPREET SINGH (HARPREETGSSTANDINGCOUNSEL@GMAIL.COM)(9811253531)(PETITIONER)
K MAURYA(ADVKKMAURYA@GMAIL.COM)()(RESPONDENT)

HARSHA SACHDEV NIKHIL JOSHI
V/s STATE OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

NISHANT KUMAR(TCJURISTS@GMAIL.COM)(9818093000)(PETITIONER)

NISHANT KUMAR(TCJURISTS@GMAIL.COM)(9818093000)(PETITIONER)

HARSH SACHDEV(HARSHSACHDEV11285@GMAIL.COM)(9321212300)(PETITIONER)

HARSHA SACHDEV(HARSHSACHDEV11285@GMAIL.COM)(9321212300)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
NISHANT KUMAR (TCJURISTS@GMAIL.COM)(7207539107)(PETITIONER)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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VIRENDRA KUMAR RAWAT, SARTHAK JAIN

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(CBI-31-A-1994)

TR.P.(CRL.) 44/2021 FILED BY VIMAL
DUTTA (DISPOSED ON : 2021-09-09 )

P.S.-FIR NO. :(CBI-31-A-1994)

P.S.-FIR NO. :(ROOP NAGAR-384/2020)

P.S.-FIR NO. :(CBI-AC1-2022-A-0001)

P.S.-FIR NO. :(GANDHI NAGAR-292/2022)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(ASHOK VIHAR-538/2021)

BAIL APPLN. 1560/2022 FILED BY SH SHIV
RAJ SINGH (DISPOSED ON : 2023-07-13 )

P.S.-FIR NO. :(ASHOK VIHAR-538/2021)
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CRL.M.C.-4639/2022
CRL.M.A. 18811/2022

CRL.M.C.-5571/2022
CRL.M.A. 22086/2022

WITH CRL.M.C. 6220/2022

CRL.M.C.-6220/2022
CRL.M.A. 24403/2022

CRL.M.C.-6523/2022
CRL.M.A. 25401/2022

CRL.M.C.-6855/2022

CRL.M.C.-64/2025
CRL.M.A. 316/2025

WITH CRL.M.C. 65/2025

CRL.M.C.-65/2025
CRL.M.A. 321/2025

CRL.REV.P.-640/2017

ADVANCE CAUSE LIST

RAJAN ZAVERI
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

MOHIT CHAUDHARY(KUSHAL82KUMAR@GMAIL.COM)(9810663997)(PETITIONER)

MAHIMA AHUJA(KUSHAL82KUMAR@GMAIL.COM)(9810074159)(PETITIONER)

MOHIT CHAUDHARY(KUSHAL82KUMAR@GMAIL.COM)(9810663997)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
BASU(BASUPOULIMI@GMAIL.COM)(9810611331)(RESPONDENT)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SATYAJIT SARNA(SATYAJIT.SARNA@GMAIL.COM)(9818354909)(RESPONDENT)

SAKSHI KAPOOR DEEPAK AGARWAL
V/s STATE GOVT OF NCT DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

SAMEER SRIVASTAVA(SAMEERSRIVASTAVA661@GMAIL.COM)(9999730492)(PETITIONER)
SAMEER SHRIVASTAVA(SAMEERSRIVASTAVA661@GMAIL.COM)(9999730492)(PETITIONER)
HARSH (HARSHAA.ARORAA@GMAIL.COM)()(RESPONDENT)
KUSUM(KUSUM_EDU@REDIFFIMAIL.COM)()(RESPONDENT)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
RAKESH SAHGAL(RAKWSHSAHGAL1@GMAIL.COM)()(RESPONDENT)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAKESH KUMAR SAHGAL & ANR.
V/s STATE GOVT OF NCT DELHI & ORS.

DEEPAK AGARWAL

OTHER DETAILS OF ADVOCATES:

SAMEER SHRIVASTAVA(SAMEERSRIVASTAVAG661@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
HARSH ARORA(HARSHAA.ARORAA@GMAIL.COM)()(RESPONDENT)

SAKSHA (SAKSHAMTECH@GMAIL.COM)()(RESPONDENT)

SYED SIFAT ALI & ORS.
V/s EMU LINES PVT. LTD

SHAKEEL AHMAD

OTHER DETAILS OF ADVOCATES:

RIZWAN AHMED(AHMADER@OREN.IN)(9500121423)(PETITIONER)

MS GAJAL LAKSHMI RENGANATHAN(LAKSHMI@OREN.IN)(9500121423)(PETITIONER)
RAMESH KRISHNAMOORTHY(RAMESH@OREN.IN)(9500121435)(PETITIONER)

SYED SIFAT ALI(SIFAT@OREN.IN)(8238055852)(PETITIONER)

SYEED AHMAD(SAYEED@OREN.IN)(9500121423)(PETITIONER)

SHAKEEL AHMED(SHAKEELADVOCATE74@GMAIL.COM)(9871519304)(PETITIONER)

M/S EMU LINES PVT LTD(ADVUDAYKUMAR@GMAIL.COM)(9810868146)(RESPONDENT)

RAJAN KHURANA RAJAN KHURANA
V/s STATE (NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES:
RAJAN KHURANA(RAJANKHURANA2003@REDIFFMAIL.COM)(9625195256)(PETITIONER)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SUNIL KESWANI
V/s REGISTRAR OF COMPANIES

GAGAN KUMAR

OTHER DETAILS OF ADVOCATES:
KRISHNOMICS LEGAL(GAGAN@KRISHNOMICS.IN)(9810182194)(PETITIONER)
ROC DELHI(ROC.DELHI@MCA.GOV.IN)(0)(RESPONDENT)

SUNIL KESWANI
V/s REGISTRAR OF COMPANIES

GAGAN KUMAR

OTHER DETAILS OF ADVOCATES:
KRISHNOMICS LEGAL(GAGN@KRISHNOMICS.IN)(9810182194)(PETITIONER)
ROC DELHI(ROC.DELHI@MCA.GOV.IN)(0)(RESPONDENT)

MINOR (N )
V/s STATE AND ANOTHER

KUMAR SHAILABH, R P S BHATTI

OTHER DETAILS OF ADVOCATES:
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MOHIT CHAUDHARY, SATYAJIT SARNA

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(MALVIYA NAGAR-575/2022)
CRL.M.C. 6220/2022 FILED BY RAKESH
KUMAR SAHGAL & ANR. (D. OF HEARING
: 2025-03-11)

P.S.-FIR NO. :(MALVIYA NAGAR-
575/2022)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(MALVIYA NAGAR-575/2022)
CRL.M.C. 5571/2022 FILED BY SAKSHI
KAPOOR (D. OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(MALVIYA NAGAR-
575/2022)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(INDERPURI-91/2008)

CRL.M.C. 3313/2008 FILED BY DR.RAJVIR
SINGH (DISPOSED ON : 2009-02-13 )

P.S.-FIR NO. :(INDERPURI-91/2008)

P.S.-FIR NO. :(PANDAV NAGAR-823/2015)
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71

CRL.REV.P.-390/2023
CRL.M.A. 9198/2023

WITH CRL.REV.P.
407/2023
CRL.REV.P. 682/2024

CRL.REV.P.-407/2023
CRL.M.A. 9500/2023

CRL.REV.P.-682/2024
CRL.M.A. 15713/2024
CRL.M.A. 15714/2024

CRL.REV.P.-183/2024
CRL.M.A. 4150/2024

CRL.REV.P.-203/2024
CRL.M.A. 4654/2024

CRL.REV.P.-440/2024

CRL.REV.P.-477/2024

CRL.REV.P.-510/2024
CRL.M.A. 11453/2024

CRL.REV.P.-520/2024
CRL.M.A. 17787/2023

CRL.REV.P.-535/2024
CRL.M.A. 12023/2024
CRL.M.A. 12024/2024

ADVANCE CAUSE LIST

ANKUR ABBOT
V/s EKTA ABBOT

KAPIL MADAN

OTHER DETAILS OF ADVOCATES:
KUNAL MADAN (KMADAN@KMALAWOFFICE.COM)(9971305252)(PETITIONER)
RAJIV BAJAJLAW (RAJIVBAJAJILAW@GMAIL.COM)()(RESPONDENT)

EKTA ABBOT RAIJIV BAJA)
V/s ANKUR ABBOT

OTHER DETAILS OF ADVOCATES:
RAJIV BAJAJ(RAJIVBAJAJLAW@GMAIL.COM)(9810806329)(PETITIONER)
ABBOTANKUR(ABBOTANKUR@GMAIL.COM)()(RESPONDENT)

ANKUR ABBOT KAPIL MADAN
V/s EKTA ABBOT & ANR.

OTHER DETAILS OF ADVOCATES:
KAPIL MADAN(KMADAN@KMLAWOFFICE.COM)(9971305252)(PETITIONER)

HEMLATA TANYA AGARWAL, RAJEEV KUMAR
V/s STATE OF NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

TANYA AGARWAL(TANYA.ADVOCATE@GMAIL.COM)(9205868644)(PETITIONER)

KAPIL SHARMA (DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
RAJEEV KUMAR(LIBRAADV73@GMAIL.COM)(9868362369)(RESPONDENT)

MR BUENDER SINGH
V/s MRS ANJANA SINGH

SHAILENDRA BABBAR

OTHER DETAILS OF ADVOCATES:
BABBARS & ASSOCIATES(SHAILENDRABABBAR19@GMAIL.COM)(9810076766)(PETITIONER)
ANJANA SINGH(ANJANASHARMASINGH@GMAIL.COM)(9818545198)(RESPONDENT)

NEERAJ AGARWAL JATIN VATS, LAKSH YADAV
V/s SHWETA BANSAL & ANR.

OTHER DETAILS OF ADVOCATES:
JATIN VATS(ADVO.JATINVATS@GMAIL.COM)()(PETITIONER)
SHWETA(SHWETA263@GMAIL.COM)()(RESPONDENT)

LAKSH YADAV(ADV.LAKSHYADAV@GMAIL.COM)(9871299456)(PETITIONER)

SIMMI ANAND ASHOK KUMAR GARG, KSHITIJ GOEL
V/s STATE & ANR.

OTHER DETAILS OF ADVOCATES:

AMIT KUMAR(AMITJOSHI8862@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KSHITI) GOEL (GOELKSHITIJ08@GMAIL.COM)(9045689007)(PETITIONER)

PRAMOD JAIN VIKAS WALIA
V/s DIRECTORATE OF ENFORCEMENT

OTHER DETAILS OF ADVOCATES:
NEERAJ MAURYA(ADVOCATENEERAJMAURYA@GMAIL.COM)()(PETITIONER)
DIRECTORATE OF ENDORCEMENT(DL.HC-ED@GOV.IN)()(RESPONDENT)

SANYOGITA GUPTA & ORS.
V/s ASHOK KUMAR GUPTA

S D WINDLESH

OTHER DETAILS OF ADVOCATES:
SD WINDLESH (SDWINDESHADV@GMAIL.COM)(9811169203)(PETITIONER)

NITIN BATRA PRIYA MEHRA PURI
V/s KAVITA ARORA

OTHER DETAILS OF ADVOCATES:
PRIYA PURI(HKPURIANDCO@GMAIL.COM)(9810365571)(PETITIONER)
PRIYA PURI(HKPURIANDCO@GMAIL.COM)(9810365571)(PETITIONER)
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OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(SARAI ROHILLA-173/1996)
CRL.M.C. 3775/2013 FILED BY HEMLATA
& ANR (DISPOSED ON : 2018-10-23 )

P.S.-FIR NO. :(SARAI ROHILLA-173/1996)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(DIRECTORATE OF
ENFORCEMENT-ECIR 12/2022)
W.P.(CRL) 750/2023 FILED BY SK GUPTA
& ANR. (D. OF HEARING : 2025-04-02 )
CRL.M.C. 9171/2023 FILED BY M/S J.R.
INTERNATIONAL & ORS. (DISPOSED ON :
2023-12-18)

P.S.-FIR NO. :(DIRECTORATE OF
ENFORCEMENT-ECIR 12/2022)
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CRL.REV.P.-704/2024
CRL.M.A. 16258/2024
CRL.M.A. 16259/2024

CRL.REV.P.-949/2024
CRL.M.A. 21871/2024
CRL.M.A. 4951/2025

CRL.REV.P.-952/2024

CRL.REV.P.-987/2024

CRL.REV.P.-1236/2024
CRL.M.A. 32183/2024

CRL.REV.P.-1246/2024
CRL.M.A. 32564/2024
CRL.M.A. 32565/2024
CRL.M.A. 34243/2024

CRL.REV.P.-1295/2024

CRL.REV.P.-1332/2024
CRL.M.A. 36097/2024

CRL.REV.P.(MAT.)-
62/2024
CRL.M.A. 30817/2024

FOR FINAL HEARING

81

CRL.M.C.-2098/2022
CRL.M.A. 8877/2022

ADVANCE CAUSE LIST

SH. RAM DARESH MEHTO
V/s STATE GOVT. OF NCT OF DELHI & ANR.

TANI SHARMA

OTHER DETAILS OF ADVOCATES:
TANI SHARMA (ADVSAHILRANA@GMAIL.COM)(9315018076)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ANIRBAN BOSE PRASHANT MENDIRATTA, BHARAT ARORA
V/s SAMAPTI BOSE & ANR.

OTHER DETAILS OF ADVOCATES:

PRASHANT MENDIRATTA (PMLAWCHAMBERS@GMAIL.COM)(9811182500)(PETITIONER)
SAMAPTIBOSE (SAMAPTIBOSE@GMAIL.COM)(0)(RESPONDENT)

BHARAT ARORA (BHARAT_RYANS@YAHOO.CO.IN)(9811628929)(PETITIONER)

ANIRBAN BOSE (ANIRBAN.BOSE@GMAIL.COM)(0)(RESPONDENT)

VIDYA YOGENDRA YADAV & ANR. PRIYA MEHRA PURI (DHCLSC)
V/s SIMANCHAL HARIHAR SAHU

OTHER DETAILS OF ADVOCATES:
PRIYA PURI(HKPURIANDCO@GMAIL.COM)(9810365571)(PETITIONER)
SIMANCHAL SAHU(SIMANCHALSAHU@GMAIL.COM)(0)(RESPONDENT)

DALJEET KAUR MOHAMMED SHAMIKH
V/s STATE OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
MOHAMMED SHAMIKH(MOHDSHAMIKHADVOCATE@GMAIL.COM)(9999727247)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

STATE MANOJ CHANDER PANT
V/s MOHAMMAD ABRAR & ORS.

OTHER DETAILS OF ADVOCATES:
MANOJ CHANDRRA (ADV.MANOJPANT@GMAIL.COM)(9971560508)(PETITIONER)

UMESH S KAMAKSHI GUPTA, GARIMA SINGH
V/s PRITI S

OTHER DETAILS OF ADVOCATES:
KAMAKSHI GUPTA(KAMAKSHI0410@GMAIL.COM)(9870924766)(PETITIONER)
GARIMA SINGH(ADVGARIMASINGH1@GMAIL.COM)(0)(RESPONDENT)

STATE THROUGH ITS DEPUTY COMMISSIONER OF YUDHVIR SINGH CHAUHAN
POLICE
V/s MANJEET @ NANU & ANR.

OTHER DETAILS OF ADVOCATES:
YUDHVIR SINGH ()(9810153709)(PETITIONER)

KRISHAN KUMARR
V/s STATE (GOVT OF NCT DELHI)

SUNIL

OTHER DETAILS OF ADVOCATES:
SUNIL KUMAR (ADVSUNIL81@GMAIL.COM)(9582571023)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ALAM KHAN
V/s MOMEENA BIBI

YASHWARDHAN SINGH

OTHER DETAILS OF ADVOCATES:
YASHWARDHAN SINGH(YASHWARDHAN102@GMAIL.COM)(9811214963)(PETITIONER)
UMESH(UMESHKR.ADV@GMAIL.COM)(0)(RESPONDENT)

DHIREN NAVLAKHA
V/s SURENDER MOHAN JAIN & ANR.

NALIN TRIPATHI, ANISHA MATHUR

OTHER DETAILS OF ADVOCATES:
NALIN TRIPATHI(NALIN_NTLAW@YAHOO.CO.IN)(9810036122)(PETITIONER)
SHEPHERDLAW(CONTACTSHEPHERDLAW@GMAIL.COM)()(RESPONDENT)
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P.S.-FIR NO. :(UTTAM NAGAR-760/2021)

P.S.-FIR NO. :(JAMIA NAGAR-224/1998)

P.S.-FIR NO. :(TILAK MARG-112/2013)

P.S.-FIR NO. :(BAWANA-295/2021)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(ANTI-CORRUPTION BRANCH-
6/2009)

W.P.(CRL) 529/2009 FILED BY AFZAL
(DISPOSED ON : 2009-04-28 )

CRL.M.C. 326/2010 FILED BY
DIRECTORATE OF VIGILANCE (DISPOSED
ON : 2010-09-09 )

BAIL APPLN. 2246/2009 FILED BY TRILOK
CHAND (DISPOSED ON : 2009-11-26 )
W.P.(CRL) 176/2023 FILED BY HC (RETD.)
TRILOK CHAND (D. OF HEARING : 2025-
04-03)

CRL.REV.P. 807/2024 FILED BY VINOD
KUMAR (D. OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(ANTI-CORRUPTION
BRANCH-6/2009)



11.03.2025

82

83

CRL.M.C.-3384/2022

WITH CRL.REV.P. 70/2022

CRL.REV.P.-70/2022
CRL.M.A. 2103/2022

FOR FINAL DISPOSAL

84

85

86

CRL.M.C.-1474/2022
CRL.M.A. 6375/2022

CRL.M.C.-1606/2022
CRL.M.A. 6877/2022

CRL.REV.P.-807/2024
CRL.M.A. 18732/2024

PART-HEARD MATTERS

87

CRL.M.C.-1162/2019

ADVANCE CAUSE LIST

ANISHA MATHUR(ANISHA@SHEPHERDLAW.CO.IN)(9971096840)(PETITIONER)

SUBODH MISHRA KUMAR SAMEER
V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:
AJIT SINGH(AJITSINGHANDCO@HOTMAIL.COM)(9810163601)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

RAJESH AGNIHOTRI & ANR.
V/s CENTRAL BUREAU OF INVESTIGATION

KAUSHAL YADAV

OTHER DETAILS OF ADVOCATES:
NANDLAL KUMAR MISHRA(NANDLALKUMARMISHRA@GMAIL.COM)(9717834603)(PETITIONER)
YADAV KAUSHAL(ADVOSC338@GMAIL.COM)(9891290858)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

GURVINDER SINGH TOOR
V/s ROHIT MALHOTRA

SAGAR PATHAK

OTHER DETAILS OF ADVOCATES:

SAGAR PATHAK (SAGAR@PATHAKLAWOFFICE.COM)(9810293916)(PETITIONER)
PINKY DASS(PINKYDASS@PATHAKLAWOFFICE.COM)()(PETITIONER)

ROHIT MALHOTRA(MALHOTRA92@HOTMAIL.COM)()(RESPONDENT)

MS FERROUS INFRASTRUCTURE PVT LTD & ORS. NAMITHA MARIANNE MATHEWS, DINESH
V/s STATE OF NCT OF DELHI & ORS. KUMAR, RISHI SOOD

OTHER DETAILS OF ADVOCATES:

PULKIT MALHOTRA(PULKIT.MALHOTRA@ALGOLEGAL.IN)()(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
DINESH KUMAR(LAWYERDINESHKUMAR@GMAIL.COM)(9350144841)(RESPONDENT)

RISHI SOOD(RISHI.SOOD83@GMAIL.COM)(9650133112)(PETITIONER)

VINOD KUMAR YOGENDRA KUMAR VERMA
V/s 1THE STATE (GOVT. OF NCT DELHI) & ORS.

OTHER DETAILS OF ADVOCATES:

SHASHI BALA
V/s STATE GOVT. OF NCT OF DELHI & ORS

ADITYA AGARWAL, KARANJAWALA & CO

OTHER DETAILS OF ADVOCATES:

119

Listing Remarks:
AT 02:30 PM

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(CBI-4-A-2014)

CRL.M.C. 2251/2017 FILED BY RENUBALA
PRADHAN (DISPOSED ON : 2020-01-29 )
CRL.M.C. 4956/2017 FILED BY MAHMOOD
ASAD MADANI (DISPOSED ON : 2019-12-
11)

CRL.REV.P. 70/2022 FILED BY RAJESH
AGNIHOTRI & ANR. (D. OF HEARING :
2025-03-11)

P.S.-FIR NO. :(CBI-4-A-2014)

Listing Remarks:
AT 02:30 PM

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(CBI-4-A-2014)

CRL.M.C. 2251/2017 FILED BY RENUBALA
PRADHAN (DISPOSED ON : 2020-01-29 )
CRL.M.C. 4956/2017 FILED BY MAHMOOD
ASAD MADANI (DISPOSED ON : 2019-12-
11)

CRL.M.C. 3384/2022 FILED BY SUBODH
MISHRA (D. OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(CBI-4-A-2014)

P.S.-FIR NO. :(ECONOMIC OFFENCE
WING-249/2019)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(ANTI-CORRUPTION BRANCH-
6/2009)

W.P.(CRL) 529/2009 FILED BY AFZAL
(DISPOSED ON : 2009-04-28 )

CRL.M.C. 326/2010 FILED BY
DIRECTORATE OF VIGILANCE (DISPOSED
ON : 2010-09-09 )

BAIL APPLN. 2246/2009 FILED BY TRILOK
CHAND (DISPOSED ON : 2009-11-26 )
W.P.(CRL) 176/2023 FILED BY HC (RETD.)
TRILOK CHAND (D. OF HEARING : 2025-
04-03 )

CRL.REV.P. 1332/2024 FILED BY KRISHAN
KUMARR (D. OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(ANTI-CORRUPTION
BRANCH-6/2009)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(MOTI NAGAR-259/2013)
CRL.M.C. 1752/2016 FILED BY SHASHI
BALA (DISPOSED ON : 2016-07-08 )



11.03.2025

88

CRL.REV.P.-1255/2024
CRL.M.A. 32780/2024

ADVANCE CAUSE LIST

SAHIL SWATY SINGH MALIK
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
SWATY SINGH MALIK(SWATY@LAWOFFICESOFSSM.COM)(9873179289)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

NON-CONTENTIOUS CASES (FOR DIRECTIONS/ORDERS)

89

CRL.M.C.-628/2025

FOR CONSIDERATION

920

CRL.REV.P.-447/2024
CRL.M.A. 10383/2024
CRL.M.A. 11834/2024

SHAHNAWA) @ SHAHNAWAZ ABDUL KADIR
V/s THE STATE GOVT. OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

GAURAV KASHYAP(GAURAVKASH4403@GMAIL.COM)(0)(PETITIONER)

ABDUL KADHIR(KADIRABDUL4292@GMAIL.COM)(8287776656)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VINAY VERMA NITISH BANKA
V/s POOJA VERMA & ANR. & ORS.

OTHER DETAILS OF ADVOCATES:

NITISH BANKA (TEAMLEXSPEAK@GMAIL.COM)(989154997)(PETITIONER)
DINESH TIWARI (DINESHTIWARI66@GMAIL.COM)()(RESPONDENT)

NITISH BANKA (TEAMLEXSPEAK@GMAIL.COM)(9891549997)(PETITIONER)
DINESH TIWARI (DINESHTIWARI66@GMAIL.COM)()(RESPONDENT)

120

P.S.-FIR NO. :(MOTI NAGAR-259/2013)

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(ANAND PARBAT-140/2023)
BAIL APPLN. 2092/2024 FILED BY
JASWINDER SINGH @ GOLU (DISPOSED
ON : 2024-06-14))

P.S.-FIR NO. :(ANAND PARBAT-140/2023)

P.S.-FIR NO. :(DAYAL PUR-504/2021)



11.03.2025 ADVANCE CAUSE LIST

COURT NO. 51
HON"BLE MS.JUSTICE TARA VITASTA GANJU

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST”

NOTE: “PASSOVERS WILL BE TAKEN UP IMMEDIATELY AFTER LUNCH™.

NOTE:“ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM
WHILE APPEARING THROUGH VIRTUAL MODE, I1.E.,ENSURE THE VIDEO IS ON WHEN THE

MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/
DISTURBANCE .

COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR
FROM A PUBLIC PLACE.”

NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M.”

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl

MEETING NO. 2512 822 1186.

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

bhupesh.kumar@dhc.nic.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
1 |W.P.(C)-4987/2006(Disposed off  MAHAVEER MR. REETESH SINGH, MR.RAO VIJAY
case) V/s U.0.1 & ANR PAL, MANOJ OHRI, JAHANVI VOHRA,
R.N.SINGH, SUPARNA SRIVASTAVA,
GAGANMEET SINGH SACHDEVA
OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()()
WITHOUT GENERATE ()()()
WITHOUT GENERATE ()()()
GAGANMEET SINGH
SACHDEVA(GAGANMEET3@GMAIL.COM)(9582055425)(RESPONDENT)
2 |W.P.(C)-7026/2015 NCM (INDIA) LTD. AMITABH CHATURVEDI, SVARNITI
CM APPL. 12878/2015 V/s AIR INDIA LTD. & ORS LAW OFFICES, SUMIT CHANDER
CM APPL. 18072/2015
CM APPL. 70532/2024
OTHER DETAILS OF ADVOCATES:
()((RESPONDENT)
SUMIT CHANDER(SUMITCHANDER.OFFICE@GMAIL.COM)(9310024126)(PETITIONER)
3 |RC.REV.-416/2016 KAMLESH KHANNA AJAY CHAUDHARY, ABHISHEK KUMAR
V/s GEETA SARDANA
OTHER DETAILS OF ADVOCATES:
4  RC.REV.-457/2016 RAZIA BEGUM & ORS R KUMAR AND CO, RAJINDER
V/s MOHD NAEEM & ANR MATHUR, TARUN MATHUR, ZEESHAN
AHMED

OTHER DETAILS OF ADVOCATES:
ZEESHAN AHMED(ZEDLEGALCHAMBERS@GMAIL.COM)(9873463090)(PETITIONER)

121
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10

11

12

13

14

15

W.P.(C)-7074/2016
CM APPL. 29092/2016

CM APPL. 19417/2024

In W.P.(C)-7561/2016(Disposed off

case)

W.P.(C)-10601/2016
CM APPL. 41619/2016

RC.REV.-399/2017
CM APPL. 30991/2017
CM APPL. 2181/2025

W.P.(C)-2420/2017
CM APPL. 10445/2017

W.P.(C)-5273/2017
CM APPL. 6479/2018
CM APPL. 14739/2019

W.P.(C)-10726/2017
CM APPL. 43907/2017

W.P.(C)-10925/2017
CM APPL. 44683/2017
WITH W.P.(C) 12455/2024

W.P.(C)-12455/2024
CM APPL. 51854/2024

RC.REV.-119/2018
CM APPL. 34075/2018
CM APPL. 13203/2023

W.P.(C)-5935/2018
CM APPL. 52102/2019
CM APPL. 6414/2020
CM APPL. 15693/2022

WITH W.P.(C) 5937/2018
W.P.(C) 5939/2018
W.P.(C) 5941/2018
W.P.(C) 5991/2018
W.P.(C) 5996/2018

ADVANCE CAUSE LIST

INDIAN POLO ASSOCIATION
V/s UNION OF INDIA & ORS

KARAN BALRAJ MEHTA, PASRICH &
COMPANY, RAJESH KUMAR GOGNA

OTHER DETAILS OF ADVOCATES:
RAJESH KUMAR GOGNA(OFFICE@GOGNA.CO.IN)(7703935727)(RESPONDENT)

INDERJEET KAUR TARUN JOHRI, ADITYA GIRI
V/s GOVERNMENT OF NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

ADITYA GIRI(ADVOCATEADITYAGIRI@GMAIL.COM)(9818674037)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

RELIANCE LIFE SCIENCES PRIVATE LIMITED RUKMA GEORGE, ARCHANA
V/s UNION OF INDIA & ORS SAHADEVA

OTHER DETAILS OF ADVOCATES:

KAMAL
V/s PARGAS KAUR

ADITYA AGARWAL, SAMIA MALIK,
SUNIL JOSEPH MATHEWS, SARVESH
SINGH

OTHER DETAILS OF ADVOCATES:
SUNIL J. MATHEWS(SJIMATHEWS@GMAIL.COM)(9311567212)(RESPONDENT)
ANKIT MUTREJA(ADVANKITMUTREJA@GMAIL.COM)(0)(RESPONDENT)

VED PRAKASH MITTAL PRADEEP CHANDEL AND VAIBHAV
V/s INDIA TRADE PROMOTION ORGNIZATION SHARMA

OTHER DETAILS OF ADVOCATES:

RAJEEV KHANPURI & ORS
V/s UNION OF INDIA & ORS

PRITY SHARMA, RADHALAKSHMI R,
CHANDAN SHARMA

OTHER DETAILS OF ADVOCATES:

PRITY SHARMA()(9911028589)(PETITIONER)

PRITY SHARMA()(9811028589)(PETITIONER)

RADHALAKSHMI R(RADHALAKSHMIADV@GMAIL.COM)(9654611805)(PETITIONER)
CHANDAN
SHARMA(CHANDANSHARMA.LEGAL@GMAIL.COM)(9999431268)(RESPONDENT)

HARSH PAL SINGH AND ANR. SAURABH KALIA
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

SH. MIRZA RASHID BEG RAJEEV SAXENA
V/s ARCHEOLOGICAL SURVEY OF INDIA AND

ORS.

OTHER DETAILS OF ADVOCATES:

SUPREME COURIER SERVICE AJAY GUPTA

V/s ARCHAEOLOGICAL SURVEY OF INDIA AND
ORS

OTHER DETAILS OF ADVOCATES:

AJAY KUMAR GUPTA(LAWYERAJAY@YAHOO.COM)(9810717486)(PETITIONER)
MCD, UNION OF INDIA, DR. SUBHASH GUPTA(CLOMCDHQ@GMAIL.COM,
UOIDHC@GMAIL.COM, MSUBHASHG@!GMAIL.COM)(0)(RESPONDENT)

SHISH RAM & ANR ALOK KUAMR, AMIT KUMAR, KESHAV
V/s GOVIND VASHISH V HEGDE

OTHER DETAILS OF ADVOCATES:

ALOK KUAMR()(9810127735)(PETITIONER)

YASHVIR SETHI, MANISHA A
NARAIN(KGA.ADVOCATES@GMAIL.COM)(9582883432)(PETITIONER)
KESHAV(KESHAV2007ADVOCATE@GMAIL.COM)()(RESPONDENT)

KESHAV V HEGDE()(9910180879)(PETITIONER)

AMIT KUMAR (ADVOCATEAMIT15JUNE@GMAIL.COM)(9582883432)(PETITIONER)

M/S EMMVEE SOLAR SYSTEMS PRIVATE DIWAKAR MAHESHWARI, NEELA
LIMITED GOKHALE, SUPARNA SRIVASTAVA,
V/s UNION OF INDIA NEELA GOKHLE, ANOOP KANDARI

OTHER DETAILS OF ADVOCATES:

DIWAKAR MAHESHWARI()(9313120112)(PETITIONER)

NEELA GOKHALE()(9810166391)(PETITIONER)

NEELA GOKHALE()(9810166391)(PETITIONER)

NEELA GOKHALE
(NEELAGOKHALEADVOCATE@GMAIL.COM)(9810166391)(PETITIONER)

122
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16

17

18

19

20

21

22

23

24

25

W.P.(C)-5937/2018
CM APPL. 52099/2019

W.P.(C)-5939/2018
CM APPL. 52216/2019
CM APPL. 2081/2020
CM APPL. 15605/2022

W.P.(C)-5941/2018
CM APPL. 52222/2019
CM APPL. 5935/2020

W.P.(C)-5991/2018

W.P.(C)-5996/2018
CM APPL. 52103/2019

LA.APP.-6/2019
CM APPL. 3571/2019

WITH LA.APP. 8/2019

LA.APP.-8/2019
CM APPL. 3719/2019
CM APPL. 18576/2022

RC.REV.-30/2019

RC.REV.-165/2019
CM APPL. 12320/2019

RC.REV.-218/2019
CM APPL. 16877/2019

WITH RC.REV. 219/2019

ADVANCE CAUSE LIST

UNION OF INDIA (UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)
ANOOP KANDARI(KANDARI.ANOOP@GMAIL.COM)(8527991359)(PETITIONER)

KOSOL ENERGIE PRIVATE LIMITED DIWAKAR MAHESHWARI, NEELA
V/s UNION OF INDIA GOKHALE, SUPARNA SRIVASTAVA,
NEEDLA GOKHALE, ANOOP KANDARI

OTHER DETAILS OF ADVOCATES:
DIWAKAR MAHESHWARI()(9313120112)(PETITIONER)

NEELA GOKHALE()(9810166391)(PETITIONER)

ANOOP KANDARI(KANDARI.ANOOP@GMAIL.COM)(8527991359)(PETITIONER)

ELECTROTHERM SOLAR LIMITED DIWAKAR MAHESHWARI, NEELA
V/s UNION OF INDIA GOKHALE, SUPARNA SRIVASTAVA,
ANOOP KANDARI

OTHER DETAILS OF ADVOCATES:
DIWAKAR MAHESHWARI()(9313120112)(PETITIONER)

NEELA GOKHALE()(9810166391)(PETITIONER)

NEELA GOKHALE()(9810166391)(PETITIONER)

NEELA GOKHALE
(NEELAGOKHALEADVOCATE@GMAIL.COM)(9810166391)(PETITIONER)

UNION OF INDIA (UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

ANOOP KANDARI(KANDARI.ANOOP@GMAIL.COM)(8527991359)(PETITIONER)

RACOLD THERMO PRIVATE LIMITED DIWAKAR MAHESHWARI, NEELA
V/s UNION OF INDIA GOKHALE, SUPARNA SRIVASTAVA,
ANOOP KANDARI

OTHER DETAILS OF ADVOCATES:

DIWAKAR MAHESHWARI()(9313120112)(PETITIONER)

NEELA GOKHALE()(9810166391)(PETITIONER)

NEELA GOKHALE()(9810166391)(PETITIONER)

ANOOP KANDARI(KANDARI.ANOOP@GMAIL.COM)(8527991359)(PETITIONER)

SUDARSHAN SAUR SHAKTI PVT LTD DIWAKAR MAHESHWARI, SUPARNA
V/s UNION OF INDIA SRIVASTAVA, NEELA GOKHALE,
ANOOP KANDARI

OTHER DETAILS OF ADVOCATES:
DIWAKAR MAHESHWARI()(9313120112)(PETITIONER)
ANOOP KANDARI(KANDARI.ANOOP@GMAIL.COM)(8527991359)(PETITIONER)

REDREN ENGERY PRIVATE LIMITED DIWAKAR MAHESHWARI, NEELA
V/s UNION OF INDIA GOKHELA, SUPARNA SRIVASTAVA,
NEELA GOKHALE, ANOOP KANDARI

OTHER DETAILS OF ADVOCATES:

DIWAKAR MAHESHWARI()(9313120112)(PETITIONER)

NEELA GOKHELA()(9810166391)(PETITIONER)

ANOOP KANDARI(KANDARI.ANOOP@GMAIL.COM)(8527991359)(PETITIONER)

KARAN SINGH DEVINDER .VERMA, SUNIL KUMAR
V/s UNION OF INDIA & ORS

OTHER DETAILS OF ADVOCATES:
DEVINDER .VERMA()(9810070377)(PETITIONER)
SUNIL KUMAR(SUNIL20061994K@GMAIL.COM)(9958574284)(PETITIONER)

KARAN SINGH DEVINDER VERMA, L. B. RAI, SUNIL
V/s UNION OF INDIA & ORS KUMAR

OTHER DETAILS OF ADVOCATES:
DEVINDER VERMA()(9810070377)(PETITIONER)

RAI & RAI PARTNERS(ATTORNEYLBRAI@GMAIL.COM)(981061454)(PETITIONER)
SANJAY KUMAR PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)()(RESPONDENT)
JHANDA(JHANDA8S83@GMAIL.COM)()(RESPONDENT)

L. B. RAI(ATTORNEYLBRAI@GMAIL.COM)(9810614546)(RESPONDENT)

SUNIL KUMAR(SUNIL20061994K@GMAIL.COM)(9958574284)(PETITIONER)

DURGA DEVI JAIN SANDEEP GARG, KAMAL MEHTA,
V/s DR HARISH CHANDER BANGA ROHIT KUMAR

OTHER DETAILS OF ADVOCATES:
SANDEEP GARG()(9811362403)(PETITIONER)

KAMAL MEHTA(KAMAL_SMITA_1997@YAHOO.CO.IN)(9810475712)(PETITIONER)
ROHIT KUMAR(ROHITKUMARLC411@GMAIL.COM)(9810215701)(PETITIONER)

HASNAIN HAIDER & ANR NAVEEN KUMAR, SAURABH DUGGAL
V/s TAHSEEN BEGUM

OTHER DETAILS OF ADVOCATES:
NAVEEN KUMAR()(9910844633)(PETITIONER)
SAURABH DUGGAL(ADVSAURABH.DUGGAL@GMAIL.COM)(9311555667)(PETITIONER)

GEETA GARG NEERAJ KUMAR, VIKRAMADITYA
V/s PRADEEP KUMAR (DECEASED) THR LRS SINGH, RAMESHWAR PRASAD

OTHER DETAILS OF ADVOCATES:
NEERAJ KUMAR()(9250925371)(PETITIONER)
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RAMESHWAR PRASAD
(RPBHARDWAIJ.ADVOCATE@GMAIL.COM)(9818633699)(PETITIONER)
26 RC.REV.-219/2019 GEETA GARG NEERAJ KUMAR, VIKRAMADITYA
CM APPL. 16897/2019 V/s GULBIR SINGH SINGH, RAMESHWAR PRASAD

OTHER DETAILS OF ADVOCATES:
NEERAJ KUMAR()(9250925371)(PETITIONER)

RAMESHWAR PRASAD
(RPBHARDWAJ.ADVOCATE@GMAIL.COM)(9818633699)(PETITIONER)
27 RC.REV.-285/2019 SUNITA VERMA & ANR AMAR NATH SAINI, RAJU GUPTA,
CM APPL. 21479/2019 V/s SUNITA RANI RAJU GUPTA

CM APPL. 3938/2023

OTHER DETAILS OF ADVOCATES:

AMAR NATH SAINI()(9811440079)(PETITIONER)

RAJU GUPTA & SAJAL
GUPTA(RAJUGUPTAADVOCATE@GMAIL.COM)(9891980090)(PETITIONER)

AMAR SAINI(AMARSAINI97 @GMAIL.COM)()(RESPONDENT)

RAJU GUPTA(RAJUGUPTAADVOCATE@GMAIL.COM)(9871980090)(RESPONDENT)

28 RC.REV.-418/2019 MOHD MUJEEB AHMED & ANR ZUBEDA BEGUM
CM APPL. 31398/2019 V/s MOHD HAROON & ANR

OTHER DETAILS OF ADVOCATES:
ZUBEDA BEGUM)()(9868119078)(PETITIONER)

29 W.P.(C)-8365/2019 CADILA HEALTHCARE LTD. ARCHANA SAHADEVA, RAVI PRAKASH
WITH W.P.(C) 8674/2019 V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
ARCHANA SAHADEVA()(9818758576)(PETITIONER)
RAVI PRAKASH(ANKITSINGHBHADAR@GMAIL.COM)(8368861101)(RESPONDENT)

30 W.P.(C)-8674/2019 ZYDUS HEALTHCARE LTD ARCHANA SAHADEVA
V/s UNION OF INDIA & ORS

OTHER DETAILS OF ADVOCATES:
ARCHANA SAHADEVA()(9818758576)(PETITIONER)

31 W.P.(C)-13598/2019 SH. J S CHADHA P K RAWAL
CM APPL. 54981/2019 V/s DELHI DEVELOPMENT AUTHORITY AND
ANR.

OTHER DETAILS OF ADVOCATES:
P K RAWAL()(9810008623)(PETITIONER)

32 RC.REV.-108/2020 RISHI & ORS ANIL KUMAR PRUTHI, LALIT GUPTA
CM APPL. 6824/2020 V/s SURESH KUMAR JAIN

OTHER DETAILS OF ADVOCATES:
ANIL KUMAR PRUTHI()(9891176191)(PETITIONER)
LALIT GUPTA(LGADVOCATES@GMAIL.COM)(9810355699)(PETITIONER)

33 RC.REV.-170/2020 LALITA GUPTA ANKUR MAHINDRO, SIDHARTH Listing Remarks:
V/s MODERN TRADING CO. & ORS. BORAH PART HEARD

OTHER DETAILS OF ADVOCATES:

ANKUR MAHINDRO(ANKUR@JCMLEGAL.CO.IN)(9891051888)(PETITIONER)
ANKUR MAHINDRO(ANKUR.MAHINDRO@KRED-JURE.IN)(9891051888)(PETITIONER)
BHAWNA NANDA(GURINDER@GLEN.CO.IN)()(PETITIONER)

SUMAN MOOLCHANDANI(GURINDER@GLEN.CO.IN)()(PETITIONER)

DINESH MOOLCHANDANI(NONIEO1@HOTMAIL.COM)()(PETITIONER)

MODERN TRADING CO.(GURINDER@GLEN.CO.IN)()(PETITIONER)

GOPAL MOOLCHANDANI(GURINDER@GLEN.CO.IN)()(PETITIONER)

A.B. MOOLCHANDANI(GURINDER@GLEN.CO.IN)()(PETITIONER)

GURINDER PAL SINGH(GURINDER@GLEN.CO.IN)(9811176622)(RESPONDENT)
SHRI DINESH(NONIEO1@HOTMAIL.COM)()(RESPONDENT)

SIDHARTH BORAH(SIDHARTHBORAH@GLEN.CO.IN)(9643379563)(RESPONDENT)

34  |W.P.(C)-2131/2020 MANISH GOEL SIDHARATH CHOPRA, NAVNEET,
CM APPL. 26473/2022 V/s UNION OF INDIA AND ORS. JITENDRA KUMAR, ARUN AGGARWL,
BRIJESH KUMAR TAMBER

OTHER DETAILS OF ADVOCATES:
SIDHARATH CHOPRA()(9953066560)(PETITIONER)

SIDHARTH CHOPRA AND NAVNEET
THAKARAN(LAWOFFICESSIDHARTHCHOPRA@GMAIL.COM)(9953066560)(PETITIONER)
SIDARUA(SIDARUA@GMAIL.COM, ADVARUN36@GMAIL.COM,
SKSADVOCATE@YAHOO.CO.IN)()(RESPONDENT)

SL GUPTA, NISHI(SLGUPTA@BHATTALLAW.COM, EAP@GMAIL.COM)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

BRIJESH KUMAR
TAMBER(BRIUESH_TAMBER@HOTMAIL.COM)(9811829656)(RESPONDENT)

35 W.P.(C)-4018/2020 SMT ANSU AND ORS NAND KISHORE AGGARWAL,
CM APPL. 14414/2020 V/s UNION OF INDIA AND ANR SANJANA ANTIL

OTHER DETAILS OF ADVOCATES:
N.K. AGGARWAL(ADVNKAGGARWAL@GMAIL.COM)(9818342898)(PETITIONER)
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W.P.(C)-9407/2020
CM APPL. 47126/2022
CM APPL. 47127/2022

W.P.(C)-10750/2020

RC.REV.-123/2023

RC.REV.-272/2023
CM APPL. 51372/2023

LA.APP.-44/2024

LA.APP.-285/2024

RC.REV.-259/2024

RC.REV.-282/2024
CM APPL. 61342/2024
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BHAWANA
KATARIA(STANDINGCOUNSELGNCTD@GMAIL.COM)(8588089272)(RESPONDENT)
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
SANJANA ANTIL(ADVOCATESANJANAANTIL@GMAIL.COM)(9899270061)(PETITIONER)

SUMAKUMARI R SUMA RADHAKRISHNAN, TADEPALLI
V/s PRASARBHARATHI & ORS. RAJAT KRISHNA, SUMA
RADHAKRISHNAN

OTHER DETAILS OF ADVOCATES:
SUMAKUMARI R(NEWOFFICERK@GMAIL.COM)(9599428812)(RESPONDENT)
RADHAKRISHNAN R.(NEWOFFICERK@GMAIL.COM)(9599428812)(PETITIONER)
PRASARBHARATHI (AMRTITAPRAKASH79@GMAIL.COM)(9818667963)(PETITIONER)
DOORDARSHAN(AMRTITAPRAKASH79@GMAIL.COM)(9818667963)(PETITIONER)
RNU DOORDARSHAN
NEWS(AMRTITAPRAKASH79@GMAIL.COM)(9818667963)(PETITIONER)

MINISTRY OF INFORMATION AND
BROADCASTING(MOHAMMEDMUQEEM@GMAIL.COM)(9990952670)(PETITIONER)
ANITTA AND ADONA LLP(OFFICE@ANITTAADONA.COM)(9289767700)(PETITIONER)
RAJEEV SHARMA(RAJEEVSHARMALEGAL@HOTMAIL.COM)()(RESPONDENT)

ANITA CHUGH(ANITA.CHUGH@NIC.IN)()(RESPONDENT)

AMRITA PRAKASH(AMRITAPRAKASH79@GMAIL.COM)()(RESPONDENT)

TADEPALLI RAJAT

KRISHNA(RAJAT.KRISHNA92 @GMAIL.COM)(9560058422)(RESPONDENT)

SUMA RADHAKRISHNAN(SUMARACHI@GMAIL.COM)(9599428830)(PETITIONER)
SUMA RADHAKRISHNAN(SUMARACHI@GMAIL.COM)(9599428830)(PETITIONER)
SUMA RADHAKRISHNAN(SUMARACHI@GMAIL.COM)(9599428830)(PETITIONER)
SUMA RADHAKRISHNAN(SUMARACHI@GMAIL.COM)(9599428830)(PETITIONER)

VIRENDER SINGH KADIAN ANKUR CHHIBBER
V/s UNION OF INDIA AND ANR

OTHER DETAILS OF ADVOCATES:
ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER)
MOHAMMED
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
AKHIL MITTAL(CLO-NDMC@MCD.NIC.IN)(9212504099)(RESPONDENT)

ARVINDER KAUR BAWEJA & ANR. VIPIN MALIK, NARESH K THANAI
V/s RANJEET SINGH BHANSALI

OTHER DETAILS OF ADVOCATES:
GAURAV SETH & NAVJOT
KWATRA(NAVJOTKWATRA@GMAIL.COM)(9999099541)(PETITIONER)

ANKUR SINGHAL(ANKURSINGHAL983@GMAIL.COM)()(RESPONDENT)

NARESH K THANAI(NARESHTHANAI@YAHOO.COM)(9811014029)(PETITIONER)

SMT. PUSHPA KASANA MAYANK MITTAL, DHEERAJ KUMAR,
V/s SHRI MAYANK ATRIYA RAJ KUMAR

OTHER DETAILS OF ADVOCATES:
MAYANK
MITTAL(ADVD.MAYANMITTAL101@GMAIL.COM)(9910569030)(PETITIONER)
ASHOK CHAUHAN(VK1253352@GMAIL.COM)(9899284364)(RESPONDENT)
DHEERAJ KUMAR(ADVDKUMAR93@GMAIL.COM)(9953180454)(PETITIONER)
RAJ KUMAR(ADVRAJKUMAR113@GMAIL.COM)(8178060079)(RESPONDENT)

UNION OF INDIA SANJAY KUMAR PATHAK, TARUNVIR
V/s MAHENDER SINGH & ANR. SINGH KHEHAR

OTHER DETAILS OF ADVOCATES:
TARUNVIR SINGH
KHEHAR(CONTACTUSKLA@GMAIL.COM)(9910122225)(RESPONDENT)

UNION OF INDIA RAJNEESH KUMAR SHARMA
V/s SH. RAI SINGH & ANR.

OTHER DETAILS OF ADVOCATES:
RAJNEESH KUMAR
SHARMA(RAJNEESHSHARMA09@GMAIL.COM)(9810613470)(PETITIONER)
RS DALAL(RSDALALADVOCATE@GMAIL.COM)(0)(RESPONDENT)
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)

SH YOGESH CHANDRA RUPENDEV SHARMA
V/s M/S ROOP CHAND AND SONS

OTHER DETAILS OF ADVOCATES:
RUPENDEV(RUPENDEVADVOCATE@GMAIL.COM)(8920422157)(PETITIONER)
ROOP CHAND()(9811103675)(RESPONDENT)

TEJ KARAN SINGHI AKUL MEHANDRU, ANANT SINGH
V/s NITESH SHARMA AND ANR MALIK, SWASTIKA SINGH

OTHER DETAILS OF ADVOCATES:

AKUL MEHANDRU &
SUDEEP(AKUL.MEHANDRU@GMAIL.COM)(9873730409)(PETITIONER)
RAJESH(RAJESHKUMAR9469@GMAIL.COM)(0)(RESPONDENT)

ANANT SINGH MALIK(ANANT@ANANTAMLEGAL.COM)(9999998560)(PETITIONER)
SWASTIKA
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49

RC.REV.-387/2024
CM APPL. 74957/2024

RC.REV.-392/2024
CM APPL. 75312/2024

RC.REV.-64/2025
CM APPL. 11523/2025
CM APPL. 11524/2025

WITH RC.REV. 65/2025
RC.REV. 66/2025
RC.REV. 68/2025

RC.REV.-65/2025
CM APPL. 11525/2025
CM APPL. 11526/2025

RC.REV.-66/2025
CM APPL. 11528/2025
CM APPL. 11529/2025

RC.REV.-68/2025
CM APPL. 11589/2025
CM APPL. 11590/2025
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SINGH(ADVOCATE.SWASTIKASINGH@GMAIL.COM)(9717424526)(PETITIONER)

MADAN LAL SHARMA KULDEEP JAUHARI
V/s AMIT BANSAL

OTHER DETAILS OF ADVOCATES:
KULDEEP (ADVJKULDEEP@GMAIL.COM)(9536190460)(PETITIONER)
SHUBHAM AGARWAL(SHUBHAMAGARWAL1308@GMAIL.COM)(0)(RESPONDENT)

PRAVESH SACHDEVA KAMAL KUMAR
V/s SARITA SINGH

OTHER DETAILS OF ADVOCATES:
KAMAL KUMAR(KUMAKAMAL@GMAIL.COM)(9999292604)(PETITIONER)
SC SINGHAL(SCSINGHAL@REDIFFMAIL.COM)(0)(RESPONDENT)

SH. RAKESH GULATI PRADEEP CHHINDRA
V/s SH KANWARJIT SINGH KOCHAR & ORS.

OTHER DETAILS OF ADVOCATES:
PRADEEP CHHINDRA (PRADEEP.CHHINDRA@GMAIL.COM)(9310914012)(PETITIONER)
AMAN(AMAN@CLSLEGAL.IN)(0)(RESPONDENT)

SH ASHOK GULATI
V/s SH. KANWARJIT SINGH KOCHAR & ORS.

PRADEEP CHHINDRA

OTHER DETAILS OF ADVOCATES:
PRADEEP CHHINDRA (PRADEEP.CHHINDRA@GMAIL.COM)(9310914012)(PETITIONER)
RUDRA KAHLON(RUDRAKAHLON@GMAIL.COM)(0)(RESPONDENT)
AMAN(AMAN@CLSLEGAL.IN)(0)(RESPONDENT)

SH. SURINDER DHAMUJA
V/s SH. KANWARIJIT SINGH KOCHHAR & ORS.

PRADEEP CHHINDRA

OTHER DETAILS OF ADVOCATES:
PRADEEP CHHINDRA (PRADEEP.CHHINDRA@GMAIL.COM)(9310914012)(PETITIONER)
AMAN(AMAN@CLSLEGAL.IN)(0)(RESPONDENT)

SH VIPIN GUPTA
V/s SH KANWARJIT SINGH KOCHAR & ORS.

PRADEEP CHHINDRA

OTHER DETAILS OF ADVOCATES:
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COURT NO. 36
HON"BLE MR.JUSTICE VIKAS MAHAJAN

NOTE: SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS OVER.

NOTE: PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.
NOTE: “CASES IN WHICH THE FIR IS TO BE QUASHED BASED ON SETTLEMENT, PARTIES OR THEIR
COUNSELS MAY INFORM THE COURT MASTER BY 02:15 P.M. OF THEIR PRESENCE”. ALL

SUCH MATTERS WILL BE TAKEN UP POST LUNCH SESSIONS (AT 02:30 P.M.)

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

dhcani lkumar@gmail .com

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
TOP OF THE BOARD
1 CRL.M.C.-8568/2024 JUNG JOONG CHOI S VIJAY KANTH
V/s THE COMMISSIONER OF CUSTOMS
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(CUSTOMS-VIII(AP)/10/P AND
S. VIJAY KANTH(ADVSVIJAYKANTH@GMAIL.COM)(7503313839)(PETITIONER) 1/4892-A/DEP)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
2 CRL.M.C.-8722/2024 REENA GROVER SUHAIL SEHGAL, SUDERSHANI RAY
V/s SH. RAMESH GROVER & ORS.
OTHER DETAILS OF ADVOCATES:
SUHAIL SEHGSAL(SSEHGAL@SSALAW.CO.IN)(9811532983)(PETITIONER)
ARVIND GUPTA(ARVINDGUPTAADV@YAHOO.CO.IN)(0)(RESPONDENT)
SUDERSHANI
RAY(RAYANDASSOCIATESLEGALGROUP@GMAIL.COM)(9654789535)(RESPONDENT)
3 CRL.M.C.-10049/2024 AJAY GARG SIMMER PREET SINGH Listing Remarks:
V/s THE STATE GOVT. OF NCT OF DELHI AND PART-HEARD
ANR.
OTHER DETAILS OF ADVOCATES:
MANMOHAN SINGH
(DHIRLAWASSOCIATES@GMAIL.COM)(9711409889)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
INTERIM BAIL
4  BAIL APPLN.-602/2025 RAHUL DABAS @ KAPIL SAKSHI, SUNNY ARORA
V/s STATE OF NCT OF DELHI
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(PREM NAGAR-603/2019)
DEEPAK CHOUDHARY(DHASSOCIATES9@GMAIL.COM)(9953225074)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
SUNNY ARORA(ADV_SUNNY.ARORA@OUTLOOK.COM)(9953531581)(PETITIONER)
BAIL
5  BAILAPPLN.-2927/2024 SANJEEV SAGAR @ SANDEEP @ ANKUR SURAJ PRAKASH SHARMA
CRL.M.A. 24557/2024 KUMAR
WITH BAIL APPLN. 3438/2024 V/s STATE NCT OF DELHI
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
SURAJ PRAKASH :(WAZIRABAD-435/2022)
SHARMA(SURAJPRAKASHADV1986@GMAIL.COM)(9555767373)(PETITIONER) BAIL APPLN. 4000/2023 FILED BY SANJEEV SAGAR
KAPIL (DISPOSED ON : 2023-11-28 )

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |BAIL APPLN. 3438/2024 FILED BY NAVEEN KUMAR
(D. OF HEARING : 2025-03-11)
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6 BAIL APPLN.-3438/2024 NAVEEN KUMAR
CRL.M.A. 28790/2024 V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
AMJAD KHAN &

ASSOCIATES(CORPORATELAWYER.DHC@GMAIL.COM)(8920952108)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

7 BAIL APPLN.-3718/2024 INDAL NONIYA
V/s NARCOTICS CONTROL BUREAU

OTHER DETAILS OF ADVOCATES:

MOHIT YADAV(MOHITYADAV4303@GMAIL.COM)(9205504303)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

8 BAIL APPLN.-3830/2024 STANLEY CHIMEIZI ALASONYE @UKA
CHUKWU
V/s THE STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

J.S KUSHWAHA (JAGANSINGHKUSHWAHA@GMAIL.COM)(9810139156)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

9 BAIL APPLN.-4102/2024 VEDPAL SINGH TANWAR
WITH W.P.(CRL) 2896/2024 V/s DIRECTORATE OF ENFORCEMENT

OTHER DETAILS OF ADVOCATES:

SUMER SINGH (SUMERSINGHBOPARAI@GMAIL.COM)(9560450308)(PETITIONER)

ADVANCE CAUSE LIST

AMJAD KHAN

HARSH YADAV

JAGMAN SINGH KUSHWAHA

SUMER SINGH BOPARAI

DIRECTORATE OF ENFORCEMENT (DL.HC-ED@GOV.IN)(0)(RESPONDENT)

10 |W.P.(CRL)-2896/2024 VEDPAL SINGH TANWAR
V/s DIRECTORATE OF ENFORCEMENT

OTHER DETAILS OF ADVOCATES:

SUMER SINGH (SUMERSINGHBOPARAI@GMAIL.COM)(9560450308)(PETITIONER)

SUMER SINGH BOPARAI

DIRECTORATE OF ENFORCEMENT (DL.HC-ED@GOV.IN)(0)(RESPONDENT)

11 BAIL APPLN.-4535/2024 DURGESH @ DURGA
V/s STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

GAURAV JAIN

NISHANK TYAGI (NISHANK@ADELLEGAL.IN)(9899950072)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

12 BAIL APPLN.-4599/2024 ARUN
V/s STATE (GOVT OF NCT DELHI)

OTHER DETAILS OF ADVOCATES:

GYAN RANJAN KASHYAP

RAHUL SHARMA (WAKILRAHUL@GMAIL.COM)(9540005499)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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P.S.-FIR NO. :(WAZIRABAD-435/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(WAZIRABAD-435/2022)

BAIL APPLN. 4000/2023 FILED BY SANJEEV SAGAR
(DISPOSED ON : 2023-11-28 )

BAIL APPLN. 2927/2024 FILED BY SANJEEV SAGAR
@ SANDEEP @ ANKUR KUMAR (D. OF HEARING :
2025-03-11)

P.S.-FIR NO. :(WAZIRABAD-435/2022)

P.S.-FIR NO. :(N.C.B. R.K.PURAM-SC 15/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MOHAN GARDEN-564/2021)

BAIL APPLN. 4087/2023 FILED BY STANLEY
CHIMEIZI ALASONYE @UKACHUKWU (DISPOSED
ON : 2024-03-11)

P.S.-FIR NO. :(MOHAN GARDEN-564/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 8/2023)
W.P.(CRL) 2896/2024 FILED BY VEDPAL SINGH
TANWAR (D. OF HEARING : 2025-03-11)

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 8/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 8/2023)
BAIL APPLN. 4102/2024 FILED BY VEDPAL SINGH
TANWAR (D. OF HEARING : 2025-03-11)

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 8/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(HARSH VIHAR-341/2016)

BAIL APPLN. 131/2023 FILED BY SHAUKAT
(DISPOSED ON : 2023-05-10 )

BAIL APPLN. 3334/2023 FILED BY JAFRU
(DISPOSED ON : 2024-08-05 )

BAIL APPLN. 2456/2024 FILED BY VISHAN SINGH
@ BANNE SINGH ALIAS BANIYA (DISPOSED ON :
2024-08-05 )

P.S.-FIR NO. :(HARSH VIHAR-341/2016)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(GOVIND PURI-484/2023)

BAIL APPLN. 4137/2023 FILED BY ARUN
(DISPOSED ON : 2024-07-26 )

P.S.-FIR NO. :(GOVIND PURI-484/2023)
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13 BAIL APPLN.-52/2025 VIKAS SINGH ISHWAR CHANDRA MISHRA
CRL.M.A. 314/2025 V/s STATE GOVT. OF NCT OF DELHI
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
I.C. MISHRA(ICMISHRA1968@GMAIL.COM)(9810054250)(PETITIONER) :(PUL PRAHLADPUR-339/2024)
KAPIL BAIL APPLN. 4247/2024 FILED BY ARJUN SINGH

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |AND ANR (DISPOSED ON : 2024-12-13 )
BAIL APPLN. 4244/2024 FILED BY RUPESH SINGH
@ VIVEK SINGH (DISPOSED ON : 2024-12-13)

P.S.-FIR NO. :(PUL PRAHLADPUR-339/2024)

14 BAIL APPLN.-137/2025 VIKAS BHARTI AKSHAY BHANDARI
V/s STATE GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
AKSHAY BHANDARI :(SHAHDARA-140/2018)
(AKSHAYBHANDARI3990@GMAIL.COM)(9911225571)(PETITIONER) BAIL APPLN. 2876/2019 FILED BY MOHD. TEJ @
KAPIL SHARMA CHHOTE (DISPOSED ON : 2020-02-19 )
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) BAIL APPLN. 907/2021 FILED BY MOHD. TA] @

CHOTE (DISPOSED ON : 2021-05-05 )

CRL.M.C. 3006/2022 FILED BY VIKAS BHARTI (IN
JC) (DISPOSED ON : 2023-07-03 )

BAIL APPLN. 2182/2022 FILED BY MOHD. TA] @
CHOTEY (DISPOSED ON : 2022-10-07 )

CRL.M.C. 10080/2024 FILED BY MANOJ SHARMA
(D. OF HEARING : 2025-04-30 )

P.S.-FIR NO. :(SHAHDARA-140/2018)

15 BAIL APPLN.-231/2025 JAHIR @ ZAHEER AMAN MALIK
CRL.M.(BAIL) 127/2025 V/s STATE
CRL.M.A. 1586/2025
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
AMAN MALIK (CHAMBERSOFAMANMALIK@GMAIL.COM)(9993664813)(PETITIONER) |:(SANGAM VIHAR-673/2023)
KAPIL SHARMA BAIL APPLN. 975/2024 FILED BY ZAHEER
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) (DISPOSED ON : 2024-04-26 )

BAIL APPLN. 1357/2024 FILED BY ANURAG SINGH
(DISPOSED ON : 2024-04-23)

P.S.-FIR NO. :(SANGAM VIHAR-673/2023)

16  BAIL APPLN.-565/2025 VISHAL BABU NARENDER SINGH SHARMA
CRL.M.(BAIL) 272/2025 V/s THE STATE (NCT OF DELHI)
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(NIHAL VIHAR-688/2024)

URVASHI BHATI(URVASHIBHATIA.95@GMAIL.COM)(9899905773)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

17 BAIL APPLN.-584/2025 MUKESH KUMAR GAYATRI PURI
V/s STATE GOV.T OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
GAYATRI PURI(GAYATRIPURIADV@GMAIL.COM)(9899901068)(PETITIONER) :(AMAR COLONY-636/2016)
KAPIL W.P.(CRL) 813/2019 FILED BY SMT. HARSH RANI &

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |ANR. (D. OF HEARING : 2025-04-15)
BAIL APPLN. 308/2021 FILED BY MUKESH KUMAR
(DISPOSED ON : 2021-08-06 )
CRL.M.C. 611/2024 FILED BY PUNEETA (DISPOSED
ON : 2025-02-25)

P.S.-FIR NO. :(AMAR COLONY-636/2016)

18 BAIL APPLN.-611/2025 RUPAK CHATTERJEE @ ARYAN VED AMJAD KHAN
CHATTERIJEE @ REHAN
V/s STATE GOVT. OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
AMJAD KHAN(CORPORATELAWYER.DHC@GMAIL.COM)(0)(PETITIONER) :(KAROL BAGH-416/2020)
KAPIL W.P.(CRL) 149/2025 FILED BY RUPAK CHATTERIJEE

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |(DISPOSED ON : 2025-01-17 )

P.S.-FIR NO. :(KAROL BAGH-416/2020)

CRL.M.C. (CANCELLATION OF INTERIM BAIL/BAIL)

19 BAIL APPLN.-74/2025 KULDEEP SINGH DIGVIJAY SINGH Listing Remarks:
WITH CRL.M.C. 9523/2024 V/s THE STATE OF NCT OF DELHI PART-HEARD
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
DIGVIJAY SINGH(VOXVOBISLAWFIRM@YAHOO.COM)(9312563111)(PETITIONER) :(MUNDKA-150/2021)
KAPIL BAIL APPLN. 2110/2021 FILED BY SANDEEP SINGH
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SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) (DISPOSED ON : 2021-07-08 )
CRL.M.C. 5270/2022 FILED BY PANKAJ DAHIYA
(DISPOSED ON : 2024-07-04 )
CRL.REV.P. 453/2024 FILED BY KULDEEP SINGH
(DISPOSED ON : 2024-04-05 )
CRL.REV.P. 884/2024 FILED BY KULDEEP SINGH &
ORS. (D. OF HEARING : 2025-04-16 )
CRL.M.C. 8658/2024 FILED BY KULDEEP SINGH
(DISPOSED ON : 2024-11-06 )
CRL.M.C. 9523/2024 FILED BY PANKAJ DAHIYA (D.
OF HEARING : 2025-03-11)

P.S.-FIR NO. :(MUNDKA-150/2021)

20 CRL.M.C.-9523/2024 PANKAJ DAHIYA KANHAIYA SINGHAL
V/s STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
KANHAIYA SINGHAL (ADV.SINGHAL@GMAIL.COM)(9212424765)(PETITIONER) :(MUNDKA-150/2021)

KAPIL SHARMA BAIL APPLN. 2110/2021 FILED BY SANDEEP SINGH
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) (DISPOSED ON : 2021-07-08 )

CRL.M.C. 5270/2022 FILED BY PANKAJ DAHIYA
(DISPOSED ON : 2024-07-04 )

CRL.REV.P. 453/2024 FILED BY KULDEEP SINGH
(DISPOSED ON : 2024-04-05 )

CRL.REV.P. 884/2024 FILED BY KULDEEP SINGH &
ORS. (D. OF HEARING : 2025-04-16 )

CRL.M.C. 8658/2024 FILED BY KULDEEP SINGH
(DISPOSED ON : 2024-11-06 )

BAIL APPLN. 74/2025 FILED BY KULDEEP SINGH
(D. OF HEARING : 2025-03-11)

P.S.-FIR NO. :(MUNDKA-150/2021)

21 CRL.M.C.-7794/2024 MRS X RAJEEV WASSAN
V/s STATE NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(ROHINI NORTH-520/2024)
RWASSON (RWASSON317@GMAIL.COM)(9315059998)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

22 CRL.M.C.-9352/2024 NARESH KUMAR VIJAY KINGER
V/s STATE -GOVT. OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
VIJAY KINGER(KINGER.KINGERLAWFIRM@GMAIL.COM)(9711504511)(PETITIONER)  |:(NAND NAGRI-413/2020)
KAPIL BAIL APPLN. 3799/2020 FILED BY JUGNU @

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) [FARIDUDDIN (DISPOSED ON : 2021-02-02 )
CRL.M.C. 881/2021 FILED BY NARESH KUMAR
(DISPOSED ON : 2025-02-24 )

BAIL APPLN. 372/2022 FILED BY LAXMI DEVI
(DISPOSED ON : 2022-06-10 )

BAIL APPLN. 2156/2022 FILED BY FARID @
FARIDUDDIN@ JUGNU (DISPOSED ON : 2022-12-
01)

BAIL APPLN. 2519/2022 FILED BY LAXMI
(DISPOSED ON : 2022-09-08 )

BAIL APPLN. 3552/2022 FILED BY FARID@
FARIDUDDIN @JUGNU (DISPOSED ON : 2024-04-
15)

P.S.-FIR NO. :(NAND NAGRI-413/2020)

FRESH MATTERS & APPLICATIONS

23 CRL.M.(BAIL) 316/2025 JAIDEEP SINGH SENGER@ATUL SINGH SHASHI PRAKASHMANI TRIPATHI,
CRL.M.(BAIL) 317/2025 V/s CBI DEEPAK, RINKU KUMAR GARG
In CRL.A.-451/2020
WITH CRL.A. 382/2020
CRL.A. 25/2021
CRL.A. 22/2021

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
JAIDEEP SINGH SENGER@ATUL :(CBI-10-5-2018)
SINGH(SPMTRIPATHI@GMAIL.COM)(8800344141)(RESPONDENT) CRL.REV.P. 865/2019 FILED BY AMIR KHAN
JAIDEEP SINGH SENGER@ATUL (DISPOSED ON : 2019-09-04 )
SINGH(SPMTRIPATHI@GMAIL.COM)(8800344141)(RESPONDENT) CRL.REV.P. 917/2019 FILED BY KAMTA PRASAD
JAIDEEP SINGH SENGER@ATUL SINGH (DISPOSED ON : 2019-09-18)
SINGH(SPMTRIPATHI@GMAIL.COM)(8800344141)(RESPONDENT) CRL.REV.P. 921/2019 FILED BY ASHOK SINGH
JAIDEEP SINGH SENGER@ATUL BHADAURIA (DISPOSED ON : 2019-09-18 )
SINGH(SPMTRIPATHI@GMAIL.COM)(8800344141)(RESPONDENT) CRL.REV.P. 57/2020 FILED BY JAI DEEP SINGH @
JAIDEEP SINGH SENGER@ATUL SINGH(SPMTRIPATHI@GMAIL.COM)()(RESPONDENT) |ATUL SINGH SENGER (DISPOSED ON : 2020-01-20)
S P M TRIPATHI(SPMTRIPATHI@GMAIL.COM)(8800344141)(PETITIONER) CRL.A. 382/2020 FILED BY ASHOK SINGH

KAPIL BHADAURIA (D. OF HEARING : 2025-04-17 )
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24  |CRL.M.A. 5260/2025
CRL.M.A. 5261/2025
In CRL.M.C.-9864/2024

25 CRL.M.C.-1543/2025
CRL.M.A. 6921/2025
CRL.M.A. 6922/2025

FOR ADMISSION

26  |CRL.M.C.-7378/2024
CRL.M.A. 28151/2024
WITH CRL.M.C. 7380/2024

27 CRL.M.C.-7380/2024
CRL.M.A. 28255/2024

28  |CRL.M.C.-9568/2024
CRL.M.A. 36725/2024

AFTER NOTICE MISC. MATTERS
29 CRL.A.-533/2009

30 [CRL.M.C.-524/2024
CRL.M.A. 2086/2024

31 CRL.M.C.-1144/2024
CRL.M.A. 4519/2024

32 CRL.M.C.-1206/2024
CRL.M.A. 4792/2024

33 CRL.M.C.-1619/2024
CRL.M.A. 6277/2024

ADVANCE CAUSE LIST

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |CRL.A. 25/2021 FILED BY VINEET MISHRA @

NIKHIL GOEL(REACHNIKHILGOEL@GMAIL.COM)()(RESPONDENT)

S.P.M TRIPATHI (SPMTRIPATHI@GMAIL.COM)(8800344141)(PETITIONER)

CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

RINKU KUMAR GARG(LAWYER.RKGARG@GMAIL.COM)(9818900589)(PETITIONER)

RODERICK GILBERT

V/s ANITA SINGH TARUN

OTHER DETAILS OF ADVOCATES:
AAMIR CHAUDHARY (MACLEXIS1@GMAIL.COM)(9650537236)(PETITIONER)
RAJESH TARUN(RAJESHKUMARTARUN@GMAIL.COM)(9811225854)(PETITIONER)
MACLEXIS(MACLEXIS1@GMAIL.COM)(0)(RESPONDENT)

RAJESH TARUN(RAJESHKUMATARUN@GMAIL.COM)(9811225854)(PETITIONER)
OP GAGGAR(OPGAGGAR@GMAIL.COM)(0)(RESPONDENT)

STATE GOVT OF NCT OF DELHI LAKSH KHANNA
V/s BIBHAV KUMAR

OTHER DETAILS OF ADVOCATES:
LAKSH KHANNA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9910900059)(PETITIONER)

SH. MANOJ TIWARI TANUJA RAWAT
V/s INCOME TAX OFFICE & ANR.
OTHER DETAILS OF ADVOCATES:
SH. MANOJ TIWARI TANUJA RAWAT

V/s INCOME TAX OFFICE & ANR.

OTHER DETAILS OF ADVOCATES:

PANKAJ ADHKARI
V/s THE STATE (NCT OF DELHI)

PRATIBHA SINGH

OTHER DETAILS OF ADVOCATES:

RAJ KISHOR ()(9211006066)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ANITA MEHTA
V/s THE STATE & ANR

JITENDER KHANNA, AMIT SHARMA,
A.K.MISHRA, SUSHIL KR PANDEY

OTHER DETAILS OF ADVOCATES:

AUNIRBAN SAHA
V/s STATE OF NCT OF DELHI & ANR.

RAJAT BHARDWA)

OTHER DETAILS OF ADVOCATES:

RAJAT BHARDWAJ(RABLAWCHAMBERS@GMAIL.COM)(9891238572)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AJIT @ AJIT KUMAR PULKIT PRAKASH, RAMPAL
V/s SAPNA @ SAPNA RANI & ANR.

OTHER DETAILS OF ADVOCATES:
PULKIT PRAKASH (OFFICE@NITIBODH.COM)(9431827013)(PETITIONER)
RAMPAL (RAHULSINGH.1960@GMAIL.COM)(9990723215)(RESPONDENT)

MUNISH MEHRA PIYUSH SHARMA
V/s STATE OF NCT DELHI, THROUGH
SECRETARY, & ANR.

OTHER DETAILS OF ADVOCATES:

PIYUSH SHARMA(PIYUSH.SHARMA@UNITYLEGAL.COM)()(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MS M VIPIN KUMAR GUPTA, DIGVIJAY
V/s THE STATE (NCT OF DELHI) & ORS. SINGH

OTHER DETAILS OF ADVOCATES:
DIGVIJAY SINGH(DIGVIJAY@LEXJURISTS.COM)(9711886355)(PETITIONER)
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AAMIR CHAUDHARY, RAJESH KUMAR

VINAY MISHRA (D. OF HEARING : 2025-04-17 )
CRL.A. 22/2021 FILED BY BIRENDRA @ BAUWA
SINGH (D. OF HEARING : 2025-04-17 )

CRL.A. 249/2021 FILED BY SHASHI PRATAP SINGH
(D. OF HEARING : 2025-04-17 )

P.S.-FIR NO. :(CBI-10-5-2018)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CIVIL LINES-277/2024)

BAIL APPLN. 2096/2024 FILED BY BIBHAV KUMAR
(DISPOSED ON : 2024-07-12 )

W.P.(CRL) 1827/2024 FILED BY BIBHAV KUMAR
(DISPOSED ON : 2024-08-02 )

P.S.-FIR NO. :(CIVIL LINES-277/2024)

P.S.-FIR NO. :(DELHI CANTT.-204/2024)

P.S.-FIR NO. :(NEW ASHOK NAGAR-453/2022)


mailto:DIGVIJAY@LEXJURISTS.COM)(9711886355)(PETITIONER)�
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34  |CRL.M.C.-2072/2024
CRL.M.A. 8020/2024

35 CRL.M.C.-2255/2024
CRL.M.A. 8747/2024
CRL.M.A. 23079/2024

36 CRL.M.C.-2367/2024

37 CRL.M.C.-2397/2024

38 CRL.M.C.-2435/2024

39 CRL.M.C.-2456/2024

ADVANCE CAUSE LIST

MR. VIRAL P. SANGHVI
V/s STATE OF DELHI & ANR.

KUMAR UTKARSH

OTHER DETAILS OF ADVOCATES:
KUMAR UTKARSH (KUMARUTKARSHJI@GMAIL.COM)(9662778086)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MANISH SHARMA CHINMAYA KUMAR BHATT

V/s STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
CHINMAYA KUMAR (CHINMAY8691@GMAIL.COM)(9910711125)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
CHINMAYA KUMAR (CHINMAY8691@GMAIL.COM)(9910711125)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RISHAB SRIVASTAVA
V/s STATE (NCT) OF DELHI & ANR.

LALIT MOHAN GROVER

OTHER DETAILS OF ADVOCATES:

L.M. GROVER(LALIT.LAW@GMAIL.COM)(9810113968)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SANDEEP SHARMA MURLI MANOHAR SINGH
V/s STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

M.M. SINGH(MMSINGHLAWOFFICE@GMAIL.COM)(9818016311)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

NAVEEN SONI SUSHANT DOGRA
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

SURESH SISODIA (SUSHANTDOGRA1995@GMAIL.COM)(9910190814)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

CHRISTIAN JAMES MICHEL ALJO K JOSEPH
V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:
ALJO JOSEPH()(9873538980)(PETITIONER)

ALJO K JOSEPH ()(9873538980)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)
CBI (DLACBIDHC@GMAIL.COM)()(RESPONDENT)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SHALIMAR BAGH-67/2024)
CRL.M.C. 1357/2024 FILED BY VIRAL P. SANGHAVI
(DISPOSED ON : 2024-02-19 )

P.S.-FIR NO. :(SHALIMAR BAGH-67/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SARITA VIHAR-210/2023)

CRL.M.C. 8664/2023 FILED BY MANISH SHARMA
(DISPOSED ON : 2023-11-28))

CRL.M.C. 907/2024 FILED BY MANISH SHARMA
(DISPOSED ON : 2024-03-19)

P.S.-FIR NO. :(SARITA VIHAR-210/2023)

P.S.-FIR NO. :(S.B.DAIRY-646/2023)

P.S.-FIR NO. :(KAPASHERA-343/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-217-2013-A-0003)

CRL.M.C. 4739/2014 FILED BY SAMEER SANDHIR
(DISPOSED ON : 2015-05-12)

CRL.M.C. 1879/2017 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2017-07-12)
CRL.M.C. 3679/2017 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2017-10-12)
W.P.(CRL) 806/2019 FILED BY STATE (NCT OF
GOVT. OF DELHI) (DISPOSED ON : 2025-02-06 )
CRL.M.C. 2571/2019 FILED BY CENTRAL BUREAU
OF INVESTIGATION (D. OF HEARING : 2025-03-27 )
BAIL APPLN. 2715/2019 FILED BY CHRISTIAN
MICHEL JAMES (DISPOSED ON : 2021-04-22 )
BAIL APPLN. 2716/2019 FILED BY CHRISTIAN
MICHEL JAMES (DISPOSED ON : 2021-04-22 )
CRL.M.C. 1082/2021 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2023-02-10)
BAIL APPLN. 2586/2021 FILED BY CHRISTIAN
MICHEL JAMES (DISPOSED ON : 2022-03-11 )
CRL.M.C. 3249/2021 FILED BY CENTRAL BUREAU
OF INVESTIGATION (D. OF HEARING : 2025-04-14 )
W.P.(CRL) 1186/2022 FILED BY ASHOK SHARMA
(D. OF HEARING : 2025-04-07 )

CRL.REV.P. 132/2022 FILED BY SHRI AJIT SINGH
BUBBER & ANR. (D. OF HEARING : 2025-04-14 )
W.P.(CRL) 2220/2022 FILED BY AIR COMMODORE
NAVYATH SANTOSH, RETD. & ORS. (D. OF
HEARING : 2025-04-16 )

CRL.M.C. 5902/2022 FILED BY GIACOMINO
SAPONARO (D. OF HEARING : 2025-04-02 )
CRL.M.C. 5805/2022 FILED BY GIUSEPPE ORSI (D.
OF HEARING : 2025-04-02)
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40

41

42

CRL.M.C.-2907/2024

CRL.M.C.-3326/2024
CRL.M.A. 12820/2024
CRL.M.A. 12971/2024
CRL.M.A. 15040/2024
WITH CRL.M.C. 4120/2024
CRL.M.C. 7571/2024
CRL.REV.P. 3/2025

CRL.M.C.-4120/2024
CRL.M.A. 15656/2024
CRL.M.A. 32928/2024

ADVANCE CAUSE LIST

ADAM BERMAN
V/s STATE OF NCT OF DELHI & ORS.

VINAYAK BHANDARI

OTHER DETAILS OF ADVOCATES:

VINAYAK BHANDARI
(IFFICE.VINAYAKBHANDARI@GMAIL.COM)(9810098062)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DIRECTORATE OF ENFORCEMENT
V/s NITIN BHATNAGAR

ZOHEB HOSSAIN, VIJAY KASANA

OTHER DETAILS OF ADVOCATES:
ZOHEB HOSSAIN (OFFICEZHOSSAIN@GMAIL.COM)(9999711099)(PETITIONER)
VIJAY (VIJAYDKASANA@GMAIL.COM)()(RESPONDENT)

ZOHEB HOSSAIN (HOSSAINZOHEB@GMAIL.COM)(9999711099)(PETITIONER)
VIJAY KASANA (VIJAYDKASANA@GMAIL.COM)()(RESPONDENT)

DIRECTORATE OF ENFORCEMENT
V/s NITIN BHATNAGAR

ZOHEB HOSSAIN

OTHER DETAILS OF ADVOCATES:
ZOHEB HOSSAIN (HOSSAINZOHEB@GMAIL.COM)(9999711099)(PETITIONER)
VIJAY KASANA(VIJAYDKASANA@GMAIL.COM)()(RESPONDENT)
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CRL.M.C. 5803/2022 FILED BY BRUNO
SPAGNOLINI (D. OF HEARING : 2025-04-02 )
CRL.M.C. 5804/2022 FILED BY BRUNO
SPAGNOLINI (D. OF HEARING : 2025-04-02 )
CRL.M.C. 5807/2022 FILED BY GIUSEPPE ORSI (D.
OF HEARING : 2025-04-02 )

CRL.M.C. 6949/2022 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2024-07-31)
BAIL APPLN. 1338/2024 FILED BY CHRISTIAN
JAMES MICHEL (DISPOSED ON : 2024-09-25 )

P.S.-FIR NO. :(CBI-217-2013-A-0003)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(GREATER KAILASH-216/2016)

CRL.REV.P. 335/2021 FILED BY HITESH PRATAP
SINGH CHAUHAN (DISPOSED ON : 2021-10-25)

P.S.-FIR NO. :(GREATER KAILASH-216/2016)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 7/2019)
CRL.M.C. 732/2020 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-03-18 )
CRL.M.C. 2788/2021 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-04-22 )
CRL.M.C. 1960/2022 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-04-22 )
CRL.M.C. 2247/2021 FILED BY RAJIV SAXENA
(DISPOSED ON : 2021-09-30 )

CRL.M.C. 4051/2022 FILED BY RATUL PURI
(DISPOSED ON : 2022-08-25 )

W.P.(CRL) 1851/2022 FILED BY AJIT SINGH
BUBBER & ANR. (D. OF HEARING : 2025-05-01 )
CRL.M.C. 4662/2022 FILED BY NITA PURI
(DISPOSED ON : 2022-11-24 )

CRL.M.C. 4663/2022 FILED BY NITA PURI
(DISPOSED ON : 2022-11-24 )

CRL.M.C. 5380/2022 FILED BY SHIVANI SAXENA
(DISPOSED ON : 2022-10-20 )

CRL.M.C. 2569/2023 FILED BY NITA PURI
(DISPOSED ON : 2023-04-13 )

CRL.M.C. 2570/2023 FILED BY NITA PURI
(DISPOSED ON : 2023-09-05 )

CRL.M.C. 2998/2023 FILED BY M/S. TIRAMISU
HOLDING INC. (D. OF HEARING : 2025-05-01 )
CRL.M.C. 8422/2023 FILED BY MR AJIT SINGH
BUBBER (D. OF HEARING : 2025-05-01 )
W.P.(CRL) 3305/2023 FILED BY NITIN BHATNAGAR
(DISPOSED ON : 2023-11-10)

CRL.M.C. 4120/2024 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-03-11 )
CRL.M.C. 7571/2024 FILED BY DIRECTORATE OF
ENFOCEMENT (D. OF HEARING : 2025-03-11 )
CRL.REV.P. 3/2025 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 7/2019)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 7/2019)
CRL.M.C. 732/2020 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-03-18 )
CRL.M.C. 2788/2021 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-04-22 )
CRL.M.C. 1960/2022 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-04-22 )
CRL.M.C. 2247/2021 FILED BY RAJIV SAXENA
(DISPOSED ON : 2021-09-30)



11.03.2025

43

44

CRL.M.C.-7571/2024

CRL.M.A. 28896/2024
CRL.M.A. 33387/2024
CRL.M.A. 39351/2024

CRL.REV.P.-3/2025
CRL.M.A. 354/2025

ADVANCE CAUSE LIST

DIRECTORATE OF ENFOCEMENT ZOHEB HOSSAIN, VIJAY KASANA
V/s NITIN BHATTNAGAR

OTHER DETAILS OF ADVOCATES:
ZOHEB HOSSAIN (HOSSAINZOHEB@GMAIL.COM)(9999711099)(PETITIONER)
NITIN BHATTNAGAR(NITINBHATNAGAR@YAHOO.MAIL.COM)(0)(RESPONDENT)

DIRECTORATE OF ENFORCEMENT ZOHEB HOSSAIN
V/s NITIN BHATNAGAR

OTHER DETAILS OF ADVOCATES:
ZOHEB HOSSAIN (HOSSAINZOHEB@GMAIL.COM)(9999711099)(PETITIONER)
VIJAY KASANA (VIJAYDKASANA@GMAIL.COM)(0)(RESPONDENT)
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CRL.M.C. 4051/2022 FILED BY RATUL PURI
(DISPOSED ON : 2022-08-25 )

W.P.(CRL) 1851/2022 FILED BY AJIT SINGH
BUBBER & ANR. (D. OF HEARING : 2025-05-01 )
CRL.M.C. 4662/2022 FILED BY NITA PURI
(DISPOSED ON : 2022-11-24 )

CRL.M.C. 4663/2022 FILED BY NITA PURI
(DISPOSED ON : 2022-11-24 )

CRL.M.C. 5380/2022 FILED BY SHIVANI SAXENA
(DISPOSED ON : 2022-10-20 )

CRL.M.C. 2569/2023 FILED BY NITA PURI
(DISPOSED ON : 2023-04-13 )

CRL.M.C. 2570/2023 FILED BY NITA PURI
(DISPOSED ON : 2023-09-05 )

CRL.M.C. 2998/2023 FILED BY M/S. TIRAMISU
HOLDING INC. (D. OF HEARING : 2025-05-01 )
CRL.M.C. 8422/2023 FILED BY MR AJIT SINGH
BUBBER (D. OF HEARING : 2025-05-01 )
W.P.(CRL) 3305/2023 FILED BY NITIN BHATNAGAR
(DISPOSED ON : 2023-11-10 )

CRL.M.C. 3326/2024 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-03-11 )
CRL.M.C. 7571/2024 FILED BY DIRECTORATE OF
ENFOCEMENT (D. OF HEARING : 2025-03-11 )
CRL.REV.P. 3/2025 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 7/2019)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 7/2019)
CRL.M.C. 732/2020 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-03-18 )
CRL.M.C. 2788/2021 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-04-22 )
CRL.M.C. 1960/2022 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-04-22 )
CRL.M.C. 2247/2021 FILED BY RAJIV SAXENA
(DISPOSED ON : 2021-09-30 )

CRL.M.C. 4051/2022 FILED BY RATUL PURI
(DISPOSED ON : 2022-08-25 )

W.P.(CRL) 1851/2022 FILED BY AJIT SINGH
BUBBER & ANR. (D. OF HEARING : 2025-05-01 )
CRL.M.C. 4662/2022 FILED BY NITA PURI
(DISPOSED ON : 2022-11-24 )

CRL.M.C. 4663/2022 FILED BY NITA PURI
(DISPOSED ON : 2022-11-24 )

CRL.M.C. 5380/2022 FILED BY SHIVANI SAXENA
(DISPOSED ON : 2022-10-20 )

CRL.M.C. 2569/2023 FILED BY NITA PURI
(DISPOSED ON : 2023-04-13 )

CRL.M.C. 2570/2023 FILED BY NITA PURI
(DISPOSED ON : 2023-09-05 )

CRL.M.C. 2998/2023 FILED BY M/S. TIRAMISU
HOLDING INC. (D. OF HEARING : 2025-05-01 )
CRL.M.C. 8422/2023 FILED BY MR AJIT SINGH
BUBBER (D. OF HEARING : 2025-05-01 )
W.P.(CRL) 3305/2023 FILED BY NITIN BHATNAGAR
(DISPOSED ON : 2023-11-10 )

CRL.M.C. 3326/2024 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-03-11 )
CRL.M.C. 4120/2024 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-03-11 )
CRL.REV.P. 3/2025 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 7/2019)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 7/2019)
CRL.M.C. 732/2020 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-03-18 )
CRL.M.C. 2788/2021 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-04-22 )



11.03.2025

45

46

47

48

49

50

51

CRL.M.C.-4257/2024

CRL.M.C.-4845/2024
CRL.M.A. 18207/2024
CRL.M.A. 18283/2024

CRL.M.C.-4846/2024

CRL.M.C.-4918/2024

CRL.M.C.-5004/2024
CRL.M.A. 19130/2024

CRL.M.C.-5350/2024
CRL.M.A. 20471/2024

CRL.M.C.-5560/2024

ADVANCE CAUSE LIST

RANJAN CHOPRA
V/s VINEET HANS & ORS.

ARCHANA LAKHOTIA

OTHER DETAILS OF ADVOCATES:
ARCHANA(NSA@NSACHAMBERS.COM)(9958182805)(PETITIONER)

VIKAS CHAWLA @ VICKY ARUN KHATRI
V/s THE STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

ARUN KHATRI(ARUNKHATRI@KRLEGAL.IN)(9811821180)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(RESPONDENT)
ARUN KHATRI(ARUNKHATRILAWYER@GMAIL.COM)(9811821180)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

EMAAD MAKHDOOMI
V/s STATE OF NCT DELHI AND ANR

DILWAR HUSSAIN BARLASKAR

OTHER DETAILS OF ADVOCATES:
DILWAR HUSSAIN(OFICEOFDILWARHUSSAIN@GMAIL.COM)()(PETITIONER)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(RESPONDENT)

ARUN KUMAR @ANNU & ORS.

V/s STATE NCT OF DELHI & ANR. PRASAD TOMAR

OTHER DETAILS OF ADVOCATES:
RAJENDRA PRASAD
TOMAR(ADVRPTOMARO3@GMAIL.COM)(9810481021)(RESPONDENT)

NIDHI JAIN NIDHI JAIN, ARUSH BHANDARI
V/s ANKIT JAIN

OTHER DETAILS OF ADVOCATES:
NIDHI JAIN (RIDHIJAIN.1409@GMAIL.COM)(9873722348)(PETITIONER)
ARUSH BHANDARI(ARUSHB@GMAIL.COM)(9871696970)(RESPONDENT)

AMMAR FAROOKH SIDDIQUI & ORS. ANSHUL MITTAL
V/s STATE OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:

JAG PARVESH BASRA
V/s STATE NCT OF DELHI AND ANR & ANR.

NARENDER KUMAR

OTHER DETAILS OF ADVOCATES:

NARENDER KUMAR (NKADVOCATE2003@GMAIL.COM)(9818983888)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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BINAY KUMAR MISHRA, RAJENDRA

CRL.M.C. 1960/2022 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-04-22 )
CRL.M.C. 2247/2021 FILED BY RAJIV SAXENA
(DISPOSED ON : 2021-09-30 )

CRL.M.C. 4051/2022 FILED BY RATUL PURI
(DISPOSED ON : 2022-08-25 )

W.P.(CRL) 1851/2022 FILED BY AJIT SINGH
BUBBER & ANR. (D. OF HEARING : 2025-05-01 )
CRL.M.C. 4662/2022 FILED BY NITA PURI
(DISPOSED ON : 2022-11-24 )

CRL.M.C. 4663/2022 FILED BY NITA PURI
(DISPOSED ON : 2022-11-24 )

CRL.M.C. 5380/2022 FILED BY SHIVANI SAXENA
(DISPOSED ON : 2022-10-20 )

CRL.M.C. 2569/2023 FILED BY NITA PURI
(DISPOSED ON : 2023-04-13 )

CRL.M.C. 2570/2023 FILED BY NITA PURI
(DISPOSED ON : 2023-09-05 )

CRL.M.C. 2998/2023 FILED BY M/S. TIRAMISU
HOLDING INC. (D. OF HEARING : 2025-05-01 )
CRL.M.C. 8422/2023 FILED BY MR AJIT SINGH
BUBBER (D. OF HEARING : 2025-05-01 )
W.P.(CRL) 3305/2023 FILED BY NITIN BHATNAGAR
(DISPOSED ON : 2023-11-10 )

CRL.M.C. 3326/2024 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-03-11 )
CRL.M.C. 4120/2024 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-03-11 )
CRL.M.C. 7571/2024 FILED BY DIRECTORATE OF
ENFOCEMENT (D. OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 7/2019)

P.S.-FIR NO. :(I.G.I.AIRPORT-200/2024)

P.S.-FIR NO. :(GOVIND PURI-228/2024)

P.S.-FIR NO. :(SONIA VIHAR-254/2016)

P.S.-FIR NO. :(JAMIA NAGAR-457/2023)

P.S.-FIR NO. :(MALVIYA NAGAR-340/2020)


mailto:DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)�
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52

53

54

55

56

57

58

59

60

61

62

CRL.M.C.-5776/2024
CRL.M.A. 22091/2024

CRL.M.C.-6029/2024

CRL.M.C.-6088/2024
CRL.M.A. 23319/2024

CRL.M.C.-6536/2024
CRL.M.A. 24984/2024

WITH CRL.M.C. 6538/2024

CRL.M.C.-6538/2024
CRL.M.A. 24989/2024

CRL.M.C.-6799/2024
CRL.M.A. 25961/2024

CRL.M.C.-7125/2024
CRL.M.A. 27157/2024

CRL.M.C.-7722/2024

CRL.M.C.-8431/2024
CRL.M.A. 32180/2024

CRL.M.C.-9029/2024

CRL.M.C.-9083/2024
CRL.M.A. 34818/2024

ADVANCE CAUSE LIST

MANOJ MEHTA
V/s AMIT DANG

PARV GARG, RAJAT BHALLA

OTHER DETAILS OF ADVOCATES:
RAJAT BHALLA(RAJATBHALLA@HOTMAIL.COM)(9811661193)(RESPONDENT)

VICKY & ORS. SURINDER SINGH
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

SURINDER SINGH (ADVSURINDERSINGH@GMAIL.COM)(9212226354)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SADDAM & ORS. KULDEEP RAI, SANTOSH KUMAR

V/s THE STATE GOVT. OF NCT OF DELHI &
ANR.

P.S.-FIR NO. :(ANAND PARBAT-863/2015)

OTHER DETAILS OF ADVOCATES:
SANTOSH KUMAR(ADVOCATESSKSINGH@GMAIL.COM)(9268972567)(PETITIONER)

VINOD MAHA SUKH BHAI THAKER VINIT TREHAN
V/s GLOBE FINCAP LTD

OTHER DETAILS OF ADVOCATES:
ADYANT LEGAL (VINIT@ADYANTLEGAL.COM)(8588074107)(PETITIONER)
PRABHAKAR PANDEY (PRABHAKARPANDEYADV11@GMAIL.COM)(0)(RESPONDENT)

INDIA GREEN REALITY LTD & ORS. VINIT TREHAN
V/s GLOBE FINCAP LTD

OTHER DETAILS OF ADVOCATES:
ADYANT LEGAL (VINIT@ADYANTLEGAL.COM)(8588074107)(PETITIONER)
PRABHAKAR PANDEY (PRABHAKARPANDEYADV11@GMAIL.COM)(0)(RESPONDENT)

SUBHASH CHANDER BHARAT BHUSHAN

V/s STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(NANGLOI-835/2022)
BHARATA

BHUSHAN(ADV.BHARATBHUSHAN328@GMAIL.COM)(9910403763)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

HARSH ARORA ASIM NAEEM

V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
NAEEM LAW CHAMBERS(ASIMNAEEMADV@GMAIL.COM)(9811056644)(PETITIONER)

P.S.-FIR NO. :(HAUZ KHAS-451/2022)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
DEEPAK@GOLU NEHA

V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(BHARAT NAGAR-66/2020)
W.P.(CRL) 761/2020 FILED BY HARVINDER KAUR

(DISPOSED ON : 2022-06-01 )

P.S.-FIR NO. :(BHARAT NAGAR-66/2020)

THANGAM AGENCIES & ANR.
V/s M/S CLIX CAPITAL SERVICES PVT. LTD.

V M KANNAN, RAVI SHANKAR GARG

OTHER DETAILS OF ADVOCATES:

V.M KANNAN ()(7042248484)(PETITIONER)

AYUSH GUPTA (AYUSH.GUPTA@CLIX.CAPITAL)(0)(RESPONDENT)

RAVI SHANKAR
GARG(ADVOCATERSGARG@GMAIL.COM)(9868552038)(RESPONDENT)
RAVI SHANKAR
GARG(ADVOCATERSGARG@GMAIL.COM)(9868552038)(RESPONDENT)

VINAY SHARMA MANU SISHODIA
V/s RAJINDER MEHTA

OTHER DETAILS OF ADVOCATES:
MANU SISHODIA(MANUSISHODIA77 @GMAIL.COM)(9810019309)(PETITIONER)
PRAMOD NAGAR(NAGARPRAMODS852@GMAIL.COM)(0)(RESPONDENT)

M/S JAGSON INTERNATIONAL LTD KUNAL KALRA
V/s THE STATE GOVT.OF NCT OF DELHI AND
ORS.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
KUNAL KALRA(KKALRA.ADV@GMAIL.COM)(9871028645)(PETITIONER) :(CONNAUGHT PLACE-68/2020)

KAPIL CRL.M.C. 261/2021 FILED BY M/S JAGSON
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) (INTERNAIONAL LTD (DISPOSED ON : 2021-03-17 )
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64

65

66

67

68

69

70

71

CRL.M.C.-9259/2024

CRL.M.C.-9293/2024

CRL.M.C.-9357/2024
CRL.M.A. 35892/2024

CRL.M.C.-9507/2024
CRL.M.A. 36515/2024

CRL.M.C.-9692/2024

CRL.M.C.-9779/2024
CRL.M.A. 37498/2024

CRL.M.C.-10121/2024

CRL.REV.P.-299/2018

W.P.(CRL)-925/2022
CRL.M.A. 7825/2022
CRL.M.A. 23333/2022

ADVANCE CAUSE LIST

P.S.-FIR NO. :(CONNAUGHT PLACE-68/2020)

MS PRIYA PARMAR & ORS.
V/s THE STATE GOVT OF NCT OF DELHI & ANR.

PARMIL KUMAR

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-130/2018)

OTHER DETAILS OF ADVOCATES:

PARMIL KUMA (KUMARPARMIL1212@GMAIL.COM)(8076265459)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) P.S.-FIR NO. :(ECONOMIC OFFENCE WING-

130/2018)

BHARAT BHUSHAN GUPTA AND ANR PRAMOD KUMAR SHARMA

V/s STATE GOVT.OF NCT OF DELHI AND ORS.

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-47/2023)

CRL.M.C. 8426/2024 FILED BY SURESH CHANDRA
PAL AND ANR (DISPOSED ON : 2024-10-24 )

OTHER DETAILS OF ADVOCATES:

PRAMOD KUMAR SHARMA

(ADVPRAMODSHARMA®@GMAIL.COM)(9312239606)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
47/2023)

KRF LTD ADITYA SHARMA, EKANSH AGARWAL
V/s STATE OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

DCS LAW FIRM(DCSLAWFIRM@OUTLOOK.COM)(9811149439)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
EKANSH AGARWAL(AGARWAL.EKANSH@GMAIL.COM)(9971257118)(RESPONDENT)

DEEPAK ANAND AWASTHI
V/s PAYAL AND ANR.

OTHER DETAILS OF ADVOCATES:
ANAND AWASTHI (ADV.AANANDAWASTHI@GMAIL.COM)(8285536218)(PETITIONER)
TANYA K(TANYAK2015@GMAIL.COM)(0)(RESPONDENT)

RAVINDER GUJRAL ANURADHA MITTRA
V/s THE STATE GOVT. OF NCT OF DELHI AND
ANR.

OTHER DETAILS OF ADVOCATES:
NISHANT DUBEY(DUBEYNISHNAT111@GMAIL.COM)(0)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
M/S ROYAL GOLFLINK CITY PROJECT PVTLTD  ASHWIN KUMAR NAIR

AND ORS
V/s KAMAL GUPTA

P.S.-FIR NO. :(MUKHERJEE NAGAR-89/2020)

OTHER DETAILS OF ADVOCATES:
ASHWIN KUMAR NAIR(ANAIR0089@GMAIL.COM)(8826677580)(PETITIONER)
G KAMLA(G_KAMAL@HOTMAIL.COM)(0)(RESPONDENT)

SH. VINAY JOSHI AND ORS CS RATHOUR
V/s THE STATE OF N.C.T OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:
SUNIL YADAV (SUNIL.PLANETIT@GMAIL.COM)(9711197350)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ADDITIONAL DIRECTOR , DIRECTORATE OF RAJEEV AWASTHI, GIRDHARI SINGH,
ENFORCEMENT GIRIRAJ SUBRAMANIUM, JAI ANANT
V/s S BHASKARARAMAN DEHADRAI

P.S.-FIR NO. :(BINDAPUR-80/2019)

OTHER DETAILS OF ADVOCATES:
RAJEEV AWASTHI()(9810558550)(PETITIONER)
JAI ANANT DEHADRAI(OFFICE@ DEHADRALIN)(9999933511)(RESPONDENT)

ANIRUDDHA BAHAL NISHAANK MATTOO, TUSHAR
V/s STATE CHHABRA

P.S.-FIR NO. :(CBI-220-207-E-0011)

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
NISHAANK MATTOO(NISHAANKMATTOO@GMAIL.COM)(8800917722)(PETITIONER) |:(PARLIAMENT STREET-96/2007)

KAPIL W.P.(CRL) 1126/2007 FILED BY ANIRUDDHA
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) BAHAL (DISPOSED ON : 2009-02-04 )

NISHAANK W.P.(CRL) 1125/2007 FILED BY SRI BHARADWAAJ
MATOO(ADV.NISHAANKMATOO@GMAIL.COM)(8800917722)(PETITIONER) MEDIA P.LTD. (DISPOSED ON : 2009-01-12 )
KAPIL CRL.M.C. 2793/2009 FILED BY ANIRUDDHA BAHAL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |(DISPOSED ON : 2010-09-24 )

RAJ KUMAR(RAJU78735@GMAIL.COM)()(RESPONDENT) CRL.M.C. 3194/2009 FILED BY SUSHASINI RAJ
TUSHAR CHHABRA(TUSHARCHHABRA78@GMAIL.COM)(8447376264)(PETITIONER)  |(DISPOSED ON : 2010-09-24 )

TUSHAR CHHABRA(TUSHARCHHABRA78@GMAIL.COM)(8447376264)(PETITIONER)  |W.P.(CRL) 1213/2011 FILED BY RAJA RAM PAL
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PART-HEARD MATTERS

72

CRL.M.C.-9675/2024
CRL.M.A. 37132/2024

SPECIAL BENCH MATTERS

73

W.P.(CRL)-3559/2018
CRL.M.A. 47833/2018
CRL.M.A. 542/2019
CRL.M.A. 969/2019
CRL.M.A. 5609/2019
CRL.M.A. 9570/2019
CRL.M.A. 18170/2021

ANUPAM NAGALIA
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
ASSOCIATES S & LL LAW

ADVANCE CAUSE LIST

NITIN SALUJA

CHAMBERS(ASSOCIATES@LAWCHAMBERS.CO.IN)(0)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

ARVIND KEJRIWAL & ANR
V/s STATE & ANR

OTHER DETAILS OF ADVOCATES:

MOHD IRSAD()(9999679903)(PETITIONER)
STUTI GUJRAL()(9910745870)(PETITIONER)
STUTI GUJRAL()(9910745870)(PETITIONER)
STUTI GUJRAL()(9999369956)(PETITIONER)
STUTI GUJRAL()(9999369956)(PETITIONER)

MOHD IRSAD, STUTI GUJRAL, MOHD
IRSAD, DEVINA SEHGAL

MOHD IRSHAD(MOHDIRSHAD.LAW@GMAIL.COM)(9999679903)(PETITIONER)
KUMAR VAIBHAW(KUMARVAIBHAW@GMAIL.COM)()(RESPONDENT)

KAPIL

(DISPOSED ON : 2018-01-03 )

CRL.M.C. 230/2014 FILED BY ANNA SAHEB M K
PATIL & ANR. (DISPOSED ON : 2014-01-17 )
CRL.M.C. 3378/2017 FILED BY CHATTRAPAL SINGH
LODHA & ORS (DISPOSED ON : 2017-08-25 )
CRL.REV.P. 732/2017 FILED BY CHATTRAPAL
SINGH LODHA & ORS (DISPOSED ON : 2019-08-08

)

P.S.-FIR NO. :(PARLIAMENT STREET-96/2007)

Listing Remarks:
AT 03:30 PM

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-14/2024)

W.P.(CRL) 1897/2024 FILED BY ANUPAM NAGALIA
(DISPOSED ON : 2025-01-07 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
14/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CIVIL LINES-54/2018)

CRL.M.C. 1867/2020 FILED BY MR. ARVIND
KEJRIWAL & ANR. (DISPOSED ON : 2020-10-21)
BAIL APPLN. 495/2018 FILED BY PRAKASH
JARWAL (DISPOSED ON : 2018-03-09 )

BAIL APPLN. 522/2018 FILED BY AMANAT ULLAH
KHAN (DISPOSED ON : 2018-03-12)

CRL.M.C. 6454/2024 FILED BY GOVT. OF NCT OF

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) DELHI (D. OF HEARING : 2025-03-25 )
DEVINA SEHGAL(DEVINA@DSEHGAL.COM)(9818825628)(RESPONDENT)

STUTIGUJRAL(STUTI@SGUJRAL.IN)(9910745870)(PETITIONER)
STUTI GUJRAL(STUTI@SGUJRAL.IN)(9910745870)(PETITIONER)
MOHD IRSHAD(MOHDSSIRSHAD@GMAIL.COM)(9999679903)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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P.S.-FIR NO. :(CIVIL LINES-54/2018)


mailto:DEVINA@DSEHGAL.COM)(9818825628)(RESPONDENT)�

11.03.2025

ADVANCE CAUSE LIST

COURT NO. 32
HON"BLE MS. JUSTICE MANMEET PRITAM SINGH ARORA

1_NOTE: AS DIRECTED BY THE HON"BLE JUDGE, ONE PROXY COUNSEL WILL ALSO JOIN THE COURT BESIDES THE ADJOURNMENT
SLIP AND ADJOURMENT SLIP MUST ACCOMPANY THE “NO OBJECTION” OF OTHER SIDE AND BE SENT LATEST BY 6 P.M.
ON THE LAST WORKING DAY ONLY BEFORE THE DATE FIXED.

2_NOTE: FILE THE RELEVENT DOCUMENTS IN THE REGISTRY ONLY. NO DOCUMENTS WILL BE ACCEPTED WHICH ARE SENT
THROUGH E-MAIL/WHATSAPP.

3.NOTE: THE CASES PERTAINS TO QUASHING OF FIR ON JOINT REQUEST, OF ADVANCE LIST, WILL BE TAKEN AT 02:30 P.M.

TO JOIN V.C.:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5

Meeting number 25184205783

FOR ADJOURNMENT SLIP

FOR SENDING APPEARANCE

ITEM
NUMBER

INTERIM BAIL
1 BAIL APPLN.-456/2025

CASE NUMBER

BAIL

2 BAIL APPLN.-662/2024
CRL.M.A. 5836/2024
CRL.M.A. 37236/2024
CRL.M.A. 3853/2025
WITH BAIL APPLN. 677/2024

3 BAIL APPLN.-677/2024
CRL.M.A. 6063/2024
CRL.M.A. 34841/2024
CRL.M.A. 2873/2025
CRL.M.A. 3885/2025

- courtmaster09@gmail.com

https://forms.gle/vauowAd4aiTxPqcBh9

PARTY NAME ADVOCATE NAME

MUMTAZ ANSARI @ SAHIL
V/s STATE OF NCT OF DELHI

SHUBHAM PRAJAPATI

OTHER DETAILS OF ADVOCATES:

MOHIT SINGH RAGHAV

V/s GOVERNMENT OF NCT AT NEW DELHI PRATEEK KUMAR

OTHER DETAILS OF ADVOCATES:

MOHIT SINGH RAGHAV(JASMBHAV24@GMAIL.COM)(9899152568)(PETITIONER)

KAPIL

PRADEEP JAIN, PRATEEK KUMAR,

from 10:00A_.M.-4:30 P.M.

OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ADARSH NAGAR-774/2024)

W.P.(CRL) 4019/2024 FILED BY ASMIN KHATOON
(D. OF HEARING : 2025-03-11)

P.S.-FIR NO. :(ADARSH NAGAR-774/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-206/2020)
W.P.(CRL) 1747/2024 FILED BY RAHUL RAGHAV

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |(D. OF HEARING : 2025-05-13 )

JANGPURA (JSAMBHAV24@GMAIL.COM)(9899152568)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
PRATEEK KUMAR(PRATEEKKUMARADV@GMAIL.COM)(8826209428)(RESPONDENT)

DEEPAK MIGLANI
V/s GOVERNMENT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

PRADEEP JAIN (JSAMBHAV24@GMAIL.COM)(9899152568)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PRADEEP JAIN (JSAMBHAV24@GMAIL.COM)(9899152568)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PRADEEP JAIN (JSAMBHAV24@GMAIL.COM)(9899152568)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PRADEEP JAIN (JANGLOBUS@GMAIL.COM)(0)(PETITIONER)

STANDING
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PRADEEP JAIN, PRATEEK KUMAR

W.P.(CRL) 1716/2024 FILED BY MEENU MIGLANI
(D. OF HEARING : 2025-05-13)

W.P.(CRL) 1725/2024 FILED BY MAHIPAL SINGH
RAGHAV (D. OF HEARING : 2025-05-13 )

BAIL APPLN. 677/2024 FILED BY DEEPAK MIGLANI
(D. OF HEARING : 2025-03-11)

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
206/2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-206/2020)

BAIL APPLN. 662/2024 FILED BY MOHIT SINGH
RAGHAV (D. OF HEARING : 2025-03-11)
W.P.(CRL) 1747/2024 FILED BY RAHUL RAGHAV
(D. OF HEARING : 2025-05-13 )

W.P.(CRL) 1716/2024 FILED BY MEENU MIGLANI
(D. OF HEARING : 2025-05-13 )

W.P.(CRL) 1725/2024 FILED BY MAHIPAL SINGH
RAGHAV (D. OF HEARING : 2025-05-13 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
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4 BAIL APPLN.-2353/2024

5 BAIL APPLN.-4469/2024

6 BAIL APPLN.-275/2025

FRESH MATTERS & APPLICATIONS

7  CRL.M.A.7061/2025
In W.P.(CRL)-1847/2024

8 W.P.(CRL)-553/2025
CRL.M.A. 5009/2025
CRL.M.A. 5010/2025
CRL.M.A. 6519/2025

ADVANCE CAUSE LIST

COUNSEL(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(0)(RESPONDENT)
PRATEEK KUMAR (PRATEEKKUMARADV@GMAIL.COM)(0)(RESPONDENT)

PRATEEK KUMAR(PRATEEKKUMARADV@GMAIL.COM)(8826209428)(RESPONDENT)
KUNAL MADAN, AKSHAY BHANDARI

KULDEEP KUMAR
V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

KMALAW (CLERK@KMALAWOFFICE.COM)(9999537160)(PETITIONER)
KMA (CLERK@KMALAWOFFICE.COM)(9999537160)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AKSHAY

BHANDARI(AKSHAYBHANDARI3990@GMAIL.COM)(9911225571)(PETITIONER)

PAEVEZ ALAM KHAN

RAJA PANDA

V/s THE STATE GOVT. OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

DURGA PRASAD (ADVRAJAPANDA@GMAIL.COM)(9090312033)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MANIJEET KARKETTA
V/s STATE GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

SUNDHESHWAR LAL

SUNDHESHWAR LAL (SLALADVOCATE@YAHOO.IN)(9899893020)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MOHD. FARUQUE ALWANDER @ FARUKH @

GENDA
V/s STATE GNCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
CHETAN B

CHETAN BHARDWAIJ

HARDWAIJ(ADVCHETANBHARDWAJ@GMAIL.COM)(9717555186)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

CHETAN

BHARDWAJ(ADVCHETANBHARDWAJ@GMAIL.COM)(9717555186)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

GAURAV SHARMA
V/s STATE NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:

VIPUL LAMBA, ARJUN SYAL

VIPUL (VIPUL_LAMBA@HOTMAIL.COM)(9911725864)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ARJUN SYAL(SYALANDCOMPANY@GMAIL.COM)(9873136938)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

140

206/2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SPECIAL BRANCH LODHI ROAD-374/2022)
CRL.REV.P. 1252/2023 FILED BY KULDEEP KUMAR
(DISPOSED ON : 2023-12-08 )

BAIL APPLN. 3418/2023 FILED BY ANURAG
KUMAR SINHA (DISPOSED ON : 2024-11-18 )

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
374/2022)

P.S.-FIR NO. :(LODHI COLONY-98/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PASCHIM VIHAR WEST-142/2018)

BAIL APPLN. 584/2024 FILED BY MANJEET
KARKETTA (DISPOSED ON : 2024-05-09 )

P.S.-FIR NO. :(PASCHIM VIHAR WEST-142/2018)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SEEMA PURI-254/2003)

CRL.REV.P. 427/2004 FILED BY HALIM @ KHALIL
(DISPOSED ON : 2005-07-20 )

BAIL APPLN. 817/2005 FILED BY HALIM @ KHALIL
(DISPOSED ON : 2005-12-06 )

CRL.A. 341/2006 FILED BY MOHD.KHOKHAN ALIAS
ASLAM (DISPOSED ON : 2009-07-20 )

CRL.A. 217/2006 FILED BY JAHANGIR ALIAS
ABRAHIM (DISPOSED ON : 2009-07-20 )

CRL.A. 814/2006 FILED BY MOHD.FAROOQ @
GAINDA (DISPOSED ON : 2009-07-20 )

W.P.(CRL) 888/2015 FILED BY MOHD. FAROOQ @
GAINDA (DISPOSED ON : 2015-07-16 )

W.P.(CRL) 1407/2017 FILED BY JAHANGIR @ EKKA
@ IBRAHIM (DISPOSED ON : 2017-05-11)
W.P.(CRL) 1517/2022 FILED BY ASLAM @ KHOKAN
(DISPOSED ON : 2022-09-09 )

W.P.(CRL) 2476/2022 FILED BY MD FARUQUE
ALWANDER @FARUKH @GENDA (DISPOSED ON :
2022-10-20)

W.P.(CRL) 925/2023 FILED BY MD. FARUQUE
ALWANDER ALIAS FARUKH ALIAS GENDA
(DISPOSED ON : 2023-11-10))

W.P.(CRL) 2455/2023 FILED BY JAHANGIR@
EKKA@ IBRAHIM (DISPOSED ON : 2024-07-26 )

P.S.-FIR NO. :(SEEMA PURI-254/2003)

Listing Remarks:
AT 2:30PM

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(GREATER KAILASH-302/2023)

W.P.(CRL) 3664/2023 FILED BY MEDHATITHI JHA
& ANR. (D. OF HEARING : 2025-04-04 )

W.P.(CRL) 819/2024 FILED BY GAURAV SHARMA &
ORS. (DISPOSED ON : 2024-05-20 )

W.P.(CRL) 1727/2024 FILED BY PLATINUM HOTELS
AND RESTAURANTS LLP (D. OF HEARING : 2025-
04-04 )

W.P.(CRL) 3706/2023 FILED BY M/S PLATINUM
HOTELS AND RESTAURANTS LLP & ORS.
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FOR ADMISSION

9 CRL.M.A. 2145/2025
In BAIL APPLN.-
2591/2024(Disposed off case)

10 |CRL.M.C.-337/2025

11  W.P.(CRL)-200/2024

12 \W.P.(CRL)-3012/2024

AFTER NOTICE MISC. MATTERS

13 CONT.CAS(C)-34/2022
WITH CRL.REV.P. 1167/2019

14 CRL.A.-344/2019
WITH CRL.A. 345/2019

15 CRL.A.-345/2019

16 CRL.A.-1017/2019
CRL.M.A. 24918/2024
CRL.M.A. 24919/2024
WITH CRL.A. 1018/2019

17 CRL.A.-1018/2019
CRL.M.A. 24914/2024
CRL.M.A. 24915/2024

ADVANCE CAUSE LIST

VIPIN SUNEJA
V/s STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

KARTIK VENU(OFFICEKARTIKVENU@GMAIL.COM)(9650560472)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
KARTIKEYE DANG(KARTIKEYE.DANG@HOTMAIL.COM)(9999961466)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SHIVAN @SAIVAN RAJ MANI MISHRA
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

SHIVAM SINGH(SHIVAM.LEGALHELP@GMAIL.COM)(0)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

POONAM GANDHI
V/s STATE (NCT) OF DELHI & ORS.

LALIT MOHAN GROVER

OTHER DETAILS OF ADVOCATES:

L.M GROVER (LALIT.G.LAW@GMAIL.COM)(9810113968)(PETITIONER)

L.M. GROVER(LALIT.G.LAW@GMAIL.COM)(9810113968)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

JAVED KHAN AND ORS NARESH KUMAR KUMAR

V/s STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

NEHA
V/s ANKUR KHATRI & ANR.

KANIKA RAI

OTHER DETAILS OF ADVOCATES:

ROHIT KHURANA , KANIKA
RAI(KHURANACO@YAHO0O0.CO.IN)(9311308979)(PETITIONER)
EQUITY LEX(EQUITYLEX11@GMAIL.COM)()(RESPONDENT)

MEENAKSHI JAIN ADITYA JAIN
V/s GAURAV RASTOGI

OTHER DETAILS OF ADVOCATES:

MEENAKSHI JAIN ADITYA JAIN

V/s GAURAV RASTOGI

OTHER DETAILS OF ADVOCATES:

PERFECT SYNERGY ADVISORY SERVICES PVT NIKILESH R, HEMANT SHAH, RAJAT
LTD BALI, HEMANT SHAH
V/s FLAT EARTH OIL & GAS PVT LTD & ORS

OTHER DETAILS OF ADVOCATES:

HEMANT SHAH (SHAH.HEMANT.MAIL@GMAIL.COM)(9873966678)(PETITIONER)
VINAY (VINAY.MALOO@ENSOGROUP.COM)(0)(RESPONDENT)

HEMANT SHAH(SHAH.HEMANT.MAIL@GMAIL.COM)(9873966678)(PETITIONER)

PERFECT SYNERGY ADVISORY SERVICES PVT NIKILESH R., HEMANT SHAH, RAJAT
LTD BALI, HEMANT SHAH
V/s FLAT EARTH OIL & GAS PVT LTD & ORS

OTHER DETAILS OF ADVOCATES:

HEMANT SHAH (SHAH.HEMANT.MAIL@GMAIL.COM)(9873966678)(PETITIONER)
VINAY (VINAY.MALOO@ENSOGROUP.COM)(0)(RESPONDENT)

HEMANT SHAH(SHAH.HEMANT.MAIL@GMAIL.COM)(9873966678)(PETITIONER)
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SHIKHAR SHARMA, KARTIKEYE DANG

(DISPOSED ON : 2024-03-14))
CRL.M.C. 16/2025 FILED BY KANWARJEET SINGH
KOCHHAR (D. OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(GREATER KAILASH-302/2023)

Listing Remarks:
AT 2:30PM

P.S.-FIR NO. :(NEW FRIENDS COLONY-138/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KHYALA-122/2020)

BAIL APPLN. 2313/2021 FILED BY SHIVAN@
SAIVAN (DISPOSED ON : 2021-08-25 )

BAIL APPLN. 1616/2022 FILED BY SHIVAN @
SAIVAN (IN JC) (DISPOSED ON : 2024-02-01)

P.S.-FIR NO. :(KHYALA-122/2020)

P.S.-FIR NO. :(WAZIRABAD-906/2022)


mailto:SHAH.HEMANT.MAIL@GMAIL.COM)(9873966678)(PETITIONER)�
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18

19

20

21

22

23

24

CRL.A.-1254/2019

CRL.A.-1406/2019

CRL.REV.P.-210/2018
CRL.M.A. 4612/2018

CRL.REV.P.-247/2018

W.P.(CRL)-239/2024

W.P.(CRL)-1064/2024
CRL.M.A. 10021/2024

W.P.(CRL)-1160/2024
CRL.M.A. 11204/2024

ADVANCE CAUSE LIST

STATE NEELAM SHARMA, M.P. SINGH
V/s PANCHAM YADAV

OTHER DETAILS OF ADVOCATES:

GUL MOHAMMAD
V/s STATE (GOVT. OF NCT OF DELHI)

ANWAR A. KHAN & VISHAL RAJ
SEHIJPAL, ANKUR SHARMA

OTHER DETAILS OF ADVOCATES:

ANWAR A. KHAN & VISHAL RAJ SEHIJPAL()(9810541977)(PETITIONER)

ANKUR SHARMA(ADVANKURSHARMA@GMAIL.COM)(9871770767)(PETITIONER)
ANKUR SHARMA(ADVANKURSHARMA@GMAIL.COM)(9871770767)(PETITIONER)
ANKUR SHARMA(ADVANKURSHARMA@GMAIL.COM)(9871770767)(PETITIONER)
VISHAL RAJ SEHIJPAL, (999229678)(VISHALSEHIJPAL@GMAIL.COM)(PETITIONER)
KAPIL

SHARMA,(9891919168)(DHCPROSECUTIONDELHIPOLIC@GMAIL.COM)(RESPONDENT)

RUKSHAR HUSSAIN
V/s STATE & ANR

VIJAY KINGER

OTHER DETAILS OF ADVOCATES:
VIJAY KINGER()(9711504511)(PETITIONER)

THE STATE OF DELHI
V/s FURKAN @ REHMAN ABASI

AMIT AHLAWAT

OTHER DETAILS OF ADVOCATES:
AMIT AHLAWAT()(9958089933)(PETITIONER)

E.M. ABDUL RAHIMAN AND OTHERS
V/s DIRECTORATE OF ENFORCEMENT

A NOWFAL

OTHER DETAILS OF ADVOCATES:

SHAIKH SAIPAN (NOWFALADVOCATE@GMAIL.COM)(9923973915)(PETITIONER)
A. NOWFAL(NOWFALADVOCATE@GMAIL.COM)(9923973915)(PETITIONER)
DIRECTORATE OF ENFORCEMENT (DL.HC-ED@GOV.IN)()(RESPONDENT)
DIRECTORATE OF ENFORCEMENT (DL.HC_ED@GOV.IN)()(RESPONDENT)

PARDEEP KUMAR
V/s STATE

ARJUN DEWAN

OTHER DETAILS OF ADVOCATES:

ARJUN DEWAN (ARJUN.DEWANS5@GMAIL.COM)(9999772833)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MUNICIPAL CORPORATION OF DELHI
V/s STATE OF NCT DELHI

PRITISH SABHARWAL

OTHER DETAILS OF ADVOCATES:
PRITISH
SABHARWAL(PRITISHSABHARWAL1@GMAIL.COM)(9871878690)(PETITIONER)

142

P.S.-FIR NO. :(BURARI-5/2015)

P.S.-FIR NO. :(BHALSWA DAIRY-124/2015)

P.S.-FIR NO. :(GREATER KAILASH-146/2016)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 17/2022)
BAIL APPLN. 74/2023 FILED BY MOHAMMAD
PERWEZ AHMAD (DISPOSED ON : 2023-01-09 )
BAIL APPLN. 82/2023 FILED BY ABDUL MUQEET
(DISPOSED ON : 2023-01-09 )

BAIL APPLN. 120/2023 FILED BY MOHD ILIAS
(DISPOSED ON : 2023-01-13)

W.P.(CRL) 286/2024 FILED BY O.M.A. SALAM AND
OTHERS (D. OF HEARING : 2025-05-07 )

W.P.(CRL) 222/2024 FILED BY A.MOHAMED
YUSUFF (D. OF HEARING : 2025-05-07 )

CRL.M.C. 9273/2023 FILED BY O.M.A. SALAM AND
4 OTHERS (DISPOSED ON : 2023-12-19)

W.P.(CRL) 40/2024 FILED BY MOHAMMED
BASHEER C.P (D. OF HEARING : 2025-05-07 )

BAIL APPLN. 1859/2024 FILED BY PARVEZ AHMED
(DISPOSED ON : 2024-12-04)

BAIL APPLN. 2012/2024 FILED BY MOHD ILYAS
(DISPOSED ON : 2024-12-04 )

BAIL APPLN. 2001/2024 FILED BY ABDUL MUQEET
(DISPOSED ON : 2024-12-04 )

CRL.M.C. 7388/2024 FILED BY MK FAIZY @
MOIDEEN KUTTY K (DISPOSED ON : 2024-10-09 )
BAIL APPLN. 2766/2024 FILED BY ABUBACKER E
(D. OF HEARING : 2025-03-25 )

CRL.M.C. 1287/2025 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-04-28 )
CRL.M.C. 1377/2025 FILED BY DIRECTORATE OF
ENFOCEMENT (D. OF HEARING : 2025-04-28 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 17/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(VASANT KUNJ SOUTH-149/2021)

W.P.(CRL) 911/2021 FILED BY BIKRAM SINGH &
ORS. (D. OF HEARING : 2025-08-04 )

W.P.(CRL) 1749/2021 FILED BY RADHEY SHYAM
(D. OF HEARING : 2025-08-04 )

P.S.-FIR NO. :(VASANT KUNJ SOUTH-149/2021)

P.S.-FIR NO. :(SARITA VIHAR-404/2020)


mailto:ADVANKURSHARMA@GMAIL.COM)(9871770767)(PETITIONER)�

11.03.2025 ADVANCE CAUSE LIST

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

25 W.P.(CRL)-1267/2024 RUKSANA AMIT ALOK
V/s STATE ( NCT OF DELHI ) AND ORS

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(LAJPAT NAGAR-236/2024)
AMIT ALOK(OFFICEAMITALOKADVOCATE@GMAIL.COM)(8588844192)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

26 W.P.(CRL)-1517/2024(Disposed off PRAMOD KUMAR VATS SIDDHARTH YADAV

case) V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
SIDDHARTH YADAV (SIDDHARTHYADAV21@GMAIL.COM)(9899284083)(PETITIONER) |:(PALAM VILLAGE-240/2011)
KAPIL SHARMA CRL.A. 1542/2014 FILED BY MANOJ KUMAR
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) (DISPOSED ON : 2018-02-20 )

CRL.A. 1650/2014 FILED BY VINOD @ VICKY &
ANR (DISPOSED ON : 2018-02-20 )

W.P.(CRL) 2114/2018 FILED BY PRAMOD VATS @
SANYASI (DISPOSED ON : 2018-09-19)

W.P.(CRL) 2020/2018 FILED BY MANOJ KUMAR
(DISPOSED ON : 2018-07-11)

W.P.(CRL) 2160/2019 FILED BY MANOJ KUMAR
(DISPOSED ON : 2019-09-19)

W.P.(CRL) 2192/2019 FILED BY PRAMOD KUMAR
VATS (DISPOSED ON : 2019-08-09 )

W.P.(CRL) 663/2023 FILED BY VINOD ALIAS VICKY
(DISPOSED ON : 2023-07-06 )

W.P.(CRL) 308/2023 FILED BY VINOD @ VICKY
(DISPOSED ON : 2023-05-03 )

W.P.(CRL) 2693/2023 FILED BY PRAMOD KUMAR
VATS (DISPOSED ON : 2023-10-18 )

W.P.(CRL) 3456/2023 FILED BY MANOJ (DISPOSED
ON :2023-11-30)

W.P.(CRL) 855/2024 FILED BY PRAMOD KUMAR
VATS (DISPOSED ON : 2024-03-14)

P.S.-FIR NO. :(PALAM VILLAGE-240/2011)

27 W.P.(CRL)-2320/2024 SABAREESH RAJAN RAVI KUMAR
CRL.M.A. 22650/2024 V/s NATIONAL TESTING AGENCY & ORS.
CRL.M.A. 22651/2024
CRL.M.A. 24763/2024

OTHER DETAILS OF ADVOCATES:
RAVI KUMAR(RKUMARRAVI@GMAIL.COM)(9910009728)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
28  |W.P.(CRL)-2629/2024 MOHD. AADIL VIJAY KINGER
WITH W.P.(CRL) 2636/2024 V/s STATE -GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

VIJAY KINGER (KINGER.KINGERLAWFIRM@GMAIL.COM)(9711504511)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

29 W.P.(CRL)-2636/2024 MOHD. ANASH VIJAY KINGER
V/s STATE -GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
VIJAY KINGER(KINGER.KINGERLAWFIRM@GMAIL.COM)(9868423615)(PETITIONER)

30 W.P.(CRL)-2697/2024 VAIBHAV KUMAR & ANR. SAVITA RUSTOGI
V/s THE STATE GOVT. OF NCT OF DELHI
THROUGH SHO, PS DWARKA SOUTH

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(DWARKA SOUTH-GD 81A/2023)
SAVITA RUSTOGI (SRUSTAGI80@YAHOO.CO.UK)(9811143746)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

31 W.P.(CRL)-2893/2024 KINSHUK ARORA & ANR. ABHISHEK RANA
V/s STATE OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(ROOP NAGAR-DD 15A/2023)
AJAY SINGH (AJAY@JNLAWCHAMBERS.COM)(8769294919)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

32 W.P.(CRL)-2956/2024 HARJEET SINGH MENDIRATTA & ANR. KALPANA, JOGINDER PAL SINGH
V/s STATE OF NCT OF DEHI AND ORS.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(MALVIYA NAGAR-1497/2014)
KALPANA & ASSOCIATES(ADVKALPANA11@GMAIL.COM)(8802713020)(PETITIONER)
KAPIL
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33

34

35

36

W.P.(CRL)-3034/2024

W.P.(CRL)-3143/2024
CRL.M.A. 30436/2024

W.P.(CRL)-3994/2024
CRL.M.A. 38580/2024
CRL.M.A. 38582/2024

W.P.(CRL)-4019/2024

FOR ARGUMENT

37

38

W.P.(CRL)-614/2024
CRL.M.A. 5673/2024
CRL.M.A. 38670/2024
WITH W.P.(CRL) 1111/2024
W.P.(CRL) 1219/2024
W.P.(CRL) 862/2024
W.P.(CRL) 2595/2024

W.P.(CRL)-1111/2024
CRL.M.A. 10702/2024
CRL.M.A. 12879/2024
CRL.M.A. 29439/2024
WITH W.P.(CRL) 614/2024
W.P.(CRL) 1219/2024

ADVANCE CAUSE LIST

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
JOGINDER PAL SINGH(ADV.JOGINDER@GMAIL.COM)(8010004000)(RESPONDENT)

PRIYANKA & ANR. GAUTAM KHAZANCHI
V/s STATE OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

GAUTAM KHAZANCHI(GAUTAM@GACHAMBERS.COM)(9891201050)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SHAMA PARVEEN & ORS. MADAN MOHAN KASHYAP
V/s GOVT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

M.M. KASHYAP(MMKASHYAPAORSC@GMAIL.COM)(9818361347)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

PROMILA @ NEENA UTKARSH SINGH
V/s STATE (GOVT. OF NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

UTKARSH SINGH (SINGH.UTKARSH30@GMAIL.COM)(8447766603)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ASMIN KHATOON SHUBHAM PRAJAPATI
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

SHUBHAM PRAJAPATI(ADVSPRAJAPTI@GMAIL.COM)(9958713178)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

GULSHAN BABBAR ADVOCATE ABDUL WASIH, AASTHA SINGH,
V/s STATE OF NCT OF DELHI & ORS. HARSH SRIVASTAVA

OTHER DETAILS OF ADVOCATES:

ABDUL WASIH (MAIL@MSHLEGAL.IN)(9999188657)(PETITIONER)

M QAYAM UD DIN (MAIL@MSHLEGAL.IN)(9999188657)(PETITIONER)

M QAYAM UD DIN(MAIL@MSHLEGAL.IN)(9999188657)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9810188760)(RESPONDENT)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
AASTHA SINGH (AASTHA97SINGH@GMAIL.COM)(8010107508)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

HARSH SRIVASTAVA(ADV.HARSHS@GMAIL.COM)(8601878743)(RESPONDENT)
HARSH SRIVASTAVA(ADV.HARSHS@GMAIL.COM)(8601878743)(RESPONDENT)

GULSHAN BABBAR HIMANSHU UPADHYAYA, RUBY
V/s CENTRAL BUREAU OF INVESTIGATION SHARMA, HARSH SRIVASTAVA

OTHER DETAILS OF ADVOCATES:

HIMANSHU UPADHYAY(UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

RUBY SHARMA(RUBYSHARMADAV@GMAIL.COM)(9971674646)(PETITIONER)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PRASAD NAGAR-270/1998)

CRL.A. 751/2000 FILED BY PROMILA @ NEENA &
ORS (DISPOSED ON : 2017-10-30 )

CRL.L.P. 452/2010 FILED BY STATE (DISPOSED ON :
2011-02-10)

W.P.(CRL) 3061/2018 FILED BY SUNIL KUMAR
(DISPOSED ON : 2018-10-05 )

W.P.(CRL) 3062/2018 FILED BY PROMILA
(DISPOSED ON : 2018-11-02 )

W.P.(CRL) 1827/2018 FILED BY SUNIL KUMAR
(DISPOSED ON : 2018-08-16 )

W.P.(CRL) 1268/2024 FILED BY BIJENDER & ORS.
(DISPOSED ON : 2024-04-25 )

W.P.(CRL) 3622/2024 FILED BY SUNIL KUMAR
(DISPOSED ON : 2025-02-03 )

P.S.-FIR NO. :(PRASAD NAGAR-270/1998)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ADARSH NAGAR-774/2024)

BAIL APPLN. 456/2025 FILED BY MUMTAZ ANSARI
@ SAHIL (D. OF HEARING : 2025-03-11)

P.S.-FIR NO. :(ADARSH NAGAR-774/2024)

Listing Remarks:
AT 4:00PM

Listing Remarks:
AT 4:00PM
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39

40

41

W.P.(CRL)-1219/2024
CRL.M.A. 11819/2024
CRL.M.A. 15794/2024
CRL.M.A. 38536/2024

W.P.(CRL)-2595/2024
CRL.M.A. 25427/2024
CRL.M.A. 30263/2024
CRL.M.A. 38557/2024
WITH W.P.(CRL) 614/2024
W.P.(CRL) 1111/2024
W.P.(CRL) 1219/2024
W.P.(CRL) 862/2024

W.P.(CRL)-862/2024
CRL.M.A. 13094/2024
CRL.M.A. 17542/2024
CRL.M.A. 25197/2024
CRL.M.A. 31134/2024
CRL.M.A. 38537/2024
CRL.M.A. 38539/2024
WITH W.P.(CRL) 2595/2024

ADVANCE CAUSE LIST

CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)
HIMANSHU UPADHYAY(UPADHYAYAILC@GMAIL.COM)(0)(PETITIONER)
HARSH SRIVASTAVA(ADV.HARSHS@GMAIL.COM)(8601878743)(RESPONDENT)

GULSHAN BABBAR HIMANSHU UPADHYAYA, AASTHA
V/s UNION OF INDIA & ORS. SINGH, HARSH SRIVASTAVA

OTHER DETAILS OF ADVOCATES:

HIMANSHU UPADHYAY(UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT)

HIMANSHU UPADHYAY(UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

AASTHA SINGH(AASTHA97SINGH@GMAIL.COM)(8010107508)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

HARSH SRIVASTAVA(ADV.HARSHS@GMAIL.COM)(8601878743)(RESPONDENT)

GULSHAN BABBAR HIMANSHU UPADHYAYA, AASTHA
V/s UNION OF INDIA & ORS. SINGH

OTHER DETAILS OF ADVOCATES:

HIMANSHU UPADHYAYA (UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER)
HIMANSHU UPADHYAY (UPADHYAYALLC@GMAIL.COM)(9811254646)(PETITIONER)

UNION OF INDIA (UOIDHC@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA (UOIDHC@GMAIL.COM)(0)(RESPONDENT)

HIMANSHU UPADHYAY(UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

AASTHA SINGH(AASTHA97SINGH@GMAIL.COM)(8010107508)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

RUBY SHARMA(RUBYSHARMAADV@GMAIL.COM, UOIDHC@GMAIL.COM, DL.HC-
ED@GOV.IN)(0)(RESPONDENT)

DELHI DCIT JUDICIAL
HC(DELHI.DCIT.JUDICAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

GULSHAN BABBAR HIMANSHU UPADHYAYA, AASTHA
V/s UNION OF INDIA SINGH, HARSH SRIVASTAVA

OTHER DETAILS OF ADVOCATES:

M.S HUSAIN (MAIL@MSHLEGAL.IN)(9999188657)(PETITIONER)

UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT)

UPADHYAYAILC (UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

HIMANSHU UPADHYAY(UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

HIMANSHU UPADHYAY(UPADHYAYAILC@GMAIL.COM)(0)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

AASTHA SINGH(AASTHA97SINGH@GMAIL.COM)(0)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

HIMANSHU UPADHAYA(UPADHAYAILC@GMAIL.COM)(9811254646)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)(0)(RESPONDENT)

HARSH SRIVASTAVA(ADV.HARSHS@GMAIL.COM)(8601878743)(RESPONDENT)
HARSH SRIVASTAVA(ADV.HARSHS@GMAIL.COM)(8601878743)(RESPONDENT)
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Listing Remarks:
AT 4:00PM

Listing Remarks:
AT 4:00PM

Listing Remarks:
AT 4:00PM

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 10/2021)
W.P.(CRL) 1751/2023 FILED BY ROOP BANSAL &
ORS. (D. OF HEARING : 2025-03-10))

W.P.(CRL) 1771/2023 FILED BY PANKAJ BANSAL
(DISPOSED ON : 2023-07-06 )

BAIL APPLN. 2031/2023 FILED BY PANKAJ BANSAL
(D. OF HEARING : 2025-03-19 )

W.P.(CRL) 1770/2023 FILED BY BASANT BANSAL
(DISPOSED ON : 2023-07-06 )

BAIL APPLN. 2030/2023 FILED BY BASANT BANSAL
(D. OF HEARING : 2025-03-19 )

W.P.(CRL) 1897/2024 FILED BY ANUPAM NAGALIA
(DISPOSED ON : 2025-01-07 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 10/2021)
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COURT NO. 08
HON"BLE MR.JUSTICE SACHIN DATTA

CLICK HERE TO JOIN V.C.

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sachin.sharma@adhc.nic.in

NOTE: ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP

POST LUNCH SESSION ( 02:30 P.M. ONWARDS)

ITEM
NUMBER CASE NUMBER PARTY NAME

CASES INVOLVING DIFFERENTLY-ABLED PERSONS

1 W.P.(C)-3349/2024 VINOD KUMAR PODDAR & ANR.
CM APPL. 13803/2024 V/s LOCAL LEVEL COMMITTEE THROUGH DC
CM APPL. 21243/2024 SOUTH DELHI & ORS.
CM APPL. 55240/2024
CM APPL. 57154/2024
CM APPL. 4319/2025
CM APPL. 4329/2025

OTHER DETAILS OF ADVOCATES:

ADVANCE CAUSE LIST

ADVOCATE NAME

ABHISHEK TRIPATHI, NAVEEN
NAGARJUNA, PRAFUL PRABHAKAR
SHUKLA, AMIT KUMAR

ABHISHEK GUPTA(ABAHISHEKGUPTA95@HOTMAIL.COM)(9910814848)(PETITIONER)
ABHISHEK GUPTA(ABHISHEKGUPTA95@HOTMAIL.COM)(9910814848)(PETITIONER)
PRIYA PODAR(PRIYAPODAR@YAHOO.COM, HAUZKHASSDM@NIC.IN,

DCSOUTH@NIC.IN)()(RESPONDENT)

PRIYA PODAR(PRIYAPODAR@YAHOO.COM, HAUZKHASSDM@NIC.IN,

DCSOUTH@NIC.IN)()(RESPONDENT)
SANTOSH KUMAR

TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
ABHISHEK GUPTA(ABHISHEKGUPTA95@HOTMAIL.COM)(9910814848)(PETITIONER)

SANTOSH KUMAR TRIPATHI, PRIYA PODDAR, DC

SOUTH(STANDINGCOUNSELGNCTD@GMAIL.COM, PRIYAPODAR@YAHOO.COM,

DCSOUTH@NIC.IN)(9868250806)(RESPONDENT)

HAUZ KHAS SDM(HAUZKHASSDM@NIC.IN)()(RESPONDENT)

SWATHI SUKUMAR()(9717918652)(PETITIONER)
SANTOSH KUMAR

TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SWATHI SUKUMAR(SWATHI@SUKUMAR.IN)(9717918652)(PETITIONER)

SANTOSH KUMAR

TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
AMIT KUMAR (AMITBAINSLAS0@GMAIL.COM)(9810795280)(RESPONDENT)

2 W.P.(C)-12881/2024 MOHD. REHAN
V/s ALL INDIA INSTITUTE OF MEDICAL SCIENCES

OTHER DETAILS OF ADVOCATES:

ARJUN HARKAULI, KUNAL SABHARWAL

ARJUN HARKAULI(ARJUNHARKAULI@ AHCHAMBERS.COM)(0)(PETITIONER)
ALL INDIA INSTITUTE OF MEDICAL SCIENCES (REGISTRAR@AIIMS.GOV.IN,
MUKULGUPTA.SRADV@GMAIL.COM)(0)(RESPONDENT)

KUNAL SABHARWAL(KUNAL@IREGAL.IN)(9891117595)(RESPONDENT)

3 W.P.(C)-16449/2024 MUKUL GANDHI & ORS.
V/s GOVT. OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

AMIT KHANNA, ROHIT GUPTA(AMITKHANNA2@GMAIL.COM)(7042621255)(PETITIONER)

ROHIT GUPTA

SANTOSH KUMAR TRIPATHI, UOI(STANDINGCOUNSELGNCTD@GMAIL.COM,

UOIDHC@GMAIL.COM)(0)(RESPONDENT)
TOP OF THE BOARD

4 W.P.(C)-15044/2022 AJIT SINGH
V/s SUB-REGISTRAR-I & ANR.

OTHER DETAILS OF ADVOCATES:

SANJAY KUMAR, MOHD WAQUAS

SANJAY KUMAR(ADV.SANJAV2012@YAHOO.COM)(9711116711)(PETITIONER)
WAIJEEH SHAFIQ(WAJEEH@WAIJEESHSHAFIQ.IN)()(RESPONDENT)

SANTOSH KUMAR

TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MOHD WAQUAS(MWAQUASADV@GMAIL.COM)(9718282799)(RESPONDENT)

146

OTHER INFORMATION

Listing Remarks:
AT4:00PM

IN THE


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6�
mailto:cmsachinsharma@dhc.nic.in�
mailto:MWAQUASADV@GMAIL.COM)(9718282799)(RESPONDENT)�

11.03.2025

FRESH MATTERS & APPLICATIONS

5

W.P.(C)-2005/2025
CM APPL. 9460/2025
CM APPL. 9461/2025

W.P.(C)-2565/2025
CM APPL. 12155/2025

W.P.(C)-2674/2025

CM APPL. 12757/2025
CM APPL. 12758/2025
CM APPL. 12759/2025
CM APPL. 12760/2025

W.P.(C)-2811/2025
CM APPL. 13362/2025

W.P.(C)-2887/2025

FOR ADMISSION

10

11

12

W.P.(C)-16266/2024
CM APPL. 68478/2024

W.P.(C)-16297/2024

W.P.(C)-1361/2025
CM APPL. 13298/2025

KULDEEP SINGH & ORS.

V/s SURENDER KAUR @ SAVINDER KAUR @

SURANDER KAUR

OTHER DETAILS OF ADVOCATES:

ADVANCE CAUSE LIST

AJAY KUMAR

AJAY KUMAR(AJAY08071971@GMAIL.COM)(9891135775)(PETITIONER)
SURENDER KAUR()(8595325717)(RESPONDENT)

SAVINDER KAUR()(9718531881)(RESPONDENT)

ASHISH GARG

V/s DIRECTORATE OF ENFORCEMENT

OTHER DETAILS OF ADVOCATES:
VISTA LAW PARTNERS(VISTALAWPARTNERS@GMAIL.COM)(9711288528)(PETITIONER)

MANOHAR MALIK

DIRECTORATE OF ENFORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT)

UNION OF INDIA AND OTHERS
V/s CHIEF COMMISSIONER FOR PERSONS WITH
DISABILITIES (DIVYANGJAN) AND ANOTHER

OTHER DETAILS OF ADVOCATES:

RUCHIR MISHRA

RUCHIR MISHRA(RUCHIRMISHRA79@YAHOO.CO.IN)(1146574879)(PETITIONER)

ANWAR POOLA, CCPD(ANWARPOOLA@GMAIL.COM, CCPD@NIC.IN)(0)(RESPONDENT)

R K SHARMA

V/s M/S BSES YAMUNA POWER LTD AND ORS.

OTHER DETAILS OF ADVOCATES:

VIRENDAR PARKASH SHARMA

V.P. SHARMA(VPSHARMA_2008@REDIFFMAIL.COM)(7982480182)(PETITIONER)
RELIANCE ADA, LEGAL TEAM PLC, NCDRC(CEO.SECTT@RELIANCEADA.COM,
LEGALTEAM.PLC@GMAIL.COM, NCDCR@NIC.IN)(0)(RESPONDENT)

KUMAR SAMEER, GARIMELLA VENKATA |Listing Remarks:

ASHOK KUMAR SINGH

V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

SURYA JAGANNADHA RAO

KUMAR SAMEER(KSAMEERLEGAL@GMAIL.COM)(9818748731)(PETITIONER)
BISHWAJIT DUBEY, RADHIKA ARORA, UNION OF

INDIA(BISHWAJITDUBEY@BISHWAIJITDUBEY.COM, RADHIKA.ARORA21@GMAIL.COM,

UOIDHC@GMAIL.COM)(1142492525)(RESPONDENT)
GOOGLE, TIMESGROUP, EDITOR JI(SUPPORT-IN@GOOGLE.COM,
TOIEDITORIAL@TIMESGROUP.COM, INFO@EDITORJI.COM)(0)(RESPONDENT)

ETV BHARAT, HT DIGITAL(GRIEVANCE@ETVBHARAT.COM, GRIEVANCE@HTDIGITAL.IN,
LEGAL@NDTV.COM)(0)(RESPONDENT)
NDTV, INTODAY, THE QUINT, THE HINDU(LEGAL@NDTV.COM, ALLIANCES@INTODAY.COM,

EDITOR@THEQUINT.COM, DPO@THEHINDU.CO.IN)(0)(RESPONDENT)
HINDUSTAN TIMES, ZEE MEDIA(PRIVACYMANAGER@HINDUSTANTIMES.COM,
RESPONSE@ZEEMEDIA.ESSELGROUP.COM)(0)(RESPONDENT)

DAILY PIONEER, VIVEK SHUKLA, MOHIT(EDITOPED@DAILYPIONEER.COM,

VIVEK.SHUKLA@PSUWATCH.COM, MOHIT@REPUBLICWORLD.COM)(0)(RESPONDENT)
INDIAN KANOON, TIMES GROUP, ZEE MEDIA(WEBMASTER@INDIANKANOON.COM,

DPO@TIMESGROUP.COM, ZMICL@ZEEMEDIA.COM)(0)(RESPONDENT)
SALES INDIA(SALES@INDIA.COM)(0)(RESPONDENT)

GARIMELLA VENKATA SURYA JAGANNADHA

RAO(JR@GARIMELLAWS.IN)(8008747488)(PETITIONER)

MOHD. IMRAN

V/s HONOURABLE LIEUTENANT GOVERNOR, NCT

OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
RAJESH KUMAR(ADVOCATERAJESHMAHAUR@GMAIL.COM)(9711040797)(PETITIONER)
SANTOSH KUMAR TRIPATHI, PARVINDER

RAJESH KUMAR

CHAUHAN(STANDINGCOUNSELGNCTD@GMAIL.COM,
PARVINDERCHAUHAN.ADV@GMAIL.COM)(9868250806)(RESPONDENT)

ADITYA INSTITUTE OF TECHNOLOGY THROUGH ITS |/ASEEM MEHROTRA
FOUNDER-CUM-CHAIRMAN DEVENDRA GUPTA

V/s LT. GOVENOR OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
ASEEM MEHROTRA(MEHROTRA_ASEEM@YAHOO.CO.IN)(9811062351)(PETITIONER)
ASEEM MEHROTRA(MEHROTRA_ASEEM@YAHOO.CO.IN)(9811062351)(PETITIONER)

LT. GOVERNOR DELHI & OTHERS(STANDINGCOUNSELGNCTD@GMAIL.COM;

DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

GREEN ESTATE HRE PLOT HOLDERS ASSOCIATION HEMANG

& ORS.

V/s GOVERNMENT OF NATIONAL CAPITAL
TERRITORY OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

HARSH K GAUTAM(HARSHKGAUTAM@YAHOO.CO.IN)(9891266434)(PETITIONER)
SANTOSH KUMAR TRIPATHI, CS DELHI, COMIND,
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RCOOP(STANDINGCOUNSELGNCTD@GMAIL.COM, CSDELHI@NIC.IN, COMIND@NIC.IN,
RCOOP@NIC.IN)(9868250806)(RESPONDENT)

DC CENTRAL(DCCENTRAL@NIC.IN)(0)(RESPONDENT)

HARSH K. GAUTAM(HARSHKGAUTAM@YAHOO.CO.IN)(9891266434)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

13 W.P.(C)-1915/2025 NATIONAL HIGHWAY INFRASTRUCTURE AVNEESH GARG
CM APPL. 9019/2025 DEVELOPMENT CORPORATION LTD
V/s NSPR VKJ JV & ORS.

OTHER DETAILS OF ADVOCATES:

AVNEESH GARG(AVNEESH.LEGAL@GMAIL.COM)(9818479699)(PETITIONER)

BAGRAKOT, JULANIYA, NHAI(NSPRVKJ.BAGRAKOT@GMAIL.COM, JULANIYA@GMAIL.COM,
SECRETARIAT.SAROD@NHAI.ORG)(0)(RESPONDENT)
NHAI(SECRETARY.SAROD@NHAI.ORG)(0)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

14 CONT.CAS(C)-878/2023 YUSUF BAIG WASIM AHMAD
WITH W.P.(C) 4906/2023 V/s RAMESHWAR DAYAL MEENA & ORS.

OTHER DETAILS OF ADVOCATES:

WASIM AHMAD & N K
SRIVASTAVA(WASIMAHMADLAWYER@GMAIL.COM)(9015115118)(PETITIONER)
RAMESHWAR DAYAL MEENA(MIRHORTSOUTH@DDA.GOV.IN)()(RESPONDENT)
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

15 W.P.(C)-4906/2023 YUSUF BAIG WASIM AHMAD, MOHD WAQUAS
CM APPL. 18954/2023 V/s GOVERMENT OF N.C.T OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
N.K.SRIVASTAVA(WASIMAHMADLAWYER@GMAIL.COM)(9015115118)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

WAKF, DCPSED, PWD(CEODL@WAKF.GOV.IN, DCPSED@GMAIL.COM, EINC-
PWD@DELHI.GOV.IN)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
WAJEEH (WAJEEH@WAJEEHSHAFIQ.IN, WAJEEH.SHAFIQ@ GMAIL.COM)()(RESPONDENT)
MOHD WAQUAS(MWAQUASADV@GMAIL.COM)(9718282799)(PETITIONER)

16 |W.P.(C)-7308/2009 uol K K NIGAAUR, ARVIND SHARMA, BBPM
WITH W.P.(C) 3167/2011 V/s CENTRAL INFORMATION COMMISSION AND  |LAW ASSOCIATES, HRIKESH BARUDA
ANR.

OTHER DETAILS OF ADVOCATES:

17 W.P.(C)-3167/2011 DINESH KUMAR MISHRA HRISHKESH BARUAH, NEERA)J
V/s UNION OF INDIA CHOUDHARY

OTHER DETAILS OF ADVOCATES:

18 |W.P.(C)-3483/2014(Disposed |UNION OF INDIA SAQIB, PRASHANT BHUSHAN
off case) V/s SUBHASH CHANDRA AGRAWAL

OTHER DETAILS OF ADVOCATES:

19 W.P.(C)-3783/2021 DPMI VOCATIONAL PVT LTD PRASHANT BHUSHAN, PRASHANT
CM APPL. 11372/2021 V/s UNION OF INDIA & ORS. BHUSHAN, PRANAV V KAMNANI
WITH W.P.(C) 6141/2021

OTHER DETAILS OF ADVOCATES:

DPMI VOCATIONAL PVT LTD(PRASHANTBHUSH@GMAIL.COM)(9811164068)(RESPONDENT)
PRASHANT BHUSHAN AND NEHA
RATHI(PRASHANTBHUSH@GMAIL.COM)(9811164068)(PETITIONER)

NATIONAL SKILL DEVELOPMENT CORPORATION
(SUPPORT.SMART@NSDCINDIA.ORG)()(PETITIONER)

MOHAMMAD
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

SUPPORT SMART(SUPPORT.SMART@NSDCINDIA.ORG)()(RESPONDENT)

PRANAV V KAMNANI(PRANAV@DUAASSOCIATES.COM)(9632129712)(PETITIONER)

20 W.P.(C)-6141/2021 VIROHAN PRIVATE LIMITED RAVI BHARUKA, RAVI BHARUKA, ROHIT |Listing Remarks:
CM APPL. 19443/2021 V/s UNION OF INDIA THROUGH ITS SECRETARY MAHAJAN, PRANAV V KAMNANI AT 3:30PM
CM APPL. 55630/2023 MINISTRY OF SKILL DEVELOPMENT AND
CM APPL. 56220/2024 ENTREPRENEURSHIP & ORS.

CM APPL. 74261/2024
CM APPL. 74262/2024
CM APPL. 7255/2025

OTHER DETAILS OF ADVOCATES:

RAVI BHARUKA(RAVIBHARUKA@GMAIL.COM)(9560656045)(PETITIONER)
RAVIBHARUKA(RAVIBHARUKA@GMAIL.COM)(9560656045)(PETITIONER)
NARENDRA SINGH(NARENDRA.SINGH64@GOV.IN)()(RESPONDENT)
NATIONAL DEVELOPMENT
CORPORATION(SUPPORT.SMART@NSDCINDIA.ORG)()(RESPONDENT)
MOHAMMAD
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
RAVI BHARUKA(RAVIBHARUKA@GMAIL.COM)(9560656045)(PETITIONER)
MONIKA ARORA(OFFICEADVMONIKA@GMAIL.COM)()(RESPONDENT)
RAHUL(RAHUL@DUASSOCIATES.COM)()(RESPONDENT)

148



11.03.2025

21

22

23

24

25

26

27

CM APPL. 11811/2025
In W.P.(C)-5438/2021
WITH W.P.(C) 4973/2022

CM APPL. 11807/2025
In W.P.(C)-4973/2022
WITH W.P.(C) 5438/2021

W.P.(C)-10119/2021
CM APPL. 31223/2021
CM APPL. 29551/2022

W.P.(C)-10538/2021
CM APPL. 16178/2022

W.P.(C)-11521/2021
CM APPL. 35509/2021

W.P.(C)-2229/2022
CM APPL. 6406/2022
CM APPL. 44475/2024

W.P.(C)-5392/2022
WITH W.P.(C) 12358/2022
W.P.(C) 6008/2022

ADVANCE CAUSE LIST

RAVI BHARUKA(RAVIBHARUKA@GMAIL.COM)(9560656045)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
MONIKA(OFFICEADVMONIKA@GMAIL.COM)(0)(RESPONDENT)

RAVI BHARUKA(RAVIBHARUKA@GMAIL.COM)(9560656045)(PETITIONER)
MONIKA(OFFICEADVMONIKA@GMAIL.COM,
RAHUL@DUAASSOCIATES.COM)(0)(RESPONDENT)

RAVI BHARUKA(OFFICE.ROHITAGARWAL@GMAIL.COM)(0)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

ROHIT MAHAJAN(ROHIT@DUAASSOCIATES.COM)(9910089022)(RESPONDENT)
PRANAV V KAMNANI(PRANAV@DUAASSOCIATES.COM)(9632129712)(PETITIONER)

ASHISH GARG MANOHAR MALIK
V/s STATE BANK OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
MANOHARMALIK(MANOHAR.MALIK@GMAIL.COM)(9711288528)(PETITIONER)
MANOHAR MALIK(MANOHAR.MALIK@GMAIL.COM)(9711288528)(PETITIONER)
RAJIV(RAJIV@RPKLAW.COM)()(RESPONDENT)

VISTA LAW PARTNERS()(971128528)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

ASHISH GARG MANOHAR MALIK
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
MANOHAR MALIK(MANOHAR.MALIK@GMAIL.COM)(9711288528)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
DLACBIDHC(DLACBIDHC@GMAIL.COM)()(RESPONDENT)
ARUN(ADVARUN36@GMAIL.COM)()(RESPONDENT)

VISTA LAW PARTNERS(VISTALAWPARTNERS@GMAIL.COM)(9711288528)(PETITIONER)

SHREEJIKRUPA PROJECTS LIMITED RAVI BHARUKA, RAVI BHARUKA
V/s NBCC (INDIA) LIMITED & ORS.

OTHER DETAILS OF ADVOCATES:

RAVI BHARUKA(RAVIBHARUKA@GMAIL.COM)(9560656045)(PETITIONER)

NBCC INDIA LIMITED(CMDSECTT@NBCCINDIA.COM)()(RESPONDENT)

GUDIPATI G. KASHYAP(KASHYAP.GUDI@GMAIL.COM)(9958832068)(RESPONDENT)

S K SENAPATI(SK.SENAPATI@NBCCINDIA.COM)()(RESPONDENT)

RAVI BHARUKA(RAVIBHARUKA@GMAIL.COM)(9560656045)(PETITIONER)

GUDIPATI G. KASHYAP(KASHYAP.GUDIPATI@GMAIL.COM)(9958832068)(RESPONDENT)

DAUJIT SINGH KAJAL CHANDRA
V/s GAGANDEEP SIDHU

OTHER DETAILS OF ADVOCATES:

KAJAL CHANDRA()(9810133536)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
GAGAN DEEP(GAGANDEEP@SYSTOPIC.COM)()(RESPONDENT)

KAJAL CHANDRA(KAJAL.CHANDRA@YAHOO.COM)(9810133536)(PETITIONER)
ANU(ANU11SALWAN@YAHOO.CO.IN)()(RESPONDENT)

TV TODAY NETWORK LIMITED SHAHRUKH EJAZ, SHAHRUKH EJAZ,
V/s UNION OF INDIA & ORS. AMAN MOHIT HINGORANI, NAISARGIKA

OTHER DETAILS OF ADVOCATES:

SHAHRUKH EJAZ(SHAHRUKHEJAZ@HOTMAIL.COM)(7838390214)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

COMPETENT AUTHORITY(JSPNA-MOIB@GOV.IN)()(RESPONDENT)

AMAN MOHIT HINGORANI(AMANHINGORANI@YAHOO.CO.IN)(9810006829)(RESPONDENT)
NAISARGIKA (RK01449@GMAIL.COM)(8010162156)(PETITIONER)

RAVI PAL KAMLESH ANAND, VIRENDERA SINGH,
V/s NEW DELHI BAR ASSOCIATION MANISH KUMAR SHARMA

OTHER DETAILS OF ADVOCATES:

KAMLESH ANAND(ANANDKAMLESH999@GMAIL.COM)(9990948701)(PETITIONER)

NEW DELHI BAR ASSOCIATION(NDBA2012@GMAIL.COM)(23389245)(RESPONDENT)
VIRENDRA SINGH(VIRBHARAT12@GMAIL.COM)(9899723166)(PETITIONER)

VRCOM, NEW DELHI BAR ASSOCIATION, NDBA(VRCOM1660@GMAIL.COM,
INFO@NEWDELHIBARASSOCIATION.COM, NDBA2012@GMAIL.COM)(0)(RESPONDENT)
MANISH KUMAR
SHARMA(MANINSHSHARMAADVANDASSOCIATES@GMAIL.COM)(9990093089)(PETITIONER)

MRS. CHANDRA PRABHA HARI SHANKER, SUMAN BAGGA,
V/s ICICI LOMBARD GENERAL INSURANCE CO. LTD. NAVNEET KUMAR
& ANR.

OTHER DETAILS OF ADVOCATES:
HARI SHANKER(HARISHANKER.ADV@GMAIL.COM)(9811562356)(PETITIONER)
IRDANDRO(IRANDRO@IRDAI.GOV.IN)()(RESPONDENT)

CUSTOMER SERVICE(CUSTOMER.SERVICE@BHARTIAXA.COM)()(RESPONDENT)
SUMAN BAGGA (BAGGASUMAN@GMAIL.COM)(9810167439)(RESPONDENT)
NAVNEET KUMAR(NAVNEET.KY22@GMAIL.COM)(9711965101)(RESPONDENT)
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28  |W.P.(C)-12358/2022
CM APPL. 37107/2022
CM APPL. 46838/2023

29  W.P.(C)-6008/2022

30 |W.P.(C)-9240/2022

31  W.P.(C)-14011/2022
CM APPL. 42848/2022

32 \W.P.(C)-16552/2022
CM APPL. 52050/2022
CM APPL. 52051/2022

33  |W.P.(C)-1490/2023
CM APPL. 7288/2023
CM APPL. 67352/2023

34  |W.P.(C)-3264/2023
CM APPL. 12733/2023

ADVANCE CAUSE LIST

POOJA SHARMA DAVINDER KUMAR, PALLAVI VASHIST,
V/s ICICI LOMBARD GENERAL INSURANCE CO. & | ABHISHEK NANDA, SUMAN BAGGA,
ORS. NAVNEET KUMAR, SAMEER VASHISHT

OTHER DETAILS OF ADVOCATES:
PALLAVI VASHIST(PALLAVIVASHIST9JULY @GMAIL.COM)(8447463019)(PETITIONER)
BAGGASUMAN(BAGGASUMAN@GMAIL.COM, IRDA@IRDAI.GOV.IN)()(RESPONDENT)
PUNEET BHALLA(PUNEETBHALLA@GMAIL.COM)()(RESPONDENT)
IRDANDRO(IRDANDRO@IRDAI.GOV.IN)()(RESPONDENT)

PALLAVI VASHIST , MANOJ KUMAR
(PALLAVIVASHIST9JULY@GMAIL.COM)(8447463019)(PETITIONER)

BAGGA SUMAN(BAGGASUMAN@GMAIL.COM)()(RESPONDENT)
IRDANDRO(IRDANDRO@IRDAI.GOV.IN)()(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

PUNEET (PUNEET.BHALLA@GMAIL.COM)()(RESPONDENT)

ABHISHEK NANDA(ABHISHEKNANDA_LAWYER@YAHOO.CO.IN)(9971613570)(RESPONDENT)
SUMAN BAGGA (BAGGASUMAN@GMAIL.COM)(9810167439)(RESPONDENT)
NAVNEET KUMAR(NAVNEET.KY22@GMAIL.COM)(9711965101)(RESPONDENT)
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)

CHANDRA PRABHA HARI SHANKER, ABHISHEK NANDA,
V/s TATA AIG GENERAL INSURANCE CO. LTD. & NAVNEET KUMAR
ANR.

OTHER DETAILS OF ADVOCATES:
HARI SHANKER(HARISHANKER.ADV@GMAIL.COM)(9811562356)(PETITIONER)
RUDRAKAHLON(RUDRAKAHLON@GMAIL.COM)()(RESPONDENT)

TATA AIG(CUSTOMERSUPPORT@TATAAIG.COM,
IRDANDRO@IRDAI.GOV.IN)()(RESPONDENT)

ABHISHEK NANDA(ABHISHEKNANDA_LAWYER@YAHOO.CO.IN)(9971613570)(RESPONDENT)
NAVNEET KUMAR(NAVNEET.KY22@GMAIL.COM)(9711965101)(RESPONDENT)

SHES AIR AND AUTOMATION VIVEK KUMAR KARN, SONAL KUMAR
V/s AIRPORT AUTHORITY OF INDIA & ANR. SINGH, ANUPAM KUMAR MISHRA,
AKHIL SOLANKI

OTHER DETAILS OF ADVOCATES:

LAWARE ASSOCIATES(ANILNEGI@LAWAREASSOCIATE.COM)(9871252341)(PETITIONER)
DIG VIJAY RAI(DIGVIJAYRAI@REDIFFMAIL.COM)()(RESPONDENT)

SONAL KUMAR SINGH(PUNEETKUMAR®@AKSPARTNERS.IN)(9756152092)(PETITIONER)
ANUPAM KUMAR
MISHRA(ANUPAMKUMARMISHRA@GMAIL.COM)(9830333388)(PETITIONER)

AKHIL SOLANKI(AKHIL.SOLANKI1202@GMAIL.COM)(7711881192)(PETITIONER)

PUNJAB AND SIND BANK RAJESH KUMAR, SAJAL MANCHANDA
V/s DURGESH KUWAR

OTHER DETAILS OF ADVOCATES:

RAJESH KUMAR GAUTAM(RAJESHGAUTAM@KLMEHTA.NET)(9811252434)(PETITIONER)
DURGESHKUWAR(DURGESHKUWAR@GMAIL.COM)()(RESPONDENT)

SAJAL MANCHANDA(MANCHANDA.SAJAL@GMAIL.COM)(9811477809)(RESPONDENT)

DELHI FOUNDATION OF DEAF WOMEN VARUN SINGH
V/s LT GOVERNOR NATIONAL CAPITAL TERRITORY
OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

VARUN SINGH(ATIF@SKVLAWOFFICES.COM)(7004136005)(PETITIONER)
PARVINDER CHAUHAN(PARVINDERCHAUHAN1973@GMAIL.COM)()(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DDA CHAMBERS(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)
PSTOLG(PSTOLG.DELHI@NIC.IN)()(RESPONDENT)

JAMIA TEACHERS ASSOCIATION CH ANIMES PRUSTY, RIYA PAHUJA, RIYA
V/s JAMIA MILLIA ISLAMIA PAHUJA, SHOAIB KHAN

OTHER DETAILS OF ADVOCATES:

ANIMESH PRUSTY (CHAMBEROFABHIKCHIMNI@GMAIL.COM)(8285606749)(PETITIONER)
CH ANIMES PRUSTY(CHAMBEROFABHIKCHIMNI@GMAIL.COM)(8285606749)(PETITIONER)
PRITISH SABHARWAL(PRITISHSABHARWAL@GMAIL.COM)()(RESPONDENT)

PRITISH SABHARWAL(PRITISHSABHARWAL1@GMAIL.COM)()(RESPONDENT)

CH ANIMESH PRUSTY AND MUKUL
KULHARI(CHAMBEROFABHIKCHIMNI@GMAIL.COM)(7891370022)(PETITIONER)

PRITISH SABHARWAL(PRITISHSABHARWAL1@GMAIL.COM)()(RESPONDENT)

RIYA PAHUJA(CHAMBERSOFABHIKCHIMNI@GMAIL.COM)(8447001268)(PETITIONER)
PRITISH SABHARWAL(PRITISHSABHARWAL1@GMAIL.COM, VC@JMI.AC.IN,
REGISTRAR@JMI.AC.IN)()(RESPONDENT)

RIYA PAHUJA(RIYAPAHUJA1@GMAIL.COM)(9910976230)(PETITIONER)

SHOAIB KHAN(ADV.SHOAIB25@GMAIL.COM)(9899986912)(RESPONDENT)

SANJAY DUBEY AND ANR. SACHIN PAHWA
V/s LT GOVERNOR OF DELHI THROUGH GOVT OF
NCT DELHI CIVIL LINES DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
SACHIN PAHWA(SACHINPAHWA@LAWYER.COM)(9822829262)(PETITIONER)
SANTOSH KUMAR
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35 W.P.(C)-5686/2023
CM APPL. 23510/2024

36 |W.P.(C)-6109/2023

37  |W.P.(C)-6346/2023

38 W.P.(C)-8350/2023
CM APPL. 31954/2023

39  \W.P.(C)-11821/2023
CM APPL. 46162/2023
CM APPL. 42737/2024

40 |W.P.(C)-12308/2023
CM APPL. 48484/2023

41  |W.P.(C)-12721/2023
CM APPL. 50189/2023

42  |W.P.(C)-12767/2023

43  |W.P.(C)-14078/2023
CM APPL. 55644/2023

ADVANCE CAUSE LIST

TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
LT. GOVERNOR OF DELHI(SECLG@NIC.IN)()(RESPONDENT)

WORLD SALES CORPORATIONS ABHINAV GARG, MOHD SHARIQ
V/s LIEUTENANT GOVERNOR, NCT OF DELHI &
ANR.

OTHER DETAILS OF ADVOCATES:

SONI & ASSOCIATES(SONIANDASSO706@GMAIL.COM)(7838423174)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
SECLG@NIC.IN)()(RESPONDENT)

SONI & ASSO(SONIANDASSO706@GMAIL.COM)(8586035698)(PETITIONER)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
SECLG(SECLG@NIC.IN)()(RESPONDENT)

CLEAN MAX ENVIRO ENERGY SOLUTION PVT ALISHA GABA, CHANDRA PRAKASH
LIMITED

V/s INDRAPRASTHA POWER GENERATION

COMPANY LIMITED & ORS.

OTHER DETAILS OF ADVOCATES:

PARINAY DEEP SHAH(PARINAY@URJALAW.COM, SHIKHA@URJALAW.COM,
ALISHA.GABA@URJALAW.COM)()(PETITIONER)

VARSHA JOSHI(VARSHA.JOSHI@NIC.IN)()(RESPONDENT)

EEREM DELHI(DELHI.EEREM@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)
CHANDRA PRAKASH (CPADV79@GMAIL.COM)(9810834624)(PETITIONER)

SUNIL DHULL GANESH CHAND SHARMA, KAPIL KHER,
V/s DR AAKASH YADAV & ORS. DROAN DUTT

OTHER DETAILS OF ADVOCATES:

SUNIL DHULL()(8960896896)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DELHI MEDICAL COUNCIL(DELHIMEDICALCOUNCIL@GMAIL.COM)()(RESPONDENT)
KAPIL KHER(ANILKHER@GMAIL.COM)(9910072729)(RESPONDENT)

DROAN DUTT(SDROAN@GMAIL.COM)(9711780746)(RESPONDENT)

KARAN SINGH AND ORS LAXMAN SINGH SOLANKI
V/s THE GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

L S SOLANKI(SOLANKI_50@REDIFFMAIL.COM)(9891597843)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

MONOHER SINGH BAKSHI ARCHNA MIDHA, KAVINDRA KUMAR
V/s UNION OF INDIA & ORS. GILL

OTHER DETAILS OF ADVOCATES:
MOHINDR SINGH BAKSHI(MSBAKSHI13@GMAIL.COM)()(PETITIONER)
KAVINDER KUMAR GILL(KAVINDERGILL@GMAIL.COM)(9911755161)(RESPONDENT)

MUNICIPAL CORPORATION OF DELHI TUSHAR SANNU DAHIYA
V/s M/S VIJAY BANSAL

OTHER DETAILS OF ADVOCATES:

TUSHAR SANNU(ADV.TUSHARSANNU@GMAIL.COM)(9911991166)(PETITIONER)
VIJAY BANSAL(VIJAY.BANSAL@GMAIL.COM,
RAJEEVKUMARARYA@YAHOO.COM)()(RESPONDENT)

SMT RITU TANEJA & ANR. LAXMAN SINGH SOLANKI, ADITYA GOEL
V/s THE GOVT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

L S SOLANKI(SLOANK_50@REDIFFMAIL.COM)(9891597843)(PETITIONER)

OM PRAKASH TANEJA(OTANEJA5@GMAIL.COM,
OMPRAKASH10@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

ADITYA GOEL(INTERNATIONALLEGALNETWORK@GMAIL.COM)(9999220945)(PETITIONER)

ESL STEEL LTD. DHANANJAYA MISHRA
V/s UNION OF INDIA AND ANR.

OTHER DETAILS OF ADVOCATES:

DHANANJAY MISHRA(MISHRA.DHANANJAYA@GMAIL.COM)(8826009686)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

INDIAN BUREAU OF MINES (CG@IBM.GOV.IN, SECY.MINES@NIC.IN)()(RESPONDENT)

PIARE KHAN NAVEEN KUMAR, NAVEEN KUMAR,
V/s GOVERNMENT OF NCT OF DELHI & ORS. MANISH KUMAR

OTHER DETAILS OF ADVOCATES:
151



11.03.2025 ADVANCE CAUSE LIST

NAVEEN KUMAR(NAVEEN.SHELAR2@GMAIL.COM)(8178445422)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
M SINGH(MSINGHADVOCATE96@GMAIL.COM)()(RESPONDENT)

NAVEEN KUMAR(NAVEEN.SHELAR@GMAIL.COM)(8178445422)(PETITIONER)
MANISH KUMAR(MSINGH.ADVOCATE@YAHOO.COM)(9911277043)(PETITIONER)

44 W.P.(C)-14226/2023 ASHIMARA HOUSING PVT LTD AMAN BHALLA
CM APPL. 56300/2023 V/s GOVERNMENT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
AMAN BHALLA(AMANBHALLACHAMBERS@GMAIL.COM)(8826971251)(PETITIONER)
STATE(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

45  |W.P.(C)-15075/2023 CENTRAL PUBLIC INFORMATION OFFICER O/O SANJAY KUMAR
CM APPL. 60186/2023 ASSISTANT/DEPUTY COMMISSIONER OF INCOME
TAX

V/s MANOJ KUMAR SINGH & ANR.

OTHER DETAILS OF ADVOCATES:

S K MISHRA(ADVSKMISHRA@GMAIL.COM)(9871645985)(PETITIONER)

SANJAY KUMAR(ADVSKRMISHRA@GMAIL.COM)(9871645985)(PETITIONER)
MANOJ KUMAR SINGH AND ORS.(MANOJ@SINGHASSOCIATES.IN)()(RESPONDENT)
MANOJ(MANOJ@MANOJADVOCATE.COM)()(RESPONDENT)

46 W.P.(C)-15131/2023 AMIT KUMAR KAMLESH KUMAR MISHRA, HRITHIK
CM APPL. 60474/2023 V/s AXIS BANK AND ORS GOYAL
CM APPL. 60478/2023

OTHER DETAILS OF ADVOCATES:
KAMLESH KUMAR MISHRA(KAMLESH.LEGALAID@GMAIL.COM)(9582388509)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM, POSTN-ICHCHHA-
SUR@GUJARAT.GOV.IN)()(RESPONDENT)

AXIS BANK (PNO@AXISBANK.COM, CP-AHD@GUJARAT.GOV.IN)()(RESPONDENT)
KAMLESH KUMAR MISHRA(CORPUSJURISINDIA@GMAIL.COM)(9650082100)(PETITIONER)
HRITHIK GOYAL(GHRITHIK1520@GMAIL.COM)(8826767020)(RESPONDENT)

47  |W.P.(C)-3049/2024 RAHUL BAJAJ & ANR. NITIN ARORA
CM APPL. 12555/2024 V/s THE GOVT OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
BHOJRAJ(KHANAGWALRAJ@GMAIL.COM)(981155092)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

48 |W.P.(C)-5403/2024 NAFEESA BEGUM BINAY KUMAR PATRA
V/s THE GOVERNMENT OF NATIONAL CAPITAL
TERRITORY OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

BINAY PATRA AND AMIT
SHARMA(ADVOCATEBINAYPATRA@GMAIL.COM)(9990993997)(PETITIONER)
NAZIA HABIB()(7290885899)(RESPONDENT)

RAZIA HABIB()(8860439090)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
HUMA HABIB()(981041394)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MOHD NAJAM KHAN()(9810411394)(RESPONDENT)

NAVED HABIB()(9650101388)(RESPONDENT)

49  |W.P.(C)-7726/2024 VINEET GUPTA SHAURYA SHYAM, KRISHAN KUMAR
CM APPL. 32085/2024 V/s BUREAU OF IMMIGRATION & ORS.

OTHER DETAILS OF ADVOCATES:

SHAURYA SHYAM(OFFICEOFSHAURYASHYAM@GMAIL.COM)(9717827733)(PETITIONER)
SHAURYA SHAYAM(OFFICEOFSHAYRASHYAM@GMAIL.COM)(9717827733)(PETITIONER)
DBS BANK INDIA LIMITED(DHRUV.MALIK@JCLEX.COM)()(RESPONDENT)

BANK INDIA(CCG@EXIMBANKINDIA.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

VINOD GUPTA(VINODGUPTA501@HOTMAIL.COM)()(RESPONDENT)

KRISHAN KUMAR(KRISHENKUMAR@GMAIL.COM)(9910577700)(PETITIONER)

KRISHAN KUMAR(KRISHENKUMAR@GMAIL.COM)(9910577700)(PETITIONER)

KRISHAN KUMAR(KRISHENKUMAR@GMAIL.COM)(9910577700)(PETITIONER)

KRISHAN KUMAR(KRISHENKUMAR@GMAIL.COM)(9910577700)(PETITIONER)

KRISHAN KUMAR(KRISHENKUMAR@GMAIL.COM)(9910577700)(PETITIONER)

KRISHAN KUMAR(KRISHENKUMAR@GMAIL.COM)(9910577700)(PETITIONER)

50 |W.P.(C)-8147/2024 SUDARSHAN KUMAR SATIJA PRADEEP KUMAR, HIMANSHU
V/s GOVERNMENT OF NCT OF DELHI & ORS. UPADHYAYA

OTHER DETAILS OF ADVOCATES:

PVR COUNSELS(ADV.PRADEEPKR@GMAIL.COM)(8700433424)(PETITIONER)

ARUN KUMAR SHUKLA(ARUNKUMARSHUKLA7 @ GMAIL.COM)()(RESPONDENT)

SKR LAW FIRMS(SKRLAWFIRMS@GMAIL.COM)()(RESPONDENT)

SK ROUT(ADVSKROUT@YAHOO.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
HIMANSHU UPADHYAYA(UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER)
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SHARMISHTHAA ATREJA
V/s UNIVERSITY OF DELHI & ORS.

NAMRATA MOHAPATRA

OTHER DETAILS OF ADVOCATES:

M/S SAI FERTILIZERS PRIVATE LIMITED
V/s UNION OF INDIA

CHANDRASHEKARA BHARATHI
VENKATARAMAN

OTHER DETAILS OF ADVOCATES:

V. CHANDRASHEKARABHARATHI(VC@JLAWC.COM)(9790787854)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA(FERTSEC@NIC.IN)(0)(RESPONDENT)

HARISH TEA TRADERS PRIVATE LIMITED MANOJ KUMAR GARG
V/s GOVT. OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

MANOJ KUMAR GARG(GARGLAWNEWDELHI@YAHOO.CO.IN)(9811080423)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
PSTOLG DELHI(PSTOLG.DELHI@NIC.IN, DIVCOM@NIC.IN)(0)(RESPONDENT)

SUNITA DEVI ANUJ AGGARWAL
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

ANUJ AGGARWAL AND COMPANY(ANUJAGGARWALCOMPANY@GMAIL.COM,
ANUJAGGARWAL1984@GMAIL.COM)(9891403206)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

AIRTECH AIRCONDITIONERS SRIHARSHA PEECHARA
V/s NBCC (INDIA) LTD & ORS.

OTHER DETAILS OF ADVOCATES:

SRIHARSHA PEECHARA(SHPEECHARA@GMAIL.COM)(9717466788)(PETITIONER)
BDD NBCC INDIA(BDD@NBCCINDIA.COM, LIQUIDATOR.PRATIBHA@GMAIL.CIN,
ANILJIAINNOIDA@GMAIL.COM)(0)(RESPONDENT)

MISS KIARA RAWAT THROUGH MRS. LOVELY
GUSAIN
V/s UNION OF INDIA & ORS.

VARUN SINGH, SKV LAW OFFICES

OTHER DETAILS OF ADVOCATES:

YTHARTH KUMAR, HIMANSHU YADAV, ALANBKRITI DWIVEDI, BHUMI SHARMA, AKSHAY
DEV(BHUMISHARMAS@GMAIL.COM)(9910091280)(PETITIONER)

UOI AND ORS(UOIDHC@GMAIL.COM, SECYHFW@NIC.IN,
DIRECTOR@AIIMS.GOV.IN)(0)(RESPONDENT)

STATE BANK OF INDIA(RAJIV@RPKAPUR.COM, INFO@BHATTALAW.COM,
SAGARANDSAGAR@LIVE.COM)(0)(RESPONDENT)
.(AGMCUSTOMER.LHODEL@SBI.CO.IN)(0)(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

SAGAR SHARMA
V/s HEALTH AND FAMILY WELFARE DEPARTMENT
& ORS.

MEERA KAURA PATEL

OTHER DETAILS OF ADVOCATES:

MEERA KAURA PATEL(MEERAKAURAPATEL@GMAIL.COM)(9910002111)(PETITIONER)
SANTOSH KUMAR TRIPATHI, PSHEALTH, INHMS
OFFICE(STANDINGCOUNSELGNCTD@GMAIL.COM, PSHEALTH@NIC.IN,
INHMSOFFICE@GMAIL.COM)(9868250806)(RESPONDENT)

MSGTBH, MSDDUH(MSGTBH@NIC.IN, MSDDUH@YAHOO.IN)(0)(RESPONDENT)

GMR ENERGY LIMITED AGARWAL LAW ASSOCIATES
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

RISHI AGRAWALA, DAKSH ARORA(RISHI@AGLAW.IN;
DAKSH.ARORA@AGLAW.IN)(42200000)(PETITIONER)

BHARAT PETROLEUM CORPORATION LIMITED, UOI(SECYEXP@NIC.IN,
CMD@BHARATPETROLEUM.IN, LEGALINFO@BHARATPETROLEUM.IN)(0)(RESPONDENT)
.(KOURA_CO@BOL.NET.IN, SEC.PNG@NIC.IN, UOIDHC@GMAIL.COM)(0)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

NARINDER CHUGH AKSHAY MALIK
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

AKSHAY MALIK(AKSHAYMALIK.ADVOCATE@YAHOO.CO.IN)(9811174135)(PETITIONER)
UNION OF INDIA, RPO DELHI(UOIDHC@GMAIL.COM,
RPO.DELHI@MEA.GOV.IN)(1123384193)(RESPONDENT)

DEVANSHI (THROUGH MOTHER NATURAL HARSIMRAN SINGH
GUARDIAN)
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
NITIN JOSHI & ASSOCIATES(REMEDIUM606@GMAIL.COM)(9582300062)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
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61 |W.P.(C)-1567/2025 RAJESH RAMESHCHANDRA SHARMA RAHUL KUMAR, ABHISHEK KUMAR Listing Remarks:
CM APPL. 7657/2025 V/s UNION OF INDIA AND ORS SINGH, KOCHHAR & CO., NAISARGIKA, |AT 12:30PM
CM APPL. 12985/2025 JAGJIT SINGH SAHNI, SAHIL, MAMTA
RANI

OTHER DETAILS OF ADVOCATES:

RAHUL KUMAR DEBMALYA GANGUI AND SHIVANGI
SINHA(RAHUL@RKLAWCHAMBERS.COM)(9899909287)(PETITIONER)

S MARWAH, GCR TIPG CELL, SECY INB, (SMARWAH@MEITY.GOV.IRI,
GCRTIPGCELL@MEITY.GOV.IN, SECY.INB@NIC.IN)(0)(RESPONDENT)

GOOGLE, MICROSOFT(UPPORT-IN@GOOGLE.COM, GRIEVANCEOFFICER@MICROSOFT.COM,
)(0)(RESPONDENT)

GRIEVANCE OFFICER, INDIAN EXPRESS(IN.YAHOO.GRIEVANCE.OFFICER@YAHOOINC.COM,
EEDBACK@INDIANEXPRESS.COM)(0)(RESPONDENT)

INB, ANU BAGAI, RG.DHC(SECY.INB@NIC.IN, ANU@BAGAI.CO.IN,
RG.DHC@NIC.IN)(0)(RESPONDENT)

GRIEVANCE OFFICER(GRIEVANCEOFFICER@MICROSOFT.COM,
IN.YAHOO.GRIEVANCE.OFFICER@YAHOOINC.COM)(0)(RESPONDENT)

INDIAN EXPRESS, HT DIGITAL, THE HINDU(FEEDBACK@INDIANEXPRESS.COM,
GRIEVANCE@HTDIGITAL.IN, DPO@THEHINDU.CO.IN)(0)(RESPONDENT)

TIMES INTERNET, INFO MACHINE, SCRIBD(GRIEVANCE.TOI@TIMESINTERNET.IN,
INFO@INFORMACHINE.COM, PRIVACY@SCRIBD.COM)(0)(RESPONDENT)

THOMSON REUTERS, NDTV, ITV NETWORK(ALEX.MCINTYRE@ THOMSONREUTERS.COM,
LEGAL@NDTV.COM, CORPORATE@ITVNETWORK.COM)(0)(RESPONDENT)

MANOJ SHARMA, DNA LEGAL, INTODAY(MANOI.SHARMA@BSMAIL.IN,
DNA.LEGAL@DNAINDIA.COM, BUSINESS@INTODAY.COM)(0)(RESPONDENT)

ONE, DOWJONES(GRIEVANCE.OFFICER@ONE.IN,
DJILOCOMPLIANCE@DOWJONES.COM)(0)(RESPONDENT)

DECCAN HERALD, BLOOMBERG, GULFNEWS(GRIEVANCE@DECCANHERALD.CO.IN,
PRIVACY@BLOOMBERG.COM, READERS@GULFNEWS.COM)(0)(RESPONDENT)

SNEHA, SAVING WALA, S MARWAH(GREENSNEHA@YAHOO.IN,
CONTACT@SAVINGWALA.COM, SMARWAH@MEITY.GOV.IRI)(0)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SAVING WALA, SRIVATS KAUSHAL(CONTACT@SAVINGWALA.COM,
KAUSHAL.SRIVATS@GMAIL.COM)(0)(RESPONDENT)

HT DIGITAL, THE HINDU(GRIEVANCE@HTDIGITAL.IN, PO@THEHINDU.CO.IN,
DPO@THEHINDU.CO.IN)(0)(RESPONDENT)

TIMES INTERNNET, INFOR MACHINE(GRIEVANCE.TOI@TIMESINTERNET.IN,
INFO@INFORMACHINE.COM)(0)(RESPONDENT)

THOMSON REUTERS, SCRIBD. NDTV(ALEX.MCINTYRE@THOMSONREUTERS.COM,
PRIVACY@SCRIBD.COM, LEGAL@NDTV.COM)(0)(RESPONDENT)

ITV NETWORK, BS MAIL(CORPORATE@ITVNETWORK.COM, LEGAL@ITVNETWORK.COM,
BS.LEGAL@BSMAIL.IN)(0)(RESPONDENT)

MANOJ, DNA INDIA, IN TODAY(MANOI.SHARMA@BSMAIL.IN,
DNA.LEGAL@DNAINDIA.COM, BUSINESS@INTODAY.COM)(0)(RESPONDENT)

ONE, DOWJONES(GRIEVANCE.OFFICER@ONE.IN, INFO@ONE.IN,
DJILOCOMPLIANCE@DOWJONES.COM)(0)(RESPONDENT)

DOWIJONES, DECCAN HEARLD, BLOOMBERG(CRAIG.LINDER@DOWJONES.COM,
GRIEVANCE@DECCANHERALD.CO.IN, PRIVACY@BLOOMBERG.COM,)(0)(RESPONDENT)
BLOOMBERG, GULF NEWS, BLOOMBERG(RSHAPIRO30@BLOOMBERG.NET,
FEEDBACK@GULFNEWS.COM, RSHAPIRO30@BLOOMBERG.NET)(0)(RESPONDENT)
NWL8, NW8, DOC SHARE(GRIEVANCE@NWL8.COM, INVESTORS.NL8@NWL8.COM,
CONTACT@DOCSHARE.TIPS)(0)(RESPONDENT)

SNEHA, SAVING WALA, INDAIN REAL STATE BOARD(GREENSNEHA@YAHOO.IN,
CONTACT@SAVINGWALA.COM, INFO@INDIANREALESTATEBOARD.COM)(0)(RESPONDENT)
HINDUSTAN TIMES(PRIVACYMANAGER@HINDUSTANTIMES.COM,
INVESTOR@HINDUSTANTIMES.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

()((RESPONDENT)

NAISARGIKA (RK01449@GMAIL.COM)(8010162156)(RESPONDENT)

()((RESPONDENT)

ABHISHEK KUMAR SINGH(KUMAROG6ABHISHEK@GMAIL.COM)(9910129033)(RESPONDENT)
JAGJIT SINGH SAHNI(JSSAHNI.ADV@GMAIL.COM)(9350088666)(PETITIONER)

SAHIL (ADVSAHIL2016@GMAIL.COM)(9910837060)(PETITIONER)

MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)
SAHIL (ADVSAHIL2016@GMAIL.COM)(9910837060)(PETITIONER)

62  |W.P.(C)-1595/2025 AJAY AGGARWAL YOGESH GOEL
V/s GOVT. OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:

YOGESH GOEL(YOGESH.G.GOEL@GMAIL.COM)(9810930909)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

63  |W.P.(C)-1857/2025 SMT. KANTA MALIK SULTAN SINGH KHATRI
CM APPL. 8859/2025 V/s DISTRICT MAGISTRATE & ORS.

OTHER DETAILS OF ADVOCATES:

S.S. KHATRI & D.V. KHATRI(KHATRIADVOCATES@GMAIL.COM)(9818834488)(PETITIONER)
SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)
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NARENDER SINGH GAURAV CHAUDHRY
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

PRADEEP KUMAR ARYA(PARYA.ADVOCATE@GMAIL.COM)(9810359511)(PETITIONER)
MEDI CITY BARAUT, BARAUT MEDI CITY(MEDICITYBARAUT@GMAIL.COM,
BARAUTMEDICITYHOSPITAL@GMAIL.COM)(0)(RESPONDENT)

NMC, UNION OF INDIA(PGMEB_SECTION@NMC.ORG.IN, WEBMASTER@NMC.ORG.IN,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

RAJESH KUMAR(RAJESHKUMAR.ERMA@NIC.IN)(0)(RESPONDENT)

DARSHAN LAL & ORS. GAGAN KATARIYA, GAGAN KATARIYA
V/s GOVERNMENT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

M/S VINAY SINDHU THROUGH ITS PROPREITOR VINAY SINDHU
(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

DARSHAN LAL(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)
AZAD(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

M/S MANEK CHAND SOM CHAND THROUGH ITS SOLE PROPREITOR MANOJ KUMAR
(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

M/S TARAN SINGH MANOHAR SINGH AND SONS THROUGH ITS PARTNER KULJEET SINGH
(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

M/S VINAY SINDHU THROUGH ITS PROPREITOR VINAY SINDHU
(JJISARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

M/S MANOJ KUMAR THROUGH ITS PROPRIETOR MANOJ
KUMAR(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

M/S SATNAM GAURAV THROUGH ITS PROPRIETOR MAHENDER KUMAR
JAIN(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

SOHAN LAL(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

BABLU @ IRSHAD(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

SATISH KUMAR(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)
GULSHAN(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

DARSHAN LAL(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

M/S NIZAM SALMU THROUGH ITS PARTNERS A) NOOR BANO AND B)
RIHANA(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

M/S MANEK CHAND SOM CHAND THROUGH ITS SOLE PROPREITOR MANOJ KUMAR
(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

M/S TARAN SINGH MANOHAR SINGH AND SONS THROUGH ITS PARTNER KULJEET SINGH
(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

M/S MANOJ KUMAR THROUGH ITS PROPRIETOR MANOJ
KUMAR(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

M/S SATNAM GAURAV THROUGH ITS PROPRIETOR MAHENDER KUMAR
JAIN(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

SOHAN LAL(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

BABLU @ IRSHAD(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

SATISH KUMAR(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)
GULSHAN(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

ASHOK KUMAR(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

M/S NIZAM SALMU THROUGH ITS PARTNERS A) NOOR BANO AND B)
RIHANA(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)
AZAD(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

ASHOK KUMAR(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

M/S NIZAM SALMU THROUGH ITS PARTNERS A) NOOR BANO AND B)
RIHANA(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

M/S MANEK CHAND SOM CHAND THROUGH ITS SOLE PROPREITOR MANOJ KUMAR
(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

M/S TARAN SINGH MANOHAR SINGH AND SONS THROUGH ITS PARTNER KULJEET SINGH
(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

M/S VINAY SINDHU THROUGH ITS PROPREITOR VINAY SINDHU
(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

M/S MANOJ KUMAR THROUGH ITS PROPRIETOR MANOJ
KUMAR(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

M/S SATNAM GAURAV THROUGH ITS PROPRIETOR MAHENDER KUMAR
JAIN(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

SOHAN LAL(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

BABLU @ IRSHAD(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

SATISH KUMAR(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)
GULSHAN(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

DARSHAN LAL(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)
AZAD(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)

ASHOK KUMAR(JJSARKAR@GMAIL.COM)(9971090884)(RESPONDENT)
GAGANKATARIYA(GAGAN.KATARIA91@GMAIL.COM)(9818110180)(PETITIONER)
SANJEEV SAHAY, JHUM JHUM SARKAR(JJSARKAR@EMAIL.COM)(9971090884)(PETITIONER)
AGRICULTURE PRODUCE MARKETING COMMITTEE, SHAHDARA THROUGH ITS
SECRETARY(APMCSH@YAHOO.COM)()(PETITIONER)

DELHI AGRICULTURAL MARKETING BOARD THROUGH ITS VICE
CHAIRMAN(AMBDL@NIC.IN)()(PETITIONER)

GOVERNMENT OF NCT OF DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(PETITIONER)
DELHI AGRICULTURAL MARKETING BOARD THROUGH ITS VICE
CHAIRMAN(AMBDL@NIC.IN)()(PETITIONER)

GOVERNMENT OF NCT OF DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(PETITIONER)
AGRICULTURE PRODUCE MARKETING COMMITTEE, SHAHDARA THROUGH ITS
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SECRETARY(APMCSH@YAHOO.COM)()(PETITIONER)

BHAWANA
KATARIA(STANDINGCOUNSELGNCTD@GMAIL.COM)(8588089272)(RESPONDENT)
VICE CHAIRMAN(AMBDL@NIC.IN)()(RESPONDENT)
APMC(APMCSH@YAHOO.COM)()(RESPONDENT)

66 |W.P.(C)-11577/2021 SMT. MEENA KUMARI ANUP KUMAR DAS Listing Remarks:
WITH W.P.(C) 11578/2021 V/s LT. GOVERNOR, GOVT. OF NCT OF DELHI & AT 2:30PM
W.P.(C) 11585/2021 ORS.

W.P.(C) 11586/2021
W.P.(C) 11587/2021
W.P.(C) 12433/2021
W.P.(C) 14869/2021
W.P.(C) 11588/2021
W.P.(C) 12005/2021
W.P.(C) 12031/2021
W.P.(C) 12032/2021

OTHER DETAILS OF ADVOCATES:

ANUP KUMAR DAS(ADVANUPDAS@YAHOO.COM)(9818412195)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(981034741)(RESPONDENT)

67 W.P.(C)-11578/2021 SMT. NAHID ANUP KUMAR DAS Listing Remarks:
CM APPL. 35719/2021 V/s LT. GOVERNOR, GOVT. OF NCT OF DELHI & AT 2:30PM
ORS.

OTHER DETAILS OF ADVOCATES:

ANUP KUMAR DAS(ADVANUPDAS@YAHOO.COM)(9818412195)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)

68 W.P.(C)-11585/2021 ARMAN & ANR. ANUP KUMAR DAS Listing Remarks:
V/s LT. GOVERNOR, GOVT. OF NCT OF DELHI & AT 2:30PM
ORS

OTHER DETAILS OF ADVOCATES:

ANUP KUMAR DAS(ADVANUPDAS@YAHOO.COM)(9818412195)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

69  |W.P.(C)-11586/2021 RAHUL SAINI ANUP KUMAR DAS Listing Remarks:
V/s LT. GOVERNOR, GOVT. OF NCT OF DELHI & AT 2:30PM
ORS.

OTHER DETAILS OF ADVOCATES:

ANUP KUMAR DAS(ADVANUPDAS@YAHOO.COM)(9818412195)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)

70  |W.P.(C)-11587/2021 AMIR GOHAR @ AKRAM & ANR. ANUP KUMAR DAS Listing Remarks:
V/s LT. GOVERNOR, GOVT. OF NCT OF DELHI & AT 2:30PM
ORS.

OTHER DETAILS OF ADVOCATES:

ANUP KUMAR DAS(ADVANUPDAS@YAHOO.COM)(9818412195)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

71 W.P.(C)-11588/2021 SANJAY LAUMAS ANUP KUMAR DAS, SAMEER VASHISHT |Listing Remarks:
CM APPL. 35747/2021 V/s LT. GOVERNOR, GOVT. OF NCT OF DELHI & AT 2:30PM
ORS.

OTHER DETAILS OF ADVOCATES:

ANUP KUMAR DAS(ADVANUPDAS@YAHOO.COM)(9818412195)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)

72 W.P.(C)-12005/2021 MOHD. YUSUF ANUP KUMAR DAS Listing Remarks:
V/s LT. GOVERNOR, GOVT. OF NCT OF DELHI & AT 2:30PM
ORS.

OTHER DETAILS OF ADVOCATES:

ANUP KUMAR DAS(ADVANUPDAS@YAHOO.CO.IN)(9013851550)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

73 |W.P.(C)-12031/2021 SMT. CHANDERWATI ANUP KUMAR DAS, SAMEER VASHISHT |Listing Remarks:
V/s LT. GOVERNOR, GOVT. OF NCT OF DELHI & AT 2:30PM
ORS.
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76

77
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79
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81

82

W.P.(C)-12032/2021

W.P.(C)-12433/2021
CM APPL. 39100/2021

W.P.(C)-14869/2021
CM APPL. 46937/2021

W.P.(C)-11980/2022

CM APPL. 35960/2022
WITH W.P.(C) 11982/2022
W.P.(C) 11995/2022
W.P.(C) 12015/2022

W.P.(C)-11982/2022
CM APPL. 35771/2022

W.P.(C)-11995/2022
CM APPL. 35795/2022

W.P.(C)-12015/2022

CM APPL. 35928/2022
WITH W.P.(C) 12166/2022
W.P.(C) 12171/2022

W.P.(C)-12166/2022
WITH W.P.(C) 12171/2022

W.P.(C)-12171/2022

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

ANUP KUMAR DAS(ADVANUPDAS@YAHOO.COM)(9818412195)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)

RAJNI ANUP KUMAR DAS
V/s LT. GOVERNOR, GOVT. OF NCT OF DELHI &
ORS.

OTHER DETAILS OF ADVOCATES:

ANUP KUMAR DAS(ADVANUPDAS@YAHOO.COM)(9818412195)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)

MS. SOFIYA ANUP KUMAR DAS
V/s LT. GOVERNOR, GOVT. OF NCT OF DELHI &
ORS.

OTHER DETAILS OF ADVOCATES:

ANUP KUMAR DAS()(9818412195)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

JAHUR ANUP KUMAR DAS
V/s LT. GOVERNOR, GOVT. OF NCT OF DELHI &
ORS.

OTHER DETAILS OF ADVOCATES:

ANUP KUMAR DAS(ADVANUPDAS@YAHOO.COM)(9818412195)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

MOHD SAHID ANIL PANWAR
V/s AGRICULTURAL PRODUCE MARKETING
COMMITTEE & ANR.

OTHER DETAILS OF ADVOCATES:

ANIL PANWAR(PANWARASSOCIATES@GMAIL.COM)(9818266633)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

MOHD. SAHID ANIL PANWAR
V/s AGRICULTURAL PRODUCE MARKETING
COMMITTEE & ANR.

OTHER DETAILS OF ADVOCATES:
ANIL PANWAR (PANWARASSOCIATES@GMAIL.COM)(9818266633)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

MOHD YUNUS PRAVEZ ANIL PANWAR
V/s AGRICULTURAL PRODUCE MARKETING
COMMITTEE & ANR.

OTHER DETAILS OF ADVOCATES:

ANIL PANWAR AND TANISHQ
PANWAR(PANWARASSOCIATES@GMAIL.COM)(9818266633)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

YUSUF AZAD ANIL PANWAR
V/s AGRICULTURAL PRODUCE MARKETING
COMMITTEE & ANR.

OTHER DETAILS OF ADVOCATES:
ANIL PANWAR (PANWARASSOCIATES@GMAIL.COM)(9818266633)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

RAMESH KHERA KULJEEVAN SIDHARTH
V/s DELHI AGRICULTURAL PRODUCE MARKETING
COMMITTEE, SHAHDRA & ANR.

OTHER DETAILS OF ADVOCATES:
KULJEEVAN SIDHARTH()(9818664438)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

SUSHIL MANOCHA KULJEEVAN SIDHARTH
V/s DELHI AGRICULTURAL PRODUCE MARKETING
COMMITTEE SHAHDRA & ANR.

OTHER DETAILS OF ADVOCATES:

KULJEEVAN SIDHARTH()(9818664438)(PETITIONER)

KULJEEVAN SIDHARTH()(9818664438)(PETITIONER)
APMCSH(APMCSH@YAHOO0.COM, AMBDL@NIC.IN)()(RESPONDENT)
APMCSH(APMCSH@YAHOO0.COM, AMBDL@NIC.IN)()(RESPONDENT)
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83  |W.P.(C)-12126/2022

84  |W.P.(C)-12192/2022
CM APPL. 36485/2022

CONNECTED MATTERS (ANMM)

85 W.P.(C)-11540/2023
CM APPL. 19808/2024
CM APPL. 19809/2024
CM APPL. 36499/2024

86 |W.P.(C)-13532/2023

87  |W.P.(C)-13542/2023

88  |W.P.(C)-13563/2023

89  W.P.(C)-13588/2023

FOR FINAL HEARING

90 |W.P.(C)-9156/2023
CM APPL. 33969/2024

ADVANCE CAUSE LIST

DEEPAK KHERA KULJEEVAN SIDHARTH Listing Remarks:
V/s DELHI AGRICULTURAL PRODUCE MARKETING AT 2:30PM
COMMITTEE & ANR.

OTHER DETAILS OF ADVOCATES:
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

MOHD YASHIN ANIL PANWAR Listing Remarks:
V/s AGRICULTURAL PRODUCE MARKETING AT 2:30PM
COMMITTEE & ANR.

OTHER DETAILS OF ADVOCATES:
ANIL PANWAR(PANWARASSOCIATES@GMAIL.COM)(9818266633)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)

B S RAJESH AGRAIJIT SIDDHARTH GOSWAMI, YUGANDHARA
V/s SCBA MULTI STATE CO OPERATIVE GROUP PAWAR JHA, KAUSHIK KUMAR DEY,
HOUSING SOCIETY LTD SHREE PRAKASH SINHA

OTHER DETAILS OF ADVOCATES:

YUGANDHARA PAWAR JHA(YUGA.JHA@GMAIL.COM)(9999110030)(PETITIONER)
GOSWAMI, SK, SHREE(GOSWAMIADVOCATE97@GMAIL.COM, SK9212197427@GMAIL.COM,
SHREE167@YAHOO.CO.IN)()(RESPONDENT)

SHREE PRAKASH SINHA(SHREE167@YAHO0O0.CO.IN)(9560436295)(RESPONDENT)

PRAMOD KUMAR MUKTA SHARMA, SHREE PRAKASH
V/s SUPREME COURT BAR ASSOCIATION MULTI SINHA

STATE COOPERATIVE GROUP HOUSING SOCIETY

LTD. & ANR.

OTHER DETAILS OF ADVOCATES:

MUKTA SHARMA(ADVICELAW@YAHOO.CO.IN)(9811134378)(PETITIONER)
MSCGHSSCBA(MSCGHSSCBA@GMAIL.COM, S-COOPN@GOV.IN)()(RESPONDENT)
SHREE PRAKASH SINHA(SHREE167@YAHOO.CO.IN)(9560436295)(RESPONDENT)

RAM KAWAR DHILLON MUKTA SHARMA, SHREE PRAKASH
V/s SUPREME COURT BAR ASSOCIATION MULTI SINHA

STATE COOPERATIVE GROUP HOUSING SOCIETY

LTD. & ANR.

OTHER DETAILS OF ADVOCATES:

MUKTA SHARMA(ADVICELAW@YAHOO.CO.IN)(9811134378)(PETITIONER)
SCBA(MSCGHSSCBA@GMAIL.COM, S-COOPN@GOV.IN)()(RESPONDENT)

SHREE PRAKASH SINHA(SHREE167@YAHOO.CO.IN)(9560436295)(RESPONDENT)

J.K.CHAWLA MUKTA SHARMA, SHREE PRAKASH
V/s SUPREME COURT BAR ASSOCIATION MULTI SINHA

STATE COOPERATIVE GROUP HOUSING SOCIETY

LTD. & ANR.

OTHER DETAILS OF ADVOCATES:

MUKTA SHARMA(ADVICELAW@GMAIL.COM)()(PETITIONER)

MUKTA SHARMA(ADVICELAW2@GMAIL.COM)()(PETITIONER)

M SC GHSSCBA(MSCGHSSCBA@GMAIL.COM)()(RESPONDENT)

SHREE PRAKASH SINHA(SHREE167@YAHOO.CO.IN)(9560436295)(RESPONDENT)

MUKTA SHARMA B.S. RAJESH AGRAIJIT, SHREE PRAKASH
V/s SCBA MULTI STATE CO OPERATIVE GROUP SINHA
HOUSING SOCIETY LTD & ANR.

OTHER DETAILS OF ADVOCATES:

B S RAJESH AGRAJIT(AGRAJITLAWYER@GMAIL.COM)(9811568418)(PETITIONER)
SCBA MULTI STATE CO OPERATIVE GROUP HOUSING SOCIETY
LTD(MSCGHSSCBA@GMAIL.COM, SS-COOPN@GOV.IN)()(RESPONDENT)

SHREE PRAKASH SINHA(SHREE167@YAHOO.CO.IN)(9560436295)(RESPONDENT)

MANALI VIKAS THAKUR & ANR. MOHIT VERMA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

L K VERMA AND ASSOCIATES()(9811015744)(PETITIONER)

THE REGIONAL MANAGER(RPO.DELHI@MEA.GOV.IN)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

L K VERMA(LKVERMA.ASSOCIATES@GMAIL.COM)(9811015744)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)
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COURT NO. 10
HON"BLE MR.JUSTICE AMIT MAHAJAN

NOTE : ADVOCATES AND PARTIES IN PERSON ARE REQUESTED TO ADDRESS THE COURT AS *SIR"
AND AVOID ADDRESSING AS "MY LORD", YOUR LORDSHIP®" OR "YOUR HONOUR®.

NOTE: “REQUEST SEEKING ADJOURNMENT DUE TO NON AVAILABILITY OF COUNSELS/LAWYERS WILL BE
ENTERTAINED ONLY BETWEEN 10.15 AM TO 10.30 AM & 2.15 PM AND 2.30 PM (PRESENCE OF
COUNSELS FOR BOTH SIDES IS NECESSARY).”

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpooja.dhc@gov.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc?

:\Tflll\\/lllBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
1 MAC.APP.-117/2025 DR PRERNA SINGH MANISH MAINI, AWANTIKA MANOHAR
CM APPL. 8894/2025 V/s NEW INDIA ASSURANCE COMPANY LTD AND
CM APPL. 8992/2025 ORS.

OTHER DETAILS OF ADVOCATES:

MANNIE & ASSOCIATES(MANNLEXCHAMBERS@GMAIL.COM)(9810522996)(PETITIONER)
JPN SHAHI(ADVJPNSHAHI@GMAIL.COM)(0)(RESPONDENT)

AWANTIKA
MANOHAR(AWANTIKA.MANOHAR@GMAIL.COM)(9560385529)(RESPONDENT)

FOR ADMISSION

2 CM(M)-372/2025 KHUSHNUDA & ANR. RAVI TYAGI
CM APPL. 10870/2025 V/s BURHAN & ORS.

OTHER DETAILS OF ADVOCATES:
AFTER NOTICE MISC. MATTERS

3 CM(M)-195/2022 THE NEW INDIA ASSURANCE COMPANY PVT LTD |JAI PRAKASH NARAYAN SHAHI
V/s SINGHAL FOOD CARRIERS AND ORS

OTHER DETAILS OF ADVOCATES:

J P N SHAHI & ASSOCIATES(ADVJPNSHAHI@GMAIL.COM)(9811148998)(PETITIONER)
J P N SHAHI & ASSOCIATES(ADVJPNSHAHI@GMAIL.COM)(9811148998)(PETITIONER)
PRAFUL JINDA(PRAFULIINDAL@GMAIL.COM)()(RESPONDENT)

PRAFUL JINDA(PRAFULIINDAL@GMAIL.COM)()(RESPONDENT)

4 C.R.P.-59/2017 SARASWATI RATHORE (SINCE DECEASED) THR NIRAJ CHAUDHARY, SUNHIL KR JAIN
KULBHUSHAN SINGH RATHORE & ORS
V/s RAGHUVINDER SINGH RATHORE & ANR

OTHER DETAILS OF ADVOCATES:

5 C.R.P.-363/2024 SH RAVI KHANNA AND ANOTHER SONALI MALHOTRA, ALOK KOTHARI
CM APPL. 70635/2024 V/s SH A K MADAAN

OTHER DETAILS OF ADVOCATES:

SUNIL
MALHOTRA(SUNILMALHOTRAANDASSOCIATES@GMAIL.COM)(9810006974)(PETITIONER)
GANDHI ASSOCIATES(GANDHISASSOCIATESX6A@GMAIL.COM)(0)(RESPONDENT)

ALOK KOTHARI(ADVALOKKOTHARI@GMAIL.COM)(9999261669)(RESPONDENT)

6 MAC.APP.-318/2019 SHEELO DEVI & ORS P C DOGRA, RAKHI DUBEY, RAKHI
V/s SURESH & ORS DEBEY

OTHER DETAILS OF ADVOCATES:
P C DOGRA()(9313714525)(PETITIONER)

7 MAC.APP.-547/2019 UNIVERSAL SOMPO GEN INS CO LTD MOHAMMED MUSTAFA, SONAM
CM APPL. 22323/2019 V/s K VENKATA LAKSHMI & ORS (NEW INDIA CHAUHAN
CM APPL. 22325/2019 ASSURANCE COMPANY LTD)

OTHER DETAILS OF ADVOCATES:

MOHAMMED MUSTAFA()(9958572082)(PETITIONER)

SONAM CHAUHAN(ADV.SONAMO002@GMAIL.COM)(8368114008)(RESPONDENT)
SONAM CHAUHAN(ADV.SONAMO002@GMAIL.COM)(8368114008)(RESPONDENT)
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8 MAC.APP.-418/2022
CM APPL. 54342/2022
WITH MAC.APP. 420/2022

9 MAC.APP.-420/2022
CM APPL. 54425/2022

10 MAC.APP.-52/2023
CM APPL. 4308/2023
CM APPL. 43233/2023

11 MAC.APP.-219/2023

12 MAC.APP.-155/2024
CM APPL. 68809/2024

13 MAC.APP.-456/2024

14 MAC.APP.-594/2024
CM APPL. 67438/2024
CM APPL. 67439/2024

FOR FINAL HEARING

15 MAC.APP.-36/2017
CM APPL. 1440/2017

16 MAC.APP.-4/2018
CM APPL. 42/2018
WITH MAC.APP. 9/2018
MAC.APP. 445/2019
MAC.APP. 446/2019

17 MAC.APP.-9/2018
CM APPL. 218/2018

18 MAC.APP.-445/2019

ADVANCE CAUSE LIST

SONAM CHAUHAN(ADV.SONAMO002@GMAIL.COM)(8368114008)(PETITIONER)
SONAM CHAUHAN(ADV.SONAMO002@GMAIL.COM)(8368114008)(RESPONDENT)

VRIO ALIAS VIJAY SINGH & ANR. PRAMOD KUMAR SAH, SUNDER
V/s SUBHASH CHAND & ORS. PARKASH JAIN, RAJ KUMAR

OTHER DETAILS OF ADVOCATES:

C K DAPHTARY(VEDTRIPATHI@LIVE.COM)(9910065069)(PETITIONER)

PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)()(RESPONDENT)

SUNDER PARKASH JAIN(SPJAIN.ADV@GMAIL.COM)(9873304064)(PETITIONER)
RAJ KUMAR(RAJKUMARADV818@GMAIL.COM)(9871698896)(PETITIONER)

VRO ALIAS VIJAY SINGH PRAMOD KUMAR SAH, SUNDER
V/s SUBHASH CHAND & ORS. PARKASH JAIN, RAJ KUMAR

OTHER DETAILS OF ADVOCATES:

ASHISH (ASHISHKUMAR931884@GMAIL.COM)()(PETITIONER)

PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)()(RESPONDENT)

SUNDER PARKASH JAIN(SPJAIN.ADV@GMAIL.COM)(9873304064)(PETITIONER)
RAJ KUMAR(RAJKUMARADV818@GMAIL.COM)(9871698896)(PETITIONER)

NATIONAL INSURANCE COMPANY LTD RAKHI DUBEY, SIDDHARTH
V/s SUBHASH RAMSISARIA & ORS.

OTHER DETAILS OF ADVOCATES:

RAKHI DUBEY(OFFICEOFRAKHIDUBEY@GMAIL.COM)(7011100400)(PETITIONER)
VICHITRA KUMAR , SIDDHARTH
(VICHITRAKUMARO4@GMAIL.COM)(9350288356)(RESPONDENT)

RAKHI DUBEY(OFFICEOFRAKHIDUBEY@GMAIL.COM)()(RESPONDENT)

SHRIRAM GEN. INSURANCE CO. LTD SUNDER PARKASH JAIN, MOHAMMAD
V/s SH. SURENDER SETHI & ORS. MUSTAFA

OTHER DETAILS OF ADVOCATES:
S P JAIN(SPJAIN.ADV@GMAIL.COM)(9873304064)(PETITIONER)
MOHAMMAD MUSTAFA(MUSTAFASADV@GMAIL.COM)(9958572082)(PETITIONER)

SWATI SAURABH KANSAL
V/s INDER KUMAR & ORS.

OTHER DETAILS OF ADVOCATES:

SAURABH KANSAL, PALLAVI,
MANISH(INFO@PSAASSOCIATES.IN)(9958378565)(PETITIONER)
RAMEEZA(RAMEEZA@LAWASSOCIATES.IN)()(RESPONDENT)
SAURABH KANSAL(INFO@PSAASSOCIATES.IN)(0)(PETITIONER)
RAMEEZA(RAMEEZA@LAWASSOCIATES.IN)(0)(RESPONDENT)

SH RAVINDRA PANKAJ GUPTA, SAMEER NANDWANI
V/s GO DIGIT GENERAL INSURANCE CO. LTD.
AND ANR

OTHER DETAILS OF ADVOCATES:

PANKAJ GUPTA(ADV.PANKAJ1@GMAIL.COM)(9646230101)(PETITIONER)
VANDANA(VANDANAKAHLON7@GMAIL.COM)(0)(RESPONDENT)

SAMEER NANDWANI(SAMEERNO2@HOTMAIL.COM)(9810528802)(PETITIONER)

M/S NATIONAL INSURANCE CO. LTD. RAKHI DUBEY
V/s SMT FIRDAUSH & ORS.

OTHER DETAILS OF ADVOCATES:
RAKHI DUBEY(RAKHIDUBEYADV@GMAIL.COM)(9312631854)(PETITIONER)

UTTRAKHAND TRANSPORT CORPORATION PRADEEP MISRA & DALEEP DHYANI
V/s SEEMA DEVI & ORS

OTHER DETAILS OF ADVOCATES:

BHARTI AXA GENERAL INSURANCE CO LTD M P SHAHI, ARUN YADAV, SUMAN
V/s HIMANSHU KUMAR & ORS (RELIANCE BAGGA
GENERAL INSURANCE CO LTD)

OTHER DETAILS OF ADVOCATES:
M P SHAHI()(9810153210)(PETITIONER)
SUMAN BAGGA (BAGGASUMAN@GMAIL.COM)(9810167439)(PETITIONER)

BHARTI AXA GENERAL INSURANCE CO LTD M P SHAHI, ARUN YADAV, SUMAN
V/s SHOBHA & ORS (RELIANCE GENERAL BAGGA
INSURANCE CO LTD))

OTHER DETAILS OF ADVOCATES:
M P SHAHI()(9810153210)(PETITIONER)
SUMAN BAGGA (BAGGASUMAN@GMAIL.COM)(9810167439)(PETITIONER)

HIMANSHU KUMAR & ORS S N PARASHAR
V/s NAV RATAN @ VIKAS & ORS ( RELAINCE

GENERAL INS CO LTD )

OTHER DETAILS OF ADVOCATES:

S N PARASHAR()(9811185863)(PETITIONER)
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19 MAC.APP.-446/2019

20 MAC.APP.-1122/2018
WITH MAC.APP. 157/2019
MAC.APP. 105/2022
MAC.APP. 110/2022

21 MAC.APP.-157/2019
CM APPL. 3953/2019
WITH MAC.APP. 105/2022
MAC.APP. 110/2022

22 MAC.APP.-105/2022
CM APPL. 16349/2022

23 MAC.APP.-110/2022
CM APPL. 16885/2022

24 MAC.APP.-795/2019

25 MAC.APP.-346/2022
CM APPL. 47806/2022

26 MAC.APP.-225/2023
CM APPL. 21675/2023

27 MAC.APP.-287/2023
WITH MAC.APP. 417/2023

28 MAC.APP.-417/2023

FOR ARGUMENT
29 C.R.P.-15/2014

CM APPL. 7147/2015
CM APPL. 7753/2015
CM APPL. 53655/2023

ADVANCE CAUSE LIST

SHOBHA & ORS
V/s NAV RATAN @ VIKAS & ORS ( RELIANCE
GENERAL INS CO LTD)

S N PARASHAR

OTHER DETAILS OF ADVOCATES:

MALTI & ORS
V/s ULHAS VINAYAK GHORPODE & ANR
(NATIONAL INSURANCE CO LTD )

VIJAY KINGER, AMIT GAUR

OTHER DETAILS OF ADVOCATES:
VIJAY KINGER()(9711504511)(PETITIONER)

LIBERTY GENERAL INSURANCE LTD
V/s BIMLESH & ORS

SHANTA DEVI RAMAN

OTHER DETAILS OF ADVOCATES:
SHANTA DEVI RAMAN()(9810973546)(PETITIONER)

BIMLESH ARUN YADAV, SHANTHA DEVI RAMAN
V/s JATINDER SINGH & ORS.

OTHER DETAILS OF ADVOCATES:

PARTAP SINGH(PARTAP.SINGYADAV@YAHOO.COM)(9911099902)(PETITIONER)
SHANTA DEVI RAMAN()(9868101409)(RESPONDENT)

SHANTHA DEVI RAMAN(RSRAMANR@YAHOO.COM)(9868101409)(PETITIONER)

SURESH KUMAR ARUN YADAV, SHANTHA DEVI RAMAN
V/s JATINDER SINGH & ORS.

OTHER DETAILS OF ADVOCATES:

PARTAP SINGH & ARUN
YADAV(ARUNYADAV8677@GMAIL.COM)(9911099902)(PETITIONER)

SHANTA DEVI RAMAN()(9868101409)(RESPONDENT)

SHANTHA DEVI RAMAN(RSRAMANR@YAHOO.COM)(9868101409)(RESPONDENT)

VICKY VERMA S N PARASHAR, S P JAIN, SANJAY
V/s RAJ KUMAR & ORS (ORIENTAL INSURANCE  KUMAR
COMPANY LTD)

OTHER DETAILS OF ADVOCATES:
S N PARASHAR()(9811185863)(PETITIONER)
SANJAY KUMAR(SANJAYKUMAR81@REDIFFMAIL.COM)(9910425124)(RESPONDENT)

RAMINDER SINGH AMIT GEORGE, SAMEER NANDWANI
V/s PANKHURY PANDEY & ANR.

OTHER DETAILS OF ADVOCATES:

DR AMIT GEORGE (AMITGEORGE@OUTLOOK.COM)(9910524364)(PETITIONER)
GRIEVANCE(GRIEVANCE@HDFCERGO.COM)()(RESPONDENT)

HDFC ERGO(CGO@HDFCERGO.COM)()(RESPONDENT)

SAMEER NANDWANI(SAMEERNO2@HOTMAIL.COM)(9810528802)(PETITIONER)

MUSHRAT DEVI @ MINAKSHI SHEKHAR AGGARWAL, ASHWANI
V/s MEHARBAN & ANR. KUMAR SONI

OTHER DETAILS OF ADVOCATES:

SHEKHAR AGGARWAL(SHEKHAR.AGGARWAL@YAHOO.CO.IN)(9999745011)(PETITIONER)
PRADEEP(PRADEEPGAUR1@REDIFFMAIL.COM)()(RESPONDENT)

ASHWANI KUMAR
SONI(ASHWANIKUMARSONI@GMAIL.COM)(9811404055)(RESPONDENT)

THE ORIENTAL INSURANCE CO LTD ASHWANI KUMAR SONI
V/s KULBHUSHAN & ORS.

OTHER DETAILS OF ADVOCATES:
A K SONI(ASHWANIKUMARSONI@GMAIL.COM)(9811404055)(PETITIONER)
YASPAL(YPSAPRA_ADV@YAHOO.CO.IN)(9213239385)(RESPONDENT)

KULBHUSHAN JATIN SAPRA
V/s RAJAT KHANUJA & ORS.

OTHER DETAILS OF ADVOCATES:
YASH PAL, SAPRA AND JATIN(YPSAPRA_ADV@YAHOO.CO.IN)(9899054303)(PETITIONER)
ANIL KUMAR SONI(ASHWANIKUMARSONI@GMAIL.COM)()(RESPONDENT)

SMT SUBHASH DEVI
V/s SANJAY & ORS

SAMRAT K NIGAM, ATUL KHARBANDA,
MADAN LAL SHARMA, M L SHARMA,
JAGDEEP ANAND, AYUSH PURI

OTHER DETAILS OF ADVOCATES:

M L SHARMA (MADANLSHARMA1945@GMAIL.COM)(9650708978)(PETITIONER)
MADAN LAL SHARMA(MADANLSHARMA1945@GMAIL.COM)(9650708978)(PETITIONER)
JAGDEEP ANAND(JAGDEEPANAND333@GMAIL.COM)(9810705763)(PETITIONER)

AYUSH PURI(OFFICEAYUSHPURI@GMAIL.COM)(9811439334)(PETITIONER)
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30 [C.R.P.-223/2024
CM APPL. 41655/2024

31 MAC.APP.-814/2018
CM APPL. 37086/2018
WITH MAC.APP. 558/2019

32 MAC.APP.-558/2019

FINAL ARGUMENTS

33 MAC.APP.-367/2019
CM APPL. 12316/2019

ADVANCE CAUSE LIST

VIJAY GAUR SANYAT LODHA
V/s RAJENDER BHANDARI & ORS.

OTHER DETAILS OF ADVOCATES:

SANYAT LODHA(SANYAT.LODHA@GMAIL.COM)(8447477651)(PETITIONER)
VIJAY(GAURAVIJAYELEC@GMAIL.COM)(9811238863)(PETITIONER)
RAJENDER(ADVOCATEANKITG@GMAIL.COM)(0)(RESPONDENT)

VK JHA(ADVOCATE_VKIHA@YAHOO.COM)(0)(RESPONDENT)

ANITA JAIN(AMARJAIN@ AMARJAIN.COM)(9892622230)(RESPONDENT)
SHAKUNTLA(KNSLAWCHAMBERS@GMAIL.COM)(0)(RESPONDENT)

THE ORIENTAL INSURANCE CO LTD PANKAJ SETH, O P MANNIE, MANISH
V/s RAKESH SURTAN & ORS MAINI, RAVI PARTAP SINGH BHATTI

OTHER DETAILS OF ADVOCATES:
PANKAJ SETH()(9811912254)(PETITIONER)
RAVI PARTAP SINGH BHATTI(RPSBHATTI37@GMAIL.COM)(9810568180)(PETITIONER)

RAKESH SURTAN O P MANNIE
V/s ORIENTAL INSURANCE COMPANY LTD & ORS

OTHER DETAILS OF ADVOCATES:

THE NEW INDIA ASSURANCE CO. LTD RAKHI DUBEY, S N PARASHAR
V/s AJAY SINGH AND & ANR

OTHER DETAILS OF ADVOCATES:
RAKHI DUBEY()(9312631854)(PETITIONER)
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ADVANCE CAUSE LIST

COURT NO. 35
HON"BLE MR. JUSTICE SAURABH BANERJEE

TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

prakash.aggarwal@dhc.nic.in

ITEM
NUMBER CASE NUMBER

BAIL
1 BAIL APPLN.-906/2025

SUSPENSION OF SENTENCE

2 CRL.M.(BAIL) 210/2025
In CRL.A.-116/2025

3 CRL.REV.P.-633/2022
CRL.M.(BAIL) 1176/2022
CRL.M.A. 24534/2022

4  |CRL.REV.P.-688/2023
CRL.M.(BAIL) 861/2023

WITH CRL.REV.P. 427/2024

5 CRL.REV.P.-427/2024
CRL.M.A. 9806/2024
CRL.M.A. 9807/2024

FOR ADMISSION

6 CRL.M.C.-1285/2025
CRL.M.A. 5759/2025

PARTY NAME ADVOCATE NAME

SIMRAN
V/s THE STATE (GOVT. OF NCT DELHI)

CHANDER MUKESH SANGWAN

OTHER DETAILS OF ADVOCATES:

C M SANGWAN(CMSANGWAN.ADVOCATE@GMAIL.COM)(9910372388)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SONU SUPRIYA JUNEJA
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

AMIT KALA(WEARKALAS@GMAIL.COM)(7838656399)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

KABOOL CHAND @ KABOOL SINGH RAJ KUMAR LOCHAKIA, LALIT BHATI
V/s THE STATE & ANR.

OTHER DETAILS OF ADVOCATES:

RAJIV SONI(RAJIVSONIDOLLY @GMAIL.COM)()(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ROMA SINGH(ADVOCATEROMASINGH)(9310804805)(PETITIONER)

LAXMI DATT PANDEY(LAXMIPANDEY365@GMAIL.COM)()(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SHIVA TRADERS ALOK PRAKASH, SURENDRA
V/s STATE & ANR.

OTHER DETAILS OF ADVOCATES:

NITESH KUMAR(NITESH.JURIS@GMAIL.COM)(9711540993)(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SURENDRA (SURENDRACHAURASIA1991@GMAIL.COM)(9654397323)(RESPONDENT)

M/S. VANSH TRADING COMPANY SURENDRA
V/s M/S. SHIVA TRADERS

OTHER DETAILS OF ADVOCATES:
SURENDRA (TRIALAMICUSADVOCATES@GMAIL.COM)(9654397323)(PETITIONER)
RAJESH KUMAR SINGH (RAJESHKUMARSINGHAL21@GMAIL.COM)()(RESPONDENT)

KAPIL WADHAWAN
V/s CENTRAL BUREAU OF INVESTIGATION

VUJAY KARI SINGH

OTHER DETAILS OF ADVOCATES:
VIJAY KARI SINGH(VIJAYKARSINGH@GMAIL.COM)(9899090515)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)
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OTHER INFORMATION

P.S.-FIR NO. :(BURARI-71/2025)

P.S.-FIR NO. :(MANDAWALI-62/2017)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-224-2022-A-0001)

CRL.M.C. 4293/2022 FILED BY CBI (DISPOSED ON
: 2022-09-05 )

W.P.(CRL) 1741/2022 FILED BY PIRAMAL
CAPITAL AND HOUSING FINANCE LIMITED
(DISPOSED ON : 2022-08-04 )

W.P.(CRL) 2911/2022 FILED BY KAPIL
WADHAWAN (D. OF HEARING : 2025-03-18 )
W.P.(CRL) 2912/2022 FILED BY DHEERA)
WADHAWAN (D. OF HEARING : 2025-03-18 )
CRL.M.C. 6544/2022 FILED BY CENTRAL BUREAU
OF INVESTIGTATION (DISPOSED ON : 2023-05-30


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9�
mailto:prakash.aggarwal@dhc.nic.in�
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CRL.REV.P.-62/2025
CRL.M.A. 4587/2025
CRL.M.A. 4588/2025
CRL.M.A. 4589/2025

CONNECTED MATTERS (ADMISSION)

8

CRL.M.C.-2645/2023
CRL.M.A. 9919/2023
CRL.M.A. 29668/2023
WITH CRL.REV.P. 518/2023
CRL.REV.P. 581/2023
CRL.REV.P. 665/2023
CRL.M.C. 5104/2023
CRL.M.C. 4679/2023

CRL.M.C.-4679/2023
CRL.M.A. 17858/2023

ADVANCE CAUSE LIST

SMT. RITA RANI @REENA KAPOOR
V/s SMT SANGITA KHAITAN

LOKESH KUMAR MISHRA, NASIR
KAMAL

OTHER DETAILS OF ADVOCATES:

ANIL NITIN (ANILNITIN1@GMAIL.COM)(9718581795)(PETITIONER)
NASIR KAMAL(KAMALN832@GMAIL.COM)(9811263016)(PETITIONER)
NASIR KAMAL(KAMALN832@GMAIL.COM)(9811263016)(PETITIONER)
NASIR KAMAL(KAMALN832@GMAIL.COM)(9811263016)(RESPONDENT)

MOMIN ALI
V/s CENTRAL BUREAU OF INVESTIGATION

SANDEEP SHARMA

OTHER DETAILS OF ADVOCATES:

MANOJ KUMAR(KSMR.19862GMAIL.COM)()(PETITIONER)

SANDEEP SHARMA(SANDEEP9868.5SS@GMAIL.COM)(9868317640)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

SANDEEP SHARMA(SANDEEP9868.5SS@GMAIL.COM)(9868317640)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

SH GIRDHARI LAL SONI & ANR.
V/s CENTRAL BEUREAU OF INVESTIGATION (CBI)

YASH ANAND

OTHER DETAILS OF ADVOCATES:

VARUN NARUKA(VARUNNARUKA337@GMAIL.COM)()(PETITIONER)

YASH ANAND (VARUNNARUKA337@GMAIL.COM)(9810255469)(PETITIONER)
CBI (DLACBIDHC@GMAIL.COM)()(RESPONDENT)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)
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)
BAIL APPLN. 353/2023 FILED BY AJAY RAMESH

CHANDRA NAWANDAR (DISPOSED ON : 2024-
05-31)

BAIL APPLN. 271/2023 FILED BY SUNNY BATHIJA
THROUGH WIFE AS PAROKAR (DISPOSED ON :
2023-04-12)

CRL.M.C. 5108/2023 FILED BY DHEERAJ
WADHAWAN (DISPOSED ON : 2023-07-26 )
CRL.M.C. 3536/2023 FILED BY RAJESH KUMAR
ANAND (D. OF HEARING : 2025-04-22 )
CRL.M.C. 1137/2024 FILED BY DHEERAJ
WADHAWAN (DISPOSED ON : 2024-04-23 )
BAIL APPLN. 1232/2024 FILED BY AJAY RAMESH
CHANDRA NAWANDAR (DISPOSED ON : 2024-
05-03 )

BAIL APPLN. 2040/2024 FILED BY DHEERAJ
WADHAWAN (DISPOSED ON : 2024-09-09 )
CRL.M.C. 3849/2024 FILED BY DHEERAJ
WADHAWAN (DISPOSED ON : 2024-05-17 )
BAIL APPLN. 2036/2024 FILED BY AJAY RAMESH
CHANDRA NAWANDAR (DISPOSED ON : 2024-
06-03 )

W.P.(CRL) 1659/2024 FILED BY MR. MANISH
SAVLA (DISPOSED ON : 2024-05-22 )

BAIL APPLN. 1824/2024 FILED BY AJAY RAMESH
CHANDRA NAWANDAR (DISPOSED ON : 2024-
05-30)

BAIL APPLN. 2165/2024 FILED BY AJAY RAMESH
CHANDRA NAWANDAR (DISPOSED ON : 2024-
09-02 )

CRL.M.C. 6434/2024 FILED BY JIGNESH MEHTA
(DISPOSED ON : 2024-08-20 )

CRL.M.C. 6443/2024 FILED BY KAPIL
WADHAWAN (DISPOSED ON : 2024-08-20 )
CRL.M.C. 6474/2024 FILED BY AMIT
CHATURVEDI (DISPOSED ON : 2024-08-20 )
BAIL APPLN. 3640/2024 FILED BY KAPIL
WADHAWAN (D. OF HEARING : 2025-03-11 )
CRL.M.C. 682/2025 FILED BY JALAJ BATRA (D. OF
HEARING : 2025-03-24 )

P.S.-FIR NO. :(CBI-224-2022-A-0001)

P.S.-FIR NO. :(CBI-DAI-2021-A-0030)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-DAI-2020-A-0015)

CRL.M.C. 2429/2022 FILED BY GIRDHARI LAL
SONI @G.L SONI & ANR. (DISPOSED ON : 2022-
05-23)

CRL.REV.P. 518/2023 FILED BY CENTRAL
BUREAU OF INVESTIGATION (D. OF HEARING :
2025-03-11)

P.S.-FIR NO. :(CBI-DAI-2020-A-0015)
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10 CRL.M.C.-5104/2023

11 CRL.REV.P.-518/2023
WITH CRL.M.C. 4679/2023

12 CRL.REV.P.-581/2023
CRL.M.A. 13927/2023

13 CRL.REV.P.-665/2023

14 CRL.M.C.-7108/2024
CRL.M.A. 27102/2024
CRL.M.A. 27103/2024

15 CRL.M.C.-8591/2024
CRL.M.A. 32833/2024

16 CRL.REV.P.-1333/2023
WITH CRL.REV.P. 234/2024
CRL.REV.P. 235/2024
CRL.REV.P. 519/2024
CRL.REV.P. 533/2024

17 CRL.REV.P.-234/2024
CRL.M.A. 5399/2024
CRL.M.A. 5400/2024
WITH CRL.REV.P. 235/2024

ADVANCE CAUSE LIST

ROMI MEEMROTH
V/s CBI

NAMISHA ANUIJ JAIN, AMIT ALOK

OTHER DETAILS OF ADVOCATES:

NAMISHA JAIN (NNAMISHA.10@GMAIL.COM)(8076333599)(PETITIONER)
NAMISHA JAIN (NNAMISHA.10@GMAIL.COM)(8076333599)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

AMIT ALOK(OFFICEOFAMITALOKADVOCATE@GMAIL.COM)(8588844192)(RESPONDENT)

CENTRAL BUREAU OF INVESTIGATION
V/s SATYA NARAIN SHARMA & ANR.

PRAKARSH AIRAN, YASH ANAND

OTHER DETAILS OF ADVOCATES:
ANUPAM (ANUPAMSHARMAADVOCATE@HOTMAIL.COM)(9810009734)(PETITIONER)
YASH ANAND (YASHANANDSC2000@YAHOO.COM)(9810255469)(RESPONDENT)

CENTRAL BUREAU OF INVESTIGATION
V/s ANUJ TOMAR & ORS.

PRAKARSH AIRAN

OTHER DETAILS OF ADVOCATES:
CBI(DLACBIDHC@GMAIL.COM)()(PETITIONER)

ANUPAM S
SHARMA(ANUPAMSHARMAADVOCATE@GMAIL.COM)(9810009734)(PETITIONER)

CENTRAL BUREAU OF INVESTIGATION PRAKARSH AIRAN
V/s LEKH RAM MEENA & ANR.

OTHER DETAILS OF ADVOCATES:
ANUPAM S SHARRMA
(ANUPAMSHARMAADVOCATE@HOTMAIL.COM)(9810009734)(PETITIONER)

SUNIL YADAV
V/s CENTRAL BUREAU OF INVESTIGATION

GARVIL SINGH

OTHER DETAILS OF ADVOCATES:
PRABHAV RALLI ()(999924966)(PETITIONER)
CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

HARI MOHAN GAUTAM
V/s CENTRAL BUREAU OF INVESTIGATION
THROUGH DIRECTOR CBI

SANDEEP SHARMA

OTHER DETAILS OF ADVOCATES:

SANDEEP SHARMA(SANDEEP9868.SS@GMAIL.COM)(9868317640)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

CENTRAL BUREAU OF INVESTIGATION PRAKARSH AIRAN, KARUNAKAR
V/s NARESH NANDAL @ NARESH KUMAR AND | MAHALIK, ARUN KHATRI
ANR.

OTHER DETAILS OF ADVOCATES:

ANUPAM S
SHARMA(ANUPAMSHARMAADVOCATE@GMAIL.COM)(9810009734)(PETITIONER)
KARUNAKAR MAHALIK(KMADVOCATE9@GMAIL.COM)(9811595942)(RESPONDENT)
ARUN KHATRI(ARUNKHATRILAWYER@GMAIL.COM)(9811821180)(RESPONDENT)

BHUSHAN KUMAR AZAD SANDEEP SHARMA
V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:
SANDEEP SHARMA (SANDEEP9868.SS@GMAIL.COM)(9868317640)(PETITIONER)
CBI (DLACBIDHC@GMAIL.COM)()(RESPONDENT)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-DAI-2021-A-0035)

CRL.REV.P. 665/2023 FILED BY CENTRAL
BUREAU OF INVESTIGATION (D. OF HEARING :
2025-03-11)

P.S.-FIR NO. :(CBI-DAI-2021-A-0035)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-DAI-2020-A-0015)

CRL.M.C. 2429/2022 FILED BY GIRDHARI LAL
SONI @G.L SONI & ANR. (DISPOSED ON : 2022-
05-23)

CRL.M.C. 4679/2023 FILED BY SH GIRDHARI LAL
SONI & ANR. (D. OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(CBI-DAI-2020-A-0015)

P.S.-FIR NO. :(CBI-DAI-2020-A-0004)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-DAI-2021-A-0035)

CRL.M.C. 5104/2023 FILED BY ROMI
MEEMROTH (D. OF HEARING : 2025-03-11))

P.S.-FIR NO. :(CBI-DAI-2021-A-0035)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-003-2023-A-0004)

CRL.REV.P. 1035/2024 FILED BY CENTRAL
BUREAU OF INVESTIGATION (D. OF HEARING :
2025-03-11)

P.S.-FIR NO. :(CBI-003-2023-A-0004)

P.S.-FIR NO. :(CBI-33-A-2023)

P.S.-FIR NO. :(CBI-DAI-2021-A-0011)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-DAI-2022-A-0003)

CRL.REV.P. 235/2024 FILED BY RAKESH PRASAD
(D. OF HEARING : 2025-03-11)

P.S.-FIR NO. :(CBI-DAI-2022-A-0003)
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18 CRL.REV.P.-235/2024
CRL.M.A. 5401/2024
CRL.M.A. 5402/2024

19 CRL.REV.P.-519/2024
CRL.M.A. 11733/2024

20 CRL.REV.P.-533/2024
CRL.M.A. 13885/2024
WITH CRL.REV.P. 1207/2024
CRL.REV.P. 1208/2024

21 CRL.REV.P.-445/2024
CRL.M.A. 10375/2024
CRL.M.A. 10376/2024
WITH CRL.REV.P. 1333/2023
CRL.REV.P. 234/2024
CRL.REV.P. 235/2024
CRL.REV.P. 519/2024
CRL.REV.P. 533/2024
CRL.REV.P. 944/2024
CRL.REV.P. 1035/2024
CRL.REV.P. 1064/2024
CRL.REV.P. 1065/2024
CRL.REV.P. 1128/2024

22 CRL.REV.P.-1035/2024
CRL.M.A. 24460/2024

23 CRL.REV.P.-1064/2024
CRL.M.A. 25407/2024

24 CRL.REV.P.-1065/2024
CRL.M.A. 25463/2024
WITH CRL.REV.P. 518/2023

25 CRL.REV.P.-1128/2024
CRL.M.A. 27392/2024
CRL.M.A. 27394/2024

ADVANCE CAUSE LIST

RAKESH PRASAD
V/s CENTRAL BUREAU OF INVESTIGATION

SANDEEP SHARMA

OTHER DETAILS OF ADVOCATES:
SANDEEP SHARMA (SANDEEP9868.55@GMAIL.COM)(9868317640)(PETITIONER)
CBI (DLACBIDHC@GMAIL.COM)()(RESPONDENT)

CBI RIPUDAMAN SINGH BHARDWA)
V/s SUDHIR KUMAR

OTHER DETAILS OF ADVOCATES:

RPUDAMAN BHARDWAJ
(RIPUDAMAN.BHARDWAJ@GMAIL.COM)(9818030700)(PETITIONER)
CBI (DLACBIDHC@GMAIL.COM)()(RESPONDENT)

SATISH KUMAR & ANR.
V/s CBI

KARUNAKAR MAHALIK

OTHER DETAILS OF ADVOCATES:
KARUNAKAR MAHALIK(KMADVOCATE@GMAIL.COM)(9811595942)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

CENTRAL BUREAU OF INVESTIGATION
V/s VED PRAKASH & ANR.

PRAKARSH AIRAN

OTHER DETAILS OF ADVOCATES:
ANUPAM S
SHARMA(ANUPAMSHARMAADVOCATE@HOTMAIL.COM)(9810009734)(PETITIONER)

CENTRAL BUREAU OF INVESTIGATION PRAKARSH AIRAN
V/s RAJESH KUMAR YOGI & ANR.

OTHER DETAILS OF ADVOCATES:

CENTRAL BUREAU OF INVESTIGATION
V/s KARAMPAL & ANR.

PRAKARSH AIRAN

OTHER DETAILS OF ADVOCATES:
ANUPAM S SHARMA
(ANUPAMSHARMAADVOCATE@HOTMAIL.COM)(9810009734)(PETITIONER)

CENTRAL BUREAU OF INVESTIGATION PRAKARSH AIRAN, QAUSAR KHAN
V/s BHOOPENDRA KUMAR & ANR.

OTHER DETAILS OF ADVOCATES:

ANUPAM S SHARMA
(ANUPAMSHARMAADVOCATE@HOTMAIL.COM)(9810009734)(PETITIONER)
QAUSAR KHAN(QAUSARKHAN@MSKHAN.ORG)(9643368654)(RESPONDENT)

CENTRAL BUREAU OF INVESTIGATION
V/s RAJ KUMAR

ABHISHEK BATRA

OTHER DETAILS OF ADVOCATES:
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-DAI-2022-A-0003)

CRL.REV.P. 234/2024 FILED BY BHUSHAN
KUMAR AZAD (D. OF HEARING : 2025-03-11)

P.S.-FIR NO. :(CBI-DAI-2022-A-0003)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-DAI-2020-A-0037)

CRL.REV.P. 196/2022 FILED BY CENTRAL
BUREAU OF INVESTIGATION (D. OF HEARING :
2025-04-08)

P.S.-FIR NO. :(CBI-DAI-2020-A-0037)

P.S.-FIR NO. :(CBI-003-2022-A-0050)

P.S.-FIR NO. :(CBI-DAI-2022-A-0058)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-003-2023-A-0004)

CRL.M.C. 7108/2024 FILED BY SUNIL YADAV (D.
OF HEARING : 2025-03-11)

P.S.-FIR NO. :(CBI-003-2023-A-0004)

P.S.-FIR NO. :(CBI-DAI-2022-A-0065)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-003-2022-A-0031)

CRL.REV.P. 42/2024 FILED BY ZAINUL ABIDEEN
(D. OF HEARING : 2025-07-18 )

P.S.-FIR NO. :(CBI-003-2022-A-0031)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-003-2022-A-0023)

CRL.M.C. 5789/2022 FILED BY SABED MALIK
ALIAS MONU (DISPOSED ON : 2024-08-27 )

P.S.-FIR NO. :(CBI-003-2022-A-0023)
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26 CRL.REV.P.-944/2024
CRL.M.A. 21773/2024

27 CRL.REV.P.-1207/2024
CRL.M.A. 30459/2024
WITH CRL.REV.P. 1208/2024

28 CRL.REV.P.-1208/2024

29 CRL.REV.P.-1099/2024
CRL.M.A. 26472/2024
CRL.M.A. 26473/2024
WITH CRL.M.C. 2645/2023

30 CRL.REV.P.-1154/2024
CRL.M.A. 28363/2024
WITH CRL.REV.P. 1168/2024
CRL.REV.P. 1156/2024

31 CRL.REV.P.-1156/2024
CRL.M.A. 28379/2024

32 CRL.REV.P.-1168/2024
CRL.M.A. 28716/2024
CRL.M.A. 28717/2024
WITH CRL.REV.P. 1154/2024

AFTER NOTICE MISC. MATTERS

33 CRL.A.-1188/2019
WITH CRL.M.C. 5038/2019
CRL.L.P. 617/2019

ADVANCE CAUSE LIST

CENTRAL BUREAU OF INVESTIGATION PRAKARSH AIRAN
V/s RAJ KUMAR TYAGI & ANR.

OTHER DETAILS OF ADVOCATES:

ANUPAM S SHARMA
(ANUPAMSHARMAADVOCATE@HOTMAIL.COM)(9810009734)(PETITIONER)
ANUPAM S
SHARMA(ANUPAMSHARMAADVOCATE@GMAIL.COM)(9810009734)(PETITIONER)

AMIT MALIK & ANR. GAURAV KUMAR
V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:
PRADEEP TEOTIA(PTSASSOCIATES98@GMAIL.COM)(9891262268)(PETITIONER)
CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

GAGAN ARYA GAURAV KUMAR
V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:
PRADEEP TEOTIA (PTSASSOCIATES98@GMAIL.COM)(9891262268)(PETITIONER)
CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

CENTRAL BUREAU OF INVESTIGATION PRAKARSH AIRAN
V/s GAJENDER SINGH AND ANR.

OTHER DETAILS OF ADVOCATES:

ANUPAM S SHARMA
(ANUPAMSHARMAADVOCATE@HOTMAIL.COM)(9810009734)(PETITIONER)
ANUPAM S
SHARMA(ANUPAMSHARMAADVOCATE@HOTMAIL.COM)(9810009734)(PETITIONER)

DILIP KUMAR ANIL SAINI
V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:
B.C. MISHRA(MISHRABC@GMAIL.COM)(9811267765)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

JASBIR SINGH ANIL SAINI
V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:
B.C MISHRA(MISHRABC@GMAIL.COM)(9811267765)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

SEEMA DEVI ANIL SAINI, TANMAY GUPTA
V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:

B.C MISHRA(MISHRABC@GMAIL.COM)(9811267765)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

TANMAY GUPTA(TANMAYGUPTA.ADVOCATE@GMAIL.COM)(8285483612)(PETITIONER)

SHRI HUKUM CHAND BHAGAT VISHAL KUMAR
V/s STATE

OTHER DETAILS OF ADVOCATES:
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P.S.-FIR NO. :(CBI-DAI-2018-A-0010)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-003-2022-A-0057)

CRL.REV.P. 1208/2024 FILED BY GAGAN ARYA
(D. OF HEARING : 2025-03-11)

P.S.-FIR NO. :(CBI-003-2022-A-0057)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-003-2022-A-0057)

CRL.REV.P. 1207/2024 FILED BY AMIT MALIK &
ANR. (D. OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(CBI-003-2022-A-0057)

P.S.-FIR NO. :(CBI-DAI-2019-A-0004)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-003-2023-A-0013)

CRL.REV.P. 1156/2024 FILED BY JASBIR SINGH
(D. OF HEARING : 2025-03-11)

CRL.REV.P. 1168/2024 FILED BY SEEMA DEVI (D.
OF HEARING : 2025-03-11)

P.S.-FIR NO. :(CBI-003-2023-A-0013)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-003-2023-A-0013)

CRL.REV.P. 1154/2024 FILED BY DILIP KUMAR
(D. OF HEARING : 2025-03-11)

CRL.REV.P. 1168/2024 FILED BY SEEMA DEVI (D.
OF HEARING : 2025-03-11)

P.S.-FIR NO. :(CBI-003-2023-A-0013)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-003-2023-A-0013)

CRL.REV.P. 1156/2024 FILED BY JASBIR SINGH
(D. OF HEARING : 2025-03-11)

CRL.REV.P. 1154/2024 FILED BY DILIP KUMAR
(D. OF HEARING : 2025-03-11)

P.S.-FIR NO. :(CBI-003-2023-A-0013)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
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34

35

36

37

38

39

40

41

42

CRL.L.P.-617/2019
WITH CRL.A. 1188/2019

CRL.L.P.-310/2017
CRL.M.A. 8398/2017

CRL.L.P.-295/2019
WITH CRL.L.P. 297/2019

CRL.L.P.-297/2019

CRL.L.P.-416/2019

CRL.L.P.-541/2019

CRL.L.P.-543/2019

CRL.M.C.-4076/2011

CRL.M.C.-2729/2012
CRL.M.A. 6839/2018

ADVANCE CAUSE LIST

VISHAL KUMAR()(9899040409)(PETITIONER)

STATE RAJNI GUPTA
V/s HUKUM CHAND BHAGAT

OTHER DETAILS OF ADVOCATES:
RAJNI GUPTA()(9871216664)(PETITIONER)

STATE (GNCT OF DELHI) RAJAT KATYAL, AJIT KUMAR
V/s SATPAL SINGH

OTHER DETAILS OF ADVOCATES:

KRISHAN GUPTA ASHUTOSH JHA, J C GUPTA, SUMAN J.
V/s M/S ATUL IMPEX KHAITAN

OTHER DETAILS OF ADVOCATES:
ASHUTOSH JHA()(9911588191)(PETITIONER)

J C GUPTA(JCGUPTAVINAY@GMAIL.COM)(9810015303)(RESPONDENT)

SUMAN J. KHAITAN(ADMIN@KHAITANPARTNERS.IN)(9810722784)(PETITIONER)

DURGA GUPTA ASHUTOSH JHA, J C GUPTA, SUMAN J.
V/s M/S ATUL IMPEX KHAITAN

OTHER DETAILS OF ADVOCATES:
ASHUTOSH JHA()(9911588191)(PETITIONER)

J C GUPTA(JCGUPTAVINAY@GMAIL.COM)(9810015303)(PETITIONER)

SUMAN J. KHAITAN(ADMIN@KHAITANPARTNERS.IN)(9810722784)(PETITIONER)

PAWAN TAYAL HITESH BAISLA, YATINDER BAINSLA,
V/s SUNNY DHINGRA KRISHNA DATTA MULTANI

OTHER DETAILS OF ADVOCATES:
HITESH BAISLA()(9818547444)(PETITIONER)

YATINDER BAINSLA(YBLEGAL97@GMAIL.COM)(9717212158)(PETITIONER)

KRISHNA DATTA MULTANI(KRISHNADATTA07@GMAIL.COM)(9999997189)(PETITIONER)

UNION OF INDIA PRAMOD BAHUGUNA
V/s HEMANT KUMAR ISHWAR DASS SINGHVI

OTHER DETAILS OF ADVOCATES:
PRAMOD BAHUGUNA()(9811123945)(PETITIONER)

DEEPA GURNANI SARVESH CHOWDHRY, CHIRAG
V/s SUNITA KOHLI PATHOR, RAMNEEK MISHRA

OTHER DETAILS OF ADVOCATES:

SARVESH CHOWDHRY()(9810513377)(PETITIONER)

CHIRAG PATHOR(ADVCPATHOR@GMAIL.COM)(7303669027)(PETITIONER)
RAMNEEK MISHRA(RAMNEEK87MISHRA@GMAIL.COM)(9811945115)(RESPONDENT)

WILDLIFE CRIME CONTROL BUREAU JATAN SINGH
V/s DIGVIJAY SINGH

OTHER DETAILS OF ADVOCATES:
RAKESH BHATNAGAR HRISHIKESH BARUAH, ARVIND KUMAR
V/s CENTRAL BUREAU OF INVESTIGATION SHUKLA

OTHER DETAILS OF ADVOCATES:
ARVIND KUMAR SHUKLA()(9953764651)(PETITIONER)
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:(GAZI PUR-256/2017)

BAIL APPLN. 418/2018 FILED BY HUKAM CHAND
(DISPOSED ON : 2018-07-06 )

CRL.M.C. 5038/2019 FILED BY ANAND KUMAR
MISRA & ORS (D. OF HEARING : 2025-03-24 )
CRL.L.P. 617/2019 FILED BY STATE (D. OF
HEARING : 2025-03-11)

P.S.-FIR NO. :(GAZI PUR-256/2017)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(GAZI PUR-256/2017)

BAIL APPLN. 418/2018 FILED BY HUKAM CHAND
(DISPOSED ON : 2018-07-06 )

CRL.M.C. 5038/2019 FILED BY ANAND KUMAR
MISRA & ORS (D. OF HEARING : 2025-03-24 )
CRL.A. 1188/2019 FILED BY SHRI HUKUM
CHAND BHAGAT (D. OF HEARING : 2025-03-11)

P.S.-FIR NO. :(GAZI PUR-256/2017)

P.S.-FIR NO. :(CRIME AND RAILWAY-178/2010)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-14-E-2005)

TR.P.(CRL.) 5/2013 FILED BY GOKUL CHAND
AGGARWAL (DISPOSED ON : 2013-04-15 )
TR.P.(CRL.) 4/2013 FILED BY GOKUL CHAND
AGGARWAL (DISPOSED ON : 2014-02-21 )
CRL.M.C. 3722/2012 FILED BY HPS THAPAR
(DISPOSED ON : 2022-08-08 )

CRL.M.C. 2360/2012 FILED BY MUKTA GARG
(DISPOSED ON : 2022-08-08 )

CRL.A. 661/2013 FILED BY NARAYAN DIWAKAR
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43

44

45

46

47

48

49

CRL.M.C.-3037/2019
CRL.M.A. 12223/2019
CRL.M.A. 32960/2019
CRL.M.A. 5327/2022

CRL.M.C.-4321/2019
CRL.M.A. 34697/2019
WITH CRL.M.C. 4327/2019

CRL.M.C.-4327/2019
CRL.M.A. 34714/2019

CRL.M.C.-676/2025

CRL.M.C.-716/2025
CRL.M.A. 3428/2025

CRL.M.C.-1327/2025
CRL.M.A. 5884/2025
WITH CRL.M.C. 1341/2025

CRL.M.C.-1341/2025
CRL.M.A. 5921/2025

ADVANCE CAUSE LIST

B. VENKATESWARA RAO
V/s STATE & ANR

G.S. LAW ATTORNEY, SAGAR
CHATURVEDI, H.K LAW OFFICES

OTHER DETAILS OF ADVOCATES:

G.S. LAW ATTORNEY()(9891894030)(PETITIONER)

G.S. LAW ATTORNEY()(9891894030)(PETITIONER)

H.K. LAW OFFICES(HKCHATURVEDI@GMAIL.COM)(9811035762)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
G.S. LAW ATTORNEY(GS.LAWATTORNEY@GMAIL.COM)()(RESPONDENT)

NAMRATA MUKIM, SONDHI NARULA
DALAL & ASSOCIATES

M/S MICA SALES CORPORATION & ANR.
V/s FORMICA LAMINATES (INDIA) PVT. LTD. &
ORS.

OTHER DETAILS OF ADVOCATES:
NAMRATA MUKIM()(9899106515)(PETITIONER)

M/S MICA SALES CORPORATION & ANR. NAMRATA MUKIM, SONDHI NARULA

V/s FORMICA LAMINATES (INDIA) PVT. LTD. &  [DALAL
ORS.

OTHER DETAILS OF ADVOCATES:

NAMRATA MUKIM()(9899106515)(PETITIONER)

J KUMAR - J M MHATRE (JV) GAURAV

V/s STATE (GNCT OF DELHI) & ORS.

OTHER DETAILS OF ADVOCATES:

FANISH KUMAR (CORPCLUBJURIS@GMAIL.COM)(9873524016)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

M/S OMAXE LTD ASHWIN KUMAR NAIR
V/s STATE OF NCT OF DELHI & ORS

OTHER DETAILS OF ADVOCATES:

WAZID HASAN(WAZIDHASAN10@GMAIL.COM)(8826677580)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

ANUJ AHUJA ANANYA SIKRI, GAURAV JHA
V/s SUMITRA MITTAL

OTHER DETAILS OF ADVOCATES:

ANANYA SIKRI(ASIKRI.LAWCHAMBERS@GMAIL.COM)(9811175375)(PETITIONER)
MANVENDRA PRATAP SINGH(MANAVVATS2@GMAIL.COM)(9015355730)(PETITIONER)
RAJESH MITTAL(RAJESHMITTAL1618@GMAIL.COM)(0)(RESPONDENT)

RAJEEV KUMAR(RAJEEVKUMAR.KT@GMAIL.COM)(0)(RESPONDENT)

GAURAV JHA(GAURAVJHAADVOCATE@GMAIL.COM)(7982093678)(RESPONDENT)

ANUJ AHUJA ANANYA SIKRI, GAURAV JHA
V/s RAJESH MITTAL

OTHER DETAILS OF ADVOCATES:

ANANYA SIKRI(ASIKRI.LAWCHAMBERS@GMAIL.COM)(9811175375)(PETITIONER)
RAJESH MITTAL(RAJESHMITTAL1618@GMAIL.COM)(0)(RESPONDENT)

GAURAV JHA(GAURAVJHAADVOCATE@GMAIL.COM)(7982093678)(RESPONDENT)
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(D. OF HEARING : 2014-08-28 )

CRL.A. 668/2013 FILED BY SANJEEV BHARTI (D.
OF HEARING : 2014-08-28 )

CRL.A. 674/2013 FILED BY PRAHLAD KUMAR
THIRWANI (D. OF HEARING : 2014-08-28 )
CRL.A. 760/2013 FILED BY NARENDER KUMAR
(D. OF HEARING : 2014-08-28 )

CRL.A. 764/2013 FILED BY FAIZ MOHAMMED (D.
OF HEARING : 2014-08-28 )

CRL.A. 763/2013 FILED BY U S BHATNAGAR (D.
OF HEARING : 2014-08-28 )

CRL.A. 791/2013 FILED BY GOKUL CHAND
AGGARWAL (D. OF HEARING : 2014-08-28 )
CRL.A. 790/2013 FILED BY RAMESH CHANDRA
(D. OF HEARING : 2014-08-28 )

W.P.(CRL) 1874/2014 FILED BY GOPAL SINGH
BISHT (DISPOSED ON : 2019-11-29)

P.S.-FIR NO. :(CBI-14-E-2005)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(LODHI COLONY-288/2006)

CRL.M.C. 6978/2006 FILED BY
B.VENKATESWARA RAO (DISPOSED ON : 2006-
11-01)

CRL.M.C. 730/2018 FILED BY B
VENKATESHWARA RAO (DISPOSED ON : 2018-
08-21)

P.S.-FIR NO. :(LODHI COLONY-288/2006)

P.S.-FIR NO. :(KAPASHERA-256/2024)

P.S.-FIR NO. :(KALKAJI-552/2024)


mailto:GAURAVJHAADVOCATE@GMAIL.COM)(7982093678)(RESPONDENT)�

11.03.2025 ADVANCE CAUSE LIST

50 CRL.REV.P.-447/2015 STATE (NCT OF DELHI) AMIT AHLAWAT
CRL.M.A. 10255/2015 V/s AMITABH KUMAR MANDAL
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SEEMA PURI-8/2007)
51 CRL.REV.P.-834/2015 D.F EMELIN LARINGZUOL ANIRUDH K.MUDGAL, PRASHANT
WITH CRL.REV.P. 438/2022 V/s NGURSANGLUR SANATE MENDIRATTA

OTHER DETAILS OF ADVOCATES:
PRASHANT MENDIRATTA(PMLAWCHAMBERS@GMAIL.COM)(9811182500)(PETITIONER)

52 CRL.REV.P.-438/2022 NGURSANGLUR SANATE WORTHING KASAR, PRASHANT
CRL.M.A. 13636/2022 V/s D.F. EMELIN LALRINGZUAL & ANR. MENDIRATTA, PRASHANT
CRL.M.A. 12386/2023 MENDIRATTA

OTHER DETAILS OF ADVOCATES:
SHALIENDRA(SHALIENDRAASSOCIATES@SHAILENDRA.NET.IN)(9811339382)(PETITIONER)
SHAILENDRA (SHAILENDRASSOCIATES@SHAILENDRA.NET.IN)(9811339382)(PETITIONER)
D.F.EMELIN LALRINDGZUAL(PMLAWCHAMBERS@GMAIL.COM)()(RESPONDENT)

PRASHANT
MENDIRATTA(PMLAWCHAMBERS@GMAIL.COM)(9811182500)(RESPONDENT)
53  |CRL.REV.P.-412/2016 M SHANKAR SHARMA HASIJA LAW OFFICES
CRL.M.A. 9295/2016 V/s THE STATE OF DELHI ( NCT OF DELHI)
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NEB SARAI-44/2012)
TR.P.(CRL.) 26/2019 FILED BY M. SHANKAR
SHARMA (DISPOSED ON : 2019-04-23 )
P.S.-FIR NO. :(NEB SARAI-44/2012)
54  |CRL.REV.P.-673/2016 CBI NARENDER MANN, MUKESH BIRLA,
CRL.M.A. 637/2020 V/s S K KHANNA & ORS KISHORE DIMANIA, KARANJAWALA, H
CRL.M.A. 1155/2020 D SHARMA, LEGAL LEAGUE LAW
OFFICES, RAM NIWAS BURI, MADHAV
KHURANA
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
MUKESH BIRLA()(9810162413)(PETITIONER) :(CBI-217-2011-A-0008)
KISHORE DIMANIA()(9560373858)(PETITIONER) CRL.M.C. 4242/2014 FILED BY VINOD KASHYAP
& ORS. (DISPOSED ON : 2015-01-20 )
P.S.-FIR NO. :(CBI-217-2011-A-0008)
55  CRL.REV.P.-732/2016 STATE KEWAL SINGH AHUJA
CRL.M.A. 17505/2016 V/s PRADEEP DABAS @ BOBBY
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

:(SPECIAL BRANCH LODHI ROAD-47/2015)
BAIL APPLN. 2252/2015 FILED BY PARDEEP
DABAS @ BOBBY (DISPOSED ON : 2015-10-19 )
BAIL APPLN. 1530/2016 FILED BY ASIF ALI
(DISPOSED ON : 2016-09-06 )

BAIL APPLN. 507/2020 FILED BY ASIF ALI
(DISPOSED ON : 2020-02-20 )

BAIL APPLN. 3001/2019 FILED BY ASIF ALI
(DISPOSED ON : 2019-12-06 )

BAIL APPLN. 2842/2019 FILED BY ASIF ALI
(DISPOSED ON : 2019-11-22 )

BAIL APPLN. 3081/2019 FILED BY ASIF ALI
(DISPOSED ON : 2019-12-17 )

BAIL APPLN. 369/2020 FILED BY ASIF ALI
(DISPOSED ON : 2020-02-10 )

BAIL APPLN. 172/2020 FILED BY ASIF ALI
(DISPOSED ON : 2020-01-30 )

BAIL APPLN. 1587/2020 FILED BY ASIFALI
(DISPOSED ON : 2020-07-23 )

BAIL APPLN. 2050/2021 FILED BY ASIF ALI
(DISPOSED ON : 2021-08-17 )

BAIL APPLN. 1295/2021 FILED BY ASIF @ ALI
(DISPOSED ON : 2021-05-06 )

BAIL APPLN. 46/2022 FILED BY ASIF AL
(DISPOSED ON : 2022-01-07 )

BAIL APPLN. 647/2022 FILED BY ASIF ALI
(DISPOSED ON : 2023-02-03 )

BAIL APPLN. 1955/2022 FILED BY ASIF ALI
(DISPOSED ON : 2022-07-01 )

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
47/2015)
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56 CRL.REV.P.-249/2022 HRIDAY KUMAR CHATURVEDI MAHBOOB ALAM INAYATI
CRL.M.A. 7900/2022 V/s DHANWANTI CHATURVEDI & ANR.
CRL.M.A. 7902/2022

OTHER DETAILS OF ADVOCATES:

ML.A. INAYATI &
ASSOCIATES(INAYATILEGALSERVICES@GMAIL.COM)(9634932367)(PETITIONER)
M.A. INAYATI &
ASSOCIATES(INAYATILEGALSERVICES@GMAIL.COM)(9634932367)(PETITIONER)
M.A. INAYATI &
ASSOCIATES(INAYATILEGALSERVICES@GMAIL.COM)(9634932367)(PETITIONER)

57 CRL.M.A. 6353/2023 BRIJENDER MUDGIL DUSHYANT KUMAR, SAURABH JAIN,
In CRL.REV.P.-383/2022 V/s THE STATE (NCT OF DELHI) & ANR. ARCHIT VERMA, SAURABH JAIN

OTHER DETAILS OF ADVOCATES:

DUSHYANT KUMAR(DUSHYANT1706@GMAIL.COM)(9999603064)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)
SAURABH JAIN ()(9811061093)(RESPONDENT)

ARCHIT VERMA(ARCHIT.LEGAL@GMAIL.COM)(8800938554)(RESPONDENT)

SAURABH JAIN(SAURABHJAIN.ADV@GMAIL.COM)(9811061093)(RESPONDENT)

58 |CRL.REV.P.-513/2022 YUSUF ABBASJAFRI JATIN, DIVYAM AGARWAL
CRL.M.A. 15779/2022 V/s THE STATE GOVT OF N CT DELHI
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
DIVYAM AGARWAL(DIVYAM.AGARWAL@ALCLEGAL.IN)(8595047596)(PETITIONER) :(ANTI-CORRUPTION BRANCH-22/2008)
BAIL APPLN. 1933/2008 FILED BY Y.A.JAFRI
(DISPOSED ON : 2008-11-26 )
BAIL APPLN. 751/2010 FILED BY BHARAT
BHOOSAN SHARMA (DISPOSED ON : 2010-04-30
)
BAIL APPLN. 1116/2010 FILED BY BHARAT
BHOOSAN SHARMA (DISPOSED ON : 2010-06-18
)
P.S.-FIR NO. :(ANTI-CORRUPTION BRANCH-
22/2008)
59  |CRL.REV.P.-594/2022 MANU KUMAR TARUN CHANDIOK, MOHIT JOSHI
CRL.M.A. 18394/2022 V/s GNCT OF DELHI
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
SAVOIR FAIRE(SAVOIRFAIREATTORNEYS@GMAIL.COM)(8800161919)(PETITIONER) :(VASANT KUNJ NORTH-345/2020)
KAPIL BAIL APPLN. 4016/2020 FILED BY AMIT KUMAR
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)  (DISPOSED ON : 2021-01-15 )
MOHIT JOSHI(MOHITJOSHIADV@GMAIL.COM)(9899869797)(PETITIONER) BAIL APPLN. 2662/2020 FILED BY AMIT KUMAR
(DISPOSED ON : 2020-10-01 )
BAIL APPLN. 1896/2021 FILED BY JAI KAPOOR
(DISPOSED ON : 2021-05-31 )
BAIL APPLN. 1238/2021 FILED BY SANDEEP
KUMAR (DISPOSED ON : 2021-06-03 )
BAIL APPLN. 1954/2021 FILED BY SANDEEP
KUMAR (DISPOSED ON : 2021-07-29 )
CRL.REV.P. 231/2021 FILED BY SANDEEP KUMAR
(DISPOSED ON : 2022-05-06 )
BAIL APPLN. 1953/2021 FILED BY MANU KUMAR
(DISPOSED ON : 2021-07-08 )
BAIL APPLN. 1078/2021 FILED BY RISHI DAHIYA
(DISPOSED ON : 2021-05-18 )
P.S.-FIR NO. :(VASANT KUNJ NORTH-345/2020)
60 |CRL.REV.P.-865/2022 SHANTI SWAROOP ALIAS RAJ CHAUDHARY RAVI RANJAN
CRL.M.A. 26329/2022 V/s STATE OF NCT & ANR.
CRL.M.A. 26330/2022
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
FIDES & FIDUCIA LAW FIRM(RAVIRANJANLLB@GMAIL.COM)(9971495605)(PETITIONER) :(GAZI PUR-410/2016)
SHANTI SWAROOP @ RAJ CRL.M.C. 2103/2017 FILED BY SHOBHA
CHAUDHARY(MAHESHARYANLLB@GMAIL.COM)(9810282185)(PETITIONER) (DISPOSED ON : 2024-08-12 )
KUNDAN KUMAR(KUNDANK741@GMAIL.COM)(798172695)(PETITIONER)
KAPIL P.S.-FIR NO. :(GAZI PUR-410/2016)
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
61 |CRL.REV.P.-53/2023 HARMINDER SINGH CHARANIJIT SINGH, CHARANJIT SINGH,
CRL.M.A. 10207/2024 V/s KAMALPREET KAUR PIYUSH CHHABRA

CRL.M.A. 35931/2024

OTHER DETAILS OF ADVOCATES:

M.L. BAJAJ(MANOHARBAJAJ6900@GMAIL.COM)(9870987273)(PETITIONER)
CHARANJIT SINGH(CHARANJITSINGH58383@GMAIL.COM)(9810987273)(PETITIONER)
KHAN COMPUTER(KHANCOMPUTERTISHAZARI@GMAIL.COM)()(PETITIONER)
CHARANIJIT SINGH(SICHARANJITSINGH58383@GMAIL.COM)(9971676999)(PETITIONER)
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62

63

64

65

66

67

68

69

70

CRL.REV.P.-231/2023
CRL.M.A. 6024/2023

CRL.REV.P.-670/2023
CRL.M.A. 15777/2023

CRL.REV.P.-828/2023
CRL.M.A. 20968/2023
CRL.M.A. 20970/2023

CRL.REV.P.-967/2023
CRL.M.A. 24815/2023

CRL.REV.P.-1064/2023
CRL.M.A. 27506/2023

CRL.REV.P.-1151/2023
WITH W.P.(CRL) 3223/2023

W.P.(CRL)-3223/2023

CRL.REV.P.-1240/2023

CRL.REV.P.-1278/2023
CRL.M.A. 32428/2023
CRL.M.A. 32431/2023

ADVANCE CAUSE LIST

M.L. BAJAJ(MANOHARBAJAJ6900@GMAIL.COM)(9810987273)(PETITIONER)
ANUJ(ANUJARORAADV@GMAIL.COM)()(RESPONDENT)

M.L. BAJAJ(MANOHARBAJAJ6900@GMAIL.COM)(9971679699)(PETITIONER)
ANUJ(ANUJADVOCATE@GMAIL.COM)(0)(RESPONDENT)

PIYUSH CHHABRA(CHHABRALEGALADVISERS@GMAIL.COM)(9958612544)(RESPONDENT)

MOHD KAMRAN MUSTAFA ALAM, VARUN VARMA
V/s NAJIMUS SEHAR

OTHER DETAILS OF ADVOCATES:
VARUN VARMA(VARUNN.VARMA95@GMAIL.COM)(9818760683)(RESPONDENT)

RAHIL MALIK SUSHMA RANI
V/s RESHMA & ORS.

OTHER DETAILS OF ADVOCATES:
SUSHMA SINGH(SUSHMASINGH77 @GMAIL.COM)(8178777233)(PETITIONER)

URMILA ROHTELA MOHIT KUMAR
V/s RAJESH ROHTELA

OTHER DETAILS OF ADVOCATES:
MOHIT KUMAR(ADVMOHIT25@NUJS.EDU)(7827962995)(PETITIONER)

VARUN AGGARWAL MANISH GUPTA, MANISH GUPTA,
V/s NEHA AGGARWAL AND ANR. SUNIL KUMAR OJHA

OTHER DETAILS OF ADVOCATES:

MANISH GUPTA(ADVOCATE.MANISH.G@GMAIL.COM)(9210875124)(PETITIONER)
MASTER GRITIK(SUDESH.YD@GMAIL.COM)()(RESPONDENT)

MANISH GUPTA(ADVOCATE.MANISH.G@GMAIL.COM)(9210875124)(PETITIONER)
SUNIL KUMAR OJHA(SUNILKOJHA.ADV@GMAIL.COM)(9891481478)(PETITIONER)

KUMARI TIYA MINOR THROUGH HER NATURAL SURENDER KUMAR AHLUWALIA,
GUARDIAN/MOTHER RENU NIMISH CHIB
V/s NAVEEN KUMAR

OTHER DETAILS OF ADVOCATES:
ANURAG AHLUWALIA(ADV.ANURAGAHLUWALIA@GMAIL.COM)()(PETITIONER)
NIMISH CHIB(NIMISHCHIB@GMAIL.COM)(9810823566)(RESPONDENT)

RAJ KUMAR SHARMA KRISHNA BHUSHAN UPADHYAY
V/s DIRECTORATE OF ENFORCEMENT

OTHER DETAILS OF ADVOCATES:
K.B UPADHYAY (ADVOCATIAJUDEX@GMAIL.COM)(9810655095)(PETITIONER)

RAMESH CHAND CHATURVEDI KRISHAN KUMAR SHARMA
V/s DIRECTORATE OF ENFORCEMENT

OTHER DETAILS OF ADVOCATES:
KRISHAN SHARMA(ADVKRISHAN4@GMAIL.COM)(8505959511)(PETITIONER)
DIRECTORATE OF ENDORCEMENT(DL.HC_ED@GOV.IN)()(RESPONDENT)

S RAJIV PRATAP SINGH, RITU
V/s STATE OF NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

RAJIV PRATAP SINGH(ADVOCATERPSTOMAR@GMAIL.COM)(9910737518)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RITU (ADVOCATERITUO5@GMAIL.COM)(7082655634)(RESPONDENT)

SHRI ARVIND KUMAR RV SINHA, YOGESH GAUR
V/s MS. ANJU @ CHANDRA PRABHA

OTHER DETAILS OF ADVOCATES:
R.V. SINHA (SINHAADVOCATE@HOTMAIL.COM)(9868230464)(PETITIONER)
YOGESH GAUR(GAURLAWFIRM09@GMAIL.COM)(9871434271)(RESPONDENT)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR
311/2009)

CRL.A. 330/2023 FILED BY RAMESH CHAND
CHATURVEDI (DISPOSED ON : 2023-10-18 )
CRL.A. 349/2023 FILED BY RAJ KUMAR SHARMA
(DISPOSED ON : 2023-10-18)

W.P.(CRL) 3223/2023 FILED BY RAMESH CHAND
CHATURVEDI (D. OF HEARING : 2025-03-11)

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 311/2009)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR
311/2009)

CRL.A. 330/2023 FILED BY RAMESH CHAND
CHATURVEDI (DISPOSED ON : 2023-10-18 )
CRL.A. 349/2023 FILED BY RAJ KUMAR SHARMA
(DISPOSED ON : 2023-10-18)

CRL.REV.P. 1151/2023 FILED BY RAJ KUMAR
SHARMA (D. OF HEARING : 2025-03-11)

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 311/2009)

P.S.-FIR NO. :(JYOTI NAGAR-299/2018)



11.03.2025

71 W.P.(CRL)-679/2022

72 W.P.(CRL)-1249/2022
CRL.M.A. 10743/2022

73 W.P.(CRL)-2559/2022

74  W.P.(CRL)-2966/2022
CRL.M.A. 1400/2023

75 W.P.(CRL)-647/2025

FOR FINAL HEARING
76 W.P.(C)-10157/2009

ADVANCE CAUSE LIST

RAM KUMAR GUPTA
V/s STATE OF NCT OF DELHI AND ORS

MANEESH KUMAR

OTHER DETAILS OF ADVOCATES:

GULZAR KHAN(GULZARKHAN98@GMAIL.COM)()(PETITIONER)

MANEESH KUMAR(MANEESH30@GMAIL.COM)(9599022542)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891911118)(RESPONDENT)

WTC NOIDA DEVELOPMENT COMPANY PRIVATE |NISTHA GUPTA, SATYA PRAKASH
LIMITED YADAV

V/s UNION OF INDIA THROUGH MINISTRY OF

CORPORATE AFFAIRS & ORS.

OTHER DETAILS OF ADVOCATES:

NISTHA GUPAT(NISTHA@KASHYAPCHAMBERS.COM)(9415152494)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

SATYA PRAKASH YADAV(ADVOCATESATYAA@GMAIL.COM)(9711046343)(PETITIONER)

DHARAMPAL TARUN DIWAN
V/s THE STATE & ANR. & ORS.

OTHER DETAILS OF ADVOCATES:

TARUN DIWAN(TARUNSDIWAN@GMAIL.COM)(9999779373)(PETITIONER)

TARUN DIWAN(TARUNSDIWAN@GMAIL.COM)(9999779373)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MANISH AGARWAL
V/s STATE OF NCT DELHI

YASH CHATURVEDI

OTHER DETAILS OF ADVOCATES:

SHARAD BANSAL(CONTACT@KEYLEGAL.IN)(9911440109)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
YASH CHATURVEDI(YASH_CHATUR@YAHOO.IN)()(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SOMNATH PUTLI
V/s STATE OF NCT OF DELHI

ASHUTOSH KAUSHIK (DHCLSC)

OTHER DETAILS OF ADVOCATES:

SANDEEP KHAIRWAL (ASHUTOSHKAUSHIKCHAMBERS@GMAIL.COM)(0)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RISHI PAL
V/s MTNL

RAJIV AGARWAL, JASBIR BIDHURI

OTHER DETAILS OF ADVOCATES:
JASBIR BIDHURI(SANJEEVKU2007 @GMAIL.COM)(9871773187)(RESPONDENT)

173

P.S.-FIR NO. :(FARASH BAZAR-330/2016)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(K.N.KATJU MARG-369/2015)

W.P.(CRL) 939/2018 FILED BY DHARAM PAL
(DISPOSED ON : 2019-01-22 )

W.P.(CRL) 651/2020 FILED BY SANTOSH DOGRA
(DISPOSED ON : 2024-01-09 )

BAIL APPLN. 3241/2022 FILED BY ASHOK ATRI
(DISPOSED ON : 2022-11-01 )

W.P.(CRL) 321/2023 FILED BY PRAKASH
CHANDER (DISPOSED ON : 2024-09-23 )

P.S.-FIR NO. :(K.N.KATJU MARG-369/2015)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MODEL TOWN-409/2022)

BAIL APPLN. 816/2023 FILED BY P.P.
RAVEENDRAN (DISPOSED ON : 2024-03-05 )
W.P.(CRL) 2184/2023 FILED BY P.P.
RAVEENDRAN (DISPOSED ON : 2024-03-05 )

P.S.-FIR NO. :(MODEL TOWN-409/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(WELCOME COLONY-442/2008)

CRL.A. 1213/2010 FILED BY ARVIND @ PINTU &
ORS (DISPOSED ON : 2014-09-18 )

W.P.(CRL) 2524/2014 FILED BY SOMNATH @
PUTLI (DISPOSED ON : 2015-01-09 )
W.P.(CRL) 1441/2015 FILED BY BHARAT @
CHUNMUN (DISPOSED ON : 2015-08-20 )
W.P.(CRL) 638/2016 FILED BY YAD RAM @
PHATTU (DISPOSED ON : 2016-03-15 )
W.P.(CRL) 1193/2016 FILED BY ARVIND @
PINTU (DISPOSED ON : 2016-04-22 )
W.P.(CRL) 2275/2016 FILED BY YAD RAM @
PHATTU (DISPOSED ON : 2016-11-07 )
W.P.(CRL) 1426/2017 FILED BY YADRAM @
PHATTU (DISPOSED ON : 2017-10-16 )
W.P.(CRL) 3345/2018 FILED BY SOMNATH @
PUTLI (DISPOSED ON : 2018-10-31 )
W.P.(CRL) 3308/2024 FILED BY BHARAT @
CHUNMUN (DISPOSED ON : 2024-10-22 )
W.P.(CRL) 3997/2024 FILED BY BHARAT @
CHUNMUN (DISPOSED ON : 2024-12-20 )
W.P.(CRL) 705/2025 FILED BY ARVIND ALIAS
PINTU (D. OF HEARING : 2025-03-26 )
P.S.-FIR NO. :(WELCOME COLONY-442/2008)
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COURT NO. 28
HON"BLE MR.JUSTICE AMIT SHARMA

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

mahendra.kadian@dhc.nic.in

CLICK HERE TO JOIN VC

ADVANCE CAUSE LIST

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl3

ITEM
NUMBER CASE NUMBER

BAIL

1 BAIL APPLN.-1195/2024
CRL.M.A. 10499/2024

2 BAIL APPLN.-2442/2024

3 BAIL APPLN.-3425/2024

4 BAIL APPLN.-3702/2024

5 BAIL APPLN.-4460/2024

WITH CRL.M.C. 7124/2023

6 BAIL APPLN.-4686/2024

7 BAIL APPLN.-4795/2024

WITH BAIL APPLN. 574/2025

PARTY NAME

CHANDAN RAI
V/s STATE (N.C.T. OF DELHI)

OTHER DETAILS OF ADVOCATES:

HIMANSHU YADAV(ADVHIMANSHUO5@GMAIL.COM)(8010027505)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ASHISH @ MUDDY

V/s THE STATE GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

ASAD IQBAL(ASADIQBALADVOCATE@GMAIL.COM)(9891735156)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

OKEKE ONYEDIKA NELSON
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

ANOOP GUPTA(ADVOCATEANOOPGUPTA@GMAIL.COM)(9810181176)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

VIKAS RAI

V/s THE STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

ADVOCATE NAME

VARUN SINGH

NITESH KUMAR

ANOOP KUMAR GUPTA

RAGHAV MEHDIRATTA

YOGI PAHAL (YOGIPAHAL87 @GMAIL.COM)(8800915151)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ALOK SAXENA
V/s THE STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

SHIV KUMAR TIWARI

TRILOK NATH (TIWARI36@GMAIL.COM)(9810571840)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

INDERJEET @ ROHIT @ CID

V/s STATE (GOVT. OF NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

ANKIT ATTREE(ANKITATTREE2@GMAIL.COM)(8860273434)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

BHAVYA JAIN
V/s STATE NCT OF DELHI

ANKIT ATTREE

AKARSHAN BHARDWAJ

OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CHHAWLA-469/2022)

BAIL APPLN. 2599/2023 FILED BY CHANDAN RAI
(DISPOSED ON : 2023-08-07 )

W.P.(CRL) 2249/2023 FILED BY CHANDAN RAI
(DISPOSED ON : 2023-08-08 )

P.S.-FIR NO. :(CHHAWLA-469/2022)

P.S.-FIR NO. :(PATEL NAGAR-441/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MEHRAULI-554/2021)

BAIL APPLN. 3119/2023 FILED BY OKEKE
ONYEDIKA NELSON (DISPOSED ON : 2024-07-26 )

P.S.-FIR NO. :(MEHRAULI-554/2021)

P.S.-FIR NO. :(PATEL NAGAR-254/2019)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CRIME AND RAILWAY-141/2021)

BAIL APPLN. 56/2022 FILED BY ALOK SAXENA
(DISPOSED ON : 2022-04-13 )

CRL.M.C. 7124/2023 FILED BY ALOK SAXENA
(DISPOSED ON : 2025-02-18)

P.S.-FIR NO. :(CRIME AND RAILWAY-141/2021)

P.S.-FIR NO. :(KHYALA-131/2024)
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8 BAIL APPLN.-574/2025

9 BAIL APPLN.-4/2025

10 BAIL APPLN.-240/2025

11 BAIL APPLN.-633/2025
CRL.M.(BAIL) 297/2025

SUSPENSION OF SENTENCE

12 CRL.M.(BAIL) 501/2024
In CRL.A.-263/2024

13 CRL.M.(BAIL) 269/2025
In CRL.A.-269/2024

14  |CRL.M.(BAIL) 768/2024
In CRL.A.-435/2024

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

GARVIT SHARMA(YULEXLITIGATION@GMAIL.COM)(9717617387)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

CHARVI JAIN
V/s STATE NCT OF DELHI

ANIKET PAWAR

OTHER DETAILS OF ADVOCATES:

GARVIT SHARMA (YULEXLITIGATION@GMAIL.COM)(9717617387)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

NARENDER ALIAS NARAYAN SINGH BISHT
V/s THE STATE GOVT OF NCT OF DELHI

SAJAN PAL SINGH

OTHER DETAILS OF ADVOCATES:

SAJANPAL SINGH(SAJANPALSINGH1@GMAIL.COM)(0)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

KALIMUDDIN SHAIKH AMIT GUPTA
V/s STATE (GOVT. OFNCT OF DELHI)

OTHER DETAILS OF ADVOCATES:
GUPTA(GUPTAS.ASSOCIATES.ADV@GMAIL.COM)(9891378863)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DEEPANSHU GOEL
V/s STATE OF NCT OF DELHI

ROHAN WADHWA

OTHER DETAILS OF ADVOCATES:

ROHAN WADHWA(ROHANWADHWAADV@GMAIL.COM)(9671978629)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MOHAR SINGH ALIASE NITESH
V/s THE STATE GOVT OF NCT OF DELHI

HARI SHANKER

OTHER DETAILS OF ADVOCATES:

HARI SHANKER (HARISHANKER.ADV@GMAIL.COM)(9811562356)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VISHNU PRASAD VINOD KUMAR, HARSH PRABHAKAR,
V/s STATE OF NCT OF DELHI ASTHA

OTHER DETAILS OF ADVOCATES:

KAMAL
CHOUDHARY(KAMAL.CHOUDHARY08@GMAIL.COM)(9818166112)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ANKUR
CHOUDHGARY(ADVANKURCHOUDHARY@GMAIL.COM)(9911044818)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
ASTHA (RENDEZVOUS.ASTHA@GMAIL.COM)(9582365646)(RESPONDENT)

PANKAJ MISTRY RAKESH SHERAWAT
V/s STATE GOVT. OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

RAKESH SHERAWAT (RAKESHSHERAWATADV@GMAIL.COM)()(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NEW ASHOK NAGAR-591/2024)

BAIL APPLN. 574/2025 FILED BY CHARVI JAIN (D.
OF HEARING : 2025-03-11)

P.S.-FIR NO. :(NEW ASHOK NAGAR-591/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NEW ASHOK NAGAR-591/2024)

BAIL APPLN. 4795/2024 FILED BY BHAVYA JAIN (D.
OF HEARING : 2025-03-11)

P.S.-FIR NO. :(NEW ASHOK NAGAR-591/2024)

P.S.-FIR NO. :(KISHAN GARH-508/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SPECIAL BRANCH LODHI ROAD-77/2022)

BAIL APPLN. 3510/2022 FILED BY MOHD WASHIM
KHAN (DISPOSED ON : 2023-01-16 )

BAIL APPLN. 1128/2023 FILED BY MD. WASHIM
KHAN (DISPOSED ON : 2024-01-24 )

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
77/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-56/2024)

BAIL APPLN. 3319/2024 FILED BY DEEPANSHU
GOEL (DISPOSED ON : 2024-10-04 )

BAIL APPLN. 355/2025 FILED BY DEEPANSHU
GOEL (DISPOSED ON : 2025-02-03 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
56/2024)

P.S.-FIR NO. :(PREET VIHAR-94/2016)

P.S.-FIR NO. :(JAIT PUR-358/2021)

P.S.-FIR NO. :(GOVIND PURI-27/2016)


mailto:DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)�

11.03.2025

15 CRL.M.(BAIL) 2123/2024
In CRL.A.-1180/2024

FRESH MATTERS & APPLICATIONS
16  W.P.(CRL)-504/2025

FOR ADMISSION
17 CRL.M.C.-1965/2023

18 |CRL.M.C.-2802/2023
CRL.M.A. 10527/2023

19 CRL.M.C.-283/2025
CRL.M.A. 1411/2025
WITH CRL.M.C. 292/2025

20 CRL.M.C.-292/2025
CRL.M.A. 1456/2025

AFTER NOTICE MISC. MATTERS
21 CRL.A.-795/2024

22 CRL.A.-1104/2024
WITH CRL.A. 1108/2024

ADVANCE CAUSE LIST

VINOD ALIAS PAPPU
V/s STATE OF NCT OF DELHI

ARJUN MALIK (DHCLSC)

OTHER DETAILS OF ADVOCATES:

AMIT KLARA(WEARKALAS@GMAIL.COM)(7838656399)(PETITIONER)
BMALIK(BMALIKADVOCATES05@GMAIL.COM)(0)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

AJEET SINGH
V/s STATE(NCT OF DELHI)

SHIV CHOPRA

OTHER DETAILS OF ADVOCATES:
AMITEJ KUMAR NAGAR(AMITEJ91@GMAIL.COM)(7838662645)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

HIMANSHU SHARMA
V/s THE STATE (GOVT. OF NCT OF DELHI)

SHAMBHOO PRASAD PAUL

OTHER DETAILS OF ADVOCATES:
S.P. PAUL(SPPAULADVOCATE@YAHOO.IN)(9871277081)(PETITIONER)
KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAVINDER SINGH & ANR.
V/s THE STATE (NCT OF DELHI) & ORS.

SACHIN MITTAL

OTHER DETAILS OF ADVOCATES:

STATE (GNCTD)
V/s AMIT SAINI

SHUBHI GUPTA

OTHER DETAILS OF ADVOCATES:
SHUBHI GUPTA (SHUBHIGUPTA712@GMAIL.COM)(8130640287)(PETITIONER)

STATE SHUBHI GUPTA
V/s YOGITA SAINI & ORS.

OTHER DETAILS OF ADVOCATES:
SHUBHI GUPTA (SHUBHIGUTPA712@GMAIL.COM)(8130640287)(PETITIONER)

SURAJ @ NISHANT
V/s STATE (GNCTD)

AMIT SAHNI

OTHER DETAILS OF ADVOCATES:
AMIT SAHNI(OFFICEAMITSAHNI@GMAIL.COM)(9990513500)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

M/S RUNGTA PROJECTS LTD AND ORS YOGINDER HANDOO

V/s CBI

OTHER DETAILS OF ADVOCATES:
R.K HANDOO ()(233389062)(PETITIONER)
CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MANSAROVER PARK-108/2020)

CRL.A. 1179/2024 FILED BY ARJUN KUMAR (D. OF
HEARING : 2025-01-31)

P.S.-FIR NO. :(MANSAROVER PARK-108/2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KALYAN PURI-588/2015)

CRL.A. 612/2023 FILED BY AJEET SINGH (DISPOSED
ON :2023-10-31)

P.S.-FIR NO. :(KALYAN PURI-588/2015)

P.S.-FIR NO. :(I.G.I.AIRPORT-517/2019)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NIHAL VIHAR-1032/2024)

CRL.M.C. 292/2025 FILED BY STATE (D. OF
HEARING : 2025-03-11)

P.S.-FIR NO. :(NIHAL VIHAR-1032/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NIHAL VIHAR-1032/2024)
CRL.M.C. 283/2025 FILED BY STATE (GNCTD) (D.
OF HEARING : 2025-03-11)

P.S.-FIR NO. :(NIHAL VIHAR-1032/2024)

P.S.-FIR NO. :(BADARPUR-529/2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-219-2015-E-0006)

CRL.A. 1108/2024 FILED BY T M ACHUTHAN (D. OF
HEARING : 2025-03-11 )

CRL.A. 1121/2024 FILED BY RAM SWARUP
RUNGTA (D. OF HEARING : 2025-03-11 )

CRL.A. 1122/2024 FILED BY SHAMBHU NATH (D.
OF HEARING : 2025-03-11 )

CRL.A. 1123/2024 FILED BY SANJAY RUNGTA (D.
OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(CBI-219-2015-E-0006)



11.03.2025

23 CRL.A.-1108/2024
CRL.M.A. 5526/2025

24 CRL.A.-1121/2024
WITH CRL.A. 1122/2024
CRL.A. 1123/2024

25 CRL.A.-1122/2024

26 CRL.A.-1123/2024

27 CRL.A.-1236/2024

28  |CRL.M.C.-4560/2018
WITH CRL.M.C. 2843/2023

ADVANCE CAUSE LIST

T M ACHUTHAN
V/s CBI

YOGINDER HANDOO

OTHER DETAILS OF ADVOCATES:

R.K HANDOO()(23389062)(PETITIONER)

CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)
HANDOO(MAIL@HANDOOANDHANDOO.COM)(0)(RESPONDENT)

RAM SWARUP RUNGTA
V/s CENTRAL BUREAU OF INVESTIGATION

YOGINDER HANDOO

OTHER DETAILS OF ADVOCATES:
HANDOO(MAIL@HANDOOANDHANDOO.COM)(0)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

SHAMBHU NATH
V/s CENTRAL BUREAU OF INVESTIGATION

YOGINDER HANDOO

OTHER DETAILS OF ADVOCATES:
HANDOO(MAIL@HANDOOANDHANDOO.COM)(0)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

SANJAY RUNGTA
V/s CENTRAL BUREAU OF INVESTIGATION

YOGINDER HANDOO

OTHER DETAILS OF ADVOCATES:
HANDOO(MAIL@HANDOOANDHANDOO.COM)(0)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

PRIYANKA KHURANA
V/s STATE GOVT. OF NCT OF DELHI AND ORS.

SATYAM THAREJA

OTHER DETAILS OF ADVOCATES:

SATYAM THAREJA (OFFICE@TNCLAW.IN)(9711097015)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AMIT GOYAL ABHIMANYU KAMPANI
V/s STATE & ANR

OTHER DETAILS OF ADVOCATES:
ABHIMANYU KAMPANI()(9818647579)(PETITIONER)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-219-2015-E-0006)

CRL.A. 1104/2024 FILED BY M/S RUNGTA
PROJECTS LTD AND ORS (D. OF HEARING : 2025-
03-11)

CRL.A. 1121/2024 FILED BY RAM SWARUP
RUNGTA (D. OF HEARING : 2025-03-11 )

CRL.A. 1122/2024 FILED BY SHAMBHU NATH (D.
OF HEARING : 2025-03-11 )

CRL.A. 1123/2024 FILED BY SANJAY RUNGTA (D.
OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(CBI-219-2015-E-0006)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-219-2015-E-0006)

CRL.A. 1104/2024 FILED BY M/S RUNGTA
PROJECTS LTD AND ORS (D. OF HEARING : 2025-
03-11)

CRL.A. 1108/2024 FILED BY T M ACHUTHAN (D. OF
HEARING : 2025-03-11 )

CRL.A. 1122/2024 FILED BY SHAMBHU NATH (D.
OF HEARING : 2025-03-11 )

CRL.A. 1123/2024 FILED BY SANJAY RUNGTA (D.
OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(CBI-219-2015-E-0006)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-219-2015-E-0006)

CRL.A. 1104/2024 FILED BY M/S RUNGTA
PROJECTS LTD AND ORS (D. OF HEARING : 2025-
03-11)

CRL.A. 1108/2024 FILED BY T M ACHUTHAN (D. OF
HEARING : 2025-03-11 )

CRL.A. 1121/2024 FILED BY RAM SWARUP
RUNGTA (D. OF HEARING : 2025-03-11 )

CRL.A. 1123/2024 FILED BY SANJAY RUNGTA (D.
OF HEARING : 2025-03-11)

P.S.-FIR NO. :(CBI-219-2015-E-0006)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-219-2015-E-0006)

CRL.A. 1104/2024 FILED BY M/S RUNGTA
PROJECTS LTD AND ORS (D. OF HEARING : 2025-
03-11)

CRL.A. 1108/2024 FILED BY T M ACHUTHAN (D. OF
HEARING : 2025-03-11 )

CRL.A. 1121/2024 FILED BY RAM SWARUP
RUNGTA (D. OF HEARING : 2025-03-11)

CRL.A. 1122/2024 FILED BY SHAMBHU NATH (D.
OF HEARING : 2025-03-11)

P.S.-FIR NO. :(CBI-219-2015-E-0006)

P.S.-FIR NO. :(K.N.KATJU MARG-402/2019)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(UTTAM NAGAR-229/2013)

CRL.M.C. 3827/2014 FILED BY DEEPAK GOYAL
(DISPOSED ON : 2018-01-16 )



11.03.2025

29

CRL.M.C.-2843/2023
CRL.M.A. 10670/2023

ADVANCE CAUSE LIST

DHARMENDER YADAV MOHD ADIL, ABDUL VAHID
V/s STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
SALMAN HASHMI(SALMAN@HASHMIANDCO.COM)(9899888076)(PETITIONER)
KAPIL

CRL.M.C. 4086/2014 FILED BY ANIL ANAND
(DISPOSED ON : 2017-12-14 )

CRL.M.C. 3849/2014 FILED BY AMIT GOYAL
(DISPOSED ON : 2018-01-16 )

CRL.M.C. 3968/2014 FILED BY SUSHIL SATI
(DISPOSED ON : 2018-01-16 )

BAIL APPLN. 1950/2017 FILED BY DEEPAK GOYAL
(DISPOSED ON : 2018-07-11 )

BAIL APPLN. 618/2018 FILED BY SANTOSH GOYAL
(DISPOSED ON : 2018-09-27 )

BAIL APPLN. 448/2018 FILED BY SANTOSH GOYAL
(DISPOSED ON : 2018-02-23 )

BAIL APPLN. 860/2018 FILED BY AMIT GOYAL
(DISPOSED ON : 2018-07-24 )

BAIL APPLN. 1780/2018 FILED BY AMIT GOYAL
(DISPOSED ON : 2018-08-03 )

BAIL APPLN. 1883/2018 FILED BY AMIT GOYAL
(DISPOSED ON : 2022-02-22 )

BAIL APPLN. 1409/2019 FILED BY SANTOSH
GOYAL (DISPOSED ON : 2022-01-31)

BAIL APPLN. 438/2019 FILED BY SANTOSH GOYAL
(DISPOSED ON : 2019-02-21)

CRL.M.C. 4603/2019 FILED BY SANTOSH GOYAL
(DISPOSED ON : 2021-09-24 )

BAIL APPLN. 4231/2020 FILED BY DEEPAK GOYAL
(DISPOSED ON : 2022-02-22 )

BAIL APPLN. 3248/2022 FILED BY DEEPAK GOYAL
(DISPOSED ON : 2024-04-09 )

CRL.M.C. 2843/2023 FILED BY DHARMENDER
YADAV (D. OF HEARING : 2025-03-11 )

W.P.(CRL) 3368/2024 FILED BY DEEPAK GOYAL (D.
OF HEARING : 2025-04-23 )

BAIL APPLN. 472/2025 FILED BY DEEPAK GOYAL
(D. OF HEARING : 2025-03-18 )

P.S.-FIR NO. :(UTTAM NAGAR-229/2013)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(UTTAM NAGAR-229/2013)
CRL.M.C. 3827/2014 FILED BY DEEPAK GOYAL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |(DISPOSED ON : 2018-01-16 )

ABDUL VAHID (ABDUL.VAHID704@GMAIL.COM)(9971936388)(RESPONDENT)
ABDUL VAHID (ABDUL.VAHID704@GMAIL.COM)(9971936388)(RESPONDENT)
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CRL.M.C. 4086/2014 FILED BY ANIL ANAND
(DISPOSED ON : 2017-12-14 )

CRL.M.C. 3849/2014 FILED BY AMIT GOYAL
(DISPOSED ON : 2018-01-16 )

CRL.M.C. 3968/2014 FILED BY SUSHIL SATI
(DISPOSED ON : 2018-01-16 )

BAIL APPLN. 1950/2017 FILED BY DEEPAK GOYAL
(DISPOSED ON : 2018-07-11)

BAIL APPLN. 618/2018 FILED BY SANTOSH GOYAL
(DISPOSED ON : 2018-09-27 )

BAIL APPLN. 448/2018 FILED BY SANTOSH GOYAL
(DISPOSED ON : 2018-02-23 )

BAIL APPLN. 860/2018 FILED BY AMIT GOYAL
(DISPOSED ON : 2018-07-24 )

BAIL APPLN. 1780/2018 FILED BY AMIT GOYAL
(DISPOSED ON : 2018-08-03 )

BAIL APPLN. 1883/2018 FILED BY AMIT GOYAL
(DISPOSED ON : 2022-02-22 )

CRL.M.C. 4560/2018 FILED BY AMIT GOYAL (D. OF
HEARING : 2025-03-11)

BAIL APPLN. 1409/2019 FILED BY SANTOSH
GOYAL (DISPOSED ON : 2022-01-31)

BAIL APPLN. 438/2019 FILED BY SANTOSH GOYAL
(DISPOSED ON : 2019-02-21 )

CRL.M.C. 4603/2019 FILED BY SANTOSH GOYAL
(DISPOSED ON : 2021-09-24 )

BAIL APPLN. 4231/2020 FILED BY DEEPAK GOYAL
(DISPOSED ON : 2022-02-22 )

BAIL APPLN. 3248/2022 FILED BY DEEPAK GOYAL
(DISPOSED ON : 2024-04-09 )

W.P.(CRL) 3368/2024 FILED BY DEEPAK GOYAL (D.
OF HEARING : 2025-04-23 )

BAIL APPLN. 472/2025 FILED BY DEEPAK GOYAL
(D. OF HEARING : 2025-03-18 )

P.S.-FIR NO. :(UTTAM NAGAR-229/2013)
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30

31

32

33

34

35

36

37

38

CRL.M.C.-484/2023

CRL.M.C.-644/2023

WITH CRL.M.C. 4057/2023

CRL.M.C. 7264/2023

CRL.M.C.-4057/2023

CRL.M.A. 15270/2023
CRL.M.A. 17636/2023
CRL.M.A. 27660/2023
CRL.M.A. 27661/2023

WITH CRL.M.C. 7264/2023

CRL.M.C.-7264/2023
CRL.M.A. 27101/2023

CRL.M.C.-1024/2023
CRL.M.A. 3913/2023

CRL.M.C.-1774/2023

CRL.M.C.-2325/2023
CRL.M.A. 8757/2023

CRL.M.C.-2415/2023
CRL.M.A. 9180/2023

CRL.M.C.-3358/2023
CRL.M.A. 12603/2023

ANKIT JAIN & ORS.

V/s STATE OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

ADVANCE CAUSE LIST

RAJIV GUPTA

RAJIV GUPTA(LAWNRAJIV@GMAIL.COM)(9811284735)(PETITIONER)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KALI CHARAN, SAHIL GOEL

MONU CHAUDHARY
V/s PRIYANKA

OTHER DETAILS OF ADVOCATES:
KALICHARAN(ADVKALICHARAN93@GMAIL.COM)(9312046393)(PETITIONER)

PRIYANKA (SUNILADV20@GMAIL.COM)(9811028518)(RESPONDENT)

SAHIL GOEL(GOEL.SAHIL1611@GMAIL.COM)(8750188345)(PETITIONER)
KALI CHARAN, SUNIL KUMAR, SAHIL

MONU CHAUDHARY
V/s PRIYANKA

OTHER DETAILS OF ADVOCATES:
KALICHARAN(ADVKALICHARAN93@GMAIL.COM)(9312046393)(PETITIONER)

GOEL

PRIYANKA (SUNILADV20@GMAIL.COM)(9811028518)(RESPONDENT)

KALICHARAN (ADVKALICHARAN93@GMAIL.COM)(9312046393)(PETITIONER)

SUNIL (SUNILADV20@GMAIL.COM)()(RESPONDENT)

SUNIL KUMAR(SUNILADV20@GMAIL.COM)(9811028518)(PETITIONER)

KALICHARAN(KALICHARAN.93@GMAIL.COM)()(RESPONDENT)

SAHIL GOEL(GOEL.SAHIL1611@GMAIL.COM)(8750188345)(PETITIONER)
MONU CHAUDHARY & ORS.

V/s STATE & ANR.

OTHER DETAILS OF ADVOCATES:
KALICHARAN (ADVKALICHARAN93@GMAIL.COM)(9312046393)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SAHIL GOEL(GOEL.SAHIL1611@GMAIL.COM)(8750188345)(PETITIONER)

MUNNA KUMAR SINGH SATYAJIT KUMAR SINGH

V/s M/S GREAT BALAJI CHIT FUND PVT LTD

OTHER DETAILS OF ADVOCATES:

SATYAJIT KUMAR

SINGH(SATYAJITKUMARSINGH@GMAIL.COM)(9811571606)(PETITIONER)

SIDHANT SHARMA & ANR.
V/s THE STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

KALI CHARAN, SAHIL GOEL

BINDRA RANA

S.S. RANA(LITIGATION@SSRANA.COM )(9818202368)(PETITIONER)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MR. MANOJ NAGAR

V/s COIM INDIA PVT. LTD.

OTHER DETAILS OF ADVOCATES:

MAYANK KSHIRSAGAR

TUSHAR SINGH

(AKHILESH_YADAV24@YAHOO.COM)(9971171628)(PETITIONER)
MANOJ NAGAR(MANSMARKETINGH@YAHOO.COM)()(PETITIONER)

AKHILESH YADAV(AKHILESH_YADAV24@YAHOO.CO,IN)(9971171628)(PETITIONER)

MAYANK KSHIRSAGAR

(AKHILESH_YADAV24@YAHOO0.COM)(9971171628)(PETITIONER)

COIM INDIA PVT LTD(HITESH.GUPTA@COIMGROUP.COM)()(RESPONDENT)

HITESH (HITEH.GUPTA@COIMGROUP.COM)()(RESPONDENT)
HITESH(HITESH.GUPTA@COIMGROUP.COM)()(RESPONDENT)
HITESH GUPTA (HITESH.GUPTA@COIMGROUP.COM)()(RESPONDENT)

DINESH KUMAR SINGH

V/s STATE (GOVT. OF NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES:

AKASH KUMAR

AKASH KUMAR(ADV.AKASHKJ@GMAIL.COM)()(PETITIONER)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DENETH PIUMAKSHI WEDARACHCHIGE
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:
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SHIVANSH AGARWAL

P.S.-FIR NO. :(KOTWALI-917/2022)

P.S.-FIR NO. :(KARAWAL NAGAR-253/2016)

P.S.-FIR NO. :(VASANT KUNJ NORTH-331/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(1.G.1.AIRPORT-141/2009)

W.P.(CRL) 740/2009 FILED BY DENETH PIUMAKSHI
WEDAARACHICHIGE (DISPOSED ON : 2009-05-29 )
CRL.M.C. 3312/2015 FILED BY DENETH
PIUMAKSHI WEDAARACHICHIGE (DISPOSED ON :
2015-09-15)



11.03.2025 ADVANCE CAUSE LIST

P.S.-FIR NO. :(I.G.I.AIRPORT-141/2009)

39 CRL.M.C.-4209/2023 AMBER JAITELY SUMIT R SHARMA, PIYUSH VERMA,
CRL.M.A. 15793/2023 V/s AMIT KUMAR BHARAT
WITH CRL.M.C. 4210/2023

OTHER DETAILS OF ADVOCATES:
PIYUSH VERMA(PIYUSHVERMA0397 @ GMAIL.COM)(8700049887)(RESPONDENT)
BHARAT (BHARATBAGGAADVOCATE123@GMAIL.COM)(9899584189)(RESPONDENT)

40 CRL.M.C.-4210/2023 AMBER JAITELY SUMIT R SHARMA, PIYUSH VERMA,
CRL.M.A. 15795/2023 V/s AMIT KUMAR BHARAT

OTHER DETAILS OF ADVOCATES:

SUMIT R. SHARMA (SUMITSHARMA.R@GMAIL.COM)(9811209030)(PETITIONER)
AKUPMANU (ADV.AKUPMANU@GMAIL.COM)()(RESPONDENT)

PIYUSH VERMA(PIYUSHVERMA0397@GMAIL.COM)(8700049887)(PETITIONER)
BHARAT (BHARATBAGGAADVOCATE123@GMAIL.COM)(9899584189)(RESPONDENT)

41 CRL.M.C.-6111/2023 MURALI MANOHAR LAL @ANIL KUMAR AND SHARDA
CRL.M.A. 22962/2023 ORS
V/s THE STATE AND ANR
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(INDERPURI-99/2023)

RAJIV SONI(RAJIVSONIDOLLY @GMAIL.COM)()(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

42 CRL.M.C.-7323/2023 BIMAL BABU KARUNAKAR RAJ KUMAR
CRL.M.A. 27322/2023 V/s THE STATE & ANR.

OTHER DETAILS OF ADVOCATES:

RANJANA GUPTA
(LAWYERDIVAKARUPADHYAYA@GMAIL.COM)(7011722899)(PETITIONER)
RANJANA GUPTA
(LAWYERDIVAKARUPADHYAYA@GMAIL.COM)(7011722899)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

43 CRL.M.C.-7441/2023 MR. VARUN BANSAL NIHIT DALMIA
CRL.M.A. 27787/2023 V/s THE ST ATE (NCT OF DEHIT & ORS.

OTHER DETAILS OF ADVOCATES:

NIHIT DALMIA (ADVNIHITDALMIA@GMAIL.COM)(9350720673)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

44  |CRL.M.C.-7647/2023 SUNAIR HOTELS LTD JATIN SETHI, ASHOK KUMAR
CRL.M.A. 28490/2023 V/s STATE OF NCT OF DELHI & ANR. SHARMA
CRL.M.A. 28491/2023
WITH CRL.M.C. 7649/2023
CRL.M.C. 9339/2023

OTHER DETAILS OF ADVOCATES:

GURPREET SINGH (GS.LAWATTORNEY@GMAIL.COM)(8860070760)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ASHOK KUMAR
SHARMA(ADV.ASHOKKUMARSHARMA@GMAIL.COM)(9810379650)(PETITIONER)
ASHOK KUMAR
SHARMA(ADV.ASHOKKUMARSHARMA@GMAIL.COM)(9810379650)(RESPONDENT)
45 CRL.M.C.-7649/2023 S P GUPTA & ANR. JATIN SETHI, ASHOK KUMAR
CRL.M.A. 28494/2023 V/s STATE OF NCT OF DELHI & ANR. SHARMA

CRL.M.A. 28495/2023

OTHER DETAILS OF ADVOCATES:

GURPREET SINGH (GS.LAWATTORNEY@GMAIL.COM)(9891894030)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ASHOK KUMAR
SHARMA(ADV.ASHOKKUMARSHARMA@GMAIL.COM)(9810379650)(RESPONDENT)
46  |CRL.M.C.-9339/2023 MR SANJEEV KUMAR BINDAL & ANR. JATIN SETHI, ASHOK KUMAR
CRL.M.A. 34900/2023 V/s STATE OF NCT DELHI & ANR. SHARMA

CRL.M.A. 34901/2023

OTHER DETAILS OF ADVOCATES:

GURPREET SINGH(GS.LAWATTRONEY@GMAIL.COM)(9891894030)(PETITIONER)
JATIN S SETHI(JATINSSETHI@GMAIL.COM)(8860070760)(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ASHOK KUMAR
SHARMA(ADV.ASHOKKUMARSHARMA@GMAIL.COM)(9810379650)(RESPONDENT)
47 CRL.M.C.-7655/2023 SH BHOLA KUMAR AND ORS SURAJ PRAKASH SHARMA

V/s THE STATE NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(KAROL BAGH-402/2022)
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48 |CRL.M.C.-7680/2023
CRL.M.A. 28602/2023

49 CRL.M.C.-8199/2023
CRL.M.A. 30512/2023

50 |CRL.M.C.-8476/2023

51 CRL.M.C.-8666/2023

52 CRL.M.C.-8809/2023
CRL.M.A. 32882/2023

53  |W.P.(CRL)-244/2025

54  |W.P.(CRL)-265/2025

55  |W.P.(CRL)-513/2025

ADVANCE CAUSE LIST

SEEMA & ORS.
V/s STATE & ANR.

ANURAG K ANDLEY

OTHER DETAILS OF ADVOCATES:

ANURAG ANDLEY(ANURAGANDLEY93@GMAIL.COM)(9654419650)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KUMUD JAIN AKHILESH PRADHAN, MANISH
V/s STATE OF NCT OF DELHI & ANR. RAGHAV

OTHER DETAILS OF ADVOCATES:

NAEEM LAW (ASIMNAEEMADV@GMAIL.COM)(9811056644)(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
MANISH RAGHAV(RAGHAVLAWEFILE@GMAIL.COM)(9873645048)(PETITIONER)
MANISH RAGHAV(RAGHAVLAWEFILE@GMAIL.COM)(9873645048)(RESPONDENT)

JAMIPAL SINGH KAUSHAL SHARMA
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

KAUSHAL SHARMA(KAUSHAL.LAW@OUTLOOK.COM)(8930446918)(PETITIONER)
KAUSHAL SHARMA (KAUSHAL.LAW@OUTLOOK.COM)(8930446918)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SUNIL BOHRA AAROHI MIKKILINENI
V/s STATE & ANR.

OTHER DETAILS OF ADVOCATES:

CHANDAN BHATIA (CICERO@CICEROFIRM.IN)(7065970666)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SHIVI JAIN & ORS. MUDIT DEWAN, JUDY JAMES,
V/s STATE GOVT. OF NCT OF DELHI AND ANR. JASMAN SINGH SETHI

OTHER DETAILS OF ADVOCATES:

TIGER (ADV.MUDITDEWAN@GMAIL.COM)(9811182601)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
JubY
JAMES(CHAMBERSOFJUDEJAMES@OUTLOOK.COM)(9910160187)(RESPONDENT)
JubDY
JAMES(CHAMBERSOFJUDEJAMES@OUTLOOK.COM)(9910160187)(RESPONDENT)
JASMAN SINGH SETHI(JS.SETHI92@GMAIL.COM)(9464777772)(PETITIONER)
JASMAN SINGH SETHI(JS.SETHI92@GMAIL.COM)(9464777772)(PETITIONER)

NEHA KUMARI & ANR. MANOJ KUMAR SHARMA
V/s THE STATE OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
REETA BHARDWAJ(DUBEYREETA094@GMAIL.COM)(8750647161)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

ANOOP KUMAR JALOTA
V/s STATE NCT OF DELHI & ANR.

SAHIL GARG

OTHER DETAILS OF ADVOCATES:

MANAV GUPTA(MANAVGUPTA59@GMAIL.COM)(9818022022)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SHIV KUMAR YADAV
V/s STATE (NCT OF DELHI)

SIDDHARTH YADAV

OTHER DETAILS OF ADVOCATES:

SIDDHATH YADAV (SIDDHARTHYADAV21@GMAIL.COM)(9899284083)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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P.S.-FIR NO. :(NANGLOI-18/2020)

P.S.-FIR NO. :(KHAJOORI KHAS-741/2016)

P.S.-FIR NO. :(VASANT KUNJ NORTH-452/2018)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-15/2021)

BAIL APPLN. 1196/2021 FILED BY ANOOP KUMAR
JALOTA (DISPOSED ON : 2024-03-04 )

W.P.(CRL) 578/2021 FILED BY ANOOP KUMAR
JALOTA (DISPOSED ON : 2024-03-04 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
15/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SARAI ROHILLA-1291/2014)

CRL.A. 471/2016 FILED BY SHIV KUMAR YADAV
(DISPOSED ON : 2018-09-10))

W.P.(CRL) 1288/2019 FILED BY SHIV KUMAR
YADAYV (DISPOSED ON : 2019-08-02 )
W.P.(CRL) 1172/2020 FILED BY SHIV KUMAR
YADAV (DISPOSED ON : 2020-07-31)
W.P.(CRL) 1087/2021 FILED BY SHIV KUMAR
YADAV (DISPOSED ON : 2021-07-06 )
W.P.(CRL) 2003/2024 FILED BY SHIV KUMAR



11.03.2025 ADVANCE CAUSE LIST

FINAL ARGUMENTS

56 CRL.M.A. 37472/2024
In CRL.A.-531/2024

SHIVA @ VIKAS
V/s STATE NCT OF DELHI & ANR.

BADRINATH B

OTHER DETAILS OF ADVOCATES:

KSHITI) MITTAL ()()(PETITIONER)

DHC PROSECUTION DELHI
POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(RESPONDENT)

ANKUR

CHAUDHARY(ADV.ANKURCHAUDHARY @GMAIL.COM)(9911044818)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

NON-CONTENTIOUS CASES (FOR DIRECTIONS/ORDERS)

57 CRL.M.C.-537/2025 VIJAY KUMAR & ORS. BRAHMANAND
CRL.M.A. 2618/2025 V/s STATE THROUGH SHO PS SULTAN PURI &
ORS.

OTHER DETAILS OF ADVOCATES:
BRAHMANAND GUPTA (ADVBNGUPTA111@GMAIL.COM)(9899194195)(PETITIONER)
KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
BRAHMANAND (ADVBNGUPTA111@GMAIL.COM)(9899194195)(RESPONDENT)
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YADAV (DISPOSED ON : 2025-01-08 )

P.S.-FIR NO. :(SARAI ROHILLA-1291/2014)

P.S.-FIR NO. :(KASHMERE GATE-177/2017)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SULTAN PURI-1238/2015)

W.P.(CRL) 1613/2016 FILED BY JAI KUMAR
(DISPOSED ON : 2016-10-26 )

CRL.M.C. 7846/2024 FILED BY VIJAY KUMAR &
ORS. (DISPOSED ON : 2024-10-22 )

CRL.M.C. 538/2025 FILED BY DEEPAK & ANR. (D.
OF HEARING : 2025-03-11)

CRL.M.C. 1396/2025 FILED BY INDERJEET & ORS.
(D. OF HEARING : 2025-03-11)

P.S.-FIR NO. :(SULTAN PURI-1238/2015)
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COURT NO. 21
HON"BLE MR.JUSTICE GIRISH KATHPALIA

NOTE 1 : ALL COUNSEL APPEARING THOURGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE APPEARING
THROUGH VIRTUAL MODE, 1.E., ENSURE THE VIDEO IS ON WHEN THE MATTER 1S TAKEN UP, APPEAR IN COURT
ATTIRE AND WITHOUT ANY BACKGROUND NOISE/DISTURBANCE.

NOTE 2 : COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

NOTE 3 : COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC PLACE.

NOTE 4 : COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE THEMSELVES ONLY WHEN
THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN PROGRESS ARE NOT DISRUPTED.

NOTE 5 : COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES SO AS NOT
TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF COURT PROCEEDINGS.

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

manish.prasad@dhc.nic.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc014

:\Tll.zlll\\/lllBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
1 CM APPL. 11672/2025 PARTHA SARTHI DEY MANYA HASIJA, ARAV KAPOOR,
CM APPL. 11673/2025 V/s SIDHARTH SHANKER OBEROI ARAV KAPOOR
In RFA-795/2024(Disposed off case)
OTHER DETAILS OF ADVOCATES:
MANYA HASUUA(MANYAHASIJA13@GMAIL.COM)(9871656128)(PETITIONER)
ILLAYARASU(ILLAYARASU@GMAIL.COM)(0)(RESPONDENT)
ARAV KAPOOR(ARAVKAPOOR@OUTLOOK.COM)(9899426326)(RESPONDENT)
2 RFA-189/2025 BABITA YADAV JITENDRA KUMAR TIWARI

CM APPL. 11718/2025 V/s RAVINDER SINGH YADAV
CM APPL. 11719/2025

OTHER DETAILS OF ADVOCATES:

JITENDRA KUMAR
TIWARI(JITENDRA.TIWARI@LAWYER.COM)(9268740063)(PETITIONER)
PRNY YADAV(PRNYKYADAV88@GMAIL.COM)(0)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

3 W.P.(C)-6173/2003 D.T.C. J.M.KALIA, ATAUL HAQUE,
WITH W.P.(C) 17157/2005 V/s GURCHARAN SINGH R.K.AHLUWALIA, PEEYUSH SHARMA

OTHER DETAILS OF ADVOCATES:

WITHOUT GENERATE ()()(RESPONDENT)
WITHOUT GENERATE ()()(RESPONDENT)
WITHOUT GENERATE ()()(RESPONDENT)

4 W.P.(C)-17157/2005 D.T.C. INDRAPRASTHA ESTATE MS.GITA SHARMA, ATUL HAQUE,
V/s GURCHARAN SINGH R.K.AHLUWALIA, PIYUSH SHARMA,
VINAY SABHARWAL & RAKESH
KUMAR

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(RESPONDENT)
WITHOUT GENERATE ()()(RESPONDENT)
WITHOUT GENERATE ()()(RESPONDENT)

5 W.P.(C)-2664/2007 DY.GENERAL MANAGER STATE BANK MR.R.P.KAPUR, NARAIN DASS
CM APPL. 15372/2013 V/s VIJAY SINGH PANCHOLI, VIJENDRA MAHNDIYAN
CM APPL. 48453/2022

OTHER DETAILS OF ADVOCATES:

R.P. KAPUR(RAJIV@RPKLAW.COM)(9990955931)(PETITIONER)

N.D. PANCHOLI(NDPANCHOLI44@GMAIL.COM)(9811099532)(PETITIONER)
RAVI KUMAR
UPADHYAY(RAVIKUMARUPADHYAY1990@GMAIL.COM)()(RESPONDENT)
NARAIN DASS
PANCHOLI(NDPANCHOLI44@GMAIL.COM)(9811099532)(RESPONDENT)
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6

7

10

11

12

13

14

15

W.P.(C)-3396/2007

W.P.(C)-628/2008

W.P.(C)-7311/2008
CM APPL. 2584/2010

W.P.(C)-6600/2010
CM APPL. 10256/2012
CM APPL. 4909/2013
CM APPL. 5941/2021
CM APPL. 69134/2024
CM APPL. 69135/2024

W.P.(C)-1495/2011
CM APPL. 46919/2024
CM APPL. 69974/2024

W.P.(C)-1664/2011

W.P.(C)-3662/2011

W.P.(C)-1076/2014
CM APPL. 31934/2023

W.P.(C)-1527/2014
CM APPL. 3174/2014

WITH W.P.(C) 5015/2014

W.P.(C) 5016/2014
W.P.(C) 749/2015

W.P.(C)-5015/2014
CM APPL. 17181/2022

WITH W.P.(C) 5016/2014

W.P.(C) 1527/2014
W.P.(C) 749/2015

ADVANCE CAUSE LIST

MATA SUNDRI COLLEGE FOR WOMEN
V/s LOVE KUSH

MR.SUDHIR NANDRAJOG, PRAMOD
K TRIPATHI, SS AHLUWALIA,
NARENDER SINGH, AMAN MUDGAL

OTHER DETAILS OF ADVOCATES:

NARENDER SINGH
(NARENDERSANGWAN@YAHOO0.COM)(9953702037)(RESPONDENT)
AMAN MUDGAL(AMANMLEGAL@GMAIL.COM)(8826069787)(PETITIONER)
AMAN MUDGAL(AMANMLEGAL@GMAIL.COM)(8826069787)(PETITIONER)

TEK CHAND MR.SOM DUTTA SHARMA, MOHIT

V/s JPFL FILMS PRIVATE LIMITED GUPTA, INDEMNIS LEGIS & CO,
NARENDRA BAHADUR TIWARI,
SUBHASH CHAND, MOHIT GUPTA

OTHER DETAILS OF ADVOCATES:

NARENDRA BAHADUR
TIWARI(NBTIWARI48@YAHOO.IN)(9810252671)(PETITIONER)

SUBHASH
CHAND(SUBHASHCHANDBUDHIRAJA40@GMAIL.COM)(9871286169)(PETITIONER)
MOHIT GUPTA(MOPHITADV@YAHOO.COM)(9312833620)(RESPONDENT)

DTC ANAND NANDAN, ANIL MITTAL
V/s SHIV KUMAR

OTHER DETAILS OF ADVOCATES:

MCD SLUM AND JJ DEPARTMENT
V/s DHARMENDER

OP SAXENA, ARATI MAHAJAN,
ARATI MAHAJAN SHEDHA, ANIL
KUMAR KARNWAL, AARTI
MAHAJAN SHEDHA, SAMEER
MENDIRATTA, ARUN FRANCIS

OTHER DETAILS OF ADVOCATES:
ANILKARNWAL(ANIL.KARNWAL@GMAIL.COM)(9810044429)(PETITIONER)

ANIL KARNAWAL(ANIL.KARNWAL@GMAIL.COM)(9810044429)(RESPONDENT)
HARISH KHINCHI(HARISH.KHINCHI@YAHOO.COM)(9968630786)(RESPONDENT)
PARVINDER CHAUHAN(PARVINDERCHAUHAN.ADV@GMAIL.COM)(0)(PETITIONER)
ANIL KUMAR
KARNWAL(ANIL.KARNWAL@GMAIL.COM)(9810044429)(RESPONDENT)

ANIL KUMAR KARNWAL(ANIL.KARNWAL@GMAIL.COM)(9810044429)(PETITIONER)

RK ASSOCIATES AJAY KUMAR PORWAL, VAIBHAV
V/s PRAKASH CHANDRA SHARMA KALRA, AKSHAY JOSHI, VAIBHAV
KALRA

OTHER DETAILS OF ADVOCATES:

SHASHI MOHAN(JHASMJ1486@GMAIL.COM)(0)(PETITIONER)

VAIBHAV KALRA(V.KALRA@VIDHITTASLEGAL.COM)(9650310194)(RESPONDENT)
SHUBHAM PANDEY(SHUBHCL181@GMAIL.COM)(8136409610)(PETITIONER)

V KALRA(V.KALRA@VIDHITTASLEGAL.COM)(0)(RESPONDENT)

VAIBHAV KALRA(VAIBHAV.S.KALRA@GMAIL.COM)(9650310194)(PETITIONER)

DTC ANAND NANDAN
V/s BANWARI LAL

OTHER DETAILS OF ADVOCATES:

SARVODAYA HOSPITAL AND RESEARCH SP ARORA, KESHAV MOHAN, JUDY
CENTRE JAMES, PUNEET SINGHAL, SANDEEP
V/s CENTRAL BOARD OF TRUSTEES,EPF JINDAL

ORGANISATION

OTHER DETAILS OF ADVOCATES:

JUDY
JAMES(CHAMBERSOFJUDEJAMES@OUTLOOK.COM)(9910160187)(RESPONDENT)
PUNEET SINGHAL(ADVOCATESINGHAL@YMAIL.COM)(8826687687)(RESPONDENT)
SANDEEP JINDAL(AOR@SANDEEPJINDAL.IN)(9999668878)(PETITIONER)

PREM SINGH MANORANJAN & SATISH TOMAR,
V/s DELHI TRANSPORT CORPORATION RAVIN RAO, MANISHA TYAGI

OTHER DETAILS OF ADVOCATES:

NORTH DELHI MUNICIPAL CORPORATION
V/s SANITATION STAFF WELFARE UNION
AND ORS

AMITA GUPTA, RAJEEV KUMAR,
GARIMA PRASHAD

OTHER DETAILS OF ADVOCATES:
GARIMA PRASHAD(WPC.LAWFIRM@GMAIL.COM)(9810717325)(PETITIONER)

SOUTH DELHI MUNICIPAL CORPORATION AMITA GUPTA, SAURABH KUMAR,
V/s DAULAT RAM & ORS. RAJEEV KUMAR, RICHA DHAWAN

OTHER DETAILS OF ADVOCATES:
RAJEEV KUMAR(SURABH2007 @GMAIL.COM)(9811080339)(PETITIONER)
RICHAL(RICHAL1290@GMAIL.COM)()(RESPONDENT)
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17

18

19

20

21

22

23

24

W.P.(C)-5016/2014

W.P.(C)-749/2015
CM APPL. 1330/2015
CM APPL. 17182/2022

W.P.(C)-2749/2014

W.P.(C)-8650/2016(Disposed off

case)

W.P.(C)-10810/2016

CM APPL. 42299/2016
CM APPL. 42406/2016
CM APPL. 42407/2016
CM APPL. 52628/2018
CM APPL. 29927/2021

WITH W.P.(C) 2137/2017

W.P.(C) 2580/2017

W.P.(C)-2137/2017

CM APPL. 11571/2017
CM APPL. 12973/2017
CM APPL. 21580/2017
CM APPL. 24214/2021
CM APPL. 24215/2021

WITH W.P.(C) 10810/2016

W.P.(C)-2580/2017
CAV 259/2017

CM APPL. 11163/2017
CM APPL. 11164/2017
CM APPL. 11167/2017
CM APPL. 1827/2020
CM APPL. 23967/2021
CM APPL. 23968/2021
CM APPL. 10997/2024
CM APPL. 32524/2024

W.P.(C)-10995/2017

W.P.(C)-5700/2018

ADVANCE CAUSE LIST

NORTH DELHI MUNICIPAL CORPORATION
V/s SHAMSHER SINGH & ORS.

AMITA GUPTA, MINI PUSHKARNA,
GARIMA PRASHAD

OTHER DETAILS OF ADVOCATES:
GARIMA PRASHAD(WPC.LAWFIRM@GMAIL.COM)(9810717325)(PETITIONER)

EAST DELHI MUNICIPAL CORPORATION AMITA GUPTA, SAURABH KUMAR,
V/s JANG BAHADUR SINGH & ORS. KUMAR RAJESH SINGH, RAJEEV
KUMAR

OTHER DETAILS OF ADVOCATES:
RAJEEV KUMAR(SAURABH2007K@GMAIL.COM)(9811080339)(PETITIONER)
RAJESH KUMAR(ADV.KUMARRAJESHSINGH@GMAIL.COM)()(RESPONDENT)

NARENDER KUMAR MATHUR ANIL KUMAR
V/s M/S TATA POWER DELHI DISTRIBUTION
LTD.

OTHER DETAILS OF ADVOCATES:

SANTOSH DEVI AND ORS
V/s THE STATE AND ORS

NEERAJ THAKKAR, JAGDISH SINGH
RAJPUT, SUMAN BAGGA & ASSO

OTHER DETAILS OF ADVOCATES:

GAS SECURE SOLUTIONS (INDIA) PVT. LTD.  AMITABH CHATURVEDI, RAJESH
V/s REGIONAL P.F. COMMISSIONER-1 & ANR |[KUMAR, KESHAV MOHAN, R S JENA,
AMITABH CHATURVEDI

OTHER DETAILS OF ADVOCATES:

AMITABH CHATURVEDI()(9818259354)(PETITIONER)
MINENYOUNG(MINENYOUNG@GMAIL.COM)()(PETITIONER)

RAJESH KUMAR(RAJESH.LAWS@GMAIL.COM)(9891235156)(RESPONDENT)
RAJESH KUMAR(RAJESH.LAWS@GMAIL.COM)(9891235156)(RESPONDENT)
AMITABH CHATURVEDI(MINENYOUNG@GMAIL.COM)(9818259354)(PETITIONER)

GA4S SECURE SOLUTIONS (INDIA) PVT. LTD. AMITABH CHATURVEDI, R.C.

V/s REGIONAL P.F. COMMISSIONER-1 & ORS |CHAWLA, RAJESH KUMAR, R S JENA,
R C CHAWLA, KESHAV MOHAN,
AMITABH CHATURVEDI

OTHER DETAILS OF ADVOCATES:

ANKIT MONGA(ANKITMONGA.MNY@GMAIL.COM)(9354202889)(PETITIONER)
RAJESH KUMAR(RAJESH.LAWS@GMAIL.COM)(9891235156)(RESPONDENT)
ANKIT MONGA(ANKITMONGA.MNY@GMAIL.COM)(9354202889)(RESPONDENT)
SANGEETA(SANGEETHMOHAN.MNY@GMAIL.COM)()(RESPONDENT)

AMITABH CHATURVEDI(MINENYOUNG@GMAIL.COM)(9818259354)(PETITIONER)

GA4S SECURE SOLUTIONS (INDIA) PVT. LTD. AMITABH CHATURVEDI, R.S.JENA,
V/s REGIONAL P.F. COMMISSIONER-I & ORS |SANGEETH MOHAN, RAJESH
KUMAR, AMITABH CHATURVEDI

OTHER DETAILS OF ADVOCATES:

SANGEETH MOHAN()(9818259354)(PETITIONER)

SANGEET MOHAN(SANGEETMOHAN.MNY@GMAIL.COM)()(PETITIONER)
RAJESH KUMAR(RAJESH.LAWS@GMAIL.COM)(9891235156)(PETITIONER)
RAJESHKUMAR(RAJESH.LAWS@GMAIL.COM)(9891235156)(PETITIONER)
RAJESH KUMAR(RAJESH.LAWS@GMAIL.COM)(9891235156)(RESPONDENT)
ANKITMONGA(ANKITMONGA.MNY@GMAIL.COM)(9354202889)(RESPONDENT)
ANKIT MONGA(SANJITBLN.MNY@GMAIL.COM)(9818259354)(PETITIONER)
RAJESH LAWS(RAHESH.LAWS@GMAIL.COM)(9891235156)(RESPONDENT)

R.S. JENA(RSJENA@YAHOO.CO.IN)(9811575947)(RESPONDENT)

ANKIT MONGA(SANJITBLN.MNY@GMAIL.COM)(9818259354)(PETITIONER)

R.S. JENA(RSJENA@YAHOO.CO.IN)(9811575947)(RESPONDENT)

RAJESH KUMAR(RAJESH.LAWS@GMAIL.COM)(9891235156)(RESPONDENT)
AMITABH CHATURVEDI(MINENYOUNG@GMAIL.COM)(9818259354)(PETITIONER)

MAHAVEER SHARMA DR.MAJ J C VASHISTA, ANKIT
V/s M/S. V.M. ENGINEERING WORKS DWIVEDI

OTHER DETAILS OF ADVOCATES:
ANKIT DWIVEDI(ADVANKITDWIVEDI@GMAIL.COM)(9871383435)(PETITIONER)

THE EXECUTIVE ENGINEER (E) CPWD, RAJESH GOGNA, RISHI JAIN, RICHA
GHAZIABAD CENTRAL ELECTRICAL DIVISION |SHARMA
V/s SHRI BRIJ KISHORE SHARMA
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34

W.P.(C)-6166/2018
CM APPL. 23840/2018

W.P.(C)-11249/2018
CM APPL. 43685/2018

W.P.(C)-13701/2018
CM APPL. 37395/2021

W.P.(C)-10401/2019
CM APPL. 42968/2019

RFA-54/2020
CM APPL. 3085/2020

RFA-69/2020
CM APPL. 3744/2020

RFA-90/2020

CM APPL. 4663/2020
CM APPL. 8284/2020
CM APPL. 4838/2021

RFA-143/2020
CM APPL. 7454/2020

W.P.(C)-786/2020

CM APPL. 2410/2020
CM APPL. 9416/2023
WITH W.P.(C) 792/2020

W.P.(C)-792/2020
CM APPL. 10289/2023

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:
RAJESH GOGNA()(9811955344)(PETITIONER)
RICHA SHARMA(RICHAIPU.SHARMA@GMAIL.COM)(8826672716)(PETITIONER)

M/S PRAGATIVADI ANUJ AGGARWAL AND ASHUTOSH
V/s SHISHU PAL KHARE AND ANR. DIXIT

OTHER DETAILS OF ADVOCATES:
ANUJ AGGARWAL AND ASHUTOSH DIXIT()(9643609510)(PETITIONER)
SHIV MURTI YADAV S N PARASHAR, AJAY KUMAR

V/s THE JOINT LABOUR COMMISSIONER AND CHOPRA
ANR.

OTHER DETAILS OF ADVOCATES:
S N PARASHAR()(9811182863)(PETITIONER)

CHELMSFORD CLUB LIMITED
V/s DIWAN SINGH

R K SHARMA, AJIT KUMAR
UPADHYAY, R P SHARMA, RAJIV
BAKSHI

OTHER DETAILS OF ADVOCATES:

R K SHARMA()(9313340162)(PETITIONER)

AT
UPADHAYAY(GHANSHYAM.ADVOCATE@GMAIL.COM)(9873641519)(RESPONDENT)
RAJIV BAKSHI(RAJIVEBAKSHI@GMAIL.COM)(9891695725)(PETITIONER)

M/S DYNEMECH SYSTEMS PVT. LTD. AND DEEPAK DEWAN, AWADHESH
ANR. KUMAR

V/s GOVT. OF NATIONAL CAPITAL TERRITORY

OF DELHI DEPARTMENT OF LABOUR AND

ANR.

OTHER DETAILS OF ADVOCATES:
DEEPAK DEWAN()(9810127778)(PETITIONER)

AWADHESH
KUMAR(KUMARAWADHESH603@GMAIL.COM)(9313329171)(RESPONDENT)

SEWA HOTEL AND RESORTS & ANR ANUPAM KISHORE SINHA
V/s MANOJ KUMAR PANCHAL

OTHER DETAILS OF ADVOCATES:
ANUPAM KISHORE SINHA()(9711048605)(PETITIONER)

JAGDISH LAL & ANR B S CHOWDHARY, SURESH CHAND
V/s DALBIR SINGH & ORS SINGHAL, PRADEEP KUMAR

OTHER DETAILS OF ADVOCATES:

B S CHOWDHARY()(9213115620)(PETITIONER)

SURESH CHAND
SINGHAL(SCSINGHAL@REDIFFMAIL.COM)(9810061558)(RESPONDENT)

PRADEEP KUMAR(SURAJSINGHLLB7531@GMAIL.COM)(7531827548)(PETITIONER)

M/S AMBIENCE DEVELOPERS & P KAGRAWAL, S K MATHUR,
INFRASTRUCUTRE PVT LTD TANNYA SHARMA
V/s SANJAY RUSTAGI & ORS

OTHER DETAILS OF ADVOCATES:
P K AGRAWAL()(8285230770)(PETITIONER)

S K MATHUR()(9810065075)(PETITIONER)

PK
AGRAWAL(TANNYA@PKAGRAWALADVOCATE.COM)(8285230770)(PETITIONER)
SK (SKMATHUR1952@GMAIL.COM)(9810065075)(RESPONDENT)

OM PRAKASH ALOK KUMAR, MUKESH SHARMA
V/s SHANTI SWAROOP

OTHER DETAILS OF ADVOCATES:
ALOK KUMAR()(9899429611)(PETITIONER)

MUKESH
SHARMA(SHARMA.MUKESH101@GMAIL.COM)(9910092122)(RESPONDENT)

MANGAL TEKARIA PULKIT PRAKASH, SHIKHIL SHIV
V/s SKY GOURMET CATERING PVT. LTD. SURI, MADHU SURI

OTHER DETAILS OF ADVOCATES:
PULKIT PRAKASH()(9431827013)(PETITIONER)

PULKIT PRAKASH(OFFICE@NINTIBODH.COM)(9431827013)(PETITIONER)
SURISHIV(SURISHIV@YAHOO.COM)()(RESPONDENT)

SHIKHIL SHIV SURI(SSURI@SURIANDSURI.NET)(9619690406)(RESPONDENT)
MADHU SURI(OFFICE@SURIANDSURI.NET)(8800762742)(PETITIONER)

KISHAN LAL PULKIT PRAKASH, SHIKHIL SHIV SURI
V/s SKY GOURMET CATERING PVT LTD.

OTHER DETAILS OF ADVOCATES:
PULKIT PRAKASH()(9431827013)(PETITIONER)

PULKIT PRAKASH(OFFICE@NITIBODH.COM)(9431827013)(PETITIONER)
SURISHIV(SURISHIV@YAHOO.COM)()(RESPONDENT)

SHIKHIL SHIV SURI(SSURI@SURIANDSURI.NET)(9619690406)(RESPONDENT)
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36

37

38

39

40

41

42

RFA-257/2021
CM APPL. 19502/2021
WITH RFA 385/2021

RFA-385/2021
CM APPL. 40801/2021

W.P.(C)-13005/2021
CM APPL. 40988/2021

RFA-219/2022

CM APPL. 23438/2022
CM APPL. 9960/2023
CM APPL. 11333/2025

RFA-379/2022

CM APPL. 35261/2022
CM APPL. 35262/2022
CM APPL. 35263/2022
CM APPL. 35264/2022

W.P.(C)-16476/2022
CM APPL. 51729/2022

W.P.(C)-16742/2022
CM APPL. 52843/2022

RFA-54/2023
CM APPL. 2966/2023
CM APPL. 43497/2023

ADVANCE CAUSE LIST

INDIRA GANDHI NATIONAL OPEN
UNIVERSITY THROUGH ITS REGISTRAR
(ADMN)

V/s SUNIL SAXENA

ALY MIRZA, ALY MIRZA

OTHER DETAILS OF ADVOCATES:

ALY MIRZA(ALY_MIRZA@YAHOO.COM)(9899720944)(PETITIONER)
SUNIL SONREXA(SUNILSONREXA@GMAIL.COM)()(RESPONDENT)

J M SINGH DEV(JMSINGHADV@GMAIL.COM)()(RESPONDENT)

SUNIL SAXENA JAYA, PRADEEP KUMAR
V/s INDIRA GANDHI NATIONAL OPEN

UNIVERSITY THROUGH ITS REGISTRAR

(ADMN.)/ VICE CHANCELLOR

OTHER DETAILS OF ADVOCATES:

KRISHNA PARKHANI (K309PARKHANI@GMAIL.COM)(7709872128)(PETITIONER)
SUNIL SAXENA(SUNILSONREXA@GMAIL.COM)(9910831486)(PETITIONER)
INDIRA GANDHI NATIONAL OPEN
UNIVERSITY(REGISTRAROFFICE@IGNOU.IN)(29532098)(RESPONDENT)
PRADEEP KUMAR(SURAJSINGHLLB7531@GMAIL.COM)(7531827548)(PETITIONER)

MANAGEMENT OF M/S NOUVEL ALAYA LEGAL
MAINTENANCE NOW KNOWN AS NOUVEL

FACILITIES PVT. LTD.

V/s SH. RAJIV

OTHER DETAILS OF ADVOCATES:

MANAGEMENT OF M/S NOUVEL MAINTENANCE NOW KNOWN AS NOUVEL
FACILITIES PVT. LTD.(HELPDESK@NOUVEL.IN)(1147726666)(RESPONDENT)
MANAGEMENT OF M/S NOUVEL MAINTENANCE NOW KNOWN AS NOUVEL
FACILITIES PVT. LTD.(HELPDESK@NOUVEL.IN)(1147726666)(RESPONDENT)
ALAYA LEGAL(LITIGATION@ALAYALEGAL.COM)(47726666)(PETITIONER)
SH. RAJIV()(9671351095)(RESPONDENT)

VIJAY KUMAR SHARMA
V/s JAMES AKHAM

JAI KUMAR JAISWAL, ATISHAYA
KAUSHAL, RIZWAN, ATISHAYA
KAUSHAL

OTHER DETAILS OF ADVOCATES:

L K SINGH(LUVSINGH1964@GMAIL.COM)(9910902824)(PETITIONER)
ANOOP(ANOOPKAUSHAL@GMAIL.COM)()(RESPONDENT)

ANOOP K KAUSHAL , ATISHAYA
KAUSHAL(ANOOPKAUSHAL@GMAIL.COM)(9811572160)(PETITIONER)
ANOOP K KAUSHAL , ATISHAYA
KAUSHAL(ANOOPKAUSHAL@GMAIL.COM)(9811572160)(PETITIONER)
LUV SINGH(LUVSINGH1964@GMAIL.COM)()(RESPONDENT)

LUV SINGH(LUVSINGH1964@GMAIL.COM)()(RESPONDENT)
RIZWAN(RIZWANOFFICE0506@GMAIL.COM)(9643349576)(PETITIONER)
LUV SINGH(LUVSINGH1964@GMAIL.COM)(0)(RESPONDENT)

ATISHAYA
KAUSHAL(ATISHAYAKAUSHAL@GMAIL.COM)(9891952134)(RESPONDENT)

MR. RAJINDER CHATURVEDI

V/s SMT. SHANTI SINGH WADHWA

OTHER DETAILS OF ADVOCATES:
PRADYUMNIA(PSINGHADVOCATES58@GMAIL.COM)(9891663778)(PETITIONER)
ASSCIATION(MWLAWASSOCIATES@GMAIL.COM)()(RESPONDENT)

VIJAY KUMAR
WADHWA(MWLAWASSOCIATES@GMAIL.COM)(9818376231)(PETITIONER)

M/S J. J. ELECTRONICS BRIJESH KUMAR GUPTA, KAMLESH
V/s SMT. ROSAMMA JOY KUMAR MISHRA

OTHER DETAILS OF ADVOCATES:

BRIJESH K. GUPTA(AORBRIJESHGUPTA@GMAIL.COM)(8506092366)(PETITIONER)
SMT ROSAMMA JOY()(9350318971)(RESPONDENT)

KAMLESH KUMAR
MISHRA(CORPUSJURISINDIA@GMAIL.COM)(9650082100)(PETITIONER)

SHAILESH KUMAR TEJLAL GRASIYA ORS KAMLESH KUMAR MISHRA
V/s THE DIRECTOR CGHS ORS

OTHER DETAILS OF ADVOCATES:

KAMLESH KUMAR
MISHRA(KAMLESH.LEGALAID@GMAIL.COM)(9582388509)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

RAMESH KUMAR PRAG CHAWLA, NISHANT DATTA
V/s AMRIT MOHINI

OTHER DETAILS OF ADVOCATES:

PRAG CHAWLA(PRAGCHAWLA@GMAIL.COM)(9810048366)(PETITIONER)
DATTA(DATTACOADVOCATES@GMAIL.COM)()(RESPONDENT)

NISHANT DATTA(NISHANT_DATTA@HOTMAIL.COM)(9810226434)(PETITIONER)
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43 RFA-188/2023
CM APPL. 11287/2023
CM APPL. 44946/2024

44 RFA-243/2023
CM APPL. 14384/2023
CM APPL. 14386/2023

45 RFA-328/2023
CM APPL. 22048/2023

46 RFA-458/2023
CM APPL. 30197/2023

47 CM APPL. 10490/2025(CM For
Restoration)
CM APPL. 10491/2025
In RFA-783/2023(Disposed off case)

48 |W.P.(C)-11420/2023
CM APPL. 44439/2023

49 W.P.(C)-12336/2023
CM APPL. 57191/2024

50 |CM APPL. 6344/2025
In RFA-26/2024

ADVANCE CAUSE LIST

VIJAY KALRA R. K. SAINI, KAPIL KHER, BHAVYA
V/s ASHOK KHURANA & ORS. SETHI

OTHER DETAILS OF ADVOCATES:

R K SAINI & DESHMESH
TRIPATHI(RKSAINI6458@GMAIL.COM)(9310255162)(PETITIONER)
ASHOK()(8383046045)(RESPONDENT)

R K SAINI (RKSAINI6458@GMAIL.COM)(9310255162)(PETITIONER)

ANIL KHER (ANILKHER@GMAIL.COM)(9891072729)(RESPONDENT)
BHAVYA SETHI(SETHIBHAVYA@GMAIL.COM)(0)(RESPONDENT)

KAPIL KHER(ANILKHER@GMAIL.COM)(9910072729)(PETITIONER)
BHAVYA SETHI(SETHIBHAVYA@GMAIL.COM)(9811389644)(RESPONDENT)

VIJAY KUMAR & ANR. ARPIT BHALLA, PRABHANKAR
V/s NEERU MUNOT SRIVASTAVA

OTHER DETAILS OF ADVOCATES:
ARPIT BHALLA(ADVOCATEARPITBHALLA@GMAIL.COM)(9990766666)(PETITIONER)
JKJ(ADVJKI1965@GMAIL.COM)()(RESPONDENT)

PRABHANKAR
SRIVASTAVA(ADV.PRABHANKAR27@GMAIL.COM)(8726666956)(PETITIONER)
SMT SIMI KATYAL BHASKAR TIWARI

V/s SMT RAM PYARI BATRA AND ORS.

OTHER DETAILS OF ADVOCATES:

BHASKAR
TIWARI(BHASKAR@TIWARIASSOCIATES.COM)(9582158748)(PETITIONER)

RAJEEV NANDA(RAJEEV_NANDA@LIVE.COM)()(RESPONDENT)

BHASKAR TIWARI(BHASKAR@TIWARIASSOCIATS.COM)(9582158748)(PETITIONER)
RAJEEV (RAJEEV_NANDA@LIVE.COM)()(RESPONDENT)

SMT.SUMAN SANGWAN DEEPAK AGARWAL
V/s SHRI SAGAR TANWAR & ORS.

OTHER DETAILS OF ADVOCATES:

DEEPAK KR
AGARWAL(AGARWALANDROY@GMAIL.COM)(9650335116)(PETITIONER)
MANISH(MANISHADVO@GMAIL.COM)()(RESPONDENT)

SHRI RAKESH KUMAR ANJALI NEHRA, VRINDA BHANDARI,
V/s SHRI DINESH KUMAR AND ORS VINOD FULARA

OTHER DETAILS OF ADVOCATES:

JAYKANT PRASAD(JAYKANTPRASAD67 @GMAISL.COM)(9868088968)(PETITIONER)
SHRI DINESH KUMAR AND ORS.()()(RESPONDENT)

VRINDA BHANDARI(VRINDA@VBCHAMBERS.IN)(9711680348)(PETITIONER)
TINKU(TINKU@MONTYMOTORS.IN)(0)(RESPONDENT)
MONTYMOTORS(MONTY@MONTYMOTORS.IN)(0)(RESPONDENT)
MONTYMOTORS(MONTYMOTOR@GMAIL.COM)(0)(RESPONDENT)

VINOD FULARA(VINODFULARA777@GMAIL.COM)(9354017198)(PETITIONER)

HT MEDIA LTD RAAVI BIRBAL
V/s SALIM KHAN & ANR.

OTHER DETAILS OF ADVOCATES:

RAAVI BIRBALI()(9818024661)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

DINESH CHANDRA GUPTA RAJESHWER KUMAR GUPTA, VYOM
V/s UNION OF INDIA & ANR. RAGHUVANSHI

OTHER DETAILS OF ADVOCATES:

RAJESHWER K GUPTA
&CO(RAJESWER.GUPTA82@GMAIL.COM)(9873576770)(PETITIONER)
RAJESHWER K GUPTA
&CO(RAJESWER.GUPTA82@GMAIL.COM)(9873576770)(PETITIONER)
GIGI(GIGICGEORGE.ADV42@YAHOO.IN)()(RESPONDENT)
GM(GMPERS@CEWACOR.NIC.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

RAJESHWER K. GUPTA
ANDCO(RAJEWER.GUPTA1982@GMAIL.COM)(9873576770)(PETITIONER)
RAJESHWER K. GUPTA AND CO()(9873576770)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

VYOM RAGHUVANSHI(RAGHUVANSHI.VYOM@GMAIL.COM)(0)(RESPONDENT)
VYOM RAGHUVANSHI(OFFICE@RAGHUVANSHILAWOFFICES.CO.IN
)(9650768199)(RESPONDENT)

RKWIND LTD AKSHAY GOEL, UTSAV JAIN, UTSAV
V/s M/S JEENA AND COMPANY JAIN

OTHER DETAILS OF ADVOCATES:

SAURABH PRAKASH()(9811170117)(PETITIONER)

AKSHAY GOEL(AKSHAY.GOEL10@AGANDASSOCIATES.IN)(0)(RESPONDENT)
UTSAV JAIN(JAINUTSAV21@GMAIL.COM)(8527214201)(RESPONDENT)
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53
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56

57

58

59

60

RFA-44/2024

CM APPL. 2948/2024
CM APPL. 2949/2024
CM APPL. 2950/2024
CM APPL. 2951/2024

CM APPL. 11364/2024
CM APPL. 11365/2024
CM APPL. 11795/2024
In RFA-140/2024

RFA-304/2024
CM APPL. 27112/2024
CM APPL. 66032/2024

RFA-612/2024

CM APPL. 53904/2024
CM APPL. 53905/2024
CM APPL. 53906/2024
CM APPL. 53907/2024

RFA-656/2024
CM APPL. 56907/2024

RFA-701/2024
CM APPL. 9608/2019
CM APPL. 9609/2019

RFA-818/2024

CM APPL. 68967/2024
CM APPL. 68968/2024
CM APPL. 68970/2024

RFA-883/2024
CM APPL. 73373/2024

W.P.(C)-2790/2024
CM APPL. 11387/2024
CM APPL. 76436/2024

W.P.(C)-10704/2024
CM APPL. 44052/2024

ADVANCE CAUSE LIST

MOHD SHOKEEN
V/s SURESH DABAS & ANR.

KARTICKAY MATHUR, WASEEMUL
HAQ ANSARI, ANIL DAGAR

OTHER DETAILS OF ADVOCATES:

KARTICKAY MATHUR(KARTICKAY7 @GMAIL.COM)(9899036093)(PETITIONER)
ANIL (ANILDADARADV@GMAIL.COM)()(RESPONDENT)

WASEEMUL HAQ
ANSARI(WASEEMANSARI.ADV@GMAIL.COM)(9868562400)(PETITIONER)
ANIL DAGAR(ANILDAGARADV@GMAIL.COM)(9811570337)(RESPONDENT)
WASEEMUL HAQ
ANSARI(WASEEMANSARI.ADV@GMAIL.COM)(9868562400)(PETITIONER)

MAHESH KUMAR GOYAL ADITI GUPTA, AJAY UPPAL
V/s JASPAL KAUR

OTHER DETAILS OF ADVOCATES:

ADITI GUPTA(ADITIGUPTA29@GMAIL.COM)(9811046710)(PETITIONER)
VIRTUOUS(VIRTUOUS.PEOPLE@GMAIL.COM)()(RESPONDENT)

ADITI GUPTA (ADITIGUPTA29@GMAIL.COM)(9811046710)(PETITIONER)
VIRTUOUS. PEOPLE(VIRTUOUS.PEOPLE@GMAIL.COM)()(RESPONDENT)
AJAY UPPAL(VIRTUOUS.PEOPLE@GMAIL.COM)(9811740125)(RESPONDENT)

DR. A.P. SINGH ARPIT BHALLA, AMITABH
V/s DR KAMAL MITRA CHENOY & ORS. CHATURVEDI, AMITABH
CHATURVEDI

OTHER DETAILS OF ADVOCATES:

ANKIT MONGA(ANKITMONGA.MNY@GMAIL.COM)(918259354)(PETITIONER)
ARPIT BHALLA(ADVOCATEARPITBHALLA@GMAIL.COM,
OL.KOLKATA@MCA.GOV.IN)(0)(RESPONDENT)

AMITABH CHATURVEDI(MINENYOUNG@GMAIL.COM)(9818259354)(PETITIONER)

SHRI PRITPAL SINGH MOHD FARAZ
V/s SHRI ANIL KUMAR DUTTA

OTHER DETAILS OF ADVOCATES:
MOHD FARAZ(INFO@ARISTALEGAL@GMAIL.COM)(8178755182)(PETITIONER)
ANIL()(9873027484)(RESPONDENT)

RADHA GOYAL
V/s GAURAV GOYAL & ANR.

KRISHAN KUMAR BHATI, NEELAKSHI
BHADAURIA

OTHER DETAILS OF ADVOCATES:

K K BHATI(KKBHATI.ADV@GMAIL.COM)(9810074593)(PETITIONER)

RADHA GOYAL(RADHAGARG125@GMAIL.COM)(9250505445)(PETITIONER)
GAURAV(GAURAVG_007IN@YAHOO.COM)(9818185577)(RESPONDENT)

UMA GARG()(7428026518)(RESPONDENT)

NEELAKSHI
BHADAURIA(NEELAKSHI.BHADAURIA1@GMAIL.COM)(8053461050)(PETITIONER)

RAJ KISHORE PARVEEN KUMAR, ZEHRA KHAN
V/s ANIL KUMAR GAUTAM

OTHER DETAILS OF ADVOCATES:

SH JAGDISH PRASAD AGGARWAL THR LR NAMAN JOSHI
V/s SMT RAM DULARI (SINCE DECEASED)

AND ORS.

OTHER DETAILS OF ADVOCATES:

SH. MITENDRA TOMAR & ANR. ASHOK MAHAJAN

V/s SH. HITENDER TOMAR

OTHER DETAILS OF ADVOCATES:

M/S KRITI PRAKASHAN PVT LTD LAKSHAY AGARWAL, ANKIT
V/s AUTHORITY UNDER DELHI SHOPS AND DWIVEDI, ANKIT DWIVEDI
ESTABLISHMENT ACT & ANR.

OTHER DETAILS OF ADVOCATES:

HARISH TANEJA()(9811565629)(PETITIONER)

AUTHORITY UNDER DELHI SHOPS(LABDLCN.DELHI@GMAIL.COM,
ASHUTOSH_BAHDUR@HOTMAIL.COM)(9560001964)(RESPONDENT)

ANKIT DWIVEDI(ADVANKITDWIVEDI@GMAIL.COM)(9871383435)(RESPONDENT)

MUNICIPAL EMPLOYEES UNION RAJIV AGARWAL
V/s UNION OF INDIA AND ANR

OTHER DETAILS OF ADVOCATES:

RAJIV AGARWAL, MEGHNA DE & L
GANGMEI(RAJIVAGGL@YAHOO0.COM)(9811142757)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)(0)(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
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61 |W.P.(C)-14235/2024
CM APPL. 59601/2024

62  |W.P.(C)-2075/2025

END OF THE BOARD MATTERS

63  |W.P.(C)-1254/2016
CM APPL. 5499/2016
CM APPL. 8618/2016
WITH W.P.(C) 3774/2016

64 |W.P.(C)-3774/2016
CM APPL. 16085/2016

ADVANCE CAUSE LIST

SHLOKCHANDRA@CHANDRALAWCHAMBERS.COM)(0)(RESPONDENT)
SANTOSH KUMAR TRIPATHI(SECY-LABOUR@NIC.IN,
LABJLC2.DELHI@NIC.IN)(0)(RESPONDENT)

INDIANEYE SECURITY PRIVATE LIMITED
V/s SH NAWAB ALI & ANR.

PRATIBHANU SINGH KHAROLA

OTHER DETAILS OF ADVOCATES:

PRATIBHANU SINGH KHAROLA(PRATIBHANU@PRATIBHANU.COM)(0)(PETITIONER)
RK JOSHI, LABDLCC(RKJOSHI315@GMAIL.COM,
LABDLCC.DELHI@GMAIL.COM)(0)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

JAIPAL SAURAJ YADAV
V/s M/S SPICEJET LTD AND ANR.

OTHER DETAILS OF ADVOCATES:

D.B. YADAV(YADAVLAWOFFICE2021@GMAIL.COM)(8448924500)(PETITIONER)
SANTOSH KUMAR TRIPATHI, NODAL OFFICER OF
SPICEJET(STANDINGCOUNSELGNCTD@GMAIL.COM,
NODALOFFICER@SPICEJET.COM)(9868250806)(RESPONDENT)

PRESS CLUB OF INDIA & ORS MOHIT CHAUDHARY, INDERJEET
V/s ASSISTANT P.F. COMMISSIONER & ANR  |SIDHU

OTHER DETAILS OF ADVOCATES:

APFC, DELHI (N)
V/s PRESS CLUB OF INDIA

SHLOK CHANDRA, INDERJEET SIDHU

OTHER DETAILS OF ADVOCATES:

COURT NO. 22
HON"BLE MR. JUSTICE MANOJ JAIN

Meeting link

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015

Meeting number

2513 856 5993

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

mjcourtmaster@gmail .com

ITEM
NUMBER CASE NUMBER

TOP OF THE BOARD

1 W.P.(C)-4205/2014
CM APPL. 8439/2014

2 W.P.(C)-8525/2015
CM APPL. 18368/2015
CM APPL. 18369/2015
CM APPL. 22348/2015
CM APPL. 5428/2016
CM APPL. 6290/2019

3 W.P.(C)-15285/2022
CM APPL. 25140/2024
CM APPL. 25141/2024

PARTY NAME ADVOCATE NAME

TAJINDER SINGH SACHDEV
V/s DDA

SITAB ALI CHAUDHARY, ANISH
DHINGRA

OTHER DETAILS OF ADVOCATES:
ANISH DHINGRA(ADVDHINGRA@GMAIL.COM)(9818266660)(RESPONDENT)
ROHINI RESIDENTIAL SCHEME 1981

ASSOCIATION
V/s DELHI DEVELOPMENT AUTHORITY

PRABHAKAR, AMITABH SEN, N
PRABHAKAR, AJAY VERMA, NITIN
MISHRA, GURCHARAN LAL TANEJA

OTHER DETAILS OF ADVOCATES:
N. PRABHAKAR()(9818943602)(PETITIONER)

NITIN MISHRA(ADVOCATENITIN@GMAIL.COM)(9810070377)(RESPONDENT)
GURCHARAN LAL TANEJA(GL.TANEJA.2011@GMAIL.COM)(9015831817)(PETITIONER)

ABID QURESHI ANANT GUPTA, ARUN KUMAR
V/s DELHI DEVELOPMENT AUTHORITY & ORS.  |KAUSHIK

OTHER DETAILS OF ADVOCATES:
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UDIT KUMAR, DR. AMITABHA SEN, N.

OTHER INFORMATION

Listing Remarks:
10 MATTER

Listing Remarks:
10 MATTER

Listing Remarks:
TOP 10


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015�

11.03.2025

4  \W.P.(C)-806/2024

FOR ADMISSION

5  |W.P.(C)-12720/2019
CM APPL. 52013/2019
CM APPL. 52014/2019

6  |W.P.(C)-6771/2022
CM APPL. 20577/2022

7  |W.P.(C)-5731/2023
CM APPL. 22459/2023
CM APPL. 32944/2023
CM APPL. 32945/2023

8  |W.P.(C)-2597/2024
CM APPL. 10695/2024

9  |W.P.(C)-9707/2024
CM APPL. 39802/2024

ADVANCE CAUSE LIST

ANANT GUPTA(ANANTGUPTA98@GMAIL.COM)(8585929267)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DCP(DCP-SOUTH-DL@NIC.IN, HAUZKHASSDM@NIC.IN, SHO-HAUZKHAS-
DL@NIC.IN)()(RESPONDENT)
DDA(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)
CLOMCDHQ(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

VINOD KUMAR(KKADVOCATESLAWFIRM@GMAIL.COM)(9999006769)(PETITIONER)

BIKASH KUMAR JAIN NAVIN KUMAR SINGH
V/s SECURITIES AND EXCHANGE BOARD OF
INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
BIKASH KUMAR
JAIN(NKSINGHCORPORATESTUDIES@GMAIL.COM)(9818248595)(PETITIONER)
SECURITIES AND EXCHANGE BOARD OFINDIA(SEBI@SEBI.GOV.IN)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

RANGOLI INTERNATIONAL PVT LTD MANOHAR MALIK
V/s BANK OF BARODA

OTHER DETAILS OF ADVOCATES:
MANOHAR MALIK()(9711288528)(PETITIONER)

BHUPESH SEHGAL & ORS. VANDANA SEHGAL, PARUL SACHDEVA,
V/s DELHI DEVELOPMENT AUTHORITY & ORS.  |SIDDHANT NATH

OTHER DETAILS OF ADVOCATES:

VANDANA SEHGAL(VANDANA@JNALAW.IN)(9810095901)(PETITIONER)

DELHI POOLUTION CONTROL
COMMITTEE(BIRJAMAHAPATRA@GMAIL.COM)(9810935526)(RESPONDENT)
DELHI JAL BOARD(PRODJB306@GMAIL.COM)()(RESPONDENT)

DELHI DEVELOPMENT
AUTHORITY(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
PARUL SACHDEVA(PARUL13SACHDEVA@GMAIL.COM)(9650840477)(RESPONDENT)
SIDDHANT NATH(SIDDHANTADV.NATH@GMAIL.COM)(9910870397)(PETITIONER)

HOPE HALL SCHOOL MANAGING COMMITTEE  |MANOJ KUMAR GARG, MEGHNA
(REGISTERED SOCIETY) SANKHLA, AJAY VIKRAM SINGH
V/s DELHI DEVELOPMENT AUTHORITY & ANR.

OTHER DETAILS OF ADVOCATES:

MR. MANOJ KUMAR
GARG(GARGLAWNEWDELHI@YAHOO.CO.IN)(9811411861)(PETITIONER)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)
MUNICIPAL CORPORATION OF DELHI(MCD-ITHELPDESK@MCD.NIC.IN)()(RESPONDENT)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)(9810029802)(RESPONDENT)

SANJEEV SABHARWAL(SOLICITOR6@GMAIL.COM)(9810031680)(RESPONDENT)

GARG & ASSOCIATES(GARGLAWNEWDELHI@YAHOO.CO.IN)(9811411861)(PETITIONER)
DELHI SHELTER(DELHISHELTER@GMAIL.COM,
CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT)

DEPPOL SERVICE(DEPPOL.SERVICE@DELHIPOLICE.GOV.IN, EINC-
PWD@DELHI.GOV.IN)()(RESPONDENT)

MEGHNA SANKHLA(ASSOCIATES@MEGHNA.NET.IN)(8700615686)(RESPONDENT)

AJAY VIKRAM
SINGH(AJAYVIKRAMSINGH563@GMAIL.COM)(9868632122)(RESPONDENT)

HARSH GOYAL ALOK KUMAR, J. SAGAR ASSOCIATES
V/s SECURITIES EXCHANGE BOARD OF INDIA &
ORS.

OTHER DETAILS OF ADVOCATES:
ALOK KUMAR(NJAIN91@REDIFFMAIL.COM)(8802003140)(PETITIONER)

ALOK KUMAR(NJAIN91@REDIFFMAIL.COM)(802003140)(PETITIONER)

SECURITIES EXCHANGE BOARD OF INDIA(SEBI@SEBI.GOV.IN,
SUREVEILLANCECELL@NSDL.COM)()(RESPONDENT)

SECURITIES EXCHANGE BOARD OF INDIA(SEBI@SEBI.GOV.IN,
SURVEILLANCECELL@NSDL.COM, ACCTSMEN@NSE.CO.IN,
BSEHELP@BSEINDI)()(RESPONDENT)

COMPSEC KARVY(COMPSEC@KARVY.COM)()(RESPONDENT)

KARVY STOCK BROKING PRIVATE LIMITED(COMPSEC@KARVY.COM)()(RESPONDENT)
()((PETITIONER)

INDUS TOWERS LIMITED ROHIT KUMAR JAIN
V/s STATE BANK OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
ROHIT JAIN AND GAURAVJAIN(ROHITIN2003@GMAIL.COM)(9811074162)(PETITIONER)
RAJIV(RAJIV@RPKAPUR.COM)(0)(RESPONDENT)

H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)(0)(RESPONDENT)
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Listing Remarks:
TOP 10 MATTER


mailto:HAMELPARIHAR@REDIFFMAIL.COM)(0)(RESPONDENT)�

11.03.2025

10

11

12

W.P.(C)-11437/2024
CM APPL. 47501/2024

W.P.(C)-11440/2024

W.P.(C)-16098/2024
CM APPL. 67648/2024

AFTER NOTICE MISC. MATTERS

13

14

15

16

17

18

19

20

CONT.CAS(C)-875/2021
CM APPL. 42244/2021

W.P.(C)-508/2007

CM APPL. 50783/2019
CM APPL. 50784/2019
CM APPL. 24328/2020

W.P.(C)-2922/2013

W.P.(C)-107/2014

W.P.(C)-4039/2014
CM APPL. 8110/2014
CM APPL. 39122/2023

CM APPL. 15705/2023
In W.P.(C)-1832/2015

W.P.(C)-4106/2016

W.P.(C)-7865/2017

ADVANCE CAUSE LIST

DIVYA MATTEY AND ORS
V/s DELHI DEVELOPMENT AUTHORITY AND ORS

SANDEEP GUPTA

OTHER DETAILS OF ADVOCATES:
HITENDRA KR NAHATA
(ADVOCATEMANISHGUPTAINDIA@GMAIL.COM)(9910290400)(PETITIONER)

DR. RAHUL CHHOKER(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
R P SINGH(RPSINGH@PUNEETMITTAL.IN)(0)(RESPONDENT)

GANGOTRI ENCLAVE POCKET B ROHIT YADAV
V/s DDA AND ANR

OTHER DETAILS OF ADVOCATES:

KASANA SIDDIQUI(SAURAVBAISOYA27 @GMAIL.COM)(9810126707)(PETITIONER)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)
DELHI DEVELOPMENT AUTHORITY(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)

MILIND VISHNU AWAD ANAMIKA RATAN
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:
ANAMIKA RATAN &
TANUSHRI(PITAMBRIASSOCIATES@GMAIL.COM)(9990066090)(PETITIONER)
HAMEL PARIHARM, JAGJIT SINGH, UNION OF INDIA(HAMELPARIHAR@GMAIL.COM,
JAGJITSINGHADVOCATE@YAHOO.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

AISCTEACES, IBA(AISCTREACEC@YAHOO.CO.IN, CE@IBA.ORG.IN)(0)(RESPONDENT)

SACHIN JAIN
V/s SHRUTI JAIN

AJAY KUMAR PIPANIYA

OTHER DETAILS OF ADVOCATES:
PIPANIYA ASSOCIATES(PIPANIYAASOCIATES@GMAIL.COM)()(PETITIONER)

V MITTAL(VMITTALO1@GMAIL.COM)()(RESPONDENT)

VARUN MITTAL(VARUNMITTALLIBRA@GMAIL.COM)(9953062629)(RESPONDENT)

RESIDENT WELFARE ASSOCIATION & MRIDUL AGGARWAL, RAJESH
V/s D.D.A. & ORS. AGGARWAL, SANJEEV SABHARWAL,
ALOK SINGH, RAJESHWAR K.GUPTA

OTHER DETAILS OF ADVOCATES:

MRIDUL AGGARWAL()(9213292110)(PETITIONER)

RAJESH AGGARWAL(DAKSHLAWFIRM@GMAIL.COM)(9810179438)(PETITIONER)
MRIDUL AGGARWAL(MRIDULAGGARWAL96@GMAIL.COM)(981170825)(PETITIONER)
MR. AJAY VERMA(AVERMADELHI@GMAIL.COM,
AJVERMA@NDF.VSNL.NET.IN)(9811032001)(RESPONDENT)

MR. SANJEEV SABHARWAL(SOLICITOR6@GMAIL.COM)(9910106949)(RESPONDENT)
WITHOUT GENERATE ()()(PETITIONER)

SHARAD KUMAR & ORS ANURAG SHARMA, NAUSHAD AHMED
V/s DDA & ANR KHAN

OTHER DETAILS OF ADVOCATES:

DR. A. SATYA NARAYAN RAO DHANESH RELAN, AJAY VERMA, SUMI
V/s DELHI DEVELOPMENT AUTHORITY ANAND

OTHER DETAILS OF ADVOCATES:

PRAKASH OIL CORPORATION AND ANR A. MAITRI, RADHIKA KHUSHALDAS, D S
V/s DELHI DEVELOPMENT AUTHORITY AND ANR [MEHANDRU, AWANTIKA MANOHAR

OTHER DETAILS OF ADVOCATES:

A MAITRI(ARUNMAITRIP57@GMAIL.COM)(9810146222)(PETITIONER)

SHOBHANA TAKIR(SHOBHANA_TAKIAR@YAHOO.CO.IN)()(RESPONDENT)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)

KEHAR SINGH S.P. CHAURASIA, SANTOSH PRASAD
V/s DELHI DEVELOPMENT AUTHORITY CHAURSIYA, PARITOSH ANIL

OTHER DETAILS OF ADVOCATES:
SANTOSH PRASAD CHAURSIYA(SPACHARYA01@GMAIL.COM)(9911172363)(PETITIONER)
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO0.COM)(8960896896)(RESPONDENT)

AJAY KUMAR JAIN & ANR. SIDDHARTH SANGAL, AKSHITA GOYAL
V/s MINISTRY OF URBAN DEVELOPMENT &
ANR.

OTHER DETAILS OF ADVOCATES:
AKSHITA GOYAL(AKSHITAGOYAL.ADV16@GMAIL.COM)(9717720707)(RESPONDENT)

MAWANA SUGARS LTD. ANURADHA DUTTA ( DMD
V/s DELHI DEVELOPMENT AUTHORITY (DDA) & |ADVOCATES), NITIN MISHRA, ANISH
ANR DHINGRA

OTHER DETAILS OF ADVOCATES:
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11.03.2025

21

22

23

24

25

26

27

28

29

W.P.(C)-5121/2018
CM APPL. 19792/2018
CM APPL. 24970/2018

W.P.(C)-10485/2018

W.P.(C)-1987/2019

W.P.(C)-4280/2019

W.P.(C)-12691/2019
CM APPL. 51870/2019
CM APPL. 21432/2023

W.P.(C)-13685/2019
CM APPL. 55162/2019

W.P.(C)-4628/2020
CM APPL. 63846/2024

W.P.(C)-5641/2020
CM APPL. 20436/2020

W.P.(C)-6320/2020

CM APPL. 22429/2020
CM APPL. 12352/2021
CM APPL. 40239/2022
CM APPL. 53774/2023

ADVANCE CAUSE LIST

NITIN MISHRA(ADVOCATENITIN@GMAIL.COM)(9810070377)(RESPONDENT)
ANISH DHINGRA(ADVDHINGRA@GMAIL.COM)(9818266660)(RESPONDENT)

T-HUTS OUTRAM LINE KALYAN SAMITI MS ANUPRADHA SINGH, CHOUDHARY
V/s DELHI DEVELOPMENT AUTHORITY AND ORS. |ALI ZRA KABIR, KRITIKA GUPTA

OTHER DETAILS OF ADVOCATES:

MS ANUPRADHA SINGH()(8448503772)(PETITIONER)

CHOUDHARY ALI ZRA KABIR()(9911614099)(PETITIONER)

KRITIKA GUPTA(KRITIKA0504@GMAIL.COM)(8826331177)(RESPONDENT)

ASHA LATA GUPTA ADITYA GARG, RAGHAV SAROOP,
V/s DELHI DEVELOPMENT AUTHORITY & ORS ACHAL GUPTA

OTHER DETAILS OF ADVOCATES:
ADITYA GARG()(9810246585)(PETITIONER)
ACHAL GUPTA(ACHALG61@GMAIL.COM)(9811115569)(RESPONDENT)

M/S BEHARILAL MADANLAL JAIPURIA LTD. NISHANT ANAND AND GUNJAN
V/s DELHI DEVELOPMENT AUTHORITY BANSAL, NAVEEN KR. RAHEJA, ASHIM
VACHHER

OTHER DETAILS OF ADVOCATES:

NISHANT ANAND AND GUNJAN BANSAL()(9717061109)(PETITIONER)

ASHIM
VACHHER(ASHIMVACHHER@VACHHERASSOCIATES.COM)(9811023217)(PETITIONER)

RAJOKRI NEW GREEN FARMS ASSOCIATION RAJESH YADAV, RAJESH KUMAR
(REGD.) GOGNA, SAMEER VASHISHT

V/s THE MINISTRY OF URBAN DEVELOPMENT

AND ORS.

OTHER DETAILS OF ADVOCATES:

RAJESH YADAV/()(9990990487)(PETITIONER)

RAJESH KUMAR GOGNA(OFFICE@GOGNA.CO.IN)(7703935727)(RESPONDENT)
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)

RAJESH KUMAR RAJIV KUMAR GHAWANA, MRINALINI
V/s DELHI DEVELOPMENT AUTHORITY SEN GUPTA
THROUGH ITS VICE CHAIRMAN & ANR

OTHER DETAILS OF ADVOCATES:

RAJIV KUMAR GHAWANA()(9899308878)(PETITIONER)

RAJIV KUMAR GHAWANA(RKG.LAWOFFICES@GMAIL.COM)()(PETITIONER)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

VIKAS GUPTA J C MAHNDRO
V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:
J C MAHNDRO()(9810138091)(PETITIONER)

MAYA GUPTA VINEET MEHTA, VINIT TREHAN, RISHI
V/s DELHI DEVELOPMENT AUTHORITY SEHGAL

OTHER DETAILS OF ADVOCATES:
VINEETMEHTA(VINMEHTA99@GMAIL.COM)(9810353944)(PETITIONER)

VINEET MEHTA(VINMEHTA99@GMAIL.COM)(9810353944)(PETITIONER)

DELHI DEVELOPMENT AUTHORITY(DDCHAMBERHC@GMAIL.COM)()(PETITIONER)
DELHI DEVELOPMENT
AUTHORITY(DDACHAMBERHC@GMAIL.COM)(8950510963)(RESPONDENT)
VINEET MEHTA(VINMEHTA99@GMAIL.COM)(9810353944)(PETITIONER)

DR. RAHUL CHHOKER(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)

ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)(0)(RESPONDENT)

VINIT TREHAN(TREHAN.VINIT@GMAIL.COM)(8588074107)(PETITIONER)

RISHI SEHGAL(ADVOCATE.RISHISEHGAL@GMAIL.COM)(9891758831)(PETITIONER)

RAJESH AHUJA RAJAT ANEJA, GAURAV DUA
V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:
RAJATANEJA(RANEJA@ANEJAANDANEJA.COM)(9958687604)(PETITIONER)

ANEJA AND ANEJA()(9810727771)(PETITIONER)

DR. RAHUL CHHOKER(DDACHAMBERHC@GMAIL.COM)(8950510963)(RESPONDENT)
DHANESH RELAN(DHANESHRELAN@GMAIL.COM)()(RESPONDENT)

GAURAV DUA(GAURAVDUAS@GMAIL.COM)(9873816418)(RESPONDENT)

LT. COL. R. C. SHUKLA & ORS. LAL SINGH THAKUR, SWASTIK SINGH
V/s SOUTH DELHI MUNICIPAL CORPORATION & |SOLANKI, ANUJ MALHOTRA, MOHIT
ORS. SINGHAL, MOHIT SINGHAL

OTHER DETAILS OF ADVOCATES:

CAPT. D. S. BALHARA (THAKURADVOCATES@YAHOO.CO.IN)()(RESPONDENT)
LT. COL. R. C. SHUKLA (THAKURADVOCATES@YAHOO.CO.IN)()(RESPONDENT)
RAKESH TIWARI(THAKURADVOCATES@YAHOO.CO.IN)()(RESPONDENT)
LALTHAKUR(THAKURADVOCATES@YAHOO.CO.IN)(9212046428)(PETITIONER)
LAL SINGH THAKUR &
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11.03.2025

30

31

32

33

W.P.(C)-8550/2020
CM APPL. 27571/2020

W.P.(C)-104/2021
CM APPL. 306/2021

W.P.(C)-748/2021
CM APPL. 1878/2021

W.P.(C)-4349/2021
CM APPL. 13266/2021

ADVANCE CAUSE LIST

ASSOCIATES(THAKURADVOCATES@YAHOO.CO.IN)(9212046428)(PETITIONER)

THE SHO P.S. DWARKA SECTOR
23(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)

DELHI DEVELOPMENT AUTHORITY(DDACHAMBERHC@GMAIL.COM)()(PETITIONER)
SOUTH DELHI MUNICIPAL CORPORATION(CLOSDMC@GMAIL.COM)()(PETITIONER)
SPECIAL TASK FORCE DELHI DEVELOPMENT
AUTHORITY(DDACHAMBERHC@GMAIL.COM)()(PETITIONER)

RAHUL CHOKER(DDACHAMBERHC@GMAIL.COM)(8950510963)(RESPONDENT)
SDMC(CLOSDMC@GMAIL.COM)(9717788732)(RESPONDENT)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

LT. COL. R. C. SHUKLA
(THAKURADVOCATES@YAHOO.CO.IN)(9212046428)(RESPONDENT)

AMANDEEP AND NAVIN
BAISLA(AMANBIDHANLEGAL@GMAIL.COM)(8800594915)(PETITIONER)

THAKUR ADVOCATES(THAKURADVOCATES@YAHOO.CO.IN)()(RESPONDENT)

SOUTH DELHI MUNICIPAL CORPORATION(CLOSDMC@GMAIL.COM)()(RESPONDENT)
DR. RAHUL CHHOKER(DDACHAMBERHC@GMAIL.COM)(8920952108)(RESPONDENT)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(989191968)(RESPONDENT)
ANUJ MALHOTRA()(9871000199)(PETITIONER)

SOUTH DELHI MUNICIPAL CORPORATION (CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
ROHIT MANAN(ROHITMANAN@GMAIL.COM)(9910017117)(PETITIONER)

MOHIT SINGHAL(MOHIT.1499@GMAIL.COM)(9810969398)(PETITIONER)

SH. ARUN KUMAR KHANNA MANISH KHURANA
V/s GOVT. OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

SH. ARUN K.UMAR KHANNA(TYGARLAW@GMAIL.COM)(9811407050)(PETITIONER)
TYGAR LAW CORPORATE(TYGARLAW@GMAIL.COM)(9811407050)(PETITIONER)
MANISHKHURANA(KHURANA.MANISH@LIVE.COM)(9466593775)(PETITIONER)

DELHI
ADMINISTRATION(STANDINGCOUNSELGNCTD@GMAIL.COM)(8588089272)(PETITIONER)
GOVT. OF NCT OF
DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(8588089272)(PETITIONER)

DELHI DEVELOPMENT
AUTHORITY(PANT.ARJUN@REDIFFMAIL.COM)(9811071260)(PETITIONER)

THE EXECUTIVE ENGINEER(PANT.ARJUN@REDIFFMAIL.COM)(9811071260)(PETITIONER)
DDA(DDACHAMBERHC@GMAIL.COM)(8950510963)(RESPONDENT)

BHAWANA
KATARIA(STANDINGCOUNSELGNCTD@GMAIL.COM)(8588089272)(RESPONDENT)
ARJUN PANT(PANT_ARJUN@REDIFFMAIL.COM)(9811071260)(RESPONDENT)

NASEEB HOLDINGS PRIVATE LIMITED RAKESH KUMAR BAJAJ, LEXORBIS
V/s UNION OF INDIA THROUGH MINISTRY OF
FINANCE & ORS.

OTHER DETAILS OF ADVOCATES:

RAKESH KUMAR BAJA(RAKESHBAJAJ30@GMAIL.COM)(9873183813)(PETITIONER)
UNION OF INDIA THROUGH MINISTRY OF
FINANCE(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(PETITIONER)
REGIONAL DIRECTOR, RESERVE BANK OF
INDIA(HAMELPARIHAR@REDIFFMAIL.COM)(1123747441)(PETITIONER)

DEPUTY GENERAL MANAGER, RESERVE BANK OF
INDIA(HAMELPARIHAR@REDIFFMAIL.COM)(1123747441)(PETITIONER)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)
()()(RESPONDENT)

RAVISH KUMAR RASTOGI ANKIT SINGH, ANKIT SINGH, VRINDA
V/s DELHI DEVELOPMENT AUTHORITY KAPOOR

OTHER DETAILS OF ADVOCATES:

R K SAINI AND ANKIT SINGH(RKSAINI6458@GMAIL.COM)(9310255162)(PETITIONER)
MR DHANESH RELAN(DHANESHRELAN@YAHOO.CO.IN)(9910247777)(RESPONDENT)
VRINDA KAPOOR(VRINDA@ACELEGAL.IN)(9899029387)(RESPONDENT)

DR M P AGARWAL & ORS. DHIR AND DHIR ASSOCIATES,
V/s CANARA BANK & ORS. JAYASHREE SHUKLA DASGUPTA

OTHER DETAILS OF ADVOCATES:

DEVESH NARAIN GUPTA(DEVESH@SHRILAKSHMI.IN)(9554950703)(RESPONDENT)
RAKESH SRIVASTAVA(RAKESHFCS@GMAIL.COM)(9554950710)(RESPONDENT)

SH PAWAN KUMAR AGARWAL(PAWAN@SHRILAKSHMI.IN)(9554950702)(RESPONDENT)
MRS SHARDA AGRAWAL(PACIFICASIANO@GMAIL.COM)(9554950709)(RESPONDENT)
GALAXY CAPITAL FINANCE
LIMITED(GALAXYCAPITALFINANCELTD@GMAIL.COM)()(RESPONDENT)

SHRI LAKSHMI DEFENCE SOLUTIONS LIMITED(SHRI@SHRILAKSHMI.IN)()(RESPONDENT)
DIVYA TRADE IMPEX PVT LTD(CORPORATEPEELERS@GAMIL.COM )()(RESPONDENT)
ALOK KUMAR AGARWAL(ALOK@SHRILAKSHMI.IN)(9554950704)(RESPONDENT)
RATAN LAL AGARWAL (SHRIVARAHILTD@GMAIL.COM)(9305020876)(RESPONDENT)
VIKAS AGARWAL(VIKAS@RAJRAJESHWARI.IN.NET)(9554950705)(RESPONDENT)
BARSHA AGARWAL(BARSHA@LALITAMBA.IN)(9554950708)(RESPONDENT)

NEELESH GUPTA (NKG@GMAIL.COM )(9839444456)(RESPONDENT)

RAKESH SRIVASTAVA(RAKESHFCS@GMAIL.COM)(9554950710)(RESPONDENT)

194



11.03.2025

34

35

36

W.P.(C)-7716/2021
CM APPL. 24059/2021

W.P.(C)-11798/2021
CM APPL. 36523/2021
CM APPL. 12453/2022

W.P.(C)-13114/2021

ADVANCE CAUSE LIST

DR M P AGARWAL(DRMPA@SHRILAKSHMI.IN)(9554950701)(RESPONDENT)

SH PAWAN KUMAR AGARWAL(PAWAN@SHRILAKSHMI.IN)(9554950702)(RESPONDENT)
MRS SHARDA AGRAWAL(PACIFICASIANO@GMAIL.COM)(9554950709)(RESPONDENT)
DEVESH NARAIN GUPTA(DEVESH@SHRILAKSHMI.IN)(9554950703)(RESPONDENT)
GALAXY CAPITAL FINANCE
LIMITED(GALAXYCAPITALFINANCELTD@GMAIL.COM)()(RESPONDENT)

SHRI LAKSHMI DEFENCE SOLUTIONS LIMITED(SHRI@SHRILAKSHMI.IN)()(RESPONDENT)
DIVYA TRADE IMPEX PVT LTD(CORPORATEPEELERS@GAMIL.COM )()(RESPONDENT)
ALOK KUMAR AGARWAL(ALOK@SHRILAKSHMIL.IN)(9554950704)(RESPONDENT)
RATAN LAL AGARWAL (SHRIVARAHILTD@GMAIL.COM)(9305020876)(RESPONDENT)
VIKAS AGARWAL(VIKAS@RAJRAJESHWARLIN.NET)(9554950705)(RESPONDENT)
BARSHA AGARWAL(BARSHA@LALITAMBA.IN)(9554950708)(RESPONDENT)

NEELESH GUPTA (NKG@GMAIL.COM )(9839444456)(RESPONDENT)

RAKESH SRIVASTAVA(RAKESHFCS@GMAIL.COM)(9554950710)(RESPONDENT)

DR M P AGARWAL(DRMPA@SHRILAKSHMI.IN)(9554950701)(RESPONDENT)

DR M P AGARWAL(DRMPA@SHRILAKSHMI.IN)(9554950701)(RESPONDENT)

SH PAWAN KUMAR AGARWAL(PAWAN@SHRILAKSHMI.IN)(9554950702)(RESPONDENT)
MRS SHARDA AGRAWAL(PACIFICASIANO@GMAIL.COM)(9554950709)(RESPONDENT)
DEVESH NARAIN GUPTA(DEVESH@SHRILAKSHMI.IN)(9554950703)(RESPONDENT)
GALAXY CAPITAL FINANCE
LIMITED(GALAXYCAPITALFINANCELTD@GMAIL.COM)()(RESPONDENT)

SHRI LAKSHMI DEFENCE SOLUTIONS LIMITED(SHRI@SHRILAKSHMI.IN)()(RESPONDENT)
DIVYA TRADE IMPEX PVT LTD(CORPORATEPEELERS@GAMIL.COM )()(RESPONDENT)
ALOK KUMAR AGARWAL(ALOK@SHRILAKSHMIL.IN)(9554950704)(RESPONDENT)
RATAN LAL AGARWAL (SHRIVARAHILTD@GMAIL.COM)(9305020876)(RESPONDENT)
VIKAS AGARWAL(VIKAS@RAJRAJESHWARLIN.NET)(9554950705)(RESPONDENT)
BARSHA AGARWAL(BARSHA@LALITAMBA.IN)(9554950708)(RESPONDENT)

NEELESH GUPTA (NKG@GMAIL.COM )(9839444456)(RESPONDENT)

JAYASHREE SHUKLA
DASGUPTA(JAYASHREE.SHUKLA@DHIRASSOCIATES.COM)(9899906544)(PETITIONER)
RESERVE BANK OF INDIA(MAIL@LEXORBIS.COM)(9891128860)(PETITIONER)
CANARA BANK(PRADEEP@RADNPARTNERS.COM)(9810753830)(PETITIONER)
CANARA BANK(PRADEEP@RADNPARTNERS.COM)(9810753830)(PETITIONER)

M/S SHRI LAKSHMI COTSYN
LTD(ROHIT.SEHGAL@AAAINSOLVENCY.COM)(1146664626)(PETITIONER)

M/S SHRI LAKSHMI COTSYN
LTD(ROHIT.SEHGAL@AAAINSOLVENCY.COM)(1146664626)(PETITIONER)

M/S SHRI LAKSHMI COTSYN
LTD(ROHIT.SEHGAL@AAAINSOLVENCY.COM)(1146664626)(PETITIONER)

RESERVE BANK OF INDIA(MAIL@LEXORBIS.COM)(9891128860)(PETITIONER)
RESERVE BANK OF INDIA(MAIL@LEXORBIS.COM)(9891128860)(PETITIONER)
CANARA BANK(PRADEEP@RADNPARTNERS.COM)(9810753830)(PETITIONER)

ROHIT SEHGAL(ROHIT.SEHGAL@AAAINSOLVENCY.COM)()(RESPONDENT)

PRADEEP (PRADEEP@RADNPARTNERS.COM)(9810753830)(RESPONDENT)

RESERVE BANK OF INDIA(MAIL@LEXORBIS.COM)(9891128860)(RESPONDENT)
JAYASHREE SHUKLA
DASGUPTA(JAYASHREE@JSDCHAMBERS.COM)(9811830704)(PETITIONER)
JAYASHREE SHUKLA
DASGUPTA(JAYASHREE@JSDCHAMBERS.COM)(9811830704)(PETITIONER)

IMS MERCANTILES PVT LTD & ANR. BHARAT GUPTA, BHARAT GUPTA
V/s STATE BANK OF INDIA

OTHER DETAILS OF ADVOCATES:

IMS MERCANTILES PVT LTD
(LEGISTAUXILIARY@GMAIL.COM)(9810444651)(RESPONDENT)

IMS MERCANTILES PVT LTD

(LEGISTAUXILIARY @GMAIL.COM)(9810444651)(RESPONDENT)
BHARATGUPTA(LEGISTAUXILIARY@GMAIL.COM)(9810444651)(PETITIONER)
BHARAT GUPTA(LEGISTAUXILIARY @GMAIL.COM)(9810444651)(PETITIONER)
STATE BANK OF INDIA(AMRENDS@GMAIL.COM)(8800750004)(PETITIONER)
STATE BANK OF INDIA(AMRENDS@GMAIL.COM)(8800750004)(PETITIONER)
AKHIL MITTAL(MITTALSOLICITORS@GMAIL.COM, CLO-
NDMC@MCD.GOV.IN)(9212504099)(RESPONDENT)

ASHOK KUMAR(SBI.05169@SBI.CO.IN)(8003893608)(RESPONDENT)

R.P. KAPUR(RAJIV@RPKLAW.COM)(9716076533)(RESPONDENT)

VIBHU PANDEY ARUNAV TEWARI, ARUNAV TEWARI,
V/s DELHI DEVELOPMENT AUTHORITY MRINALINI SEN GUPTA

OTHER DETAILS OF ADVOCATES:

ARUNAV TEWARI AND
ASSOCIATES(ADV.ARUNAVTIWARI@GMAIL.COM)(9811373874)(PETITIONER)
DDA(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)

MRINALINI SEN GUPTA(MRINALINISGUPTA@GMAIL.COM)(9873367274)(RESPONDENT)

ANIL KUMAR SINGH AKHILESH
V/s IDFC FIRST BANK LIMITED & ORS.

OTHER DETAILS OF ADVOCATES:

RITESH KHARE AND AKHILESH(INFO@MAGNUSLEGAL.IN)(8130136366)(PETITIONER)
IDFC FIRST BANK LIMITED(SECRETARIAL@IDFCFIRSTBANK.COM)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)
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44  |W.P.(C)-13095/2022
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SANJAY KUMAR RAJESH KUMAR TARUN
V/s THE BANK MANAGER ICICI BANK LIMITED

OTHER DETAILS OF ADVOCATES:
R K TARUN AND ASSOCIATES()(9811225854)(PETITIONER)
PUNIT BHALLA(PUNITBHALLA@GMAIL.COM)()(RESPONDENT)

SPG GLOBAL COMMODITIES LTD. VIVEK GAUR, NEERAJ KUMAR VERMA,
V/s ICICI BANK LTD. & ORS. ABHINAV SHARMA, WAJEEH SHAFIQ

OTHER DETAILS OF ADVOCATES:

GAUR BROTHERS AND
ASSOCIATES(GAURAVGAURADVOCATE@GMAIL.COM)(9911040316)(PETITIONER)
PUNIT K. BHALLA(PUNITBHALLA@GMAIL.COM)(9810080772)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)

NEERAJ KUMAR VERMA(ADV.NEERAJKUMAR@GMAIL.COM)(9650841871)(PETITIONER)
ABHINAV SHARMA(ABHINAVSHARMAS88@GMAIL.COM)(9818383574)(RESPONDENT)
WAIJEEH SHAFIQ(WAJEEH.SHAFIQ@GMAIL.COM)(9953756236)(PETITIONER)

RAMESH KUMAR GUPTA MEDHANSHU TRIPATHI
V/s DELHI DEVELOPMENT AUTHORITY & ANR

OTHER DETAILS OF ADVOCATES:
MEDHANSHU TRIPATHI ()(9350188064)(PETITIONER)
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)

SANGEETA JAIN AND ANR AKSHAY SRIVASTAVA
V/s DELHI DEVELOPMENT AUTHORITY AND ANR

OTHER DETAILS OF ADVOCATES:
PSP LEGAL()(9811506867)(PETITIONER)
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)

SUNIL DAHIYA ALOK KUMAR, BALAJI SUBRAMANIAN,
V/s DELHI DEVELOPMENT AUTHORITY AND BALAJI SUBRAMANIAN
ANR.

OTHER DETAILS OF ADVOCATES:

N S DALAL AND DEVESH PRATAP
SINGH(ALOKK8595@GMAIL.COM)(9990650484)(PETITIONER)

DR RAHUL CHHOKKER(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)
NIRMALA NARAYANA(NIRMALA.NARAYANAN@IGL.CO.IN)()(RESPONDENT)
BALAJI SUBHRAMANIN (BALAJI@BSLAW.CO.IN)(8800613054)(PETITIONER)
ALOK (ADVKUMARALOK0810@GMAIL.COM)()(RESPONDENT)

SANJAY (SANJAYLAW@YAHOO.COM)()(RESPONDENT)

PURNIMA (ADVPURNIMA111@GMAIL.COM)()(RESPONDENT)
GAGANMEET(GAGANMEET3@GMAIL.COM)()(RESPONDENT)
SANKHLA(LITIGATION@SANKHLA.IN)()(RESPONDENT)
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)
KAPIL(KAPIL@SANKHLA.IN)()(RESPONDENT)

BALAJI SUBRAMANIAN(BALAJI@BSLAW.CO.IN)(9958110162)(RESPONDENT)
BALAJI SUBRAMANIAN(BALAJI@BSLAW.CO.IN)(9958110162)(PETITIONER)

M/S J. D. MOTOR FINANCE LIMITED MANMOHAN, LEXORBIS
V/s ASSISTANT GENERAL MANAGER RESERVE
BANK OF INDIA AND ANR.

OTHER DETAILS OF ADVOCATES:

SHRINGIRISHI AND CO()(9312390819)(PETITIONER)

H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)

DELHI DCIT
JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
()()(RESPONDENT)

DAV CENTENARY PUBLIC SCHOOL & ANR. AJAY HARSHANA
V/s DELHI DEVELOPMENT AUTHORITY & ORS.

OTHER DETAILS OF ADVOCATES:

AJAY HARSHANA(AJAYHARSANA@GMAIL.COM)(9899870600)(PETITIONER)

AJAY HARSHANA(AJAYHARSANA@GMAIL.COM)(9899870600)(PETITIONER)

AJAY HARSHANA(AJAYHARSANA@GMAIL.COM)(9899870600)(PETITIONER)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DDA(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)

SMT. MANIKA DUA ADITYA MALHOTRA
V/s TRANSUNION CIBIL LIMITED

OTHER DETAILS OF ADVOCATES:
ADITYA MALHOTRA AND KARAN
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MALHOTRA(ADITYA.MALHOTRA87@GMAIL.COM)(9870566853)(PETITIONER)
CIBILINFO(CIBLLINFO@TRANSUNION.COM)()(RESPONDENT)

NARESH GUPTA & ORS. APOORVA MAHESHWARI
V/s IFCI FACTORS LTD.

OTHER DETAILS OF ADVOCATES:

SHIVANI LUTHRA
LOHIYA(MANAS.AGRAWAL11@GMAIL.COM)(7980402727)(PETITIONER)
ANIL SHARMA(ANILSHARMA@INTEGRALLAWOFFICE.ORG,
OPERATIONS@INTEGRALLAWOFFICES.ORG)()(RESPONDENT)

TARUN MITTAL SAMIT KHOSLA
V/s DELHI DEVELOPMENT AUTHORITY & ORS.

OTHER DETAILS OF ADVOCATES:

DEEPAK KHOSLA(ADVOCATESAMITKHOSLA@GMAIL.COM)(9899030380)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)
ASC GNCTD(ASCGNCTD@GMAIL.COM)()(RESPONDENT)

SHARVAN KUMAR SHARMA PRABHAT RANJAN, AJOY ROY, AJOY
V/s DELHI DEVELOPMENT AUTHORITY & ANR.  |ROY

OTHER DETAILS OF ADVOCATES:

PRABHAT RANJAN AND
ASSOCIATES(PRANJANADV@GMAIL.COM)(9711492022)(PETITIONER)
SAHAYK(SAHAYK@GMAIL.COM)()(RESPONDENT)
DDA(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)
SHARDUL AMARCHAND MANGALDAS & CO.()(1126920500)(PETITIONER)
P RANJAN (PRANJANADV@GMAIL.COM)()(RESPONDENT)

AJOY ROY(AJOY.ROY@AMSSHARDUL.COM)(9810098332)(RESPONDENT)

SMT NISHA BANI DIKSHIT
V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:
BANI DIKSHIT(BANIDIKSHIT.ADVOCATE@GMAIL.COM)(9810993368)(PETITIONER)
DDA(DDACHAMBERSHC@GMAIL.COM)(8950510963)(RESPONDENT)

M/S B.L.S. INFRASTRUCTURE LTD. & ANR. VIPUL GUPTA, VIPUL GUPTA, JAIDEEP
V/s INDIAN OVERSEAS BANK & ANR. MALIK

OTHER DETAILS OF ADVOCATES:

NEERAJ KUMAR GUPTA(ADSINKG@GMAIL.COM)(9899191983)(PETITIONER)
KRISHEN KUMAR(KRISHENKUMAR@GMAIL.COM, I0B0115@I0B.IN)()(RESPONDENT)
NEERAJ KUMAR GUPTA(ADSINKG@GMAIL.COM)(9899191983)(PETITIONER)
GYANENDRA AGRAWAL (AGRAWAL.GYANENDRA1@GMAIL.COM)()(RESPONDENT)
BO JAMMU(BOJAMMU@RBI.ORG.IN)()(RESPONDENT)

JAIDEEP MALIK(JAIDEEPMALIKADV@GMAIL.COM)(9811106556)(PETITIONER)
JAIDEEP MALIK(JAIDEEPMALIKADV@GMAIL.COM)(9811106556)(PETITIONER)

RAJNEESH RANDEEP SINGH, SONAM SHARMA
V/s DELHI DEVELOPMENT AUTHORITY AND
OTHERS

OTHER DETAILS OF ADVOCATES:
RANDEEP(RANDEEPRP@GMAIL.COM)(9015483699)(PETITIONER)
UJALA(UJALA.VISHNOI@GMAIL.COM)(9818166560)(PETITIONER)

DDA CHAMBER(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)
SONAM SHARMA(SONAM@SSRALEGAL.IN)(9811046711)(PETITIONER)

SH. JAGBEER & ANR. CHANDERMANI GROVER
V/s ALLAHABAD BANK & ORS.

OTHER DETAILS OF ADVOCATES:

C.M. GROVER &
ASSOCIATES(MANIGROVER001@GMAIL.COM)(9654624323)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
HAMEL PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)

RAJESH GAUTAM(RAJESHGAUTAM@KLMEHTA.NET)()(RESPONDENT)

INDER PAL SINGH AND OTHERS KAWALPREET KAUR, AJAY VIKRAM
V/s DELHI DEVELOPMENT AUTHORITY AND SINGH
OTHERS

OTHER DETAILS OF ADVOCATES:

KAWALPREET (KAWALPREET303@YAHOO.IN)(8287908688)(PETITIONER)
PARVINDER CHAUHAN(PARVINDERCHAUHAN.ADV@GMAIL.COM,
CP.SANJAYARORA@ DELHIPOLICE.GOV.IN)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
DDACHAMBERHC@YAHOO.COM)(9868250806)(RESPONDENT)

AJAY VIKRAM
SINGH(AJAYVIKRAMSINGH563@GMAIL.COM)(9868632122)(RESPONDENT)
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53  |W.P.(C)-14822/2023 SUDHIR NARAYAN RAO MODAK & ORS. ADITYA DEWAN
CM APPL. 58936/2023 V/s IDBI BANK THROUGH ITS MANAGER & ANR.
WITH W.P.(C) 15284/2023

OTHER DETAILS OF ADVOCATES:

ADITYA DEWAN(ADITYADEWAN@GMAIL.COM)(8527611077)(PETITIONER)
H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM,
SIDBAURA@GMAIL.CCOM)()(RESPONDENT)

54  |W.P.(C)-15284/2023 M S SUCHETA SUDHIR MODAK & ORS. ADITYA DEWAN
CM APPL. 61265/2023 V/s IDBI BANK THROUGH ITS MANAGER & ANR.

OTHER DETAILS OF ADVOCATES:

ADITYA DEWAN(ADITYADEWAN@GMAIL.COM)(8527611077)(PETITIONER)
IDBI BANK(SIDBARUA@GMAIL.COM,
HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)

55  |W.P.(C)-10187/2024 ATHAR ZIA & ANR. ABHAY KUMAR GUPTA
V/s BANK OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

SATISH RAI AND ABHAY
GUPTA(CONTACT@SRADVOCATES.IN)(8368148214)(PETITIONER)
SATISH RAI AND ABHAY
GUPTA(CONTACT@SRADVOCATES.IN)(8368148214)(PETITIONER)
BANK OF INDIA(AMBALACANTT.CHANDIGARH@BANKOFINDIA.CO.IN,
HELPLEGAL@RBI.ORG.IN)(0)(RESPONDENT)

BANK OF INDIA(AMBALACANTT.CHANDIGARH@BANKOFINDIA.CO.IN,
HELPLEGAL@RBI.ORG.IN)(0)(RESPONDENT)

H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)(0)(RESPONDENT)

56 |W.P.(C)-10416/2024 RAJESH KUMAR AAGAM JAIN
CM APPL. 42787/2024 V/s CANARA BANK & ORS.

OTHER DETAILS OF ADVOCATES:

MOHD. ASIF, AAGAM JAIN(AAGAMJAIN2496@GMAIL.COM)(6397353571)(PETITIONER)
CANARA BANK(ADVSKROUT@YAHOO.COM, CSSCODEL@CANARABANK.COM,
CB19085@CANARABANK.COM)(0)(RESPONDENT)

57  W.P.(C)-13288/2024 RAINI GHOSH & ANR. MIMANSA LAW OFFICES
CM APPL. 55504/2024 V/s UNION OF INDIA & ORS.
WITH W.P.(C) 13340/2024
W.P.(C) 13363/2024

OTHER DETAILS OF ADVOCATES:

MIMANSA LAW OFFICES(PRIYA@MIMANSALAW.IN)(9650840477)(PETITIONER)
UNION OF INDIA, RBI(UOIDHC@GMAIL.COM, HAMELPARIHAR@REDIFFMAIL.COM,
HAMELPARIHAR@GMAIL.COM)(1123384193)(RESPONDENT)

LEXORBIS, SUPERTECH LIMITED, (MAIL@LEXORBIS.COM,
HEADOFFICE@SUPERTECHLIMITED.COM,
BHVUGUDHAMI2@GMAIL.COM)(0)(RESPONDENT)

INDIA BULLS HOUSING FINANCE LTD.(IBSECRETARIAL@INDIABULLS.COM,
SECRETARIAL@INDIABULLS.COM, RISHI@AGLAW.IN)(0)(RESPONDENT)

TRANS UNION(BERIMANU@GMAIL.COM)(0)(RESPONDENT)

58 W.P.(C)-13340/2024 SRIKANTH REDDY SALAKALAKONDA & ANR. MIMANSA LAW OFFICES, LEXORBIS
CM APPL. 55714/2024 V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

MIMANSA LAW OFFICES(PRIYA@MIMANSALAW.IN)(9650840477)(PETITIONER)
UNION OF INDIA, HAMEL PARIHAR(UOIDHC@GMAIL.COM,
HAMELPARIHAR@REDIFFMAIL.COM,
HAMELPARIHAR@GMAIL.COM)(1123384193)(RESPONDENT)

LEXORBIS, SUPERTECH LIMITED, BHVUGUDHAMI(MAIL@LEXORBIS.COM,
HEADOFFICE@SUPERTECHLIMITED.COM,
BHVUGUDHAMI2@GMAIL.COM)(0)(RESPONDENT)

INDIA BULLS HOUSING FINANCE LTD., RISHI(IBSECRETARIAL@INDIABULLS.COM,
SECRETARIAL@INDIABULLS.COM, RISHI@AGLAW.IN)(0)(RESPONDENT)

MANU BERI(BERIMANU@GMAIL.COM)(0)(RESPONDENT)

()()(RESPONDENT)
59 W.P.(C)-13363/2024 AMIT SHARMA & ANR. MIMANSA LAW OFFICES, LEXORBIS
CM APPL. 55822/2024 V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

MIMANSA LAW OFFICES(PRIYA@MIMANSALAW.IN)(9650840477)(PETITIONER)
UNION OF INDIA, HAMEL PARIHAR(UOIDHC@GMAIL.COM,
HAMELPARIHAR@REDIFFMAIL.COM,
HAMELPARIHAR@GMAIL.COM)(1123384193)(RESPONDENT)

LEXORBIS, SUPERTECH LIMITED, BHVUGUDHAMI(MAIL@LEXORBIS.COM,
HEADOFFICE@SUPERTECHLIMITED.COM,
BHVUGUDHAMI2@GMAIL.COM)(0)(RESPONDENT)

INDIA BULLS HOUSING FINANCE LTD., RISHI(IBSECRETARIAL@INDIABULLS.COM,
SECRETARIAL@INDIABULLS.COM, RISHI@AGLAW.IN)(0)(RESPONDENT)

MANU BERI(BERIMANU@GMAIL.COM)(0)(RESPONDENT)

()((RESPONDENT)
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60 |W.P.(C)-13515/2024
CM APPL. 56510/2024

61 |W.P.(C)-16110/2024
CM APPL. 67701/2024

62  W.P.(C)-1339/2025
CM APPL. 6547/2025

CONNECTED MATTERS (ANMM)

63  |W.P.(C)-8776/2023
CM APPL. 33151/2023
CM APPL. 42010/2023
CM APPL. 10511/2024
CM APPL. 20725/2024
CM APPL. 23901/2024
CM APPL. 63687/2024
WITH W.P.(C) 242/2024

ADVANCE CAUSE LIST

MANKAIYARKARASI L.M. & ANR.
V/s UNION OF INDIA & ORS.

MIMANSA LAW OFFICES, LEXORBIS

OTHER DETAILS OF ADVOCATES:
MIMANSA LAW OFFICES(PRIYA@MIMANSALAW.IN)(9650840477)(PETITIONER)
UNION OF INDIA, HAMEL PARIHAR(UOIDHC@GMAIL.COM,
HAMELPARIHAR@REDIFFMAIL.COM,
HAMELPARIHAR@GMAIL.COM)(1123384193)(RESPONDENT)

LEXORBIS, SUPERTECH LIMITED, BHVU GUDHAMI(MAIL@LEXORBIS.COM,
HEADOFFICE@SUPERTECHLIMITED.COM,
BHVUGUDHAMI2@GMAIL.COM)(0)(RESPONDENT)

IB SECRETARIAL INDIA BULLS, RISHI(IBSECRETARIAL@INDIABULLS.COM,
SECRETARIAL@INDIABULLS.COM, RISHI@AGLAW.IN)(0)(RESPONDENT)

MANU BERI(BERIMANU@GMAIL.COM)(0)(RESPONDENT)

()((RESPONDENT)

SONIA KALRA
V/s DELHI DEVELOPMENT AUTHORITY & ORS.

PULKIT AGGARWAL

OTHER DETAILS OF ADVOCATES:

PULKIT AGGARWAL(PULKIT.LAWOFFICE@GMAIL.COM)(9999801409)(PETITIONER)
DDA, MCD, UNION OF INDIA(DDACHAMBERHC@DDA.ORG.IN,
CLOMCDHQ@GMAIL.COM, UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
NIDHI NAGPAL(ADVNIDHINAGPAL@GMAIL.COM)(0)(RESPONDENT)

R.P. SINGH()(9999662031)(RESPONDENT)

J.P. SINGH()(9910468666)(RESPONDENT)

JAGADISH CHANDER CHUG
V/s PUNJAB NATIONAL BANK

PREM RANJAN KUMAR

OTHER DETAILS OF ADVOCATES:

PREM RANJAN KUMAR(ADVPREMRANJAN@GMAIL.COM)(9310143231)(PETITIONER)
ARUN KUMAR SHUKLA, SNS LEGAL, PNB(ARUNKUMARSHUKLA7 @GMAIL.COM,
CONNECT@SNSLEGAL.IN, LAW@PNB.CO.IN)(0)(RESPONDENT)

SUMANT KUMAR AND OTHERS
V/s UNION OF INDIA AND OTHERS

DILIP KUMAR NIRANJAN, AMRITA
SINGH, AJAY PRATAP SINGH, ANUPAM
SINGH, SHOBHANA TAKIAR

OTHER DETAILS OF ADVOCATES:

KARMVEER & DILIP KUMAR(KARMVEER@LEXANALYTICO.COM,
DILIP@LEXANALYTICO.COM, INFO@LEXANALYTICO.COM)(9891396019)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, RAMESH@LEXORBIS.COM,
HAMELPARIHAR@REDIFFMAIL.COM)(1123384193)(RESPONDENT)

IB SECRETARIAL(IBSECRETARIAL@INDIABULLS.COM, CS.FINANCE@IIFL.COM,
INVESTORCARE@HDFC.COM)()(RESPONDENT)

AXIS BANK LTD.(LOANS@AXISBANK.COM, IRPSUPERTECH@KPMG.COM,
INVESTORSERVICES@CHDDEVELOPERS.COM)()(RESPONDENT)
NODAL(NODALOFFICER@TRANSUNION.COM, HO@NHB.ORG.IN)()(RESPONDENT)
KARAMVEER AND DILIP KUMAR
NIRANJAN(KARMVEER@LEXANANLYTICO.COM)(9891396019)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)

RAMESH (RAMESH@LEXORBIS.COM)()(RESPONDENT)

AMRITA SINGH(AMRITASINGH.ADV@GMAIL.COM)()(RESPONDENT)

IB SECRETARIAL(IBSECRETARIAL@INDIABULLS.COM)()(RESPONDENT)
INVESTORCARE(INVESTORCARE@HDFC.COM)()(RESPONDENT)
RAMESH(RAMESH@LEXORBIS.COM)()(RESPONDENT)

HAMEL PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)

CS FINANCE(CS.FINANCE@IIFL.COM)()(RESPONDENT)
AXISBANK(EMAIL.SERVICES@AXISBANK.COM)()(RESPONDENT)
CHDDEVELPOERS(INVESTORSERVICES@CHDDEVELOPERS.COM)()(RESPONDENT)
NODAL OFFICER(NODALOFFICER@TRANSUNION.COM)()(RESPONDENT)
IRPSUPERTECH(IRPSUPERTECH@KPMG.COM)()(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)
NHB(HO@NHB.ORG.IN)()(RESPONDENT)

KARAMVEER, DILIP(KARAMVEER@LEXANALYTICO.COM, DILIP@@LEXANALYTICO.COM,
INFO@LEXANALYTICO.COM)(9891396019)(PETITIONER)
LEXANALYTICO(HTTPS://LEXANALYTICO.COM)()(PETITIONER)

UNION OF INDIA, RAMESH, HAMEL PARIHAR(UOIDHC@GMAIL.COM, RAMESH@
LEXORBIS.COM, HAMELPARIHAR@REDIFFMAIL.COM)(1123384193)(RESPONDENT)
INDIA BULLS, CS FINANCE, HDFC BANK(IBSECRETARIAL@INDIABULLS.COM,
CS.FINANCE@IIFL.COM, INVESTORCARE@HDFC.COM)()(RESPONDENT)
KARAMVEER, DILIP(KARAMVEER@LEXANALYTICO.COM, DILIP@ @LEXANALYTICO.COM,
INFO@LEXANALYTICO.COM)()(RESPONDENT)

AXIS BANK, KPMG, CHD DEVELOPERS(LOANS@AXISBANK.COM,
IRPSUPERTECH@KPMG.COM, INVESTORSERVICES
@CHDDEVELOPERS.COM)()(RESPONDENT)

NODAL OFFICER OF TRANS UNION, HEAD OFFICE OF
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64

65

66

67

68

W.P.(C)-242/2024

CM APPL. 1065/2024
WITH W.P.(C) 527/2024
W.P.(C) 1140/2024
W.P.(C) 14573/2024

W.P.(C)-1140/2024
CM APPL. 4914/2024
WITH W.P.(C) 242/2024

W.P.(C)-14573/2024

W.P.(C)-527/2024
CM APPL. 2351/2024

W.P.(C)-1200/2024

CM APPL. 5002/2024
CM APPL. 30623/2024
WITH W.P.(C) 242/2024

ADVANCE CAUSE LIST

NHB(NODALOFFICER©TRANSUNION.COM, HO@NHB.ORG.IN)()(RESPONDENT)
VIJAY JOSHI(ADVOCATEVIJAYJOSHI@GMAIL.COM)()(PETITIONER)

HAMEL PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)
NISHANTAWANA(NISHANTAWANA@OUTLOOK.COM)()(RESPONDENT)
ANUPAM SINGH(ANUPAMJSINGH@GMAIL.COM)()(RESPONDENT)

AMRITA SINGH(AMRITASINGH.ADV@GMAIL.COM)(8860008286)(RESPONDENT)
KARMVEER(KARMVEER@LEXANALYTICO.COM)()(RESPONDENT)

NMA LAW(MAIL@NMALAWCHAMBERS.IN)()(RESPONDENT)
ABHISHEK(CHAUDHARY.ABHISHEK@LEXANALYTICO.COM)()(RESPONDENT)
BHRIGU DHAMI(BHRIGUDHAMI2@GMAIL.COM)(0)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
KARMVEER(KARMVEER@LEXANALYTICO.COM)(0)(RESPONDENT)

AMRITA SINGH (AMRITASINGH.ADV@GMAIL.COM)(8860008286)(RESPONDENT)
ANUPAM SINGH(ANUPAMIJSINGH@GMAIL.COM)(9654926809)(PETITIONER)
ANUPAM SINGH(ANUPAMIJSINGH@GMAIL.COM)(9654926809)(PETITIONER)
SHOBHANA TAKIAR(SHOBHANA_TAKIAR@YAHOO.CO.IN)(9810962950)(RESPONDENT)

RAM CHAND JAIN & ORS. ADITYA PRASADNARAIN SINGH,
V/s UNION OF INDIA & ORS. PRADEEP SINGH

OTHER DETAILS OF ADVOCATES:

RITU RAJ, PRIYASH SHARMA, ADITYA
SINGH(ADITYA52694@GMAIL.COM)(8447894401)(PETITIONER)

INDIA INFOLINE HOUSING FINANCE
LTD(SANJAY_GUPTA@SNGPARTNERS.IN)()(RESPONDENT)

RESERVE BANK OF INDIA(HEMALPARIHAR@GMAIL.COM)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

PRADEEP SINGH (PRADEEP.MBE@GMAIL.COM)(9811991736)(RESPONDENT)

MR. RAJNEESH ATUL KUMAR SINGH, RAJESH PANDIT
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
ATUL KUMAR SINGH(OFFICEKSLAW@GMAIL.COM)(9555526556)(PETITIONER)
H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

RAJESH PANDIT(RAJESH.CL82@GMAIL.COM)(9810790787)(RESPONDENT)

NITUL GOGOI & ANR. MIMANSA LAW OFFICES,
V/s UNION OF INDIA & ORS. YASHVARDHAN SINGH

OTHER DETAILS OF ADVOCATES:

MIMANSA LAW OFFICES(PRIYA@MIMANSALAW.IN)(9650840477)(PETITIONER)
UNION OF INDIA, HAMEL PARIHAR(UOIDHC@GMAIL.COM,
HAMELPARIHAR@REDIFFMAIL.COM,
HAMELPARIHAR@GMAIL.COM)(1123384193)(RESPONDENT)

LEXORBIS, SUPERTECH LIMITED, BHVU GUDHAMI(MAIL@LEXORBIS.COM,
HEADOFFICE@SUPERTECHLIMITED.COM,
BHVUGUDHAMI2@GMAIL.COM)(0)(RESPONDENT)

ADITYA BIRLA, SSA LAW FIRM(ABHFL.SECRETARIAL@ADITYABIRLACAPITAL.COM,
SSALAWFIRM@SSALAWFIRM.IN)(0)(RESPONDENT)

TRANS UNION(STATNOTICES@TRANSUNION.COM)(0)(RESPONDENT)
YASHVARDHAN
SINGH(YASHVARDHAN@KAYNPARTNERS.COM)(9608096944)(RESPONDENT)

SH RIZWANULLAH ATUL KUMAR SINGH, RAJESH KUMAR
V/s UNION OF INDIA & ORS. SRIVASTAVA

OTHER DETAILS OF ADVOCATES:
ATUL KUMAR SINGH(OFFICEKSLAW@GMAIL.COM)(9555526556)(PETITIONER)
ATUL KUMAR SINGH()(9555526556)(PETITIONER)

TUSHAR SINGH(TUSHARSINGH145@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GAMIL.COM)()(RESPONDENT)

H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)

RAJESH KUMAR
SRIVASTAVA(ADVRKSRIVASTAVA66@GMAIL.COM)(7045773381)(RESPONDENT)

MR DHEERAJ RAIKHY SONAL ANAND, SAMEER PRAVIN
V/s UNION OF INDIA & ORS. PAREKH

OTHER DETAILS OF ADVOCATES:

SONAL ANAND(SANAND@ASA-PARTNERS.COM)(9811101222)(PETITIONER)

H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

RAHEJA DEVELOPERS LIMTED(MARKETING@RAHEJA.COM)()(RESPONDENT)

ICICI BANK LIMITED(PUNITBHALLA@GMAIL.COM)()(RESPONDENT)
SANAND(SANAND@ASA-PARTNERS.COM)()(PETITIONER)

SAMEER PAREKH(PAREKHCO@PAREKHCO.COM)(9871772403)(RESPONDENT)
UNION OF INDIA, HAMEL PARIHAR, RAHEJA(UOIDHC@GMAIL.COM,
HAMELPARIHAR@REDIFFMAIL.COM, MARKETING@RAHEJA.COM)()(RESPONDENT)
SAMEER PRAVIN PAREKH(PAREKHCO@PAREKHCO.COM)(9871772403)(RESPONDENT)
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11.03.2025 ADVANCE CAUSE LIST

69  |W.P.(C)-1433/2024 VISHAL KUMAR SHARMA ATUL KUMAR SINGH, AMRITA SINGH
CM APPL. 5925/2024 V/s UNION OF INDIA & ORS.
CM APPL. 68299/2024

OTHER DETAILS OF ADVOCATES:

ATUL KUMAR SINGH(OFFICEKSLAW@GMAIL.COM)(9555526556)(PETITIONER)
RISHAB(RISHAB@SAHULEGAL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)

AMRITA SINGH(AMRITASINGH.ADV@GMAIL.COM)(8860008286)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

K S LAW(OFFICESKSLAW@GAMIL.COM, UOIDHC@GMAIL.COM)(0)(RESPONDENT)
AMRITA SINGH (AMRITASINGH.ADV@GMAIL.COM)(8860008286)(RESPONDENT)

70  \W.P.(C)-2185/2024 PRADEEP KUMAR ATUL KUMAR SINGH
CM APPL. 9092/2024 V/s UNION OF INDIA & ORS.
WITH W.P.(C) 1433/2024
W.P.(C) 242/2024

OTHER DETAILS OF ADVOCATES:

ATUL KUMAR SINGH(OFFICEKSLAW@GMAIL.COM)(9555526556)(PETITIONER)
H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

71 W.P.(C)-2186/2024 NEETU SINGH ATUL KUMAR SINGH, YASHVARDHAN
CM APPL. 9094/2024 V/s UNION OF INDIA & ORS. SINGH

OTHER DETAILS OF ADVOCATES:

ATUL KUMAR SINGH(OFFICEKSLAW@GMAIL.COM)(9555526556)(PETITIONER)
C S SIKKA(CS@SIKKA.IN, ADVOCATE.ANMOL@GMAIL.COM)()(RESPONDENT)
H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

YASHVARDHAN
SINGH(YASHVARDHAN@KAYNPARTNERS.COM)(9608096944)(RESPONDENT)
72 |W.P.(C)-3549/2024 VIMAL AGARWAL & ANR. SHWETA BHARTI
CM APPL. 14464/2024 V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

SHWETA BHARTI(SHWETA.BHARTI@HAMMURABISOLOMON.COM,
JASKARAN.SINGH@HAMMURABISLOMON.COM)()(PETITIONER)
SUPERTECH LIMITED(HEADOFFICE@SUPERTECHLIMIED.COM,
HO@NHB.ORG.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)
HDFC(RISHAB@SAHULEGAL.COM)()(RESPONDENT)

H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)

73 W.P.(C)-4864/2024 SANJAYA GUPTA RATNESH SHARMA, ABHISHEK ANAND
CM APPL. 19886/2024 V/s UNION OF INDIA AND ORS.
WITH W.P.(C) 242/2024

OTHER DETAILS OF ADVOCATES:

RATNESH SHARMA AND AMRITA
VERMA(ADV.AMRITAVERMA@GMAIL.COM)(8448722439)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

SUPERTECH LIMITED(SUPERTECHLIMITED.COM)()(RESPONDENT)

RESERVE BANK OF INDIA(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)
ABHISHEK ANAND(ABHI4064@GMAIL.COM)(8800343000)(PETITIONER)

74  |W.P.(C)-7102/2024 ASHOK KUMAR YADAV AND ORS DILIP KUMAR NIRANJAN
CM APPL. 29657/2024 V/s UNION OF INDIA AND ORS
WITH W.P.(C) 242/2024

OTHER DETAILS OF ADVOCATES:

KARMVEER AND DILIP KUMAR
NIRANJAN(KARMVEER@LEXANALYTICO.COM)(9891396019)(PETITIONER)
H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

75  |W.P.(C)-7372/2024 KONARK KETAN & ORS. PRIYANKAR KUMAR TIWARY
CM APPL. 30783/2024 V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

PRIYANKAR TIWARY AND NIHAR RANJAN
SINGH(ADV.PRIYANKARTIWARY@GMAIL.COM)(7982643096)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

IVR PRIME DEVELOPERS(IRPSUPERTECH@KPMG.COM)()(RESPONDENT)

76  |W.P.(C)-8034/2024 SANJEEV ARORA MOHAN LAL, ASHU KANSAL
CM APPL. 33042/2024 V/s UNION OF INDIA MINISTRY OF HOUSING
AND URBAN AFFAIRS & ORS.

OTHER DETAILS OF ADVOCATES:

MOHAN LAL(ADVOCATE.MOHANLALTANWAR@GMAIL.COM)(7042474270)(PETITIONER)
H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)

NATIONAL HOUSING BANK(HO@NHB.ORG.IN, KNM@KNM.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

ASHU KANSAL(ASHUKANSAL@GMAIL.COM)(8800768899)(RESPONDENT)
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77  |W.P.(C)-8408/2024
CM APPL. 34565/2024
WITH W.P.(C) 242/2024

78  W.P.(C)-13059/2024

79  W.P.(C)-17392/2024
CM APPL. 74042/2024
CM APPL. 74043/2024
CM APPL. 5701/2025
WITH W.P.(C) 17462/2024
W.P.(C) 296/2025

80 |W.P.(C)-17462/2024
CM APPL. 74263/2024
CM APPL. 74264/2024
WITH W.P.(C) 296/2025

81 |W.P.(C)-296/2025
CM APPL. 1457/2025
CM APPL. 1458/2025

82  |W.P.(C)-2344/2025
CM APPL. 11032/2025

ADVANCE CAUSE LIST

DIVY MANIK SINGHAL AKSHAY SRIVASTAVA
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

AKSHAY SRIVASTAVA AND SHRESHTH NANDA()(7507517216)(PETITIONER)

H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

SUPERTECH TOWNSHIP PROJECT LIMITED(HEADOFFICE@SUPERTECHLIMITED.COM,
AJAIN@INDIABULLS.COM, CIBILINFO@TRANSUNION.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

MRS MONICA KATYAL SONAL ANAND
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

SONAL ANAND(SANAND@ASA-PARTNERS.COM)(9811101222)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM,
GNCTD.SCLA.SKP@GMAIL.COM)(1123384193)(RESPONDENT)

HAMEL PARIHAR, RAMPRASTHA SARA REALITY, DHOOT
INFRASTRUCTURE(HAMELPARIHAR@GMAIL.COM, MARKETING@RAHEJA.COM,
CLAW@DHOOTGROUP.NET)(0)(RESPONDENT)

INDIABULLS HOUSING(HOMELOANS@INDIABULLS.COM,
CUSTOMERSERVICELOANS@INDIABULLS.COM)(0)(RESPONDENT)

CIBIL, CFM ASSET RECONSTRUCTION(INFO@CIBIL.COM,
INFO@CFMARC.IN)(0)(RESPONDENT)

VIKRAM BHATIA & ANR. SHASHI KAUSHIK, LEXORBIS, ARMAN
V/s UOI THROUGH MINISTRY OF HOUSING AND SHARMA
URBAN AFFAIRS & ORS.

OTHER DETAILS OF ADVOCATES:

SHASHI KAUSHIK(LAWGICALALLIANCE@GMAIL.COM)(9990708680)(PETITIONER)
UNION OF INDIA, RAMESH, HAMEL PARIHAR(UOIDHC@GMAIL.COM,
RAMESH@LEXORBIS.COM, HAMELPARIHAR@REDIFFMAIL.COM)(0)(RESPONDENT)
SUPERTEACH LTD, TRANSUNION, NHB(HEADOFFICE@SUPERTEACHLIMITED.COM,
NODALOFFICER@TRANSUNION.COM, HO@NHB.ORG.IN)(0)(RESPONDENT)
SANJAY GUPTA(SANJAY_GUPTA@SNGPARTNERS.IN)(0)(RESPONDENT)

()()(RESPONDENT)

ARMAN
SHARMA(ARMAN@ANANDSHARMAASSOCIATES.COM)(9810759868)(RESPONDENT)
MANOJ PATHANIA & ANR. MAYANK GOEL, LEXORBIS

V/s THE UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

MAYANK GOEL(MNGLAWOFFICE@GMAIL.COM)(9999340256)(PETITIONER)
HAMEL PARIHAR, CS OFFICE(HAMELPARIHAR@REDIFFMAIL.COM,
HAMELPARIHAR@GMAIL.COM, CSOFFICE@NIC.IN)(0)(RESPONDENT)

UNION OF INDIA, CLSSIM, NHJB(UOIDHC@GMAIL.COM, CLASSIM@NHB.ORG.IN,
HO@NHB.ORG.IN, INFO@CIBIL.COM)(1123384193)(RESPONDENT)
TRANSUNION, GMCSD, AVALONGOUP(NODALOFFICER@ TRANSUNION.COM,
GMCSD@IOB.IN, INFO@AVALONGROUP.IN)(0)(RESPONDENT)
AVALONGROUP, CHANDRA PRAKASH(SALES@AVALONGROUP.IN,
C.CARE@AVALONGROUP.IN, CPADV79@GMAIL.COM)(0)(RESPONDENT)
()()(RESPONDENT)

RITESH KUMAR SEN NITIN GOEL, LEXORBIS
V/s THE UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

MAYANK GOEL(MNGLAWOFFICE@GMAIL.COM)(9999340256)(PETITIONER)

HAMEL PARIHAR, UNION OF INDIA, CIBIL(HAMELPARIHAR@GMAIL.COM,
UOIDHC@GMAIL.COM, INFO@CIBIL.COM)(1123384193)(RESPONDENT)

TRANS UNION, NHB(NODALOFFICER@TRANSUNION.COM, HO@NHB.ORG.IN,
CLSSIM@NHB.ORG.IN)(0)(RESPONDENT)

AXIS BANK, MAS CONNKT, RBI(PNO@AXISBANK.COM, MASCONNKT@YAHOO.CO.IN,
EDAJ@RBI.ORG.IN)(0)(RESPONDENT)

()()(RESPONDENT)

PARTH MAHESHWARI SHASHWAT PARIHAR
V/s RESERVE BANK OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

SHASHWAT PARIHAR(SHASHWATADV@GMAIL.COM)(7903889268)(PETITIONER)
HAMEL PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM,
HAMELPARIHAR@GMAIL.COM)(0)(RESPONDENT)

RUDRA BUILD WELL, MUKESH (SALES@RUDRABUILDWELL.COM,
MUKESH@RUDRABUILDWELL.COM)(0)(RESPONDENT)

SANJAY GUPTA, ATEEV MATHUR(SANJAY_GUPTA@SNGPARTNERS.IN,
ATEEV_MATHUR@SNGPARTNERS.IN)(0)(RESPONDENT)
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83  |W.P.(C)-2509/2025
CM APPL. 11866/2025
WITH W.P.(C) 3118/2013

FOR FINAL DISPOSAL

84  |W.P.(C)-3118/2013
CM APPL. 5914/2013

CONNECTED MATTERS (ANMM)

85 |W.P.(C)-10981/2019
CM APPL. 45348/2019
WITH W.P.(C) 11464/2019

86 |W.P.(C)-9584/2020
CM APPL. 30733/2020
CM APPL. 20282/2021

87 W.P.(C)-1290/2021
CM APPL. 3620/2021

88 |W.P.(C)-5136/2021
CM APPL. 15739/2021

ADVANCE CAUSE LIST

LOVNISH GUPTA AND ANR SHASHWAT PARIHAR
V/s RESERVE BANK OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

SHASHWAT PARIHAR(SHASHWATADV@GMAIL.COM)(7903889268)(PETITIONER)
HAMEL PARIHAR, RUDRA BUILDWELL(HAMELPARIHAR@REDIFFMAIL.COM,
HAMELPARIHAR@GMAIL.COM, SALES@RUDRABUILDWELL.COM)(0)(RESPONDENT)
MUKESH, SANJAY GUPTA(MUKESH@RUDRABUILDWELL.COM,
SANJAY_GUPTA@SNGPARTNERS.IN)(0)(RESPONDENT)

ATEEV MATHUR(ATEEV_MATHUR@SNGPARTNERS.IN)(0)(RESPONDENT)

DESH RAJ RK SAINI
V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:

ADITYA MALHOTRA AND ORS. DHIR AND DHIR ASSOCIATIES
V/s BANK OF MAHARASHTRA AND ANR.

OTHER DETAILS OF ADVOCATES:
DHIR AND DHIR ASSOCIATIES()(9899804788)(PETITIONER)

OCL IRON AND STEEL LIMITED & ANR. DHIR AND DHIR ASSOCIATES, ARUN
V/s BANK OF BARODA & ANR. AGGARWAL

OTHER DETAILS OF ADVOCATES:
BIRENDRAJEE(BIRENDRAJEE@GMAIL.COM)(9178461106)(PETITIONER)

OCL IRON AND STEEL LIMITED(OCLIRON@GMAIL.COM)(9996215942)(PETITIONER)
KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
DHIR AND DHIR
ASSOCIATES(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
RESERVE BANK OF INDIA(MAIL@LEXORBIS.COM)(9891128860)(PETITIONER)

BANK OF BARODA(ADVARUN36@GMAIL.COM)(9811087995)(PETITIONER)

BANK OF BARODA(ARMDEL@BANKOFBARODA.COM)()(RESPONDENT)

LEX ORBIS,SOLICITORS
&ADVOCATES(MALI@LEXORBIS.COM)(9891128860)(RESPONDENT)

MR. ARUN AGARWAL(ADVARUN36@GMAIL.COM)(9811087995)(RESPONDENT)

LEX ORBIS, SOLICITORS AND
ADVOCATES(MAIL@LEXORBIS.COM)(9891128860)(RESPONDENT)

MR. ARUN AGARWAL(AVARUN36@GMAIL.COM)(9811087995)(RESPONDENT)

MR. ARUN AGARWAL(ADVARUN36@GMAIL.COM)(9811087995)(RESPONDENT)

OCL IRON AND STEEL LIMITED(OCLIRON@GMAIL.COM)(9996215942)(RESPONDENT)
KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
VARUN(ADVARUN36@GMAIL.COM)(9811087995)(PETITIONER)

MR. RAMESH BABU(RBABUMR@GMAIL.COM)(9873922734)(RESPONDENT)

KARAN SHINGH(KARAN.SINGH@DHIRASSOCIATES.COM)()(RESPONDENT)

ARUN AGGARWAL(ADVARUN36@GMAIL.COM)(9811087995)(PETITIONER)

ANKITA WADHAWAN & ORS. DHIR AND DHIR ASSOCIATES, ARUN
V/s BANK OF BARODA & ANR. AGGARWAL

OTHER DETAILS OF ADVOCATES:

BAHUSHRUT LUGANI(LUGANIB@GMAIL.COM)(9811056376)(RESPONDENT)

ANKITA WADHAWAN(WADHAWANANKITA@GMAIL.COM)(8376014444)(RESPONDENT)
ARVIND DHAM(ARVIND.DHAM@AMZEN.COM)(9811788888)(RESPONDENT)

VIVEK KUMAR AGARWAL(VIVEK.AGARWAL@METALYST.IN)(9923207200)(RESPONDENT)
ARUN KUMAR MAITI(ARUN.MAITI@METALYST.CO.IN)(9923207219)(RESPONDENT)
GAUTAM MALHOTRA(CORPORATECORP9@GMAIL.COM)(9811644166)(RESPONDENT)
KARAN BATURA (KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
BANK OF BARODA(ADVARUN36@GMAIL.COM)(9811087995)(PETITIONER)

RESERVE BANK OF INDIA(MAIL@LEXORBIS.COM)(9891128860)(PETITIONER)

LEX ORBIS SOLICITORS AND
ADVOCATES(MAIL@LEXORBIS.COM)(9891128860)(RESPONDENT)

BANK OF BARODA(SRMDEL@BANK.OFBARODA.COM)()(RESPONDENT)

ARUN AGARWAL(ADVARUN36@GMAIL.COM)(9811087995)(RESPONDENT)

ARUN AGGARWAL(ADVARUN36@GMAIL.COM)(9811087995)(PETITIONER)

GAUTAM MALHOTRA DHIR AND DHIR ASSOCIATES
V/s BANK OF BARODA & ANR.

OTHER DETAILS OF ADVOCATES:

GAUTAM MALHOTRA(CORPORATECORP9@GMAIL.COM)(9811644166)(RESPONDENT)
GAUTAM MALHOTRA(CORPORATECORP9@GMAIL.COM)(9811644166)(RESPONDENT)
GAUTAM MALHOTRA(CORPORATECORP9@GMAIL.COM)(9811644166)(PETITIONER)
KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
BANK OF BARODA(ADVARUN36@GMAIL.COM)(9811087995)(PETITIONER)

RESERVE BANK OF INDIA(MAIL@LEXORBIS.COM)(9891128860)(PETITIONER)

BANK OF BARODA(ADVARUN36@GMAIL.COM)(9811087995)(PETITIONER)

RESERVE BANK OF INDIA(MAIL@LEXORBIS.COM)(9891128860)(PETITIONER)

BANK OF BARODA(ARMDEL@BANKOFBARODA.COM)()(RESPONDENT)

RESERVE BANK OF INDIA(MAIL@LEXORBIS.COM)(9891128860)(RESPONDENT)
VARUN(ADVARUN36@GMAIL.COM)(9811087995)(RESPONDENT)
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89

920

91

92

93

94

95

96

W.P.(C)-5139/2021
CM APPL. 15748/2021

W.P.(C)-5675/2021
CM APPL. 17726/2021

W.P.(C)-6257/2021
CM APPL. 19810/2021

W.P.(C)-7802/2021

CM APPL. 24299/2021
WITH W.P.(C) 8916/2021
W.P.(C) 12091/2021
W.P.(C) 8962/2021
W.P.(C) 13430/2021
W.P.(C) 13435/2021
W.P.(C) 14122/2021

W.P.(C)-12091/2021
CM APPL. 37795/2021

W.P.(C)-13430/2021
CM APPL. 42343/2021
WITH W.P.(C) 13435/2021

W.P.(C)-13435/2021
CM APPL. 42352/2021

W.P.(C)-14122/2021
CM APPL. 44590/2021

ADVANCE CAUSE LIST

ARVIND DHAM DHIR AND DHIR ASSOCIATES
V/s BANK OF BARODA & ANR.

OTHER DETAILS OF ADVOCATES:

ARVIND DHAM(ARVIND.DHAM@AMZEN.COM)(9811788888)(RESPONDENT)

ARVIND DHAM(ARVIND.DHAM@AMZEN.COM)(9811788888)(PETITIONER)

KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
BANK OF BARODA(ADVARUN36@GMAIL.COM)(9811087995)(PETITIONER)

RESERVE BANK OF INDIA(MAIL@LEXORBIS.COM)(9891128860)(PETITIONER)

RESERVE BANK OF INDIA(MAIL@LEXORBIS.COM)(9891128860)(RESPONDENT)

BANK OF BARODA(ARMDEL@BANKOFBARODA.COM)()(RESPONDENT)
VARUN(ADVARUN36@GMAIL.COM)(9811087995)(RESPONDENT)

SANJAY CHHABRA DHIR AND DHIR ASSOCIATES
V/s BANK OF BARODA & ANR.

OTHER DETAILS OF ADVOCATES:

SANJAY CHHABRA(RAMESHWAR®@YAHOO.COM)(9810026141)(RESPONDENT)

SANJAY CHHABRA(RAMESHWAR@YAHOO.COM)(9810026141)(RESPONDENT)

KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
RESERVE BANK OF INDIA (MAIL@LEXORBIS.COM)(9891128860)(PETITIONER)

BANK OF BARODA (ADVARUN36@GMAIL.COM)(9811087995)(PETITIONER)

BANK OF BARODA (ADVARUN36@GMAIL.COM)(9811087995)(PETITIONER)

RESERVE BANK OF INDIA (MAIL@LEXORBIS.COM)(9891128860)(PETITIONER)

ARUN (ADVARUN36@GMAIL.COM)()(RESPONDENT)
LEXORBIS(MAIL@LEXINDIS.COM)()(RESPONDENT)

YOGESH KAPUR & ORS. DHIR AND DHIR ASSOCIATES, ARUN
V/s BANK OF BARODA & ANR. AGGARWAL

OTHER DETAILS OF ADVOCATES:

VINOD KUMAR UPPAL (VINOD.UPPAL@AMTEKAUTO.COM)(9811798934)(RESPONDENT)
YOGESH KAPUR (YOGESHKAPOOR.ENESKAY@GMAIL.COM)(9810336139)(RESPONDENT)
KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
BANK OF BARODA(ADVARUN36@GMAIL.COM)(9811087995)(PETITIONER)

RESERVE BANK OF INDIA(RBABUMR®@GMAIL.COM)(9873922734)(PETITIONER)

RAMESH BABU(RBABUMR@GMAIL.COM)(9873922734)(RESPONDENT)

ARUN AGARWAL(ADVARUN36@GMAIL.COM)(9811087995)(RESPONDENT)

ARUN AGGARWAL(ADVARUN36@GMAIL.COM)(9811087995)(PETITIONER)

ADITYA MALHOTRA DHIR AND DHIR ASSOCIATES,
V/s IDBI BANK LTD & ORS. LEXORBIS

OTHER DETAILS OF ADVOCATES:

KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
RAMESH BABU(RBABUMR@GMAIL.COM)(9873922734)(RESPONDENT)

SIDHARTHA BARUA(SIDBARUA@GMAIL.COM)(9899040660)(RESPONDENT)
TRANSUNION CIBIL LTD(INFO@CIBIL.COM,
CIBILNFO@TRANSUNION.COM)()(RESPONDENT)

()()(RESPONDENT)

ARVIND DHAM DHIR AND DHIR ASSOCIATES
V/s IDBI BANK LTD & ORS.

OTHER DETAILS OF ADVOCATES:

KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
RAMESH BABU(RBABUMR@GMAIL.COM)(9873922734)(RESPONDENT)
CIBIL(INFO@CIBIL.COM, CIBILNFO@TRANSUNION.COM)()(RESPONDENT)

SIDHARTHA BARUA(SIDBARUA@GMAIL.COM)(9899040660)(RESPONDENT)

ARVIND DHAM DHIR AND DHIR ASSOCIATES
V/s IDBI BANK LTD & ORS.

OTHER DETAILS OF ADVOCATES:

KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
MR. SIDHARTHA BARUA(SIDHBAURA@GMAIL.COM)(9899040660)(RESPONDENT)
RAMESH BABU(RBABUMR@GMAIL.COM)(9873922734)(RESPONDENT)

CIBIL (INFO@CIBIL.COM)()(RESPONDENT)

ARVIND DHAM DHIR AND DHIR ASSOCIATES
V/s IDBI BANK LTD & ORS.

OTHER DETAILS OF ADVOCATES:

KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
RAMESH BABU(RBABUMR@GMAIL.COM)(9873922734)(RESPONDENT)

SIDHARTH BARUA(SIDBARUA@GMAIL.COM)(9899040660)(RESPONDENT)

SURENDRA SINGH VERMA DHIR AND DHIR ASSOCIATES,
V/s IDBI BANK LTD & ORS. LEXORBIS

OTHER DETAILS OF ADVOCATES:
KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)

204



11.03.2025

97

98

99

100

101

102

103

W.P.(C)-8916/2021
CM APPL. 27691/2021
WITH W.P.(C) 13292/2021

W.P.(C)-8962/2021
CM APPL. 27898/2021
CM APPL. 36008/2021

W.P.(C)-11924/2021

CM APPL. 36912/2021

CM APPL. 41136/2021
WITH W.P.(C) 12905/2021
W.P.(C) 13432/2021
W.P.(C) 13433/2021
W.P.(C) 13434/2021
W.P.(C) 3274/2022

W.P.(C)-12905/2021
CM APPL. 40678/2021
CM APPL. 30785/2023

W.P.(C)-13432/2021

CM APPL. 42346/2021
WITH W.P.(C) 13433/2021
W.P.(C) 13434/2021

W.P.(C)-13433/2021
CM APPL. 42349/2021

W.P.(C)-13434/2021

ADVANCE CAUSE LIST

RESERVE BANK OF INDIA(RDNEWDELHI@RBI.ORG.IN)()(RESPONDENT)

IDBI BANK LTD(ARUNESH.PANDEY@IDBI.CO.IN)()(RESPONDENT)
SIDHARTHA BARUA(SIDBARUA@GMAIL.COM)(9899040660)(RESPONDENT)
MR. RAMESH BABU(RBABUMR@GMAIL.COM)(9873922734)(RESPONDENT)
()()(RESPONDENT)

GAUTAM MALHOTRA
V/s IDBI BANK LTD & ORS.

DHIR AND DHIR ASSOCIATES,
LEXORBIS

OTHER DETAILS OF ADVOCATES:

KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
SIDHARTHA BARUA(SIDBARUA@GMAIL.COM)(9899040660)(RESPONDENT)

RAMESH BABU(RBABUMR@GMAIL.COM)(9873922734)(RESPONDENT)
()()(RESPONDENT)

GAUTAM MALHOTRA
V/s IDBI BANK LTD & ORS.

DHIR AND DHIR ASSOCIATES

OTHER DETAILS OF ADVOCATES:

KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
SIDHARTHA BARUA(SIDBARUA@GMAIL.COM)(9899040660)(RESPONDENT)
TRANSUNION CIBIL LTD(INFO@CIBIL.COM,
CIBILNFO@TRANSUNION.COM)()(RESPONDENT)

RAMESH BABU(RBABUMR@GMAIL.COM)(9873922734)(RESPONDENT)

KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
SIDBARUA(SIDBARUA@GMAIL.COM)()(RESPONDENT)

CIBLIL(INFO@CIBIL.COM, CIBILNFO@TRANSUNION.COM)()(RESPONDENT)
RBABUMR(RBABUMR@GMAIL.COM)()(RESPONDENT)

GAUTAM MALHOTRA DHIR AND DHIR ASSOCIATES, NISHANT
V/s BANK OF MAHARASHTRA & ORS. AWANA

OTHER DETAILS OF ADVOCATES:

KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
CIBIL(INFO@CIBIL.COM, CIBILNFO@TRANSUNION.COM)()(RESPONDENT)

RAMESH BABU(RBABUMR@GMAIL.COM)(9873922734)(RESPONDENT)

SANTOSH KUMAR ROUT(ADVSKROUT@YAHOO.COM)(9990432878)(RESPONDENT)
KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
SANOTSH KUMAR ROUT(ADVSKROUT@YAHOO.COM)(9990432878)(RESPONDENT)
RAMESH BABU(RBABUMR@GMAIL.COM)(9873922734)(RESPONDENT)

NISHANT AWANA(NISHANTAWANA@OUTLOOK.COM)(7838760760)(PETITIONER)

DESHPAL SINGH MALIK & ANR. DHIR AND DHIR ASSOCIATES, NISHANT
V/s BANK OF MAHARASHTRA & ORS. AWANA, NISHANT AWANA

OTHER DETAILS OF ADVOCATES:
KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
MR. V K GUPTA(VINODGUPTA501@HOTMAIL.COM)(9582206578)(RESPONDENT)
TAMESH BABU(RBABUMR@GMAIL.COM)(9873922734)(RESPONDENT)

DPS MALIK(DPSMALIK@GMAIL.COM, CORPORATECORP9@GMAIL.COM,
RBABUMR@GMAIL.COM)()(PETITIONER)

CIBIL(INFO@CIBIL.COM, CIBILINFO@TRANSUNION.COM,
KARAN.BATURA@DHIRASSOCIATES.COM)()(PETITIONER)

NMA OFFICE(MAIL@NMALAWCHAMBERS.IN,
NISHANTAWANA@OUTLOOK.COM)(7838760760)(RESPONDENT)

NISHANT AWANA(NISHANTAWANA@OUTLOOK.COM)(7838760760)(PETITIONER)

ARVIND DHAM DHIR AND DHIR ASSOCIATES, NISHANT
V/s BANK OF MAHARASHTRA & ORS. AWANA

OTHER DETAILS OF ADVOCATES:

KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
RAMESH BABU(RBABUMR@GMAIL.COM)(9873922734)(RESPONDENT)

V K GUPTA(VINODGUPTA501@HOTMAIL.COM)(9582206578)(RESPONDENT)

NISHANT AWANA(NISHANTAWANA@OUTLOOK.COM)(7838760760)(PETITIONER)

ARVIND DHAM DHIR AND DHIR ASSOCIATES, NISHANT
V/s BANK OF MAHARASHTRA & ORS. AWANA

OTHER DETAILS OF ADVOCATES:

KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
RAMESH BABU(RBABUMR@GMAIL.COM)(9873922734)(RESPONDENT)

V K GUPTA(VINODGUPTA501@HOTMAIL.COM)(9582206578)(RESPONDENT)

NISHANT AWANA(NISHANTAWANA@OUTLOOK.COM)(7838760760)(PETITIONER)

ARVIND DHAM DHIR AND DHIR ASSOCIATES,
V/s BANK OF MAHARASHTRA & ORS. LEXORBIS, NISHANT AWANA

OTHER DETAILS OF ADVOCATES:

KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
RAMESH BABU(RBABUMR@GMAIL.COM)(9873922734)(RESPONDENT)

V K GUPTA(VINODGUPTA501 @HOTMAIL.COM)(9582206578)(RESPONDENT)
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104 \W.P.(C)-3685/2023
CM APPL. 14263/2023

FOR FINAL HEARING

105 |W.P.(C)-10881/2018
CM APPL. 42463/2018
CM APPL. 4567/2022
CM APPL. 16671/2022

106 |W.P.(C)-8423/2020
CM APPL. 27277/2020
CM APPL. 27278/2020

ADVANCE CAUSE LIST

()((RESPONDENT)
NISHANT AWANA(NISHANTAWANA@OUTLOOK.COM)(7838760760)(PETITIONER)

ARVIND DHAM DHIR AND DHIR ASSOCIATES
V/s PUNJAB NATIONAL BANK

OTHER DETAILS OF ADVOCATES:
KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
SKR LAW FIRMS(SKRLAWFIRMS@GMAIL.COM,
ADVSKROUT@YAHOO.COM)()(RESPONDENT)
HOSASTRAWILFUL(HOSASTRAWILFUL@PNB.CO.IN,
HORECOVERY@PNB.CO.IN)()(RESPONDENT)

DELHI DEVELOPMENT AUTHORITY
V/s DOCTOR I.H. NAQVI & ANR

SANJEEV SAGAR, ANKIT SINGH, SAIYAD
URUJ ABBAS, ASHIM VACHHER

OTHER DETAILS OF ADVOCATES:

SANJEEV SAGAR()(9773845860)(PETITIONER)

R K SAINI AND ANKIT SINGH(RKSAIN16458@GMAIL.COM)(9350255162)(PETITIONER)
SANJEEV SAGAR(SONALSAGAR@ME.COM)(9811016162)(PETITIONER)

MR. RUCHIR MISHRA(RUCHIRMISHRA79@YAHOO.CO.IN)(9968276577)(RESPONDENT)
MR. S.U. ABBAS(ABBASJAFRI@REDIFFMAIL.COM)(9811220325)(RESPONDENT)

S U ABBAS()(9811220325)(PETITIONER)

RUCHIR MISHRA(RUCHIRMISHRA79@YAHOO.CO.IN)()(RESPONDENT)

SAIYAD URUJ ABBAS(ABBASJAFRI@REDIFFMAIL.COM)(9811220325)(RESPONDENT)
ASHIM
VACHHER(ASHIMVACHHER@VACHHERASSOCIATES.COM)(9811023217)(PETITIONER)

SUNIL KUMAR AHUJA KOMAL SOROUT, SONIA ARORA
V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:
KOMALSOROUT(KOMALSOROUT2806@GMAIL.COM)(9958860483)(PETITIONER)
KOMAL SOROUT(KOMALSOROUT2806@GMAIL.COM)(9958860483)(PETITIONER)
DDA(DDACHAMBERHC@GMAIL.COM)(9811032001)(RESPONDENT)

SONIA ARORA(SONIAARORAMENON@GMAIL.COM)(9810865468)(PETITIONER)

COURT NO. 16
HON"BLE MR.JUSTICE DHARMESH SHARMA

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

faisal.zaki@dhc.nic.in

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhclO

MEETING NUMBER: 25127330441

ITEM CASE NUMBER ADVOCATE NAME

NUMBER
CASES INVOLVING DIFFERENTLY-ABLED PERSONS

1 FAO-392/2024 HARI SHANKAR
CM APPL. 74143/2024 V/s BLUE HEAVEN COSMETICS PRIVATE
LIMITED & ANR.

PARTY NAME

HARPREET SINGH NAGPAL

OTHER DETAILS OF ADVOCATES:
HARPREET SINGH
NAGPAL(HARPREETNAGPAL@GMAIL.COM)(9818883969)(PETITIONER)

TOP OF THE BOARD

2 FAO-318/2024
CM APPL. 58132/2024

RATI RAM SAINI
V/s RAJAN BIR SINGH AND ANR.

HEMANT MALHOTRA

OTHER DETAILS OF ADVOCATES:
HEMANT MALHOTRA &
ASSOCIATES(HEMANTM47@REDIFFMAIL.COM)(9810294870)(PETITIONER)
RAJAN()(8076126055)(PETITIONER)

MOHD ANAS()(9811180114)(RESPONDENT)
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FRESH MATTERS & APPLICATIONS

3

CONT.CAS(C)-287/2025
CM APPL. 11368/2025

CONT.CAS(C)-334/2025
CM APPL. 13153/2025

CONT.CAS(C)-347/2025

FOR ADMISSION

6

CM APPL. 52909/2024
CM APPL. 52910/2024

In CONT.CAS(C)-1429/2023(Disposed

off case)

FAO-308/2024
CM APPL. 56613/2024
CM APPL. 56614/2024

AFTER NOTICE MISC. MATTERS

8

10

11

12

13

CONT.CAS(C)-182/2022
CM APPL. 8042/2022
WITH W.P.(C) 519/2021

CONT.CAS(C)-1866/2023

CONT.CAS(C)-1760/2024

CONT.CAS(C)-1934/2024

FAO-8/2019
CM APPL. 1037/2019
CM APPL. 1038/2019

FAO-105/2019
CM APPL. 11746/2019

ADVANCE CAUSE LIST

ABHILASHA ENTERPRISES
V/s KIRANBABU KONRU AND ORS

SUMIT KUMAR SHUKLA

OTHER DETAILS OF ADVOCATES:

SUMIT KUMAR
SHUKLA(ADVSUMITSHUKLA@GMAIL.COM)(8800652304)(PETITIONER)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)

NIRUPA SHARMA VED VYAS TRIPATHI
V/s SUMIT KAUSHIK

OTHER DETAILS OF ADVOCATES:

VED VYAS TRIPATHI(VEDTRIPATHI@LIVE.COM)(9711999781)(PETITIONER)
DHC(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(0)(RESPONDENT)
YOGESH (ADV.YOGESHKAJANIA@GMAIL.COM)(0)(RESPONDENT)

PRIYA BHATIA RAJESH KUMAR TARUN
V/s AMIT BHATIA

OTHER DETAILS OF ADVOCATES:

FURQAN KHAN YATI SHARMA, KAMLESH KUMAR
V/s MUNICIPAL CORPORATION OF DELHI & |MISHRA
ANR.

OTHER DETAILS OF ADVOCATES:

SAURABH
SHARMA(SAURABHADVOCATE@GMAIL.COM)(9654443186)(PETITIONER)
MOHD HANIF()(9818969728)(RESPONDENT)
MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

BALWAN SHARMA NITIN KUMAR GUPTA
V/s OM PRAKASH & ORS

OTHER DETAILS OF ADVOCATES:
OM PRAKASH()(9268032552)(RESPONDENT)
IFFO TOKIO(INFO@IFFCOTOKIO.CO.IN)(0)(RESPONDENT)

JASPREET SINGH
V/s SWANEET KUKREJA

JASPREET SINGH

OTHER DETAILS OF ADVOCATES:

JASPREET SINGH(JASPREETXLRI@GMAIL.COM)(8800664166)(PETITIONER)
SWANEET
KUKREJA(SWANEETKUKREJA@GMAIL.COM)(8800664266)(RESPONDENT)

NADEEM KHAN MOHD ASIF
V/s THE DEPUTY COMMISSIONER & ORS.

OTHER DETAILS OF ADVOCATES:

MOHD ASIF (ADVMOHDASIF@GMAIL.COM)()(PETITIONER)
SANJEEV(SOLICITOR6@GMAIL.COM)()(RESPONDENT)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(RESPONDENT)

VIJENDRA KUMAR ANKUR CHHIBBER, MAHAK RATHEE
V/s SHRI RAJESH KUMAR SINGH AND ORS.

OTHER DETAILS OF ADVOCATES:

ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER)
ABHAY(REGISTRAR@NISER.AC.IN)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
VINDA(AUROVINDA1970@GMAIL.COM)(0)(RESPONDENT)

MAHAK RATHEE(RATHEEMAHAK@GMAIL.COM)(7782044252)(RESPONDENT)

FURQAN KHAN YATI SHARMA
V/s MCD & ORS.

OTHER DETAILS OF ADVOCATES:

SAURABH SHARMA
(SAURABHADVOCATE@GMAIL.COM)(9654443186)(PETITIONER)

VIKAS SINGH(VIKAS.SINGH81@IAS.NIC.IN)(0)(RESPONDENT)

KAMLESH MISHRA(KAMLESH.LEGALAID@GMAIL.COM)(0)(RESPONDENT)
CLO MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

BHAVNA KAUR R KBHARDWAJ
V/s STATE & ANR

OTHER DETAILS OF ADVOCATES:
R K BHARDWAJ()(9312710547)(PETITIONER)

M/S TELECOMMUNICATION CONSULTANTS |M/S SIKRI & CO, SHIV KHORANA &
INDIA LTD ASHISH KHORANA
V/s M/S JAIN SPUN PIPE CO

OTHER DETAILS OF ADVOCATES:
M/S SIKRI & CO()(9311331810)(PETITIONER)
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15

16
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19
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22

23

FAO-113/2019
CM APPL. 12552/2019

FAO-211/2020
CM APPL. 29292/2020
CM APPL. 29293/2020

FAO-38/2022

FAO-230/2022
CM APPL. 38413/2022

FAO-6/2023
CM APPL. 1197/2023
CM APPL. 1198/2023

FAO-163/2023

FAO-262/2023
CM APPL. 52567/2023

FAO-335/2023
CM APPL. 66614/2023
CM APPL. 66616/2023

FAO-342/2023

CM APPL. 67093/2023
CM APPL. 67094/2023
CM APPL. 67095/2023

FAO-12/2024
CM APPL. 61517/2024

ADVANCE CAUSE LIST

RAMA DEVI RAJAN SOOD, ASHIMA SOOD, B P
V/s UNION OF INDIA DUTTA

OTHER DETAILS OF ADVOCATES:
RAJAN SOOD , ASHIMA SOOD()(9311903346)(PETITIONER)

THE ORIENTAL INSURANCE COMPANY LTD |SUNDER PARKASH JAIN, RAM
V/s KEDAR CHAUDHARI & ORS. KANWAR NAIN, PRADEEP GAUR

OTHER DETAILS OF ADVOCATES:
THE ORIENTAL INSURANCE COMPANY
LTD(BHARTI.KALRA@ORIENTALINSURANCE.CO.IN)()(PETITIONER)

THE ORIENTAL INSURANCE COMPANY
LTD(BHARTI.KALRA@ORIENTALINSURANCE.CO.IN)()(PETITIONER)

THE ORIENTAL INSURANCE COMPANY
LTD(BHARTI.KALRA@ORIENTALINSURANCE.CO.IN)()(PETITIONER)

S P JAIN(SPJAIN.ADV@GMAIL.COM)(9873304064)(PETITIONER)

DAYABATI ()(9873178127)(RESPONDENT)

R K NAIN(LAWOFFICES723WW@GMAIL.COM)(9312070470)(RESPONDENT)
VINIT GUPTA (ADVVINITGUPTA@GMAIL.COM)()(RESPONDENT)

RAM KANWAR
NAIN(LAWOFFICES723WW@GMAIL.COM)(9312070470)(RESPONDENT)
PRADEEP GAUR(PRADEEPGAUR1@REDIFFMAIL.COM)(9810081811)(PETITIONER)

SMT SAROJ & ORS. RAJAN SOOD
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:

SOOD & SOOD LAW ASSOCIATES(RAJAN-
SOOD@HOTMAIL.COM)(9311903346)(PETITIONER)

SOOD & SOOD LAW ASSOCIATES(RAJAN-
SOOD@HOTMAIL.COM)(9311903346)(PETITIONER)

JAGJIT SINGH(JAGJITSINGHADVOCATE@YAHOO.CO.IN)()(RESPONDENT)

RAJEEV SHAH PROPRIETOR M/S KAY GEE VIPIN V, PUSHPA RANA
KNITWEAR WORKS
V/s SH PREM KUMAR

OTHER DETAILS OF ADVOCATES:

VIPIN PILLAI(1980@GMAIL.COM)(9213528073)(PETITIONER)

PREM KUMAR()(9311333984)(RESPONDENT)

PUSHPA RANA(RANAPUSHPA8966@GMAIL.COM)(8468847941)(PETITIONER)

HAIER APPLIANCES INDIA PVT LTD RAHUL CHAUHAN
V/s ROYAL DISTRIBUTORS THROUGH ITS
PROPRIETOR & ANR.

OTHER DETAILS OF ADVOCATES:
AUA LEGAL LLP(INFO@AUALEGAL.COM)()(PETITIONER)

GHANSHYAM DAS SATIJA SINCE DECEASED B K SOOD, DIGVIJAY AZAD
REPRESENTED THROUGH LRS. AND ORS.
V/s STATE & ORS.

OTHER DETAILS OF ADVOCATES:

B K SOOD (BKSOOD53@HOTMAIL.COM)(9810550624)(PETITIONER)

DIG VIJAY(DIGVIJAYBHARDWAJ45@GMAIL.COM)()(RESPONDENT)
DIGVIJAY
AZAD(DIGVIJAYBHARDWAJ45@GMAIL.COM)(9312313716)(PETITIONER)

VINAY GUPTA RAKESH KUMAR
V/s ANIRUDH GUPTA

OTHER DETAILS OF ADVOCATES:
DSN LEGAL(INFO@DSNLEGAL.COM)(9310707170)(PETITIONER)
ANIRUDH GUPTA(ANIRUDH.GUPTA@HOTMAIL.COM)()(RESPONDENT)

PITAM SINGH & ANR. MANOJ KUMAR GAHLAUT
V/s UNION OF INDIA THROUGH GENERAL
MANAGER

OTHER DETAILS OF ADVOCATES:
N K GUPTAA(NKGUPTA464@GMAIL.COM)(9811195187)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

CAPT ANIL. KUMAR MALHOTRA
V/s THE STATE OF DELHI (GNCTD) AND ORS

ADITYA SINGH PUAR

OTHER DETAILS OF ADVOCATES:
ADITYA PUAR (ADVHESHKUMAR.RADHE@GMAIL.COM)()(PETITIONER)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

MADAN MOHAN TIWARI MADAN MOHAN TIWARI, ANJU
V/s DR ANJU PANDEY PANDEY

OTHER DETAILS OF ADVOCATES:
MADAN MOHAN TIWARI(MMES15@GMAIL.COM)(9350817190)(PETITIONER)
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24

CONNECTED MATTERS (ANMM)

25

26

27

28

29

30

31

32

33

34

FAO-313/2024

CM APPL. 57658/2024

FAO-373/2008

CM APPL. 34667/2019
WITH FAO 374/2008

FAO 375/2008
FAO 376/2008
FAO 377/2008
FAO 378/2008
FAO 379/2008
FAO 380/2008
FAO 381/2008
FAO 260/2009
FAO 264/2009
FAO 265/2009

FAO-374/2008

FAO-375/2008

FAO-376/2008

FAO-377/2008

FAO-378/2008

FAO-379/2008

FAO-380/2008

FAO-381/2008

FAO-260/2009

CM APPL. 11794/2009

ADVANCE CAUSE LIST

ANJU PANDEY (DRANJUPANDEY@GMAIL.COM,
DHANANJAI@JNU.AC.IN)()(RESPONDENT)
SHOBHA(SSHOBHA@MAIL.JNU.AC.IN)(9049629546)(RESPONDENT)
MMES(MMES12@GMAIL.COM)(0)(PETITIONER)

DRANJU PANDEY(DRANJUPANDEY@GMAIL.COM)(0)(RESPONDENT)

M/S EAGLE HUNTER SOLUTION LTD SATPAL SINGH
V/s EMPLOYEES STATE INSURANCE
CORPORATION

OTHER DETAILS OF ADVOCATES:

SATPAL SINGH(SATPAL.ADVOCATE@GMAIL.COM)(9810780218)(PETITIONER)
SHLOK
CHANDRA(SHLOKCHANDRA@CHANDRALAWCHAMBERS.COM)(0)(RESPONDENT)

MCD NALIN TRIPATHI, IN PERSON, AMIT
V/s MADHU KISHAN GUPTA AGGARWAL, SANJAY BHOMIK,
MURARI TIWARI, SHREESH CHADHA

OTHER DETAILS OF ADVOCATES:

IN PERSON()(9999488517)(PETITIONER)

MURARI
TIWARI(MURARITIWARI.ADV@GMAIL.COM)(9811125857)(RESPONDENT)
SHREESH CHADHA(SHREESHCHADHA@GMAIL.COM)(7678644513)(RESPONDENT)

MCD NALIN TRIPATHI, AMIT AGGARWAL,
V/s MADHU KISHAN GUPTA SANJAY BHOMIK, SHREESH
CHADHA

OTHER DETAILS OF ADVOCATES:
SHREESH CHADHA(SHREESHCHADHA@GMAIL.COM)(7678644513)(RESPONDENT)

MCD NALIN TRIPATHI, AMIT AGGARWAL,
V/s MADHU KISHAN GUPTA SANJAY BHOMIK, SHREESH
CHADHA

OTHER DETAILS OF ADVOCATES:
SHREESH CHADHA(SHREESHCHADHA@GMAIL.COM)(7678644513)(RESPONDENT)

MCD NALIN TRIPATHI, AMIT AGGARWAL,
V/s MADHU KISHAN GUPTA SANJAY BHOMIK, SHREESH
CHADHA

OTHER DETAILS OF ADVOCATES:
SHREESH CHADHA(SHREESHCHADHA@GMAIL.COM)(7678644513)(RESPONDENT)

MCD NALIN TRIPATHI, AMIT AGGARWAL,
V/s MADHU KISHAN GUPTA SANJAY BHOMIK, SHREESH
CHADHA

OTHER DETAILS OF ADVOCATES:
SHREESH CHADHA(SHREESHCHADHA@GMAIL.COM)(7678644513)(RESPONDENT)

MCD NALIN TRIPATHI, AMIT AGGARWAL,
V/s MADHU KISHAN GUPTA SANJAY BHOMIK, SHREESH
CHADHA

OTHER DETAILS OF ADVOCATES:
SHREESH CHADHA(SHREESHCHADHA@GMAIL.COM)(7678644513)(RESPONDENT)

MCD NALIN TRIPATHI, AMIT AGGARWAL,
V/s MADHU KISHAN GUPTA SANJAY BHOMIK, SHREESH
CHADHA

OTHER DETAILS OF ADVOCATES:
SHREESH CHADHA(SHREESHCHADHA@GMAIL.COM)(7678644513)(RESPONDENT)

MCD NALIN TRIPATHI, AMIT AGGARWAL,
V/s MADHU KISHAN GUPTA SANJAY BHOMIK, SHREESH
CHADHA

OTHER DETAILS OF ADVOCATES:
SHREESH CHADHA(SHREESHCHADHA@GMAIL.COM)(7678644513)(RESPONDENT)

MCD NALIN TRIPATHI, AMIT AGGARWAL,
V/s MADHU KISHAN GUPTA SANJAY BHOMIK, SHREESH
CHADHA

OTHER DETAILS OF ADVOCATES:
SHREESH CHADHA(SHREESHCHADHA@GMAIL.COM)(7678644513)(RESPONDENT)

MCD NALIN, R.N TRIPATHI, S BHAUMIK,
V/s MADHU KISHAN GUPTA SHREESH CHADHA

OTHER DETAILS OF ADVOCATES:
SHREESH CHADHA(SHREESHCHADHA@GMAIL.COM)(7678644513)(RESPONDENT)
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35

36

FAO-264/2009
CM APPL. 12054/2009
CM APPL. 8447/2011

FAO-265/2009
CM APPL. 12101/2009

FOR FINAL HEARING

37

FAO-21/2019

FOR DISPOSAL

38 FAO-59/2023
CM APPL. 12138/2023
FOR ARGUMENT
39 C.R.P.-163/2022
CM APPL. 42681/2022
WITH FAO 73/2022
40 FAO-73/2022
CM APPL. 14283/2022
WITH C.R.P. 163/2022
41 FAO-295/2022

CM APPL. 49982/2022
CM APPL. 8209/2023

END OF THE BOARD MATTERS

42

43

FAO-319/2007
CM APPL. 6527/2008

FAO-104/2014

ADVANCE CAUSE LIST

MCD NALIN TRIPATHI, SANJOY
V/s MADHU KISHAN GUPTA BHAUMIK, S BHAUMIK, SHREESH
CHADHA

OTHER DETAILS OF ADVOCATES:
SHREESH CHADHA(SHREESHCHADHA@GMAIL.COM)(7678644513)(RESPONDENT)

MCD NALIN, SANJOY BBAUMIK, SHREESH
V/s MADHU KISHAN GUPTA CHADHA

OTHER DETAILS OF ADVOCATES:
SHREESH CHADHA(SHREESHCHADHA@GMAIL.COM)(7678644513)(RESPONDENT)

ATUL KUMAR SHARMA
V/s M/S REEFER EXPRESS & ANR

M K RATHEE, MANOJ K BHANDARI

OTHER DETAILS OF ADVOCATES:
M K RATHEE()(9268032552)(PETITIONER)

SADRUDDIN & ANR.
V/s QUTABIDIN & ORS.

OTHER DETAILS OF ADVOCATES:

SARFARAZ NABI LONE , MANISHA
CHAUHAN(MANISHACHAUHAN2126@GMAIL.COM)(7210525656)(PETITIONER)
YOGENDER (ADVYOGENDER01@GMAIL.COM)()(RESPONDENT)

PARV PASSI(SKKHATRIADV@GMAIL.COM)(9250778228)(RESPONDENT)

MANISHA CHAUHAN, PARV PASSI

SHEIKH HAJI FIROZUDDIN AND ORS
V/s HAJI ABDUL MATEEN (DECEASED)
THROUGH LRS

OTHER DETAILS OF ADVOCATES:

SHOBHANA TAKIAR & INDRANI
ASSOCIATES(SHOBHANA_TAKIAR@YAHOO.CO.IN)(9810962950)(PETITIONER)
DEEPAK(DEEPAKBASHTA@GMAIL.COM)()(RESPONDENT)

SHEIKH HAJI FIROZUDDIN AND ORS SHOBHANA TAKIAR

V/s HAJI ABDUL MATEEN DECEASED THRU
LRS RAZIA BEGUM AND OTHERS

SHOBHANA TAKIAR

OTHER DETAILS OF ADVOCATES:

SHOBHANA TAKIAR &
ASSOCIATES(SHOBHANA_TAKIAR@YAHOO.CO.IN)(9810962950)(PETITIONER)
SHAGUN MATTA (DEEPAKBASHTA@GMAIL.COM)(9999149022)(RESPONDENT)

VISHWABIR SHARMA HARSHIT VASHISHT, MEGHHA
V/s SHAKUNTALA VASHISTH (DECEASED) KATARI, RATI COSHIC
THR LRS & ORS.

OTHER DETAILS OF ADVOCATES:

HARSHIT VASHISHT & HARDIK
VASHISHT(HARSHITVASHISHT42@GMAIL.COM)(9910004533)(PETITIONER)
HARSHIT
VASHISHT(HARSHITVASHISHT42@GMAIL.COM)(9910004533)(PETITIONER)
CHAMBER(CHAMBERSURVIMOHAN@GMAIL.COM)()(RESPONDENT)
ADVOCATE(ADVOCATEKATARI@GMAIL.COM)()(RESPONDENT)
SVK(SVKZEROX@GMAIL.COM)()(RESPONDENT)
MEGHA(MEGHA.KATARIA@GMAIL.COM)()(RESPONDENT)
MEGHA(MEGHA.KATARIA@GMAIL.COM)()(RESPONDENT)

HARSHIT VASHISHT & HARDIK VASHISHT()(9910004533)(PETITIONER)
HARSHIT(HARSHITVASHISHT42@GMAIL.COM)()(PETITIONER)
SVK(SVKEROX@GMAIL.COM)()(RESPONDENT)

MEGHHA
KATARI(MEGHHAKATARIASSOCIATES@GMAIL.COM)(9810799444)(PETITIONER)
MEGHHA
KATARI(MEGHHAKATARIASSOCIATES@GMAIL.COM)(9810799444)(RESPONDENT)
RATI COSHIC(RATI_93@HOTMAIL.COM)(9818215275)(RESPONDENT)

MEGHHA
KATARI(MEGHHAKATARIASSOCIATES@GMAIL.COM)(9810799444)(RESPONDENT)

RAMA ALAGH
V/s THE STATE & ORS

RAKESH SAINI, SHRAVAN DEV,
KULDEEP KUMAR, ATULESH
KUMAR, MOHIT CHAUDHARY,
NITESH KUMAR, RAHUL KHANNA

OTHER DETAILS OF ADVOCATES:
NITESH KUMAR(NITESH16003@GMAIL.COM)(7982582805)(PETITIONER)
RAHUL KHANNA(BLOWROOM®@GMAIL.COM)(9136468471)(PETITIONER)

YOGESH SINGHAL ANITA SAHANI, S.C.SINGHAL,

V/s STATE (NCT OF DELHI) & ORS SAMRIDHI ARORA AND CHANDER
SHEKHAR JOLLY, R N PARLEEK,
MALLIKA AHLUWALIA, ALOK
KUMAR PANDEY

OTHER DETAILS OF ADVOCATES:
ALOK KUMAR
PANDEY(OFFICE@AVANTAMLEGAL.COM)(9958495050)(PETITIONER)
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11.03.2025 ADVANCE CAUSE LIST

COURT NO. 29
HON"BLE MS.JUSTICE SHALINDER KAUR

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

akhil .saxena@dhc.nic.1n

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt2

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
INTERIM BAIL
1 CRL.M.A. 1962/2025 SH. UPENDRA RAI ARJUN MUKHERIJEE, ARJUN DEWAN
CRL.M.A. 1964/2025 V/s CENTRAL BUREAU OF INVESTIGATION
In BAIL APPLN.-
2273/2018(Disposed off
case)
WITH BAIL APPLN. 249/2019
BAIL APPLN. 2326/2018
OTHER DETAILS OF ADVOCATES:
2 CRL.M.A. 1965/2025 UPENDRA RAI ARJUN MUKHERJEE, ARJUN DEWAN
CRL.M.A. 1967/2025 V/s CENTRAL BUREAU OF INVESTIGATION
In BAIL APPLN.-2326/2018
(Disposed off case)
OTHER DETAILS OF ADVOCATES:
ARJUN DEWAN (ARJUN.DEWANS85@GMAIL.COM)(9810700027)(PETITIONER)
CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)
3 CRL.M.A. 1939/2025 UPENDRA RAI ARJUN DEWAN
CRL.M.A. 1941/2025 V/s DIRECTORATE OF ENFORCEMENT
In BAIL APPLN.-249/2019
(Disposed off case)
OTHER DETAILS OF ADVOCATES:
4 BAIL APPLN.-2963/2024 RAKESH KUMAR @ BALLE AMIJAD KHAN

V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
AMJAD KHAN (CORPORATELAWYER.DHC@GMAIL.COM)(8920952108)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

211

OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(CBI-217-2018-A-0003)

CRL.REV.P. 689/2018 FILED BY CENTRAL
BUREAU OF INVESTIGATION (DISPOSED ON :
2024-08-12)

CRL.M.C. 3238/2018 FILED BY CENTRAL
BUREAU OF INVESTIGATION (DISPOSED ON :
2018-09-04 )

CRL.REV.P. 285/2023 FILED BY CENTRAL
BUREAU OF INVESTIGATION (DISPOSED ON :
2023-09-04 )

W.P.(CRL) 3113/2022 FILED BY AIR ONE
AVIATION PVT. LTD. (D. OF HEARING : 2025-
04-07))

P.S.-FIR NO. :(CBI-217-2018-A-0003)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(CBI-217-2018-A-0004)

W.P.(CRL) 1619/2018 FILED BY UPENDRA
RAI (D. OF HEARING : 2025-03-25))
CRL.REV.P. 147/2019 FILED BY CENTRAL
BUREAU OF INVESTIGATION (DISPOSED ON :
2022-12-07)

P.S.-FIR NO. :(CBI-217-2018-A-0004)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(DIRECTORATE OF ENFORCEMENT-ECIR
3/2018)

CRL.M.C. 824/2019 FILED BY NARENDRA
KUMAR RAI (DISPOSED ON : 2024-07-15 )

P.S.-FIR NO. :(DIRECTORATE OF
ENFORCEMENT-ECIR 3/2018)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(BAWANA-100/2020)

BAIL APPLN. 629/2021 FILED BY RAKESH
KUMAR @ BALLE (DISPOSED ON : 2021-03-
05)

BAIL APPLN. 3804/2023 FILED BY RAGHAV
@ RAGHI (DISPOSED ON : 2024-05-30 )

P.S.-FIR NO. :(BAWANA-100/2020)
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5

BAIL
6

7

8

9

BAIL APPLN.-758/2025

BAIL APPLN.-3784/2023

BAIL APPLN.-492/2024

BAIL APPLN.-2500/2024

BAIL APPLN.-3474/2024
CRL.M.A. 29123/2024

ADVANCE CAUSE LIST

RIZWAN DEEPANSHU GOSWAMI
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
DEEPANSHU GOSWAMI (THEDELHILAWGROUP@GMAIL.COM)(8744070637)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ARJIT KUMAR ALIAS AJIT DIWAN RANDEEP PUNDIR
V/s STATE THROUGH SHO PS SPECIAL CELL

OTHER DETAILS OF ADVOCATES:
ARVIND KUMAR (ARVIND.THAKRAN@GMAIL.COM)(9212241230)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VIKAS NITISH OJHA, ABHISHEK KAUSHIK, BINDITA
V/s STATE CHATURVEDI

OTHER DETAILS OF ADVOCATES:

SHREY SHARAWAT(NITISH.OJHA90@GMAIL.COM)(9811440254)(PETITIONER)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ABHISHEK

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(PUNJABI BAGH-521/2021)

BAIL APPLN. 1272/2023 FILED BY RIZWAN
(DISPOSED ON : 2023-05-03 )

BAIL APPLN. 2138/2023 FILED BY RIZWAN
(DISPOSED ON : 2023-07-07 )

BAIL APPLN. 3157/2023 FILED BY RIZWAN
(DISPOSED ON : 2023-09-25 )

P.S.-FIR NO. :(PUNJABI BAGH-521/2021)

P.S.-FIR NO. :(SPECIAL BRANCH LODHI
ROAD-216/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(I.P.ESTATE-312/2023)

W.P.(CRL) 594/2024 FILED BY VIKAS
(DISPOSED ON : 2024-02-20 )

KAUSHIK(AKROY.LAWYER@GMAIL.COM,VSDEEPAK99@GMAIL.COM)(9953937934)(RESPONDENT) 'W.P.(CRL) 2145/2024 FILED BY VIKAS

BINDITA CHATURVEDI(BINDITALLC92@GMAIL.COM)(7827230902)(PETITIONER)

ABHISHEK TARUN GAHLOT
V/s THE STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:
TARUN GAHLOT AND ASSOCIATES(GAHLOTORAMA@GMAIL.COM)(9871181397)(PETITIONER)

SUNIL@MAYA ABHAS MISHRA
V/s STATE OF NCT DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
ABHAS MISHRA (MAIL@ABHASMISHRA.IN)(0)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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(DISPOSED ON : 2024-07-19 )

P.S.-FIR NO. :(I.P.ESTATE-312/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(RAJ PARK-585/2022)

BAIL APPLN. 1732/2023 FILED BY
DEEPAK@DEEPU (DISPOSED ON : 2023-12-
22)

P.S.-FIR NO. :(RAJ PARK-585/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(SUBZI MANDI-303/2014)

BAIL APPLN. 1123/2016 FILED BY VIKRANT
@ SAGAR (DISPOSED ON : 2016-07-19 )
BAIL APPLN. 1588/2017 FILED BY VIKRANT
@ SAGAR (DISPOSED ON : 2018-07-16 )
BAIL APPLN. 1442/2018 FILED BY SURENDER
S/0 KARAN (DISPOSED ON : 2018-06-15 )
BAIL APPLN. 2938/2018 FILED BY RAVI
DHINKA (DISPOSED ON : 2019-09-12 )

BAIL APPLN. 4152/2020 FILED BY VARUN
BHARDWAJ (DISPOSED ON : 2021-03-05 )
BAIL APPLN. 518/2020 FILED BY MUKESH @
BHOLA (DISPOSED ON : 2020-03-02 )

BAIL APPLN. 1480/2020 FILED BY VIKRANT
SAGAR (DISPOSED ON : 2020-07-07 )

BAIL APPLN. 1764/2020 FILED BY SURENDER
(DISPOSED ON : 2020-08-06 )

BAIL APPLN. 1995/2020 FILED BY DEEPESH
@DEEPU (DISPOSED ON : 2020-09-02 )

BAIL APPLN. 2684/2020 FILED BY VIKRANT
SAGAR (DISPOSED ON : 2020-09-21 )

BAIL APPLN. 4304/2021 FILED BY DEEPESH
@ DEEPU (DISPOSED ON : 2021-12-07 )
BAIL APPLN. 539/2022 FILED BY VIKRANT
SAGAR (DISPOSED ON : 2022-03-30 )

BAIL APPLN. 1719/2022 FILED BY VIKRANT
SAGAR (DISPOSED ON : 2022-09-06 )

BAIL APPLN. 3223/2022 FILED BY MUKESH
@ BHOLA (DISPOSED ON : 2022-10-31 )
BAIL APPLN. 565/2023 FILED BY VIKRANT
SAGAR (DISPOSED ON : 2024-01-08 )

BAIL APPLN. 986/2023 FILED BY MUKESH @
BHOLA (DISPOSED ON : 2023-04-11 )

BAIL APPLN. 1319/2023 FILED BY MUKESH
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10

11

12

BAIL APPLN.-3504/2024

BAIL APPLN.-3578/2024
CRL.M.A. 29945/2024

BAIL APPLN.-3591/2024

ADVANCE CAUSE LIST

MAYANK PANDEY
V/s STATE OF NCT OF DELHI

SANJEEV KUMAR MALIK

OTHER DETAILS OF ADVOCATES:
RANA KUNAL ()(9999901123)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

HARVINDER SINGH SODHI SAMARTH CHOWDHARY
V/s STATE NCT OF DELHI THROUGH SHO AMAR

COLONY POLICE STATION SOUTH-EAST DISTRICT NEW

DELHI

OTHER DETAILS OF ADVOCATES:
KUNAL KALIA (DIVYANSH.DSA@OUTLOOK.COM)(9464797798)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SARVESH SINGH GAURAV LOMES
V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
SUSHANT KUMAR (SR.SINGHYADAV@GMAIL.COM)(7678663208)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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@ BHOLA (DISPOSED ON : 2023-04-24 )
BAIL APPLN. 2495/2023 FILED BY SURENDER
(DISPOSED ON : 2023-07-28 )

BAIL APPLN. 1437/2023 FILED BY MUKESH
@ BHOLA (DISPOSED ON : 2023-05-03 )
BAIL APPLN. 2468/2023 FILED BY RAVI
DHIKA (DISPOSED ON : 2024-03-07 )

BAIL APPLN. 1987/2023 FILED BY KARAN
ALIAS RAJ KARAN ALIAS BITTOO (DISPOSED
ON : 2023-09-12 )

BAIL APPLN. 611/2024 FILED BY SURENDER
(DISPOSED ON : 2024-08-27 )

BAIL APPLN. 4290/2023 FILED BY RAKESH @
SUNNY @ SANJAY (DISPOSED ON : 2024-02-
06)

BAIL APPLN. 705/2024 FILED BY RAKESH @
SUNNY @ SANJAY (DISPOSED ON : 2024-02-
29)

BAIL APPLN. 1136/2024 FILED BY RAKESH @
SUNNY @ SANJAY (DISPOSED ON : 2024-04-
02)

BAIL APPLN. 978/2024 FILED BY RAKESH @
SUNNY @ SANJAY (DISPOSED ON : 2024-03-
21)

BAIL APPLN. 1381/2024 FILED BY DIPESH @
DEEPU (DISPOSED ON : 2024-08-27 )

BAIL APPLN. 1620/2024 FILED BY SUNIL @
KALU (D. OF HEARING : 2025-04-09 )

BAIL APPLN. 2792/2024 FILED BY KARAN @
RAJ KARAN @ BITTOO (IN IC) (D. OF
HEARING : 2025-04-23 )

BAIL APPLN. 2863/2024 FILED BY MUKESH
@ BHOLA (D. OF HEARING : 2025-03-20 )
BAIL APPLN. 4250/2024 FILED BY RAVI
DHIKA (D. OF HEARING : 2025-04-17 )

BAIL APPLN. 6/2025 FILED BY SURENDER (IN
JC) (D. OF HEARING : 2025-04-17 )

P.S.-FIR NO. :(SUBZI MANDI-303/2014)

P.S.-FIR NO. :(MUKHERJEE NAGAR-
411/2024)

P.S.-FIR NO. :(AMAR COLONY-206/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(SARAI ROHILLA-277/2018)

BAIL APPLN. 3436/2021 FILED BY SARVESH
SINGH (DISPOSED ON : 2022-08-31 )

BAIL APPLN. 3500/2022 FILED BY SHIVANI
(DISPOSED ON : 2022-11-24 )

BAIL APPLN. 2116/2023 FILED BY SARVESH
SINGH (DISPOSED ON : 2023-06-23 )

BAIL APPLN. 3880/2023 FILED BY SARVESH
SINGH (DISPOSED ON : 2023-11-30 )

BAIL APPLN. 3229/2023 FILED BY SHIVANI
(DISPOSED ON : 2023-11-17 )

CRL.M.C. 7575/2023 FILED BY SHIVANI
(DISPOSED ON : 2023-11-17 )

BAIL APPLN. 344/2024 FILED BY SARVESH
SINGH (DISPOSED ON : 2024-02-19 )

BAIL APPLN. 831/2024 FILED BY SHIVANI (IN
JC) (DISPOSED ON : 2024-05-02 )

BAIL APPLN. 4213/2023 FILED BY SHIVANI
(DISPOSED ON : 2023-12-14 )

BAIL APPLN. 1347/2024 FILED BY SARVESH
SINGH (DISPOSED ON : 2024-05-29 )

P.S.-FIR NO. :(SARAI ROHILLA-277/2018)
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13

14

15

16

BAIL APPLN.-3827/2024

BAIL APPLN.-4049/2024

BAIL APPLN.-4256/2024

BAIL APPLN.-4468/2024
CRL.M.A. 36568/2024

FRESH MATTERS & APPLICATIONS

17

W.P.(CRL)-661/2025
CRL.M.A. 6247/2025

FOR ADMISSION

18

CRL.L.P.-421/2024
CRL.M.A. 25533/2024
CRL.M.A. 25534/2024

AFTER NOTICE MISC. MATTERS

19

20

21

CRL.A.-94/2013

CRL.M.A. 12469/2024
In CRL.A.-368/2013

CRL.A.-660/2014
WITH CRL.A. 681/2014
CRL.A. 696/2014
CRL.A. 697/2014
CRL.A. 703/2014
CRL.A. 709/2014
CRL.A. 747/2014

ADVANCE CAUSE LIST

NAVEEN NEGI
V/s THE STATE NCT OF DELHI

IRSHAD

OTHER DETAILS OF ADVOCATES:
JAIVEER (KHATANAJAIVEER7 @GMAIL.COM)(8383933836)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAKESH KUMAR SAHIL GOEL
V/s STATE (GOVT OF NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:
RAJINDER PAL SINGH (ADVOCATERAJINDER@GMAIL.COM)(9810310132)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PRAVEEN MOHIT RANA
V/s STATE GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
MOHIT RANA(ADMIN@MOHITRANALAWOFFICES.COM)(9599111171)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MAYUR KHADE AKHILESH LAKHANLAL KAMLE

V/s GOVERNMENT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
AKHILESH LAKHANLAL (AKHILESHKAMLE@GMAIL.COM)(8275418186)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KARAN @ MOGLI
V/s STATE (GNCT OF DELHI) THROUGH SHO

VINEET JAIN

OTHER DETAILS OF ADVOCATES:

VINEET JAIN (ASSOCIATESVINEETJAIN@GMAIL.COM)(9891055897)(PETITIONER)

VINEET JAIN(ASSOCIATESVINEETJAIN@GMAIL.COM)(9891055897)(PETITIONER)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SILVER SEAL ADHESIVE PVT LTD RAJESH AGGARWAL

V/s ARVIND KAHNDELWAL

OTHER DETAILS OF ADVOCATES:
DEEKSHA LAW FIRM(DEEKSHALAWFIRM2017@GMAIL.COM)(9810179438)(PETITIONER)
ARVIND KHANDELWAL(SHEKHAR151092@GMAIL.COM)(0)(RESPONDENT)

RAM PAL @ BHURA & ORS.
V/s STATE & ORS

R. K. GIRI

OTHER DETAILS OF ADVOCATES:

ISHWARDEEN CHAUDHARY
V/s CBI

OTHER DETAILS OF ADVOCATES:
SUNDEEP SEHGAL(INFILEGAL@GMAIL.COM)(9810005572)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

HIRA LAL
V/sCBI

LOVKESH SAWHNEY, SUNDEEP SEHGAL

SHIV PANDE, K VAIJAYANTHI
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P.S.-FIR NO. :(MOHAN GARDEN-310/2024)

P.S.-FIR NO. :(SUBHASH PLACE-164/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(SPECIAL BRANCH LODHI ROAD-
337/2022)

BAIL APPLN. 3421/2023 FILED BY PRAVEEN
(DISPOSED ON : 2024-03-19 )

BAIL APPLN. 3294/2023 FILED BY JAIPAL
(DISPOSED ON : 2024-03-19 )

BAIL APPLN. 1112/2024 FILED BY PARVEEN
(DISPOSED ON : 2024-08-21 )

BAIL APPLN. 3064/2024 FILED BY UMESH
SINGH (D. OF HEARING : 2025-04-01 )

BAIL APPLN. 3380/2024 FILED BY PARVEEN
(DISPOSED ON : 2024-12-10 )

BAIL APPLN. 3729/2024 FILED BY JAIPAL
(DISPOSED ON : 2025-01-09 )

P.S.-FIR NO. :(SPECIAL BRANCH LODHI
ROAD-337/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(TILAK NAGAR-260/2009)

CRL.A. 1118/2013 FILED BY RAJU (DISPOSED
ON : 2015-10-13 )

P.S.-FIR NO. :(TILAK NAGAR-260/2009)

P.S.-FIR NO. :(CBI-3-A-2000)

Listing Remarks:
AT 3:30PM
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22

23

24

CRL.A.-681/2014

CRL.A.-696/2014

CRL.A.-697/2014

OTHER DETAILS OF ADVOCATES:

ADVANCE CAUSE LIST

K VAIJAYANTHI(ADVVAIJAYANTHIO4@GMAIL.COM)(7011469291)(PETITIONER)

ROOP CHAND
V/sCBI

OTHER DETAILS OF ADVOCATES:

AMIT SINGH RATHORE, AMIT KUMAR
SRIVASTAVA

AMIT KUMAR SRIVASTAVA(AKS_ADV1109@YAHOO.CO.IN)(9871960135)(PETITIONER)

MOHD SALIM ALVI
V/s CBI

OTHER DETAILS OF ADVOCATES:

HEMANT SHAH, K VAIJAYANTHI

K VAIJAYANTHI(ADVVAIJAYANTHIO4@GMAIL.COM)(7011469291)(PETITIONER)

MOHD JAHAGIR
V/sCBI

OTHER DETAILS OF ADVOCATES:
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NITIN JOSHI

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(CBI-DAI-2010-A-0008)

CRL.M.C. 338/2012 FILED BY QAMARUDDIN
(DISPOSED ON : 2012-04-26 )

CRL.A. 747/2014 FILED BY RAJENDER
KUMAR (D. OF HEARING : 2025-03-11 )
CRL.A. 696/2014 FILED BY MOHD SALIM
ALVI (D. OF HEARING : 2025-03-11 )

CRL.A. 675/2014 FILED BY QAMARUDDIN (D.
OF HEARING : 2014-12-08 )

CRL.A. 681/2014 FILED BY ROOP CHAND (D.
OF HEARING : 2025-03-11 )

CRL.A. 697/2014 FILED BY MOHD JAHAGIR
(D. OF HEARING : 2025-03-11 )

CRL.A. 709/2014 FILED BY KEHM CHAND (D.
OF HEARING : 2025-03-11)

CRL.A. 703/2014 FILED BY RAJENDER SINGH
(D. OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(CBI-DAI-2010-A-0008)

Listing Remarks:
AT 3:30PM

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(CBI-DAI-2010-A-0008)

CRL.M.C. 338/2012 FILED BY QAMARUDDIN
(DISPOSED ON : 2012-04-26 )

CRL.A. 747/2014 FILED BY RAJENDER
KUMAR (D. OF HEARING : 2025-03-11 )
CRL.A. 660/2014 FILED BY HIRA LAL (D. OF
HEARING : 2025-03-11 )

CRL.A. 696/2014 FILED BY MOHD SALIM
ALVI (D. OF HEARING : 2025-03-11 )

CRL.A. 675/2014 FILED BY QAMARUDDIN (D.
OF HEARING : 2014-12-08 )

CRL.A. 697/2014 FILED BY MOHD JAHAGIR
(D. OF HEARING : 2025-03-11)

CRL.A. 709/2014 FILED BY KEHM CHAND (D.
OF HEARING : 2025-03-11 )

CRL.A. 703/2014 FILED BY RAJENDER SINGH
(D. OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(CBI-DAI-2010-A-0008)

Listing Remarks:
AT 3:30PM

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(CBI-DAI-2010-A-0008)

CRL.M.C. 338/2012 FILED BY QAMARUDDIN
(DISPOSED ON : 2012-04-26 )

CRL.A. 747/2014 FILED BY RAJENDER
KUMAR (D. OF HEARING : 2025-03-11 )
CRL.A. 660/2014 FILED BY HIRA LAL (D. OF
HEARING : 2025-03-11 )

CRL.A. 675/2014 FILED BY QAMARUDDIN (D.
OF HEARING : 2014-12-08 )

CRL.A. 681/2014 FILED BY ROOP CHAND (D.
OF HEARING : 2025-03-11 )

CRL.A. 697/2014 FILED BY MOHD JAHAGIR
(D. OF HEARING : 2025-03-11 )

CRL.A. 709/2014 FILED BY KEHM CHAND (D.
OF HEARING : 2025-03-11 )

CRL.A. 703/2014 FILED BY RAJENDER SINGH
(D. OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(CBI-DAI-2010-A-0008)

Listing Remarks:
AT 3:30PM

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(CBI-DAI-2010-A-0008)

CRL.M.C. 338/2012 FILED BY QAMARUDDIN
(DISPOSED ON : 2012-04-26 )

CRL.A. 747/2014 FILED BY RAJENDER
KUMAR (D. OF HEARING : 2025-03-11))
CRL.A. 660/2014 FILED BY HIRA LAL (D. OF
HEARING : 2025-03-11)

CRL.A. 696/2014 FILED BY MOHD SALIM
ALVI (D. OF HEARING : 2025-03-11 )

CRL.A. 675/2014 FILED BY QAMARUDDIN (D.
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OF HEARING : 2014-12-08 )

CRL.A. 681/2014 FILED BY ROOP CHAND (D.
OF HEARING : 2025-03-11)

CRL.A. 709/2014 FILED BY KEHM CHAND (D.
OF HEARING : 2025-03-11)

CRL.A. 703/2014 FILED BY RAJENDER SINGH
(D. OF HEARING : 2025-03-11)

P.S.-FIR NO. :(CBI-DAI-2010-A-0008)

25 CRL.A.-703/2014 RAJENDER SINGH D K SINGH Listing Remarks:
V/sCBI AT 3:30PM
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR

NO. :(CBI-DAI-2010-A-0008)

CRL.M.C. 338/2012 FILED BY QAMARUDDIN
(DISPOSED ON : 2012-04-26 )

CRL.A. 747/2014 FILED BY RAJENDER
KUMAR (D. OF HEARING : 2025-03-11 )
CRL.A. 660/2014 FILED BY HIRA LAL (D. OF
HEARING : 2025-03-11)

CRL.A. 696/2014 FILED BY MOHD SALIM
ALVI (D. OF HEARING : 2025-03-11 )

CRL.A. 675/2014 FILED BY QAMARUDDIN (D.
OF HEARING : 2014-12-08 )

CRL.A. 681/2014 FILED BY ROOP CHAND (D.
OF HEARING : 2025-03-11 )

CRL.A. 697/2014 FILED BY MOHD JAHAGIR
(D. OF HEARING : 2025-03-11 )

CRL.A. 709/2014 FILED BY KEHM CHAND (D.
OF HEARING : 2025-03-11)

P.S.-FIR NO. :(CBI-DAI-2010-A-0008)

26  |CRL.A.-709/2014 KEHM CHAND KHAN ZULFIQAR KHAN Listing Remarks:
V/s THE STATE OF DELHI AT 3:30PM
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR

NO. :(CBI-DAI-2010-A-0008)

CRL.M.C. 338/2012 FILED BY QAMARUDDIN
(DISPOSED ON : 2012-04-26 )

CRL.A. 747/2014 FILED BY RAJENDER
KUMAR (D. OF HEARING : 2025-03-11)
CRL.A. 660/2014 FILED BY HIRA LAL (D. OF
HEARING : 2025-03-11)

CRL.A. 696/2014 FILED BY MOHD SALIM
ALVI (D. OF HEARING : 2025-03-11 )

CRL.A. 675/2014 FILED BY QAMARUDDIN (D.
OF HEARING : 2014-12-08 )

CRL.A. 681/2014 FILED BY ROOP CHAND (D.
OF HEARING : 2025-03-11)

CRL.A. 697/2014 FILED BY MOHD JAHAGIR
(D. OF HEARING : 2025-03-11)

CRL.A. 703/2014 FILED BY RAJENDER SINGH
(D. OF HEARING : 2025-03-11)

P.S.-FIR NO. :(CBI-DAI-2010-A-0008)

27 CRL.A.-747/2014 RAJENDER KUMAR D K SINGH Listing Remarks:
V/sCBI AT 3:30PM
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR

NO. :(CBI-DAI-2010-A-0008)

CRL.M.C. 338/2012 FILED BY QAMARUDDIN
(DISPOSED ON : 2012-04-26 )

CRL.A. 660/2014 FILED BY HIRA LAL (D. OF
HEARING : 2025-03-11)

CRL.A. 696/2014 FILED BY MOHD SALIM
ALVI (D. OF HEARING : 2025-03-11 )

CRL.A. 675/2014 FILED BY QAMARUDDIN (D.
OF HEARING : 2014-12-08 )

CRL.A. 681/2014 FILED BY ROOP CHAND (D.
OF HEARING : 2025-03-11 )

CRL.A. 697/2014 FILED BY MOHD JAHAGIR
(D. OF HEARING : 2025-03-11 )

CRL.A. 709/2014 FILED BY KEHM CHAND (D.
OF HEARING : 2025-03-11 )

CRL.A. 703/2014 FILED BY RAJENDER SINGH
(D. OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(CBI-DAI-2010-A-0008)
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28

29

30

31

32

33

34

35

36

37

CRL.A.-754/2014

CRL.A.-774/2014
CRL.M.A. 4197/2015
CRL.M.A. 9001/2017
CRL.M.A. 11911/2018

CRL.L.P.-221/2023

CRL.L.P.-240/2023

CRL.L.P.-281/2023

CRL.L.P.-357/2023
CRL.M.A. 19109/2023

CRL.L.P.-373/2023

CRL.L.P.-582/2023

CRL.L.P.-629/2023

CRL.L.P.-21/2024

SIMON ONOME UMUKORO
V/s THE STATE

OTHER DETAILS OF ADVOCATES:

MANIJEET SINGH & ORS
V/s STATE

OTHER DETAILS OF ADVOCATES:

ADVANCE CAUSE LIST

SURESH KUMAR THAKUR()(9459393301)(PETITIONER)

ANKITA CHAUDHARY RATHI(ANKITACHAUDHARY.ADV@GMAIL.COM)(9873990065)(PETITIONER)

MANAV KAPOOR
V/s VEER BAHADUR PRAJAPATI

OTHER DETAILS OF ADVOCATES:

J S KUSHWAHA, ISHA KHANNA

PAWAN SHARMA, SURESH KUMAR
THAKUR, SURESH KUMAR, K.SINGHAL,
ANKITA CHAUDHARY RATHI

VISHAL KALRA, MOHAN LAL SHARMA

VISHAL KALRA (VISHAL.KALRAS0@GMAIL.COM)(8181803000)(PETITIONER)
MOHAN LAL SHARMA(MLSHARMA.MA@GMAIL.COM)(9811056774)(RESPONDENT)

VINAY SATIJA
V/s SUNIL GULATI

OTHER DETAILS OF ADVOCATES:

VIPIN KUMAR SAINI, SACHIN BANSAL

SACHIN BANSAL(INSIGHTLEGAL99@GMAIL.COM)(9810186530)(RESPONDENT)
INDIA BUILDTECH THROUGH ITS PROPRIETOR SUMIT MAYANK TUSHSAMAR

SHOKEEN
V/s STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

TARUN KUMAR (TARUN.KHOWAL01987@GMAIL.COM)(9650311305)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

STATE
V/s RATAN KANWAR AND ORS

OTHER DETAILS OF ADVOCATES:

TARA DATT BHATT
V/s MOHD. HAKIM KHAN

OTHER DETAILS OF ADVOCATES:

MEENAKSHI DAHIYA

RAUNAK SATPATHY

RAUNAK SATPATHY (RAUNAK.SATPATHY@HOTMAIL.COM)(9717959373)(PETITIONER)

G D SINGLA
V/s YOUSSUF MASIH

OTHER DETAILS OF ADVOCATES:

JATIN KAPUR, VISHAL SINGH

SHIKHAR MITTAL(SHIKHAR@ANMLEGAL.IN)(9717671403)(PETITIONER)
VISHAL SINGH (ADV.VISHALSINGH@GMAIL.COM)(9971226529)(RESPONDENT)

HIMANSHU GUPTA
V/s MOHIT SHARMA

OTHER DETAILS OF ADVOCATES:

ABHIMANYU KUMAR SINGLA, RAKESH

ABHIMANYU KUMAR SINGH(AKSINGHLACO@GMAIL.COM)(9312837031)(PETITIONER)
RAKESH (RAKESH.SHARMA.2112@GMAIL.COM)(9716150607)(RESPONDENT)

HSIL LIMITED NOW HINDWARE LIMITED
V/s PARAMJEET KAUR PROP MS W GROUP OF
COMPANIES

OTHER DETAILS OF ADVOCATES:

D.S. CHAUHAN

RUCHI SINGH(LAWYERSINN@YAHOO.CO.IN)(9810310142)(PETITIONER)
MSA LAW(MSALAWCHAMBERS@GMAIL.COM)()(RESPONDENT)
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P.S.-FIR NO. :(CRIME AND RAILWAY-
95/2011)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(AMAN VIHAR-353/2011)

BAIL APPLN. 1696/2011 FILED BY SHEELA @
SHALU (DISPOSED ON : 2012-02-14 )

BAIL APPLN. 9/2012 FILED BY MUKESH
KUMAR (DISPOSED ON : 2012-01-04 )

BAIL APPLN. 96/2012 FILED BY OMWATI
(DISPOSED ON : 2012-01-23)

P.S.-FIR NO. :(AMAN VIHAR-353/2011)

WITH CRL.L.P.235/2023

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(NEB SARAI-641/2016)

BAIL APPLN. 2133/2016 FILED BY KIRAN
KANWAR (DISPOSED ON : 2017-04-12 )

BAIL APPLN. 1759/2016 FILED BY MRS
RATAN KANWAR (DISPOSED ON : 2016-09-
27)

BAIL APPLN. 2125/2016 FILED BY LOKENDER
SINGH (DISPOSED ON : 2017-04-12 )

P.S.-FIR NO. :(NEB SARAI-641/2016)


mailto:MSALAWCHAMBERS@GMAIL.COM)()(RESPONDENT)�

11.03.2025

38

39

40

41

42

43

44

45

CRL.L.P.-149/2024

CRL.L.P.-208/2024
CRL.M.A. 12313/2024

CRL.L.P.-317/2024
CRL.M.A. 19696/2024
CRL.M.A. 19697/2024
WITH CRL.L.P. 329/2024
CRL.L.P. 325/2024

CRL.L.P.-325/2024
CRL.M.A. 20116/2024
CRL.M.A. 20117/2024

CRL.L.P.-329/2024

CRL.M.A. 20196/2024
CRL.M.A. 20198/2024
CRL.M.A. 20235/2024

CRL.L.P.-444/2024

CRL.L.P.-587/2024
CRL.M.A. 36339/2024

CRL.M.A. 11862/2023(CM
For Restoration)
CRL.M.A. 11863/2023

In CRL.M.C.-
3801/2014(Disposed off
case)

ADVANCE CAUSE LIST

AVNEET KAUR
V/s THE STATE & ANR.

VIKAS BHATIA, SHALU KUMARI

OTHER DETAILS OF ADVOCATES:

VIKAS BHATIA(VIKASBHATIA280@GMAIL.COM)(9999440419)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SHALU KUMARI(JANGRASHALUO1@GMAIL.COM)(9354508112)(PETITIONER)

STATE MEENAKSHI DAHIYA
V/s RUKAMUDDIN AND ANR

OTHER DETAILS OF ADVOCATES:

MEENAKSHI DAHIYA (ADVMEENAKSHIDAHIYA@GMAIL.COM)(9953765076)(PETITIONER)
MEENAKSHI DAHIYA (ADVMEENAKSHIDAHIYA@GMAIL.COM)(9953765076)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SUNIT KAMRA BHUPENDRA PRATAP SINGH
V/s STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
B.P SINGH (OFFICEBPSINGH.DL@GMAIL.COM)(9873835833)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SUNIT KAMRA BHUPENDRA PRATAP SINGH
V/s STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
B.P. SINGH(OFFICEBPSINGH.DL@GMAIL.COM)(9873835833)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SUNIT KAMRA BHUPENDRA PRATAP SINGH
V/s STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

B.P SINGH (OFFICEBPSINGH.DL@GMAIL.COM)(9873835833)(PETITIONER)

B P SINGH( OFFICEBPSINGH.DL@GMAIL.COM)(9873835833)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MRS. DEEPAK BHARDWAJ AGED ABOUT 58 YEARS PARANJAY CHOPRA
V/s MRS. MONIKA BHOLA

OTHER DETAILS OF ADVOCATES:
MUKESH YADAV (CHOPRA.PARANJAY@GMAIL.COM)(9818665555)(PETITIONER)

ANAND RATHI COMMODITIES LTD SMRITI CHURIWAL
V/s DEEPAK GUPTA

OTHER DETAILS OF ADVOCATES:
VISHESH KALRA(VISHESH.KALRA@VIDHIPARTNERS.COM)(9819931015)(PETITIONER)
DEEPAK GUPTA(DEEPAKGUPTA_83@REDIFFMAIL.COM)(0)(RESPONDENT)

HARNAM SINGH CHAITALI JAIN, MUKUL MALIK
V/s EVEREST CONSTRUCTION COMPANY & ORS

OTHER DETAILS OF ADVOCATES:
DIVYANSHU BHARDWAIJ(DIVYANSHUBHARDWAJ101@GMAILL.COM)(9850597752)(PETITIONER)
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P.S.-FIR NO. :(KHAJOORI KHAS-296/2013)

WITH CRL.L.P.-443/2024



11.03.2025 ADVANCE CAUSE LIST

COURT NO. 24
HON"BLE MR.JUSTICE RAVINDER DUDEJA

CLICK HERE TO JOIN VC:

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

cmnegi193@gmail .com

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
FOR ADMISSION
1 CM(M)-2324/2024 INTIZAR AHMAD IQBAL SINGH
CM APPL. 21300/2024 V/s ISHTIAQ HUSSAIN & ORS.

OTHER DETAILS OF ADVOCATES:
FAIZ AHMED(FAIZAHMADFAIZ_2011@REDIFFMAIL.COM)(9811568468)(PETITIONER)

2 CM(M)-3999/2024 VIJAY KUMAR JAIN SHEKHAR PRIT JHA
V/s PADAM CHAND JAIN (D) THR LRS & ANR.

OTHER DETAILS OF ADVOCATES:
S P JHA(SPJHA27@YAHOO.COM)(9811009625)(PETITIONER)
P P SINGH(CHAMBERPPSINGH@GMAIL.COM)(0)(RESPONDENT)

3 CM(M)-29/2025 TANUJ DHAWAN TANUJ DHAWAN
CM APPL. 1331/2025 V/s SONICA SINGHI

OTHER DETAILS OF ADVOCATES:

TANUJ DHAWAN(TANUJ_PHYSICS@YAHOO.COM)(9891011363)(PETITIONER)
SONICA(SONICA@LB.DU.AC.IN)(0)(RESPONDENT)
SONICA(SONICA.SINGHI@GMAIL.COM)(0)(RESPONDENT)
ECON(ECON.SONICA@GMAIL.COM)(0)(RESPONDENT)

LEGAL WORLD(LEGALWORLD44@GMAIL.COM)(0)(RESPONDENT)
ANUNAYA(ANUNAYA.MEHTA@GMAIL.COM)(0)(RESPONDENT)

4 CM(M)-189/2025 TINKU GUPTA HIMANSHU
CM APPL. 5842/2025 V/s NARENDER KUMAR GUPTA
CM APPL. 5843/2025

OTHER DETAILS OF ADVOCATES:
HIMANSHU (LEGALDRAFITING2023@GMAIL.COM)(8287062400)(PETITIONER)
RAVINDRA UPADHYAY(RAVINDRAUPADHYAY47@GMAIL.COM)(0)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

5 CM(M)-1357/2017 PRATAP SINGH & ORS ABHIMANYU SINGH KHATRI,
CM APPL. 43364/2017 V/s NIHAL CHAND & ANR ABHIMANYU, VIKRAM JIT SAINI

OTHER DETAILS OF ADVOCATES:
ABHIMANYU
KHATRI(ABHIMANYUANDASSOCIATES@GMAIL.COM)(9717960907)(PETITIONER)
RKADVO(RKADVO123@GMAIL.COM)(0)(RESPONDENT)

VIKRAM JIT SAINI(LAWYER.VIKRAMSAINI@GMAIL.COM)(9818417075)(PETITIONER)

6 CM(M)-337/2020 TUARIA LED INDUSTRIES & ORS JAI PRAKASH & MAYANK SHARMA
CM APPL. 9869/2020 V/s DURGA LIGHTING COMPANY

OTHER DETAILS OF ADVOCATES:
JAI PRAKASH & MAYANK SHARMA()(9990679784)(PETITIONER)

7 CM(M)-778/2022 RAJ BALA AND ORS PRAVEEN SURI, PRAVEEN SURI,
CM APPL. 23365/2023 V/s RAJPAL SINCE DECEASED THROUGH LRS RAHUL SHARMA

OTHER DETAILS OF ADVOCATES:
PRAVEEN SURI &
ASSOCIATES(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
RAJENDER(RAJENDER@KNSPARTNERS.COM)()(RESPONDENT)
PRAVEEN SURI (PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
RAJENDER(RAJENDER@KNSPARTNERS.COM)()(RESPONDENT)
RAHUL SHARMA(SSKM_RAHUL@YAHOO.COM)(9811547955)(RESPONDENT)

8  CM(M)-979/2022 ROOP CHAND JAIN ANKIT JAIN, MOHIT KUMAR SAXENA

CM APPL. 40870/2022 V/s ALKA MEHTA & ANR.

OTHER DETAILS OF ADVOCATES:
NEHA JAIN(JAINAND ASSOCIATES390@GMAIL.COM)(8630526191)(PETITIONER)
MOHIT KUMAR
SAXENA(ADV.MOHITSAXENA@GMAIL.COM)(9811935415)(PETITIONER)
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OTHER INFORMATION
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CM(M)-141/2023
CM APPL. 4183/2023

CM(M)-391/2023
CM APPL. 11611/2023

CM(M)-484/2023
CM APPL. 14621/2023

CM(M)-545/2023
CM APPL. 16262/2023

CM(M)-584/2023
CM APPL. 17729/2023

CM(M)-1246/2023

CM APPL. 39935/2023
CM APPL. 49997/2023
CM APPL. 58635/2023

CM(M)-1537/2023
CM APPL. 48405/2023

ADVANCE CAUSE LIST

M/S ZRA TEXTILE
V/s M/S OP AND SONS TRADERS PVT. LTD.

RISHI KANT MISHRA

OTHER DETAILS OF ADVOCATES:

RISHI KANT
MISHRA(RISHIKAANT_MISHRA@YAHOO.CO.IN)(9268403018)(PETITIONER)
OP(OPANDSONSTRADERS07@GMAIL.COM)()(RESPONDENT)

A. VIJAY KUMAR @ VIJAY KUMAR KAILASH CHANDRA, JATA SHANKAR
V/s M/S MS DECORATORS PVT. LTD. MISHRA

OTHER DETAILS OF ADVOCATES:
VIJAY KUMAR(VIJAYFABRICATING@GMAIL.COM)(9810080905)(PETITIONER)
KAILASH CHANDRA(KAILASHADV@GMAIL.COM)(9810675135)(PETITIONER)
ASHOK(ASHOK.ANTPL@GMAIL.COM)()(RESPONDENT)

M/S DECORATORS PVT LTD(ACCOUNTS@MSDPL.COM)()(RESPONDENT)
JATA SHANKAR
MISHRA(JSMISHRAADVOCATE@GMAIL.COM)(9810847061)(RESPONDENT)

J. B. GUPTA (DECEASED) THROUGH LR KESHAV SHARMA, VIGGYANA NAND
V/s M/S. K AND A SECURITIES PVT. LTD. SHARMA

OTHER DETAILS OF ADVOCATES:
KESHAV SHARMA , GULSHAN
VARDHAN(ADV.SHARMA.KESHAV@GMAIL.COM)(9999924659)(PETITIONER)
TRUSTLINE(TRUSTLINE@TRUSTLINE.IN)()(RESPONDENT)

VIGGYANA NAND SHARMA(ADVOCATEVNS@YAHOO.COM)(9811159874)(PETITIONER)

OM PAL SINGH SIDHARTH JOSHI
V/s PRAHLAD SINGH (SINCE DECEASED
THROUGH HIS LRS) AND ORS

OTHER DETAILS OF ADVOCATES:
OMPAL SINGH()(9873926990)(PETITIONER)
SIDHARTH JOSHI(SIDHARTH@SIDHARTHJOSHI.COM)(9818509714)(PETITIONER)
R()(8750225771)(RESPONDENT)
R()(9312464238)(RESPONDENT)
R()(8368975564)(RESPONDENT)
R()(9999628364)(RESPONDENT)
R()(9312464238)(RESPONDENT)
R()(9999192943)(RESPONDENT)
R()(9871745058)(RESPONDENT)

VIDYA DEVI()(9871359930)(RESPONDENT)
RAVI KUMAR()(9312464238)(RESPONDENT)
YOGESH()(9999192943)(RESPONDENT)

VIDYA DEVI()(9871359930)(RESPONDENT)
R()(8076544262)(RESPONDENT)
R()(8076544262)(RESPONDENT)
R()(9871745058)(RESPONDENT)
R()(9350894398)(RESPONDENT)

NAVEEN KUMAR()(9871745050)(RESPONDENT)
REENA()(8750225771)(RESPONDENT)
VIPIN()(7292027407)(RESPONDENT)
SUSHMA()(8076544262)(RESPONDENT)
R()(8750564063)(RESPONDENT)
UMESH()(9350894398)(RESPONDENT)
R()(9013902250)(RESPONDENT)

HAJI ABDUL MATEEN(DECEASED) THROUGH
LRS
V/s SHEIKH HAJI FOROZUDDIN AND ORS.

DEEPAK BASHTA

OTHER DETAILS OF ADVOCATES:
DEEPAK BASHTA (DEEPAKBASHTA@GMAIL.COM)(9999149022)(PETITIONER)
SHOBHANA TAKIAR(SHOBHANA_TAKIAR@YAHOO.CO.IN)()(RESPONDENT)

DELHI DEVELOPMENT AUTHORITY THROUGHT VRINDA KAPOOR, K. C. AGARWAL,
ITS VICE CHAIRMAN SAZIDA BANO, SAZIDA BANO

V/s SARASWATI DEVI THOUGHT LEGAL

REPRESENTATIVE SAURABH AGGARWAL

OTHER DETAILS OF ADVOCATES:
VRINDA KAPOOR DEV(VRINDA@VBCHAMBERS.IN)(9899029387)(PETITIONER)
K C AGGARWAL (ADVKCA@GMAIL.COM)()(RESPONDENT)

K.C AGGARWAL (ADVKEA@GMAIL.COM)(8383818010)(PETITIONER)
CHANDAN KUMAR (CHANDANKU20@GMAIL.COM)()(RESPONDENT)
CHANDAN KUMAR(CHANDANKU20@GMAIL.COM)()(PETITIONER)

SAZIDA KHAN(ADVSAZIKHAN23@GMAIL.COM)(9015627962)(RESPONDENT)
VRINDA(VRINDA@ACELEGAL.IN)()(RESPONDENT)

SAZIDA BANO(ADVSAZIKHAN23@GMAIL.COM)(9015627962)(RESPONDENT)

M/S DSC LTD & ANR. DEEPAK KHURANA, SANJIV KUMAR
V/s M/S JETWAYS TRAVELS PVT. LTD. JHA

OTHER DETAILS OF ADVOCATES:
M/S DSC LTD(SECRETARIAL@DSG.ORG.IN)()(PETITIONER)
M/S DSC(SECRETARIAL.DSG@GMAIL.COM)()(PETITIONER)
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CM(M)-1651/2023
CM APPL. 52469/2023

CM(M)-1653/2023
CM APPL. 25379/2024

CM(M)-1901/2023

CM APPL. 59575/2023
CM APPL. 53827/2024
CM APPL. 70076/2024

CM(M)-2033/2023

CM(M)-2066/2023

CM(M)-2104/2023
CM APPL. 65979/2023

CM(M)-62/2024
CM APPL. 1893/2024
CM APPL. 1894/2024

CM(M)-2132/2024
CM APPL. 16139/2024

CM(M)-2162/2024

CM(M)-2392/2024
CM APPL. 23424/2024
CM APPL. 23425/2024

ADVANCE CAUSE LIST

DEEPAK KHURANA(DEEPAK.K2KHAITANANDKHAITAN.COM)()(PETITIONER)

M/S JETWAYS TRAVELS PVT LTD(PUJA@JETWAYSTRAVELS.COM,
RANDHIRSS@GMAIL.COM)()(RESPONDENT)

SANJIV KUMAR JHA(JHAASSOCIATES@GMAIL.COM)(9810367398)(RESPONDENT)

RAJINDER KUMAR GARG & ORS. SHEKHAR CHAND GUPTA
V/s HARBHAJAN SINGH SINCE DECEASED THR
HIS LRS & ANR.

OTHER DETAILS OF ADVOCATES:
SHEKHAR GUPTA &
ASSOCIATES(SHEKHARGUPTAADVOCATE@GMAIL.COM)(9868790800)(PETITIONER)

YOGENDRA GULATI AND ANR. RAVI CHAWLA, SANDEEP PHOGAT
V/s M/S CONNOISSEUR INFRABUILD PRIAVTE
LIMITED AND ORS.

OTHER DETAILS OF ADVOCATES:

D CHAMBER OF
PROFESSIONALS(OFFICE@RAVICHAWLA.CO.IN)(9810072679)(PETITIONER)
SANDEEP
PHOGAT(LEGALACUMENLAWFIRM@HOTMAIL.COM)(9873687595)(RESPONDENT)

INDRAVATI AND ORS ABHISHEK KUMAR
V/s MUKESH AND ORS

OTHER DETAILS OF ADVOCATES:

ABHISHEK KUMAR
(ADVOCATE.ABHISHEKKUMAR@GMAIL.COM)(9891138990)(PETITIONER)

SUNIL SEHRAWAT(SUNILSEHRAWAT75@GMAIL.COM)(0)(RESPONDENT)
SANGITA DAGAR(SANGITADAGAR@ICLOUD.COM)(0)(RESPONDENT)

ABHISHEK
KUMAR(ADVOCATE.ABHISHEKKUMAR@GMAIL.COM)(9891138990)(PETITIONER)
ABHISHEK
KUMAR(ADVOCATE.ABHISHEKKUMAR@GMAIL.COM)(9891138990)(PETITIONER)
SUNIL (SUNILSEHRAWAT75@GMAIL.COM)(0)(RESPONDENT)

SANGITA (SANGITADAGAR®@ICLOUD.COM)(0)(RESPONDENT)

SUNIL SEHRAWAT(SUNILSEHRAWAT75@GMAIL.COM)(0)(RESPONDENT)

TNC PADMA SRINIVASAN RAJAT NAVET, RAJESH BAWEJA
V/s MR. GURMEET KAKKAR

OTHER DETAILS OF ADVOCATES:

PADMA SRINIVASAM (KUSHAGRAPANDIT7 @GMAIL.COM)()(PETITIONER)

BAWEJA ASSOCIATES(BAWEJASSOCIATES@YAHOO.COM)()(RESPONDENT)

RAJESH BAWEJA(BAWEJAASSOCIATES@YAHOO.COM)(9810159481)(RESPONDENT)

M/S INDIATECH RAJNISH KUMAR GAIND
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

ANSAL HOUSING LIMITED
V/s VIKAS AGARWAL

KUMAR DEEPRAJ, T&T LAW

OTHER DETAILS OF ADVOCATES:
VIKAS TIWARI, DEEPRAJ,

SAMBHAVI(VIKASTIWARIADVOCATE.OFFICE@GMAIL.COM)(9971336949)(PETITIONER)

SHUBHAM(SHUBHAM.JAIN@TANDTLAW.CO.IN)()(RESPONDENT)
VIKAS(VIKASKUM21@GMAIL.COM)()(RESPONDENT)
()()(RESPONDENT)

MITHLESH
V/s SANJEEV KUMAR

PRAMOD KUMAR

OTHER DETAILS OF ADVOCATES:
PRAMOD KUMAR(PRMDKUMAR20@GMAIL.COM)(9717888012)(PETITIONER)
R()(8585999111)(RESPONDENT)
R()(9810147045)(RESPONDENT)

SAROGI SUPER SALES PVT LTD VARUN BEDI

V/s PARESHBHAI PRAKASHBHAI THAKKAR

OTHER DETAILS OF ADVOCATES:

SAVITA GUPTA AJAY KUMAR SEJWAL

V/s DELITE INDUSTRIES & ORS.

OTHER DETAILS OF ADVOCATES:
KAUSTUBH BHARDWAJ & AJAY(GAK.COP@GMAIL.COM)(9711179207)(PETITIONER)
SAVITA GUPTA()(9810816579)(PETITIONER)
RAMESH(RAMESH_KUMAR_COMPANY@YAHOO.CO.IN)()(RESPONDENT)

SMT USHA KIRAN (DEAD) THROUGH LRS ANIL KUMAR AGGARWAL
V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:
USHA(CANCGARG@GMAIL.COM)(9416287378)(PETITIONER)
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35

CM(M)-2505/2024
CM APPL. 26675/2024

CM(M)-2606/2024
CM APPL. 29952/2024

CM(M)-2608/2024

CM(M)-2790/2024

CM APPL. 34800/2024
CM APPL. 34802/2024
CM APPL. 41259/2024

CM(M)-2877/2024
CM APPL. 37959/2024
WITH CM(M) 3276/2024

CM(M)-3276/2024

CM APPL. 49829/2024
CM APPL. 49831/2024
WITH CM(M) 2877/2024

CM(M)-3109/2024
CM APPL. 44430/2024
CM APPL. 44432/2024

CM(M)-3581/2024
CM APPL. 59652/2024

CM(M)-3630/2024
CM APPL. 61095/2024
WITH CM(M) 3646/2024

CM(M)-3646/2024
CM APPL. 61399/2024

ADVANCE CAUSE LIST

ANIL K AGGARWAL,
MADAN(ADV.ANIL.AGG@PROGRESSIVELAW.IN)(9871228998)(PETITIONER)
DDA()(9999442349)(RESPONDENT)
DDA(DDACHAMBERHC@DDA.ORG.IN)()(RESPONDENT)

MUNSHI RAM MANISH KUMAR
V/s JAGE@JAGE RAM

OTHER DETAILS OF ADVOCATES:
MANISH KR SINGH(MSINGH.ADVOCATE@YAHOO.COM)(9911277043)(PETITIONER)

VIRENDER BENIWAL SUMIT THAKUR, KANWAL NAIN
V/s SURENDER SINGH AND ANR SINGH

OTHER DETAILS OF ADVOCATES:
THAKUR SUMIT(THAKURSUMIT79@GMAIL.COM)(9968454481)(PETITIONER)
VIRENDER BENIWAL()(9990519528)(PETITIONER)
MCD(CLOMCDHQ®@GMAIL.COM)()(RESPONDENT)
MAHENDER(MAHENDERGOPALANI@GMAIL.COM)()(RESPONDENT)
SURENDER SINGH()(9650756314)(RESPONDENT)

KANWAL NAIN SINGH(KNBABRA@GMAIL.COM)(9811071188)(RESPONDENT)

KUSUM CHAWLA MOHIT GUPTA
V/s SANDEEP KUMAR

OTHER DETAILS OF ADVOCATES:
MOHIT GUPTA(MOHITADV@YAHOO0.COM)(9312833620)(PETITIONER)
SANDEEP()(9810893184)(RESPONDENT)

UNION OF INDIA
V/s DISHNET WIRELESS LIMITED

MUKUL SINGH, SHALLY BHASIN

OTHER DETAILS OF ADVOCATES:
MUKUL SINGH(MUKULSINGHCGSC@GMAIL.COM)(0)(PETITIONER)
SHALLY BHASIN(PRATEEK.YADAV@AMSSHARDUL.COM)(9899146516)(RESPONDENT)

ADITYA DAVE & ORS. UTSAV JAIN
V/s TRANS ASIAN INDUSTRIES EXPOSITIONS
PVT. LTD. & ORS.

OTHER DETAILS OF ADVOCATES:
SAURABH PRAKASH(JAINUTSAV21@GMAIL.COM)(8527214201)(PETITIONER)
ADITYA(ADITDAVE@GMAIL.COM)(9811013223)(PETITIONER)

M/S TRANS ASIAN INDUSTRIES EXPOSITIONS PVT
LTD(MYMIR4371@GMAIL.COM)(0)(RESPONDENT)
MCD(PRITISHSABHARWAL1@GMAIL.COM)(0)(RESPONDENT)
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)
VIJAY(SACHDEVAASSOCIATES@GMAIL.COM)(9910006297)(RESPONDENT)
PRATEEK(PRATEEK.K@KHAITANANDKHAITAN.COM)(0)(RESPONDENT)
RAMESH(RAMESHTANEJA@YAHOO.COM)(9810335553)(RESPONDENT)

M/S VIJAY SALES INDIA PVT. LTD. TAMALI WAD
V/s M/S TRANS ASIAN INDUSTRIES
EXPOSITION AND ORS

OTHER DETAILS OF ADVOCATES:

SHOURYATOWERS PVT. LTD.
V/s SURJEET SINGH & ORS.

PRAVEEN MAHAJAN, SANDEEP SINGH
NAINWAL

OTHER DETAILS OF ADVOCATES:

PRAVEEN
MAHAJAN(ADVOCATEMAHAJAN27@GMAIL.COM)(9810620827)(PETITIONER)
JALAJ(ADVOCATEJALAJ@GMAIL.COM)(0)(RESPONDENT)

SANDEEP SINGH NAINWAL(SNAINWAL@MYYAHOO.COM)(8010172204)(PETITIONER)

HINDUSTAN PREFAB LIMITED VARUN NISCHAL
V/s HARCHARAN DASS GUPTA & ANR.

OTHER DETAILS OF ADVOCATES:
VARUN NISCHAL(LAWCHAMBERS.NISCHAL@GMAIL.COM)(9811499378)(PETITIONER)

UTTAR PRADESH HOUSING AND SIDDHARTH SENGAR, ASHOK D
DEVELOPMENT BOARD RAJAGOPALAN
V/s M/S SATPALDA TRADING PVT LTD & ORS.

OTHER DETAILS OF ADVOCATES:
SIDDHARTH SENGAR(SIDDHARTHSENGAR@GMAIL.COM)(9868152850)(PETITIONER)
AMIT(AMIT.SEYMOUR@SATPALDA.COM)(9811226033)(RESPONDENT)

ICICI BANK LTD(ANMOL_MEHTA@SNGPARTNERS.IN)(9643866104)(RESPONDENT)
ASHOK D
RAJAGOPALAN(RAJAGOPALAN.ASHOK@GMAIL.COM)(9871588474)(PETITIONER)

UTTAR PRADESH HOUSING AND SIDDHARTH SENGAR, ASHOK D
DEVELOPMENT BOARD RAJAGOPALAN
V/s M/S SATPALDA TRADING PVT. LTD. & ORS.

OTHER DETAILS OF ADVOCATES:
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37

38

39

40

CM(M)-3643/2024
CM APPL. 61249/2024

CM(M)-3659/2024
CM APPL. 61611/2024

CM(M)-3675/2024

CM APPL. 62006/2024
CM APPL. 62007/2024
CM APPL. 62008/2024
CM APPL. 12937/2025

CM(M)-3976/2024
CM APPL. 70631/2024

WITH CM(M) 3977/2024

CM(M)-3977/2024
CM APPL. 70633/2024

FOR DISPOSAL

41  CM(M)-578/2019
CM APPL. 16998/2019
42 |CM(M)-199/2024
CM APPL. 6180/2024
CM APPL. 6182/2024
FOR HEARING
43 |CM(M)-635/2021

CM APPL. 32921/2021
CM APPL. 17099/2022
CM APPL. 16311/2023
CM APPL. 67297/2023
CM APPL. 67436/2023
CM APPL. 14227/2024
CM APPL. 18037/2024
CM APPL. 18038/2024
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ASHOK D
RAJAGOPALAN(RAJAGOPALAN.ASHOK@GMAIL.COM)(9871588474)(PETITIONER)

M/S SBHL UDYOG PVT. LTD. NAMAN SINGHAL
V/s DSIIDC (DELHI STATE INDUSTRIAL AND

INFRASTRUCTURE DEVELOPMENT

CORPORATION LTD.) & ORS.

OTHER DETAILS OF ADVOCATES:

NAMAN SINGHAL(PARAMSANTLEGAL@GMAIL.COM)(7701841949)(PETITIONER)
ANJU MEHTA(ANJUMEHTA10@REDIFFMAIL.COM)(0)(RESPONDENT)

ASHISH CHANDRA VERMA(ACVRM.DELHI@GMAIL.COM)(9650111076)(RESPONDENT)
MANISH(MG2201@YAHOO.COM)(9958552553)(RESPONDENT)

SATYENDAR KUMAR
JAIN(POONAMBANSALIAIN@GMAIL.COM)(9810154102)(RESPONDENT)
VIVEK(VIVEKIAS.2003@GMAIL.COM)(7838321655)(RESPONDENT)

MERCY EPAO(MERCY.EPAO@NIC.IN)(9818677917)(RESPONDENT)
SANJEEV(JEEVMITTAL@HOTMAIL.COM)(9868740822)(RESPONDENT)
MONICA(EDDSIIDC@GMAIL.COM)(9899465305)(RESPONDENT)

SANJANA SAINI ASHISH KUMAR
V/s M/S BHARAT INVESTMENT CORPORATION
& ORS.

OTHER DETAILS OF ADVOCATES:

VIKAS MANCHANDA
(VIKASMANCHANDA98@GMAIL.COM)(8750363232)(PETITIONER)
BHARAT INVESTMENT()(9810310460)(RESPONDENT)

VEENA CHOPRA & ANR. SHREYA MUNOTH
V/s SOMNATH ADHIKARY

OTHER DETAILS OF ADVOCATES:

SHREYA MUNOTH, AMRITANANDA
CHAKRAVORTY(SHREYA@CSMCHAMBERS.COM)(9958498446)(PETITIONER)
SHUBHAM(SBSCOLDSTORAGEO07@GMAIL.COM)(0)(RESPONDENT)

SHREYA MUNOTH(SHREYA@CSMCHAMBERS.COM)(9958498446)(PETITIONER)
SCJ TIHAR(SCJ7-THIHAR@NIC.IN)(0)(RESPONDENT)

AZAB SINGH ATIN HANDUJA
V/s SHREE SHYAM ESTATE DEVELOPERS

OTHER DETAILS OF ADVOCATES:

AZAB SINGH
V/s SHREE SHYAM ESTATE DEVELOPERS

ATIN HANDUJA

OTHER DETAILS OF ADVOCATES:

KAMLESH AHLUWALIA
V/s SURINDER CHOPRA & ANR

PRIYA DEEP

OTHER DETAILS OF ADVOCATES:
JASMEET SINGH()(9871050905)(PETITIONER)
PRIYA DEEP(PRIYADEEPSINGH@GMAIL.COM)(9873898440)(PETITIONER)

M/S SHIVANI TEXTILES LTD PRAVEEN KAPOOR, LOVEKESH
V/s M/S A TO Z CHEMICALS AGGARWAL

OTHER DETAILS OF ADVOCATES:

SWAYAM S PAHI (SWAYAMPAHI@GMAIL.COM)(9810254139)(PETITIONER)
R()(9312654608)(RESPONDENT)

LOVEKESH AGGARWAL(LOVEKESH27 @GMAIL.COM)(9891947575)(RESPONDENT)

BANK OF INDIA
V/s VED PRAKASH KHETRAPAL & ORS.

VIPIN KUMAR JAI, VED PARKASH
KHETARPAL

OTHER DETAILS OF ADVOCATES:

VIPIN JAI & ASSOCIATES(VIPINJAI@YAHOO.CO.IN)(9873715747)(PETITIONER)
VP KHETANRPAL(VPKHETARPAL_62@YAHOO.IN)()(RESPONDENT)

VED PARKASH KHETARPAL(VPKHETARPAL_62@YAHOO.IN)(9801035661)(PETITIONER)
RBC(RBC.NEWDELHI@BANKOFINDIA.CO.IN)()(RESPONDENT)

VIPIN JAI(VIPINJAI@YAHOO.CO.IN)()(RESPONDENT)

VIPIN JAI (VIPINJAI@YAHOO.CO.IN)(9873715747)(PETITIONER)
VPKHETARPAL(VPKHETARPAL_62@YAHOO.IN)()(RESPONDENT)

UJJWAL GOEL(ADVUJJWALGOEL@GMAIL.COM)()(PETITIONER)

VIPIN JAI(VIPINJAI@YAHOO.CO.IN)()(RESPONDENT)

VIPIN JAI (VIPINJAI@YAHOO.CO.IN)(9873715747)(RESPONDENT)
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BANK OF INDIA VIPIN KUMAR JAI

V/s VED PRAKASH KHETRAPAL

OTHER DETAILS OF ADVOCATES:
VIPIN JAI(ADVUJJWALGOEL@GMAIL.COM)(981159483)(PETITIONER)
VP KHERTARPAL(VPKHETARPAL_62@YAHOO.IN)()(RESPONDENT)

KAMLESH GUPTA & ANR MUKESH ANAND

V/s BUDHU (SINCE DECEASED) THR LRS & ORS

OTHER DETAILS OF ADVOCATES:

ASUTOSH LOHIA & ASSOCIATES,
GAGAN PREET SINGH, RAVINDER
KUMAR YADAV

MUNNA @ MANOJ KUMAR
V/s RAM NARAIN

OTHER DETAILS OF ADVOCATES:

RAVINDER KUMAR
YADAV(ADVRAVINDERYADAV@GMAIL.COM)(9811053371)(RESPONDENT)
RAVINDER KUMAR
YADAV(ADVRAVINDERYADAV@GMAIL.COM)(9811053371)(RESPONDENT)
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11-03-2025 ADVANCE CAUSE LIST OF COMPANY SIDE

COURT NO. 43
HON"BLE MR. JUSTICE PRATEEK JALAN

NOTE: “THE COUNSEL AND LITIGANTS ARE REQUESTED TO KEEP THE PDF PAGE NUMBERS OF THEIR
RESPECTIVE CASES IN ACCORDANCE WITH THE COURT FILE READY WITH THEM DURING THE
HEARING/ARGUMENTS OF THEIR CASES FOR THE CONVENIENCE OF THE HON”BLE COURT AND SMOOTH
FUNCTIONING OF THE COURT PROCEEDINGS.

NOTE: “COUNSEL AND LITIGANTS WHO ARE APPEARING THROUGH VIDEO CONFERENCING MODE ARE REQUESTED
TO ADHERE TO VIDEO CONFERENCING RULES 2021.~

CLICK HERE FOR VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO sanjoyojha73@gmail.com

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION
BATCH MATTERS
1 |CO.PET.-740/2014 SH. ALOK KUMAR MISHRA & ORS. ANJU JAIN, AJAY KHANNA, HITESH SACHAR, JAY
CO.APPL. 381/2017 V/s M/S VIGNESHWARA DEVELOPWELL [SAVLA, RAGHU TANDON, SHRUTI MUNJAL, TANIA
CO.APPL. 1239/2017 PVT. LTD. & ORS. SHARMA, RAJAT ANEJA, ANANNYA GHOSH, SUNIL
CO.APPL. 1317/2017 KUMAR TIWARI

CO.APPL. 1447/2017
CO.APPL. 1522/2017
CO.APPL. 511/2018

OTHER DETAILS OF ADVOCATES:

HITESH SACHAR(CANPISCE@GMAIL.COM)(9891966005)(PETITIONER)

RAGHU TANDON(OFFICE@KBTLEGAL.COM)(9873064721)(RESPONDENT)

SHRUTI MUNJAL(SHRUTIMUNJAL@SMLAW.CO.IN)(9818080077)(PETITIONER)

TANIA SHARMA(TANIASHAR@GMAIL.COM)(9910445771)(RESPONDENT)

RAJAT ANEJA(RANEJA@ANEJAANDANEJA.COM)(9958687604)(PETITIONER)

ANANNYA GHOSH(ANANNYAG@GMAIL.COM)(9818321492)(RESPONDENT)

SUNIL KUMAR TIWARI(SUNILKUMARTIWARI84@GMAIL.COM)(9717161215)(RESPONDENT)

2 CO.PET.-760/2014 SH. BHARAT SINGH HITESH SACHAR, AJAY KHANNA, RAGHU TANDON,
CO.APPL. 380/2017 V/s M/S VIGNESHWARA DEVELOPERS  TANIA SHARMA, ANANNYA GHOSH
PVT. LTD.

OTHER DETAILS OF ADVOCATES:

RAGHU TANDON(OFFICE@KBTLEGAL.COM)(9873064721)(RESPONDENT)
TANIA SHARMA(TANIASHAR@GMAIL.COM)(9910445771)(PETITIONER)
ANANNYA GHOSH(ANANNYAG@GMAIL.COM)(9818321492)(RESPONDENT)

3 CO.PET.-793/2014 SMT. RAJWATI & ORS ANJU JAIN, HITESH SACHAR, RAGHU TANDON
CO.APPL. 503/2018 V/s M/S VIGNESHWARA DEVELOPERS
PVT. LTD. & ORS.

OTHER DETAILS OF ADVOCATES:
HITESH SACHAR(CANPISCE@GMAIL.COM)(9891966005)(PETITIONER)
RAGHU TANDON(OFFICE@KBTLEGAL.COM)(9873064721)(RESPONDENT)

4 CO.PET.-379/2015 MS. DHARAMWATI HITESH SACHAR, HITESH SACHAR
CO.APPL. 501/2018 V/s VIGNESHWARA DEVEPLOPERS
PVT.LTD. & ORS

OTHER DETAILS OF ADVOCATES:
HITESH SACHAR(CANPISCE@GMAIL.COM)(9891966005)(PETITIONER)

5 CO.PET.-388/2015 SHRI. VISHAL G. VERMA HITESH SACHAR, HITESH SACHAR
CO.APPL. 502/2018 V/s VIGNESHWARA DEVELOPERS
PVT.LTD.& ORS.

OTHER DETAILS OF ADVOCATES:
HITESH SACHAR(CANPISCE@GMAIL.COM)(9891966005)(PETITIONER)

6 CO.PET.-442/2015 SURESH DEVI HITESH SACHAR, HITESH SACHAR
CO.APPL. 504/2018 V/s VIGNESHWARA DEVELOPWELL PVT.
LTD. & ORS.

OTHER DETAILS OF ADVOCATES:


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3�

CO.PET.-534/2015

CO.APPL.
CO.APPL.

2170/2015
5168/2016

OLR 9/2017
OLR 11/2017

CO.APPL.

66/2017

OLR 181/2017
OLR 243/2017

CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.

311/2017
530/2017
532/2017
646/2017
739/2017
1482/2017
1688/2017
532/2018
1148/2018
372/2019
1146/2019
490/2021
714/2022
219/2023
220/2023
717/2023
783/2023
216/2024
462/2024
948/2024

CO.PET.-885/2015

CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.

4198/2016
85/2021
536/2021
607/2021
168/2022
243/2022
618/2022
173/2023
